GOVERNMENT OF INDIA

NATIONAL COMPANY LAW TRIBUNAL

NEW DELHI

OBJECTION LIST

S No Diary No Matter Name Case Type Section Main Case No | Advocate Name Status Date
1 |0710102/06086/2020 [Akash Singhal Vs. Earth Rule 11 of NCLT 1B/401/ND/2017 |Akash Singhal Proof Service 18.05.2020
Infrastructure Private Limited
Pgs Not Clear-
icati 446,447,453,498,499,501,502,50
2 |710102062292020  [Debashis Nanda Application Under any 15c90/pg/2018  [Debashish Nanda |5 01.06.2020
other provisions- IBC
507,519,521,522,534,543,544,54
3 |0710102/03656/2020 |STATE BANK OF INDIA 22(3)(b) IB/2013/ND/2019 |Shweta Dhingra Page NO .11 to 15 Not Clear 02-05-2020
. Page no. 289 to 396 &
4 |0710102/06085/2020 [Anant Overseas PVt itd VS 1B/73/PB/2017 | VUeNder Sharma, 1,1 439 493 494,498,500 Not  |18-05-2020
Global Houserware Ltd Liquidator Clear
SHREEINDIAN HOLIDAYS
PRIVATE LIMITED Vs. Registrar Prakash Giri Pages wrong arrange and Case e
> |0710102/03950/2020 of Companies NCT of Delhi & Sec 252 (3) Goswami, Type wrong 05-06-2020
Haryana
Total Airport Services (India)
Private Limited Vs. Registrar of CA/159/252/ND/2 . Case Type Wrong / Every Pgs
6 |710102062832020 Companies NCT of Delhi & Sec 252 (3) 020 Sandeep Chilana Signed 04.06.2020

Haryana




Total Airport Services (India)

Private Limited Vs. Registrar of Sec 252 (3) - By CA/149/252/ND/2 . Case Type Wrong / Every Pgs

7. |710102062812020 Companies NCT of Delhi & Government Body 020 Sandeep Chilana Signed 04.06.2020
Haryana
BANK OF INDIA Vs. RELIABLE Application under any |. . - e

8 [0710102/03530/2020 INSUPACKS PRIVATE LIMITED other provisions- IBC ib/1117/nd/2018 |Jaspreet Singh Pagination Not Done 21-03-2020
Trifecta Venture Debt Fund Vs.

9 10710102/03554/2020 |Ad Victoriam Ventures Private 22(3)(b) IB/2380/ND/2019 |Anand Raj Page No 14,15,20 Not Clear 30/03/2020
Limited

10 [710102/06324/2020 |KUMAR ALOK Vs. India Power Sec. 59 NIL NIL Wrong Document / Case Type  |07.06.2020
Corporation Limited

11 10710102/06297/2020 |RAKESH KUMAR SINGALA Sec 60(5) ¢(31885)/||:llg/2018 ANAND BAJPAI page numbering not mention 06-03-2020
Chhattisgarh State Power Application under any

12 [0710102/06437/2020 |Generation Company Limited other provisions- IBC |ib/197/pb/2017 anand Shankar Wrong File 13-06-2020
Vs. Tecpro Systems Limited Caveat Application

13 [0710102/06443/2020 |>MPra Somani Vs. Mayasheel IBC Under Sec 9 IB/2184/ND/2019 |Manorath Rathi  |Wrong Section 13-06-2020
Retail India Limited

. Case Type / Starting Pagination

14 [0710102/06481/2020 |R& Kumar Gupta Vs. RATHI Sec 60(5) IB/558/ND/2019 |Raj Kumar Gupta  |Not Done & Pg No 121, PgNo  [17-06-2020

ISPAT LTD .
162,163 Missing

NCOME TAX OFFICER WARD Sec 252 (1) - By
8(2) Vs. REGISTRAR OF Government Body,Sec |CA/1032/252/201 . . e

15 |(0710102/06487/2020 COMPANIES & (ELBEE 252 (3) - By 9 Lakshmi Gurung Wrong Section 17-06-2020
PORTFOLIO PVT.LTD.) Government Body

16 |710102/06499/2020 Rakesh Kumar Jain Sec 60(5) IB/2161/ND/2019 |MOHIT NANDWANI (Proof Of Service 17/06/2020




UNION OF INDIA Vs. DELHI

17 (710102036052020 DYMKHANA CLUB LIMITED Sec 241 (2) NIL UNION OF INDIA  [DOCUMENT NOT COMPLETE 23/04/2021
UNION OF INDIA Vs. DELHI
18 (710102036022020 DYMKHANA CLUB LIMITED Sec 241 (2) NIL UNION OF INDIA  [DOCUMENT NOT COMPLETE 23/04/2022
Regional Director
(Northern Region),
UNION OF INDIA Vs. DELHI L
19 |710102036032020 DYMKHANA CLUB LIMITED Sec 241 (2) Ministry of . Uncompleted documents 23-04-2020
Corporate Affairs,
New Delhi
Regional Director
(Northern Region),
UNION OF INDIA Vs. DELHI g
20 1710102036002020 GYMKHANA CLUB LIMITED Sec 241 (2) Ministry of _ Uncompleted documents 23-04-2020
Corporate Affairs,
New Delhi
Regional Director
(Northern Region),
UNION OF INDIA Vs. DELHI L
21 (710102036012020 GYMKHANA CLUB LIMITED Sec 241 (2) Ministry of . Uncompleted documents 23-04-2020
Corporate Affairs,
New Delhi
SUNITA RANI Vs. SAHARA Sec 252 (1) - B
22 (710102/06434/2020 |CREDIT COOPRATIVE SOCITY Government Bozj NAVEEN SINGLA Wrong Document 13/06/2020
PRIVATE LIMITED Y
Income Tax Department Vs.
23 |710102/06420/2020  |Rajesh wadhwa & Yashpal Sec 252 (1) - By Pranav Kumar Wrong Document / Case Type 16 15 5020
Government Body Wrong
Wadhwa
24 |710102/06338/2020  |P2Nkal Kumar Rustagi Vs. Pee Sec 241 (2) NIL Shubho Jana Wrong Document 06-08-2020

Aar Exim Pvt. Ltd.




Department of

Sec. 230-232 - Second

CA/CAA/126/PB/2

Petition Not Sign / List Of Date &

25 (710102/06448/2020 Telecommunication V/s. Tata Motion 018 Kamal Kant Jha events & Brief Synopsis / 15/06/2020
Tteleservices (Maharashtra) Accounting Treatment Certificate
RANJANA ROY Page no-209 to 216 not clear /
26 [0710102/03483/2020 |Richa gupta Vs. hotel zodiac Sec. 241(1) GAWAI Proof Of Service All Respondents {19/03/2020
|/ Payment Receipt
27 [0710102/03481/2020 |ACL Components Limited Sub-section (1) of Afnaan Siddiqui  |/29€ 109710 111,105,106-109, 4,5 505
section 230 is not clear
GOLDSTONE LIFESTYLE .
28 |0710102/03498/2020 |PRIVATE LIMITED Vs. Registrar Sec 252 (3) Sidharth Sharma gaé\e/eTn’t'se Wrong / List Of Date |,/ 5020
of Companies Delhi
RAJENDRA PRASAD TAK V/S
29 (710102064352020 UNION ROADWAYS LTD. & Rule 11 of NCLT, 2016|1B-577(ND)/2018 |PAWAN ;?ggET)YPE WRONG, PAGE 30-32 13-06-2020
ORS
Application under any | . CASE TYPE WRONG,INDEX s
30 |710102064232020 SHILPI CABLES PVT. LTD. other provisions- IBC 1B-461(PB)/2017 |SUKHDEV MADNANI MISSED, PAGE-25-27 NOT CLEAR 12-06-2020
TCM-UTM 1V Vs. RAJESH C.Pc NO. IB-
31 10710102/06412/2020 JANGRA Sec 60(5) 248/ND of 2019 ANGAD MEHTA Case type wrong 06-12-2020
DEEPAK Vs. JNC P Case type wrong/Pages Not
32 [0710102/03527/2020 |CONSTRUCTIONS PRIVATE Sec 60(5) NO/IB/272/PB/201|DEEPAK pe wrong/rag 21/03/2020
Clear-19 / Missing Pg-9
LIMITED 9
uttam value steels limited Vs. L
T Application under any |CP/IB/ 1830 OF |VAIJAYANT
33 0710102/03595/2020 ﬁ;itsgjaal situation finance other provisions- IBC |2017 PALIWAL Case type wrong 19/04/2020
SUNIL HANDA Vs. TODAY
34 (0710102/03610/2020 |HOMES NOIDA PRIVATE Sec 60(5) C.P. NO.923 OF  |ABHAY PRATAP Case type wrong 24/04/2020
2018 SINGH
LIMITED
Application Every Pages Not Sign
KUNDAN CARE PRODUCTS . . . .
35 (710102/06367/2020 LIMITED Vs. MR. AMIT GUPTA Rule 11 of NCLT, 2016|1B/940/ND/2018 |Vaibhav Singh / Adffidavit Deponent Signature / |09-06-2020
Case Type Wrong
ENDLESS SERVICES PRIVATE .
36 |0710102/06047/2020 |LIMITED Vs. ELLY REALCON IBC under Sec 7 fé’r(qgf:r)'y Petition Elaeiiezzsc 31,54, 84, 86-88, not 1,4 55020
PRIVATE LIMITED
CAPTTAL TRADE LINKS Company Petition roof of service missed AND
37 |0710102/06029/2020 |LIMITED Vs. KDP BUILDWELL IBC under Sec 7 pany P 11-05-2020

PRIVATE LIMITED

IB (IBC)

BREIF OF SYNOPSIS MISSED




HOTEL BANJARA LIMITED Vs.

Company Petition

Pagination missing ETC PAGES

38 |0710102/03583/2020 | CHARMS INDIA PRIVATE IBC under Sec 7 I8 (IBC) NOT CLEAR 14-04-2020
LIMITED
Workgroup Business Solutions Company Petition
39 (0710102/06526/2020 |PVT Ltd Vs. NSS GLOBAL IBC Under Sec 9 IB (IEC)Y document uncompleted 19-06-2020
SOLUTIONS PVT LTD
FORM 1 PART 3 HAND WRITTEN
RAKESH JAIN Vs. SIKKA Company Petition 17 PAGE HANDWRITTEN 59 PG .
40 10710102/03137/2020 |1\ rp AGTRUCTURE PVT. LTD. IBC under Sec 7 IB (IBC) CUT 61,63 PG CUTand single | +1703-2020
home buyer
Rakesh Jain & Another Vs. MCJ Sec. 241(1),Sec. Company Petition Proof of Service & List of Date e
41 10710102/06574/2020 |\ ;) T1pacK PRIVATE LIMITED 242(4) (Companies Act) |oharat Arora And Events & Brief Synopsis |2~ 002020
Kuldeep Kumar Bassi Vs. CMI _— WRONG CASE TYPE,PAGE NO.- e
42 0710102/06249/2020 | o Sec 60(5) IB/50/PB/2018  |Srishti Khare 145,180, 181,242 TRANSLATE 02-06-2020
SATYADEVI ALAMURI Vs. (IB) - Pg No 8A,11,12 & case type
43 ]0710102/03534/2020 |TECPRO INFRA PROJECTS Sec 12(2) Bhavana Duhoon  |wrong & documents not upload (24-03-2020
1721(PB)/2019
LIMITED properly
44 0710102/06123/2020 |<&A Organics Vs. Tamta Sec. 12A IB/1121/ND/2019 |ARVIND KUMAR |case type wrong 21-05-2020

Construction Co-Private Limited




uttam galva metalics limited Vs.

Application under any

COMPANY
PETITION

45 10710102/06065/2020 prlcewa.ter housg coopers other provisions- IBC | (IB)—2054(MB)/20 MISHA case type wrong
professional services 18
uttam value steel Vs. pricewater -
46 |0710102/06064/2020 |house coopers professional Application under any | (18)=2054(MB)/20 |\, ¢\ Wrong Section 15-05-2020
. other provisions- IBC |18
services
Pgs Not Clear-
itech endl 46,59,62,75,76,88,89,93,95,99,1
47 1710102/06589/2020 preCIItZCV o OU_SWES System Sec. 241(1 SANYAM JAIN 00,101,102,103,105,111,112,113 24/06/2020
/06589/ pvt. ltd Vs. precitec ec. 241(1) ,114,116,120,121,123,163,164,1 |24/06/
enclousures system pwt. Itd 65,170,173,180,182,200,201,202
,204,205,240,242,251,259,260,2
List Of Date & Events / Brief
PANKAJ KUMAR RUSTAGI Vs. Synopsis / Pg Not Clear19 / e
48 |710102/06261/2020 PEE AAR EXIM PVT. LTD. Sec 425 Shubho Jana Missing-26 / Wrong Arrange- 06-03-2020
67,102
Pushpa Shrikant Kulkarni Vs.
49 1710102/03548/2020 Unitech Limited Sec. 73(4) NIL Document Not Properly 28/03/2020
Balasubramanian Enterprises
50 (710102/03586/2020 Private Limited Vs. ANDY Sec. 131(1) NIL Not Properly Upload Document  [16-04-2020
NADAR MATHIALAGAN
o Application under any [CP/IB . .
51 [0710102/06581/2020 |IDBI Bank Limited other provisions- IBC |NO/3/ND/2019 Harshit Khare Proof of Service 23/06/2020
. . _— cP
52 |0710102/06586/2020 |MS: Priyanshi Arora Vs. Dream Application under any |\ 1e/1971/Np/2 |NILESH SHARMA | Case Type Wrong 23/06/2020

Procon Projects Limited

other provisions- IBC

018




Global Autotech Limited Vs.

Application under any

Case Type Wrong & Pg No

53 (0710102/03423/2020 Mal_nl Constructions Private other provisions- I8 CP NO/1236/2016 |ROHIT GANDHI 114,181 18/03/2020
Limited
54 0710102/06394/2020 MUKESH KUMAR GUPTA 60(5) IB/755/PB/2018 |NOT MENTION CASE TYPE WRONG PAGE
Jagat Pal Paliwal & Anothers Vs. SAPAN MOHAN
55 [0710102/06298/2020 |Jassum Propcon Projects Pvt. APPLICATION IB/1756/PB/2018 GARG CASE TYPE WRONG
Ltd.
Punjlloyd Ltd Vs. Indian Qil .
56 (0710102/06287/2020 Corporation Limited 60(5) IB/731/PB/2018 [Meharia & Compaby [CASE TYPE WRONG
Jagat Pal Paliwal & Anothers Vs. SAPAN MOHAN
57 [0710102/06299/2020 |Jassum Propcon Projects Pvt. APPLICATION 1B/1756/PB/2018 GARG CASE TYPE WRONG
Ltd.
M/ s NUPUR FINVEST PVT.
58 1710102065512020 LTD. V/S M/ s UNNATI Sec 60(5) 1B-45(PB)/2018 RAJANSH THUKRAL \SA;EENIVCI;ISC?ESS TYPE, TRUE COPY 20-06-2020
FORTUNE HOLDINGS LTD.
M/S STRESSED ASSESTS —
59 [710102065432020  [STABILIZATION FUND V/S M/S g\fhp;'rcatr'c‘)’;s‘:::fé”cy IB-244(PB)/2019 |MANISH AGARWAL L/'rzttz:l F‘;”E“Va; W;g”gs/ ,igf‘;’l‘ ﬁOt 24-06-2020
JAIN STUDIOS LTD. P perly / very Fag g
Indian Oil Corporation Limited
60 [710102062742020 Vs. Indian Oil Corporation Sec 60(5) Meharia & Compaby CASE TYPE WRONG,ONLY

Limited

PROOF OF SERVICE




Alfatech Private Limited Vs. The

Sec 252 (1) - By

Case Type Wrong / STK-7

61 |710102/06265/2020 Registrar of Companies Government Body NIL Kajal Goyal Missing 06-04-2020
HYGIE PROFILE (INDIA) )

62 |710102/06245/2020  |PRIVATE LIMITED V. Sec 252 (3) Sec 252 (3) g'l‘,\\lNGI:H KUMAR ggz gl‘;trc'ear 4,118,134 T AL 65 06,2020
REGISTRAR OF COMPANIES g
B L TRADE INDIA PRIVATE

63 |710102/03485/2020  |LIMITED Vs. REGISTRAR OF Sec 252 (3) NIL SAROJ KUMAR Case Type Wrong / ROC & 19/03/2020

SINGH Income Tax Service

COMPANIES
Vishal Fabrics & Ors Vs. AV] . Memo of Parties & Pages Are Not

64 |0710102/03282/2020 |2 8 vt Lt Sec 60(5) un singh Clon 29.06.2020
TUSHAN AHUJA Vs. VIPIN Sec. 241(1),Sec. . .

65 |710102/06619/2020 [, 7 242(4).Sec. 244(1) ANGAD MEHTA  |Breif Synopsis 25/06/2020
UJJAWAL GARMENTS PRIVATE Sec 252 (3) - By . Translate Pg-78-79,81-88,91 / Pg

66 |710102/03412/2020 1 yyrep Government Body Sanjeev Choudnary |yt Clear-69,89 / Missing-17-34 | 18/03/2020

67 |710102/03383/2020 |Navneet Kumar Gupta Application under any 143001 |Navneetkumar 1o o ot Clear-80 17-03-2020

other provisions- IBC Gupta

SUDHIR POWER PROJECTS

68 [710102/03271/2020  |LIMITED Vs. ARYAVIR Rule 11 of NCLT, 2016|NIL YASHMEET KAUR  |Document Not Upload 14-03-2020

BUILDCON PVT. LIMITED




Application under any

Case Type Wrong / Pages Blur-3-

69 |710102/03252/2020 |Anil Tayal other provisions- IBC 1B/2240/ND/2019 |NIL 7.15 / Missing-16 13-03-2020
Income Tax Vs. M/S Application under any Benant Noor Singh |[Case Type Wrong / Wrong o

70 |710102/03241/2020 Comfortable Travels Pvt.Ltd other provisions- IBC CA.No.28/2020 Marok Document 13-03-2020
JMS STEEL AND POWER Application under an Index Not Mention / Pg Not

71 |710102/03152/2020 |CORPORATION Vs. ANIL PP . y IB/995/ND/2018 [animesh Rastogi Clear-5,9-10,15-18,21-28 / All 12-03-2020

other provisions- IBC

MATTA Page Blur
JNC CONSTRUCTIONS PRIVATE Application under any PRABHIJIT SINGH [Every Pages Not Sign & Case .

72 (710102/02744/2020 LIMITED other provisions- IBC 1B/272/PB/2019 SONI Type Wrong 02-03-2020
ALCHEMIST ASSET

73 |710102/02754/2020 RECONSTRUCTION COMPANY Sec 60(5) 1B/593/PB/2018 |KARAN KOHLI Pagination Not Mention After-3  [02-03-2020
LIMITED Vs. ANJU AGARWAL
JNC CONSTRUCTIONS PRIVATE Application under any PRABHIIT SINGH  |Every Pages Not Sign & Case e

74 (710102/02749/2020 LIMITED other provisions- IBC 1B/272/PB/2019 SONI Type Wrong 02-03-2020
JNC CONSTRUCTIONS PRIVATE Application under any PRABHIIT SINGH |Every Pages Not Sign & Case e

75 (710102/02745/2020 LIMITED other provisions- 1BC 1B/272/PB/2019 SONI Type Wrong 02-03-2020
Serious Fraud Investigation

76 (710102/06678/2020 |Office Vs. Century Sec 241 (2) Ashim Sood Proof Of Service 29-06-2020
Communication Ltd & Ors
VIRGIN TECHNIBUILD INDIA Document Not Upload / Case

77 (710102/06670/2020 PVY LTD Vs. Essar Project Sec. 71(10) SUVABRATA DUTTA P 28-06-2020

. Type Wrong

(India) Ltd.
Sapan Mohan Garg Vs. JASSUM Application under any |CP/IB/1756/PB/20 |SAPAN MOHAN

78 10710102/06640/2020 PROPCON PROJECTS PVT LTD other provisions- IBC |18 GARG PAGE NO 18 & 19 MISSING 26/06/2020




Deepraj Investments Limited Vs Application under an Case

79 [0710102/06735/2020 |Sai Precious Traexim Private PP ' Y |no/1B/2845/ND/20|Sushil Aggarwal  |Document not properly 01.07.2020

. other provisions- IBC

Limited 19
INCOM WIRES AND CABLES Application under any . Pg Not Clear-10-13,15-17,19-

80 [710102/06730/2020 LTD. other provisions- IBC 1B/1456/PB/2019 |Rakesh Jindal 21,23,25,28,29,31,33, 30/06/2020
Deepraj Investments Limited Vs Application under an Document not uploaded properl

81 [0710102/06741/2020 |Sai Precious Traexim Private PP 't ¥ |1B-2845/ND/2019 |NA : P Propery 107-01-2020
Limited other provisions- IBC no index no annexures. Etc.
SANTOSHI FINLEASE PRIVATE CP/IB/2122/ND/20 All pages not clear & translated

82 [0710102/06779/2020 LIMITED Vs Sec 60(5) 19 ANAND PRAKASH pages 599 to 612 etc 03.07.2020
PUNEET SACHDEV Vs N .

83 [0710102/02595/2020 |BHARATIYA ROADLINES g\fhp;fatrfasf::irla;cy ICI/?//;E%%'ZO Puneet sachdev | o0es ot dcéiar'lo to17isnot 143 67.2020
PRIVATE LIMITED P
Rakesh Mediratta vs Asian . ._|objection- claim amount less then

84 1710102068232020 Hotels (North) Ltd Section 9 Yogesh Kumar Jagia 1 crore 04.07.2020

85 [710102/06796/2020 K.K GOLYAN Vs nulon india Sec. 242(4) NIL g’zwﬁlNA ROY Fees Isue 07-03-2020
Union Of India Through Serious

86 [710102/06861/2020 Fraud Investigation Office Vs Sec 241 (2) NIL Ashim Sood Proof Of Service 07-06-2020
AMB Buildprop Pvt Ltd & Ors

87 |0710102/06891/2020 |RP SUNIL KUMAR AGRAWAL Vs f\:;"r'w';‘:mrar Case Type Wrong 07-07-2020

88 |710102/06906/2020 |>tuP Consultants Vs Vardhman Application under any |, 40 /N5 501 [Privadarshi Document Not Properly 07-08-2020
Infradevelopers other provisions- IBC chaitanyashil

Case Type Wrong / PAGE NOT
89 (0710102/06369/2020 |GAUTAM BUILDERS Vs Sec 60(5) 1B/272/PB/2019  |SOMA SAMANTARAL|C-EAR

21,22,25,26,28,29,30,34,35,36,3
7




Application under any

COMPANY
PETITION (IB)

OBJECTION Pagination Not Done

90 | 0710102068482020 |JAGDISH SINGH NAIN Vs. other provisions- IBC |NO.1359 ABHISHEK NAIK gzmpfzmpf ;r:ggﬁcl:glzzrrl?ces
/ND/2019 P:amp;
Case Type is IA instead of
Three C Universal Developers company petition and documents
91 | 0710102/03487/2020 |Pvt Ltd Vs. Gulshan Homz Pvt section 7 Maya Gupta are not complete only 20-03-2020
Ltd vakalatnama and service is
uploaded
Case Type is Wrong , page no.
92 |0710102/04263/2020 |GAUTAM BUILDERS Sec 60(5) 1B/272/PB/2019 |SOMA SMANTARAI |53 is missing, pg no. 07-05-2020
21,22,25,26,28-37 are not clear
M/S AADHYA ENGEERING
93 ]0710102/02826/2020 |SERVICES Vs. KARAN Rule 11 of NCLT, 2016|381/2014 52325 RA SHEKHAR PAGE 18-20,39,43 NOT CLEAR (10.07.2020
MOTORS PRIVATE LIMITED
GURUANSH REALTECH
94 |0710102/06797/2020 PRIVATE Rule 11 of NCLT, 2016|94/PB/2020 VENKET RAO agination 10.07.2020
LIMITED Vs. AARCITY ' Pag el
BUILDERS PRIVATE LIMITED
JAKSON PAGE NO 8-28,36,64,65,66 NOT
95 [0710102/02946/2020 |ENGINEERING Vs. UM Rule 11 of NCLT, 2016(2581/2019 UTTAM DATT CLEAR PAGE 76 7’2 7’3 7’4 HINDI 10.07.2020
GREEN LIGHTING PVT. LTD. e
INDEX BLURE, PG 5,5A,9 ,12
KANHA BUILDERS Vs. ANIL . . . ,27,28,35,NOT CLER 41-63 PG
96 [0710102/03134/2020 MATTA any other provision 995/2018 animesh Rastogi MISSED, 60,70,73-85 NOT CLEAR 10.07.2020
AND UPLOAD IN ONE FOLDER
SUPER TENT HOUSE PRIVATE
97 10710102/06214/2020 |LTD Vs. REGISTRAR OF Rule 11 of NCLT QZEEAL/ZM/ND/Z éf,\?g:,loj_SH CASE TYPE IS WRONG 30-05-2020

COMPANIES




SANJIV KUMAR ARORA Vs.

Application under any

K K SINGH &

98 |0710102/06217/2020 E‘|\'/|I)EW INNOVATIONS PVT. other provisions- IBC 1B/879/ND/2019 KRISHNA MISHRA CASE TYPE IS WRONG 30-05-2020
ROHIT SEHGAL Vs. .
99 [0710102/02098/2020 BHAVINDER SINGH KHURANA sec-33 cp/1525/nd/2019 [nipun gautam 175 to 180 180 187 191 etc not |15/00/2020
ARIVOICE TELENET PRIVATE Sec 252 (3),Sec 252 Case Type Wrong / Pages Blur-
100 |710102/06999/2020 |LIMITED Vs REGISTRAR OF (3) - By Government SIMRANJEET SINGH P 9 9 13/07/2020
85-97 After Pages all Blur
COMPANIES Body
Pawan Garg Vs PUMA Every pages not signature /
101 |0710102/06996/2020 REALTORS PRIVATE LIMITED Sec 60(5 1B/934/PB/2018 |Anurag Bhatt Affidavit wrong formet 13/07/2020
GRANITE GATE SOCIAL
WELFARE SOCIETY Vs. M/S iy .
102 | 0710102/06949/2020 GRANITE GATE PROPERTIES Sec 60(5) 1248/PB/2018 Nitin Mishra AFFDAVIT 14.07.2020
PVT LTD
APADANA TECHNOLOGIES
IMPORTS CA/CAA/44/ND/20
103 |0710102015642020 LIMITED Vs. DEPARTMENT Rule 154, NCLT 2016 19 K KR DAS Case Type Wrong 10.07.2020
OF COMPANY AFFAIRS
Page Not Clear-211,215-
Registrar of Companies Vs M/S Sec 272 of the 216,219,220,235,264-
104 1710102/07060/2020 |, )5 REALCON LLP Companies Act , 2013 Kamal Kant Jha 09’571 438,505-506,515- 15/07/2020
516,619,621,622-623,
Page Not Clear-103,220-221,225-
. . 226,230,245,274-
105 |710102/07071/2020 ~ |Registrar of Companies Vs M/S Sec 272 of the Kamal KantJha  |279,491,514,515,524,525,526,58 | 15/07/2020

UTSAV SECURITIES PVT. LTD.

Companies Act , 2013

9,618 / No Pages Sign-554-
558,562-616 / Pg Cut-605




ANURAG RASTOGI Vs.

page 6, (list of dates &amp;amp;
events missed) breif of synopsis

106 |0710102/06937/2020 CHARMS INDIA PVT. LTD. IBC under Sec 7 RAHUL MALHOTRA missed page 28-31 cut, no record 10-07-2020
of default given
HOTEL HORIZON PVT. LTD.
107 |0710102/06062/2020 |Vs. KOMOREBI INDIA PRIVATE IBC Under Sec 9 Yash Tembe -page:, 82, 84-86, 134, 182, 184-1 15 5 5020
186 translate
LIMITED
SHIVAM MEDIRATTA Vs. memo of parties missed and
108 |0710102/06825/2020 ASIAN HOTELS (NORTH) LTD IBC Under Sec 9 YOGESH K. JAGIA claim is less than 1 Cr 04-07-2020
HIGH GROUND ENTERPRISE
109 [0710102/06333/2020 LIMITED Vs. IRS IBC Under Sec 9 10-06-2020 88511 67622 debt amount less than 1 cr 08-06-2020
COMMUNICATIONS PRIVATE
LIMITED
51,82, 84, 503, 512, 524, 541,
PUNJAB NATIONAL BANK Vs. 547, 548, 553, 556, 565, not
110 |0710102/06847/2020 | M/S. KARNAL AGRICULTURE IBC under Sec 7 15-07-2020 9417640609 clear page 588-594 wrong 06-07-2020
INDUSTRIES LTD. arrange page and record of
default missed
GAV Developers Pvt Ltd Vs
111 |0710102/07012/2020 Shubh Advisors Pt Ltd Rule 11 of NCLT No Document Uploaded 14-07-2020
Page no. 49,141,147 to 150, 178
AGBRO FOODS & FMCG . Not Clear and page no. 74, 74 e
112 |0710102/01591/2020 LIMITED Vs Sec 252 (1) Dhruv Mishra Wrong Arrange, Payment DD 04-02-2020
Expire
Kuldeep Verma Liquidator of
Hindustan Paper Corporation
113 |0710102/07223/2020 Rule 11 of NCLT, 2016|1B/418/ND/2018 Case Type Wrong 20-07-2020

Ltd Vs Ministry of Corporate
Affairs Registrar of Companies




AN Infracom Pvt Ltd Vs AN

Wrong Arrange-6-7 / Page Not

114 |710102/07165/2020 1 =5 Sec 60(5) 1B/45/PB/2018  |RAJEEV KUMAR | % 4-56,57 17/07/2020
Promila Ahuja Vs Earth CP/1B/1747/PB/20 . Index not uploaded & not

115 (0710102/07238/2020 Buildprop Pvt Ltd Sec 60(5) 18 Sunil K Goel nagination 21/07/2020
ANURAG AIR CONDITIONING
PVT.LTD. Vs. REGISTRAR Sec 252 (3) - By Case Type Wrong / Index Not

116 [0710102/07138/2020 OF COMPANIES NCT OF DELHI Government Body 120/252/ND/2020 Upload 22/07/2020
AND HARYANA
EVAN MULTISPECIALITY
HOSPITAL & RESEARCH

117 [0710102/03630/2020 |CENTRE PRIVATE Sec 60(5) pagination not Done 22/07/2020
LIMITED Vs. STATE OF
CANARA BANK Vs. MR. Pg No 40,41 Not Clear Document

118 [0710102/03659/2020 AASHISH GUPTA Rule 11 of NCLT, 2016/1705/B/2018 And Index Not Match ... 22/07/2020
NORTHERN ARC CAPITAL L . .

119 [0710102/03209/2020 |LTD. Vs. FIVE CORE ’gfhpe"rcatrf;s‘i’:::_rl%r(‘:y 1671/ND/2019 gt‘; rSn“pport'”g Affidavitand B 5 107/2020
ELECTRONICE LTD P P
AASHISH GUPTA Vs. UNNATI

120 {0710102/03206/2020 FORTUNE HOLDINGS LIMITED Sec 66(1) 1705/PB/2018 Document Not Properly Upload [22/07/2020
CHIRAG SHAH Vs. GRADES Application under an Page No. 352 to 354 &amp;amp;

121 [0710102/03333/2020 |ENTERTAINMENTS PRIVATE PP . Y 33/ND/2019 356 to 360 not clear, 362, 363  |22/07/2020

other provisions- IBC .

LIMITED Hindi
OM PRAKASH VIJAY-

122 |0710102/06442/2020 |LIQUIDATOR Vs. FANTASTIC Sec 60(5) 37/PB/2018 Wrong Case Type 22/07/2020
BUILDCON PVT LTD
MOBIINNOVATION SOFTWARE

123 [0710102/06439/2020 PRIVATE 44/252/2020 SELECT WRONG SECTION AND 22/07/2020

LIMITED Vs. REGISTRAR OF
COMPANIES

PAYMENT




M/S ANJUSHREE

s [PROINIEOD ERiSE s s s e 0y [ o S T
VIEW INNOVATIONS PVT. LTD P Py >ighatu

125 |0710102/03614/2020 |BEST AGOLIFE LIMITED V. Rule 11 of NCLT gféCM)149/ PB/2 | Afnaan Siddiqui Ip:gg)‘(at'on Not Done & Main 27-04-2020
ANEESHA DUTT Vs. o

126 |0710102/03606/2020 | NORTHBRIDGE CONSULTING Application under any |69 5/9050  [aneesha Dutt AFFIDAVIT MISSED & 23-04-2020

other provisions VAKALATANAM

PVT LTD
EFI#\E k‘IE'EI CL)III\:/I-II—'I"EEI')-I '\\I/SLOGIES Case Type Wrong / Not Properly

127 1710102/07239/2020 REGISTRAR OF COMPANIES Sec 252 (3) HEMANT KUMAR SD:;:Vl;gent Arrange / Income Tax |21/07/2020
NCT OF DELHI AND HARYANA
5o e s . T

128 |0710102/07254/2020 |LTD. Vs M/S SIR JOHN Rule 11 0 NCLT, 201601 o o1 o Panka agarwal 4/99 - 'pAg T ng ) 21/07/2020
BAKERIES INDIA PVT. LTD /9.Prayer (Applicant no

signature)

Rajiv Khanna Vs Earth CP/1B/1747/PB/201 .

129 [0710102/07269/2020 |2 TSR Sec 60(5) o Sunil K Goel Page not clear 120 22/07/2020
K.K GOLYAN Vs. NULON RANJANA ROY

130 |710102/06715/2020 |, Sec. 241(1) CAWAL Wrong Index 30/06/2020
ALANKAR CHEMICALS PRIVATE

131 |710102/10147/2019  |LIMITED Vs. MD. NAZIM f/le(z)ct.iOZn30-232 - Second (122/ CAA/I3/ND/20 | s\ SINGH Eziepgp;lw rong / Document |5 19 5020
KHAN LIQUIDATOR perly
USHA BRECO LIMITED Vs. o o

132 |0710102/07076/2020 ANIL KUMAR LADHA Caveat Application Caveat Application [RAKESH WADHWA [Case Type Wrong 15-07-2020
RAHUL KUSHWAHA Vs. DBM Application under any | . . e

133 [0710102/07121/2020 RETAIL PVT. LTD. other provisions Nil Jaskaran Singh Document Not Properly 21-07-2020
GODDONE INFRASTRUCTURES index missed memo of parties

134 [0710102/07127/2020 |PRIVATE LIMITED Vs. IBC Under Sec 9 VIBHA V MISHRA  |missed list dates &amp;amp;  |16/07/2020

SUPERTECH LIMITED

event , breif of synopsis missed




SMX FARMA LIMITED Vs.

135 ]0710102/03410/2020 MEDI XPERT INDIA LTD. IBC Under Sec 9 Atul Sahi claim less then 1 Cr 17/03/2020
HIGH GROUND ENTERPRISE Shantanu

136 [0710102/06329/2020 |LIMITED Vs. ASCEND MEDIA IBC Under Sec 9 Derhgawen page:35, 68, 69, not clear 06-08-2020
PRIVATE LIMITED 9
DR. NEEL SAINT Vs. M/S Ashwani Kumar all pages are not clear, Upload

137 |0710102/03607/2020 |PARSVNATH DEVELOPERS IBC under Sec 7 pag roP 23/04/2020

Gupta clear copy

LIMITED
MAM CHAND No Sign in Application

138 |0710102/07332/2020 |GOEL Vs. UTTAR Rule 11 of NCLT 81/nd/2020 PRASHANT MEHTA [&amp;amp; Page No. 16 to 18 24/07/2020
DEVELOPMENT PRIVATE Hindi True Copy Singn
PRINCIPAL COMMISSIONER OF No Sign in Application & No True

139 |0710102/07339/2020 |CUSTOMS Sec 42 706/2018 K. ENATOLI SEMA Co gand PapFe): No 63 not Clear 24/07/2020
(IMPORTS) Vs. GIAN CHAND Py 9
ORIENTAL BANK OF PAGE

140 [0710102/07320/2020 |COMMERCE Vs. M/S Sec 60(5) 22/2018 PRANAV VERMA  |24,2934,35,36,39,42,43,44,46-49(24/07/2020
SHEKHAR RESORTS LTD. & NOT CLEAR PAGE
RAJESH JANGRA Vs DY. CHEIF -

141 [0710102/07341/2020 |ENGINEER (CONSTRUCTION- Sec 60(5) 1B-248/ND/2019 [Nil E_(j?]::;dl’ P-92, 195, 197, 255 8800343000
II)
UNION OF INDIA Vs. GYM .

142 |0710102/06038/2020 KHANA CLUB LIMITED Sec 241 (2) Nil Incomplete Document 12-05-2020
UNION OF INDIA Vs. GYM .

143 |0710102/03604/2020 KHANA CLUB LIMITED Sec 241 (2) Nil DOCUMENT NOT COMPLETE 12-05-2020
ANNAY REALTORS PRIVATE

144 |710102/07352/2020 LIMITED Vs Dream Towers Sec. 241(1) Prashant Jain Translate-102-111,133-146, 24/07/2020
Private Limited

. ADDITIONAL page-
145 |0710102064702020/3 |Arunav Pankaj IB-1367/PB/2019 |PULKIT DEORA 11,12,16,23,24,28,30,31,59- 27-07-2020
DOCUMENT
61,89-94 not clear and after page
. ib/1367/pb/2019 . 91-94 135-144 174-179 207-209
146 [710102064702020/4 |Arunav Pankaj Sec 60(5) & ia/2334/0f/2020 pulkita deora 231 not clear (small font)
(1B)-917(ND) / AFTER PAGE NUMBER 23 PAGE
147 710102064922020 Rakesh Kumar Jain Sec 60(5) 2019 MOHIT NANDWANI [NUMBERING WRONG TRUE 23-07-2020
COPY STAMP MISSED

Straight Edge Contracts Pvt. . - -

148 |0710102/07520/2020 |Ltd. Vs Three C Shelters Pvt. Rule 11 of NCLT, 2016|18) NO-272.(ND) | i) kanoor signature missing IN application |5, \; 55
Ltd OF 2019 & true copy & Signature Missing
SURDEEP MINERALS & MINING SHARAD

149 (710102/06738/2020 PRIVATE LIMITED Vs Sec 252 (1) RAJWANSHI Case Type Wrong / Missing-208 07-01-2020
REGISTRAR OF COMPANIES

150 |710102/06960/2020  |Bharti Airtel Limited Vs Sec. 230-232 - Second Tanmay Sharma | 2> Type Wrong / Wrong 07-10-2020

Motion

Document




M/S KADYAN ENTERPRISES

Sec 252 (1) - By

Income Tax Service & Page Not

151 |0710102/07556/2020 |INDIA PRIVATE LIMITED Vs Government Bod Depaish Tangoriya |Clear 31-07-2020
PRINCIPAL CHIEF Y 50,54,55&60,75,77,98,109&
Diary No. .
152 |0710102/07539/2020 |[CICI BANK LIMITED Vs ESSAR Sec 60(5) 0710102/ 03620/ |MISHA Case Type Wrong & Main Case 154 7 5079
POWER MP LIMITED . No Missing
2020 Main Case
NOIDA PAINTS AND Case Type Wrong / Index
153 |0710102/07516/2020 |HARDWARE PRIVATE LIMITED Sec 252 (3) ABHAY BANSAL Advocate Detail / Blur Pg-56,99 / 130.07.2020
Vs Registrar of Companies Delhi Page Not Clear-
KADYAN ENTERPRISES INDIA Income Tax Service DCIT Cell /
154 [0710102/07560/2020 |PRIVATE LIMITED Vs Registrar Sec 252 (1) Depaish Tangoriya |Page Not Clear-55,57,59,60,75- [31.07.2020
of Companies 77,79,84,85,89,91,93,98,103,104
No Sign in Application and No
Dharmendra Kumar Vs IAP .
155 [0710102/07569/2020 COMPANY PRIVATE LIMITED Sec 60(5) 1B/446/ND/2017 |ROHIT RATHI True Copy and Sign in 31-07-2020
Annexurres
Forgings Private Limited Vs Application under an Sanjeev Bhushan
156 |0710102/07564/2020 |Indiabulls Housing Finance PP . y 1B/455/PB/2017 ) Page No. 121 & 131 Not Clear 31-07-2020
limited other provisions- IBC Deora
No Sign in Application and No
Dharmendra Kumar Vs IAP .
157 [0710102/07566/2020 COMPANY PRIVATE LIMITED Sec 60(5) 1B/446/ND/2017 |ROHIT RATHI True Copy and Sign in 31-07-2020
Annexurres
No Sign in Application and No
Dharmendra Kumar Vs IAP o
158 [0710102/07570/2020 COMPANY PRIVATE LIMITED Sec 60(5) 1B/446/ND/2017 |ROHIT RATHI True Copy and Sign in 31-07-2020
Annexurres
159 |0710102/06812/2020 |Manohar Lal Vij Vs Application under any 5 1654 /Np 2019 [NA Index Missing , Proof of Service [07-03-2020
other provisions- IBC
No Sign in Application and No
Dharmendra Kumar Vs IAP o
160 [0710102/07568/2020 COMPANY PRIVATE LIMITED Sec 60(5) 1B/446/ND/2017 |ROHIT RATHI True Copy and Sign in 31-07-2020
Annexurres
ANIL Application under an
161 |0710102/01482/2020 |AGARWAL Vs. INTERPARTS ofhper rovisions- IBCy 1B-569/2019 NA case type wrong 08-05-2020
MARKETING PRIVATE LIMITED P
KASHIPUR INFRASTRUCTURE
AND FREIGHT TERMINAL i
162 [0710102/07521/2020 |pRivATE Sec 60(5) 1B-343/2019 Mohit Singh Index and sign on every page of |5 5 5079
application are missing
LIMITED Vs. MULTIWAL
DYCON SYSTEMS PRIVATE
163 |0710102/07319/2020 |LIMITED Vs. EPS GREEN IBC Under Sec 9 FRESH Mohit Singhal claim less than 1 Cr 08-05-2020

ENERGY PRIVATE LIMITED




HARI SINGH Vs. DYNAMIC

164 (0710102/07427/2020 AURA LLP IBC Under Sec 9 FRESH BHARAT GUPTA claim amount less than 1 CR 08-05-2020
VIJAY KUMAR SIROHI
PROPRIETOR M/S. P. V.

165 |0710102/07452/2020 |ENGINEERS & IBC Under Sec 9 FRESH Pankaj Paliwal claim amount less than 1 CR 08-05-2020
CONTRACTOR Vs, HSK
THREE C PROJECTS PVT
LTD Vs. M/S THREE C . . ] e

166 |0710102/07454/2020 FACILITY MANAGEMENT PVT IBC under Sec 7 FRESH Jatin S Sethi page:475 black not clear 08-05-2020
LTD
DHARMENDRA Sign missing on application and

167 |0710102/07567/2020 |KUMAR Vs. IAP COMPANY Sec 12(2) 446/2017 rohit rathi sign and true copy missing on 08-05-2020
PRIVATE LIMITED Annexures
SHRI GANESH FIRE
EQUIPMENTS PVT LTD Vs. CP(1IB)364/ND/201 e

168 ]0710102076272020 SHRI GANESH FIRE Rule 11 of NCLT 9 Amresh Kumar Case Type Wrong 08-05-2020
EQUIPMENTS PVT LTD
Mohan Lal Jain Vs Kaliber Application under any | . . . o

169 [0710102/07597/2020 Associates Private Limited other provisions- IBC 1B-228/PB/2018 |NA True Copy and Sign Missed 08-02-2020

170 |0710102/07621/2020 | L Gupta Vs Lifestyle Fitness Sec 60(5) 1B-310/ND/2019 |Manashwy Jha | "u€ Copy and Sign Missed in all 10 ) 5550
Private Limited pages
DEVENDRA KUMAR SHARMA Vs RAJENDRA

171 [0710102/07618/2020 |JBB-EVEREST BUILDTECH Sec 60(5) IB-1006/ND/2019 BENIWAL True Copy and Sign Missed 08-04-2020
PRIVATE LIMITED
EXCELLION CAPITAL
VENTURES PRIVATE Sec 252 (1) - By N7

172 (0710102/07630/2020 LIMITED Vs. REGISTRAR OF Government Body APPEAL/206/2020 |ANAND BAJPAI Wrong case type chose 08-07-2020
COMPANIES
Timelines Constructions Private L

173 [0710102/07434/2020 |Ltd. Vs Lambda Eastern IBC Under Sec 9 SUMIT KUMAR objection-default amount less |, 55050

Telecommunication Limited

BATRA

than 1 crore




JAIN FACILITY MANAGEMENT

objection-default amount less

174 [0710102/07469/2020 |PRIVATE LIMITED Vs K.S.N. IBC Under Sec 9 Gulshan kr sachdev than 1 crore 29/07/2020
BUILDCON PRIVATE LIMITED
ASHUTOSH GUPTA Vs Prizm
175 [0710102/07200/2020 |Holography and Security Films Sec. 241(1) Ajay Kumar Gupta |Missing-35-354 19/07/2020
Private Limited
PG-78,98,116- 31-07-2020(
Serious Fraud investigation . 119,128,132,139,176,177,183,18 | Before
176 |710102017622020 office Vs. Sunair Hotels Limited Sec. 241(1) Ashim Sood 5,186,191,193-195,197- Lockdwn
222,224,226,228,229,233,234-  |period )
Case Type Wrong / Memo Of
KDR Services Private Limited Vs Parties / List Of Date & Events /
177 (0710102/07776/2020 ROC DELHI Sec 252 (1) RITESH UPADHYAY (griaf Synopsis / Index Not 08-10-2020
Properly / Councel Detail / No
Application under an C.P.
178 [0710102/07765/2020 |SAPAN MOHAN GARG Vs. PP . y (IB)/1756(PB)201 |NA TRUE COPY MISSED 08-11-2020
other provisions- IBC 8
M/S AMPLE INFRASTRUCTURE (IB) 17(NB) OF upasana Unsign pages-2 to 10,13. Pages
179 [0710102/07695/2020 |PVT. LTD Vs M/S INTELLICITY Sec 60(5) 2019 chandrashekaran not clrear-52 to 54,57,63,101 to (08-07-2020
BUSINESS PARK PVT. LTD 103
C.P. Ravi Krishan
180 [0710102/07788/2020 |Rakesh Sareen Vs Sec 60(5) (IB)/1006(ND)201 Chandna pg-21,23,26,31,33,35 cut 10-Aug-20
9
YES BANK LIMITED Vs. M.K C.P. Wrong File Uploaded Matter
181 [0710102/07807/2020 OVERSEAS LIMITED Sec 60(5) gIB)/1731(ND)201 NEERAJ YADAV Name Different.
. Interlocutory CP/IB/1753/ND/20| -.,. .. |Pages not clear-1,6 to 13,26 to na.
182 [0710102/07739/2020 (vishnu dutt Vs Application (L.B.C) 19 Dilip kumar Niranjan 36, Proof of service 13-08-2020
183 [0710102/07869/2020 SHARMA KALYPSO PRIVATE Application under any IB-1887/ND/2019 |NA Pages- 34 to 41 & 43,44,46 and 13/08/2020

LIMITED Vs

other provisions- IBC

47 are not clear




KRISHNA SAHIL

184 |0710102/07887/2020 |CONSTRUCTIONS PRIVATE Sec 60(5) IB-2130/ND/2019 |Rajan Gupta Page-12 to 17 and 31 not clear |13/08/2020
LIMITED Vs NILESH SHARMA
voll 36-63 cut vol2 21,1329,1336
not clear and some oages in
hindi, vol-4 615-627 not clear,
vol7-1391-1394 not clear vol15-
SHITESH SACHAN AND
APPLICATION ANY (IB)/2187(ND)201 |MAREESH PRAVIR |2845-2849, vol18-3401-3404 , A
185 |0710102/07625/2020 EJ\HEEZ Vs. SUPERTECH UNDER PROVISION |9 SAHAY pages cut 3583-3599, vol24- 08-04-2020
4601-4615 not clear vol27-5350-
5380 not clear, vol33-6499-6530
not clear vol37 7300-7310 not
clear
Section 213 Fees Missed Rs
5,000, Master index Missed,
. Master Data Missed, Vol 2 to 5
186 |0710102/07877/2020 d:‘\’/:;‘:rlf‘m'jfe”;ar Vs deltos infra ‘Z’f‘;‘i( 12)1géscec2. 24 RAHUL AHUJA not in Sequence, Page 308A,  |13-08-2020
P roeC. 505, 776, 910 not Clear, Page
638, 706, 707, 714 to 720 cut,
Page 713 Missed
M/S REGAL METAL & FERRO
187 ]0710102/07873/2020 |ALLOYS Vs M/S SANDEEP Rule 11 of NCLT 1B-420/ND/2017 |NALINI True copy and sign missed 13/08/2020
AXLES PVT LTD
188 |710000074832020  |IDBI Bank Limited Vs. Caveat Application ~ |1B-1757/2018  |Rajive R. Raj No Advance Service & No 29/07/2020
Resolution Vakaltnama
189 |710000073862020  |Radhika Sankaran Caveat Application | ©2veat No Index, No Vakaltnama, No |, ;>0
Application Advance ServiceS
Case Type Wrong / Memo Of
VEDURUMUDI BUILDERS Parties (advocate sign missing) &
190 |0710102/07852/2020 |PRIVATE LIMITED Vs Sec 252 (3) VINOD SINGH 13/08/2020

REGISTRAR OF COMPANIES

Page-14 / Detail not fill page-24 /
Page Cut-39 / Income Tax

Do o




RAJINDER KUMAR Vs. DELHI

191 [0710102/07856/2020 |DISTRICT CRICKET Rule 11 of NCLT CP/51/2020 Tanuj Khurana Memo of party 17/08/2020
ASSOCIATION
SOUGAT SINHA IRP OF LEXUS
192 [0710102/07801/2020 |INDIA LIMITED Vs. PRAMOD Rule 11 of NCLT, 2016|CP/IB/2932/2019 |Manoj Kumar case type wrong 17/08/2020
SARAF
SAPAN MOHAN
193 |0710102/07884/2020 |GARG Vs. ABW TOWER Sec 60(5) CP/IB/1756/2018 |Mukund Rawat :’:‘-ﬁzzolt;'ear'lz“ 0 123,141 1-/08/2020
CONDOMINIUM ASSOCIATION !
GOODRE PRIVATE Wrong case type chose / Main
LIMITED Vs. INDIRAPURAM Sec. 230-232 - Second . .
194 10710102/07681/2020 HABITAT CENTRE PRIVATE Motion NA Sandeep Kumar Zzii rr;c; ét'?\iix :;)ternersjtmllr)\a{j 9y 17/08/2020
LIMITED properly up
APAVARGA TRADING cp RAJENDRA
195 [(0710102/07924/2020 |COMPANY Vs. CAARA INDIA Sec. 12A (I.B)./587(ND)2019 BENIWAL Pages not clear-31,33 to 37 17/08/2020
PRIVATE LIMITED
ARUMANI TRADERS Vs. SARU SHAILENDER
196 ]0710102/07754/2020 |INTERNATIONAL PRIVATE IBC Under Sec 9 claim amount less than 1 cr. 10-08-2020
KUMAR
LIMITED
Rishabh Buildwell Pvt. Ltd. Vs. CP case type wrong view recipet
197 |710102018152020 Compliance Construction Rule 11 of NCLT, 2016{,-_.
Contracts Pvt. Ltd. (IB)/913(ND)2019 payment not show
Application under an CP. Translated pages-60 to 65 e-
198 [710102076522020  |RP SUNIL KUMAR AGRAWAL PP y 9811347648 pag

other provisions- IBC

(1B)/1896(ND)201
9

stamp paper wrong




PUMA REALTORS PRIVATE

C.P.

199 |710102080142020 LIMITED Vs. Pu.nJab.St.ate Sec 60(5) (IB)/934(PB)2018 41354354 e-stamp paper missed
Power Corporation Limited
ELLORA COMMOSALES . o Page Not Clear-595-602,605-
200 [0710102/07562/2020 PRIVATE LIMITED Vs Sec. 230-232, Sec 234 |1st Motion ankit singal 611,741,1479,1478 1477, 31/07/2020
- C.P.
SANTOSH SHARMA Vs. DASH Application under any PAGE no 27- 41, 77 AND 78 NOT |, -
201 (710102072682020 EXPORT PVT LTD other provisions- 1BC éIB)/ 1388(ND)201 |Sanyam goel CLEAR 28-07-2020
MEHTA SYNTHETIC PRIVATE
LIMITED Vs REGISTRAR OF Translate-141-164 / No
202 (0710102/07349/2020 COMPANIES NCT OF DELHI & Sec 252 (3) NOOR MOHAMMAD Documents Proper Uploaded 24-07-2020
HARYANA
. L C.P. Pgae Not Clear-12,16,43,50-53 )
203 |710102033952020 Noida Power Company Limited Sec 60(5) (IB)/995(ND)2018 8505934646 and UP E-STAMP PAPER 100 RS. refile
204 [0710102/07170/2020 Mohd Zuvaib Khan Vs Registrar Sec 252 (3) ANJALI YADAV income tax service DCIT High 17/07/2020

of Companies

Court




Ajay metalloys Vs ASIAN

C.P. No.

205 (0710102/08052/2020 COLOUR COATED ISPAT LTD. Sec 60(5) (IB)50(PB)12018 RAJIV ANEJA Affidavit veryfying date 18/08/2020
. . . Application every pages sign
Jaswinder Singh Walia Vs PUMA CP/1B/934/PB/201 .
206 (0710102/08030/2020 REALTORS PRIVATE LIMITED Sec 60(5) 8 Anurag Bhatt Annexgre every pages sign /Proof]18/08/2020
of service
Company Document not properly uploaded
LEE FININVEST PRIVATE . Sec 252 (1) - By . -
207 10710102/08126/2020 LIMITED Vs ROC Delhi Appeal(Companies Government Body Bharti Kashyap / wrong section / wrong case 21/08/2020
Act) type
LUSTRA PRINT PROCESS PVT.
208 (0710102/08081/2020 |LTD. Vs. FRENCH BAKERY IBC Under Sec 9 RANJIT KHATRI claim less than 1 cr
PVT. LTD.
HIGH GROUND vs LIMITED Vs. Shantanu
209 (0710102/06329/2020 |ASCEND MEDIA PRIVATE IBC Under Sec 9 page:35, 68, 69, not clear
Derhgawen
LIMITED
EXCELLION CAPTTAL Company Appeal no Advance service to income tax
210 (0710102/08166/2020 |VENTURES PRIVATE LIMITED |Application(Companie|Rule 11 of NCLT 206/252/ND/2020 ANAND BAJPAI (DCIT) 22/08/2020

Vs REGISTRAR OF COMPANIES

s Act)




Mobeinnovation Software

211 |710102069192020 Private Limited Vs. Registrar of |Company Application [Rule 11 of NCLT éppeal/ 44(ND)202 Narayan Kumar Jha [supporting affidavit 24-08-2020
Companies
JK LAKSHMI CEMENT LTD Vs. AMIT PRABHAT
212 10710102/07514/2020 |ANSAL HI- TECH TOWNSHIPS |Company Petition IB |IBC Under Sec 9 amount less than 1 Cr
LTD DESHPANDE
Rajesh Sabharwal Vs Desein . NITIN KUMAR objection-default amount less
213 10710102/07604/2020 Private Limited Company Petition IB [IBC Under Sec 9 KAUSHIK than 1 crore
INDIAN POTASH LIMITED Vs objection-jurisdiction(registered
214 (0710102/07725/2020 |SUMAN PHOSPHATES AND Company Petition IB [IBC Under Sec 9 MANISH KAUSHIK oﬁ’Jice indgre) 9
CHEMICALS LIMITED
ORATOR MARKETING PVT. .
215 0710102/03587/2020 LTD. Vs. SAMTEX DESINZ |Company Petition IB |IBC under Sec 7 LZAFEER AHMAD B |documents not uploaded (only six
F pages are uploaded)
PVT. LTD.
SIDHANT SHARMA Vs AKASH | OmPany CP/305/241/242/N|YOGESH KUMAR
216 (0710102/08190/2020 KHILWANI Application(Companie [Rule 11 of NCLT D/2018 JAGIA Index not uploaded 24/08/2020

s Act)




case type wrong not sign in
application page 18-21 not clear

217 10710102/07755/2020 |[BSM India Private Limited Company Petition IB |Sec 60(5) amresh kumar . . 10.8.2020
main case no. not mention
M/S KESHAV ENTERPRISES 33, 27,23 not clear page 24
218 [0710102148962019/7 |Vs. ALUPAN COMPOSITE IBC Under Sec9  |Company Petition IB  |ib/3196/ND/2019 |Onkar Nath translate
PANELS PRIVATE LIMITED
PG-369,388,389,390,396-399
SARIKA SOMVANSHI Vs. RS [Interlocutor Application under an CP. VOL-2
219 (0710102/08230/2020 |2 . Aosiication 2’1 B.C) Otphper iy Ich (1B)/1788(ND)201 VOL-4- 651 26-08-2020
PP B P 8 ,652,808,809,811,895,896 NOT
CLEAR
PG-11-20MSSED, 21,22,24,29
MANJU KALGAONKAR Vs. JBB-| . . CUT AND 27,28 NOT CLEAR
220 (0710102/08231/2020 |EVEREST BUILDTECH PRIVATE | &= %0 2’1 5oy [5ec600) 9711967227 PG-11-20MSSED, 21,22,24,29  |25-08-2020
LIMITED PP e CUT AND 27,28 NOT CLEAR
221 |710102080802020 Eianfit;?”ca Industries Private |\ /eat NA NA RISHAB WASSAN  |DD WRONG DETAILS 25/08/2020
222 [0710102/08264/2020 |RONit Sehgal Vs Supritendent of | Interlocutory Sec 60(5) CP/IB/547/PB/20L | o Jhit Sehgal Proof of service 27.08.2020
Police Application (1.B.C) 8




ANUPAM GUPTA Vs Overseas

Company

AMIT PRABHAT

223 10710102/08243/2020 Courier Service India Pyt Ltd sip():ltlc):atlon(Compame Rule 11 of NCLT CP/434/2018 DESHPANDE Memo of party 27.08.2020
Company
Anupam Gupta Vs Overseas N . AMIT PRABHAT
224 10710102/08241/2020 Courier Service India Pyt Ltd gipélgatlon(Companle Rule 11 of NCLT CP/434/2018 DESHPANDE Memo of party 27.08.2020
Punjab National Bank Vs Company Application under an Application every pages sign-1 to
225 |0710102/08258/2020 ) Application(Companie|"PP 'L Y l1B/422/2016 Rajinder Wali PP Y pages sig 27.08.2020
Metaphor Exports Pvt. Ltd s Act) other provisions 11
IIEI\I/TI'-II:ES\QE;L'?'EPISEFVI;?\EEL & Interlocutor COMPANY Memo of party (Applicant
226 10710102/08265/2020 - y Sec 60(5) APPLICATION NO. [Rachit Kohli signature) Application every 27.08.2020
EXPERIENCES PRIVATE Application (I.B.C) )
IB-2417/ND/2019 pages sign-1 to 4,9,12
LIMITED
STATE BANK OF INDIA Vs. M/S " ) i .
227 [0710102/07786/2020 |INDO ALUSYS INDUSTRIES | comPany Petition IB oy er sec 9 ARV CHAMBERS | page: 1466-1476 missed and
LTD (IBC) LAW proof of service missed
BAGRECHA ENTERPRISES
LIMITED Vs. UNITECH Company Petition IB sachdev & .
228 10710102/06056/2020 ADVISORS (INDIA) PRIVATE  |(IBC) IBC under Sec 7 associates claim Less then 1 cR

LIMITED




Ahluwalia Contracts (India)

Interlocutory

CP/1B/706

223 10710102/08273/2020 Limited Vs Gian Chand Narang |Application (I.B.C) Sec 42 /PB/2018 Tariq Khan Wrong Section
SHRI DRONA HOTELS PVT. Company }
230 [0710102/08275/2020 |LTD. Vs REGISTRAR OF Application(Companie| <€ 22 (1) - By APPEAL no. SANKET GUPTA | Wrong Section and fees not paid |27/08/2020
Government Body 169/252/ND/2020
COMPANIES s Act)
THIRD EYE HARKHABAR Company
PRIVATE LIMITED Vs N ._|Application under any . Dr. Maurya Vijay No Pagination/ main case no. not
231 10710102/08278/2020 | e isTRAR OF COMPANIES s&‘:t'sat'on(compa“'e other provisions Not Mentioned |~y ira mentioned/ No index 27/08/2020
DELHI & HARYANA
STK-7-24-362 Company Name
. . Company ) not Mentioned No fees wrong
232 gz:i?eldoz/ 07903/2020 g:ﬁ;ﬁ&;ﬁéﬁ Vs REGISTRAR Appeal(Companies éif/eernzm(elr?t B?:j Amol Sinha section choose Page No, 14-08-2020
Act) y 364,365,367,369,371,373,382
Cut
M/S KADYAN ENTERPRISES Company N .
233 |0710102/07559/2020 |1\ ryra pRIVATE LIMITED Vs |Appeal(Companies  |Sec 252 (1) Depaish Tangoriya | urisdiction Haryana in Master |5, 7 570
Refiled . . Data
Registrar of Companies Act)
Company - Page No 7 Repeated & Income
CZONE ENGINEERS PRIVATE N ._|Application under any |APPEAL no. . . L
234 10710102/08289/2020 LIMITED Vs Application(Companie other provisions 839/252/ND/2019 Abdul Quadir Tax Service Missing & After Page |27/08/2020

s Act)

No 17 Pagination Not Done




Sunrays Properties and

Company

235 0710102/08330/2020 |Investments Company Private |Application(Companie| PPlcation under any |C.A.(CAA)/S2(PB)2|\, \no5 sHARMA | TRUE COPY SING MISSED 28/08/2020
. other provisions 019
Limited Vs s Act)
Mr. Arun Kumar Sinha Vs M/s |Interlocutory C.P. )
236 |0710102/02671/2020 |« L o Application (LB.C) 19(2) (1B)/432(ND)2019 Atul Sharma Pg-15,40 not clear 28/02/2020
Interlocutor Pages are Cut- 23 to 27,31,34,40
237 10710102/07646/2020 |IDBI BANK Vs Application 2[1 B.C) Sec 60(5) 1B-1757/PB/2018 |[RAJIV RANJAN RAJ |[to 43,56,58,59,64 Volume wise |08-05-2020
PP o index compulsory
NORTHERN ARC CAPITAL . N
238 [0710102/07759/2020 |LIMITED Vs Five Core Company Petition IB Appllcat|on. l.mder any NA case type wrong & document not 10-08-2020
T (IBC) other provisions- IBC upload properly
Electronics Limited
239 [0710102/07723/2020 |P3Wan Vs Supertech Township | Contempt Petition o o 14 of NCLT, 2016|18/904/ND/2019  [Rajiv Shukla case type wrong 07-08-2020
Project Ltd (IBC)
Karnataka Bank Ltd. Vs.
Resolution Professional Interlocutory C.P. .
240 710102078462020 g 4 46.0rtel Communications | Application(IBC) Sec 60(5) (1B)/761(ND)2018 | \IPUN GAUTAM 1pg-51 missed

Ltd.&#41; & Ors.




M/S. PREMSONS SUPER STEEL |Interlocutory C.P. wrong proof of service in Proof of
241 1710102081272020 \p\r ) 7. Application(IBC) Sec. 12A (1B)/404(ND)2018 | VIVEK KUMAR service column
AKHILESH KUMAR GUPTA Vs Regulation 44(2),
242 [0710102/08312/2020 |EASYTECH GLOBAL PRIVATE i\”telri'cc;ct‘i’ggr(yl 5.y |Liouidation process gp/ 1B/794/ND/201| g\ -bhi Sinha Proof of service 28/08/2020
LIMITED PP © Regulation, 2016
MUKESH KUMAR GROVER Vs
Uttarakhand Power Corporation |Interlocutory CP/1IB-2375/(ND)/ [PARTHO Application every pages sign-2 to
243 10710102/08358/2020 | ited through Its Executive  |Application (1B.C) | €€ 600) 2019 BHATTACHARYA |4 29/08/2020
Engineer
WORLD WINDOW RENEWABLE |
244 0710102/07437/2020 |ENERGY LIMITED Vs Registrar |\ ) comnanies  |Sec 252 (3) Rohit Coundil Sign and Detail Missed in | )¢ 1 570
of Companies NCT of Delhi and Act) Index
Haryana
Page 144 Wrong Arrange, Page
245 [0710102/06135/2020 |RAJESH RAJPAL VS RAJPAL — Company Petition |Sec. 241(1),Sec. Devesh Arora igtl ctlc;:azr9 ‘kn3n0e2><'3?e3233g:'305'306 22-05-2020
POLYTEX PRIVATE LIMITED  |(Companies Act) 242(4) 4
seperate index and Break after
200 pages
AASHIYANA STEELFEB
. Company Translate-86,88 / Page Not Clear-
246 0710102/08192/2020 | RIVATE LIMITED Vs Registrar |\ ) companies  |Sec 252 (1) PRAMOD PRASAD 194 94 95,97 / Blur Pg-33,80 /  |24/08/2020

of Companies (NCT of Delhi &
Haryana)

Act)

KOTHARI

Annexure Every Pages Sign




UJJAWAL GARMENTS PRIVATE

Company

CS AVINASH

247 10710102/08067/2020 LIMITED Vs sip():ltlc):atlon(Compame Sec 252 (3) KUMAR Case Type Change 19/08/2020
CHLORITECH INDUSTRIES Vs. |Company Petition IB pages 430,434,436,438,440,442 | .

248 (0710102/08129/2020 M/S HIL INDIA LIMITED (IBC) IBC Under Sec 9 AMIT GUPTA not clear 21-08-2020

249 [0710102/08451/2020 Longowal traders Vs DCM Company Petition IB IBC Under Sec 9 SANYAM JAIN objection-claim amount less then 09-01-2020
LIMITED (IBC) 1 crore

250 [0710102/08454/2020 |VEER BHAN Vs. DCM Company Petition IB |15 1y der sec 9 SANYAM JAIN claim amount less then 1 crore  |09-02-2020
LIMITED (IBC)
Total Airport Services (India) Company

251 |0710102/06283/2020 |Frivate Limited Vs Registrar of |,y —ion companie |sec 252 (3) CA/149/252IND/2 | deep Chilana | 25¢ TyPe Wrong [ Bvery Pgs |0 4 5020
Companies NCT of Delhi & s Act) 020 Signed
Haryana
Catalyst Trusteeship Limited Vs Interlocutor C.P.

252 (0710102/08403/2020 |RIYASAT TOWERS PRIVATE L Y Sec 60(5) (IB)/1392(ND)201 |Jatin S Sethi TRUE COPY MISSED 31/08/2020
LIMITED Application (1.B.C) 9




Woolways India Limitd Vs

Interlocutory

Application under any

sajeve BHUSHAN

253 |0710102/07845/2020 Standard Chartered Bank Application (I.B.C) other provisions- IBC [B)/29(ND)2018 DEORA WRONG SCRUTINY 13/08/2020
M/s Richa Global Exports Pvt. APPLICATION SIGN MISSED,PG-
254 |710102080532020  |Ltd Vs. SAMTEX DESINZ Intervention Petition |Sec 60(5) IB-3171 OF 2019 |Abhishek Bhardwaj |24,26 IN HINDI, WRONG CASE
PRIVATE LIMITED TYPE
255 | 0710102/08573/2020 | SANJAY GUPTA Vs. Interlocutory Application under any | ;py 135 pg1>017 [NIPUN GAUTAM  |PAGE 53-56 FONT SMALL 09-05-2020
Application(IBC) other provisions- IBC
On Cover page wrong section
mentioned, Memo of Parties
SONIA KHOSLA Vs Company Petition Missed, List of dates missed, Brief|
256 10710102/03456/2020 |MONTREAUX RESORTS PVT. (Con:) arzlies Act) Sec. 243(1) (b) deepak khosla Synopsis Missed, Page 18-03-2020
LTD. P No.132,295,297,343,346,348,356
,358,362,395,397,398,408,413,4
16,420,444,445,461 462,466,469
257 [0710102/08454/2020 |veer bhan Vs DCM LIMITED E‘;@;’a”y Petition 18 115¢ Under Sec 9 SANYAM JAIN ‘;l’clfgrt'eon'da'm amount less then | 4 1> 2020
SAWHNEY COAL TRANSPORT | . o page:42-48, 52-57, 90-103 not
258 [0710102/08444/2020 |PRIVATE LIMITED Vs, pany IBC Section 59 RAKESH KUMAR  |clear and page 68, 73, 74, 76,  |01-09-2020

ASSESSING OFFICER

(IBC)

84, 90 wrong arrange




Sona Beverages Pvt. Ltd. Vs

Company Petition IB

259 10710102/06276/2020 KAAMA BREWERIES PVT LTD  |(IBC) IBC Under Sec 9 debopriyo moulik  |page:77-88, 126-132 note clear

260 0710102/07974/2020 fr:gzsfr‘l’e“;agv':"f:g' Vs SPMPVC (CI%"gg’a”y Petition IB {15 Under sec 9 Sargar Aggarwal  |claim less than 1 cr

261 |0710102/08297/2020 gg\'f:lgge\g ':'\fts LLt?jgiX City Lr;;ri'coact?;gr(yl_& o [1BCUnder seco BALAJI SRINIVASAN|Wrong section (wrong e-file)

262 [0710102/08178/2020 \F;SL IT Solutions Private Limited EZIoBrgg)any Petition IB IBC Under Sec 10 Z(ir(;agl3r(1)1;§28nkar Elzgi];: |1e7535_t1r?a5|; io((:)rmissed and

263 |0710102/08450/2020 ESLESEQPE\'/\'ETRE;:RISES Vs Lr;;ri'coact?;gr(yl_& o [sec®2 E%I/BN/D 12018 Rémv'\\;iru (AFFIDAVIT DATE) 09-01-2020
264 [0710102/07233/2020 |MNDIAN OVERSEAS BANK Vs. —|Interlocutory Application under any :Egliftit;?n et ANIL KUMAR pg-21 repeated. REFILE

M/S PIXION MEDIA PVT. LTD.

Application(IBC)

other provisions- IBC

provisions- IBC




DARA SINGH ESTATES PVT

265 |0710102/08425/2020 [LTD Vs THE REGISTRAR OF E‘;@;’a”y Appeal 23:2362(51)'6'\'1%; E(/’;z)pz%”y APPEal~ 5 ateek Gangwani m’:tigiﬁf’}%ar\‘;’ttmissin 09-01-2020
COMPANIES DELHI ! 9
.. No Index, No pagination, No e-
266 [0710102/08629/2020 |>2MID Kumar Dey Vs Concept | Interlocutory Rule 11 of NCLT, 2016|18-911/2020 Srijan Sinha Stamp, Brief Synopsis, memo of |07-09-2020
Capital Infra Projects Pvt. Ltd. |Application (I.B.C) parties
DEVKRIPA ISPAT PRIVATE
LIMITED Vs DE LAGE LANDEN |Interlocutory C.P.
267 (0710102/08510/2020 FINANCIAL SERVICES INDIA | Application (LB.C) Sec 60(5) (IB)/985(ND)2018 ANAND BAJPAI PG-18,45 NOT CLEAR 09-02-2020
PRIVATE LIMITED
o C.P.
Manoj Giri Vs Ansal Phalak Interlocutory SELECT CORRECT DOCUMENT o
268 10710102/08470/2020 Infrastructure Pvt Limited Application (L.B.C) Rule 11 of NCLT, 2016 gIB)/2336(ND)201 ROHIT CHOUDHRY TYPE 09-02-2020
ARUN ANAND Vs. AKME N ROHIT KRISHAN affidavit back date sign missing —
269 | 0710102/08486/2020 PROJECTS LIMITED Company Application CP/55(ND)2018 NAGPAL and section wrong application
270 (710000085722020 Neeraj Aggarwala Cavet NCLT form 3c Missed 05-09-2020




MASQ BUSINESS SOLUTION

Appeal-280 of

page numbering missed,income

271 1710102086282020 PVT. LTD Vs. Registrar of Company Application |[Rule 11 of NCLT Sameer Sidhar . .
. 2020 tax service missed
Companies
gﬁ?vil:lrl\;AN INFRABUILD 83 not clear 50 soft 68 73
272 10710102/00024/2020 LIMITED Vs. REGISTRAR OF Company Appeal Sec 252 (3) NA YOGITA BHATIA \r/r;:(s;ed etc and case type 09-09-2020
COMPANIES 9
HARYANA CARBON PVT
273 |0710102/03278/2020 [LTD Vs. REGISTRAR OF Company Appeal Ziflezrizm(elgt';’; NA SAMAKSH GOYAL Bapsfozgepgg’;éw') DOCS NOT | 15.09-2020
COMPANIES NCT AND DELHI y
ADITYA
PUGLIA Vs. FIRESTAR
DIMANOND PRIVATE LIMITED Application under an case type wrong document not
274 |0710102/03560/2018 |FIRESTAR DIMANOND Intervention Petition ofhper o Y INA Aditya Puglia > erlp i dg 09-09-2020
INTERNATIONAL PRIVATE P properly up
LIMITED NIRAV MODI HONG
KONG LIMITED
MR. NAVNEET KUMAR
275 |0710102/03576/2018 |GUPTA Vs. M/S. TATA STEEL|Company Petition IB |Sec 60(5) NA J SAGAR case type wrong/SECTION 09-09-2020
LIMITED
DR.SEEMA Application under an case type wrong sing missed in
276 [0710102/00176/2019 |BAJAJ Vs. EMBRYO HEALTH |Company Petition PP Y INA Vishnu PS Langawat P gsing 09-09-2020

PRIVATE LIMITED

other provisions

application




STATE BANK OF

C.P.

277 (0710102/14108/2019 |[INDIA Vs. SHRI LAL MAHAL |Company Application |Rule 11 of NCLT, 2016 AYUSH AGARWAL |CASE TYPE WRONG 09-09-2020
LTD (IB)/613(ND)2019
SINGLA BUILDERS AND I C.P.
278 10710102/00084/2020 PROMOTERS LIMITED V. Company Application |Sec 60(5) (IB)/934(PB)2018 PALLAVI SINGH CASE TYPE WRONG 09-09-2020
C.P.
279 10710102/00059/2020 |SHIV DYAL SHARMA Vs Company Application |Sec 60(5) (IB)/1718(PB)201 [Jatin S Sethi case type wrong 09-09-2020
8
KALIBER ASSOCIATES PVT. Application under an Anirban petition fillied in companies
280 10710102/01303/2020 |LTD Vs. INCOME TAX Company Application o?hper rovisions y CP/228(ND)2018 Bhattacharva act,Pg Not Clear-24-28,29- 09-09-2020
OFFICER P Y 38,36,37 and case type wrong
AXYKNO CAPITAL SERVICES Application under an
281 (0710102/02479/2020 |PVT.LTD. Vs. RATTANINDIA |Cross Application PP . Y INA Vikram Hegde CASE TYPE WRONG 09-09-2020
other provisions- IBC
POWER LTD
SHRI SOURABHAGGARWAL
SOLE PROPRIETOR M/S. S S C.P.
282 (0710102/03191/2020 |[ENTERPRISES Vs. SHRI Review Application  [Rule 11 of NCLT, 2016((IB)/2126(ND)201 |Mohit Singhal CASE TYPE WRONG 09-09-2020
BALAJI INFRADEVELOPERS 9

PRIVATE LIMITED




PAGE 5
,7,11,12,13,15,19,20,21,22,24,26
,27,30A,21,32,33,36,37,39,48,49,

SPEED CARRIERS Vs. ANIL |Interlocutory Application under any |C.P. . . 51,51A,52,53A,56,57,58,59,61A, Mo
283 10710102/03136/2020 |\ \rrp Application(IBC) other provisions- IBC | (1B)/995(ND)2018 [2MMesh Rastogi | 0" 20 64 67.69,69A,71,73,73A, |02709-2020
74,76,80-82,82A,85,85ANOT
CLEAR, AFTER 76 NOT CLEAR,89
MISSED
KAVYA TRADERS Vs. ANIL [Interlocutory Application under any |C.P. . . no.
284 |0710102/03028/2020 |1 Application(IBC) other provisions. IBC. |(18)/995(ND)2018 [2mesh Rastogi  [DOC NOT UPLOAD 09-09-2020
TRUE COPY SING MISSED PG
SINGH PROPERTIES AND terlocutor Aoplication under anv |c.p 24,28, 29 ,31 44, 46,60 ,63 66,
285 [0710102/03128/2020 |CONSTRUCTIONS Vs. ANIL |1 =20 > (}'BC) ofhper gl y (18)/995(ND)2015 [MMesh Rastogi |71 BLURE AFTER 25 PAGE NOT  (09-09-2020
MATTA PP P CLEAR LAST 2 PAGE NOT
UPLOAD
THE CASA ROYALE ALLOTTEES
WELFARE Interlocutor CP.
286 |0710102/02618/2020 |ASSOCIATION Vs. NISUS |, Iication(}IBC) Sec 60(5) (1B)/1348(ND)201 |URFEE HAIDER ~ |Pg-40-43 ,49,68-70,71 not clear [09-09-2020
FINANCE AND INVESTMENT | PP 9
MANAGERS LLP
BHISHAM INFRASTRUCTURE
PRIVATE Application under any [C.P
287 |0710102/03083/2020 |[LIMITED Vs. UDAYRAJ Company Appeal ofhper o Ich (i8y/152(PB)2019 |NA EVERY 2 PAGE BLANK 09-09-2020
PATWARDHAN - INTERIM P
RESOLUTION PROFESSIONAL
SUPERLATIVE
INFRASTRUCTURE PRIVATE o
288 |0710102/03069/2020 |LIMITED Vs. UDAYRAJ Company Appeal  |/\PPlication under any |, NA EVERY PAGE BLANK AND CASE |59 192020

PATWARDHAN - RESOLUTION
PROFESSIONAL

other provisions- IBC

TYPE WRONG,




CANBANK FACTORS Section 42 - CASE TYPE WRONG AND
289 (0710102/02736/2020 |[LIMITED Vs. CANBANK Company Appeal Submitted by NA VIJAY KUMAR DOCUMENT NOT UPLOADED 09-09-2020
FACTORS LTD Government Body PROPERLY
Haryana Carbon Private Limited Company Sec 252 (1) - By Appeal no
290 |0710102/08672/2020 Vs Registrar of Companies sirzltlc):atlon(Compame Government Body 242/2020 SAMAKSH GOYAL |Wrong Section 09-09-2020
Hemant Kumar Kakati Interlocutory CPp
291 |0710102/08700/2020 |Representative of Workers and Application (L.B.C) Sec 60(5) (IB)/418(ND)2018 DHRUPAD DAS TRUE COPY SING MISSED 09-07-2020
Employees Member
worng main case number in file
M/S AMPLE INFRASTRUCTURE o
292 7101020760200 [PVT. LTD Vs, M/S INTELLICITY | 00T - fsec 60(5) BY17(N0Y2019 |chandrashekaran | lar volume sk fter 200
BUSINESS PARK PVT. LTD PP '
pages
signh missed on application,pg-
. : C.P. 130,139 black,pg-131-133,203-
Mrs Sarika Somvanshi and Ors. |Interlocutory . . ' ’ !
293 [710102064042020 Vs. R S Stone Pvt Ltd Application(IBC) Sec 60(5) (IB)/1788(PB)201 [Jatin S Sethi 210,432-
8 434,461,465A,556,557,811not
clear na-385 font small ha-
INDIAN OVERSEAS BANK Vs Interlocutory Application under any [C.P
294 (0710102/06621/2020 LI;E(II'PEI\E)MEDIA PRIVATE Application(1BC) other provisions- IBC |(IB)/438(PB)2018 167-170,172-179 not clear page |refile
De Nora India Limited Vs. Mr.
Kuldeep Verma Liquidator in the Interlocutor
R Y C.P.
295 [710102071432020 |_|gu|dat|on Process of - Application(IBC) Sec 42 (IB)/418(ND)2018 AJAY BHARGAV Wrong case type
Hindustan Paper Corporation
| imited
Company ;
296 |0710102/07816/2020 |Kiran Chopra Vs Arvind Chopra |Application(Companie|Rule 32 CP/64(PB)2019 VARUN KATHURIA EEETAan 73747576 NOT 08-11-2020
s Act)
PG-
e . C.P. 102,147,148,152,153,155,156,15
Rajiv Srivastava Vs Manish Interlocutory PR TR E S SRS 2y P '
297 (0710102/08539/2020 Kumar Gupta Application (L.B.C) Sec 60(5) (IB)/1718(PB)201 |Mukund Rawat 7,159,160,162,164,246,257- 09-04-2020
8 260,359-363,393-397,398-

401.462 464. NOT CIFAR




IDBI Bank Limited Vs Amzen

) . Interlocutory Application under any |C.P. . wrong filing rejoinder file as a A
298 10710102/08614/2020 Tr_anspor_taFlon Industries Application (LB.C) other provisions- IBC | (IB)/3(ND)2020 Harshit Khare application 09-07-2020
Private Limited
Shane Haryana Finlease Limited|Company
299 (0710102/03519/2020 |Vs Registrar of Companies Delhi|Appeal(Companies |Sec 252 (3) Y4 NCLT Form 12 Missed 21-03-2020
and Haryana Act)
BHARAT BHUSHAN AGARWAL - Application under any . . .
300 |710102081952020 Vs. BHARAT NIDHI LIMITED Company Application other provisions CP/25(ND)2020  |Pratishtha True Copy Sign missed
CUSHMAN AND WAKEFIELD . ]
301 |0710102/08554/2020 |INDIA PRIVATE LIMITED Vs E:I%rg’a”y Petition 1B 115 Under Sec 9 33822268‘;5“’35 - ?ggigg 97392'n1025c'|el:r8’ o
GOLF VIEW HOMES LIMITED » Pag
ARUN ANAND Vs. Interlocutory APPLICATION UNDER .
302 {0710102/08714/2020 HARIKRISHAN SHARMA Application(IBC) PROVISION IBC (IB)/55(ND)2018 |Rohit Naagpal ALL PAGES ARE BLURE
303 |0710000080072020 Hem Singh Bharana Vs. CAVEAT FORM 3C MISSED 17-08-2020
304 [0710000080602020 Ilrr']:‘l'ttg’ dc'ea”teCh Private CAVEAT FORM 3C MISSED 19-08-2020
Sushen Gupta VS ACTIA INDIA
305 |0710102080792020 PRIVATE LIMITED CAVEAT FORM 3C MISSED 20-08-2020
1. Unilazer Alternative Ventures
306 |710000085722020 ,2. Easy Policy Insurance Web NCLT form 3c Missed 09-05-2020

Aggregators Pvt. Ltd.




Green Channel publications

Supporting Affidavit missed

307 |710000084682020 A Advance Service Missed , 09-02-2020
(India) Pvt Itd .
vakaltnama Missed
SHOBHIT ESTATES PRIVATE | $ I”dcex Pasg_i”at‘ton N|3|t' D_O“eI&
LIMITED Vs Registrar of . RANJAN KUMAR rue Lopy Signature Fissing n
308 [0710102/08777/2020 Companies NCT of Delhi & Appeal(Companies Sec 252 (1) JHA Annexures & Page No 46 To 80& |09-12-2020
H Act) Page 87 To 97 Hindi Pages
aryana I
Translate Conv Missing & Page
Amit Anil Goenka Vs. M/s. . ONLY VAKALATNAMA,WRONG i
309 [710102080052020 Earthcon Infracon Private Ltd. Company Petition IB [Rule 11 of NCLT, 2016(IB-1601/ND/2019 [Ankur kashyap CASE TYPE refile
Mohan Aggarwal Vs. JAI C.P.
310 |710102079782020 99 ' Review Application  [Rule 11 of NCLT, 2016|(IB)/1565(PB)201 |RAJENDRA GUPTA |CASE TYPE WRONG refile
PRAKASH GUPTA 8
SVAS ARC PRIVATE LIMITED Page Cut-11,13,14,15-21,25,28 /
Vs. REGISTRAR OF Company Petition Sub-Section (1) Of RANJAN KUMAR list of date events / Board na.
311 10710102/08695/2020 COMPANIES NCT OF DELHI & [(Companies Act) Section 66. JHA resoulation / Annexure every 09-09-2020
HARYANA pages sign / Proof of service
SHIV DAYAL SHARMA Vs Interlocutory . . Pdf Uploaded 2 times and service |\, o
312 |0710102/08686/2020 THREE C PROJECTS PVT LTD | Application(IBC) Sec 60(5) 1B/1718/PB/2018 |[Jatin S Sethi is missing 09-09-2020
M/S INTER CONTINENTAL
INDUSTRIES Vs M/S Interlocutory . True copy is missing on
313 |0710102/08636/2020 SHOREWALA GLOBAL Application(IBC) Sec 60(5) 1B/862/ND/2019 |[Gautam Singh Annexures
INDUSTRIES PVT. LTD.
314 [0710102/08665/2020 | V:N: PROPERTIES PRIVATE 1 oy Application |65 230-232 - Second) xa145/p/2019  |Sanjeev Choudhhry |Wrong Section 09-09-2020
LIMITED Motion
DEVENDRA KUMAR SHARMA Vs Interlocutor Application under an
315 [0710102/08692/2020 |IBB-EVEREST BUILDTECH Y PP ¥ |18/1006/ND/2019 |Anil Kumar PG no. 4-11 cut 09-09-2020

PRIVATE LIMITED

Application (1.B.C)

other provisions- IBC




Vasilis CityScapes Pvt. Ltd Vs |Interlocutory Application under any L i1
316 [0710102/08761/2020 SONI INFRATECH PVT LTD Application (LB.C) other provisions- IBC 1B/2239/ND/2019 |Aseem Talwar Service is missing 09-11-2020
RITESH SPINNING MILLS CA(A) Merger & .
317 |710102085812020 LIMITED Amalgamation Rule 11 of NCLT no mention SUJOY DATTA Wrong case type
318 |710102080072020 |G Water Private Limited Vs. | ot petition  [A\PPlication underany |\ 359019 |JEEVESH MEHTA  |Wrong case type
Registrar Of Companies other provisions
Rajaraman Balachandran Vs. Application under an gggi?g; (1B) CASE TYPE IS WRONG, prayer
319 |710102036232020 Delhi Baroda Road Carriers Company Petition IB PP L Y Shweta Dubey missed,supporting affidavit
Private Limited other provisions- IBC|NO. missed, proof of service
1665/(PB)/2018 P
CA(A) Merger and Sub-section (I) of
320 |0710102/07728/2020 |Oswal exports pvt Itd Vs roc Amalgamation(Comp section 230 aaryan sharma Translate Page-161,164 08-07-2020
anies Act)
R.S. Ajit Singh and Company . s
. - C.P. True Copy Signature Missing in
321 0710102/08767/2020 |(Automotives) Pvt. Ltd. Vs R.S. | Interlocutory Application under any | 1uy 1 469pB)201 [na Annexures & Page NO 12-09-2020
Ajit Singh & Co. (Automotives) |Application (I1.B.C) other provisions- IBC
9 65,66,67,68,69
Pvt. Ltd.
C.P.
322 (0710102/01885/2020 |RAJEEV LOCHAN Vs. Company Application |Sec. 12A (IB)/2166(ND)201 |981803467 Case type wrong 11.09.2020
9
UMAN CHADHA Vs.
Interlocutory C.P. WRONG SECTION SELET AND PG
323 |0710102/08854/2020 LIET\I/E'S;SLE FITNESS PRIVATE Application(IBC) SECTION -9 (IB)/310(ND)2019 NIRAJ YADAV -17 NOT CLEAR 15-09-2020
uncompleted document , final
Olympia Electronics Private Company Petition IB report, 2 year balance sheet , ibbi
324 |0710102/06531/2020 IBC Section 59 Soma Samantarai report, master data , challance,

Limited Vs

(IBC)

BR, Special BR etc document
missina (contact to reqistry




J. M. TECH SOLUTION PRIVATE

325 [0710102/08720/2020 |LIMITED Vs. REGISTRAR OF |Company Application | \PPlication under any |Appeal/187(ND)20| o oich Tangoriya |7-9 not clear page refile
other provisions 20
COMPANIES
Proprietor Of Seemro Cargo L e
326 [0710102/08837/2020 |Movers Vis TRIUMPH REALITY |COMPany Pettion IB o0y ier sec 9 tpasana objection-claim amount less than |, 4 454
(IBC) chandrashekaran 1 crore
PVT LTD
. . . . CP(AA) Merger and ! )
327 (0710102/08364/2020 R.ap.lpay Fintech Holding Private Amalgamation(Comp Sec.. 230-232 - Second KARAN MALHOTRA |[Missing-311 / Delay Application [31/08/2020
Limited Vs . Motion
anies Act)
FARHEEN ARSHAD Vs. M/S Intervention Petition true copy missing on all petition, no.
328 [0710102/08884/2020 OVERSEAS PRIVATE LIMITED |(IBC) Sec 60(5) SANJEEV KATARIA page 69 cut & Case Type 16-09-2020
INTERLOCUTORY
Mr. Ravindra Loonkar Vs. Kotak APPLICATION -
329 10710102061192020/1 Mahindra Bank Limited Sec 60(5) (LB.C)/2069(PB)2 pg-22 not clear,pg-41 overwriting
020
INTERLOCUTORY
Mr. Ravindra Loonkar Vs. Kotak APPLICATION . .
330 |0710102061192020/3 Mahindra Bank Limited Sec 60(5) (LB.C)/2069(PB)2 true copy sign and stamp missed
020
COMPANY
MR. NIKHIL RAT AND ANOTHER gicz:(j;}i(l)llsjgon PETITION sign missed on repl -42,43
331 [0710102139162019/9 |v/s M/S VCARE TECHNOLOGIES /PP (COMPANIES g PY/PI=%,
PVT LTD under any other cut,true copy stamp
provisions 2CT)/157(ND)201
CA(A) MERGER
332 [0710102173432019/7 MCCORMICK SUPPORT Sec. 230-232, Sec 234 o Only one page in the file
SERVICES PRIVATE LIMITED ' ' AMALGAMATION( y one pag
COMPANIES
ACTY/10(NDY2020
333 |0710102/08884/2020 |Farheen Arshad Vs M/S Intervention Petition |, ¢45) CP/IB/1731/2019 |Manoj Kumar Malik |F29€ Cut-34/Wrong section 1,0 50/7070

Overseas Private Limited

(IBC)

choose




SREI EQUIPMENT FINANCE

Interlocutory

334 (0710102/08914/2020 |LIMITED Vs WIANXX IMPEX Application (L.B.C) Rule 11 of NCLT, 2016 Advance Service Missing-60 16/09/2020
PRIVATE LIMITED PP =
SSMP INDUSTRIES LIMITED Interlocutory Application under any [C.P
335 |0710102/08930/2020 |\_/ISMI§'?|;P INDUSTRIES Application(IBC) other provisions- IBC |(IB)/495(ND)2017 H P BHARDWAJ PAGE NO 7,12 NOT CLEAR 17-09-2020
. . Interlocutory Application under any . . na.
336 (0710102/08917/2020 [Vijay Oberoi Vs Application (L.B.C) other provisions- IBC IB/159/ND/2019 |Vijay Oberoi Page no. 67,68 not clear 16-09-2020
IL&FS FINANCIAL SERVICES  [Company Petition 1B ) . .
337 10710102/08622/2020 LTD Vs MR. AMIT MITTAL (IBC) Section 95(1) asa legal proof of service missed
Sunil Parmanand Kewalramani . .
338 |0710102/08814/2020 |Vs REG. Medilux Laboratories Transfer Petition Rule16(d),NCLT purti marwaha case type wrong in Company act
. . (IBC) Rules,2016 IBC gupta
Private Limited
Cowgill Holloway Support ( Company Petition ASHISH SINGH Page Not Sign-13-44 and case
339 |0710102/06277/2020 India) Pvt Ltd. Vs (Companies Act) Sec. 59 LIQUIDATOR type wrong ibc
0710102/08944/2020 |A.V. COMPUTERS PRIVATE Company Petition ISWAR o
340 | Fresh LIMITED Vs (Companies Act) Rule 11 of NCLT MOHAPATRA Wrong Case Type 17-09-2020
. NCLT FORM 3C MISSED AND
341 |710102088932020 Nandita Sharma CAVEAT PROOF OF SERVICE 16/09/2020
342 |710102088912020 Nandita Sharma CAVEAT NCLT FORM 3C MISSED AND 16/09/2020

PROOF OF SERVICE




NCLT FORM 3C MISSED AND

343 |710102088892020 Nandita Sharma CAVEAT PROOF OF SERVICE 16/09/2020
. NCLT FORM 3C MISSED AND
344 |710102088872020 Nandita Sharma CAVEAT PROOF OF SERVICE 16/09/2020
EXPERTS INDIA VT, LTD v, |COMPANY PETITION
345 |0710102025802018/15 M/S VAS DATA SER\/ICES PV'lI' IB WRONG FILE 09-04-2020
" |(IBC)/1683(ND)2018
LTD
S SAYONSOTIAE . [comma erion
346 |0710102025802018/16 M/S VAS DATA SER\/ICES PV'lI' IB Wrong File 09-10-2020
" |(IBC)/1683(ND)2018
LTD
INTERLOCUTORY Incomplete documents
347 10710102085472020/1 SUNIL KUMAR JAIN Vs. APPLICATION P . 09-12-2020
SANDEEP SHARMA (1.B.C)/3774(ND)202
0
Assistant Commissioner(State Interlocutor Index missed /Merge into one
348 10710102/08969/2020 |Tax-GST) Vs Gain Chand rlocutory Sec 60(5) CP/1B/ 20 Prabhu PDF / Wrong Pagination /Not 17/09/2020
Application (1.B.C) -
Narang Proper filing
SMS PARYAVARAN LIMITED Vs |Interlocutory Application under any |CP/IB/1935/PB/20 |Sajeve Bhushan )
349 10710102/08968/2020 |~y gank LIMITED Application (I.B.C)  |other provisions- IBC |19 Deora Proof of service 17/09/2020
Interlocutory Application under any |CP/IB/2375/ ND/ |PARTHO . )
350 |0710102/08971/2020 |MUKESH KUMAR GROVER Vs Application (1.B.C) other provisions- IBC |2019 BHATTACHARYA Unsign Page-2 17/09/2020
objection-pages not clear-51,118,
351 [0710102/08902/2020 Patents Talgo S.L. Vs Skylark IBC Under Sec 9 amit kapur true copy missed on every page,

Warehousing Soluitions P. LTd

signature missed on few pages &
proof of service missing




Loyal Scaffolding Pvt. Ltd. Vs

Restoration

Rule16(d),NCLT

352 | 0710102/08906/2020 M/s C.K Infrastructures Ltd. Appllcathn Rules,2016 1B-1389-2019 Amarjit Singh SECTION CHOOSE WRONG
(Companies Act)
Page 26, 72-74, 94-101,103
COMPANY PETITION ! ! !
353 [0710102019142020/3 VOGESH SHARMA Vs. AL-DUA | IBC Under Sec 9 134-135, 265-280, 300-301, 304 [, 3 55
FOOD PROCESSING PVT LTD wrong arrange and font small,
(IBC)/519(ND)2020 et ;
volume wise index missed
Index missed, affidavit missed
Sec 252 (1) - By / : /
COMPANY PETITION advance service missed, page
354 [0710102105522019/5 E?QIF;I:LE ECI\IET'V'EERNPTRFSVET LTDVS | compaNIES S;’;’e(;”)meant Body,Sec number missed, wrong 25-06-2020
ACT)/11111(PB)2019 Y document, NCLT Bengaluru
Government Body
document etc.
SHASHI BHUSHAN PRASAD vs [COMPANY Application under an
355 [0710102009632020/1 |PUMA REALTORS PRIVATE  |APPLICATION(IBC)/6 otphper o Ich wrong e filed 16-09-2020
LIMITED 84(ND)2020 P
SPJ CARGO PVT LTD Vs AL~ [COMPANY PETITION ;gge 33153 :]gicll;; 1;3:‘;‘;'5%85'
356 |0710102015602020/1 [DUA FOOD PROCESSING PVT [IB IBC Under Sec 9 ! : Fag 16-09-2020
LTD (IBC)/453(ND)2020 284, 308-310 font small Page
500 missed
IMPEX SERVICES INDIA COMPANY PETITION Application under an
357 |0710200000062017/10 |PRIVATE LIMITED Vs SSMP  |1B otphper o y wrong e-filing 16-09-2020
INDUSTRIES LIMITED (IBC)/495(ND)2017 P
CHANDRA PRAKASH Vs. INTERLOCUTORY Page no. 19-20 and 27-28 not
358 10710102068432020/2 |MONEY OPTIONS SERVICES APPLICATION Sec 66(1) clegr an(lj font small 17-09-2020
PVT LTD (1.B.C)/2576(PB)2020 '
COMPANY Page 23-24, 30-31 and Page 50
359 |0710102002052020/4 WORXPACE PVT LTD Vs M/S APPLICATION(IBC)/2 [Sec 60(5) font small and not clear Page 42 [18-09-2020
IREO FIVERIVER PVT LTD .
53(ND)2020 missed
MANAGEMENT CONSULTANTS |COMPANY PETITION
360 |0710102009742020/2 IB IBC Under Sec 9 two misscellanious no. 18-09-2020

PVT LTD. Vs VISION PLUS
SECURITY CONTROL PVT LTD.

(IBC)/128(ND)2020




EXCELLION CAPITAL COMPANY
361 |0710102023082020/8 |VENTURES PRIVATE LIMITED |APPEAL(COMPANIES ([Sec 252 (1) wrong e-filing 18-09-2020
Vs. REGISTRAR OF COMPANIES|ACT)/206(ND)2020
COMPANY PETITION
362 [0710102068392020/4 :E:;I C')A lg-(l;NKg?glJD CE.:_'EICV)QL Vs (COMPANIES Sec. 241(1) page end signature,true copy 18-09-2020
ACT)/89(ND)2020
STALWART SURVEILLANCE
AND ELECTRO TECHNOLOGIES |COMPANY
363 (0710102071362020/3 |PRIVATE LIMITED Vs APPEAL(COMPANIES [Sec 252 (3) Affidavit missed 18-09-2020
REGISTRAR OF COMPANIES  |ACT)/279(ND)2020
DELHI & HARYANA
G ST esuocurony
364 (0710102075402020/1 APPLICATION Sec 60(5) Affidavit missed 18-09-2020
OF K.D.K ENTERPRISES PVT (LB.C)/3092(PB)2020
LTD THROUGH INDIAN BANK o
MS. MANDIRA KOIRALA vs COMPANY PETITION Page 18-19 not clear proof of
365 |0710102077152020/4 |[SON/ MANDHIRA PRIJV ATE (COMPANIES Sec. 241(1 service missed and 65-B 18-09-2020
LIMITED ACT)/104(PB)2020 certificate missed
COMPANY PETITION
366 [0710102172562019/4 [, SAP AL INPIALTE: g IBC under Sec 7 page S 123, 144 not clearand |18 69-2020
(IBC)/207(ND)2020
SHINOJ KOSHY Vs M/S COMPANY PETITION
367 10710120012082018/39 |[GRANITE GATE PROPERTIES |IB IBC under Sec 7 Page 29 and 38-39 not clear 18-09-2020
PVT LTD (IBC)/1248(PB)2018
IMPEX SERVICES INDIA COMPANY PETITION Application under an Index missed, affidavit missed,
368 |0710200000062017/12 |PRIVATE LIMITED Vs SSMP  |1B otphper o y Proof of service missed page  |18-09-2020
INDUSTRIES LIMITED (IBC)/495(ND)2017 P numbering missing etc.
THIRD EYE HARKHABAR
PRIVATE LIMITED Vs. COMPANY
369 [0710102064972020/1 |THE REGISTRAR OF APPEAL(COMPANIES [Sec 252 (3) affidavit missed 18-09-2020
COMPANIES NCT OF DELHI & |ACT)/277(ND)2020

HARYANA




PG- 53, 88 NOT CLEAR UPLOAD

RADIUS INFRATEL PVT. LTD. |Interlocutory C.P.

370 [0710102/09032/2020 Vs UNION BANK OF INDIA Application (LB.C) Sec 60(5) (IB)/59(PB)2018 ADITYA DEWAN IN ONE PDF 19/09/2020
Assistant Commissioner(State Interlocutory Cp PG-13,14, TRUE COPY MISSED

371 [0710102/09010/2020 |Tax-GST) Vs Gain Chand Application (LB.C) Sec 60(5) (IB)/706(PB)2018 AND PROOF OF SERVICE 19/09/2020
Narang MISSED

372 [0710102/08999/2020 |Padia timber company pvt ltd | Interlocutory Sec 60(5) IB)/559(PB)2017 |PANKAJ BHAGAT  |Page 41 not clear 18/09/2020
Vs bank of baroda Application (1.B.C) 9

373 |0710102/09001/2020 |Nitin gupta Vs SK Bhatt Interlocutory Sec 60(5) (IB)/742(ND)2018 |KARAN GANDHI | Vrond Main Case no mentioned |, ¢/ 505

gup Application (1.B.C) in Application
- Wrong File Application and

padia timber company pvt Itd  |Interlocutory .

374 10710102/08997/2020 Vs bank of baroda Application (LB.C) Sec 60(5) (IB)/559(PB)2017 |Pankaj Bhagat Elr:agrress Report page no 41 not [18/09/2020
Income Tax Officer Ward 16(1) |Company )

375 (0710102/09036/2020 |Vs M B JEWELLERS PRIVATE |Application(Companie Sec 252 (1) - By CA/928/252/ND/2 Lakshmi Gurung Case Type Wrong 20/09/2020

Government Body 019

LIMITED s Act)
NAMITA CHOUDHWRY Vs Company Document not upload / Case type

376 10710102/09002/2020 |ALCHEMIST INFRA REALTY Appeal(Companies  |Section 420 NIL P P 18/09/2020

wrong

LIMITED Act)
BRISK COMMUNICATIONS Vs |Company Petition IB : . form 1 part 3 not fill, form 2 e

377 10710102/02775/2020 LEMON ELECTRONICS LIMITED |(18C) IBC under Sec 7 rajb 7 associates missed, and court not received 02-03-2020
Ahluwalia Marbles Private . .

378 0710102/02820/2020 |Limited Vs Chetanya Buildcon  |COmPany Petition IB 0 ) 4o sec g rakesh malviya & - |document not upload and 03-03-2020

Private Limited

(1BC)

associates

payment not received




Ahluwalia Marbles Private

Company Petition IB

rakesh malviya &

document not upload and

379 10710102/02812/2020 |Limited Vs Saluja Construction IBC Under Sec 9 . . 03-03-2020
. (IBC) associates payment not received
Company Limited
380 [0710102/02887/2020 ICIC; Bank_ L|_m|ted Vs Avantha |Company Petition IB IBC under Sec 7 sng & partners page:236-244 missed & payment 04-03-2020
Holdings Limited (IBC) recheck
JSB Consultants Vs AL Company Petition IB brief of synopsis and list date and
381 [0710102/02895/2020 |TABARAK FROZEN FOODS PVT. (IBC? Y IBC Under Sec 9 vishal choudhary event missed, and court fee not |04-03-2020
LTD. received
SANJAY SINGHAL PROP. page:84, 86, 93-95, 98, 108,
UNIQUE CONCEPTS Vs Company Petition IB 116, 126, 134-135, 138, 139,
382 (0710102/02908/2020 o . pany IBC Under Sec 9 prashant bhushan [142-144, 147-148, 164, not clear [05-03-2020
Amrapali Leisure Valley Private |(IBC) .
. and page 150-158 missed
limited .
(demand notice)
payment not received , index
383 [0710102/03014/2020 B_urllng_torl Finance Limited Vs |Company Petition IB IBC under Sec 7 shallender kishore pag(_e numbering missed, |rp_ form 07-03-2020
Vipul Limited (IBC) singh 2 missed, and proof of service
missed
Sprit Infrapower & L . . .
384 [0710102/03237/2020 |Multiventures Pt. Ltd. Vs ICICT | COMPany Petition IB ¢, - 5 singh & singh law | case type wrong (companies 1,3 o3 540
(IBC) firm LLP Act)
Bank UK PLC
turtle books pvt Itd Vs aditya Company Petition IB |Application under any . . e
385 (0710102/03265/2020 birla finance Itd (IBC) other provisions- 1BC siddharth tandon wrong section 13-03-2020
ONESOURCE INDIA PRIVATE |Company Petition IB . S . o no.
386 |0710102/08982/2020 LIMITED Vs (IBC) IBC Section 59 girish singhania jurisdiction gurugram 18-09-2020
387 [0710102/08987/2020 |M/S M-M. Metacraft Pvt. Ltd. Vs | Company Petition IB |, 1 ger sec g Raj karan sharma  |claim amount less than 1 cr | 18-09-2020

M/s R.M. Controls Pvt. Ltd.

(1BC)




PLUG ENERGIA PRIVATE

Index page cut Main case no. not

388 [0710102006892019/5 LIMITED VS ROC Sec 252 (3) mentioned 16/09/2020
PLUG ENERGIA PRIVATE Index page cut Main case no. not

389 (0710102006892019/5 LIMITED VS ROC Sec 252 (3) mentioned 16/09/2020
DOLPHIN INVESTMENT
MANAGEMENT PVT LTD VS Sec. 230-232 - Second ) .

390 |0710102007012019/9 ANANT SOURCING Motion True copy sign missed 27/07/2020
MANAGEMENT PVT. LTD.
PRECISE LABORATORIES L

391 (0710102014892020/2 PRIVATE LIMITED VS ET TU Sec. 230-232, Sec 234 Page 3,4 is missed 19/03/2020
BREAKING WAVE SOFTWARE Sec. 230-232 - Second

392 |0710102022452020/2 |PRIVATE LIMITED VS GILLIS Mot.ion True copy sign missed 07-10-2020
LOCKWOOD HELLER
BREAKING WAVE SOFTWARE Sec. 230-232 - Second

393 (0710102022452020/2 |PRIVATE LIMITED VS GILLIS Mot.ion True copy sign missed 07-10-2020
LOCKWOOD HELLER
BREAKING WAVE SOFTWARE Sec. 230-232 - Second

394 (0710102022452020/5 |PRIVATE LIMITED VS GILLIS Mot.ion wrong filling 19/08/2020
LOCKWOOD HELLER
HIND POCKET BOOKS PRIVATE Sec. 230-232 - Second ) .

395 [0710102026152020/4 LIMITED Motion True copy sign missed 07-10-2020

396 [0710102032242018/4 |CLARITY VINIMAY PVT LTD Sec. 230-232 - Second True copy sign missed and index |, 44,500

Motion

not signed




397

0710102032242018/5

CLARITY VINIMAY PVT LTD

Sec. 230-232 - Second
Motion

True copy sign missed and index
not signed

28/08/2020

398

0710200418032018/1

M/S ONYXE INFRASTRUCTURE
PVT LTD Vs. REGISTRAR OF
COMPANIES

252

page 3-4 missed

18-06-2020

399

0710200411492017/7

STATE BANK OF INDIA Vs.
M/S NAMDHARI FOOD
INTERNATIONAL PRIVATE
LIMITED

IBC-7

SECTION WRONG

30-05-2020

400

0710200410172018/22

M/S. PLATINA BULKERS PVT.
LTD. Vs. M/S. STAR MINERAL
RESOURCES PVT. LTD.

IBC-7

SECTION WRONG

12-06-2020

401

0710102432872018/2

HT MEDIA LIMITED Vs.

SUB SECTION 230

INCOMPLETE DOC PG 4-5
MISSED

15-06-2020

402

0710102166382019/2

SUVIDHA PARKLIFT LIMITED
Vs. REGISTRAR OF
COMPANIES

IBC Under Sec 10

SECTION WRONG

13-06-2020

403

0710102165942019/6

AADHUNIK INFRA PROJECS
PVT LDT Vs. AADHUNIK
INFRA PROJECS PVT LDT

SECOND MOTION
230-232

PG 5-6 MISSED

27-06-2020

404

0710102159082019/7

GARHWAL AIRCON SERVICES
PRIVATE LIMITED Vs.
REGISTRAR OF COMPANIES

252

PROOF OF SERVICE MISSED

02-03-2020

405

0710102154412019/2

GLOBAL CABS SERVICES
PRIVATE LIMITED Vs.
REGISTRAR OF COMPANIES
NCT OF DELHI & HARYANA

252(3)

INDEX WRONG

11-03-2020




NUVISION (DELHI) PRIVATE

406 |0710102149292019/4 |LIMITED Vs. FLPL LOGISTICS IBC-7 SECTION WRONG 20-03-2020
PRIVATE LIMITED
NUVISION (DELHI) PRIVATE

407 10710102149292019/3 |LIMITED Vs. FLPL LOGISTICS IBC-7 SECTION WRONG 20-03-2020
PRIVATE LIMITED
BREAKING WAVE SOFTWARE Sec. 230-232 - Second

408 [0710102022452020/5 PRIVATE LIMITED Vs. Motion WRONG EFILE 19-08-2020
Aman deep Saxena Vs tusliani . I

- Company Petition IB centrik ligalistic llp page:139. 140 not clear and no.

409 [0710102/09046/2020 Ictc(Jjnstructlon and developers pvt (IBC) IBC under Sec 7 9811421253 petitioner is single home buyer 18-09-2020
Transit Geo System Integrators Company Petition IB

410 |0710102/08145/2020 |[Private Limited Vs Stahl Tecniks pany IBC Under Sec 9 AADITYA A PANDE claim amount less then 1 crore |21-08-2020

: - (IBC)

Private Limited
Allied Alloys Vs URBANTECH .

411 [0710102/07931/2020 |INFRA SOLUTIONS PRIVATE | SOmPany Petition Iy ) ger gec g MOHD NAZIM claim amount less then 1 crore  14-08-2020

(IBC) KHAN

LIMITED

412 [0710102/07642/2020 |>0ndhi Travels Vs Naveen - |\Company Petition I8 |15 der sec g RAKESH WADHWA default amount less than 1 crore |05-08-2020
Tours Private Limited (IBC)

413 (0710102/08206/2020 |e2Y PVELtd Vs KLB Komad (cIangg)any Petiion IB 116C Under Sec9 |ROHIT BANSAL default amount less than 1 crore |23-07-2020
DR, B.M ABROL AND DR. Company Petition IB rerna arora case type wrong ( file is

414 [0710102/03022/2020 |SUNITA ABROL Vs UNIVERSAL pany Sec 60(5) P P 9 03-07-2020

BUILDWELL PVT. LTD.

(1BC)

9910800018

application )




INC Greenwoods Social Welfare

Company Petition IB

Rule 87 A of the
Companies (Transfer

Rahul Kumar,
Advocate, C-136,

case type wrong ( file is

415 [0710102/08488/2020 |Society Vs District Magistrate (IBC) of Pending Basement, application ) 09-02-2020
Ghaziabad Proceedings) Rules, |Defence Colony, PP
2016 New Delhi 110024
Regulation 10(1) & .
Company Petition B |(2), Liquidation padora low wrong case type, section wrong ,
416 |0710102/08934/2020 |Tusharr Vs Mawkin (IBC? y ro’c esqs Requlation company affidavit missed, court fee 17/09/2020
2016 9 " 19999195702 missed, court fee not paid
Cachar Paper Project Workers, . - .
417 [0710102/08730/2020 |Union Vs M/S HINDUSTAN g‘;‘g"e”m” Petition | 60(5) g'gdgdgh;{;gfgfem case type wrong file is IA 09-10-2020
PAPPER CORPORATION LTD !
M/s Saya Cementation Limited
418 [710000090422020 VS M/s Alisha Infratech Private |CAVEAT NCLT FORM 3C MISSED
Limited
SATPAL CHAWLA Vs. MCF L ) . . Wrong case type and Wrong
419 [710102028442020 FINLEASE PRIVATE LIMITED Company Petition Sec 241 (2) C.P.-26/2019 Ritesh Singh section,payment of Rs1000
DARA SINGH ESTATES
PRIVATE LIMITED Vs. THE Application under any .
420 [710102028392020 REGISTRAR OF COMPANIES Company Appeal other provisions Charu Sangwan Wrong section,payment
DELHI
DILER SINGH ESTATES
PRIVATE LIMITED Vs. THE Application under any .
421 [710102028402020 REGISTRAR OF COMPANIES Company Appeal other provisions Charu Sangwan Wrong section,payment
DELHI
BRAIN TECH COMPUTER
422 1710102029332020 ACADEMY PRIVATE LIMITED |Company Petition Sec 252 (3) Mohit Gulati wrong case type
Vs. REGISTRAR OF COMPANIES
423 (710102029752020 sdsd Vs. dfdf Company Appeal Sec. 140(5) wrong case type,document not

properly upload




VIPIN MALIK v/s C. M. Y. K.

424 1710102031762020 PRINTECH LIMITED Company Petition Cavet Application AKANKSHA KAUL  |Wrong section
ARMOUR SOLUTIONS PRIVATE
425 1710102032722020 LIMITED Vs. Registrar of Company Petition Sec 252 (3) Sheetal Wrong case type
Companies
DPS Management Consultants . Application under any .
426 [710102033552020 Pvt Ltd Vs. ROC Gov of India Company Petition other provisions vanadana sharma |Wrong section
HARYANA CARBON PVT LTD Sec 252 (1) - B
427 (710102033712020 Vs. REGISTRAR OF COMPANIES|Company Appeal Government Bof:l SAMAKSH GOYAL |Wrong section
NCT AND DELHI y
UJJAWAL GARMENTS PRIVATE
428 1710102033902020 LIMITED Vs. REGISTRAR OF Company Petition Sec 252 (1) - By SANJEEV wrong case type,wrong sectiion
Government Body CHOUDHARY
COMPANIES
ASHUTOSH STEEL PRIVATE Application under an
429 [710102034542020 LIMITED Vs. ROYAL PRESSING [Company Petition ofhper FOVISIONS Y SHANKARI MISHRA |wrong case type
PRIVATE LIMITED P
UJJAWAL GARMENTS PRIVATE - SANJEEV
430 [710102034162020 LIMITED Company Petition Sec 252 (3) CHOUDHARY Wrong case type
INTERLOCUTORY
431 [0710102086642020/1 ;':F;\I/lfllgﬁiRMSI{\lNTGRI-Il Vs. APPLICATION Sec 60(5) reply not sign on every pages 22/09/2020
(1.B.C)/3819(PB)2020
COMPANY PETITION
432 [0710102106902019/13 |UCO BANK'VS. SASTPOWER 1 IBC under Sec 7 document not found 22/09/2020

PVT. LTD.

(IBC)/1790(ND)2019




SHASHI BHUSAN Vs. M/S. COMPANY Application under an

433 (0710102013782020/2 |PERFACT COLOR DIGITAL APPLICATION(IBC)/9 o?hper rovisions- IBCy wrong e-file 23/09/2020
PRINTS PRIVATE LIMITED 40(ND)2020 P
APPLAUSE PACKAGING PVT. igplvll_?éz_:fl ON(COMP

434 (0710102084902020/1 |LTD. Vs. REGISTRAR OF ANIES Rule 11 of NCLT CASE TYPE WRONG 23/09/2020
COMPANIES ACT)/470(ND)2020
UNION BANK OF INDIA Vs. /I-\'\Ii-IF;E? é_iﬁléLORY true copy sign missed and written

435 [0710102086002020/4 |SARVESHWAR CREATIONS (LB.C)/3642(ND)202 Sec 60(5) submission not sign on every 23/09/2020
PRIVATE LIMITED 0' ' pages
Nogle Technologies Private Company Page no

436 [0710102/09120/2020 |Limited Vs REGISTRAR OF Appeal(Companies  [Sec 252 (3) Sonika Shharma 48,49,53,63,68,69,83,120 not 20/09/2020
COMPANIES Act) Clear

. Company Petition . Brief Synopsis, List of dates and

437 [0710102/09106/2020 |Sanyog Healthcare Limited Vs (Companies Act) Sec. 131(1) SP Singh Chawla Master Data Missed 22/09/2020
Pravin R Navandar- IRP Interlocutor Application under an INDEX MISSED PAGE

438 [0710102/08958/2020 |(Interim Resolution Ao lation 2’1 BC otphper oy Ich NUMBERING MISSED & UPLOAD |27/02/2020
Professional)) Vs PP © P IN ONE PDF
Religare Finvest Limited Vs Interlocutory C.P. . . o ) .

439 |0710102/09158/2020 Parsvnath Developers Limited |Application (LB.C) Rule 11 of NCLT, 2016 (IB)/959(ND)2020 Prashant Tripathi  [affidavit missed e-stamp missed |[23/09/2020
Assistant Commissioner(State Interlocutor C.P. (I1.B.) No.of E]%Z)l(g TDI‘;Y (Zor:LnniLg'liismv?lron/

440 |0710102/09176/2020 |Tax-GST) Vs Gain Chand y Sec 60(5) e (LB 00T e prABHU 9 gWrong 1530972020

Narang

Application (1.B.C)

20

formet /Blur page-14 to 17,
/Proof of service/ etc




ANUPAM GUPTA Vs Overseas

Company

AMIT PRABHAT

441 [0710102/09198/2020 Courier Service India Pyt Ltd gﬂoclgatlon(Compame Sec. 213 CP/434(ND)2018 DESHPANDE Wrong Section 24/09/2020
Interlocutory Application under any [(IB)/1896(ND)201 |Sunil Kumar -
442 (0710102/09199/2020 |[RP SUNIL KUMAR AGRAWAL Vs Application (LB.C)  |other provisions- IBC |9 Aggarwal Page No 64 Hindi 24/09/2020
COMPANY PETITION N
443 |710102079052019 QTAS SERVICES PVT. LTD. Vs. | -ompANIES g\tphp;'rcatr'c‘;\:‘is‘::::r any wrong e fil 21/09/2020
: ACT)/69(ND)2019 P
MR. HARISH TANEJA Vs. INTERLOCUTORY
444 10710102090782020/1 |LAKSHMI VILAS BANK APPLICATION Sec 60(5) II\:/IIILSESQS APPLICATION INDEX 22/09/2020
THROUGH MR. VINAY KUMAR [(I1.B.C)/4092()2020
445 10710102093642019/23 ) (COMPANIES Sec. 241(1) not found 24/09/2020
DEVELOPERS PVT LTD AND ACT)/94(ND)2019
OTHERS
M/S SUKHMANI POLYMERS L’:};E? (I:'A?_I(_:I%LORY
446 [0710102067942020/3 |PVT. LTD Vs. SH. RAKESH Sec 60(5) not found 25/09/2020
(1.B.C)/2607(ND)202
KUMAR JAIN 0
M/S SANDHYA HYDRO POWER
COMPANY PETITION
PROJECTS BALARGHA PVT. IBC Under Sec 9,Rule
447 [0710102074452020/2 LTD. Vs. M/S ASIAN HOTELS i?BC)/885(ND)2020 11 of NCLT, 2016 not found 25/09/2020
NORTH LTD.
SOLITAIRE CAPITAL INDIA
COMPANY PETITION . - o
AND ANOTHER Vs. VIPUL SEZ Sec. 213,Sec. service missing and affidavit e-
448 |0710102093852019/1 DEVELOPERS PVT LTD AND 2%%:2?;5)520 19 241(1),Sec. 242(4) stamp missing 25/09/2020

OTHERS




KRAFTERS TELECOM SERVICES

COMPANY
449 (0710102123382019/2 |PRLVATE LIMITED Vs. APPEAL(COMPANIES |Sec 252 (3) wrong efiling 25/09/2020
REGISTRAR OF COMPANIES |/ ce (o
NCT OF DELHI AND HARYANA
ALLOYS & MENTALS (INDIA)  |COMPANY PETITION
450 [0710200702692018/34 |Vs. M/S HINDUSTAN PAPPER |IB IBC Under Sec 9 document not properly upload 25/09/2020
CORPORATION LTD (IBC)/418(ND)2018
SPJ CARGO PVT LTD Vs. AL- |COMPANY PETITION
451 |0710102015602020/1 |DUA FOOD PROCESSING PVT  |IB IBC Under Sec 9 RJ 16/09/2020
LTD (IBC)/453(ND)2020
A ARG UCE oy
452 |0710102009622020/2 - Vs APPLICATION(IBC)/6 [Rule 11 of NCLT, 2016 NOT FOUND 23/09/2020
ALTECH INFRASTRUCTURE |\ o0
PRIVATE LTD.
KASHI VISWANATHAN ;ﬁlﬁ?gfﬁ&om
453 [0710102066772020/2 |SIVARAMAN Vs. G.S. (LB.C)/2723(ND)202 Sec 60(5) document not properly upload 24/09/2020
BUILDWELL PVT. LTD. & ORS. |
COMPANY PETITION o
454 (0710102079052019/3 ’,:TAS SERVICES PVT. LTD. Vs. | ~ompANIES ’gfhp;'rcatr'c‘)’;;:::r any wrong efiling 24/09/2020
: ACT)/69(ND)2019 P
L & T FINANCE LTD Vs. INTERLOCUTORY |\
455 |0710102085162020/1 |ZILLION INFRAPROJECTS PVT |APPLICATION Otphper ey Ich wrong e fill piz fill in ia 24/09/2020
LTD (1.B.C)/4093()2020 P
INTERLOCUTORY
456 |0710102067232020/1 |MAHESH BANSAL Vs. APPLICATION Sec 12(2) RJ 25/09/2020

(1.B.C)/2495(ND)202
0




JITENDER ARORA Vs. NISUS

INTERLOCUTORY
APPLICATION

457 [0710102075132020/2 |FINANCE & INVESTMENT Sec 60(5) doument not in proper 25/09/2020
MANAGER LLP & ANR. (()I'B'C)/3379(ND)202
INTERLOCUTORY
AKHILESH KUMAR GUPTA Vs. |APPLICATION -
458 |0710102082882020/1 KABITA BARIK & ORS. (LB.C)/3521(ND)202 Sec. 12A wrong efiling 25/09/2020
0
M/S. SAFE CAPITAL SERVICES |COMPANY PETITION
459 |0710102083942019/7 |(P) LTD. Vs. M/S. TECHNOPAK |IB IBC under Sec 7 wrong efiling 25/09/2020
ADVISORS (P) LTD. (IBC)/1141(ND)2019
M/S. SAFE CAPITAL SERVICES |COMPANY PETITION
460 |0710102083942019/8 |(P) LTD. Vs. M/S. TECHNOPAK |IB IBC under Sec 7 wrong efiling 25/09/2020
ADVISORS (P) LTD. (IBC)/1141(ND)2019
MR. HARISH TANEJA Vs. INTERLOCUTORY
461 |0710102090782020/1 |LAKSHMI VILAS BANK APPLICATION Sec 60(5) wrong e fill need to ia fill 25/09/2020
THROUGH MR. VINAY KUMAR [(I1.B.C)/4092()2020
PECLTD Vs. M/SSL COMPANY PETITION
462 [0710102407642018/5 |CONSUMER PRODUCTS IB IBC under Sec 7 True copy sign missed 25/09/2020
LIMITED (IBC)/840(PB)2018
DHARM DEVELOPERS AND Councel Detail Missing &
ASSOCIATES PRIVATE LIMITED signature / Pages Cut-50-72 /
463 [0710102/09269/2020 Vs REGISTRAR OF COMPANIES Sec 252 (3) Rahul Jogi igﬁeiulrzcgge Ts; 2§rg;cer:‘ //
NCT OF DELHI & HARYANA ¥y rages Sig
Vakalatnama
Joint Commissioner of
Commercial Tax & GST Vs. .
. . . Interlocutory C.P. SIDHARTH Merge into one pdf,PG-17,18
464 |[710102090842020 Harish Taneja Resolution Application(IBC) Sec 60(5) (IB)/694(PB)2018 |SHANKAR PADHY |REPEATED

Professional for M/s. Zillion
Infra Projects Pvt. Ltd.




GOPAL CHAND PADIA Vs. Interlocutory C.P. Application and progress report
465 1710102089962020 GOPAL CHAND PADIA Application(IBC) Sec 60(5) (IB)/559(PB)2017 PANKAJ BHAGAT both file seprately
Interlocutor C.P. Inder Paul Singh
466 [710102091012020 Mohan Lal Jain Vs. Vivek Shukla rlocutory Rule 11 of NCLT, 2016|(IB)/1373(ND)201 . 9 pg-9-14 missed
Application(IBC) 9 Oberoi
MOHAN LAL JAIN Vs. MOHAN (Interlocutory . .
467 [0710102/09123/2020 LAL JAIN Application(IBC) Sec 60(5) sign missing
468 |710000092402020 | Bank of Baroda VS Form 3C missed, Proof of service
missed
RAJ LAXMI REALTORS PRIVATE|COMPANY
469 [0710102080192020/2 |LIMITED Vs. REGISTRAR OF |APPEAL(COMPANIES |Sec 252 (3) incompelete document
COMPANIES ACT)/292(ND)2020
INTERLOCUTORY
APPLICATION . .
470 [0710102082812020/2 |AMIT GEONKA Vs. (LB.C)/3514(ND)202 Rule 11 of NCLT, 2016 true copy missed in all pages
0
M/S. SAFE CAPITAL SERVICES |COMPANY PETITION
471 [0710102083942019/8 |(P) LTD. Vs. M/S. TECHNOPAK |IB IBC under Sec 7 wrong e fill
ADVISORS (P) LTD. (IBC)/1141(ND)2019
MR. NIKHIL RAI AND ANOTHER [COMPANY PETITION ‘Z’f};( zf)‘}/lx(l)llifaetcién
472 (0710102139162019/10 |Vs. M/S VCARE (COMPANIES Cer énppother need to file in one volume
TECHNOLOGIES PVT LTD ACT)/157(ND)2019 Y

provisions




SATKAR TERMINALS LIMITED |INTERLOCATORY | 201y oo
473 (0710102149722019/5 |Vs. REGISTRAR OF APPLICATION wrong e fil
COMPANIES (1BC)/85(ND)2019  |Ch) /W Sec 33(3)
SATKAR TERMINALS LIMITED |INTERLOCATORY |¢ oy
474 (0710102149722019/6 |Vs. REGISTRAR OF APPLICATION wrong e fil
COMPANIES (1BC)/85(ND)2019  |(1) /W Sec 33(3)
COMPANY PETITION
475 [0710102072952020/2 ggsg’g&g: AL Vs. CHD (COMPANIES Sec. 73(4) not complete document
ACT)/100(ND)2020
INTERLOCUTORY
M/S EXCLUSIVE MOTORS PVT. |APPLICATION o
476 [0710102091162020/2 LTD. Vs. SURESH KUMAR JAIN |(1.B.C)/4050(ND)202 Sec 60(5) No Pagination, No Index
0
477 (0710102136682019/6 ' IB IBC Under Sec 9 wrong e fill
EXCLUSIFE TECHNOSOFT (50)/2634(ND)2019
PRIVATE LIMITED
MR. NIKHIL RAI AND ANOTHER [COMPANY PETITION ‘;'2;( j;i(l)l'ifaetcisn
478 |0710102139162019/11 |Vs. M/S VCARE (COMPANIES /App true copy missed in all pages
TECHNOLOGIES PVT LTD ACT)/157(ND)2019 ||nder any other
provisions
MR. NIKHIL RAI AND ANOTHER |COMPANY PETITION iig( j;i\(l)l'ifaetci;m
479 (0710102139162019/12 |Vs. M/S VCARE (COMPANIES e ;nppother true copy missed
TECHNOLOGIES PVT LTD ACT)/157(ND)2019 r any
provisions
M/S APPLIED ELECTRO INTERLOCUTORY
MAGNETICS PVT. LTD.Vs.  |APPLICATION Rule 11 of NCLT, .
480 10710102074782020/5 |55y INDER KUMAR BHATT & |(1.B.C)/3047(ND)202 |2016,Section 74 wrong e fill
ORS 0




ENGINEERED FACILITY
MANAGEMENT SERVICES Vs.

COMPANY PETITION

481 [0710120005022018/5 |EVAN MULTISPECIALITY IB IBC Under Sec 9 pg 5 need to translate
HOSPITAL & RESEARCH (IBC)/985(ND)2018
CENTRE PVT LTD
INTERLOCUTORY
482 [0710102063852020/1 zgging?HRY VSBINAY APPLICATION True copy sign missed
(1.B.C)/3758()2020
IDBI BANK LIMITED vs AMZEN
483 [0710102160992019/6 |TRANSPORTATION ICBO l(\g;é;\l/é (T\IEJ)I;—&%\‘ True copy sign missed
INDUSTRIES PRIVATE LIMITED
REGISTRAR OF COMPANIES, COMPANY PETITION Wrong e-filed Document
484 [0710102417442018/6 |NCT OF DELHI & HARYANA vs [(COMPANIES (A Ii%ation filed)
RKG FINVEST LIMITED ACT)/302(ND)2018 PP
REGISTRAR OF COMPANIES,
NCT OF DELHI & HARYANA vs |COMPANY PETITION Wrona e-filed Document
485 |0710102421442018/5 |M/S AVAIL FINANCIAL (COMPANIES (A Iiation filed)
SERVICESRKG FINVEST ACT)/135(ND)2018 PP
LIMITED
MONTEREAUX RESORTS PVT. |COMPANY PETITION
486 [0710102032752018/11 |LTD. Vs ASCOT HOTELS AND [(COMPANIES True copy sign missed
RESORTS PRIVATE LIMITED ACT)/144(ND)2016
MONTEREAUX RESORTS PVT. |COMPANY PETITION
487 [0710102032752018/9 |LTD. Vs ASCOT HOTELS AND [(COMPANIES True copy sign missed
RESORTS PRIVATE LIMITED ACT)/144(ND)2016
INTERLOCUTORY
488 (0710102091162020/3 M/S EXCLUSIVE MOTORS PVT. | APPLICATION No Pagination, No Index

LTD. Vs SURESH KUMAR JAIN

(1.B.C)/4050(ND)202
0




RAMJAN KHAN Vs.

Interlocutory

Application under any

C.P.

Every pages signature.suporting

489 10710102/07311/2020 | INDIGLOBAL TRADELINKS L i (IB)/1270(ND)201 A 29-09-2020
PRIVATE LIMITED Application(IBC) other provisions- IBC Affidavit
RELIANCE HOME FINANCE Interlocutory C.P. . )
490 [0710102/08170/2020 LTD. Vs. VEKAS GARG Application(1BC) Sec 60(5) (IB)/281(PB)2019 Akhil Sachar 31-36,39,40 not clear page
491 [710102093152020  |Kashyap Sikdar & Co Company Application |Rule 11 of NCLT CP/01(ND)2018  |Aditi Sharma Sign missed in application,true
copy sign and stamp missed
492 |710102003222020  |[ANYA PROMOTERS PRIVATE 1oy Application |Rule 11 of NCLT C-A(CAR)/23(PBY2| g vt kuMAR Pg-5,7,9 not clear,After page 10
LIMITED 020 page numbering not mention
INDIABULLS HOUSING Company Petition IB roof of service missed( contact
493 [0710102/08485/2020 |FINANCE LTD Vs PRIME (IBC? Y IBC under Sec 7 j. sagar associates Eo registry ) 09-02-2020
COMMERCIAL PVT LTD gistry
INDIABULLS HOUSING Company Petition IB proof of service missed page
494 [0710102/08445/2020 |FINANCE LTD Vs RAJ SINGH pany IBC under Sec 7 j. sagar associates |420-421, 437-440, 581-595, 597-[09-01-2020
(IBC)
GEHLOT 603 not clear
page:312-319, 323, 608, 611,
Indiabulls Housing Finance Ltd. |Company Petition IB . . 694, 697- 699, 612, 613, 617, o
495 10710102/08462/2020 Vs Ambience Private Limited (IBC) IBC under Sec 7 J. sagar assoclates 833 not clear and proof of service 09-02-2020
missed
INDIABULLS HOUSING . . _
496 |0710102/08489/2020 |FINANCE LTD Vs RAJ SINGH | ompany Petition I8 )¢ 01 o5(1) j. sagar associates |P298+331-353 not clear and proof| g, 545

GEHLOT

(IBC)

of serivce missed




INDIABULLS HOUSING

Company Petition IB

497 [0710102/08467/2020 |FINANCE LTD Vs R.S.G. (IBC) IBC under Sec 7 j. sagar associates |proof of service missed 09-02-2020
HOUSING & FINANCE PVT LTD
INDIABULLS HOUSING page:42, 43, 44,not clear , page
FINANCE LTD Vs AMBIENCE Company Petition IB . . 307- 364 pages missed page 676-( .

498 [0710102/08474/2020 PROJECTS AND (IBC) IBC under Sec 7 j. sagar associates 684 font small and proof of 09-02-2020
INFRASTRUCTURE PVT LTD service missed
Faye and Dean International Company NIRAJ BOBBY

499 [0710102/02818/2020 |Private Limited Vs Registrar of |Appeal(Companies |Sec 252 (1) Registered Office Gurgaon 03-03-2020

. . PAONAM

Companies of NCT of Delhi Act)
Nogle Technologies Private Company

500 |0710102/09120/2020 (Limited Vs REGISTRAR OF Appeal(Companies  [Sec 252 (3) Sonika Shharma Signature Missing in Annexures [20-09-2020
COMPANIES Act)
Chirag Shah Liquidator of Interlocutory Application under any |C.P. MEMO OF PARTY MISSED PG -

501 10710102/09371/2020 Hotline CPT Limited Vs Application (I.B.C) other provisions- IBC |(IB)/33(ND)2019 41,42,46, NOT CLEAR 30/05/2020
Hem singh Bharana Vs Interlocutory CP/1IB/1140/PB/20 Blur page-53,90,110,153,154

502 |0710102/09354/2020 SHAILESH VERMA Application (1.B.C) Sec 60(5) 18 Apoorv Agarwal /Merge into one PDF 29/09/2020
Catalyst Trusteeship Limited Vs

503 [0710102/09348/2020 |RIYASAT TOWERS PRIVATE | Lterlocutory Sec 43(1) r/w Sec 44 |CP/IB/1392/ND/20| ;. 5 ety Unsign paper-1,14 29/09/2020

Application (I.B.C) (1) 19

LIMITED
CS Satyadevi Alamuri Vs Interlocutory CP/1B/1721/PB/20 )

504 |0710102/09339/2020 Ajukumar Baskaran Application (L.B.C) 19(2) 19 Bhavana Duhoon Blur pages/not clear-10 29/09/2020




Oriental Bank of Commerce Vs

Interlocutory

Application under any

C.P. No. IB-

Pagination not mention in index

505 10710102/09364/2020 M/s Piyush Colonisers Ltd. Application (1.B.C) other provisions- IBC |449(PBII2019 Umesh garg Eta,:zfllcatlon /Affidavit/E Stamp |30/09/2020
COMPANY PETITION
506 |0710200431502018/9 ggﬁ:&ﬁ&!&éﬁo\/s' M/Siig IBC under Sec 7 page 59 60 67 not clear
' (IBC)/1022(ND)2018
507 |0710102035742020/2 : IB IBC Under Sec 9 index missing
RUDRABHISHEK ENTERPRISES (IBC)/822(ND)2020
LIMITED
INTERLOCUTORY
CHANCHAL DUA Vs. NARESH |APPLICATION
508 |0710102068592020/7 KUMAR MITTAL (LB.C)/2622(ND)202 19(2) page 17-40 translate
0
INTERLOCUTORY
509 [0710102073612020/1 '?':Q:EED ACYs‘FI{'OSJI-éé?_hS/IIADV\_II_SLTD APPLICATION Sec 60(5) true copy sign missing
(1.B.C)/2993(PB)2020
PRASHAKAR NANDIRAJU VS. gy ocuToRy
510 [0710102077112020/1 APPLICATION Sec 60(5) index missing
DISTRIBUTION COMPANY OF (LB.C)/3728(PB)2020
A.P. LTD. o
STATE BANK OF INDIA Vs. M/S|COMPANY PETITION
511 |0710102077862020/3 |INDO ALUSYS INDUSTRIES IB IBC under Sec 7 proof of service missed
LTD. (IBC)/925(PB)2020
PRADEEP KUMAR JAIN V. COMPANY PETITION ‘;'SCé :Ce(gifggc
512 [0710102078792020/2 |VIDYA PRAKASHAN MANDIR (COMPANIES 24?1(1).Sec e index missing
PRIVATE LIMITED ACT)/114(PB)2020 o

242(4),Sec. 244(1)




YOGESH SHARMA Vs. AL-DUA

COMPANY PETITION

513 |0710102019142020/3 1B IBC Under Sec 9 WRONG E FILING
FOOD PROCESSING PVTLTD | 10 c10N512020
514 10710102035742020/3 : IB IBC Under Sec 9 index missing
RUDRABHISHEK ENTERPRISES | 10 e02 512020
LIMITED
PRIYANKA UPPAL V. COMPANY PETITION |o oo c
515 {0710102061222020/3 [SUBSTRATAL SOLUTIONS PVT [(COMPANIES 241'(1) ’Sec '242(4) true copy sign missing
LTD ACT)/74(ND)2020 raeC.
éé\R(VF;I(E:E;E IDDlF:f\'/A:TKE)I\IjIAI\I/I_ITED COMPANY age-5 to 33 not clear & pg-
516 [0710102080082020/1 APPEAL(COMPANIES [Sec 252 (3) pag . P9
Vs. REGISTRAR OF ACT)/296(ND)2020 12,34 translation
COMPANIES
INTERLOCUTORY . o
517 [0710102087622020/1 ;ﬁi’;ﬁgﬁ?gﬁ:& \s/|S-| ARMaA  |APPLICATION Sec 60(5) fx\gj")”g e-filed Doc. (application
(LB.C)/4181()2020
NAV RATNA ELECTONICS PVT. |COMPANY
518 |0710102062862020/2 |LTD. Vs. REGISTRAR OF APPEAL(COMPANIES |Sec 252 (3) wrong filing
COMPANIES FOR DELHI ACT)/264(ND)2020
DR. LAL PATH LABS LIMITED  |COMPANY PETITION
519 |0710102157202019/2 |Vs. AAPKA URGICARE PVT.  |IB IBC Under Sec 9 wrong filing
LTD. (1BC)/3478(ND)2019
DEVELOPMENT BANK OF IND1A| COMPANY PETITION
520 |0710200014262017/9 IB Sec. 7(7) wrong filing

Vs. M/S DELICIOUS COCO
WATER

(IBC)/575(ND)2017




TARA OVERSEAS PVT. LTD. Vs

Company

Prayer not signature / Income

521 |0710102/09319/2020 |REGISTRAR OF COMPANIES Appeal(Companies  [Sec 252 (1) praveen chauhan . 22/09/2020
DELHI & HARYANA Act) tax service DCIT Cell
YOUNG EDUTECH PRIVATE — . - .
522 |0710102/08521/2020 |LIMITED Vs. REGISTRAR OF |Company Application | PPlication under any |Appeal/388(ND)20| ¢\ 1 kumaR JHA [SETVICe missing roc and income
other provisions 19 tax
COMPANIES
NEW SMART INDIA .
Company Page 38 not Clear, Volume not in
MAINTENANCE SERVICES . RANJEET KUMAR .
523 ]0710102/03024/2020 PRIVATE LIMITED Vs Registrar Appeal(Companies  [Sec 252 (1) VERMA sequence / Income Tax Service [07-03-2020
. . Act) DCIT Cell /
of Companies Delhi
GURVINDER PAL & ORS Vs. COMPANY PETITION Wrong e-filed Doc. (application
524 (0710102159672019/4 MGF DEVELOPMENTS LIMITED |IB (IBC)/2(ND)2020 IBC under Sec 7 filed) 02.09.2020
APOGEE ENTERPRISES COMPANY PETITION
525 [0710102019332020/3 |[PRIVATE LIMITED Vs. ANIL 1B Section 95(1) 202 249 true copy sign 02.09.2020
NANDA (IBC)/514(ND)2020
INTERLOCUTORY
DEEPAK GUPTA RP Vs. HDFC |APPLICATION . .
526 (0710102082802020/2 BANK LIMITED (LB.C)/3520(ND)202 Sec 60(5) wrong e fill need to IA fill 02.09.2020
0
VINAYAK ADVERTISING Vs, |COMPANY PETITION true copy sign
527 10710200412652017/9 [RAJESH GEMS AND JEWELS IB IBC Under Sec 9 02.09.2020
PVT LTD (IBC)/546(ND)2017
INDIA PRIVATE LINITED Vs, | COMPANY PETITION
528 |0710102035742020/4 X IB IBC Under Sec 9 true copy sign missed 02.09.2020

RUDRABHISHEK ENTERPRISES
LIMITED

(IBC)/822(ND)2020




APOGEE ENTERPRISES

COMPANY PETITION

wrong e fill need to IA fill

529 [0710102019332020/1 |PRIVATE LIMITED Vs. ANIL  |IB Section 95(1) 02.09.2020

NANDA (IBC)/514(ND)2020
COMPANY

530 |0710102016602020/3 |PUCHANSHU GUPTAVs. APPLICATION(IBC)/1 |19(2) page 19 20 not clear 02.09.2020

ASHFAQ ALAM
093()2020

APOGEE ENTERPRISES COMPANY PETITION rona  fil need to TA fil

531 [0710102019332020/3 |PRIVATE LIMITED Vs. ANIL  |IB Section 95(1) 9 02.09.2020
NANDA (IBC)/514(ND)2020
LEGAL AVENUES Vs. CP(AA) MERGER AND
WELLDONE TECHNOLOGY AMALGAMATION(CO .

532 |0710102011792019/5 PARKS DEVELOPMENT PRIVATE|MPANIES Sec. 230-232, Sec 234 document not in proper 08-01-2020
LIMITED ACT)/60(ND)2019
MR, PRADEEP LAKHANI Vs. IAI\IL-IF-’E;{CL,S'IE:Ilé)LORY Application under an application file in addestional

533 |0710102089232020/1 REGISTRAR OF COMPANIES | /"o y2e oo, otphper o, Ich wpan el 10-01-2020
NCT OF DELHI & HARYANA |- P 9 1ing

534 (0710102035252020/1 IB IBC Under Sec 9 INDEX MISSED 10-02-2020
Vs. PLUTO SOFTWARE (IBC)/821(ND)2020
PRIVATE LIMITED
UDAYRAJ PATWARDHAN -
RESOLUTION PROFESSIONAL |COMPANY Aoslication under an

535 [0710102171132019/1 |FOR MEHAK REALTECH APPLICATION(IBC)/2 ofhper iy Ich FILE AS A APPLICATION 10-02-2020
PRIVATE LIMITED Vs. MEHAK |00(PB)2020 P
REALTECH PRIVATE LIMITED
UDAYRAJ PATWARDHAN -
RESOLUTION PROFESSIONAL |COMPANY o

536 [0710102171142019/2 |FOR MAGAD REALTECH APPLICATION(IBC)/2 ﬁfhp;'rcatrf\;‘is‘ij;‘:gg(‘:y ;llihE AS A APPLICATION wrong 4 5 5020
PRIVATE LIMITED Vs. MAGAD |02(PB)2020 P 9

REALTORS PRIVATE LIMITED




PAWAN BUILDWELL PRIVATE

INTERLOCUTORY
APPLICATION

Sec 43(1) r/w Sec 44

537 [0710102066962020/4 |[LIMITED Vs. MR. RAMESH REJECTED 10-03-2020
KUMAR SUNEJA éI.B.C)/2499(ND)202 (1)
JACHANA ESTATE PRIVATE ESPPT_?QANII ON(COMP
538 |0710102067222020/1 |LIMITED Vs. MASS METALS ANIES Rule 11 of NCLT True copy sign missing 10-03-2020
PVT. LTD. ACT)/333(PB)2020
GAC SHIPPING (INDIA) PVT. |, Loriearion™ | ppicaton under an
539 [0710102070492020/2 |[LTD.Vs. CLASSIC BOTTLE PP . y index missing 10-03-2020
(I.B.C)/2763(ND)202 |other provisions- IBC
CAPS PVT. LTD. 0
Interlocutory APPLICATION ANY Cp
540 ]0710102/09427/2020 [GYANESHWAR SAHAI Vs. Application(IBC) IOBI:HER PROVISION (IB)/597(ND)2018 GAYNESHVER PRIMARY REPORT 01/010/2020
M. M. Ceramics & Ferro Alloys |Company Petition IB Dr. sumant . o
541 [0710102/09389/2020 Vs DCM Limited (IBC) IBC Under Sec 9 bhardwai claim less than 1 cr 30-09-2020
Flight Lieutenant Rupa R. Gaur . .
542 0710102/09241/2020 |(Retd.) Vs Mode Advertising | -omPany Petition IB y0 - ) yer sec 9 anuj tiwari claim amount less than 1 cr. |56 505
. . o (IBC) receipt not show
and Marketing Private Limited
nterlocutor Application under an C.P.
543 (0710102/09444/2020 (VIVEK RAHEJA Vs. ocurory PP . y (IB)/2924(ND)201 [VIVEK RAHEJA PAGE 155 NOT CLEAR 10-03-2020
Application(IBC) other provisions- IBC 9
APAVARGA TRADING N C.P.
544 |0710102/09450/2020 |COMPANY Vs. M/S DEV nterlocutory Application under any | jpy 1536 \py20y |VINAY KUMAR 9,11,18,42,43 IN HINDI 10-03-2020
LANDCON PVT. LTD Application(IBC) other provisions- IBC 9 JAIRATH




DAVENDRA KUMAR Vs.

545 0710102/09425/2020 DELTOS INFRA PRIVATE Company Application |[Rule 11 of NCLT CP/98(ND)2020 [aaryan sharma SIGN MISSED on application
LIMITED
N RATHORE BUILDCON .
Company . Wrong Section Choose / Income
PRIVATE LIMITED Vs THE . Sec 252 (1) - By Gursat Singh ) e
546 |0710102/09446/2020 REGISTRAR OF COMPANIES ﬁgtp)eal(Companles Government Body Vachher gg;ns_i:cr)\gce DCIT Cell / Wrong 10-03-2020
NCT OF DELHI AND HARYANA
Registered Office Mumbai
CP(AA) Merger and i ) Tamilnadu / Page Not Clear-146-
547 [0710102/02660/2020 g&le\/ﬁIEALII':ELTJS[T)FSSL Amalgamation(Comp faict}ozn30 232 - Second g’:éCAA/ 117/ND/2 | o iradha Dutt 152,181- 28/02/2020
anies Act) 182,185,189,190,225,233-
236,238-242,251,255
Interlocutory Sec 43(1) r/w Sec 44 |C.P. CHANDRA SHEKHER|pg-94,110 font small not .
548 1710102063812020  |IMANOHAR LAL VIJ Application(IBC)  |(1) (1B)/179(ND)2019 |GUPTA clear,pg-141 not clear online
AADI PROPBUILD PRIVATE
LIMITED Vs. MR. NARENDRA
C.P. 17,20,22,22-25,27-29,32- .
549 [0710102/09340/2020 |KUMAR SHARMA (RESOLUTION Interlocutory Sec 60(5) (1B)/1397(PB)201 |PULKIT RASWANT |35,38,39,41-45,47-48,51-53,55- |°Mine
PROFESSIONAL OF Application(1BC) 9 56,66-70 not clear page payment
INDIRAPURAM HABITAT !
CENTRE PRIVATE LIMITED)
VIKAS KUMAR Interlocutory o online
550 |0710102/08345/2020 GARG Vs. MAHESH TANEJA |Application(IBC) Sec 60(5) RAKESH KUMAR true copy missing payment
Arjun Ispat India Private Application under an
551 |0710102/09483/2020 [Limited through liquidator Mr. PP . y AMOL VYAS objection-case type wrong 10-05-2020
: - . other provisions- IBC
Rajneesh Singhvi Vs
Arjun Ispat India Private Application under an
552 [0710102/09491/2020 |Limited through liquidator Mr. PP y AMOL VYAS objection-case type wrong 10-05-2020

Rajneesh Singhvi Vs

other provisions- IBC




STATE BANK OF INDIA Vs.

COMPANY PETITION

Volume will be divided after 200

553 [0710102005032019/27 1B IBC under Sec 7 pages.
SHRILAL MAHAL LIMITED (IBC)/613(ND)2019 true copy sign missing
COMPANY PETITION
554 (0710102005032019/28 g-l-rlAR?agLA II:I/Iil-? :Llltllﬁﬁr\ég IB IBC under Sec 7 True Copy Sign Missing
(IBC)/613(ND)2019
MR. ANIL GARG &OTHERS V.
COMPANY PETITION .
555 |0710102006262020/2 |/ AADHAR STUMBH (COMPANIES Sec. 241(1) page 12 to 18 true copy sign
TOWNSHIP PRIVATE LIMITED [, 020 missing
& OTHERS
INTERLOCUTORY
556 |0710102065212020/3 C;\IJI';'NELIJ;SA;,\IS :: ZMSR\QS' APPLICATION Sec 60(5) Proof of service not clear
(1.B.C)/2366(PB)2020
V.K. REALTECH LIMITED Vs.  |COMPANY
557 [0710102079582019/3 |MORPHEUS DEVELOPERS PVT |APPEAL(COMPANIES |Sec 252 (3) Index missing, No pagination
LTD ACT)/367(ND)2019
ORIENTAL BANK OF INTERLOCUTORY |, o
558 [0710102080642020/1 |COMMERCE Vs. CASE COLD  |APPLICATION otphper o, Ich page no. 1 - 23 Sign missing
ROLL FORMING LTD (1.B.C)/3413(PB)2020 P
PRIYANKA UPPAL Vs. COMPANY PETITION |o oo c wae o, 116 132 ot clear
559 [0710102061222020/2 |SUBSTRATAL SOLUTIONS PVT |(COMPANIES 21(1) See. 242(4) page N 138143 bave oo
LTD ACT)/74(ND)2020 r>€C. page no. page cut,
INTERLOCUTORY
560 |0710102066122020/5 SANDEEP KR BHATT Vs. APPLICATION Sec 60(5) Supporting Affidavit missing

PROACTIVE PLAST PVT LTD

(1.B.C)/2782(ND)202
0




M/S APPLIED ELECTRO INTERLOCUTORY
MAGNETICS PVT. LTD. Vs. APPLICATION Rule 11 of NCLT, Documents not properly upload,
561 |0710102074782020/5 15\ pvINDER KUMAR BHATT &  |(1.B.C)/3047(ND)202 |2016,Section 74 sign missing
ORS 0
LIC HOUSING FINANCE INTERLOCUTORY
562 [0710102076762020/1 |LIMITED Vs. M/S PIYUSH APPLICATION Sec 60(5) Wrong e-filing
COLONISERS LTD. (1.B.C)/3168(PB)2020
INTERLOCUTORY
563 [0710102082462020/1 ﬁﬁﬁﬂ%ﬁ?iﬁ%ﬁiﬂ% APPLICATION Sec 60(5) index missing 06-10-2020
(1.B.C)/3478()2020
M/S PADIA TIMBER COMPANY |INTERLOCUTORY
564 [0710102091382020/1 |PVT. LTD. Vs. BANK OF APPLICATION Sec 60(5) wrong e fill need to IA file 06-10-2020
BARODA (1.B.C)/4068()2020
M/S PADIA TIMBER COMPANY |INTERLOCUTORY
565 [0710102091462020/1 |PVT. LTD. Vs. BANK OF APPLICATION Sec 60(5) wrong e fill need to IA file 06-10-2020
BARODA (1.B.C)/4141()2020
REGISTRAR OF COMPANIES,  [COMPANY PETITION [, . . .
566 |0710102417442018/7 |NCT OF DELHI & HARYANA Vs. |(COMPANIES otphper o y wrong e fill need to IA fill 06-10-2020
RKG FINVEST LIMITED ACT)/302(ND)2018 P
REGISTRAR OF COMPANIES
' |COMPANY PETITION o
567 |0710102421442018/6 |NCT OF DELHI & HARYANAVS. | 5 vpaniES Application under any wrong e fill need to IA fil 06-10-2020
M/S AVAIL FINANCIAL ACTY/135(ND)201g _|Other provisions
SERVICES
MR. GAUTAM MULLICK COMPANY PETITION page no. 28, 29, 31, 32 not clear,
568 |0710200431502018/9 |Vs. IB IBC under Sec 7 page no. 42A, 57 translator 15-09-2020

M/S ROHTAS PROJECTS LTD.

(IBC)/1022(ND)2018

missing,




ALCHEMIST ASSET
RECONSTRUCTION CO
PRIVATE LIMITED

COMPANY PETITION
IB

569 |0710100409592017/26 Vs, (IBC)/560(PB)2017 IBC under Sec 7 Index missing 06/10/2020
NIIL INFRASTRUCTURE
PRIVATE LIMITED
ZOOM COMMUNICATIONS INTERLOCUTORY
LIMITED APPLICATION Application under an

570 [0710102034702020/1 |vs. (LB.C)/2245(ND)202 ofhper o Ich Sign Missing 06-10-2020
PAR EXCELLENCE REAL ESTATE 0 o P
PRIVATE LIMITED
SEIYANKA UPPAL COMPANY PETITION Sec. 59 Sec

571 (0710102061222020/4 SUBSTRATAL SOLUTIONS PVT (COMPANIES 241(1),Sec. 242(4) Wrong e-filing 06-10-2020
LTD ACT)/74(ND)2020
\'\/liSHA MALPANI INTERLOCUTORY

572 10710102070542020/1 FLORENCE RESIDENTS ngLég:/pﬁggolj?pB)zozo Sec 60(5) Index Missing 06-10-2020
WELFARE SOCIETY o
Capri Global Capital Limited Vs

Interlocutory Sec 60(5),Rule 11 of . Pg-37 to 49 cut & not e

573 {0710102/09520/2020 E_Irl_l:l)_ION INFRAPROJECTS PVT Application (LB.C) NCLT, 2016 (IB)/694(PB)2018 [Sanjiv Dagar clear/supporting affidevit missed 10-06-2020
Capri Global Capital Limited Vs )

574 [0710102/09521/2020 |Harish Taneja RP of ZILLION i\”telri'c‘;ct‘iggr(yl B.Q) E%?_?O(z%){gme 1Lof | 18)/694(PB)2018 |Sanjiv Dagar El% alr‘/sis tgr:i?] C‘;tffi‘jg\?itt eceg |10-06-2020
INFRAPROJECTS PVT LTD PP e ' pporting
M/s Reliance India Realty Company Appeal/323(ND)20

575 10710102/09505/2020 |Opportunities LLP Vs Registrar |Application(Companie|Sec 252 (3) zopp AMIT AGARWAL Wrong Section 10-05-2020
of Companies s Act)
Amazon.com NV Investment
Holdings LLC VS Future

576 |710000094692020  |COrporate Resources Pyt. proof of service 10-04-2020

Ltd.,Akar Estate Pvt. Ltd.,Vivek
Biyani,Future Retail Limited
Future Coupons




RAHUL JAIN Vs. REGISTRAR

Appeal/1196(ND)2

83,82,94,not clear page 74

577 10710102/08952/2020 OF COMPANIES Company Application |[Rule 11 of NCLT 018 translate page
M/S PADIA TIMBER COMPANY |Interlocutory
578 (0710102/09145/2020 PVT. LTD. Vs. BANK OF BAR |Application(IBC) Sec 60(5) 25,88 not clear 28 translate page
LIC HOUSING FINANCE INTERLOCUTORY
579 (0710102076762020/1 |[LIMITED Vs. M/S PIYUSH APPLICATION Sec 60(5) wrong e file need to IA file 06-10-2020
COLONISERS LTD. (1.B.C)/3168(PB)2020
l\p/l\ﬁ PLl-}l%IA TIMBER COMPANY INTERLOCUTORY
580 [0710102091462020/1 Vs ' ' APPLICATION Sec 60(5) Wrong e-filing 06/10/2020
BANK OF BARODA (1.B.C)/4141()2020
I\P/I\ﬁ PGIDDIA TIMBER COMPANY INTERLOCUTORY
581 [0710102091382020/1 Vs ’ ’ APPLICATION Sec 60(5) Wrong e-filing 06-10-2020
BANK OF BARODA (1.B.C)/4068()2020
OWC APAC PRIVATE LIMITED [COMPANY PETITION
582 |0710102068222020/1 |Vs. IB IBC Section 59 Index Missing 06-10-2020
KAPIL DEV REHANI (IBC)/904(ND)2020
BUDGE BUDGE COMPANY
LIMITED COMPANY PETITION
583 (0710102004022019/23 |Vs. 1B IBC Under Sec 9 Page no. 10 missing 06/10/2020
UTM PACKAGING (INDIA) (IBC)/271(ND)2019
PRIVATE LIMITED
objection-volume wise index not
DEVENDRA SINGH & ORS. Vs :5'9013‘1 pages cut and not clear,
584 [0710102/02670/2020 |M/S KV DEVELOPERS PRIVATE IBC under Sec 7 Somya Singh )

LIMITED

4802,4809,4813,4874,4910-
4918,4925-4936 after 4992and
4994 page numbering not




AXYKNO CAPITAL SERVICES

Interlocutory

C.P.

585 [0710102/09499/2020 |[PRIVATE LIMITED Vs Application (LB.C) Rule 11 of NCLT, 2016|(1B)/1464(PB)201 |Vikram Hegde PAGE END SIGNATURE MISSING
RATTANINDIA POWER LIMITED| PP e 8
SAKHSHAM KNOWLEDGE
SERVICES PRIVATE LIMITED Vs|Company Petition IB sachdev & . o
586 |0710102/09524/2020 NEX DIGITAL PRIVATE (IBC) IBC Under Sec 9 NA associates claim less than 1 cr 10-02-2020
LIMITED
aadhaar group limited Vs Company Sec 252 (1) - By deepti grover Jurisdiction Haryana in Master
587 |0710102/08475/2020 o 15TRAR OF COMPANIES ﬁzgea'(compa"'es Government Body khanna Data 02-09-2020
. Brief Synopsis / List Of Date &
588 [0710102/09182/2020 |Madhu bhaskar Vs BHARAT | Company Petition o 4»g aaryan sharma Events / Proof Of Service / MOA /|24/09/2020
BHASKAR (Companies Act)
AOA / Case Type Wrong
Krishan Kumar Mahajan Vs .
) Company Petition Sec. 241(1),Sec. YOGESH KUMAR
589 |0710102/09229/2020 ArTIbassa.do.r Travels (Delhi) (Companies Act) 242(4),Sec. 244(1) JAGIA Payment Issue By NIC 25/09/2020
Private Limited
Annexure Every Pages Sign /
TFM fashion and Entertainment [Company Petition Sec 272 of the Page Not Clear-54-55,59- A
590 10710102/09571/2020 India Private Limited Vs (Companies Act) Companies Act , 2013 RAKESH KUMAR 60,63,66,68,73 / Missing-85 / 10-07-2020
Master Data
JAGAT PAL PALIWAL AND ANR N .
sa o7ioisseranms vsSsuwRorcon - [1Xeioaoy - pepicen ooy 10780, (B) N
PROJECTS PVT LTD PP e P 2
Company ) wrong section choose/service
592 |0710102/09555/2020 FRANCO SYSTEMS PRIVATE Application(Companie Sec 252 (3) - By NIL Amit Kumar missed to income tex/supporting |10-07-2020

LIMITED Vs

s Act)

Government Body

Affidavit missed




SANJEEV SHARMA Vs. PUMA

INTERLOCUTORY

593 |0710102082462020/1 APPLICATION Sec 60(5) page no. 8, 9 not clear 10-05-2020
REALTORS PRIVATE LIMITED | 102 00
\Zlgol\l\:/goF’cA)l\R/lUEI;l(gE'T_-lljfcl)\ll\gE ok COMPANY PETITION age no. 20 to 33 True Copy sign
504 (0710102024782020/4 | > IB IBC Under Sec 9 page no. PYSI9M146-06-2020
REAL ESTATE PRIVATE (IBC)/616(ND)2020 missing
LIMITED
INTERLOCUTORY
PAWAN BUILDWELL PRIVATE
595 |0710102066972020/3 |LIMITED Vs, BAJAJ FINANCE |~ P LICATION Sec 60(5) Page no. 26 not clear, Index |4 6.5020
(1.B.C)/2496(ND)202 missing in vakalatnama
LIMITED 0
SERVICES PRIVATE LMiTep | COMPANY
506 |0710102080082020/2 APPEAL(COMPANIES |Sec 252 (3) Sign Missing 10-06-2020
Vs. REGISTRAR OF ACT)/296(ND}2020
COMPANIES
INTERLOCUTORY o .
597 [0710102090192020/1 égSIECSEgGUPTA Vs. ESTATE | \ppi 1CATION Sec 60(5) ?’:r\‘/’a”é l';ig;”r::"”' Index missing |44, 56-2020
(1.B.C)/4005()2020
INTERLOCUTORY
598 (0710102090192020/2 écF)EIECSEHRGUPTA Vs ESTATE | \ppLICATION Sec 60(5) Index missing 10-06-2020
(1.B.C)/4005()2020
WORXPACE CONSULTING PVT. |COMPANY PETITION ~oe o, 3. 32 35. 36 are not
599 |0710200432722018/16 |LTD. Vs. IREO FIVERIVER  |IB IBC Under Sec 9 Zegar P9 34 3 10-06-2020
PVT. LTD. (1BC)/408(ND)2018
WORXPACE CONSULTING PVT. |COMPANY PETITION
600 (0710200432722018/17 |[LTD. Vs. IREO FIVERIVER IB IBC Under Sec 9 page no. missing in some pages, |10-06-2020

PVT. LTD.

(IBC)/408(ND)2018




RELIANCE COMMERCIAL COMPANY
601 |0710102000472020/1 |FINANCE LTD Vs. M/S ALISA [APPLICATION(IBC)/1 [22(3)(b) pages wrong arrange 10-07-2020
INFRATECH PVT. LTD. 92()2020
ANIL MAHINDROO AND ANR. |INTERLOCUTORY
602 (0710102065972020/1 |Vs. EARTH ICONIC APPLICATION Sec 60(5) OC NOT UPLOAD 10-07-2020
INFRASTRUCTURE PVT LTD (1.B.C)/2422()2020
ALLURI SITARAMA RAJU Vs. COMPANY PETITION
603 |0710102078032020/13 |CHIRON INFRATECH PRIVATE [(COMPANIES Sec. 241(1) Sign Missing 10-07-2020
LIMITED ACT)/94(ND)2020
SUMAN MERCANTILE PRIVATE |COMPANY
604 (0710102085142020/1 |[LIMITED Vs. REGISTRAR OF [APPEAL(COMPANIES |Sec 252 (3) Page no. 7 translator missing 10-07-2020
COMPANIES ACT)/316(ND)2020
COMPANY PETITION
605 |0710102086452019/16 g(R/IIEF;lgéE;T:‘FL_Ii/'E’EVLSIMTITED IB IBC under Sec 7 wrong e fill need TO IA file 10-07-2020
(IBC)/1206(ND)2019
COMPANY PETITION
606 [0710102086452019/17 BSIIEF};SQK;TPAIIQ-&/'\E'EVEIM?T@D IB IBC under Sec 7 wrong e fill need TO IA file 10-07-2020
(IBC)/1206(ND)2019
INTERLOCUTORY
ROHIT SEHGHAL Vs. AJIT APPLICATION Sec 43(1) r/w Sec 44 .
607 |0710102086662020/1 MEHRA (LB.C)/4009(ND)202 |(1) Page no. 20 not clear 10-07-2020
0
BRAHM DATT VERMA Vs. IAI\IL-IF;E;Q CI-A(?'IE:I%LORY
608 (0710102090402020/1 |SUPREME BATTERIES PRIVATE 19(2) No Pagination 10-07-2020

LIMITED

(1.B.C)/4025(ND)202
0




BRAHM DATT VERMA Vs,

INTERLOCUTORY
APPLICATION

609 |0710102090402020/2 |SUPREME BATTERIES PRIVATE (LB.C)/4025(ND)202 19(2) NO Pagination, 10-07-2020
LIMITED 0
R. TARKESHWAR NARAYAN COMPANY PETITION

610 |0710200117292019/5 |Vs. HORIZON BUILDCON IB IBC under Sec 7 No Docs Uploaded 10-07-2020
PRIVATE LIMITED (IBC)/266(ND)2019
SHINOJ KOSHY Vs. M/S COMPANY PETITION

611 |0710120012082018/45 |GRANITE GATE PROPERTIES |IB IBC under Sec 7 tue copy sign missing 08-10-2020
PVT LTD (IBC)/1248(PB)2018
Shailendra Aggarwal VS Mr proof of service/Supporting el

612 1710000096052020 Debashis Nanda Affidavit missed 10-08-2020

613 |710000096042020 Pradeep Arora VS Mr Debashis prqof o_f se_rwce/Supportlng 10-07-2020
Nanda Affidavit missed

614 |710000096032020 Piya Puri VS Mr Debashis propf o.f se!'wce/Supportlng 10-07-2020
Nanda Affidavit missed
Satyadeep Bishnoi VS Mr proof of service/Supporting e

615 1710000095922020 Debashis Nanda Affidavit missed 10-07-2020
DAKSHNESHWAR

616 |0710102017952020/4 |INFRASTRUCTURE AND Sec. 230-232 - Second Pg-1 cut & not clear/true copy ,4,09,7079

OTHERS

Motion

sign missed



Author
Author:



DAKSHNESHWAR

Sec. 230-232 - Second

pg-1 cut & not clear/true copy

617 [0710102017952020/4 |INFRASTRUCTURE AND . ; . 18/09/2020
Motion sign missed
OTHERS
RANJIT KAUR & ORS. Vs KIM  [Company JASPAL SINGH
618 (0710102/09610/2020 |INFRASTRUCTURE AND Application(Companie|Rule 11 of NCLT, 2016|Not found PANNU Main case no. Not mentioned 10-08-2020
DEVELOPERS LIMITED s Act)
SURESH KUMAR BANSAL
INTERLOCUTORY L
619 [0710102073352020/1 |- -QUIDATOR OF GAGAN APPLICATION Application under any WRONG E-FILL NEED TO IA file |08-10-2020
DISTILLERS AND BEVERAGES (L.B.C)/2422()2020 other provisions- IBC
PVT. LTD. Vs. o
INTERLOCUTORY
620 10710102090192020/2 \C()CF)EIE:SE:GUPTA Vs. ESTATE APPLICATION Sec 60(5) pg 1 not clear 08-10-2020
(1.B.C)/4005()2020
M/S. MODI DISTILLERY LTD. |COMPANY PETITION
621 |0710120007562018/10 |Vs. M/S. GAGAN DISTILLERS &|(COMPANIES IBC Under Sec 9 WRONG E-FILL NEED TO IA file |08-10-2020
BEVERAGES PVT. LTD. ACT)/173(PB)2019
NEW SMART INDIA .
Company Page 38 not Clear, Volume not in
MAINTENANCE SERVICES . RANJEET KUMAR )
622 10710102/03024/2020 PRIVATE LIMITED Vs Registrar Appeal(Companies  [Sec 252 (1) VERMA sequence / I_ncome Tax Service 07-03-2020
. . Act) DCIT Cell missed
of Companies Delhi
COMPANY PETITION
623 [0710102034072020/1 Uﬁlfgz :2:3"0?:%:&‘ AV S- IB Section 94(1) true copy sign missed 07-10-2020
(IBC)/985(ND)2020
RAVINDER SINGH KATHURIA [INTERLOCUTORY Application under an
624 |0710102093792020/1 |Vs. M/S INTELLICITY APPLICATION PP y wrong e-fill need to IA file 08-10-2020

BUSINESS PARK PVT. LTD

(1.B.C)/4207()2020

other provisions- IBC




INGRAM MICRO INDIA
PRIVATE LIMITED. Vs. K.D.K

COMPANY PETITION

625 [0710102126192019/8 ENTERPRISES PRIVATE EIBBC)/2371(ND)2019 IBC Under Sec 9 wrong e-fill need to IA file 08-10-2020
LIMITED
.GOGIA SERVICES PRIVATE Application under an

626 |0710102/09495/2020 |[LIMITED Vs. REGISTRAR OF |Company Application PP . Y Mohit APPEAL HEADING WRONG.

other provisions

COMPANIES
SANDEEP KUMAR BHATT Vs Interlocutory Application under any |CP/IB/742/ND/201 : -

627 |0710102/09588/2020 |35 cp1T1 pLASTICS LIMITED  |Application (LB.C)  |other provisions- IBC |8 Sandeep Kr Bhatt  |Blur page-6,7 10-07-2020

. . Interlocutory Application under any |CP/IB/1081/ND/20|Kanti Mohan Blur page-28 TO 41 ,70/Small e

628 10710102/09581/2020  |Kanti Mohan Rustagi Vs Application (1.B.C) other provisions- IBC |16 Ruastagi font-42,56 to 58,63,73 to 75,etc 10-07-2020
SP TOWNPLANNER PRIVATE Interlocutor C.P. PAGE NO 7 TO 18 NOT CLEAR

629 |0710102/09607/2020 |LIMITED Vs VRP BUILDTECH A Iication(}IBC) Rule 11 of NCLT, 2016|(IB)/2765(ND)201 |Rohan Gupta 11,21-25 MISSING, 26- 63 NOT [10-08-2020
PRIVATE LIMITED PP 9 CLEAR
AXIS BANK LTD. Vs. PRIUS COMPANY PETITION

630 (0710102091032019/11 | COMMERCIAL PROJECTS IB IBC under Sec 7 true copy sign missing 08-10-2020
PRIVATE LIMITED (IBC)/1404(ND)2019
ISICIONOI . [compan eron

631 |0710102126192019/8 A 1B IBC Under Sec 9 wrong e -file need to IA file 08-10-2020
ENTERPRISES PRIVATE (IBC)/2371(ND)2019
LIMITED
M/S COLUMBIA PETRO CHEM |COMPANY PETITION wrong e -file need to IA file

632 (0710102412382017/4 |PVT LTD Vs. M/S PETROLUBE [IB IBC Under Sec 9 08-10-2020

INDIA LTD.

(IBC)/343(ND)2017




M/s Gupta Exim (India) Private
Limited Vs M/s Knitcraft

Company Petition IB

633 [0710102/03628/2020 . . IBC Under Sec 9 NA ULKIT GOYAL claim amount less than 1 cr 28-04-2020
Apparels International Private |(IBC)
Limited
634 |0710102/06624/2020 |1'96" Logistics India Ltd. Vs Company Petition IB |5 ) 4ot gec g Kshitij Mudgal claim amount less than 1 cr | 25-06-2020
Jaguar Overseas Limited (IBC)
Maulana Textiles Private Limited|Company Petition Case Type Wrong / Page Missing- OFFLINE
635 [0710102/02636/2020 |\\° (Conf a:ies ap |5 220) NIL Too 1 6’1p 9/Fag 97| PAYMENT DD
P NOT SUBMIT
SURAJKIRAN SOLAR
TECHNOLOGIES P. Ltd Vs ROC |Company Petition - - OFFLINE
636 |0710102/07299/2020 Registar of Companies New (Companies Act) Sec. 441 Shashwat Bajpai ROC Report / AOA Missing PAYMENT
Delhi
UMESH GARG Vs. LIC Interlocutory C.P.
637 [0710102/09125/2020 |3 = “F 2 o Application(1BC) Sec 60(5) (15)/449(PB)2010 |VIERAT KANAND |104, NOT CLEAR 10-01-2020
NIDHI REKHAN Vs. M/S COMPANY PETITION bage o, 1 to 2 sian missin
638 |0710102027772020/3 |SAMYAK PROJECTS PRIVATE  |IB IBC under Sec 7 Wrgn o o of ag . 9 110-08-2020
LIMITED (IBC)/784(ND)2020 9 Pag
SUNDRM CONSULTANTS PVT  [COMPANY PETITION
IBC under Sec 7,Rule . -
639 [0710102068082020/2 |LTD Vs. THREE C PROPERTIES |18 11 of NOLT. 2016 True copy sign missing 10-08-2020
PRIVATE LIMITED (1BC)/849(PB)2020 '
INGRAM MICRO INDIA
COMPANY PETITION
640 |0710102126192019/8 | RVATE LIMITED. Vs. K-DK ;q IBC Under Sec 9 WRONG DOCUMENT NEED TO IA|4 4 58 5020

ENTERPRISES PRIVATE
LIMITED

(IBC)/2371(ND)2019

FILE




SEEMA BUILDTECH PRIVATE

COMPANY
641 |0710102006922019/10 |-IMITED Vs. REGISTRAR OF ) ppe )| (compANIES [sec 252 (3) INDEX MISSING 10-09-2020
COMPANIES NCT OF DELHI |, 22\ o016
AND HARYANA
APOGEE ENTERPRISES COMPANY PETITION
642 |0710102019332020/1 |PRIVATE LIMITED Vs. ANIL  |IB Section 95(1) \F’\{ESNG DOCUMENT NEED TO IA| 14 192020
NANDA (IBC)/514(ND)2020
APOGEE ENTERPRISES COMPANY PETITION
643 |0710102019332020/3 |PRIVATE LIMITED Vs. ANIL  |IB Section 95(1) Docs exceeding page limit of 200,|10-09-2020
NANDA (IBC)/514(ND)2020
U SRS oy
644 [0710102063742020/2 - VS APPEAL(COMPANIES |Sec 252 (3) No Pagination, Page cut 10-09-2020
COMPANIES NCTDELHI& |, v o7 w020
HARYANA
INTERLOCUTORY
APPLICATION
645 |0710102068722020/5 |RITU RASTOGI Vs. (1B.C)/2626(ND)202 |3 69 WRONG EFILL NEED TO IA FILE |10-09-2020
0
VOLKSWAGEN FINANCE COMPANY PETITION
646 |0710102084222020/2 |PRIVATE LIMITED Vs. SMT.  |IB Section 95(1) WRONG E-FILL NEED TO IA FILE |10-09-2020
PAVAN KAPOOR (IBC)/937(ND)2020
COMPANY PETITION
647 |0710102118802019/9 g“ﬁgﬁgg‘mﬁmm Vs SH- g IBC Under Sec 9 Wrong e-filing 10-09-2020
(IBC)/2218(ND)2019
OM LOGISTICS LIMITED Vs.  |COMPANY PETITION
648 [0710102139542019/6 |SERVEL INDIA PRIVATE 1B IBC Under Sec 9 No Pagination 10-09-2020

LIMITED

(IBC)/2728(ND)2019




LIC HOUSING FINANCE
PRIVATE LIMITED Vs. KV

COMPANY PETITION

649 (0710102169962019/7 DEVELOPERS PRIVATE EIBBC)/236(ND)2020 IBC under Sec 7 Sign missing in whole document |[10-09-2020
LIMITED
650 |0710102/09637/2020 |Tl€0Pti India Pvt. Ltd. Vs Company Petition IB |5~ <. tion 59 RAKESH KUMAR  |jurisdiction gurugram 10-08-2020
Registrar of Companies (IBC)
651 |0710102/09639/2020 |VIKAS TODKAR Vs HBN FOODS |Intervention Petition o, ¢ 5y priyaranjan dubey |wrong application 25/09/2020
LIMITED (1BC)
. "y section wrong ( contempt
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SANJEEV MEMORIAL COMPANY
753 (0710102015782020/2 |FOUNDATION Vs. KAMRUP APPLICATION(IBC)/1 [Sec 60(5) no index document not in proper (15-10-2020
HOUSING PROJECTS PVT LTD (117(PB)2020
COMPANY PETITION
754 (0710102061132020/2 iﬁé?;;;:ﬁg&f: ﬂ\lMDI'_AI_EEVS IB IBC under Sec 7 pg-24 25 26 not clear 15-10-2020
(IBC)/874(PB)2020
INTERLOCUTORY
SANDEEP KR BHATT Vs. APPLICATION
755 10710102066122020/6 PROACTIVE PLAST PVT LTD (LB.C)/2782(ND)202 Sec 60(5) PAGE-17 18 21 NOT CLEAR 15-10-2020
0
SUNDRM CONSULTANTS PVT |[COMPANY PETITION
IBC under Sec 7,Rule
756 [0710102068082020/3 |LTD Vs. THREE C PROPERTIES |IB 11 of NCLT. 2016 INDEX MISSING 15-10-2020
PRIVATE LIMITED (IBC)/849(PB)2020 !
ALCATEL-LUCENT INDIA EI:“/I(AAL)Gh,:E/IRAC';I'?CR)I\?(I\é%
757 10710102081932020/1 |LIMITED Vs. REGISTRAR OF MPANIES Sec. 230-232, Sec 234 page end signatures missing 15-10-2020
COMPANIES NCT ACT)/7(ND)2020
BDR BUILDERS AND INTERLOCUTORY
DEVELOPERS PVT. LTD. Vs. APPLICATION )
758 (0710102090162020/1 M/S SHIVKALA DEVELOPERS  |(L.B.C)/4038(ND)202 Sec 60(5) wrong document need to IA file |15-10-2020
PVT. LTD. 0
INTERLOCUTORY
759 [0710102094632020/1 |RANIAN CHAKRABORTLVS. 1\ op) 1eaTrON Sec 60(5) WRONG E FILE NEED TO IA FILE |15-10-2020

AJAY KUMAR BISHNOI

(1.B.C)/4280()2020




INTERLOCUTORY
APPLICATION

Application under any

760 10710102096132020/1 [KHEM CHAND GUPTA Vs. (LB.C)/4333(ND)202 |other provisions- IBC wrong document need to IA file [15-10-2020
0
KIRAN MALHOTRA Vs. M/S. COMPANY PETITION
761 10710120007932018/2 |ALCHEMIST TOWNSHIP INDIA |IB IBC under Sec 7 WRONG E FILE NEED TO IA FIE |15-10-2020
LTD. (IBC)/1082(PB)2018
M/S. PANIPAT TEXO FABS PVT. |COMPANY PETITION
762 (0710120008412018/12 |[LTD. Vs. M/S. EXCLUSIVE IB IBC Under Sec 9 wrong document need to IA file |15-10-2020
OVERSEAS PVT. LTD. (IBC)/1106(ND)2018
IMPEX SERVICES INDIA COMPANY PETITION Application under an
763 [0710200000062017/14 |PRIVATE LIMITED Vs. SSMP IB o?hper rovisions Y WRONG E FILE NEED TO IA FILE |15-10-2020
INDUSTRIES LIMITED (IBC)/495(ND)2017 P
COMPANY PETITION
764 10710200409692018/4 w: ’IAN.IC_)())( é?ig'II?EERLZ\?T \I/_:cl"D 1B IBC Under Sec 9 :}ll\_ﬁ,\'? gFIDAVIT FILE IN ONE 15-10-2020
) ' "1(IBC)/643(ND)2018
COMPANY PETITION
765 [0710200411282018/14 w: iig\'/&i?/(TJRL?rLDCO Vs s IBC Under Sec 9 \F’\;EENG DOCUMENT NEED TO IAl4 5 16 5020
) ' ) (IBC)/623(ND)2018
COMPANY PETITION
766 10710200411282018/15 w: i\l:)/lvg)? Fl;?/sl')RL?rLDC O Vs. 1B IBC Under Sec 9 gfé) NG DOCUMENT NEED TO IA 15-10-2020
) ' ) (IBC)/623(ND)2018
COMPANY PETITION
767 |0710200411282018/16 | /> 3:M- KAPOOR & CO Vs, g IBC Under Sec 9 WRONG DOCUMENT NEED TOIA}15 14 5020

M/S. NOVEX PVT. LTD.

(IBC)/623(ND)2018

FILE




M/S NOBLE COOPERATIVE

COMPANY PETITION

768 [0710200411862017/7 [BANK LTD. Vs. M/S SHIVKALA |IB IBC under Sec 7 WRONG FILING 15-10-2020
DEVELOPERS PVT. LTD. (IBC)/525(ND)2017
VINAYAK ADVERTISING Vs.  |COMPANY PETITION
769 |0710200412652017/12 [RAJESH GEMS AND JEWELS  |IB IBC Under Sec 9 \F’\;EENG DOCUMENT NEED TO IA| 1 5 142020
PVT LTD (IBC)/546(ND)2017
COMPANY PETITION
770 0710200412802017/8 '\R":;ASE?/I F';O'T' ﬂSDHAN LALVS. g IBC Under Sec 9 \F’\;EENG DOCUMENT NEED TO IA| 1 5 142020
(IBC)/178(PB)2017
COMPANY PETITION
771 |0710200423482018/31 mslfﬁwTLTDéS Vs. MSX 1B IBC under Sec 7 WRONG FILING 15-10-2020
S (IBC)/334(ND)2018
UMITED vs. REGISTRAR OF | COMPANY
772 |0710102006922019/11 ' APPEAL(COMPANIES |Sec 252 (3) WRONG E FILE NEED TO IA FILE [16-10-2020
COMPANIES NCT OF DELHL |, 32 o
AND HARYANA
COMPANY
GSJ ENVO LIMITED Vs. .
773 [0710102015722020/1 |GOODWILL APARTMENTS pyT, |APPLICATION(COMP Application under any incomplete documents 16-10-2020
LTD ANIES other provisions
: ACT)/153()2020
RAJASTHAN STATE
INDUSTRIAL DEVELOPMENT  |{NTERLOCUTORY
774 [0710102073342020/1 |AND INVESTMENT APPLICATION Sec 52 (5) wrong e file need to IA file 16-10-2020
CORPORATION LIMITED AND (1.B.C)/2975()2020
ORS. Vs. UTTAR
SONAL ANAND Vs. M/S COMPANY PETITION
775 [0710102073632019/31 [INTERNATIONAL TRENCHING |IB IBC Under Sec 9 WRONG E FILE NEED TO IA FILE [16-10-2020

PVT LTD

(IBC)/889(ND)2019




VISHAL SETHI Vs. COLLAGE

COMPANY PETITION

WRONG FILLING NEED TO IA

776 (0710102082802019/6 |GROUP INFRASTRUCTURE PVT.|IB IBC Under Sec 9 FILE 16-10-2020
LTD. (IBC)/1108(ND)2019
SIMRAN KAUR Vs. COMPANY PETITION

777 (0710102082872020/1 |ENTERTAINMENT CITY IB IBC under Sec 7 wrong filing 16-10-2020
LIMITED (IBC)/965(PB)2020
KIRAN MALHOTRA Vs. M/S. COMPANY PETITION

778 (0710120007932018/3 |ALCHEMIST TOWNSHIP INDIA |IB IBC under Sec 7 WRONG E FILE NEED TO IA FILE |16-10-2020
LTD. (IBC)/1082(PB)2018
Girish Kumar Sahni Vs R.S. Ajit Interlocutory Application under any C.P. Girish Kumar Sahni

779 (0710102/09963/2020 izgh & Co. (Automotives) Pvt. Application (L.B.C) other provisions- IBC gIB)/ 1499(PB)201 IRP page no 44-45 17-Oct-2020
Seema Buildtech Private Limited|Company Sec 252 (3) - B

780 10710102/10015/2020 |Vs REGISTRAR OF COMPANIES |Application(Companie y Prashant Gupta section wrong 20-Oct-20

Government Body

NEW DELHI s Act)
VIKAS BISHNOI VS ASHOK .

781 1710000098402020 KUMAR GUPTA Caveat NCLT form 3C missed

282 |710000096452020 Nexgen. Fluorqpolymers Pvt. Ltd Caveat NCLT form 3C missed/proof of
VS Sanjeev Jain service missed
STANFORD PARK INFRATECH Company Petition Judication Haryana according to

783 |0710102/09719/2020 |PRIVATE LIMITED Vs Registrar pany Sec 252 (3) Nitin Grover Y 979 110-12-2020

Of Companies Delhi

(Companies Act)

Company Master Data




Preeti W/o Sunil Arora Vs

Company Petition

Form 11 missed and Brief

784 10710102/07487/2020 UNITECH. Ltd (Companies Act) Sec. 73(4) sandeep Mishra Synopsis & List of Dates missed 29-07-2020
Santosh Kumari W/o Ram Lal |Company Petition . Form 11 missed and Brief e
785 10710102/07488/2020 Khurana Vs UNITECH. Ltd (Companies Act) Sec. 73(4) sandeep Mishra Synopsis and List of dates Missed 29-07-2020
Interlocutory Application under any ) .
786 10710102/09200/2020 SANJEEV AHUJA V Application(IBC) other provisions- IBC KARAN MALHOTRA [20-31,53 not clear page online pay
CP(AA) Merger and . )
787 |0710102/07622/2020 |PONRIVER INDIAPRIVATE 11 gamation(Comp [SSC: 230-232 - Second| CA/CAA/LZI/ND/2 |y aziM KHAN | Delay Application 08-04-2020
LIMITED Vs . Motion 019
anies Act)
Case Type Wrong / File Not
Zlato Business Solutions P ltd  |Company Petition Properly Uploaded / Merge Into
788 10710102/08302/2020 Vs Registrar of Companies (Companies Act) Sec 252 (1) NIL One PDF / Jurisdiction Haryana 28/08/2020
according to Master Data
- . Case Type Wrong / Wrong
Trivir Hotels & Resorts Private . - .
789 [0710102/08747/2020 |Limited Vs Registrar of Company Petition |Sec 252 (3) - By Divesh Goyal section / Income Tax Service g 14 594
. (Companies Act) Government Body Wrong(DCIT Cell) / Annexure &
Companies o .
Petition Every Pages Sign
RANGBARSHI PROJECTS PVT  |Company Petition 1B PSL ADVOCATES page:49-51, 57, 65, 76, etc
790 ]0710102/06591/2020 LTD Vs VIPUL LTD (IBC) IBC under Sec 7 AND SOLICITORS | (typed copy) 24/06/2020
RKACA & Associates LLP Vs
791 [0710102/10014/2020 TFM FASHION AND Company Petition IB IBC Under Sec 9 Karan Valecha objection-claim amount less than 20/10/2020

ENTERTAINMENT INDIA
PRIVATE LIMITED

(IBC)

1 crore




PANASONIC AVC NETWORKS

Company Petition

Sub-Section (1) Of

792 {0710102/06354/2020 |\ C o TITED Ve |(Commanies Act coction 66, KARAN MALHOTRA |ONE PAGE NOT CLEAR 06-08-2020
Interlocutory Application under any |C.P. ) .
793 10710102/09951/2020 |REKHA SHARMA Vs. Application(IBC) other provisions- IBC |(IB)/364(ND)2019 95,298-305 not clear page offline pay
IMPERIAL FASTNERS PRIVATE |COMPANY PETITION
794 |0710102128042019/13 |LIMITED Vs. SOLVEN POWER |IB IBC Under Sec 9 DOCUMENT INCOMPLETE 24/09/2020
SYSTEMS PRIVATE LIMITED ~ |(IBC)/2413(ND)2019
HONEST MACHINERY PVT LTD |COMPANY PETITION
795 10710102087092020/1 [Vs. VSM VENTURE CONTROL |IB IBC Under Sec 9 need to upload in one volume 28/09/2020
SYSTEMS PRIVATE LIMITED ~ |(IBC)/939(ND)2020
EDELWEISS ASSET COMPANY PETITION e end sianature missinaneed
796 |0710200418112018/15 |RECONSRUCTION CO LTD Vs. |1B IBC under Sec 7 {’o ?A o 9 9 16/10/2020
MARGRA INDUSTRIES LIMITED |(IBC)/866(PB)2018
CP(AA) MERGER AND
DAKSHNESHWAR
797 |0710102017952020/1 |INFRASTRUCTURE AND AMALGAMATION(CO | Sec. 230-232 - Second PAGE LIMIT 200 19/10/2020
OTHERS Vs MPANIES Motion
' ACT)/36(ND)2020
COMPANY PETITION
798 [0710200423482018/34 mﬁ\slfﬁ\“ﬁ”LTDés Vs MSX g IBC under Sec 7 PAGE LIMIT 200 19/10/2020
i (1BC)/334(ND)2018
ZICO ENVIRONMENTAL ES;?_?QEII ON(COMP
799 |0710102069102020/1 |SOLUTIONS PVT. LTD Vs. ANIES Rule 32 TRUE COPY SIGN MISSING 20/10/2020

SHIKHA SINGHAL

ACT)/379(ND)2020




A. C. GOEL PAPER
DISTRIBUTING CO. PVT. LTD.

COMPANY PETITION

DOCUMENT INCOMPLETE/Index

800 [0710102077352019/15 |\, ” \yeate m on Sr e o E?BC)/984(ND)2019 IBC Under Sec 9 Missing/Pagination 20/10/2020
(INDIA) PVT. LTD.
INTERLOCUTORY
APPLICATION Application under any
801 |0710102090942020/2 |MANSIJ ARYA Vs, (1.5.0)/4054(ND)202 |other provisions. I8¢ NEED TO IA FILE 20/10/2020
0
MISCELLANEOUS
SURINDER MANCHANDA Vs, |APPLICATION(COMP |, . .\
802 |0710200714362018/15 [NOSOLAR INTERNATIONAL  |ANIES otphper o Y need to IA file 20/10/2020
LIMITED ACT)/1213212(ND)20 P
18
INTERLOCUTORY
803 |0710102085072020/1 m“g;ZH SINGH Vs. VIVEK |\ bpL 1CATION #NAME? NEED TO IA FILE 21/10/2020
(1.B.C)/4097()2020
INTERLOCUTORY Application under an
804 |0710102088532020/1 |ABHISHEK ANAND Vs. APPLICATION Otphper o, Ich NEED TO IA FILE 21/10/2020
(1.B.C)/3904(PB)2020 P
RUBY JAIN Vs. SMR COMPANY PETITION
805 |0710102092052020/1 |ENTERTAINMENT PVT. LTD. & |(COMPANIES Sec. 73(4) DOCUMENT UPLOAD 21/10/2020
ORS. ACT)/142()2020
NORTHERN ARC CAPITAL IAI\Ii-II:—’E?(IZf'I(':Iglr\IORY Application under an
806 [0710102093662020/1 |LIMITED Vs. FIVE CORE (LB.C)/4192(ND)202 otphper o Ich NEED TO IA FILE 21/10/2020
ELECTRONICS LIMITED . P
DYNACON PROJECTS PVT. LTD.|COMPANY PETITION
807 |0710102113592019/9 |Vs. TODAY HOMES AND 1B IBC Under Sec 9 TRUE COPY SIGN MISSED 21/10/2020

INFRASTRUCTURE PVT. LTD.

(IBC)/2130(ND)2019




PUNJAB NATIONAL BANK Vs,

COMPANY PETITION

Application under any

808 |0710120004512018/19 |M/S GENERAL POWER 1B e orouisions NEED TO IA FILE 20/10/2020
COMPANY PVT. LTD. (1BC)/637(PB)2018 P
ELECTRONICTENDER.COM  |CP(AA) MERGER AND
(INDIA) PRIVATE LIMITED Vs. |AMALGAMATION(CO |Sec. 230-232 - Second
809 0710102012202020/4 |5 coire Lo ool MPANIES - WRONG DOCUMENT 21/10/2020
URBAN DEVELOPERS PVT. LTD. |ACT)/33(ND)2020
MR. NEERAJ PANDITA Vs. S3 [COMPANY PETITION
810 |0710102034682018/12 |ELECTRICAL & ELECTRONICS |IB IBC under Sec 7 NEED TO IA FILE 21/10/2020
PRIVATE LIMITED (1BC)/206(ND)2019
NORTHERN ARC CAPITAL IAI\Ii-II:—’E?(IZf'I(':Iglr\IORY Application under an
811 |0710102093662020/2 |LIMITED Vs. FIVE CORE (LB.C)/4192(ND)202 otphper o Ich NEED TO IA FILE 21/10/2020
ELECTRONICS LIMITED . P
CASE TYPE WRONG PLEASE
BETA INFRTECH P LTD Vs Interlocutory SELECT COMPANY APPLICATION
812 10710102/10010/2020 | e yry REGISTROR Application (1.B.C)  |>¢¢ 800) cp/117(PB)2013 TSN RAJA YOUR MAIN CASE IS coMPANY |20-0¢t20
ACT
et |
813 0710102/10047/2020 |-IMITED VS REGISTRAR OF i tion(Companie |Rule 11 of NCLT Appeal/126(ND)20| \\AND VARMA  |numbering not clear affidavit | 20-Oct-2020
COMPANIES NCT OF DELHI 7 20 ear aticavl
s Act) date and supporting affidavid
HARYANA )
date missmatch
KIRAN MALHOTRAVS M/S. |
814 10710102/10051/2020 |ALCHEMIST TOWNSHIP INDIA - y Sec 60(5) 21/10/2020 Prashant Jain affidavit verification back date 21-0Oct-2020
LTD Application (1.B.C)
. Interlocutory C.P. .
815 10710102/10042/2020 |Debashis Nanda Vs Application (L.B.C) Sec 30 (1B)/923(ND)2019 Debashis Nanda page no 47 , 115 page cut 20-Oct-2020




PARTHA SARATHY SARKAR Vs

Interlocutory

Application under any

PARTHA SARATHY

main case not showing and

816 10710102/10059/2020 IL?:&ZZ” Technologies Private Application (1.B.C) other provisions- IBC SARKAR affidavit not verified 13-0ct-2020
Interlocutory Application under any C.P.
817 (0710102/06629/2020 |Anil Tayal Vs Application (L.B.C) other provisions- IBC gIB)/2380(ND)201 Anil Tayal Page. 49 not clear 19-June-2020
818 [0710102/09464/2020 |Nilesh Sharma Vs Company Application under any Nilesh Sharma Main case not link and case type |, v 500
Application(IBC) other provisions- IBC wrong
MR. BHANU RAM Interlocutor Application under any [C.P MAIN CASE NO WRONG PLEASE
819 | 0710102/10019/2020 |SAHU Vs. HBN DAIRIES AND |, = > (}'BC) otphper o Ich (iBy/547PB)2018 |NA CORRECT ARRANEGE ,PLEASE
ALLIED LIMITED PP P SUBMIT YOUR DD
SP TOWNPLANNER PRIVATE Cp C.P. PRIYOJEET INDEX WRONG PAGINATION
820 | 0710102/09584/2020 |LIMITED Vs. VRP (IlB)l/2765(ND)2019 Rule 11 of NCLT, 2016((IB)/2765(ND)201 CHATTERJEE MISSED PAGE NO 7 TO 13,15 -
BUILDTECH PRIVATE LIMITED 9 18 NOT CLEAR
ASANSOL DURGAPUR Interlocutor C.P.
821 1710102/09216/2020 DEVELOPMENT AUTHORITY . y Sec 60(5) (IB)/1935(PB)201 |MADHURIMA DAS |marge in to file one pdf online pay
Application(IBC)
Vs. ICICI B 9
VARDAN ASSOCIATES
822 (0710102/10007/2020 |[PRIVATE LIMITED Vs. Company Application |Rule 11 of NCLT CP/60(ND)2020 _?_:'QSDI(;'?\INK E’IA%I\IIE mng_POI%A':gI}ICC?;i%N online pay
REGISTRAR OF COMPANIES '
Company Memo of parties/True copy sign
823 |0710102/10093/2020 |kashyap sikdar & co Vs Application(Companie [Rule 11 of NCLT CP/01(ND)2018 |Aditi Sharma P PYSIgN 155-10-2020

s Act)

missed




Company

Memo of parties/True copy sign

824 10710102/10094/2020 |kashyap sikdar & co Vs Application(Companie [Rule 11 of NCLT CP/84(ND)2018 |Aditi Sharma missed 22-10-2020
s Act)
. Interlocutory Application under any | . ) in
825 (0710102/10022/2020 |Ms. Deepika Bhugra Prasad Vs Application (1.B.C) other provisions- IBC IB-1372/ND/2018 |NA PG-27 to 40/54 to 56 not clear  [20-10-2020
Baru Mal Vinod Kumar Vs Amira |Company Application under any | (IB)/846(ND)201 ) in
826 (0710102/02323/2020 Pure Foods Private Limited Application(IBC) other provisions- IBC |8 Anurag Bhatt Wrong case type/proof of service [20-10-2020
827 [0710102/10049/2020 L"\ft”'f? dGarg Vs Arsh Associates (CIOB”gg’a”y Petition I8 115 Under Sec 9 Akshay Dhawan  |claim amount less than 1 cr  |21/10/2020
RKACA and Associates LLP Vs Company Petition IB
828 |0710102/10018/2020 [TFM Fashion and Entertainment (IBC? 4 IBC Under Sec 9 himesh thakur claim amount less than 1 Cr 20/10/2020
India Pvt. Ltd.
RAJINDER MEHTA Vs PROSPER |Company Petition IB page cut- 54,55,61,158,174 not
829 0710102/08929/2020 CHANNEL LIFE SCIENCE INDIA |(IBC) IBC Under Sec 9 SANDEEP SHARMA clear 17/09/2020
Contempt
830 |0710102/10095/2020 |kashyap sikdar & co Vs Petition(Companies |Rule 11 of NCLT CP.N0.427/2017 |Aditi Sharma Case Type Wrong 22/10/2020
Act)
MS. SHWETA SINGH Vs 1. Company Sec 252 (3) - B
831 |0710102/10096/2020 |Registrar of Companies NCT of |Appeal(Companies y PAWAN SHARMA Wrong Section / Page Cut-64 22/10/2020

Delhi and Haryana

Act)

Government Body




Trivir Blessing Developers

Company Petition

832 10710102/08749/2020 [Private L_|m|ted Vs Registrar of (Companies Act) Sec 252 (3) Divesh Goyal Case Type Wrong 09-11-2020
Companies
AMBIENCE COMMERCIAL

833 (0710102001362019/24 |DEVELOPERS PVT. LTD vs JOT IBC Under Sec 9 Wrong case type/Wrong Doc. 15-10-2020
IMPEX PVT. LTD..
M/S JANKI PARSHAD &
COMPANY THROUGH ITS

834 (0710102084802019/11 |PROPRITOR- VIJAY KUMAR IBC Under Sec 9 Wrong case type/Wrong e-filed |[12-10-2020
GUPTA vs SAURABH (INDIA)
PRIVATE LIMITED

835 |0710102151742019/1 [YOGESH KUMAR GUPTA Application under any Wrong case type/Wrong e-filed  |14-10-2020

other provisions- IBC

STATE BANK OF INDIA vs M/S.

836 (0710120007702018/37 |SHREE SHYAMII AGRICO IBC under Sec 7 Wrong case type/Wrong e-filed |[12-10-2020
EXPORTS PVT. LTD.
BAL PRATAP SRIKENT vs Sec 33(1) (b) (i) to P e

837 [0710200445342018/3 INTEGRATED CAPS PVT. LTD. (iil) r/w Sec 33(3) Wrong case type/Wrong e-filed |[10-10-2020
Dalhousie Holdings Limited Vs . Sec. 58(3),Sec. ; I

838 [0710102/07655/2020 |Snowtemp Engineering (Cg?nfaa“r’]'l::xg” 59,Rule 11 of A Arter-462 Not Pagination In10g-06-2020
Company Limited P NCLT,Rule 11 of NCLT
PAISALO DIGITAL LIMITED Vs Company Petition IB

839 (0710102/02656/2020 |CHAHAL PARIVAHAN PRIVATE pany Rule 11 of NCLT, 2016 harshal wrong section & case type wrong|28/02/2020

LIMITED

(IBC)




Five Ess Precision Components

Company Petition IB

page: 34, 88-95 blur (all pdf

840 (0710102/10131/2020 [Private Limited Vs Hema (IBC) IBC Under Sec 9 JEETENDER GUPTA |blur), demand notice not as 23/10/2020
Automotive Private Limited Performa
PG- 7 wrong arranged/pg-9
BETA INFRTECH P LTD Vs Interlocutory ) translation/Pg-35,36 not
841 (0710102/10035/2020 NCLT Application (1.B.C) Sec 60(5) IB-117/PB/2019 |TSN RAJA dlear/main case no. wrongly 20/10/2020
mentioned
Rabindra Kumar Mintri Vs ajay |Interlocutor PG-147 t0 155/ 185 to 188/230
842 (0710102/10040/2020 jay rlocutory Sec 66(1) (IB)/923(PB)2018 |APOORV AGARWAL [to 232/266 not clear/ not 20/10/2020
sood Application (1.B.C) o
uploaded in single pdf
Assistant Commissioner(ST) . L
843 [0710102/10087/2020 |Valluvarkottam Assessment |1 terlocutory Sec 60(5) (1B)/378(PB)2017 |NA NO index/NO pagination/No 1, /16/7979
. . . Application (1.B.C) Affidevit/ No payment
Circle Vs Anil Kohli
C.P.
YES BANK LIMITED Vs. Interlocutory 83-84,35-40,149-159,227 not .
844 (0710102/10033/2020 SURESH KUMAR JAIN Application(IBC) Sec 60(5) gIB)/1731(ND)201 NEERAJ YADAV dlear page online pay
RADIANCE FLUID HANDLING | oupany perrTion
845 (0710102021062020/1 1B IBC Under Sec 9 pg 33 not clear 22/10/2020
LIMITED Vs. RDEVIS (IBC)/567(ND)2020
ENGINEERS PRIVATE LIMITED
CP(AA) MERGER AND
R SYSTEMS INTERNATIONAL |AMALGAMATION(CO [Sec. 230-232 - Second
846 (0710102071312020/2 LIMITED Vs. MPANIES Motion PAGE 18 TRANSLATE 22/10/2020
ACT)/53(ND)2020
COMPANY
WASAN SHOES LTD Vs. APPLICATION(COMP
847 (0710102092202020/1 REGISTRAR OF COMPANIES ANIES Rule 11 of NCLT INDEX MISSING 22/10/2020

ACT)/571(ND)2020




INTERLOCUTORY
APPLICATION

Application under any

848 10710102096132020/2 |KHEM CHAND GUPTA Vs. (1.B.C)/4333(ND)202 |other provisions- IBC NEED TO IA FILE 22/10/2020
0
SHAGUN SHARMA Vs. M/S COMPANY PETITION
849 (0710102122702019/6 |KARE PARTNERS GROUP INDIA [IB IBC Under Sec 9 TRUE COPY SIGN MISSING 22/10/2020
PVT. LTD. (IBC)/2253(ND)2019
MISCELLANEOUS
SURINDER MANCHANDA Vs. APPLICATION(COMP Application under an
850 |0710200714362018/15 |NOSOLAR INTERNATIONAL ANIES o?hper rovisions Y NEED TO IA FILE 22/10/2020
LIMITED ACT)/1213212(ND)20 P
18
YES BANK LIMITED Vs Durha |Interlocutory C.P.
851 10710102/10202/2020 Vitrak Private Limited Application (L.B.C) Sec 60(5) (IB)/470(ND)2019 RAJAT KATYAL page no 31 - 41 not clear. 25-0Oct-2020
. . . Company . .
852 [0710102/10212/2020 |CA€ Security Private Limited Vs, i o n Companie |Rule 11 of NCLT RAKESH WADHWA |Main case not link TO 26-0ct-2020
Registrar of Companies s Act) Application.
853 (0710102/10089/2020 |RAM NIWAS GUPTA Vs Company Application under any | (IB)/834(ND)201 | \oyinp kymar | VV7ONG Case type/ true copy sign |, 145079
Application(IBC) other provisions- IBC |9 missed
Sandeep Kumar Bhatt Vs Ramit |Interlocutory Application under any Wrong document ( wrong e-filed
854 (0710102/10098/2020 Rastogi Application (1.B.C) other provisions- IBC (IB)/210(ND)2017 [NA ) 22/10/2020
MUKUL JAIN Vs. B NAGA Interlocutory C.P. .
855 10710102/09420/2020 BHUSA Application(IBC) Sec 60(5) (IB)/893(ND)2018 Shashwat Anand PG 20,29,30 NOT CLEAR online pay




Application under any

Interlocutory

C.P.

856 |0710102/09448/2020 NAVNEET KUMAR GUPTA Vs. other provisions- IBC |Application(IBC) (IB)/451(PB)2018 ABHISHEK Anan 45,46,47,48 NOT CLEAR online pay
857 10710102/09966/2020 HAPTIK INFOTECH PRIVATE Company Application |Rule 154, NCLT 2016 C.P.(CAA)/67(PB)2 ABHISHEK SETH section wrong online pay
LIMITED Vs 020
0710102/09898/2020 Application under any |Interlocutory C.P. 157-174 not clear page 275 .
858 ANIL KOHLT Vs other provisions- IBC |Application(IBC) (1B)/378(PB)2017 |ABHISHEK Anand | o ) NI ATE online pay
Interlocutor Sec 43(1) r/w Sec 44 C.P.
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966 1710102086462020 SUPERTECH LIMITED Application(IBC) other provisions- IBC (1B)/2187(ND)201 SAHAY 663,670,671,838,956,958,962,96
3,965,970 not clear,after page
shiv shankar seth Vs. City union |Interlocutor C.P. sign missed on application, pg-
967 (710102090172020 ' locutory Sec 60(5) (IB)/2144(ND)201 |ohit kumar Bimal 50,89,90,106,107 not clear,pg-
Bank Application(IBC) 9 61-63 cut




PRADYUMAN KUMAR

Interlocutory

Application under any

C.P.

pg-25,26 not clear,pg-60,64,65

968 |710102087342020  |AGGARWAL Vs. ORCHID r1oct 'L ASHISH VIRMANI
SALON PRIVATE LIMITED Application(IBC) other provisions- IBC |(IB)/997(ND)2019 cut,volume break after 200 pages
GOINDI INDUSTRIES PRIVATE | Company Appeal/979(ND)20
969 10710102/09987/2020 |LIMITED Vs Registrar Of Application(Companie [Rule 11 of NCLT 1gp Sanchit Kumar only one pdf need to upload
Companies s Act)
PRIDE INDIA ENGINEERING
SOLUTIONS PRIVATE LIMITED COMPANY PETITION .
970 0710102072662020/1 |00 o X rvere IBC Under Sec 9 15 (IBC)/918(ND)2020 NO index 31-10-2020
INDUSTRIES LIMITED
PRIDE INDIA ENGINEERING
SOLUTION Vs. HEMA COMPANY PETITION .
971 [0710102072672020/2 |2pn el Do e |IBC Under Sec 9 18 (IBC)/934(ND)2020 NO index 31-10-2020
LIMITED
COMPANY PETITION
972 [0710102098152019/4 gg'\;ﬁfQOBhf\sNgT\ésE'Lg'@T 7p, |BCunder Sec7 |18 }’i‘l’ggg‘g document (status report |1 14 5420
S (1BC)/1789(ND)2019
PRIESTLEY DUGAL AND CO. o
973 |0710102026902020/1 |(INDIA) PRIVATE LIMITED Vs. |IBC Section 59 COMPANY PETITION Wrong document (application |5 44 579
1B (IBC)/740(ND)2020 filed)
AMIT BASIA
GREEN PROPERTIES INDIA o
974 |0710102026982020/1 |PRIVATE LIMITED Vs. IBC Section 59 ICBOEEQ)N/\;sp()E(T\JISS(')\Izo :,’i\ll;g;‘g document (application |5 14 579
OVERNITE EXPRESS LIMITED
SUDHIR POWER PROJECTS COMPANY PETITION Wrong document (application
975 |0710102028702018/18 |LTD. Vs. DIGNITY BUILDCON |IBC Under Sec 9 1B 9 PP 02-11-2020

PRIVATE LIMITED

(IBC)/1689(ND)2018

filed)




EDS TECHNOLOGIES PRIVATE

COMPANY PETITION

Wrong document (application

976 |0710102031582020/1 |LIMITED Vs. PL ENGINEERING|IBC Under Sec 9 1B (1BC)/768(ND)2020 fled) 02-11-2020
LIMITED.
NEHA JAIN Vs. VENESSA COMPANY PETITION Wrong document (pr
977 |0710102146182019/7 |METALS AND ALLOYS PVT. IBC Under Sec 9 1B o Orf fied) progress 02-11-2020
LTD. (IBC)/2970(ND)2019 P
INTERLOCUTORY
978 |0710102069782020/1 EL"SLPIANRFYQR/EI'\'M'I'#'\;SED VS |sec 60(5) APPLICATION INDEX MISSING 03-11-2020
(1B.C)/2704(PB)2020
CA MAHESH BANSAL Vs. INTERLOCUTORY
979 |0710102072282020/2 |SUBHASH CHAND GOEL AND  |Sec 66(1) APPLICATION PG-27 34 38 39 40 NOT CLEAR  |03-11-2020
OTHERS (1B.C)/3510(ND)2020
CP(AA) MERGER AND
SPIRITED AUTO CARS (I) Sec. 230-232 - AMALGAMATION(COM ) L
980 |0710102078282020/1 |’ cocornd Motion DANIES PG-16 17 18 22 NOT CLEAR 03-11-2020
ACT)/63(PB)2020
VIKAS GARG - INTERIM INTERLOCUTORY
981 |0710102079192020/5 |RESOLUTION PROFESSIONAL |19(2) APPLICATION PROOF OF SERVICE MISSED ~ |03-11-2020
Vs. MR CHANDAN KUMAR (1B.C)/3297(ND)2020
lJ\/lA/séBLIJF#mG& &POOR FOR COMPANY
982 |0710102081182020/1 Sec 252 (3) APPEAL(COMPANIES ONLY PROOF OF SERVICE 03-11-2020
DEVELOPERS Vs. REGISTRAR ACT)/342(ND)2020
OF COMPANIES NEW DELHI
K.GOGIA SERVICES PRIVATE COMPANY
983 |0710102088262020/2 |LIMITED Vs. REGISTRAR OF |Sec 252 (1) APPEAL(COMPANIES ALL PAGES CUT 03-11-2020

COMPANIES

ACT)/345(ND)2020




M/S. PREMSONS SUPER STEEL

. INTERLOCUTORY
984 |0710102091962020/1 |FvT: LTD: Vs. M/S SALUIA - jApplication under any |, oo, 1oxpyo DOCUMENT INCOMPLETE 03-11-2020
CONSTRUCTION COMPANY other provisions- IBC
(1.B.C)/4100()2020
LTD
INTERLOCUTORY
985 |0710102093502020/1 ﬁﬁ#ﬁgﬁ;"ﬁ;\ﬁk :;’SJQES Sec 60(5) APPLICATION DOCUMENT INCOMPLETE 03-11-2020
: (1.B.C)/4201(ND)2020
INTERLOCUTORY
986 |0710102100632020/1 ;(/); AJ"LST&RITT mDDIIX'fTCDO' VS- 1 sec 60(5) APPLICATION ONLY PROOF OF SERVICE 03-11-2020
i : (1.B.C)/4614(ND)2020
SHEELA SHARMA COMPANY PETITION
987 |0710102136612019/3 |Vs. ANSAL PROPERTIES AND |IBC under Sec 7 IB NEED TO IA FILE
INFRASTRUCTURE (IBC)/3164(ND)2019
MICRA CLOUDS SERVICEPVT. |\ - |INTERLOCATORY
988 [0710102138172019/1 |LTD Vs. MASTERS INDIAPVT. |2 = ' | APPLICATION NEED TO SEPARATE FILLING
LTD. (IBC)/69(ND)2019
UDAYRAJ PATWARDHAN Vs. |, . . . [COMPANY
989 |0710102158162019/1 |JAMVANT ESTATES PRIVATE thper ey Ich APPLICATION(IBC)/27 INDEX MISSING
LIMITED P 44(PB)2019
ASIAN SOCIETY OF FILMS AND COMPANY
990 |0710102166002019/4 |TELEVISION Vs. BOULEVARD |Sec 60(5) APPLICATION(IBC)/28 NEED TO APPLICATION FILE
PROJECTS PVT. LTD 77(PB)2019
ACADEMY PRIVATE LIMITED COMPANY
991 (0710102030052020/2 [, pein oo Sec 252 (3) APPEAL(COMPANIES NEED TO IA FILE
' ACT)/227(ND)2020

COMPANIES




SANDEEP KR BHATT Vs.

INTERLOCUTORY

992 |0710102066122020/8 Sec 60(5) APPLICATION NEED TO SEPARATE FILLING
PROACTIVE PLAST PVT LTD (LB.C)/2782(ND)2020
NITIN KHANDELWAL V. COMPANY
993 [0710102075542019/4 |MAINI CONSTRUCTIONN PVT  [Sec 425 APPLICATION(IBC)/63 INDEX MISSING
LTD 3(PB)2019
MELANGE SYSTEMS PVT. LTD.
994 [0710102075542020/3 |Vs. PALMOHAN ELECTRONICS |IBC Under Sec 9 ICBOEEQ)N/;OP;LI;S(IJ\IZO NEED TO APPLICATION FILE
PRIVATE LIMITED
A. C. GOEL PAPER
DISTRIBUTING CO. PVT. LTD. COMPANY PETITION
995 |0710102077352019/16 |\, \vemTeck PACKAGING | EC Under Sec 9 1B (I5C)/984(ND)2019 NEED TO IA FILE
(INDIA) PVT. LTD.
INTERLOCUTORY
996 |0710102087892020/3 EE\EEEISNT ggmgH’;{%ARWAL Vsil1902) APPLICATION INDEX MISSING
(1.B.C)/3875(ND)2020
MELANGE SYSTEMS PRIVATE
o INTERLOCUTORY
997 0710102089652020/1 |-MITED Vs. PALMOHAN Application under any| oo 1eaToN DOCUMENT INCOMPLETE
ELECTRONICS PRIVATE other provisions- IBC (L.B.C)/4001(ND)2020
LIMITED B
RUBY JAIN VS SMR Please link ication with
998 |710102104452020  |ENTERTAINMENT PVT. LTD. & Rule 11 of NCLT case fink your application With 11 4> 2020
main petition.
ORS.
MR. HEMANT SURANA VS SMR
999 |710102105612020  |ENTERTAINMENT PVT. LTD. & Sec 30 JURIDICTION WRONG 11-05-2020

ORS.




GLOBAL AUTOTECH LIMITED

Application under any

case type in companies act and

1000 [710102034222020 VS MAINI CONSTRCUTIONS other provisions- IBC wrona section 18/03/2020
PRIVATE LIMITED P 9
ICC WORLDWIDE PRIVATE S .
1001 |710102060842020 LIMITED VS DA BELLA LLP IBC Under Sec 9 jurisdiction Chandigarh 18/05/2020
B.R. INDUSTRIES LTD VS S . .
1002 |710102058862020 MAHASHAKTI ENERGY LIMITED IBC Under Sec 9 jurisdiction punjabpunjab 05-11-2020
YOUNGMAN INDIA PRIVATE
LIMITED VS FALL ARREST
1003 |710102029712020 SYSTEMS & TECHNOLOGIES IBC Under Sec 9 payment 03-06-2020
PRIVATE LIMITED
M. M. CERAMICS & FERRO .
1004 |710102093892020 ALLOYS VS DCM LIMITED IBC Under Sec 9 claim less than 1 cr 30/09/2020
Wrong case type and wrong
HINDKUSH BUILDCON PRIVATE section select, Page missed
LIMITED VS THE REGISTRAR Sec 252 (3) - By 61,62, Not sign in every page of
1005 1710102103272020 OF COMPANIES NCT OF DELHI Government Body petition, Page not clear 43 to 49, 29/10/2020
& HARYANA 59, According to index no page in
242 mentioned in petition and
SANJEEV JAIN VS NEXGEN fees missed, No sign in every
1006 1710102104002020 FLUOROPOLYMERS PVT .LTD Sec. 241(1) page of petition, MoA and AoA 30/10/2020
missed, Advance service missed
KDS HOMES AND HOUSES
PRIVATE LIMITED VS OFFICE Sec 252 (3) - B
1007 |710102104042020 OF THE REGISTRAR OF y Wrong section select 31/10/2020

COMPANIES NCT OF DELHI &
HARYANA

Government Body




COMPANY

PRIVATE LIMITED Ve, APPEAL(COMPANI
1008 {0710102081922020/1 : Sec 252 (1) ES page numbering missed 29/10/2020
REGISTRAR OF COMPANIES ACT)/322(ND)202
(NCT OF DELHI & HARYANA) 0
CA(A) MERGER
ASAS TEC PRIVATE LIMITED . AND o
1009 |0710102062262020/2 |Vs. ORIENTAL BANK OF f:cbtlzicggg ()of | AMALGAMATION( z\gg’iggnda‘;x d”ongl‘j:féif)t't'on n 11-02-2020
COMMERCE COMPANIES
ACT)/58(ND)2020
PARAMJIT SINGH SAINI Vs. g%ﬁ?g; B
1010 |0710120004072018/89 |PUMA REALTORS PRIVATE IBC under Sec 7 true copy sign missed 11-05-2020
(1BC)/934(PB)201
LIMITED 5
PARAMJIIT SINGH SAINI Vs. g%ﬁ?g; B
1011 |0710120004072018/90 |PUMA REALTORS PRIVATE IBC under Sec 7 true copy sign missed 11-05-2020
(1BC)/934(PB)201
LIMITED 5
PARAMJIT SINGH SAINI Vs. g%ﬁ?g; B
1012 |0710120004072018/91 |PUMA REALTORS PRIVATE IBC under Sec 7 true copy sign missed 11-06-2020
(1BC)/934(PB)201
LIMITED 5
PARAMJIIT SINGH SAINI Vs. g%ﬁ?g; B
1013 |0710120004072018/92 |PUMA REALTORS PRIVATE IBC under Sec 7 true copy sign missed 11-06-2020
(1BC)/934(PB)201
LIMITED 5
PARAMJIT SINGH SAINI Vs. g%ﬁ?g; B
1014 |0710120004072018/93 |PUMA REALTORS PRIVATE IBC under Sec 7 page 4 5 6 not clear 11-06-2020
(1BC)/934(PB)201
LIMITED 5
CAROL INFRASTRUCTURE COMPANY
PRIVATE LIMITED V. PETITION IB o
1015 |0710102072472020/1 DHANVERSHA BUILDERS IBC Under Sec 9 (IBC)/915(ND)202 Supporting affidavit missed 11-02-2020
PRIVATE LIMITED 0




COMPANY

V.K. REALTECH LIMITED Vs. APPEAL(COMPANI 6 it wronalv ubload before
1016 |0710102079582019/5 |MORPHEUS DEVELOPERS PVT Sec 252 (3) ES o Wron gay in‘;tiion 11-02-2020
LTD ACT)/367(ND)201 HYrong pag
9
INTERLOCUTORY
NEERAJ BHATIA Vs. VINOD Sec 33(1) (b) (i) to APPLICATION Wrongly document(applicationin |, . -
1017/10710102080582020/2 | -yrroN coRP. PVT. LTD (iil) r/w Sec 33(3)  |(L.B.C)/3395(ND)2 additional document) 11-02-2020
020
GURUDEO EXPORTS INTERLOCUTORY
CORPORATION PVT LTD Vs. APPLICATION
1018 0710102077402020/1 |, nE"C P oo OF amiea Sec 60(5) (1.5.0)/3200(ND)2 ALL PAGES CUT 11-05-2020
PURE FOOD 020
GURUDEO EXPORTS INTERLOCUTORY
CORPORATION PVT LTD Vs. APPLICATION
1019 |0710102077402020/2 |2 E" P oo OF amiea Sec 60(5) (1.5.0)/3200(ND)2 NEED TO IA FILE 11-05-2020
PURE FOOD 020
PUNJAB NATIONAL BANK Vs. Regulation 30, CIRP L':LEIRCL,STCIL(J)LORY
1020 |710102096702020  |M/S GENERAL POWER Regulations 2016 |(15.C)/48840)202 NA 11-05-2020
COMPANY PVT. LTD. 9 ' .
CA(A) MERGER
COMPETENT ELECTRONICS AND File both the document
1021 |0710102091942020/1 |PVT LTD Vs. ESTHETIC Sec. 230-232, Sec 234 |AMALGAMATION( ot 11-02-2020
BUILDTECH PRIVATE LIMITED COMPANIES parately
ACT)/101(PB)2020
TOURISM FINANCE COMPANY
CORPORATION OF INDIA LTD. PETITION IB
1022 {0710102022462020/7 | j o not o SE o e IBC under Sec 7 (IBC)/581(ND)202 PAGE 16 17 NOT CLEAR 11-05-2020
LTD. 0
COMPANY
1023 |710102024800020 | BIAVYA PRAKASH Vs, DD 1BC Under Sec 9 PETITION IB NEED TO UPLOAD ONE TIME {1, 1 5o

MOTORS LIMITED

(IBC)/765(ND)202
0

ONLY




COMPANY

RUSHIL GARG V. SETITION I

1024 |0710102028322020/5 |REVELATION UNIQUE RETAIL IBC under Sec 7 (IBC)/ 764(ND)202 UPLOAD IN ONE PDF 11-05-2020
AND MARKETING PVT LTD. 0
SATYENDRA P. KHORANIA Interlocutor Application under an

1025 |710102098552020  [LIQUIDATOR OF METAPHOR | 1= 2O D 2’1 8O otphper o Ich case type wrong 14/10/2020
EXPORTS PVT. LTD. VS PP B P
CENTRAL BANK OF INDIA VS Interlocutor Application under an

1026 |710102106022020  |RS INGOT AND BILLET Ao lcation 2’1 8O otphper o Ich Blur page-73,79 11-06-2020
PRIVATE LIMITED PP B P
SUPERTECH TOWNSHIP Interlocutor SIGN MISS-1,4 TO 18,WELFARE

1027 |710102106272020 PROJECT LIMITED VS SANJEEV | = . 2’1 B.C)  [Secs0) FEES MISSED/COURT FEES 11-07-2020
AGGARWAL & ORS PP e MISSED
SUVIDHA POLYMERS PRIVATE | Company Sec 252 (1) - B wrong section/merge into one

1028 |710102106182020  |LIMITED VS REGISTRAR OF |Application(Companie| =" = 2", PR /Proof of cervice 11-07-2020
COMPANIES s Act) Y
SANTAM DYE CHEM Company Petition IB \(;Vgltzertlg gﬁjcz(r)ncirrllzggi:dp Irzae(: (e

1029 |710102011312020 INDUSTRIES VS RSM DYECHEM (IBC? Y IBC Under Sec 9 e sonarate volum of 200 9€ 124/01/2020
PRIVATE LIMITED P

pages )

SH AMIT KUMAR MALIK Vs.  |COMPANY PETITION

1030 [0710200411282017/10 |M/S KINDLE DEVELOPERS 1B IBC under Sec 7 PG-52 &amp;amp; 53 not clear |11-02-2020
PRIVATE LIMITED (IBC)/470(ND)2017
OM LOGISTICS LIMITED Vs.  |COMPANY PETITION

1031 [0710102139542019/6 |SERVEL INDIA PRIVATE 1B IBC Under Sec 9 NO Pagination 10-09-2020

LIMITED

(IBC)/2728(ND)2019




CANARY GREENS BUYERS INTERLOCUTORY
WELFARE ASSOCIATION Vs. | APPLICATION o

1032 {0710102088732020/2 | ;oo o (1.8.0)/3951(ND)202 |5€ 605) No Supporting affidavit 25/10/2020
INFRASTRUCTURE PVT. LTD. |0
EQINV?AA"I'L;ILICIVIOI'T'EBL\-/FSA " COMPANY Wrong Document (application

1033 |0710102095022020/1 : APPEAL(COMPANIES |Sec 252 (3) vrong PP 27/10/2020
REGISTRAR OF COMPANIES | ) N0 o0 filed)
NCT OF DELHI & HARYANA
ANKUR ENTERPRISES Vs. COMPANY PETITION Wrong Document (application

1034 [0710102082632020/2 |PANTEL TECHNOLOGIES 1B IBC Under Sec 9 o d)g PP 11-06-2020
PRIVATE LIMITED (IBC)/923(ND)2020
M/S MICRA CLOUDS SERVICES [COMPANY PETITION Pg- 105,718 to 22 is cut/

1035 [0710102114692019/7 |PVT LTD Vs. M/S MASTERS  |IB IBC Under Sec 9 1‘-; ot o P9 111-09-2020
INDIA PVT. LTD. (IBC)/2036(ND)2019
J V RESTAURANT PRIVATE Application under any

1036 {0710102000452020/2 [\ oot other provisions. 16 NEED TO IA FILE 27/10/2020
SGM WEBTECH PVT. LTD. Vs.

1037 |0710120004492018/37 |BOULEVARD PROJECTS PVT. IBC under Sec 7 True copy sign missed 11-09-2020
LTD.
SHREE BALAJI REFRACTORIES Wrong Document (application

1038 [0710102013352019/8 |CO Vs. RGTL INDUSTRIES IBC Under Sec 9 vrong PP 11-09-2020

filed)

LIMITED
MANOHAR LAL VL) Vs. Wrong Document (application

1039 |0710102102792020/1 |COMMISSIONER OF INCOME Rule 11 of NCLT, 2016 9 PP 11-05-2020

TAX

filed)




1040

0710102073632019/34

SONAL ANAND Vs. M/S
INTERNATIONAL TRENCHING
PVT LTD

IBC Under Sec 9

Dument not matching with index
or wrong index

11-09-2020

1041

0710102087462020/1

AMIT GUPTA Vs. M/S. SAG
INFRASTRUCTURE
DEVELOPERS PRIVATE
LIMITED

Sec. 97(1)

True copy sign missed

11-09-2020

1042

710102103232020

SATISH KUMAR NARANG Vs.
DREAM PROCON PVT. LTD.

Sec 60(5)

NF

11-10-2020

1043

0710102007332019/25

M/S BDR FINVEST PVT LTD Vs.
M/S NINEX DEVELOPERS LTD

IBC under Sec 7

No court fee/No welfare

11-10-2020

1044

0710102017542020/3

ROHIT KHANNA & ANR. Vs.
ROYCE DEVELOPERS PRIVATE
LIMITED

Sec. 241(1)

Pg-39,40,72,79,80 translation

11-10-2020

1045

0710102022462020/8

TOURISM FINANCE
CORPORATION OF INDIA LTD.
Vs. ARYAVIR BUILDCON PVT.
LTD.

IBC under Sec 7

Pg-133 to 136 is cut

11-10-2020

1046

0710102030052020/3

BRAIN TECH COMPUTER
ACADEMY PRIVATE LIMITED
Vs. REGISTRAR OF
COMPANIES

Sec 252 (3)

Pagination not clear

11-10-2020

1047

710102103232020

SATISH KUMAR NARANG Vs.
DREAM PROCON PVT. LTD.

Sec 60(5)

NF

11-10-2020




SATISH KUMAR NARANG Vs.

1048 710102103232020 DREAM PROCON PVT. L7D. Sec 60(5) NF 11-10-2020
M/S RENU PROPTECH PVT LTD
1049 (710102105492020 Vs. M/S RED TOPAZ REAL Sec 60(5) NF 11-10-2020
ESTATE PVT LTD
SP MAHTO Vs. JBB-EVEREST Sec 60(5),Rule 11 of n
1050 |710102065782020 BUILDTECH PUT. LD, NCLT, 2016 NF 11-10-2020
SPIKE ORGANICS PRIVATE
LIMITED Vs. REGISTRAR OF
1051 [0710102075852020/1 | aoarie ey o Sec 252 (1) PG 8 NOT CLEAR 11-10-2020
HARYANA
PUNJAB NATIONAL BANK Vs.
1052 [0710102076442019/17 |GUPTA MARRIAGE HALL IBC under Sec 7 54-57 NOT CLEAR 11-10-2020
PRIVATE LIMITED
Application under any
1.M/S S.S.REALTECH PVT. LTD other provisions
1053 |0710102084152019/11 |2/ > 2" e Application under any NEED TO IA FILE 11-10-2020
Vs. SMT. BINA MITTAL other provisions
,Application under any
1054 [0710102096132020/3 |KHEM CHAND GUPTA V. Application under any NEED TO IA FILE 11-10-2020
other provisions- IBC
M/S B K MUDGAL & ORS Vs.
1055 [0710102103572020/3 |M/S APEX TUBES PRIVATE Rule 11 of NCLT TRUE COPY SIGN MISSED 11-10-2020

LIMITED & ORS




M/S VIJAY STEEL

Application under any

1056 |0710102166522019/2 [CORPORATION Vs. other provisions- IBC wrong efiling 11-09-2020
SUPERTECH LIMITED P
AS TECHNOSOFT PRIVATE
1057 10710102016252018/25 [LIMITED Vs. INDIANROOTS IBC Under Sec 9 145 155 not clear 11-10-2020
SHOPPING LIMITED
GOLDEN HOMELAND AGENCIES
1058 |0710102076882020/2 |LLP Vs. INDIABULLS REAL IBC Under Sec 9 COURT FEE MISSED 11-10-2020
ESTATE LIMITED
SUVIDHA POLYMERS PRIVATE Application under an
1059 |0710200434452018/2 |LIMITED Vs. REGISTRAR OF o?hper rovisions y NEED TO IA FILE 11-10-2020
COMPANIES P
PRAMOD GOEL VS GAYATRI Application under any Pages not clear-6 to 8/Wrong A
1060 |710102106202020 POLYRUB PRIVATE LIMITED other provisions- IBC Pagination before page no-1 11-07-2020
1061 1710102106262020 MR. ANUP KUMAR VS BANK OF Sec 60(5) Sign miss-2 to 5/Blur Page-43 to 11-07-2020
BARODA 45
AGGI EXPORTS PRIVATE Wrong case type, wrong income
LIMITED VS EASYPOLICY tax service kindly service to DCIT
1062 |710102104472020 INSURANCE WEB Sec 252 (3) Cell Delhi High court, STK 07 11-02-2020
AGGREGATORS PVT. LTD. Missed
COMPANY
SYNOPSIS SOLUTIONS INDIA APPEAL(COMPANI .
1063 |0710102074222020/3 |PRIVATE LIMITED Vs. THE Sec 252 (1) ES z?si::\(/)ic?,ﬂ to 20 is cut/ Proof |44 46 5020
REGISTRAR OF COMPANIES ACT)/304(ND)202

0




COMPANY

APPLICATION(CO
1064 [0710102153232019/3 IBI\IJIF;TQI\L?I:IRAS yﬁugé LIIIEVIAI}?'EHD Sec 60(5) MPANIES TRUE COPY SIGN MISSED 11-07-2020
ACT)/914(ND)201
9
AIR SHAGOON NETWORK PVT. gg%_lr_?gg B
1065 [0710200421392018/17 |LTD. Vs. ASSOCIATED TRADE IBC Under Sec 9 (IBC)/183(ND)201 INDEX MISSING 11-07-2020
LOGISTICS PVT. LTD. 8
COMPANY
MONTEREAUX RESORTS PVT. PETITION
1066 |0710102032752018/16 [LTD. Vs. ASCOT HOTELS AND Section 420 (COMPANIES g/-P\I:I'(EAFEIEEOEI)\II;TE'(I?IIE\I E TIME/BACK 11-09-2020
RESORTS PRIVATE LIMITED ACT)/144(ND)201
6
IBM INDIA PRIVATE LIMITED COMPANY
Vs. GLOBAL INFONET PETITION IB
1067 [0710102061262019/10 DISTRIBUTION PRIVATE IBC under Sec 7 (IBC)/712(ND)201 NEED TO IA FILE 11-09-2020
LIMITED 9
IBM INDIA PRIVATE LIMITED COMPANY
Vs. GLOBAL INFONET PETITION IB
1068 [0710102061262019/11 DISTRIBUTION PRIVATE IBC under Sec 7 (IBC)/712(ND)201 NEED TO IA FILE 11-09-2020
LIMITED 9
COMPANY
STATE BANK OF INDIA Vs. M/S . .
1069 |0710102077862020/5 |INDO ALUSYS INDUSTRIES IBC under Sec 7 PETITION IB Court fee &amp;amp; welfare feel, ; ;¢ 574
LTD (IBC)/925(PB)202 missed on vakalatnama
' 0
ANKUR ENTERPRISES Vs. gg%_lr_?gg B
1070 [0710102082632020/3 [PANTEL TECHNOLOGIES IBC Under Sec 9 (IBC)/923(ND)202 PG-5 &amp;amp; 6 not clear 11-06-2020
PRIVATE LIMITED 0
MONITORING COMMITTEE OF INTERLOCUTORY
UNNATI FORTUNE INDUSTRIES APPLICATION NO index/no pagination/No
1071 {0710102093592020/1 |PVT. LTD. Vs. PRINCIPAL Rule 11 of NCLT, 2016 pag 11-06-2020

COMMISSIONER OF INCOME
TAX NEW DELHI

(1.B.C)/4205(PB)2
020

service




CELLPAP INDIA PVT LTD Vs.

COMPANY APPEAL

Wrong Document (application

1072 {0710102097382020/3 -|I_—TH|§ GRS ISPAT COMPANY PVT Sec 42 (IBC)/7()2020 filed) No Supporting affidavit 11-06-2020
SH. ANIL KHEATERPAL Vs. M/S gg%_lr_?g': B
1073 (0710102416142018/7 |INNOVARI TECHNOLOGIES IBC Under Sec 9 pg 1 not clear 11-10-2020
(IBC)/569(ND)201
PVT. LTD. 8
COMPANY
CORPORATION BANK Vs. M/S PETITION IB
1074 10710120004002018/12 UNITECH MACHINES LIMITED IBC under Sec 7 (IBC)/937(PB)201 NEED TO IA FILE 11-10-2020
8
BRAHM DATT VERMA Vs. ,IA'\Ii-IF—’EIR CL'S_I(_:IL(J)LORY
1075 (0710102101822020/1 |FUSIBLE METALS PRIVATE Sec 66(1) NEED TO IA FILE 11-11-2020
(1.B.C)/4907()202
LIMITED 0
MANJU KALGAONKAR VS J1BB- Interlocutor
1076 (710102082312020 EVEREST BUILDTECH PRIVATE rlocutory Sec 60(5) 12,14-20,53,65 not clear page  |25/08/2020
Application (1.B.C)
LIMITED
Company
MR SARTHAK BATHLA VS N . .
1077 |710102103382020 MR.SUGAM BATHLA spzaclgatlon(Compame Sec. 59 section wrong 29/10/2020
Company
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1099 [710102108762020  |CATALYST TRUSTEESHIP rlocutory Rule 11 of NCLT, 2016 SIGN MISSED WITH TRUE COPY |19/11/2020
Application (1.B.C)
LIMITED
K SUBHRA NARAYAN
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1140 {0710102034772020/5 |METERING TECHNOLOGY IBC Under Sec 9 Index Missing 18-11-2020
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1182 {0710102016252018/28 |LIMITED Vs. INDIANROOTS IB IBC Under Sec 9 Index not match with file 19/11/2020
SHOPPING LIMITED (IBC)/1411(ND)2018
PRO SPORTIFY PRIVATE COMPANY Application under an
1183 (0710102021082020/2 |LIMITED Vs. VIVID IT APPLICATION(IBC)/1 PP Y Need to IA file 19/11/2020

SOLUTIONS PRIVATE LIMITED

300(ND)2020

other provisions- IBC




PRO SPORTIFY PRIVATE COMPANY Aolication under an
1184 (0710102021082020/3 |LIMITED Vs. VIVID IT APPLICATION(IBC)/1 thper ovisions- Ich Need to IA file 19/11/2020
SOLUTIONS PRIVATE LIMITED |300(ND)2020 P
Sign on reply,pg-45-48,51-
P. P. JEWELLERS PRIVATE COMPANY PETITION o 1 1) gec 56,121,126-
1185 |0710102023762020/3 [LIMITED Vs. L. R. BUILDERS |(COMPANIES ) 127,125,130,136,157,160- 19/11/2020
PRIVATE LIMITED ACT)/52(PB)2020 162,171-175,178-181,184-198
not clear,All Volume pages are
P. P. JEWELLERS PRIVATE COMPANY PETITION | 01 13 g
1186 [0710102023762020/4 |LIMITED Vs. L. R. BUILDERS [(COMPANIES 5 42'( 2 o= Sign on reply,pg-56,57 not clear |19/11/2020
PRIVATE LIMITED ACT)/52(PB)2020
NICRON ELECTRICALS COMPANY Document incomolete only 1
1187 [0710102034742020/2 |PRIVATE LIMITED Vs. APPEAL(COMPANIES [Sec 252 (1) ~ce ubjoaded P y 19/11/2020
REGISTRAR OF COMPANIES  |ACT)/250(ND)2020 page up
YOKOGAWA INDIA LTD Vs. L':I,E%AOTCI%LORY
1188 {0710102086262020/3 |M/S ABIR INFRASCTUTRE PVT Rule 11 of NCLT, 2016 Index page numbering missed 19/11/2020
1D (1.B.C)/3685(ND)202
0
ARSHIYA RAIL
COMPANY PETITION . .
1189 [0710102087802020/3 |MNFRASTRUCTURE LIMITED VS, |, IBC Under Sec 9 Index missed,true copy sign 19/11/2020
MAPLE LOGISTICS PRIVATE (IBC)/976(ND)2020 stamp and sign missed
LIMITED
INTERLOCUTORY
1190 (0710102090322020/5 \R/QDLUI\JSIéTIFEQEELoivgﬁélTAD' APPLICATION Sec 60(5) Index missed 19/11/2020
' (1.B.C)/4052(PB)2020
INTERLOCUTORY
1191 |0710102090322020/6 |RAPIUS INFRATEL PVT. LTD. 1,55 1eatroN Sec 60(5) INDEX MISSING 19/11/2020

Vs. UNION BANK OF INDIA

(1.B.C)/4052(PB)2020




BANK OF INDIA Vs. CAREWAY

COMPANY PETITION

PAGE-56 57 59 64 65 66 NOT

1192 {0710102034372018/8 |AGRO PROCUREMENT PRIVATE|IB IBC under Sec 7 CLEAR 20/11/2020
LIMITED (IBC)/238(ND)2019
COMPANY PETITION . .
UNION OF INDIA Vs. DELHI Page numbering missed after
1193 [0710102036092020/17 (COMPANIES Sec 241 (2) ) ) 20/11/2020
GYMKHANA CLUB LIMITED ACT)/71(PB)2020 page-10,Index not match to file
COMPANY
1194 [0710102063972020/2 ["T/g CiHIQAI\\‘l\IAKB(;J;LI?\IIIE;i PVT | APPEAL(COMPANIES |Sec 252 (3) Only proof of service uploaded ~ |20/11/2020
) ACT)/164(ND)2020
INTERNATIONAL ASSET
RECONSTRUCTION COMPANY |COMPANY PETITION
1195 |0710102074552019/14 |PRIVATE LIMITED Vs. IB IBC under Sec 7 page numbering missed in file 20/11/2020
SWASTIK FRUITS PRODUCTS [(IBC)/871(ND)2019
LIMITED
PRADEEP KUMAR JAIN V. COMPANY PETITION ‘;'SCé :Ce(gifggc
1196 (0710102078792020/3 |VIDYA PRAKASHAN MANDIR (COMPANIES 24,1(1).Sec T TRUE COPY SIGN MISSING 20/11/2020
PRIVATE LIMITED ACT)/114(PB)2020 242(4),Sec. 244(1)
V.K. REALTECH LIMITED Vs. COMPANY
1197 |0710102079582019/6 |MORPHEUS DEVELOPERS PVT |APPEAL(COMPANIES [Sec 252 (3) In pg-3,4 Index repeated 20/11/2020
LTD ACT)/367(ND)2019
M.S. LIFE SCIENCE PRIVATE COMPANY
1198 |0710102084792020/1 |LIMITED Vs. REGISTRAR OF |APPEAL(COMPANIES [Sec 252 (3) pg-4 cut 20/11/2020
COMPANIES ACT)/399(ND)2020
PINKKU CHITS PRIVATE LTD |COMPANY
1199 |0710102086452020/4 |Vs. REGISTRAR OF COMPANY |APPEAL(COMPANIES [Sec 252 (3) true copy sign missed 20/11/2020

DELHI

ACT)/319(ND)2020




VGSS SECURITY PVT LTD Vs.  |COMPANY

1200 [0710102093102020/1 |REGISTRAR OF COMPANIES  [APPEAL(COMPANIES |Sec 252 (1) DOCUMENT NOT IN PROPER  |20/11/2020
DELHI & HARYANA ACT)/401(ND)2020
COMPUAGE INFOCOM LIMITED . . . .

1201 |710102103292020  |VS PRESTO INFO SOLUTIONS Rule 11 of NCLT, 2016 EQSEL\H CHANDER Z'a'ﬂcc;t‘zi is not linked with the 1,41 5020
PRIVATE LIMITED PP
DEVENDER KUMAR SHARMA VS wrong case type file is IA but file

1202 |710102109262020 | ooy oo v oo Rule 11 of NCLT ANURAG BHATT [ ] 20/11/2020
M/S NATIONAL PRODUCTS VS

1203 [710102109412020  |M/S DELHI CONTROL DEVICES Sec 60(5) ﬁSmE'RJEE g?cs‘;mr::"ltogggad only proof |51 /11/2020
PRIVATE LIMITED P
RAJ KUMAR RAHLAN VS STATE document not upload only proof

1204 |710102109512020  |ooo0 OET S Sec 60(5) GOPAL LAL BASER | 1 0l oacied 21/11/2020
DEVENDER KUMAR SHARMA VS document not upload only proof

1205 |710102109452020 | ooy oo i oo Sec 60(5) SWAPNILGUPTA | 0 oadied 21/11/2020
SCILLA BIOTECHNOLOGIES
LTD. VS REGISTRAR OF document not upload only proof

1206 |710102109772020 | ovom PO TR Sec 252 (3) CHEITANYA of servies upfoader 23/11/2020
HARYANA
BLUELEMON TCHNOLOGIES memo of parties, brief synompis

1207 |710102006222020  |PRIVATE LIMITED VS Sec 252 (1) SHARAD TYAGl  |2nd list of date missed and 10-08-2020

REGISTRAR OF COMPANIES
NCT OF DELHI AND HARYANA

proper index and petition not
proper uploaded




RAVI KAKLASARIA VS

document not upload only proof

1208 |710102103342020 SPRINGPEOPLE SOFTWARE Sec. 241(1) of service uploaded 29/10/2020
PRIVATE LIMITED P
Regulation 44(2),
RAKESH BHATIA VS N document not upload only proof
1209 |710102103712020 REGISTRAR OF COMPANIES L|qU|dat_|on process of service uploaded 30/10/2020
Regulation, 2016
Regulation 44(2),
RAKESH BHATIA VS N document not upload only proof
1210 |710102103662020 REGISTRAR OF COMPANIES L|qU|dat_|on process of service uploaded 30/10/2020
Regulation, 2016
Regulation 44(2),
RAKESH BHATIA VS N document not upload only proof
1211 |710102103702020 REGISTRAR OF COMPANIES L|qU|dat_|on process of service uploaded 30/10/2020
Regulation, 2016
SUNPOWER SOLAR INDIA COMPANY PETITION Sub-Section (1) Of
1212 |10710102027842020/1 |[PRIVATE LIMITED Vs. VAYAM |(COMPANIES Section 66 NEED TO APPLICATION FILE 20/11/2020
TECHNOLOGIES LIMITED ACT)/62(ND)2020 '
INTERLOCUTORY
SUMIT KUMAR BINDAL & APPLICATION Application under any .
1213 10710102065762020/3 SURINDER KUMAR BINDAL Vs. |(1.B.C)/2605(ND)202 |other provisions- IBC PAGE-17 152 NOT CLEAR 20/11/2020
0
COMPANY PETITION PAGE- 11 12 17 18 47 48 66 81
1214 [0710102074752020/1 [ oA F2OP AR SESTAURANTS |1 IBC Under Sec 10 82 84 98 NOT CLEARPAGE-68 69 |20/11/2020
' (IBC)/962(ND)2020 TRANSLATE
COMPANY PETITION
1215 |0710102086102020/2 |LTESH BHARDWAJVS. DELATY ypanEs Sec. 59 page-37 38 39 not clear 20/11/2020

APARTMENTS PVT. LTD.

ACT)/120(PB)2020




VARDAN ASSOCIATES PRIVATE

COMPANY PETITION

1216 |0710102030042020/1 |LIMITED Vs. REGISTRAR OF |(COMPANIES Sec. 131(1) PG-2 3 4 5 NOT CLEAR 21/11/2020
COMPANIES ACT)/60(ND)2020
MAHABIR PRASAD AGARWAL ~ |COMPANY PETITION
1217 |0710102033422020/1 |Vs. ACTION ISPAT & POWER |IB IBC Under Sec 9 PG-3 PAGE CUT 21/11/2020
PVT. LTD. (IBC)/794(PB)2020
IL&FS FINACIAL SERVICES  |COMPANY PETITION | o o o
1218 |0710102061902019/13 |LIMITED Vs. PARSVNATH IB e Sae g Index missing 21/11/2020
DEVELOPERS LIMITED (IBC)/767(ND)2019
INTERLOCUTORY
CHANCHAL DUA Vs. NARESH |APPLICATION
1219 0710102068592020/9 | o urrr (18.0)26220N0)202 [ 9@ NEED TO IA FILE 21/11/2020
0
IL&FS FINACIAL SERVICES ~ |COMPANY PETITION
1220 |0710102082772019/11 |LIMITED Vs. VARDAAN IB IBC under Sec 7 INDEX MISSING 21/11/2020
BUILDTECH PRIVATE LIMITED |(IBC)/1104(ND)2019
VINOD KUMAR & ORS Vs. M/S
SARE GURUGRAM PVT. LTD ( |COMPANY PETITION
1221 |0710102069162020/4 |EARLIER KNOWN AS M/S IB IBC under Sec 7 SEI'_'(;( AP;‘OOF OF SERVICE 22/11/2020
RAMPRASTHA SARE REALITY  |(IBC)/887(PB)2020
PVT. LTD
SO0y
1222 |0710102091242020/2 ' APPEAL(COMPANIES |Sec 252 (3) INDEX MISSING 22/11/2020
COMPANIES DELHI AND ACT)/356(ND)2020
HARYANA
COMPANY PETITION
1223 |0710102065952020/13 |PEEPAK KHERAVS. M/S SWIFT) - paniEs sec. 241(1),Sec. NEED TO SAPERATE FILLING  |23/11/2020

LUBRICANTS PVT. LTD.

ACT)/77(ND)2020

242(4)




COMPUAGE INFOCOM LTD Vs.

COMPANY PETITION

1224 |0710102083542020/2 |PRESTO INFO SOLUTIONS IBC Under Sec 9 need to ia file 23/11/2020
PRIVATE LIMITED 1B (1BC)/961()2020
AXIS BANK LTD. Vs. PRIUS  |COMPANY PETITION
1225 (0710102091032019/13 |COMMERCIAL PROJECTS 1B IBC under Sec 7 TRUE COPY SIGN MISSING 23/11/2020
PRIVATE LIMITED (IBC)/1404(ND)2019
ACREAGE PROPERTIES INTERLOCUTORY
1226 [0710102103372020/1 |PRIVATE LTD Vs. AMIT APPLICATION Sec 47 (1) E-STAMP 23/11/2020
AGARWAL (1.B.C)/4775(PB)2020
COMPANY
1227 |0710102105862020/1 |ANEESHA DUTT Vs. ASHU APPLICATION(COMP 11 e 11 of NCLT INDEX MISSING 23/11/2020
DUTT ANIES
ACT)/705(PB)2020
COMPANY
1228 |0710102105862020/2 |ANEESHA DUTT Vs. ASHU APPLICATION(COMP 11 e 11 of NCLT INDEX MISSING 23/11/2020
DUTT ANIES
ACT)/705(PB)2020
U -TURN HOUSING PRIVATE ~ [COMPANY
1229 |0710102006422019/4 |LIMITED Vs. REGISTRAR OF |APPEAL(COMPANIES |Sec 252 (1) PG-2 6 14 16 26 30 NOT CLEAR |23/11/2020
COMPANIES ACT)/180(ND)2019
DINESH KHETAN Vs. COMPANY PETITION
1230 |0710102010422019/5 |BIGMOON BUILDCON PVT. 1B IBC under Sec 7 E STAMP DATE MISSMATCH 23/11/2020
LTD. (IBC)/572(PB)2019
AN FEOPOULD Y. T |y
1231 (0710102015102020/2 |- APPLICATION(IBC)/9 |Sec 60(5) PG-166 173 NOT CLEAR 23/11/2020
PROFESSIONAL- AMIT S0(PB)2020

AGRAWAL




AS TECHNOSOFT PRIVATE

COMPANY PETITION

1232 |0710102016252018/29 |LIMITED Vs. INDIANROOTS  |IB IBC Under Sec 9 AFFIDAVIT E-STAMP MISSING  [23/11/2020
SHOPPING LIMITED (IBC)/1411(ND)2018
ANEESHA DUTT Vs. TRANSFER o
Application under any
1233 |0710102027462020/4 [NORTHBRIDGE CONSULTING |PETITION(COMPANIE( =2 0% - 18 TRUE COPY SIGN MISSING 23/11/2020
PVT LTD S ACT)/9(PB)2020 P
COMPANY PETITION
1234 |0710102028982018/6 'IAN'BFIESIII/\?,IA'}IFII-(E)?\I?AEE%EILLY_?MITED IB IBC Under Sec 9 only proof of service upload 23/11/2020
(IBC)/1700(ND)2018
COMPANY PETITION
1235 |0710102036092020/19 g%?(':'_lf\); ;'\éfb/;\SMIDTEELDHI (COMPANIES Sec 241 (2) affidavit back date 23/11/2020
ACT)/71(PB)2020
INDUSTRIES PRIVATE LiMrTED [COMPANY PETITION
1236 |0710102061122020/1 [, " o0 O b ae o e 1B IBC Under Sec 9 index missing 23/11/2020
: (IBC)/812(ND)2020
LTD
INTERLOCUTORY
1237 |0710102063682020/2 égﬂﬁiﬁg";gi’*cxgmm% APPLICATION Sec 12(2) sign missing 23/11/2020
(1.B.C)/2609(PB)2020
COMPANY PETITION
1238 |0710102065952020/14 EEE:?EAE'ERF’,L\#S'LTNE'{S SWIFT! compANIES gi;( 5)4 1(1),Sec. PG-222 223 224-230 NOT CLEAR |23/11/2020
S ACT)/77(ND)2020
VAS INFRATEL PRIVATE COMPANY
1239 |0710102069322020/3 |LIMITED Vs. REGISTRAR OF |APPEAL(COMPANIES |Sec 252 (3) INDEX MISSING 23/11/2020

COMPANIES

ACT)/271(ND)2020




true copy missing
20,205,207,217,258,261,285,288

RAJEEV RANJAN VS Interlocutory Application under any 293 296.386.389,395.397 411
1240 |710102102032020 SUPERTECH LIMITED Application (I.B.C)  |other provisions- IBC translate page 1792-1794,1982- 25/10/2020
1990,275,316,495-516,518-
VANDANA MOTORS VS Interlocutor PAGE
1241 |710102110042020 REALTIME SOFTECH PRIVATE Aoplication 2’1 B.C) 22(3)a 13,19,20,22,26,28,29,33,35 NOT |23/11/2020
LIMITED PP e CLEAR
(60,62,64,118,122,124,184,186,1
| 88,204,206,208,229,231,233,272
MUKESH GUPTA VS PARESH Interlocutory 274.278.294 296 298 299 301.3
1242 |710102109622020 -~ Sec 66(1) 1464, £16,£97%,£95,£96,£59,9UL,3 (22/11/2020
RASTOGI Application (I.B.C) 15,317,329,331,333,347,349,351
,367,369,371,394,413,415,437,4
DALHOUSIE HOLDINGS Sec. 58(3),5ec Pages Missed 406,407,432,and
1243 1710102076552020 LIMITED VS SNOWTEMP Company. Petition 59,Rule 11 of Article of association m|sseq of 08-05-2020
ENGINEERING COMPANY (Companies Act) Respondent, Delete exemption
NCLT,Rule 11 of NCLT _—
LIMITED application from dms
Abhishek Garg & Ors Vs Ireo . . o
1244 |0710102/11033/202 | e ces Company Private |1 terlocutory Rule 11 of NCLT, 2016|(FB)/ 635(ND)20| 1y o1y <1nGH True copy sign missed/Affidavit |, ;1 500
0 . Application (1.B.C) 20 not Notazised
Limited
HITCHKI CREATIONS PRIVATE 5,165 bt vl wise e
1245 |710102106992020 (LIMITED Vs. REGISTRAR OF Company Appeal Sec 252 (3) Shivani Jain ! ! . -
missed, welfare missed in
COMPANY
vakaltnama
COMPANY PETITION
STATE BANK OF INDIA Vs. PG-181/481,814 to 816 not clear
1246 |0710102097842019/3 IB IBC under Sec 7 ) L 25/11/2020
JKM INFRA PROJECTS LIMITED (IBC)/1693(ND)2019 /PG-657 translation
JIL INFORMATION
1247 10710102033012020/1 TECHNOLOGY LIMITED Vs. QI IBC Under Sec 9 page 21-33 pages cut 11-11-2020

NETWORK ENTERPRISE
PRIVATE LIMITED




Application under any

1248 [0710102009212020/1 |SUDERSHAN GUPTA V. 'L NEED TO IA FILE 24/11/2020
other provisions- IBC

NORTH INDIA STEEL V.

1249 [0710102011212020/1 |HIMSKAF SYSTEMS PRIVATE IBC Under Sec 9 INDEX MISSING 24/11/2020
LIMITED
URVASHI INFRASTRUCTURE INDEX MISSING DOCUMENT

1250 {0710102024942020/3 | pvr 2 TS Sec 252 (1) NOT IN PROPER 24/11/2020
ENOCHIAN DESIGNS Vs. CMS ONLY PROOF OF SERVICE

1251 {0710102035712020/2 |, o iarec onrenre e IBC Under Sec 9 UPLOAD 24/11/2020
ABHISHEK JAIN Vs. PUERTO Sec. 213 Sec

1252 [0710102068942020/5 |LIFE SCIENCES PRIVATE - £13,56C PAGE-95-106 182 NOT CLEAR  |24/11/2020

241(1),Sec. 242(4)

LIMITED
T.P.S BUILDCON LIMITED V.

1253 [0710102074682020/3 |REGISTRAR OF COMPANIES Sec 252 (3) INDEX MISSING 24/11/2020
NCT OF DELHI AND HARYANA

0710102/10981/20 | PARUL GUPTA Vs. C.A Interlocutory C.P. PAGE NUMBER 10,39 NOT
. ot - » - 4

1254 20 SIVARAMAN K.V. Application(IBC) Sec 60(5) 2-173)/ 470(ND)20|Sonali Anand CLEAR

ANSAL PROPERTIES &
INTERLOCUTORY o
1255 [0710102085972020/1 |V RASRUCTURE LTD. Vs. APPLICATION Rule 11 of NCLT, 2016 need to upload in additional

ASIAN AGRO INDUSTRIES
LIMITED

(1.B.C)/3726()2020

document type




AXIS BANK LTD. Vs. PRIUS

COMPANY PETITION

1256 |0710102091032019/14 | COMMERCIAL PROJECTS IB IBC under Sec 7 True copy sign missed
PRIVATE LIMITED (IBC)/1404(ND)2019
COMPANY PETITION
STATE BANK OF INDIA Vs. PG-181/481,814 to 816 not clear
1257 [0710102097842019/3 1B IBC under Sec 7 : oL
JKM INFRA PROJECTS LIMITED | 10 1 con \pontg /PG-657 translation
BUDGE BUDGE COMPANY INTERLOCUTORY Wrong Document (Application
1258 [0710102103982020/1 |LIMITED Vs. UTM PACKAGING |[APPLICATION Sec 60(5) o d)g PP
(INDIA) PRIVATE LIMITED  |(LB.C)/5057()2020
CHANDANA VERMA VS IDIN iy .
1259 [710102107322020  |ESTATE MANAGEMENT (CIOB”gg’a”y Petition I8 115 Under Sec 9 ﬂgdem Credit Pt | -im amount less than 1 Cr 11-11-2020
SERVICES LIMITED :
TREND FLOORING PRIVATE iy - .
1260 [710102110142020  |LIMITED VS VASISHT (CIOB”gg’a”y Petition I8 115 Under Sec 9 Nithin Sv?fhe;s?r“atzl:‘tort];'te::aéf')S'C”SS 24/11/2020
AGENCIES PRIVATE LIMITED
sec95 and application will be
- separately filled. page:61-11,
INTEC CAPITAL LIMITED VS Company Petition IB [Rule 11 of NCLT, ) )
1261 |710102110572020  [opon (50) 2016 Section 95(1) 174-179, 186 translation to 188 ~|25/11/2020
not clear, page 190 translation to
192 not clear
Company Intervention
1262 [710102071612020 VIJAY KUMAR VS Application(Companie L. Nishi section wrong 17/07/2020
Application
s Act)
1263 |710102102822020 | °ANJEEV AHUJA VS RISE Interlocutory Application under any KARAN MALHOTRA |23 to 28 not cleAR PAGE 27/10/2020

PROJECTS PVT. LTD.

Application (1.B.C)

other provisions- IBC




ICICI BANK LTD VS RAKESH

Interlocutory

ADVOCATE

1264 |710102105292020 KUMAR JAIN Application (L.B.C) Sec 42 GAUTAM SINGHAL pg. no. 25-28,37-39 not clear 11-04-2020
MANOJ KUMAR GARG Interlocutor
1265 |710102110442020  |ADVOCATE VS EMPEROS o ontion 2’1 5. |Rule 110fNCLT, 2016 MANOJ PROOF OF SERVICE MISSED ~ |25/11/2020
INFRASTRUCTURE PVT LTD PP ©
INTERLOCUTORY
SP MAHTO Vs. JBB-EVEREST |APPLICATION Sec 60(5),Rule 11 of N o
1266 |0710102065782020/1 BUILDTECH PVT. LTD. (LB.C)/2722(ND)202 [NCLT, 2016 true copy sign missing 11-03-2020
0
BLUE STAR BUILDPROP iﬁa%gcp:miigl\?(l\é%
1267 |0710102083842020/2 |PRIVATE LIMITED Vs. EARTH Sec. 230-232, Sec 234 index missing 11-12-2020
WATER LIMITED MPANIES
ACT)/107(ND)2020
INTERLOCUTORY
SUMIT KUMAR BINDAL & APPLICATION Application under any !
1268 10710102065762020/2 |\ o 1NDER KUMAR BINDAL V. |(LB.C)/2605(ND)202 |other provisions- IBC Page-17 18 not clear 19/11/2020
0
KKALPANA INDUSTRIES INDIA |COMPANY PETITION
1269 |0710102034652020/2 |LIMITED Vs. RADIANT IB IBC Under Sec 9 NEED TO IA FILE 23/11/2020
POLYMERS PRIVATE LIMITED |(IBC)/818(ND)2020
INTERLOCUTORY
SURESH KUMAR JAIN Vs. MR. |APPLICATION
1270 |0710102075952020/6 |2\n 2! AAD (1.5.0)/3135(ND)202 |5€€ 66() EVERY PAGES SIGN 23/11/2020
0
CP(AA) MERGER AND
ARROW EQUITY PRIVATE AMALGAMATION(CO |Sec. 230-232 - Second ]
1271 |0710102076112020/1 | pvr=rr’ = MPANIES - PAGE-32 NEED TO TRANSLATE  |23/11/2020

ACT)/54(ND)2020




MASQ BUSINESS SOLUTION ~ |COMPANY
1272 |0710102076282020/4 |PVT. LTD Vs. REGISTRAR OF |APPEAL(COMPANIES |Sec 252 (3) TRUE COPY SIGN MISSING 23/11/2020
COMPANIES ACT)/281(ND)2020
MASQ BUSINESS SOLUTION ~ |COMPANY
1273 |0710102077062020/3 |PRIVATE LIMITED Vs. APPEAL(COMPANIES |Sec 252 (3) TRUE COPY SIGN MISSING 23/11/2020
REGISTRAR OF COMPANIES  |ACT)/280(ND)2020
CP(AA) MERGER AND
FIBCOM INDIA LIMITED Vs.
1274 [0710102080262020/1 |M/S FRESHLEE RETAIL AMALGAMATION(CO | Sec. 230-232 - Second E-STAMP RUPEES 23/11/2020
PRIVATE LIMITED MPANIES Motion
ACT)/66(ND)2020
PUNJABI ACCESSORIEZZ PVT. |COMPANY PETITION
1275 |0710102083112019/13 |LTD. Vs. KREDO BEAUTY PVT. |IB IBC Under Sec 9 E STAMP DATE MISSMATCH 23/11/2020
LTD. (IBC)/1164(ND)2019
INTERLOCUTORY
1276 |0710102085322020/2 ﬁ\% BL’erDK Vs. GEM BATTERIES| ) o) 1caTION Rule 11 of NCLT, 2016 TRUE COPY SIGN MISSED 23/11/2020
S (1.B.C)/3702()2020
INTERLOCUTORY
SURESH KUMAR JAIN Vs. YES |APPLICATION
1277 {0710102090112020/1 |28 %" "o (15,0437 1(ND)202 |5€ 605) AFFIDAVIT E STAMP MISSING ~ [23/11/2020
0
INTERLOCUTORY
1278 |0710102090322020/9 \R/QDLU,\ISI(I)':IFEQEELOZVITNI'SITAD' APPLICATION Sec 60(5) PAGE- 1-6 PAGES NEED TO SIGN |23/11/2020
: (1.B.C)/4052(PB)2020
COMPANY
GLOW INFOCOM PVT. LTD. Vs. |APPLICATION(COMP
1279 0710102092552020/1 | iane ot amun ANIES Rule 11 of NCLT NEED TO IA FILE 23/11/2020

ACT)/573(PB)2020




INTERLOCUTORY
APPLICATION

Application under any

1280 {0710102094332020/1 |VIJENDER SHARMA Vs. (LB.C)/4249(ND)202 |other provisions. T8¢ NEED TO IA FILE 23/11/2020
0
MR. AJAY GOYAL Vs. DAMONT |INTERLOCUTORY
1281 |0710102101902020/1 |DEVELOPERS PRIVATE APPLICATION Sec 30 NEED TO IA FILE 23/11/2020
LIMITED (1.B.C)/4881(PB)2020
COMPANY PETITION
1282 |0710102134622019/5 |TAIPACK LTD Vs. 1B IBC Under Sec 10 NEED TO IA FILE 23/11/2020
(IBC)/2574(ND)2019
COMPANY PETITION
1283 |0710102134622019/6 |TAIPACK LTD Vs. 1B IBC Under Sec 10 NEED TO IA FILE 23/11/2020
(IBC)/2574(ND)2019
DINESH KHETAN Vs. COMPANY PETITION
1284 |0710102010422019/6 |BIGMOON BUILDCON PVT. 1B IBC under Sec 7 NEED TO IA FILE 24/11/2020
LTD. (IBC)/572(PB)2019
DINESH KHETAN Vs. COMPANY PETITION
1285 |0710102010422019/7 |BIGMOON BUILDCON PVT. 1B IBC under Sec 7 NEED TO IA FILE 24/11/2020
LTD. (IBC)/572(PB)2019
COMPANY PETITION
1286 |0710102028672020/3 E&?:éfsMﬁv\flL%KU 1B IBC Under Sec 9 TRUE COPY SIGN MISSING 24/11/2020
it (IBC)/971(ND)2020
INTERLOCUTORY
1287 |0710102061152020/2 |POOA BAHRY Vs. AMALENDU 1APPLICATION Sec 25(j) TRUE COPY SIGN MISSING 24/11/2020

MUKHERJEE

(1.B.C)/2158(ND)202
0




SANJAY MALIK & ORS Vs.

COMPANY
APPLICATION(COMP

1288 [0710102087892019/1 |CELESTIAL ESTATE PRIVATE Sec 60(5) INDEX MISSING 24/11/2020
LIMITED ANIES
ACT)/623(ND)2019
FAMEUX EXPORTS PRIVATE COMPANY
1289 (0710102091242020/3 LIMITED Vs. REGISTRAR OF APPEAL(COMPANIES ([Sec 252 (3) ONLY PROOF OF SERVICE 24/11/2020
COMPANIES DELHI AND ACT)/356(ND)2020 UPLOAD
HARYANA
M S HYDRO ENGINEERS COMPANY
1290 [0710102093872020/2 |PRIVATE LIMITED Vs. APPEAL(COMPANIES ([Sec 252 (3) SEII:(!API;{OOF OF SERVICE 24/11/2020
REGISTRAR OF COMPANIES ACT)/375(ND)2020
INTERLOCUTORY
1291 {0710102102082020/1 ﬁ?gECSE:;?FPiglA-EVSVAPI\_/T APPLICATION Sec 47 (1) IIT/IAISISEI-:IC-EH TRUE COPY SIGN 24/11/2020
e (1.B.C)/4800(PB)2020
DMG FINANCE & INVESTMENT [COMPANY PETITION Sec. 241(1),Sec
1292 |10710102103642020/1 |[PRIVATE LIMITED Vs. ACTIA |(COMPANIES 242'(4) e INDEX MISSING 24/11/2020
INDIA PRIVATE LIMITED ACT)/159(PB)2020
DMG FINANCE & INVESTMENT [COMPANY PETITION Sec. 241(1),Sec
1293 |0710102103642020/2 |[PRIVATE LIMITED Vs. ACTIA |(COMPANIES 242'(4) e INDEX MISSING 24/11/2020
INDIA PRIVATE LIMITED ACT)/159(PB)2020
UMITED Ve, REGISTRAR OF | COMPANY
1294 10710102105652020/1 ; APPEAL(COMPANIES ([Sec 252 (3) INDEX MISSING PROPER FILE 24/11/2020
COMPANIES NCT OF DELHI ACT)/465(ND)2020
AND HARYANA
DYNACON PROJECTS PVT. LTD.[COMPANY PETITION
1295 [0710102113592019/10 |Vs. TODAY HOMES AND 1B IBC Under Sec 9 TRUE COPY SIGN MISSING 24/11/2020

INFRASTRUCTURE PVT. LTD.

(IBC)/2130(ND)2019




DYNACON PROJECTS PVT. LTD.

COMPANY PETITION

1296 |0710102113592019/11 [Vs. TODAY HOMES AND IB IBC Under Sec 9 TRUE COPY SIGN MISSING 24/11/2020
INFRASTRUCTURE PVT. LTD. ([(IBC)/2130(ND)2019
DYNACON PROJECTS PVT. LTD.|COMPANY PETITION
1297 |0710102113592019/12 [Vs. TODAY HOMES AND IB IBC Under Sec 9 TRUE COPY SIGN MISSING 24/11/2020
INFRASTRUCTURE PVT. LTD. ((IBC)/2130(ND)2019
SANGVI MOVERS LIMITED Vs. [INTERLOCATORY
1298 |0710102123392019/3 |REGISTRAR OF COMPANIES APPLICATION Rule 11 of NCLT, 2016 PAGE-1 6 NOT CLEAR 24/11/2020
NCT OF DELHI AND HARYANA [(IBC)/1991(ND)2019
COMPANY PETITION
1299 |0710102134622019/7 |TAIPACK LTD Vs. IB IBC Under Sec 10 NEED TO IA FILE 24/11/2020
(IBC)/2574(ND)2019
SGM WEBTECH PRIVATE COMPANY
1300 |0710102159752019/3 |[LIMITED Vs. BOULEVARD APPLICATION(IBC)/2 |Sec 30 E-STAMP FEE 24/11/2020
PROJECTS PRIVATE LIMITED |778(PB)2019
SGM WEBTECH PVT. LTD. Vs. |COMPANY PETITION
1301 |0710120004492018/38 [BOULEVARD PROJECTS PVT. [IB IBC under Sec 7 SEII_-(;K AP;{ OOF OF SERVICE 24/11/2020
LTD. (IBC)/967(PB)2018
R J PACKWELLS PVT LTD Vs. |COMPANY PETITION
1302 |0710120009482018/17 [NIBULA PRINT AND PACK PVT (IB IBC Under Sec 9 NEED TO SAPERATE FILLING 24/11/2020
LTD (IBC)/1138(ND)2018
INTERLOCUTORY
1303 [0710102063682020/3 ASHWINI MEHRA Vs. APPLICATION Sec 12(2) NO index/True copy sign missed [25/11/2020

COMMITTEE OF CREDITORS

(1.B.C)/2609(PB)2020




MR VIKRAM BAKSHI Vs.

COMPANY

1304 [0710102091142020/2 |[MONTEREAUX RESORTS PVT. QEEIEISCATION(COMP Rule 11 of NCLT TRUE COPY SIGN MISING 25/11/2020
LTD. ACT)/553(ND)2020
SANJIB KUMAR DEY Vs. COMPANY PETITION

1305 [0710102068522020/4 [CONCEPT CAPITAL INFRA 1B IBC under Sec 7 Proof of Service 26/11/2020
PROJECTS PVT. LTD. (IBC)/911(PB)2020
SUDERSHAN GUPTA Vs. IA':-IF;E? cl_,o?'ﬁlé)LORY

1306 [0710102088472020/2 [GOKULESH PRASAD (LB.C)/4047(ND)202 Sec 60(5) Wrong Doc.( status report filed) 126/11/2020
BHARADWAJ & ANR 0 o
COSMIC INFRASOLUTION PVT.|{COMPANY PETITION

1307 |0710102089762020/3 ([LTD Vs. PRUDENTIAL HOTELS (IB IBC under Sec 7 True copy sign missed 26/11/2020
PRIVATE LIMITED (IBC)/969(ND)2020
ARCHANA DWIVEDI VS M/S Contempt Petition

1308 |710102028512020 EARTH GRACIA BUILDCON PVT (IBC) P Sec 60(5) Mohit Singh wrong section (rule 11) 03-04-2020
LTD
DINESH RAI HUF VS ROHTAS |Interlocutory

1309 [710102105462020 PROJECTS LIMITED Application (1.B.C) Sec 60(5) Parth 47,49,51 translate 11-05-2020
DEVENDRA SINGH VS M/S. Interlocutor Application under an file with main case number AND

1310 [710102109012020 CROWN REALTECH PRIVATE Application 2’1 B.C) o?hper rovisions- IBCy DEVENDRA YOU MENTION IN APPLICATION |19/11/2020
LIMITED PP e P ALLAHABAD
M/S UPAJ LEASING AND Main cese no. not mention/Small
FINANCE COMPANY PVT. LTD [Company Appeal . T ] )

1311 |710102111012020 VS M /S PARAMOUNT (IBC) IBC under Sec 7 Rohit font &amp;amp;amp; Blur Page- (26/11/2020

PROPBUILD PVT. LTD.

23 to 128,142 to 145,155




COMPANY

VEKAS KUMAR GARG VS Interlocutory Sec 43(1) r/w Sec 44 |PETITION IB .
1312 |710102104232020 SANDEEP GARG Application (L.B.C) (1) (IBC)/281(PB)201 RAKESH KUMAR section wrong 31/10/2020
9
REDHEX IT SOLUTIONS COMPANY
PRIVATE LIMITED VS Interlocutory Application under any [PETITION IB o
1313 1710102109892020 | pp )| TIME SOFTECH PRIVATE |Application (LB.C)  |other provisions- IBC |(IBC)/831(ND)202 [22™ee" pryer missing 23/11/2020
LIMITED 0
COMPANY
SUCHITA SHARMA VS INDIA Interlocutory PETITION IB Sign miss-1,3 to 8,10,12,13/Blur
1314 1710102111432020 |1\ INE LIMITED Application (1.B.C)  |>°¢ 800) (IBC)/1006(ND)20 | ["dresh Page-8,19 to 64,78 to 141 28/11/2020
19
COMPANY
Page not clear-56 to 58,68/Blur
MAHINDER KUMAR VS JITESH |Interlocutory PETITION IB . .
1315 |710102111542020 GUPTA Application (L.B.C) Sec 60(5) (IBC)/1591(PB)20 Shivangi Shukla Page-118 to 130,149/small font- |29/11/2020
18 238,239
M/S CHUNMUN STORES COMPANY
PRIVATE LIMITED VS M/S. Interlocutory PETITION IB . . . _
1316 |710102111142020 SHUBHKAMNA BUILDTECH Application (L.B.C) Sec 60(5) (IBC)/1059(ND)20 animesh Rastogi sign miss-2 to 5,10,11 27/11/2020
PVT. LTD. 18
SAFE MOVERSPACKERS
PRIVATE LIMITED VS Company . .
1317 |710102110912020 REGISTRAR OF COMPANIES sngclgatlon(Compame Rule 11 of NCLT Pankaj Kumar Jha |[10-18 not clear page 26/11/2020
NCT OF DELHI
INDO WORLD Restoration Main case no. not
1318 |710102111392020 INFRASTRUCTURE PRIVATE Application Sec 252 (3) RAJESH KUMAR JHA|mention/Wrong section 28/11/2020
LIMITED VS REGISTRAR OF (Companies Act) choose/Blur Page-179 to 195
COMPANIES P g
COMPANY
DEEPALI DESIGNS & EXBIHITS . .
1319 [710102111442020  |PVT LTD VS PICO EVENT Interlocutory Rule 154 (1) PETITION 1B ADITYAVERMA  |2/9n Miss-1,2,7t0 11 Proof of 150,44 5050

MARKETING (INDIA) PVT LTD

Application (1.B.C)

(IBC)/100(ND)201
9

service




ANIL ARYA VS PIONEER URBAN

Interlocutory

COMPANY

1320 (710102111182020 LAND AND INFRASTRUCTURE Application (L.B.C) Rule 11 of NCLT, 2016|PETITION IB Nithin Sign miss Page-2 27/11/2020
LIMITED PP i (IBC)/14(PB)2019
DATA WORLD INFORMATION counscel detail missed in
SYSTEMS PRIVATE LIMITED VS [Company Petition . ) .
1321 |710102076962020 THE REGISTRAR OF (Companies Act) Sec. 131(1) SHASHI index,pg-1,6,8 and 11 double  (08-07-2020
COMPANIES page numbering
Pg-113 missed,pg-
iy Sec. 213,5ec. 114,115,147,160,278,288-294
1322 |710102102072020  [AMIT GOEL VS CYK Company Petition 1541(1),Sec. K GAURAV & CO.  |not clear,pg-286 cut,service to all | 28/10/2020
PRINTECH LIMITED (Companies Act) 242(4),Sec. 244(1) respondent,court fee and welfare
missed in vakalatnama,true copy
No main case no. on petition, No
AOV EXPORTS PRIVATE CP(AA) Merger and chairperson report file within 7
; Sec. 230-232 - Second days/ original NCLT certified
1323 (710102108592020 LIMITED VS AQV HOLDINGS Amalgamation(Comp . PRADEEP K MITTAL [day! 9 18/11/2020
PRIVATE LIMITED anies Act) Motion order copy missed, no account
treatment certificate, No MoA
Vol 1st, 2nd , 3rd divide after 200
LAWMAX MERCHANT SERVICES|CA(A) Merger and o\ o oy oc pages and make separate index
1324 (710102109202020 PRIVATE LIMITED VS THE Amalgamation(Comp |2 -~ o MUKESH SUKHIJA |of each volume, Pages not clear |30/11/2020
REGISTRAR OF COMPANIES |anies Act) 138 to
140,143,168,195,231,284,285,33
SACHIN GULATI & ORS VS HSL [Company Petition
1325 |710102109852020 SOFTWARE PVT LTD. (Companies Act) Rule 11 of NCLT MANISH GUPTA Wrong case type select 23/11/2020
Wrong section select, pages not
BRACEIT INTERNATIONAL LLP |Company Petition Application under any clear 50 to 52, 58,60 to 63, 67 to
1326 1710102109732020 VS REGISTRAR OF COMPANIES [(Companies Act) other provisions DHRITIMAN 69, 71 to 72, MoA and AoA 23/11/2020
missed
No index, memo of parties
ECOWING FENSTER PRIVATE  |Company missed, petition missed, STK 7
1327 710102109542020  |LIMITED VS REGISTRAR OF  [Appeal(Companies  |Sec 252 (3) Manish missed, Roc and Income Tax  131/11/2020

COMPANIES

Act)

advance service missed, NCLT
heading missed on cover page ,

DA ' pu PR WA | 1+,




0710102/08250/20

PARVESH KUMAR Vs.

Interlocutory

C.P.

23-25,37 cut page nad

1328 | g NILESH SHARMA Application(1BC) |52€ 69(5) (1IB)/1771(ND)2|VIPUL SHARMA [68,69,51,70-79 not clear
018 page
10 B UTED e Ay oy
1329 10710102076232020/4 APPLICATION Sec 60(5) pg-291 not clear 15-09-2020
PROFESSIONAL OF UNNATI [ /2 o1 oo
FORTUNE HOLDINGS LIMITED |\
M/S INDIAN DELCO PVT. LTD. |COMPANY PETITION
1330 [0710102162662019/5 |Vs. SN JEE BUILD WELL PVT. |IB IBC under Sec 7 NEED TO IA FILE 02-10-2020
LTD. (1BC)/3434(ND)2019
BLUE STAR BUILDPROP iﬁaﬁeﬂffﬁig&g
1331 [0710102083842020/3 |PRIVATE LIMITED Vs. EARTH Sec. 230-232, Sec 234 NEED TO IA FILE 24-11-2020
WATER LIMITED MPANIES
ACT)/107(ND)2020
COMPANY
1332 [710102003642020 JRSEZ;S#:@;ES; LéngADN\I/;'S APPEAL(COMPANIES |Sec 252 (1) NEED TO IA FILE 25-11-2020
ACT)/175(ND)2020
COMPANY
FIREFLYE-VENTURES LTD. V.
1333 |0710102085052020/1 |HT.DIGITAL MEDIA HOLDINGS | P PLCATION(COMP o e 11 of NCLT NEED TO FILLING SEPARATE |, ,; 5020
o ANIES AFFIDAVIT
' ACT)/472()2020
COMPANY o
1334 |0710102150482019/4 |~AM BHAWAN Vs. UTTAM 1, o) 1eaTiON(IBC)/1 |/\PPlication under any TRUE COPY SIGN MISSING  [26-11-2020
STRIPS LIMITED other provisions- IBC
608(ND)2019
JONES LANG LASALLE
BUILDING OPERATIONS COMPANY PETITION
1335 [0710102156952019/4 |PRIVATE LIMITED Vs. CITY  |IB IBC Under Sec 9 ;f;;\m;””mv" 26-11-2020

MART MAINTENANCE
SERVICES PRIVATE LIMITED

(IBC)/3213(ND)2019




INDIAN OVERSEAS BANK Vs.

COMPANY PETITION

1336 |0710120003842018/26 |M/S. RATHI TMT SARIA PVT.  |IB IBC under Sec 7 NEED TO EVERY PAGES SIGN |26-11-2020
LTD. (IBC)/938(PB)2018
INDIAN OVERSEAS BANK Vs. |COMPANY PETITION
1337 |0710120003842018/27 |M/S. RATHI TMT SARIA PVT.  |IB IBC under Sec 7 NEED TO EVERY PAGES SIGN |26-11-2020
LTD. (IBC)/938(PB)2018
M/S. FINEX CONSULTANCY
SERVICES THROUGH CS COMPANY PETITION
1338 |0710102026652020/1 |NIKITA SHUKLA SOLE 1B IBC Under Sec 9 E STAMP MISSING 27-11-2020
PROPRIETORSHIP Vs. (IBC)/710(ND)2020
M/S.MARUBHUMI DEALER
SRI GANESH PLATES AND COMPANY
1339 |0710102032132020/4 |GLASSES PVT LTD V. APPEAL(COMPANIES |Sec 252 (1) E STAMP MISSING 27-11-2020
REGISTRAR OF COMPANIES  |ACT)/370(ND)2020
CA(A) MERGER AND
OSWAL EXPORTS PVT LTD Vs. |AMALGAMATION(CO |Sub-section (1) of L
1340 |0710102078392020/1 | 2 evnonee o o [Goaree et 230 NEED TO CA FILE 27-11-2020
ACT)/80(ND)2020
AXIS BANK LTD. Vs. M/S ;’:I,E%STCI%LORY
1341 0710102080222020/3 | SHREE BALAJI PRINTOPACK |y 5"~ 0y, [Sec 60(5) TRUE COPY SIGN MISSING  [27-11-2020
PRIVATE LIMITED .
COMPANY PETITION |2
1342 |0710102087542020/3 | TANSRAJ GUPTA AND CO. PVT 1 (-5 pan s 241(1),Application INDEX MISSING 27-11-2020
LTD. Vs. DESHRAJ GUPTA under any other
ACT)/118(PB)2020 "
provisions
COMPANY PETITION |2
1343 [0710102087542020/4 #E')\'S\F/{SAJ SEJSPJ;\A’;NGDUE(T) " PVT | (comMPANIES ﬁjégr)éﬁpp:tc;;o” INDEX MISSING 27-11-2020
- VS ACT)/118(PB)2020 Y

provisions




COMPANY

1344 [0710102105862020/3 |ANEESHADUTT Vs. ASHU | APPLICATION(COMP 1o e 11 of NCLT NEED TO IA FILE 27-11-2020
DUTT ANIES
ACT)/705(PB)2020
CA(A) MERGER AND
1345 |0710102034302020/1 |IMA MARKETING LIMITED Vs, |AHALGAMATION(CO  jSub-section (1) of PG-21 TRANSLATE 28-11-2020
MPANIES section 230
ACT)/91(ND)2020
CA(A) MERGER AND
1346 |0710102034302020/2 |JMA MARKETING LIMITED Vs. | MALGAMATION(CO  |Sub-section (f) of 21 TYPE COPY 28-11-2020
MPANIES section 230
ACT)/91(ND)2020
MASQ BUSINESS SOLUTION  |COMPANY
1347 |0710102076282020/5 |PVT. LTD Vs. REGISTRAR OF |APPEAL(COMPANIES |Sec 252 (3) NEED TO FILE IN ONE PDF  [28-11-2020
COMPANIES ACT)/281(ND)2020
MASQ BUSINESS SOLUTION ~ |COMPANY
1348 0710102077062020/4 |PRIVATE LIMITED Vs. APPEAL(COMPANIES |Sec 252 (3) NEED TO FILE IN ONE PDF  [28-11-2020
REGISTRAR OF COMPANIES  |ACT)/280(ND)2020
SAM BUSINESS CONTINUITY ~ [COMPANY PETITION
1349 |0710102100462020/1 |SERVICES Vs. JSP PROJECTS |IB IBC Under Sec 9 INDEX MISSING 28-11-2020
PRIVATE LIMITED (IBC)/1023(ND)2020
SAM BUSINESS CONTINUITY  [COMPANY PETITION
1350 |0710102100462020/2 |SERVICES Vs. JSP PROJECTS |IB IBC Under Sec 9 INDEX MISSING 28-11-2020
PRIVATE LIMITED (IBC)/1023(ND)2020
INTEC CAPITAL LIMITED Vs.  |COMPANY PETITION
1351 |0710102107582020/1 |R. B. M. DEVELOPERS PRIVATE |IB IBC under Sec 7 NEED TO IA FILE 28-11-2020

LIMITED

(IBC)/1061(ND)2020




T.P.S BUILDCON LIMITED Vs. |COMPANY
1352 (0710102074682020/1 |REGISTRAR OF COMPANIES APPEAL(COMPANIES ([Sec 252 (3) NEED TO IA FILE 29-11-2020
NCT OF DELHI AND HARYANA |[ACT)/289(ND)2020
ANSAL PROPERTIES &
INTERLOCUTORY
INFRASRUCTURE LTD. Vs. 22 23 2537 52 NEED TO
1353 {0710102085972020/4 ASIAN AGRO INDUSTRIES ngLCI;,:';IZ%IEI)ZOZO Rule 11 of NCLT, 2016 TYPE COPY 29-11-2020
LIMITED o
MANJINDER SINGH SANDHU COMPANY PETITION
1354 (0710102024212018/2 |Vs. GOLDEN PEACOCK IB IBC under Sec 7 NEED TO IA FILE 30-11-2020
RESIDENCE PRIVATE LIMITED ((IBC)/1591(PB)2018
O RETELMIE oy peron
1355 [0710102061262019/12 | .. IB IBC under Sec 7 NEED TO IA FILE 30-11-2020
DISTRIBUTION PRIVATE (IBC)/712(ND)2019
LIMITED
UTSAV SECURITIES PRIVATE |COMPANY PETITION
1356 (0710102100092019/8 |LIMITED Vs. VOGUE IB IBC under Sec 7 NEED TO APPLICATION FILE [30-11-2020
CLOTHIERS PRIVATE LIMITED |(IBC)/1593(ND)2019
COMPANY
1357 {0710102103122020/1 SHIVRAJ GUPTA Vs. DESHRAJ | APPLICATION(COMP Rule 11 of NCLT TRUE COPY SIGN MISSED 30-11-2020
GUPTA ANIES
ACT)/660(PB)2020
AL
1358 {0710102000912020/5 APPEAL(COMPANIES [Sec 252 (1) INDEX MISSING 01-12-2020
LIMITED Vs. REGISTRAR OF ACT)/141(ND)2020
COMPANIES
CENTRAL BANK OF INDIA Vs. |COMPANY PETITION
1359 (0710102001372019/8 |ABHINAV STEELS AND POWER [IB IBC under Sec 7 INDEX MISSING 01-12-2020

LIMITED

(IBC)/275(ND)2019




SUMAN CHADHA Vs.

COMPANY PETITION

1360 [0710102007592019/13 |LIFESTYLE FITNESS PRIVATE |IB IBC Under Sec 9 AFFIDAVIT STAMP 01-12-2020
LIMITED (IBC)/310(ND)2019
AS TECHNOSOFT PRIVATE  |COMPANY PETITION
1361 0710102016252018/30 |LIMITED Vs. INDIANROOTS  |IB IBC Under Sec 9 25,5_':;3 SAPERATE E 01-12-2020
SHOPPING LIMITED (IBC)/1411(ND)2018
COMPANY PETITION
1362 0710102023802018/14 xiSTmBIITECNLCIENE\% 'EIT'\gITED I8 IBC under Sec 7 25,5_':;3 SAPERATE E 01-12-2020
: (IBC)/1600(ND)2018
COMPANY PETITION
1363 [0710102023802018/15 xiSTmBIITECN"CIENEj/? 'EIT'\SITED I8 IBC under Sec 7 gfi':l;rg SAPERATE E 01-12-2020
: (IBC)/1600(ND)2018
CFM ASSETS COMPANY PETITION
1364 0710102024112020/1 |RECONSTRUCTION PVT LTD. |IB Section 95(1) NEED TO IA FILE 01-12-2020
Vs. YOGESH KUMAR SHARMA |(IBC)/606(ND)2020
INTERVENTION
1365 [0710102026352020/1 QJOAJT';LS”VF',’;%JGE%TSAL% PETITION Sec 60(5) NEED TO IA FILE 01-12-2020
(IBC)/4(ND)2020
FOUR STAR REALTY PRIVATE i&%&AT/lEART?ERN?c%D Sec. 230-232 - Second
1366 [0710102027062020/2 |LIMITED Vs. MR. SHANKAR : INDEX MISSING 01-12-2020
LAL MPANIES Motion
ACT)/45(ND)2020
M/S A.V. COMPUTERS PRIVATE m%BGp:EF{Ai%CR)IQI\é% Sub-section (I) of
1367 [0710102030072020/3 |LIMITED Vs. M/S MERCURY . NEED TO IA FILE 01-12-2020
MPANIES section 230

FABRICS PRIVATE LIMITED

ACT)/52(PB)2020




KARUNA SHARMA Vs. VOGUE

INTERLOCUTORY
APPLICATION

Application under any

1368 10710102073402020/4 CLOTHIERS PRIVATE LIMITED |(1.B.C)/2978(ND)202 |other provisions- IBC AFFIDAVIT MISSING 01-12-2020
0
STARFIRE MOVIES PRIVATE ESPB?_I;QE':ION (COMP
1369 |0710102101452020/1 |[LIMITED Vs. ROSEWOOD Rule 11 of NCLT index is missing 01-12-2020
TREXIM PVT LTD ANIES
ACT)/646(PB)2020
SANJAY MENDIRATTA Vs. COMPANY PETITION Sec. 241(1),Sec
1370 [0710102105962019/11 [FRIENDS AUTO INDIA (COMPANIES 244'(1) e pagination is missing 01-12-2020
LIMITED' ACT)/110(PB)2019
1371 10710102063262020/1 STRUCTURAL ENGINEERS PVT 1B IBC Under Sec 9 Index is missing 02-12-2020
" [(IBC)/903(ND)2020
LTD.
NCLT Heading missed on cover
0710102/11041/202 |NITYA FACILITIES SERVICES | COmPany SHUBHICA page, councl detall missed n
1372 Appeal(Companies  [Sec 252 (1) index, Page not Clear 81,103,104 |35.11-2020
0 PRIVATE LIMITED Vs Act) AGRAWAL , NCLT form 12 missed, after
page 128 two pages upload
No brief synopsis, no list of date
0710102/11155/202 [(ADITY THAKRAN Vs CHD Company Petition . & events, No welfare and no i1
1373 0 DEVELOPERS (Companies Act) Sec. 73(4) Aneesh Mittal court fees in vakaltnama, 29-11-2020
affidavit no notarize
Council Detail missed in
Index,pg-103 not mention in
DATA WORLD INFORMATION . Ramesh Chandra . o -
1374 1710102072132020 SYSTEMS PRIVATE LIMITED Company Petition Sec. 131(1) Mishra mdex,_pglOZ |_s different in ﬂle_:
and different in proof of service
column
Council detail missed in index,In
1375 |710102068642020 DATA WORLD INFORMATION Company Petition Sec. 131(1) Ramesh Chandra proof of service column pg-J and

SYSTEMS PRIVATE LIMITED

Mishra

K not mention in index




0710102/11205/202

VA REALCON PRIVATE LIMITED

Company Petition IB

1376 0 Vs AVAIL HOLDING LIMITED  |(IBC) IBC Under Sec 9 mr. kamal ahuja BR, page numbering missed, etc |27/11/2025
RESOLUTION PROFESSIONAL
INDIRAPURAM HABITAT INTERLOCUTORY
1377 |0710102082132020/2 |CENTRE PVT LTD V. APPLICATION Sec 60(5) pg no. 20-77 are blur 01-12-2020
DIAMOND TRAEXIM PRIVATE  |(1.B.C)/3463(PB)2020
LIMITED
GIRISH KUMAR SAHNI Vs. R.S.|COMPANY PETITION
1378 [0710102097362019/11 [AJIT SINGH & CO. IB IBC under Sec 7 pPg no 22-25 are not clear 01-12-2020
(AUTOMOTIVES) PVT. LTD.  |(IBC)/1499(PB)2019
CP(AA) MERGER AND
MILAP NEWS CORPORATION ~ |AMALGAMATION(CO |Sec. 230-232 - Second )
1379 (0710102002272019/19 PRIVATE LIMITED V. MPANIES Motion E stamp is of back date 02-12-2020
ACT)/27(PB)2019
PRIYANKA UPPAL Vs. COMPANY PETITION ¢ 5113 o
1380 |0710102061222020/5 |SUBSTRATAL SOLUTIONS PVT |(COMPANIES 242 5o 20 Index missing 02-12-2020
LTD ACT)/74(ND)2020 roeC:
PRIYANKA UPPAL Vs. COMPANY PETITION ¢ 5113 o
1381 |0710102061222020/6 |SUBSTRATAL SOLUTIONS PVT |(COMPANIES 242 5o 20 Sign missing 02-12-2020
LTD ACT)/74(ND)2020 roeC:
M/S COLUMBIA PETRO CHEM C.P.
13 |0710102/11236/202 \p 1| 71y s /s pETROLUBE |IMEeTiocutory 60(5) (1B)/343(ND)20|MANJULA BANSAL ~ [PAGE 98 IN HINDI 12-02-2020
0 Application(IBC)
INDIA LTD. 17
. . Company
1383 2710102/ 11210/202 Eg‘:ngz‘;;”d'on Vs Hemant 1, lication(Companie [Rule 11 of NCLT CP/89/2020 Ishaan Mukherjee |Blur Page-78,79,81 02-Dec-20

s Act)




0710102/11189/202

sachin upadhaya Vs m/s pine &

Company Petition

Section 242 mentioned in petition
and fees missed, Wrong

1384 0 peak developers limited (Companies Act) Sec. 241(1) NALINI Company AoA attached, Page cut|01-12-2020
109,110, Pages wrong arrange
167, 176
KESHAV MADHAV HOMES Company
0710102/11178/202 |PRIVATE LIMITED Vs Registrar . HIMANSHU Pages not clear 45,54,59,192 L
1385 19 of Companies NCT of Delhi & ﬁ‘c’tp)ea'(compa”'es Sec 252 (1) HARBOLA Page cut 107 01-12-2020
Haryana
SAM BUSINESS CONTINUITY ~ |COMPANY PETITION
1386 |0710102100462020/5 |SERVICES Vs. JSP PROJECTS |IB IBC Under Sec 9 NEED TO UPLOAD IN ONE PDF  |28/11/2020
PRIVATE LIMITED (IBC)/1023(ND)2020
COMPANY PETITION
1387 |0710102097842019/3 JSEGTIIE\‘EQ'\\'E%J&?ISAL\I/;ITED I8 IBC under Sec 7 Eﬁg:ésg-mo,mrws NOT 12-01-2020
(IBC)/1693(ND)2019
CP(AA) MERGER AND
MILAP NEWS CORPORATION ~ |AMALGAMATION(CO |Sec. 230-232 - Second
1388 |0710102002272019/20 | o v o =T MPANIES e NO INDEX 12-02-2020
ACT)/27(PB)2019
METENERE LIMITED Vs. COMPANY PETITION
1389 |0710102022482018/7 |NOVELTY TREASURE METALS |IB IBC Under Sec 9 NO INDEX 12-02-2020
PRIVATE LIMITED (IBC)/1520(ND)2018
COMPANY PETITION
1390 |0710102023802018/16 xi,STmBIITECNLcIENE\% tIT'\gITED IB IBC under Sec 7 TRUE COPY SIGN MISSING 12-02-2020
: (IBC)/1600(ND)2018
1391 |0710102063262020/1 ' IB IBC Under Sec 9 NO INDEX 12-02-2020

STRUCTURAL ENGINEERS PVT.
LTD.

(IBC)/903(ND)2020




ADITYA GUPTA Vs. GAURAV

INTERLOCUTORY
APPLICATION

1392 |0710102072202020/2. | pr (18.0)/3046(ND)202 |5 8(5) NEED TO SAPERATE FILLING  |12-02-2020
0
COMPANY
BLACKIE & SONS CALCUTTA & -
1393 [0710102073822020/2 |ORS Vs. BLACKIE & SON APPLICATION(COMP | Application under any FONT SIZE 12-02-2020
(CALCUTTA) PVT LTD ANIES other provisions
ACT)/402(ND)2020
JACK ROHAN MARKETING COMPANY
1394 |0710102077602020/3 |PRIVATE LIMITED Vs. APPEAL(COMPANIES [Sec 252 (1) NO INDEX 12-02-2020
REGISTRAR OF COMPANIES ~ |ACT)/343(ND)2020
SHIV KUMAR Vs. REGISTRAR [COMPANY Rule 11 of NCLT Sec
1395 |0710102088742020/2 |OF COMPANIES NCT OF DELHI [APPEAL(COMPANIES | " - ' INCOME TAX SERVICE 12-02-2020
& HARYANA ACT)/404(ND)2020
HARMILAP MEDIA PVT. LTD.  |COMPANY PETITION
1396 |0710102011422020/4 |Vs. RAMA KRISHNA 1B ----IBC Under Sec 9 NEED TO APPLICATION FILE  |10-09-2020
BUILDWELL PVT. LTD. (IBC)/381(ND)2020
RATNAPRAVA INDUSTRIES ~ |COMPANY
1397 |0710102092852020/2 |PRIVATE LIMITED Vs. APPEAL(COMPANIES [Sec 252 (1) pagination is missing 02-12-2020
REGISTRAR OF COMPANIES  |ACT)/417(ND)2020
EQINV?AA"I'L;ILICIVIOI'T'EBL\-/FSA " COMPANY Pagination and true copy on
1398 |0710102095022020/2 : APPEAL(COMPANIES |Sec 252 (3) 9 ' and true copy 02-12-2020
REGISTRAR OF COMPANIES ACT)/402(ND)2020 annexure is missing
NCT OF DELHI & HARYANA
CELLPAP INDIA PVT LTD Vs.
1399 |0710102097382020/5 |THE GRS ISPAT COMPANY pyT |COMPANY APPEAL =\ - 45 wrong e-filing 02-12-2020

LTD

(IBC)/7(ND)2020




PRIME I T WORKS PRIVATE  |COMPANY
1400 |0710102101002020/1 |LIMITED Vs. REGISTRAR OF |APPEAL(COMPANIES |Sec 252 (1) pagination is missing 02-12-2020
COMPANIES ACT)/421(ND)2020
COMPANY PETITION
1401 |0710102101302020/1 iECL\E”f 'IAD'I\I-IKAI\(/? F INDIA Vs. IB Section 95(1) Docs not opening 02-12-2020
(IBC)/1038(ND)2020
NARMADA CEREALS PVT. LTD. |COMPANY PETITION
1402 [0710102174012019/6 |Vs. ORIENTAL BANK OF 1B IBC Under Sec 10 wrong e-filing 02-12-2020
COMMERCE (IBC)/138(ND)2020
INTERLOCUTORY
POOJA BAHRY Vs. AMALENDU |APPLICATION . N
1403 |0710102061152020/3 |1 iio e e (1.5.0)/2158(ND)202 |5 250) wrong e-filing 03-12-2020
0
AXIS BANK LTD. Vs. PRIUS  |COMPANY PETITION san index and pagination is
1404 [0710102091032019/15 | COMMERCIAL PROJECTS 1B IBC under Sec 7 m‘-?ssi'n Pag 03-12-2020
PRIVATE LIMITED (IBC)/1404(ND)2019 9
1405 [0710000111292020  |Mankind Pharma Limited 1 Caveat-Application 27/11/2020 Court fee & welfare missed on
2 Caveat-Order vakalatnama
1406 |0710000111282020  |Magnet Labs Private Limited |+ C2Veat-Application 27/11/2020 Court fee & welfare missed on
2 Caveat-Order vakalathama
1407 |0710000111272020  |Lifestar Pharma Private Limited ; Caveat-Application 27/11/2020 Court fee & welfare missed on

Caveat-Order

vakalatnama
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Caveat-Application

Court fee & welfare missed on

1408 [0710000111262020 Mankind Pharma Limited 5> Caveat-Order 27/11/2020 vakalatnama
1409 |0710000111252020  |Magnet Labs Private Limited |+ C2Veat-Application 27/11/2020 Court fee & welfare missed on
2 Caveat-Order vakalatnama
1410 |0710000111232020  |Lifestar Pharma Private Limited |1 C2veat-Application 27/11/2020 Court fee & welfare missed on
2 Caveat-Order vakalatnama
. L 1 Caveat-Order .
1411 [0710000111032020 Western Hotels Private Limited o 25/11/2020 NCLT Form 3C missed
2 Caveat-Application
(SSOCHTEDSULOTEC | company
1412 |0710102085402020/5 . APPEAL(COMPANIES [Sec 252 (1) pdf need to merge into one pdf [22/11/2020
REGISTRAR OF COMPANIES ACT)/328(ND)2020
NCT OF DELHI & HARYANA
SHUANISOCHTES | company
1413 |[0710102084392020/1 : APPEAL(COMPANIES |Sec 252 (3) OBJECTIONS 12-03-2020
REGISTRAR OF COMPANIES ACT)/359(ND)2020
NCT OF DELHI & HARYANA
DMI FINANCE PRIVATE COMPANY PETITION sian is missing on eve aqe of
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1415 [0710102150482019/5 ' APPLICATION(IBC)/1 | PP y g€ no. ' PIN0- 145 03-2020
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608(ND)2019

other provisions- IBC
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SUNLAND ALLOYS Vs. KIRAN

COMPANY PETITION

1416 [0710102019112020/4 1B IBC Under Sec 9 TRUE COPY SIGN MISSING 12-04-2020
UDYOG PVTLTD (IBC)/528(ND)2020
COMPANY
1417 [0710102062532020/2 \F;/_:TANJA"I BUILCON PVTLTD |\ opEAl (COMPANIES |Sec 252 (3) INCOME TAX SERVICE MISSING |12-04-2020
: ACT)/248(ND)2020
JAZZ ELECTRONICS PRIVATE  |COMPANY
1418 |0710102075982020/1 |LIMITED Vs. REGISTRAR OF |APPEAL(COMPANIES |Sec 252 (3) INCOME TAX SERVICE MISSING |12-04-2020
COMPANIES ACT)/307(ND)2020
AGNI DEVICES PRIVATE iﬁfﬁéﬁﬁﬁ&@'ﬁ%
1419 |0710102076072020/4 |LIMITED Vs. HIL (INDIA) MPANIES Sec. 230-232, Sec 234 PROOF OF SERVICE MISSING ~ |12-04-2020
LIMITED ACT)/8(ND)2020
GAC SHIPPING (INDIA) PVT. IAI\Ii-II:—’E?(IZf'I(':Iglr\IORY Application under an
1420 [0710102077272020/5 |LTD. Vs. CLASSIC BOTTLE PP 'L Y TRUE COPY MISED 12-04-2020
(I.B.C)/3316(ND)202 |other provisions- IBC
CAPS PVT. LTD. 0
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COMPANY PETITION L
1421 |0710102083932019/16 | MOVERS (INDIA) PVT Vs. 1 IBC Under Sec 9 Wrong Document (application 1,5 4 5550
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PVT LTD
CELLPAP INDIA PVT LTD Vs.
1422 0710102097382020/6 |THE GRS ISPAT COMPANY pvT |COMPANY APPEAL 1o 45 NO INDEX 12-04-2020
D (IBC)/7(ND)2020
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PRIVATE LIMITED

480(ND)2019
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MOHAN LAL JAIN Vs. SBS

COMPANY

Sec 33(1) (b) (i) to

1424 10710102143092019/2 [TRANSPOLE LOGISTICS APPLICATION(IBC)/1 (il r/w Sec 33(3) NEED TO IA FILE 12-04-2020
PRIVATE LIMITED 480(ND)2019
COMPANY PETITION
1425 (710102112002020 -Il-l\I/SE\)/(VE,I\'/III_MG}EKEJSING & (COMPANIES Rule 11 of NCLT Ashutosh Gupta proof service missing 12-04-2020
) ) ACT)/382(ND)2018
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1426 |710102112792020 IB Sec 60(5) Prasouk 24,25,41,54,55,58,59,62,63 NOT |12-04-2020
FIRST CENTURY WIRE RODS (IBC)/737(PB)2018 CLEAR
LIMITED
RAKESH KUMAR GUPTA VS COMPANY PETITION
1427 1710102112702020 HAZOORILAL JEWELLERS 1B Sec 66(1) ABHISHEK igg,;ﬁly NOT UPLOD 12-04-2020
PRIVATE LIMITED (IBC)/2582(ND)2019
\IjéRdABRg EP'\:J-LELF;EEESRIESLIMITED Pages not clear 183 to 186,
1428 |710102093842020 DISTRIBUTORS PRIVATE Sec. 230-232, Sec 234 Ashutosh Gupta _;,12a95,t3e’3;1ézt5a7 ;?Szzg, Company 12-04-2020
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1429 [710102112422020 M L BUILDTECH PRIVATE IBC Under Sec 9 Gursat ! ! ! ! ! ! 12-04-2020
456-463, 468-499, 504, 506,
LIMITED
page not clear and page 140
missed etc
CENTRAL BANK OF INDIA Vs. |COMPANY PETITION
1430 |0710102001372019/9 |ABHINAV STEELS AND POWER |IB IBC under Sec 7 INDEX MISSING 04-12-2020

LIMITED

(IBC)/275(ND)2019




VIJENDER SHARMA Vs. AMIT

COMPANY

1431 [0710102007102020/5 APPLICATION(IBC)/8 |Sec 66(1) TRUE COPY SIGN MISSING 04-12-2020
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84(PB)2020
CP(AA) MERGER AND
HAPTIK INFOTECH PRIVATE ~ |AMALGAMATION(CO |Sec. 230-232 - Second
1432 0710102088852020/3 | 0o MPANIES e NEED TO IA FILE 04-12-2020
ACT)/67(PB)2020
M/S NUPUR FINVEST PVT LTD . .
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PG-5 not clear /pagination
INTERLOCUTORY >
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: (1.B.C)/4052(PB)2020 Py sig
some pages
MARIN AGRO PRIVATE COMPANY PG-8,16,17
1435 |0710102034132020/2 |LIMITED Vs. 1.REGISTRAR OF |APPEAL(COMPANIES |Sec 252 (1) translation/Supporting affidavit  [07-12-2020
COMPANY ACT)/410(ND)2020 missed
COMPANY PETITION
1436 |0710102134072019/5 ;\I\"“\/Ké:{TASCEXV;\SLmIﬁ;TA (COMPANIES Sec. 271-273 affidavit missing 07-12-2020
ACT)/150(ND)2019
MR. BHANU RAM SAHU Vs.  |COMPANY PETITION
1437 [0710102406532018/24 |HBN DAIRIES AND ALLIED 1B IBC under Sec 7 index missing 07-12-2020

LIMITED
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M/S R. R. TRADERS Vs. M/S

COMPANY PETITION

1438 |0710102035322020/2 1B IBC Under Sec 9 service missing 07-12-2020
BULLAND BUILDTECH PVT LTD. (IBC)/838(ND)2020
ARMOUR SOLUTIONS PRIVATE [COMPANY
1439 [0710102096942020/1 ([LIMITED Vs. REGISTRAR OF |[APPEAL(COMPANIES |Sec 252 (3) affidavit missing 07-12-2020
COMPANIES ACT)/434(ND)2020
BANK OF INDIA VS M/S Company Petition IB ?:gf1§7sﬁ?r2pas:‘1$n:xlisrzg’ Pese
1440 |710102031072020 E'\|/'\|/)ADESHI ALUMINIUM CO. (P) (IBO) IBC under Sec 7 Kumar Jwala page:195-1196, 248-249 Hindi 11-03-2020
translation
pg-
INDIAN DUROBUILD PVT. LTD. | o ey 3,47,51,55 56 s o roe
1441 |710102069572020 VS M-CITY INFRASTRUCTURE P y- Sec. 131(1) ASHISH A 10-07-2020
(Companies Act) missed,volume 2 index
PRIVATE LIMITED . .
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additional affidavit,brief synopsis
Original NCLT certified order copy
missed, Wrong case type select,
GSJ ENVO LIMITED VS CA(A) Merg.er and Sec. 230-232 - Second . No sign in every page of petition,
1442 |710102102212020 GOODWILL APARTMENTS Amalgamation(Comp Motion Jitesh Pages not clear 111,113,120, 26-10-2020
PRIVATE LIMITED anies ACt) Pages cut 506,510,519, annex
chairperson e filing receipt for
date chowing
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K M GOYAL VS CHD Company Petition . . 11l
1443 |710102105122020 DEVELOPERS LIMITED (Companies Act) Sec. 73(4) KM GOYAL o_ther mode in opposite party and |04-11-2020
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1444 |710102105132020  |oRL) MOHAN AGARWALVS | Company Petition 1o -3 4 Brij Mohan Agarwal |kindly make one pdf 04-11-2020

CHD DEVELOPERS LTD

(Companies Act)




SKILLSTECH SERVICES
PRIVATE LIMITED VS

Company Petition IB

1445 |710102113012020 MANPOWERGROUP SERVICES |(IBC) IBC Under Sec 9 Swaroop George claim amount less than 1 CR 04-12-2020
INDIA PRIVATE LIMITED
ESSBERT FASHION PRIVATE iy
1446 (710102112992020  |LIMITED AND ORS VS PYTEX (CIOB”gg’a“y Petition IB 115¢ under Sec 7 Abhishek Nahta ?ggefgé-gié‘sﬁéi4n6c§t1§|5éa:6e?’c 04-12-2020
JEWELLERS PRIVATE LIMITED ' '
SURINDER KAUR VS M/S COMPANY PETITION
1447 |710102112912020  |INTERNATIONAL RECREATION |IB Sec 60(5) Astha Blur Page-68 to 83 04-12-2020
AND AMUSEMENT LIMITED  |(IBC)/297(PB)2018
M/S BRYS INTERNATIONAL  |COMPANY PETITION
1448 [710102112982020  |PVT. LTD VS M/S BRYS 1B Sec 60(5) PANKHURI Blur Page-10,32 04-12-2020
INTERNATIONAL PVT. LTD  |(IBC)/892(PB)2018
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(IBC)/1064(PB)2018 823/Page not clear-127/small
font-
142 144 229 2230 264 A8 290 D
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BINGE CAFE CONCEPT PVT.

COMPANY PETITION

1452 |0710102064462020/2 |[LTD. Vs. NAYATI HELTHCARE (IB IBC Under Sec 9 Sign missing on reply 07-12-2020
& RESERCH NCR PVT. LTD (IBC)/833(ND)2020
CELESTIAL FINHOLD PRIVATE [CA(A) MERGER AND
LIMITED Vs. HOSPITECH AMALGAMATION(CO ([Sub-section (I) of 1st page is not clear and true| _ .
1453 10710102065672020/3 MANAGEMENT CONSULTANTS |MPANIES section 230 copy is missing 07-12-2020
PVT LIMITED ACT)/70(PB)2020
COMPANY PETITION
1454 |0710102087232020/2 ZMC-B AS\/HTA IE_S'?I;I Vs. M/S. BALL (COMPANIES Sec. 241(1) Index is missing 07-12-2020
’ ) ) ACT)/122(ND)2020
AIRWIL INTELLICITY SOCIAL |INTERLOCUTORY
WELFARE SOCIETY Vs. M/S |APPLICATION -
1455 [0710102093782020/1 INTELLICITY BUSINESS PARK |(LB.C)/4356(ND)202 Sec 60(5) wrong e-filing 07-12-2020
PVT. LTD 0
?ﬁﬁ&sﬁiﬁiﬁgﬁg Vs INTERLOCUTORY pg missing after pg no. 180
1456 |0710102085972020/3 e APPLICATION Rule 11 of NCLT, 2016 and all hand written 08-12-2020
ASIAN AGRO INDUSTRIES
(1.B.C)/3726()2020 documents need to be typed
LIMITED
COMPANY PETITION
1457 {0710200412022017/13 f/I/ES ISI\CI)\I/\IEISFI? AELNI'-(I-DSR;TI!’DV.TVE'.I'D IB IBC under Sec 7 Index is missing 08-12-2020
' "1(IBC)/609(ND)2017
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241(1),Sec.
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any other provisions
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S. S. STEELS Vs. SHAHI

COMPANY PETITION

1459 (0710102028062020/1 1B IBC Under Sec 9 INDEX MISSING 07-12-2020
INFRASTRUCTURE PVT. LTD. (IBC)/714(PB)2020
CA(A) MERGER AND
MOONLIGHT EQUITY PRIVATE |[AMALGAMATION(CO [Sub-section (I) of . .
1460 [0710102026492020/7 LIMITED V. MPANIES section 230 INDEX not signed 05-12-2020
ACT)/45(PB)2020
CA(A) MERGER AND
MOONLIGHT EQUITY PRIVATE |AMALGAMATION(CO |[Sub-section (l) of . 1.
1461 [0710102026492020/8 LIMITED V. MPANIES section 230 INDEX not signed 05-12-2020
ACT)/45(PB)2020
AGRANTE DEVELOPERS PVT. Interlocutor Application under an
1462 710102095532020  |LTD. VS M/S EARTH Ao loation 2’1 B.Q) ofhper o, Ich ALOK 74-103 not clear page 10-07-2020
BUILDPROP PVT LTD PP B P
AGRANTE DEVELOPERS PVT. Interlocutor
1463 [710102096192020 LTD. VS M/S EARTH Application (yI B.C) Sec 60(5) ALOK 60-86 not clear page 10-08-2020
BUILDPROP PVT LTD PP B
SAJEVE BHUSHAN DEORA VS
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1464 |710102111502020 COMMISSIONER OF THE Application (1.B.C) Sec 60(5) Deora Blur Page-29 to 31,38,39 29/11/2020
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Application (I.B.C)
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UDAYRAJ PATWARDHAN
RESOLUTION PROFESSIONAL

Interlocutory

Application under any

sigh miss-3 to 60 /Page not clear-

1466 |710102113712020 IN THE MATTER OF ADEL -~ . UDAYRAJ] 12-07-2020
LANDMARKS LIMITED VS ADEL Application (I.B.C) other provisions- IBC 4/smallfont-5 to 56,
LANDMARKS LIMITED
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SHALU KHANNA VS M/S SBS N . |Rule16(d),NCLT . e
1467 |710102113372020 AGROTECH PVT LTD siﬂsatlon(Compame Rules, 2016 eMinds wrong case type 12-05-2020
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1468 |710102113802020 GABRANI Application (LB.C) Sec 66(1) APOORV AGARWAL 1 PDF 12-07-2020
BEACON TRUSTEESHIP Interlocutor Application under an
1469 |710102113842020  |LIMITED VS EMPEROS Ao loation 2’1 B.Q) ofhper o, Ich Abhay Singh Proof of service 12-08-2020
INFRASTRUCTURE PVT LTD  |"PP e P
HISAR REAL ESTATE PVT LTD. Intervention Petition document not upload only proof
1470 |710102100812020 VS AARCITY BUILDERS (IBO) Sec 60(5) Vikrant Pachnanda of service u Ioage q yP 21/10/2020
PRIVATE LIMITED P
CP(AA) Merger and i ) . .
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M SAI ESWARA SWAMY Vs.

COMPANY PETITION

1473 10710102079942020/3 (SITI VISION DIGITAL MEDIA [(COMPANIES gii( 12)1g,escec2. 42(4) INDEX MISSING 08-12-2020
PVT. LTD. ACT)/121(PB)2020 A
ARK STRUCTURAL COMPANY
1474 10710102084982019/10 [TECHNOLOGIES PRIVATE APPEAL(COMPANIES [Sec 252 (3) NO Supporting affidavit 08-12-2020
LIMITED Vs. ROC ACT)/486(ND)2019
COMPANY PETITION N .
MANAB DATTA & ORS. Vs. Index pagination not matching
1475 10710102092372020/3 IB IBC under Sec 7 . 08-12-2020
GRANDSTAR REALTY PVT. LTD. (IBC)/995(PB)2020 with DOC.
PANM TRADING PRIVATE COMPANY
1476 10710102102992020/1 ([LIMITED Vs. REGISTRAR OF [APPEAL(COMPANIES |Sec 252 (3) NO Supporting affidavit 08-12-2020
COMPANIES NCT OF DELHI ACT)/437(ND)2020
COMPANY PETITION
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(IBC)/3029(ND)2019
PG-
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ASHWINI MEHRA Vs.

INTERLOCUTORY

two files need to merge or need

1480 |0710102112812020/1 APPLICATION Sec 60(5) . 08.12.2020
COMMITTEE OF CREDITORS (LB.C)/5366(PB)2020 to file separately
ARUN KUMAR GOEL Vs. HI COMPANY PETITION sign is missing on reply, asign
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PRIVATE LIMITED (IBC)/2158(ND)2019 annexures
PACTATICIOTANS | coppy
1482 10710102033942020/2 . APPEAL(COMPANIES ([Sec 252 (3) PG-15 to 55 Hindi translation 08.12.2020
REGISTRAR OF COMPANIES ACT)/241(ND)2020
NCT OF DELHI & HARYANA
COMPANY PETITION .
1483 [0710102061022020/2 EI“S?T';DBA\T: %';tNR'i\IC\ J(:I'f\l) I8 Section 95(1) 2.‘:?: dB'a”k/ true copy sign 08.12.2020
' (IBC)/991(ND)2020
HONEST MACHINERY PVT LTD |COMPANY PETITION
1484 10710102087092020/8 [Vs. VSM VENTURE CONTROL |IB IBC Under Sec 9 Index is missing 08.12.2020
SYSTEMS PRIVATE LIMITED (IBC)/939(ND)2020
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SERVICES PVT. LTD. VS U.B.S. |Company Petition IB document not upload only proof na.
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PRIVATE LIMITED
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GEETAK D. BHALLA VS

Company Petition

1487 (710102106412020 WESTERN HOTELS PVT. LTD. |(Companies Act) Sec. 59 MANISH GUPTA True copy missed in all annexure {07-11-2020
FOURSIDES DEVELOPERS Company Nac"eT 2:ai?3vgfse:r;?1 Cg"er
1488 [710102108552020  |COMPANY PRIVATE LIMITED  |Appeal(Companies  |Sec 252 (1) Mohammad Fl’ 4§5’ i 91’ 148 QCOunci? et | 1811-2020
VS REGISTRAR OF COMPANIES |Act) 12,780, 11238y
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missed, brief of synopsis missed ,
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page 49-51, 54-83, 114-118,
120-122, 378, 686, not clear
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1491 |710102114022020 | MUKESH SONIVS JAGDISH P | Company Petition I8 ¢ 1 0401y VIDEH VAISH index not fill, proof of service ~ |08-12-2020
SHARMA (1BC) \
missed
COMPANY PETITION
1492 |710102106852020 ﬁkg“c%ﬁHﬁJ_gAL\_?%DREAM IB Rule 11 of NCLT, 2016 Anshul Gupta marge into one pdf only vol-1 09-11-2020
S (IBC)/1771(ND)2018
CROWN ART PRINTERS VS~ |COMPANY PETITION o
1493 |710102110212020  |FRANCIS REMEDIES (INDIA)  |IB Application under any MUKESH PGAES: 26,87,92,115,116 NOT |5, 11 5020

PRIVATE LIMITED

(IBC)/2375(ND)2019

other provisions- IBC

CLEAR




PRASHANT BUILDCON PRIVATE

COMPANY
1494 (710102114092020 LIMITED VS REGISTRAR OF APPEAL(COMPANIES ([Sec 252 (1) SACHIN wrong section choose 08-12-2020
COMPANIES NCT OF DELHI & ACT)/446(ND)2020
HARYANA
COMPANY PETITION Small font-47,57 to 59,278 to
1495 |710102114222020 éﬂ';'% KAMBOJ VS JITESH g Sec 60(5) Shivangi Shukla  |280/Blur Page-76 to 97,09 to  |09-12-2020
(1BC)/1591(PB)2018 136,141,154,244 to 245,262 /etc
C.P.
0710102/11464/202 | PRIYANKA SAHAY & ORS. Vs. |Interlocutory . ) e
1496 |0 ANIL MATTA Application(IBC) 60(5) (1183)/995(ND)20 Aditya Saurabh PAGE 40,41,43-46 NOT CLEAR  |10-12-2020
Sachin Garg Vs M/S S L C.P.
1497 |0710102/11448/202 |\ q mER PRODUCTS Interlocutory Sec 60(5) (1B)/840(PB)20 |Davesh Bhatia  |Sign miss-1,2,7,8 09-Dec-20
0 Application (1.B.C)
LIMITED 18
. . L C.P. . .
0710102/11450/202 |Pallavi Joshi Bakhru Vs Interlocutory Application under any Sign miss-1 to 13/Page not clear-{ .
1498 0 Universal Buildwel Pvt Itd Application (I.B.C) other provisions- IBC g.IsB)/456(ND)20 SRISHTI KAPOOR 34 to 55 09-Dec-20
Company
1499 |0710102/11466/202 |, 1\ UMAR GUPTA Vs Application(Companie |Sec. 73(4) CP/10(ND)2016 |LALIT GUPTA No Index/documents not prpoper |, . g
0 s Act) upload/Pagination not done
. . Intervention
1500 0710102/11355/202 |Rohit Kumar Garg Vs Surinder Petition(Companies  |Rule 11 of NCLT MAST RAM Wro_ng case type and wrong 07-12-2020
0 Kumar Singal section select

Act)




Kindly file in Chandigarh,Wrong
section select, Council sign

Company missed in index, Memo of parties
0710102/11359/202 |AVENIR MANAGEMNET . Sec 252 (3) - By . ’ 15
1201 1o SERVICES PRIVATE LIMITED V| PPeai(Companies G ermment Body ARTL SARU missed, Page wrong arrange 25, |07-12-2020
Act) pages not clear 28 to
50,57,88,105,116,117,120,126,1
ER1AN01A1 173 tn 178 121 tn
Wrong case type select, memo of
. parties, brief synopsis, list of
DPN MARITIME ACADEMY Intervention .
1502 2710102/ 11364/202 | o 1VATE LIMITED Vs Petition(Companies  |Sec 252 (1) SUNNY CHOPRA ‘::::Zf‘ Sﬁ’ri”(t;“;'f:;dd g'c?:: / ::A 07-12-2020
REGISTRAR OF COMPANIES  |Act) ' . s-ompany
master data missed, Council
detail missed in index
Memo of parties, List of dates
and event missed, Company
1503 |0710102/11022/202 \I\;lso :2] iIs’,\’lclzIrA oiFéI:nﬁw\TaEn%i?gaElﬁ Company Petition 5o 44 ANUP VDAY aste! Cota missed, Roc report 24-11-2020
0 g p (Companies Act) . KULKARNI missed, Pages not clear
and Haryana 132,147,150 to 193, 194 to 237
not clear, Welfare and court fees
miccod in vakaltnama
. . . CP(AA) Merger and . ) - -
1504 0710102/06207 /202 K.alyankan Suppliers Private Amalgamation(Comp Sec.. 230-232 - Second Neeraj Arora Orllglnal ceritified order copy 29-05-2020
0 Limited Vs . Motion missed
anies Act)
Pages not clear 134 to 136, 147
to 170,185,186,203,311 to 327,
1505 |0710102/06208/202 |RITESH SPINNING MILLS i/:f;}) :/lnwe;?li;?ggm Sub-section (1) of SAHEB SINGH 437,439, 460,462,464,466 to 59.05.2020
0 LIMITED Vs 1a'g P |section 230 CHADHA 479,707 Pages wrong arrange
anies Act) 311 to 327, MoA and AocA
repeated of Ritesh impex pvt Itd,
\/aliimo wiico indov micced Divido
0710102/07191/202 |PRINCIPAL INFOTECH LIMITED| CA(A) Merger and ?ggoigtr:zgnttr:a%?:;i ffiZtS'ZZate
1506 Vs PRINCIPAL INSYS PRIVATE |Amalgamation(Comp |Sec. 230-232, Sec 234 Prerna Arora ! ! 18-07-2020
0 . and Company master data
LIMITED anies Act) .
missed
DR. KRISHAN MOHAN Interlocutor
1507 | 0710102/11414/2020 [MENDIRATTA Vs. STATE y Sec 60(5) Sumit Virmani Translated Page-14,18,49

BANK OF INDIA

Application(IBC)




CROWN ART PRINTERS Vs.

COMPANY PETITION

application not acceptable in

1508 [0710102116512019/4 |FRANCIS REMEDIES (INDIA)  |IB IBC Under Sec 9 ot B 27-06-2020
PRIVATE LIMITED (1BC)/2375(ND)2019 g efiling
INTERLOCUTORY
LOKCHAND MEMBER COC Vs.  |APPLICATION .
1509 0710102066832020/1 |o i ior i n o B e (15.0)/2511(ND)202 |223)(®) document not in proper 10-07-2020
0
TATA CAPITAL FINANCIAL
COMPANY PETITION o .
1510 |0710102107652019/7 |SCRVICES LIMITED Vs. IB IBC under Sec 7 application not acceptable in |4, 44 579
BALDEO METALS PRIVATE | 101000 o010 document
LIMITED
INTERLOCUTORY
1511 [0710102090322020/9 \R/SDIUU,\ISI éT\IFEQEELOZVII\lHI){ AD' APPLICATION Sec 60(5) 15 16 translate 23-11-2020
: (1.B.C)/4052(PB)2020
BLUE STAR BUILDPROP iﬁ%@:ﬁfgg&ﬁ%
1512 [0710102083842020/4 |PRIVATE LIMITED Vs. EARTH Sec. 230-232, Sec 234 NO INDEX 28-11-2020
WATER LIMITED MPANIES
ACT)/107(ND)2020
MOHAN LAL JAIN Vs. SBS  |COMPANY . - .
1513 |0710102143092019/1 |TRANSPOLE LOGISTICS APPLICATION(IBC)/1 Zﬁ; r3/?\:ys)e(cb:);3(?350 :%%';?gm[‘iiﬁgﬁib'e N 104-12-2020
PRIVATE LIMITED 480(ND)2019
MBS o
1514 [0710102085972020/5 ' VS | APPLICATION Rule 11 of NCLT, 2016 419 420 559 TRANSLATE 08-12-2020

ASIAN AGRO INDUSTRIES
LIMITED

(1.B.C)/3726()2020




STATE BANK OF INDIA Vs.

COMPANY PETITION

1515 [0710102410382017/45 1B IBC under Sec 7 AFFIDAVIT STAMP 08-12-2020
SU KAM POWER SYSTEM LTD. (IBC)/540(PB)2017
fIXI\}I?TII;\g I\E/SRAA-E)El\? SYSTEMS COMPANY PETITION
1516 [0710102018582020/8 ’ IB IBC Under Sec 9 NEED TO FILE IN ONE PDF 09-12-2020
CONSULTING PRIVATE (IBC)/497(ND)2020
LIMITED
MR. MOHAN AGARWAL Vs. COMPANY PETITION
1517 [0710102022652018/13 [M/S. CROWN REALTECH IB IBC under Sec 7 NEED TO IA FILE 09-12-2020
PRIVATE LIMITED (IBC)/1565(PB)2018
COMPANY PETITION
1518 |0710102033212020/2 :EFCIEljé?FVXIAhTITKEHDA LEEL Vs. IB IBC Under Sec 9 true copy sign missing 09-12-2020
(IBC)/791(ND)2020
COMPANY PETITION
1519 |0710102033212020/3 ngRCIEFJ{gV\Z?I\III\II'IISEHDA LEEL Vs. IB IBC Under Sec 9 true copy sign missing 09-12-2020
(IBC)/791(ND)2020
T SOOI commy
1520 [0710102062342020/4 X APPEAL(COMPANIES |Sec 252 (3) NEED TO APPEAL FILE 09-12-2020
COMPANIES NEW DELHI & ACT)/252(ND)2020
HARYANA
1521 10710102066472020/1 REGISTRAR OF COMF; ANIES APPEAL(COMPANIES [Sec 252 (3) NEED TO PETITION FILE 09-12-2020
ACT)/268(ND)2020

NCT OF DELHI & HARYANA




BLUE STAR BUILDPROP

CA(A) MERGER AND

1522 |0710102083842020/1 |PRIVATE LIMITED Vs. EARTH th:hclségmnomco Sec. 230-232, Sec 234 DOCUMENT NOT COMPLETED ~ |09-12-2020

WATER LIMITED ACT)/107(ND)2020
COMPANY

FIREFLYE-VENTURES LTD. V.

1523 [0710102085052020/2 |HT.DIGITAL MEDIA HOLDINGS |~FF-ICATION(COMP 10 e 11 of NCLT MANY TIMES PDF UPLOAD NEED | g 15 500
o ANIES TO ONE TIME

' ACT)/472()2020

PARK NETWORK PVT. LTD Vs. |COMPANY PETITION

1524 |0710102104842019/11 |PP TELECELL MARKETING 1B IBC Under Sec 9 PAGE 9 10 CUT 09-12-2020
PRIVATE LIMITED (IBC)/1717(ND)2019
ORTEL COMMUNICATIONS L’:EE?CLETCI%LORY

1525 {0710102111092020/1 |LTD. Vs. SONY PICTURES (1B.C)/5249(ND)202 |RUle 11 of NCLT, 2016 NO INDEX 09-12-2020
NETWORKS INDIA P. LIMITED |
ORTEL COMMUNICATIONS Lﬁlﬁ?gfﬁgﬁm

1526 |0710102111092020/2 |LTD. Vs. SONY PICTURES (LB.C)/5249(ND)202 |RUle 11 0f NCLT, 2016 NO INDEX 09-12-2020
NETWORKS INDIA P. LIMITED |
ORTEL COMMUNICATIONS L’:Eﬁ%fﬁ%?m

1527 |0710102111122020/1 |LTD. Vs. SONY PICTURES (1B.0)/5252(ND)202 |Rule 11 of NCLT, 2016 NO INDEX 09-12-2020
NETWORKS INDIA P. LIMITED |
ARUN KUMAR GOELVs. HI ~ |COMPANY PETITION

1528 |0710102116822019/12 [TECH GRAIN PROCESSING 1B IBC Under Sec 9 TRUE COPY SIGN MISSING 09-12-2020

PRIVATE LIMITED

(IBC)/2158(ND)2019




RANISATI SURAJGARH

COMPANY PETITION |Sec. 213,Sec. .
1529 [0710102111182019/7 | NRASTRUCTURE LIMITED VS.| -y pan1EG 241(1),Sec. Pg no. 65-69is cut, 63-75 typed |44 45 505
EMINENT INFRADEVELOPERS | \ 1 /119(PB)2019  |242(4),Sec 241 (2) copy
PRIVATE LIMITED '
I\PllléIsvil:l'UEELIBI\I/IF;'IPEII;/ICSGI,\IIVIG/S COMPANY PETITION Pg no 10,12-14 is not clear, sign
1530 |0710102134752019/3 AN I IBC Under Sec 9 g no 29, S9N 110-12-2020
KARE PARTNERS GROUP INDIA (IBC)/2677(ND)2019 is missing on reply
PRIVATE LIMITED
MODEL LOGISTICS PVT. LTD. |COMPANY Aolication under an
1531 |0710102161552019/5 |Vs. ADVANCE HOME AND APPLICATION(IBC)/6 thper iy Ich 21 27 not clear page 10-12-2020
PERSONAL CARE LIMITED 21(ND)2019 P
MRS. PALLAVI GUPTA & MR.
1532 |0710102169292019/3 |PADAM THAKUR Vs. JAIPURIA f;g;’é%;ig&g’; IBC under Sec 7 8, 6 translate page 10-12-2020
BUILDCON PVT. LTD
ASSET RECONSTRUCTION ~ |COMPANY PETITION second volume double pace
1533 |0710102701602018/9 |COMPANY (INDIA) LIMITED Vs. |IB IBC under Sec 7 e pag 10-12-2020
WHITE METALS LIMITED (IBC)/160(PB)2018 9
SALEEM SOFL AND ANR. V5. [COMPANY PETITION |¢ 51 1) oo
1534 [0710200001942016/8 |SOFFIS INDIA COLLECTION  |(COMPANIES iy proof service missing 10-12-2020
PRIVATE LIMITED AND ORS.  |ACT)/131(ND)2016
M/S AUDE PRIYA DONATELLE ~|COMPANY PETITION |o_ 0 0 coc
1535 |0710200413922017/10 |WACZIARG EP ENGEL Vs.  |(COMPANIES ' ro€C. wrong efling 10-12-2020

NEEMRANA HOTEL PVT LTD

ACT)/401(ND)2017

241(1)




M/S AUDE PRIYA DONATELLE

COMPANY PETITION

Sec. 242(4),Sec.

1536 [0710200413922017/11 |WACZIARG EP ENGEL Vs, (COMPANIES 241(1) wrong efling 10-12-2020
NEEMRANA HOTEL PVT LTD ACT)/401(ND)2017
M/S AUDE PRIYA DONATELLE |COMPANY PETITION Sec. 242(4),Sec

1537 |0710200413922017/13 [WACZIARG EP ENGEL Vs. (COMPANIES 241'(1) T wrong efiling 10-12-2020
NEEMRANA HOTEL PVT LTD ACT)/401(ND)2017
M/S AUDE PRIYA DONATELLE |COMPANY PETITION Sec. 242(4),Sec

1538 [0710200413922017/14 |WACZIARG EP ENGEL Vs. (COMPANIES 241'(1) T wrong efiling 10-12-2020
NEEMRANA HOTEL PVT LTD ACT)/401(ND)2017
M/S AUDE PRIYA DONATELLE |COMPANY PETITION Sec. 242(4),Sec

1539 |0710200413922017/15 [WACZIARG EP ENGEL Vs. (COMPANIES 241'(1) e wrong efiling 10-12-2020
NEEMRANA HOTEL PVT LTD ACT)/401(ND)2017
M/S AUDE PRIYA DONATELLE |COMPANY PETITION Sec. 242(4),Sec

1540 [0710200413922017/17 |WACZIARG EP ENGEL Vs. (COMPANIES 241'(1) T wrong efiling 10-12-2020
NEEMRANA HOTEL PVT LTD ACT)/401(ND)2017
M/S AUDE PRIYA DONATELLE |COMPANY PETITION Sec. 242(4),Sec

1541 |0710200413922017/18 [WACZIARG EP ENGEL Vs. (COMPANIES 241'(1) T wrong efiling 10-12-2020
NEEMRANA HOTEL PVT LTD ACT)/401(ND)2017
M/S AUDE PRIYA DONATELLE |COMPANY PETITION Sec. 242(4),Sec

1542 |0710200413922017/19 |WACZIARG EP ENGEL Vs. (COMPANIES : T wrong efiling 10-12-2020

NEEMRANA HOTEL PVT LTD

ACT)/401(ND)2017

241(1)




M/S AUDE PRIYA DONATELLE

COMPANY PETITION

Sec. 242(4),Sec.

1543 |0710200413922017/2 |WACZIARG EP ENGEL Vs, (COMPANIES 241(1) wrong efiling 10-12-2020
NEEMRANA HOTEL PVT LTD ACT)/401(ND)2017
M/S AUDE PRIYA DONATELLE |COMPANY PETITION Sec. 242(4),Sec

1544 |0710200413922017/20 [WACZIARG EP ENGEL Vs. (COMPANIES 241'(1) T wrong efiling 10-12-2020
NEEMRANA HOTEL PVT LTD ACT)/401(ND)2017
M/S AUDE PRIYA DONATELLE |COMPANY PETITION Sec. 242(4),Sec

1545 |0710200413922017/21 |WACZIARG EP ENGEL Vs. (COMPANIES 241'(1) T wrong e filing 10-12-2020
NEEMRANA HOTEL PVT LTD ACT)/401(ND)2017
M/S AUDE PRIYA DONATELLE |COMPANY PETITION Sec. 242(4),Sec

1546 |0710200413922017/22 [WACZIARG EP ENGEL Vs. (COMPANIES 241'(1) e wrong efiling 10-12-2020
NEEMRANA HOTEL PVT LTD ACT)/401(ND)2017
M/S AUDE PRIYA DONATELLE |COMPANY PETITION Sec. 242(4),Sec

1547 10710200413922017/23 |WACZIARG EP ENGEL Vs, (COMPANIES 241'(1) T wrong efiling 10-12-2020
NEEMRANA HOTEL PVT LTD ACT)/401(ND)2017
M/S AUDE PRIYA DONATELLE |COMPANY PETITION Sec. 242(4),Sec

1548 |0710200413922017/24 [WACZIARG EP ENGEL Vs. (COMPANIES 241'(1) T wrong efiling 10-12-2020
NEEMRANA HOTEL PVT LTD ACT)/401(ND)2017
M/S AUDE PRIYA DONATELLE |COMPANY PETITION Sec. 242(4),Sec

1549 [0710200413922017/25 |WACZIARG EP ENGEL Vs. (COMPANIES : T wrong efiling 10-12-2020

NEEMRANA HOTEL PVT LTD

ACT)/401(ND)2017

241(1)




M/S AUDE PRIYA DONATELLE

COMPANY PETITION

Sec. 242(4),Sec.

1550 [0710200413922017/26 |WACZIARG EP ENGEL Vs. (COMPANIES 241(1) wrong efiling 10-12-2020
NEEMRANA HOTEL PVT LTD ACT)/401(ND)2017
M/S AUDE PRIYA DONATELLE |COMPANY PETITION Sec. 242(4),Sec

1551 |0710200413922017/27 [WACZIARG EP ENGEL Vs. (COMPANIES 241'(1) T wrong efiling 10-12-2020
NEEMRANA HOTEL PVT LTD ACT)/401(ND)2017
M/S AUDE PRIYA DONATELLE |COMPANY PETITION Sec. 242(4),Sec

1552 |0710200413922017/3 |WACZIARG EP ENGEL Vs. (COMPANIES 241'(1) T affidavit missing 10-12-2020
NEEMRANA HOTEL PVT LTD ACT)/401(ND)2017
M/S AUDE PRIYA DONATELLE |COMPANY PETITION Sec. 242(4),Sec

1553 |0710200413922017/4 [WACZIARG EP ENGEL Vs. (COMPANIES 241'(1) e wrong efiling 10-12-2020
NEEMRANA HOTEL PVT LTD ACT)/401(ND)2017
M/S AUDE PRIYA DONATELLE |COMPANY PETITION Sec. 242(4),Sec

1554 |0710200413922017/5 |WACZIARG EP ENGEL Vs. (COMPANIES 241'(1) T wrong efiling 10-12-2020
NEEMRANA HOTEL PVT LTD ACT)/401(ND)2017
M/S AUDE PRIYA DONATELLE |COMPANY PETITION Sec. 242(4),Sec

1555 |0710200413922017/7 |WACZIARG EP ENGEL Vs. (COMPANIES 241'(1) T wrong efiling 10-12-2020
NEEMRANA HOTEL PVT LTD ACT)/401(ND)2017
M/S AUDE PRIYA DONATELLE |COMPANY PETITION Sec. 242(4),Sec

1556 [0710200413922017/8 |WACZIARG EP ENGEL Vs. (COMPANIES : T wrong efiling 10-12-2020

NEEMRANA HOTEL PVT LTD

ACT)/401(ND)2017

241(1)




HONEST MACHINERY PVT LTD

COMPANY PETITION

1557 |0710102087092020/9 |Vs. VSM VENTURE CONTROL |IB IBC Under Sec 9 page number 15 after missing  |11-12-2020
SYSTEMS PRIVATE LIMITED  |(IBC)/939(ND)2020
KMQ ENGINEERING & TOOLS
PRITELITED s 0O |

1558 [0710102089012020/1 APPEAL(COMPANIES [Sec 252 (1) page number missing 11-12-2020
CORPORATE AFFAIRS ACT)/397(ND)2020
THROUGH REGISTRAR OF
COMPANIES
R.R. BUILDTOWN PVT. LTD.  |COMPANY PETITION |Sec. 241(1),Sec.

1559 |0710102095952020/4 |Vs. ADONIS BUILDTECH (COMPANIES 242(4),Sec. 243(1) sign Missing 11-12-2020
PRIVATE LIMITED ACT)/141(PB)2020  |(b),Sec. 244(1)
SOLUTIONS VT, LTD. vs, | COMPANY PETITION

1560 |0710200428752018/22 ' S IB IBC Under Sec 9 wrong efiling 11-12-2020
EASYTECH GLOBAL PRIVATE | 10 a0 Nb12018
LIMITED
SOLUTIONS VT, LT, v, |COMPANY PETITION

1561 |0710200428752018/23 oo IB IBC Under Sec 9 wrong efiling 11-12-2020
EASYTECH GLOBAL PRIVATE | 10 a0 \o1o013
LIMITED
M SAI ESWARA SWAMY Vs.  |COMPANY PETITION . .

1562 |0710102079942020/4 |SITI VISION DIGITAL MEDIA  |(COMPANIES 32(1:( 12)1géscec2. 204 A?gj;‘v'i:m SIGNED/ Supporting 15 48 5020
PVT. LTD. ACT)/121(PB)2020 roeC:
ALCHEMIST LIFE SCIENCES | 0.\ veece anD
LIMITED 8 ORS. Vs. RAJESH |1 oo

1563 0710102015232019/2 |BUILDCON & MPANIES Rule 11 of NCLT Sign missing on report 12-09-2020

INFRASTRUCTURE PVT. LTD. &
ORS

ACT)/49(PB)2019




ZOOM COOMUNICATIONS LTD.

COMPANY PETITION

1564 |0710102024812020/5 |Vs. GLOBAL EMERGING IB IBC under Sec 7 index is missing 12-09-2020
MARKETS INDIA LIMITED (1BC)/610(PB)2020
ZOOM COOMUNICATIONS LTD. [COMPANY PETITION e need to merce in one odf
1565 [0710102024812020/6 |Vs. GLOBAL EMERGING 1B IBC under Sec 7 e missgin P 12-09-2020
MARKETS INDIA LIMITED (IBC)/610(PB)2020 9
PIRAMAL ENTERPRISES COMPANY PETITION san on reolv and true cony and
1566 |0710102036082020/2 |LIMITED Vs. M/S LOGIX IB IBC under Sec 7 sign o anzzxureses e Fr:z'issm 12-09-2020
SOFT-TEL PRIVATE LIMITED ~ |(IBC)/899(ND)2020 9 9
COMPANY PETITION o
1567 |0710102067622020/5 Eég'éb g;'fsvf VLST'DTRIDENT I8 IBC under Sec 7 :2”‘1";;'&32)'(5 not allowed,type |15 49 5020
S (IBC)/873(ND)2020 Py
Pg no. 65-81, 148-162 tanslation
COMPANY PETITION pg no. 116,123-137,141,146,230
1568 0710102076142020/3 ?ﬁs::gonﬁgxlv\fT'EELinanﬁg (COMPANIES Sec. 169(4) are not clear, pg no 241 type  |12-09-2020
ACT)/116(ND)2020 copy, volume need to divde after
pg no. 200
INTERLOCUTORY
1569 |0710102108322020/2 X'KELKESSEIYA BHANDARVS. | \pPLICATION Sec 60(5) Index is missing 12-09-2020
(1.B.C)/5408()2020
INTERLOCUTORY Ny
1570 [0710102112812020/2 |ASHWINI MEHRA Vs, APPLICATION Sec 60(5) volume need to divide after pg |5 9 5459

COMMITTEE OF CREDITORS

(1.B.C)/5366(PB)2020

no. 200




NILESH SHARMA VS PRAMOD

COMPANY PETITION

Sec 43(1) r/w Sec 44

Section not match according pdf

1571 |710102104552020 1B MILAN . 11-02-2020
GOEL (IBC)/1771(ND)2018 (1) please correct chose section
ORTEL COMMUNICATIONS COMPANY PETITION
1572 |710102113172020 LTD. VS SONY PICTURES 1B Rule 11 of NCLT, 2016 Bharat wrong e filing 12-05-2020
NETWORKS INDIA P LIMITED [(IBC)/761(ND)2018
COMPANY PETITION Inder Paul Sinah
1573 |710102114852020 MOHAN LAL JAIN VS ROC IB Rule 11 of NCLT, 2016 Oberoi 9 Merge into PDF 12-10-2020
(IBC)/1373(ND)2019
UDAYRAJ PATWARDHAN
RESOLUTION PROFESSIONAL |COMPANY PETITION Application under an
1574 |710102114842020 IN THE MATTER OF ADEL 1B ofhper rovisions- IBCy UDAYRAJ] Small font-3 to 57 12-10-2020
LANDMARKS LIMITED VS ADEL |(IBC)/1083(PB)2018 P
LANDMARKS LIMITED
COMMERCIAL TAX COMPANY PETITION
1575 |710102114762020 DEPARTMENT VS MR. INDER [IB Sec 60(5) Ritesh Khare Vkalatnama court fees miss 12-10-2020
PAL SINGH (IBC)/1138(ND)2018
SH. NIRAJ JHA VS SH. RAJIV . Main case no. not mention/Sign 10
1576 |710102114732020 MALIK Sec 42 Monika Katyal miss-2 to 8/blur page-14 to 78 12-10-2020
COMPANY PETITION
1577 1710102114902020 MOHAN PRASAD RUNGTA VS 1B Sec 60(5) PARMOD Blur Page-15 12-11-2020

ATUL KUMAR KANSAL

(IBC)/1565(PB)2018




SRIKALAHASTHI PIPES

Rule 11 of

TRIVIKRAM

main case no not mention in

1578 |710102095442020 LIMITED VS G.K MOTEL NCLT,Rule16(d),NCLT| KHAITAN petition, File separate rule 11 10-06-2020
PRIVATE LIMITED Rules, 2016 application
WBT-INDIA PRIVATE LIMITED . ) .

1579 |710102106752020 VS ANNALAKSHMI TRADELINKS gzzoﬁgoMi‘;’én VIIAY E'”?i'za?ifncondo nation delay 141 492020
PRIVATE LIMITED PP '
OUTBOX VENTURES PRIVATE

1580 |710102110322020 LIMITED VS REGISTRAR OF Sec 252 (3) Brij Mohan Barwal [kindly upload volume vise pdf 25/11/2020
COMPANIES
INTERARCH BUILDING page:108, 110, 313, not clear

1581 |710102111872020 PRODUCTS PVT LTD VS SLMG [IBC Under Sec 9 Charu Sangwan page 277-278 missed 279-282 12-01-2020
BEVERAGES PVT LTD wrong arrange etc
ANAND MOHAN VS PATEL SAIKRISHNA o : :

1582 |710102112432020 ENGINEERING LIMITED IBC under Sec 7 ASSOCIATES jurisdiction not in delhi 12-03-2020
NAINA RAJKUMAR BANSAL VS claim less than 1 cr (contact

1583 |710102112392020 FASHION FLARE IBC Under Sec 9 Abhigya registry ) 12-02-2020
INTERNATIONAL PVT. LTD. gistry
ESSBERT FASHION PRIVATE

1584 |710102112992020 LIMITED AND ORS VS PYTEX |IBC under Sec 7 Abhishek Nahta page:37, 54, 62, 146-155, 166, 12-04-2020

JEWELLERS PRIVATE LIMITED

168, 208-218, 231 not clear etc




DEEPAK GUPTA VS ELIXIR

irp detail missed on petition and

1585 |710102113582020 BUILDCON PRIVATE LIMITED IBC under Sec 7 Milind Garg irp certificate missed, page 19, |12-07-2020
27 not clear,
MR. MANU VERMA VS M/S. SUMIT KUMAR
1586 |710102114292020 SPLENDOR BUILDWELL IBC under Sec 7 BATRA claim amount less than 1 Cr 12-09-2020
PRIVATE LIMITED
brief of synopsis missed, index
not fill, proof of services missed,
HARSH SONI VS M/S. advocate welfare and court fee
1587 |710102114302020 SPLENDOR BUILDWELL Section 94(1) VIDEH VAISH missed, page 31, 50, 51, 54-92, |12-09-2020
PRIVATE LIMITED 100, 119, 133-142, 158, 160-
169, 179, 503, 519, 522-530,
BER3.844 602 not cloar ote
GLOBAL AUTOTECH LIMITED Application under an case type in companies act and
1588 |710102034212020  [VS MAINI CONSTRUCTION ofhper o isione Ich ROHIT GANDHI | > ‘s’ection P 18/03/2020
EQUIPMENTS P 9
brief of synopsis missed, index
not fill, proof of services missed,
MURARI LAL SONI VS MAINI . advocate welfare and court fee
1589 |710102114312020 CONSTRUCTION EQUIPMENTS Section 94(1) VIDEH VAISH missed, page numbering not 12-09-2020
mention on petition document
repeated, etc page not clear
0710102/11525/20 |syndicate interglobe v/s global |. . ) . .
1590 20 fragrances pvt Itd ibc contempt petition [sec-9 vivek sharma wrong section ,case type wrong
petition uncompleted, final
0710102/11502/20 [Tennant Cleaning System India |Company Petition IB . . report, ibbi missing. balance 41l
1591 20 Private Limited Vs (IBC) IBC Section 59 goel & associates sheet missed 2 year., br missed, 12-11-2020

master data missed,




0710102/11514/20 |Kotak Mahindra BAnk Limited |Company Petition IB . 941 ) 11
1592 20 Vs SAMYAK PROJECTS PVT LTD|(IBC) IBC under Sec 7 abhishek kumar page:241-257, 265-267 not clear |12-11-2020
NATH PAPER PVT. LTD. Vs -
1593 %10102/ 10767/20 | -rEY TRUNK PACKAGING PVT. (CIOB”gg’a“y Petition IB {15 Under sec 9 tarun aggarwal claim amount less than 1 CR ~ [12-11-2020
LTD.
LAANZA WATERS PRIVATE .
1594 %10102/ 03411/20 | \\1TED Vs G.K MOTEL E‘;@;’a”y Petition IB | 15~ nder Sec 9 reena jain payment not received 18/03/2020
PRIVATE LIMITED
Orient Links Co. LLC Vs Ram Interlocutor C.P.
1595 [0710102/11509/2020 (Kishore Nagarmal Marketing - y Rule 11 of NCLT, 2016|(IB)/1882(ND)201 |Dhiraj Philip Merge into one PDF 11-Dec-20
Application (1.B.C)
Pvt. Ltd. 9
small font-144 to 157,161 to
164,168,174,181,182,186,187,21
- 5,225 to 236,240 to
Interlocutory Application under any |C.P. . / ’ man
1596 |0710102/11520/2020 |[JITENDER ARORA Vs Application (1.B.C) other provisions- IBC |(IB)/104(PB)2018 Jitender Arora 245,251,287,293 to 298,302 to  |11-Dec-20
304,309,313,317,321,323,354,44
4 to 454,459,469,481,486,496 to
EN7 811 510 tn 520 B2C A24 tn
PUMA REALTORS PRIVATE
Interlocutory C.P. Blur Page-56,57,67
1597 |0710102/11137/2020 |LIMITED Vs. AXIS BANK Application(IBC) Sec 60(5) (1B)/934(PB)2018 Anurag Bhatt
LIMITED
Wrong section select, Page not
clear 49,95 to 105, 107,302,303
DIGITAL PROPERTIES AND Company ) Pages cut
1598 0710102/11413/202 HOTELS PRIVATE LIMITED Vs |Appeal(Companies Sec 252 (3) - By Abhishek Puri 127.128 147.148 167,168,187,18 |08-12-2020
0 . . . Government Body 12 E0 2y 2D 2D S0 2Oy
Registrar of Companies Delhi  |Act) 8,207,208,275,278,279,283,284,

Income tax advance service

micced




MR TARUN KUMAR GUPTA Vs

1599 8710102/ 11518/202 |\ SINECURE TECHNOCITY fggnnﬁ’a;’r’]'l:seigg” Sec. 241(1) NALINI 'f:ei 2?:;é%“ed in petitionand 144 45 5020
PRIVATE LIMITED & OTHERS P
Wrong case type select, kindly
file separate in all document
EXXIM EASTERN PRIVATE - . . .
1600 |0710102/11106/202 | 1\ rrery o REGISTRAR OF  |COMPaNY Petition | 50y (3 SHANTANU KUMAR [1Pload in volume vise, income 1, 45,
0 (Companies Act) tax advance service missed, no
COMPANIES s
pagination on pages, and all
pages sign and true copy missed
. pg-100 repeated,pg-145,146 not
Mr. RP Singhal Vs. RP SINGHAL . Sec. 241(1),Sec. ) .
1601 ({710102107072020 BUILDERS PRIVATE LIMITED Company Petition 242(4) KARAN MALHOTRA EL?:;(;ZQ 149 cut,Advance service
SANDEEP GOEL RESOLUTION C.P Sign miss-38 to 51,53 to 66,71 to
0710102/11540/202 |PROFESSIONAL Vs ONE Interlocutory . 79,83t093 t0 113,133t0 138to .,
1602 14 WORLD TRAVEL SOLUTIONS | Application (1.B.c)  |Rule 11 of NCLT, 2016 81138)/ 1343(PB)2 |CMA Sandeep Goel | 4c" ) 155/small font-118 to | 2 2820
LIMITED 128,
0710102/11539/202 N.BC.I Health & ﬂotels Private Com.pan.y . COMPANY APPEAL . .
1603 0 Limited Vs Registrar of Application(Companie|Rule 11 of NCLT ~  |------- /252ND HARISH DAMANI Main case no. not metion 12-Dec-20
Companies s Act) 2020
ROHIT KHANNA & ANR. Vs. COMPANY PETITION
1604 |0710102017542020/3 [ROYCE DEVELOPERS PRIVATE |(COMPANIES Sec. 241(1) :g:a3&:7-53 /61,62,72 06-11-2020
LIMITED ACT)/43(PB)2020
ORTEL COMMUNICATIONS L’iﬁ?gfﬁg;om
1605 [0710102111092020/2 |[LTD. Vs. SONY PICTURES Rule 11 of NCLT, 2016 ONLY PROOF OF SEVICE 09-12-2020

NETWORKS INDIA P. LIMITED

(1.B.C)/5249(ND)202
0




ASSET RECONSTRUCTION

COMPANY PETITION

1606 |0710102701602018/8 |COMPANY (INDIA) LIMITED Vs. |IB IBC under Sec 7 NUMBERING NOT CORRECT |09-12-2020
WHITE METALS LIMITED (IBC)/160(PB)2018
RAHUL DHINGRA (SOLE
PROPRIETOR R-CUBE

COMPANY PETITION

CORPORATION) Vs. EARTH WRONG FILING FILE AS A

1607 |0710102012502020/1 |\\/x e’ IMITED (FORMERLY E?BC)/423(ND)2020 IBC Under Sec 9 APPLICATION 10-12-2020
KNOWN AS FONTUS WATER
PRIVATE LIMITED)
SH. AMAN NATH Vs. COMPANY PETITION

1608 |0710102021342018/11 [NEEMRANA HOTELS PRIVATE |(COMPANIES Sec. 242(4) NEED TO IA FILE 10-12-2020
LIMITED ACT)/348(ND)2017
SH. AMAN NATH Vs. COMPANY PETITION APPLICATION AND

1609 [0710102021342018/12 |NEEMRANA HOTELS PRIVATE [(COMPANIES Sec. 242(4) ADDESTIONAL DOCS FILE  |10-12-2020
LIMITED ACT)/348(ND)2017 SEPRATE
SH. AMAN NATH Vs. COMPANY PETITION AFFIDAVIT BACK DATE &

1610 |0710102021342018/13 [NEEMRANA HOTELS PRIVATE |(COMPANIES Sec. 242(4) APPLICATION AND REPLY  |10-12-2020
LIMITED ACT)/348(ND)2017 FILE BOTH ARE SEPRATLY
SH. AMAN NATH Vs. COMPANY PETITION

1611 [0710102021342018/14 |NEEMRANA HOTELS PRIVATE [(COMPANIES Sec. 242(4) NEED TO IA FILE 10-12-2020
LIMITED ACT)/348(ND)2017
SH. AMAN NATH Vs. COMPANY PETITION

1612 |0710102021342018/15 [NEEMRANA HOTELS PRIVATE  |(COMPANIES Sec. 242(4) WRONG FILINGFILEASA 1,4 15 5079

LIMITED

ACT)/348(ND)2017

FRESH APPLICATION




SH. AMAN NATH Vs.

COMPANY PETITION

1613 |0710102021342018/16 [NEEMRANA HOTELS PRIVATE [(COMPANIES Sec. 242(4) NEED TO IA FILE 10-12-2020
LIMITED ACT)/348(ND)2017
SH. AMAN NATH Vs. COMPANY PETITION
1614 [0710102021342018/7 [NEEMRANA HOTELS PRIVATE [(COMPANIES Sec. 242(4) NEED TO PETITION FILE 10-12-2020
LIMITED ACT)/348(ND)2017
SH. AMAN NATH Vs. COMPANY PETITION
1615 |0710102021342018/8 |NEEMRANA HOTELS PRIVATE [(COMPANIES Sec. 242(4) :gDI:E_IIEODJ :LF:ILLEECA IN 10-12-2020
LIMITED ACT)/348(ND)2017
SH. AMAN NATH Vs. COMPANY PETITION
1616 [0710102021342018/9 [NEEMRANA HOTELS PRIVATE [(COMPANIES Sec. 242(4) :8D|:E'IIEODJ:LFFIILLEECA IN 10-12-2020
LIMITED ACT)/348(ND)2017
ASHTBHUJ OCEAN MOVERS
PRIVATE LIMITED Vs. SARASH [COMPANY PETITION
1617 |0710102032072018/5 EXPORTS SERVICES PRIVATE |IB (IBC)/5(ND)2019 IBC Under Sec 9 INDEX MISSING 10-12-2020
LIMITED
INTERLOCUTORY
STOCKFLOW EXPRESS PVT LTD|APPLICATION e e o
1618 |10710102060732020/6 Vs. NITIN BHARAL (LB.C)/2153(ND)202 Sec 66(1) Pagination is missing 10-12-2020
0
INTERLOCUTORY Sign is missing on reply and
1619 |0710102060732020/7 STOCKFLOW EXPRESS PVT LTD|APPLICATION Sec 66(1) true copy and sign are 10-12-2020

Vs. NITIN BHARAL

(1.B.C)/2153(ND)202
0

missing on annexures




STOCKFLOW EXPRESS PVT LTD

INTERLOCUTORY
APPLICATION

1620 |10710102060732020/8 Vs. NITIN BHARAL (B.C)/2153(ND)202 Sec 66(1) pagination is missing 10-12-2020
0
SANJEEV AGGARWAL & ORS COMPANY PETITION True cobv and sian are
1621 |0710102063312020/2 |Vs. SUPERTECH TOWNSHIP  |IB IBC under Sec 7 e "gn annegures 10-12-2020
PROJECT LIMITED (IBC)/835(ND)2020 9
page-
C.P 151,154,156,157,158,159,160,16
1622 0710102/02897/202 RAVI BANSAL V. Appllcatlor! l_.lnder any Interlocgtory (1B)/1164(ND)2 2,163,165,170,171,173, not
0 other provisions- IBC |Application(IBC) 019 clear,&amp;amp;amp;amp; other
pages not uploaded, index page
number not mention
Yashwant Singh Rawat & 58 C.P. Page no. 76 translated in english
1623 2710102/ 11554/202 | \is Classic Bottle Caps i\”telri'cc;i‘i’;gr(yl BC) [Sec60s (IB)/2144(ND)201 | ANAND BAJPAI missed, E-stamp paper And 14/12/2020
Private Limited PP o 9 Supporting affidavit Missed
. . L C.P.
0710102/11559/202 |Abhijeet Mishra & Ors. Vs Interlocutory Application under any . Index is Missing, Pagination
162419 ASIAN DEVELOPERS LIMITED |Application (1.B.C)  |other provisions- IBC gIB)/ 2591(ND)201 |Lavanya Kaushik | L. 14/12/2020
ORIENTAL BANK OF COMPANY PETITION
1625 (0710102007572019/9 |COMMERCE Vs. M/S PIYUSH [IB IBC under Sec 7 INDEX MISSING 22-09-2020
COLONISERS LTD. (IBC)/449(PB)2019
VOLKSWAGEN FINANCE COMPANY PETITION
1626 |10710102016052019/15 |PRIVATE LIMITED Vs. UNJ IB IBC under Sec 7 NEED TO IA FILE 19-11-2020

IMPORT PRIVATE LIMITED

(IBC)/659(ND)2019




SANJEEV AGGARWAL & ORS

COMPANY PETITION

1627 [0710102063312020/3 |Vs. SUPERTECH TOWNSHIP  |IB IBC under Sec 7 true copy sign missing 10-12-2020
PROJECT LIMITED (1BC)/835(ND)2020
INTERLOCUTORY
MANOJ KUNWAR Vs. YOGESH |APPLICATION . o
1628 10710102073262020/3 SETHI (LB.C)/3149(ND)202 Sec 60(5) Affidavit of service is missing|10-12-2020
0
CA(A) MERGER AND
AGNI DEVICES PRIVATE . ) .
1629 |0710102076072020/5 |LIMITED Vs. HIL (INDIA) ~ |AALGAMATION(CO oo 530,937, sec 234 Affidavit of service and index |, 1, 5020
LIMITED MPANIES is missing
ACT)/8(ND)2020
SUMRIDHI ALUMINIUM COMPANY PETITION Additional file need to merde
1630 [0710102082602020/3 |PRIVATE LIMITED Vs. KIRAN |IB IBC Under Sec 9 el o il it sopretel 9€110-12-2020
UDYOG PRIVATE LIMITED (IBC)/946(ND)2020 Ply prately
ANIL RATHI TRUSTEE RATHI L’:Ef?éfﬁglzom sign is missing on reply and
1631 [0710102103842020/1 |FOUNDATION Vs. RGTL (15.C)/4780(ND)202 | € 605) true copy is missing on 10-12-2020
INDUSTRIES LIMITED 0 annexures
M/S AUDE PRIYA DONATELLE |COMPANY PETITION - i
1632 |0710200413922017/12 |WACZIARG EP ENGEL Vs.  |(COMPANIES 32(1:( 12)42(4)'5“' :::?ti?n::’t filling ca in 10-12-2020
NEEMRANA HOTEL PVT LTD  |ACT)/401(ND)2017
M/S AUDE PRIYA DONATELLE ~|COMPANY PETITION |o_ 0 0 coc
1633 [0710200413922017/16 |WACZIARG EP ENGEL Vs.  |(COMPANIES ' ro€c. wrong efile 10-12-2020

NEEMRANA HOTEL PVT LTD

ACT)/401(ND)2017

241(1)




SHRI RIZWAN KHALEEL Vs.

COMPANY PETITION

1634 |0710102033212020/4 1B IBC Under Sec 9 TRUE COPY SIGN MISSING  [11-12-2020
SPICEJET LIMITED (1BC)/791(ND)2020
CA(A) MERGER AND
1635 |0710102034302020/3 |JMA MARKETING LIMITED Vs. | MALGAMATION(CO  |Sub-section (f) of NEED TO SAPERATE FILLING |11-12-2020
MPANIES section 230
ACT)/91(ND)2020
Eﬁﬁﬁ’ég \EIEIMPEE%\FI E COMPANY PETITION
1636 |0710102060392020/7 ' 1B IBC Under Sec 9 TRUE COPY SIGN MISSING  [11-12-2020
AUTOMOTIVE TECHNOLOGIES | 1o o 4 oo
PRIVATE LIMITED
AT o
1637 |0710102076232020/7 APPLICATION Sec 60(5) NEED TO FILLING SAPERATE |11-12-2020
PROFESSIONAL OF UNNATI [ /2 o1 oo
FORTUNE HOLDINGS LIMITED |
ROHIT PRASAD Vs. S&N COMPANY PETITION pg not are 49-51,55-
1638 |0710102093812020/3 |LIFESTYLE INFRAVENTURES  |IB IBC under Sec 7 59,70,71,77-80,86-90,91-97 |11-12-2020
PVT LTD (IBC)/1026(PB)2020 are not clear
SMALL INDUSTRIES
INTERLOCUTORY o
1639 |0710102108512020/1 |PC VELOPMENT BANK OF INDIA| ) opy 1 a10N Application under any pg 138-143 are not clear 11-12-2020
Vs. RADHEY SHAM TANDON (LB.C)/5087(PB)2020 other provisions- IBC
MFG. PVT. LTD. e
ADVERTISING PV LTD v, i [COMPANY PETITION
1640 [0710102135262019/6 : IB IBC under Sec 7 Index is missing 11-12-2020

CINEMA ADVERTISING PVT
LTD

(IBC)/2646(ND)2019




CHEMSYNTH LABS Vs.

COMPANY PETITION

hand written on index and

1641 |0710102151182019/2 1B IBC Under Sec 9 . . . 11-12-2020
ALCHEMIST LIMITED (IBC)/3238(ND)2019 sign is missing on rejoinder
ICONETRX IR AR compuypermon (S5 2520 8

1642 [0710102156272019/2 COMPANIES &MAA BERI ISPAT 2%?;/}:,32(153)2019 252 (3) - By wrong e-filing 11-12-2020
PVT. LTD Government Body
INGRAM MICRO INDA PRIVATE [COMPANY PETITION

1643 |0710102156672019/7 |LIMITED Vs. RATHI SUPER 1B IBC Under Sec 9 sign missing on reply 11-12-2020
STEEL LTD. (IBC)/3193(ND)2019
INCOME TAX OFFICER WARD
11(4) Vs. REGISTRAR OF

COMPANY PETITION

1644 |0710102157442019/2 |COMPANIES & OTHERS (M/S. 1 -qypanES sec 252 (1) - By wrong efiling 11-12-2020
GOMTI INFRACON PVT. LTD ACT)/927(ND)2019 Government Body
NCT OF DELHI &RAMID
PROJECTS PVT LTD)
ST SOMSSIONR O conpans perion 5220 81

1645 |0710102159862019/4 ) (COMPANIES Vi wrong efiling 11-12-2020
OF COMPANIES SARAH ACT)/1039(ND)2019 252 (3) - By
AVIATION PVT. LTD Government Body
?I\?gé)sgélyl';;g;g{héfglﬂgsvoj COMPANY PETITION éif/ezrsni(elrzt-B?:j Sec agination is missing on

1646 |0710102159872019/2 * |(COMPANIES Vi pag 9 11-12-2020
REGISTRAR OF COMPANIES ACT)/972(ND)2019 252 (3) - By index
SARAH AVIATION PVT. LTD Government Body

COMPANY PETITION
1647 |0710102162042019/3 BLJAN DASH Vs. MIST DIRECT 1B IBC Under Sec 9 Index is missing 11-12-2020

SALES PRIVATE LIMITED

(IBC)/3363(ND)2019




M/S INDIAN DELCO PVT. LTD.

COMPANY PETITION

TRUE COPY SING MISSED IN

1648 [0710102162662019/6 ([Vs. SN JEE BUILD WELL PVT. [IB IBC under Sec 7 FILE 11-12-2020
LTD. (IBC)/3434(ND)2019
INCOME TAX OFFICER WARD COMPANY Sec 252 (1) - By

1649 |0710102166832019/2 |02) VS REGISTRAR OF APPEAL(COMPANIES |0vernment Body,Sec wrong efiling 11-12-2020
COMPANIES & ELEVEN ACT)/1040(ND)2019 252 (3) - By
BUILDCON PVT LTD Government Body
AMRITA GUJRAL Vs. COMPANY PETITION Sec. 241(1),Sec Index and pagination is

1650 [0710102016052020/5 [HYPERHIRE INDIA PRIVATE (COMPANIES 5 42'( 4),Sec ’2 4 4'(1) missin pag 12-12-2020
LIMITED ACT)/38(PB)2020 . 9
ARMOUR SECURITY INDIA COMPANY PETITION

1651 [0710102018592020/2 (PRIVATE LIMITED Vs. IB IBC Under Sec 9 sigh missing on reply 12-12-2020
AMBIENCE PRIVATE LIMITED [(IBC)/531(ND)2020
VIKRAM JHUNJHUNWALA Vs. LI\IID-FI—E?(IZ_A?'I(':IL({)LORY Application under any

1652 [0710102029322020/2 [M/S XECUTE HR SOLUTIONS (LB.C)/1787(ND)202 |other provisions- IBC wrong e-filing 12-12-2020
PVT. LTD. 0
ALMONDZ GLOBAL INFRA- SI?/I%L)GI\,:E/IRAG'I'?CR)I\?(I\(IZ%

1653 |0710102031892020/2 [CONSULTANT LIMITED Vs. MPANIES Sec. 230-232, Sec 234 Wrong e-filing 12-12-2020
REGISTRAR OF COMPANIES ACT)/49(PB)2020
DMI FINANCE PRIVATE COMPANY PETITION Volume need to divide after

1654 [0710102089732020/2 (LIMITED Vs. RAHEJA 1B IBC under Sec 7 12-12-2020

DEVELOPERS LIMITED

(IBC)/970(PB)2020

page no. 200




ARMOUR SECURITY INDIA
PRIVATE LIMITED Vs.

COMPANY PETITION

sign on reply is missing,

1655 {0710102168502019/3 |yp oy o e §$BC)/124(ND)2020 IBC Under Sec 9 afficlavit cate ks misslog 12-12-2020
LIMITED
COMPANY PETITION
1656 |0710102172362019/2 #":ﬁgfﬁg!gﬁgg%ﬂ 18 IBC Under Sec 9 index is missing 12-12-2020
(IBC)/130(ND)2020
COMPANY PETITION i
1657 |0710200433802018/12 fEV?IELEE’EE%VTVTTDLOGICAL IB IBC Under Sec 9 :f':;ctife“:r:‘;fi::i':‘y 12-12-2020
S (IBC)/111(ND)2018 9 9
M/S PRANKIT INDIA COMPANY PETITION
1658 [0710102097492020/3 [ENTERPRISES Vs. M/S IB IBC Under Sec 9 page no. 31, 32 are cut 13-12-2020
KANODIA TECHNOPLAST LTD. |(IBC)/1008(ND)2020
SHYAM ARORA Vs. C-TEL Lﬁﬁ%ﬁ;&om
1659 |0710102099972020/2 |INFOSYSTEMS PRIVATE Sec. 12A Index is missing 13-12-2020
(1.B.C)/4639(ND)202
LIMITED 0
ging?\\(/?DIsFichﬁngs INTERLOCUTORY Application under an
1660 [0710102086782020/1 APPLICATION PP 'L y wrong efiling 14-12-2020
DIRECTORATE OF (LB.C)/3780(PB)2020 other provisions- IBC
ENFORCEMENT e
INCOME TAX OFFICER WARD |COMPANY Sec 252 (1) - B
1661 |0710102167802019/2 |20.1 Vs. ROC. PRIYA TISSUE |APPEAL(COMPANIES y wrong efiling 14-12-2020

PVT. LTD.

ACT)/1037(ND)2019

Government Body




INCOME TAX OFFICER WARD

Sec 252 (1) - By

COMPANY
22(4) Vs. REGISTRAR OF Government Body,Sec - 1o
1662 |10710102171852019/2 COMPANIES( SVP INFRAHOMES QE_FI’_I)E}A;Z((CI\?DI\;;QZNJES 252 (3) - By wrong efiling 14-12-2020
PVT.LTD.) Government Body
INCOME TAX OFFICER WARD COMPANY Sec 252 (1) - By
21(1) Vs. REGISTRAR OF Government Body,Sec - 1o
1663 |0710102173172019/1 COMPANIES & REAL VENTURE QE_IT_I)E}AeLBE(CI\IODI\;;gzNéES 252 (3) - By wrong efiling 14-12-2020
EXIM PVT LTD Government Body
INCOME TAX OFFICER WARD
26(4) Vs. REGISTRAR OF COMPANY Zif/ jrizm(elgt';’; Sec
1664 |0710102173682019/3 [COMPANIES( VSERVE APPEAL(COMPANIES 252 (3) - B Vi wrong efiling 14-12-2020
CORPORATE SERVICES ACT)/100(ND)2020 Governmenyt Bod
PVT.LTD.) Y
DISH TV INDIA LIMITED Vs. COMPANY PETITION no. 146-153.190 are not
1665 |0710120001492018/12 [MACRO COMMERCE PRIVATE |IB IBC Under Sec 9 zlgear ’ ! 14-12-2020
LIMITED (IBC)/398(PB)2017
SALEEM SOFI AND ANR. Vs. COMPANY PETITION Sec. 241(1),Sec
1666 |0710200001942016/8 |SOFFIS INDIA COLLECTION (COMPANIES 5 42'( 4) e Affidavit of service is missing|14-12-2020
PRIVATE LIMITED AND ORS. |ACT)/131(ND)2016
MANOJ KULSHRESTHA VS COMPANY PETITION
1667 (710102115632020 MANSAROVER HERITAGE INN |IB Sec 54(1) Manoj Kulshrestha [Index Missed 14-12-2020
PVT. LTD. (IBC)/360(PB)2016
MANOJ KULSHRESTHA VS COMPANY PETITION
1668 (710102115662020 MANSAROVER HERITAGE INN |IB Sec 54(1) Manoj Kulshrestha [Index Missed 14-12-2020

PVT. LTD.

(IBC)/360(PB)2016




CROWN ART PRINTERS VS

COMPANY PETITION

Application under any

1669 |710102115712020  |FRANCIS REMEDIES (INDIA)  |IB s orovisions. Te MUKESH Blur Page-26 to 59,64 to 82 14-12-2020
PRIVATE LIMITED (IBC)/2375(ND)2019 P
ACIT CIRCLE -17(2) NEW
DELHI VS REGISTRAR OF COMPANY Blur Page-12/Sign miss-124 to
1670 [710102115822020  |COMPANIES & MODGIL APPEAL(COMPANIES [Rule 11 of NCLT HIMANSHU i /Meﬂ . intogone oo 14-12-2020
CONSTRUCTIONS & ESTATES |ACT)/615(ND)2019 9
PVT. LTD.
COMPANY PETITION Blur Pagel11 to
1671 |710102115782020 mg:m?#ﬁtHAN Vs 1B Sec 60(5) MISHA 121,167,194,195,411 to 14-12-2020
(IBC)/540(PB)2017 413/Translated page-395 etc
COMPANY PETITION
1672 |710102115902020 SIIEB'IALLTANDON VS SANJEEV IB Sec 60(5) Akhil True copy sign missed 15-12-2020
(1BC)/1825(PB)2019
pg-
SUNDRM CONSULTANTS PVT  |COMPANY PETITION 53255?’1568’16142’612' 1C?JOT/1 02'—104’106’
1673 |710102115692020  |LTD VS THREE C PROPERTIES |IB Sec 60(5) ASMITAKUMAR | 11'117116 19110 P9 14-12-2020
PRIVATE LIMITED (IBC)/849(PB)2020 133,136, 140, 144, 146, 148, 150,15
2 NOT CLEAR
DSE ESTATES LIMITED VS JAI »
1674 [710102107382020  |AMBEY SHARE BROKING Company Petition |5, 5q Ankit Page No 152 and 153 arenot 1,4 44 545
(Companies Act) correct and need to be replaced
LIMITED
PRASAD & COMPANY
COMPANY PETITION
1675 |0710102093552020/2 |(PROIECTS WORKS) LIMITED |, IBC Under Sec 9 pages from 46-51,54,58 are dark |, 14 55,

Vs. ANAND ENGINEERING
LIMITED

(IBC)/1003(ND)2020

pages, sign missing on reply




ANITA DHIR Vs. COSLIGHT

INTERLOCUTORY

1676 |0710102063552020/1 APPLICATION Sec 30 NEED TO IA FILE 12-12-2020
INDIA TECHNOLOGY PVT. LTD. (L.B.C)/2664()2020
KRISHAN KUMAR MAHAJAN Vs. [COMPANY PETITION

1677 |0710102092292020/2 |AMBASSADOR TRAVELS (COMPANIES 22‘2:( f;égc)'iif}'( " INNESEDXTSI;JSPIL@D ONE PDF 12-12-2020
(DELHI) PRIVATE LIMITED ACT)/138(ND)2020 o=
AS TECHNOSOFT PRIVATE COMPANY PETITION pg no. 15 is not clear, sign on

1678 |10710102016252018/31 [LIMITED Vs. INDIANROOTS 1B IBC Under Sec 9 every page of reply, sign and true|14/12/2020
SHOPPING LIMITED (IBC)/1411(ND)2018 COpy On annexures are missing
RAPIPAY FINTECH HOLDING  |CA(A) MERGER AND
PRIVATE LIMITED Vs. AMALGAMATION(CO |Sub-section (I) of .

1679 |0710102027392020/2 NORTHBRIDGE CONSULTING  |MPANIES section 230 wrong efiling 14/12/2020
PVT LTD ACT)/47(ND)2020
RAPIPAY FINTECH HOLDING CA(A) MERGER AND
PRIVATE LIMITED Vs. AMALGAMATION(CO ([Sub-section (I) of -

1680 |0710102027392020/3 NORTHBRIDGE CONSULTING  |MPANIES section 230 wrong efiling 14/12/2020
PVT LTD ACT)/47(ND)2020
FORTUM INDIA PRIVATE COMPANY PETITION Sub-Section (1) Of

1681 |0710102075722020/5 |[LIMITED Vs. IAP COMPANY (COMPANIES Section 66 Index is missing 14/12/2020
PRIVATE LIMITED ACT)/97(ND)2020 )
IOUNS S ICTELS S |company

1682 |0710102082242020/1 Vs. REGISTRAR OF APPEAL(COMPANIES |Sec 252 (3) wrong efiling 14/12/2020

. ACT)/450(ND)2020

COMPANIES




SMALL INDUSTRIES
DEVELOPMENT BANK OF INDIA

INTERLOCUTORY

Application under any

sign missing on every page and

1683 10710102108512020/2 Vs. RADHEY SHAM TANDON (AIP;L(E)C/'?S-(I;;C;?PB)ZOZO other provisions- IBC true copy on annexures 14/12/2020
MFG. PVT. LTD. e
CA(A) MERGER AND
FLOURISH FINCAP PRIVATE  |AMALGAMATION(CO
1684 [0710102108932019/6 LIMITED V. MPANIES Sec. 230-232, Sec 234 pages from 1-6 are not clear 14/12/2020
ACT)/158(ND)2019
ENIITERORS oy e
1685 |0710102111032019/6 oo Y 1B IBC Under Sec 9 index is missing 14/12/2020
AHLUWALIA CONTRACTS (5CY/2135(ND)2019
INDIA LTD.
NS o erin
1686 |0710102111032019/7 . e 1B IBC Under Sec 9 sign is missing 14/12/2020
AHLUWALIA CONTRACTS (BC)/2135(ND)2019
INDIA LTD.
150) Ve REGISTRAR OF | |COMPANY PETITION [Z2520% (DY,
1687 0710102148772019/2 ; (COMPANIES Vi wrong efiling 14/12/2020
COMPANIES (LEMON TOUR |t e D ongg (252 (3) - By
AND TRAVEL PVT. LTD.) Government Body
(1) Ve. REGISTRAR OF |COMPANY PETITION | 252208 00", e
1688 |0710102149152019/2 ; (COMPANIES Vi wrong efiling 14/12/2020
COMPANIES (RAMA KRISHNA |, 0B (252 (3) - By
CATERING SERVICE PVT. LTD.) Government Body
INCOME TAX OFFICER WARD | ior Sec 252 (1) - By
1689 |0710102149932019/2 é‘éﬁg A\’NiEgEN%fgiAgECL’:I ¢ |APPEAL(COMPANIES Sg;’e(;”)me;t Body,Sec wrong efiling 14/12/2020
ACT)/850(ND)2019 Y

HARYANA

Government Body




VS&B DOMESTIC CONTAINER
SOLUTIONS PRIVATE LIMITED

COMPANY PETITION

Index is missing and court fees,

1690 {0710102151922019/2 |00 1120 2 Sret EIBBC)/153(ND)2020 IBC Under Sec 9 Welofare 14/12/2020
PRIVATE LIMITED
INCOME TAX OFFICER WARD
11(4) Vs. REGISTRAR OF
COMPANY PETITION
1691 |0710102157442019/4 |COMPANIES & OTHERS (M/S. 1 -qypanES sec 252 (1) - By wrong efiling 14/12/2020
GOMTI INFRACON PVT. LTD ACT)/927(ND)2019 Government Body
NCT OF DELHI &RAMID
PROJECTS PVT LTD)
INCOME TAX OFFICER 20(2) ]
Vs. REGISTRAR OF COMPANY PETITION Zif/jrsnzm(elrzt B?(,:l Sec index pagination is wrong and
1692 |0710102164542019/2 |COMPANIES & OTHERS (M/S. |(COMPANIES 252 (3) - B Vi . inaﬁig’n o oo missing 14/12/2020
PROTECTOR SS ACT)/1009(ND)2019 Govemmenyt Bod pag 9
INVESTIGATIONS PVT. LTD.) y
INCOME TAX OFFICER WARD |COMPANY Sec 252 (1) - B
1693 |0710102165552019/2 |20.1 Vs. REGISTRAR OF APPEAL(COMPANIES [2°° > ' Bon wrong efiling 14/12/2020
COMPANIES ACT)/1013(ND)2019 y
INCOME TAX OFFICER WARD |COMPANY Sec 252 (1) - B
1694 |0710102165632019/2 |20.1 Vs. REGISTRAR OF APPEAL(COMPANIES [ > ' BoZJ wrong efiling 14/12/2020
COMPANIES ACT)/1015(ND)2019 y
RAJGARHIA LEASING AND CA(A) MERGER AND
FINANCIAL SERVICES PRIVATE |AMALGAMATION(CO
1695 |0710102093232020/1 | e P TS E MPANIES Sec. 230-232, Sec 234 Not found 15/12/2020
NARANG ACT)/98(ND)2020
INCOME TAX OFFICER WARD | 1o Sec 252 (1) - By
2(1) Vs. REGISTRAR OF Government Body,Sec -
1696 |0710102173072019/2 APPEAL(COMPANIES ! Wrong efiling 15/12/2020
COMPANIES( AKASH SOFTECH [, e oo (252 (3) - By

PVT.LTD.)

Government Body




C.P. vPG-101 to 198 missed in VOL-
0710102/11591/202 |SANJAY GUPTA Vs. JITESH Interlocutory . . .
1697 0 GUPTA Application(1BC) Sec 60(5) 31188)/1591(PB)2 Shivangi Shukla I/Draft written on each page
AMIT RAJ JAIN Vs. L C.P.
1698 2710102/ 10953/202 | ;<5 OTECH MOONSHINE i\”telri'cc;ct‘i’ggch) g\tphp;'rcatr'c‘)’;‘is‘:::fgg (1B)/63(ND)202 iar‘;eri:a:(”mar 27,29 NOT CLEAR
URBAN DEVELOPERS PVT. LTD.| PP P 0 99
BLUE STAR LIMITED Vs. CPp
HEAVEN ENGINEERS & Interlocutory . Petitioner/Responde [Main case wrong for link please
1699 10710102/10587/2020 | -\ TRACTORS PRIVATE Application(IBC) Sec. 12A (IB)/2173(ND)201 | i\ me check it
9
LIMITED
SURESH KUMAR JAIN Vs. COMPANY onlv broof of service
1700 {0710102006172020/4 |DREAM PROCON PRIVATE APPLICATION(IBC)/1 [Sec 60(5) u I(y)apde d 11-06-2020
LIMITED 304(ND)2020 P
SURESH KUMAR JAIN Vs. COMPANY onlv broof of service
1701 |0710102006172020/5 |DREAM PROCON PRIVATE APPLICATION(IBC)/1 [Sec 60(5) u IZapde d 08-07-2020
LIMITED 304(ND)2020 P
INTERLOCUTORY
SURESH KUMAR JAIN Vs. MR. |APPLICATION only proof of service na.
1702 |0710102075952020/1 SHAKEEL AHMAD (LB.C)/3135(ND)202 Sec 66(1) uploaded 28-08-2020
0
INTERLOCUTORY
1703 |0710102079132020/3 VES BANK LIMITED Vs. M/S APPLICATION Sec 60(5) NEED TO IA FILE 19-09-2020

OVERSEAS PRIVATE LIMITED

(1.B.C)/3309(ND)202
0



https://efiling.nclt.gov.in/nclt/public/javascript:popsurety_pet_adv_name('MDcxMDEwMjExOTQ5MjAxOS9kZWxoaQ==');

YES BANK LIMITED Vs. M/S

INTERLOCUTORY
APPLICATION

only proof of service

1704 10710102079132020/4 |\ epseas pRIVATE LIMITED  |(LB.C)/3309(ND)202 |°€€ 693) uploaded 22-09-2020
0
PRASHAKAR NANDIRAIUS. |1 ot rom
1705 |0710102077112020/1 APPLICATION Sec 60(5) INDEX MISSING 29-09-2020
DISTRIBUTION COMPANY OF | 1020 be2020
A.P. LTD. e
INTERLOCUTORY
SURESH KUMAR JAIN Vs. MR. |APPLICATION ) .
1706 |0710102075952020/6 |2\x Pt AHMAD (18.0)/3135(ND)202 |5€€ 66() index missing 23-11-2020
0
INTERLOCUTORY
SANDEEP KR BHATT Vs. APPLICATION i .
1707 10710102066122020/9 PROACTIVE PLAST PVT LTD (LB.C)/2782(ND)202 Sec 60(5) need to file saperate filling |[14-12-2020
0
meLmoTss oo
1708 |0710102085972020/5 - Vs APPLICATION Rule 11 of NCLT, 2016 need to file in one pdf 14-12-2020
ASIAN AGRO INDUSTRIES (1.5.0)/37260)2020
LIMITED e
VGSS SECURITY PVT LTD Vs.  |COMPANY
1709 |0710102093102020/3 |REGISTRAR OF COMPANIES ~ |APPEAL(COMPANIES |Sec 252 (1) Index is missing 15-12-2020
DELHI & HARYANA ACT)/401(ND)2020
NI g e
1710 |0710102111032019/8 LoD VS 1B IBC Under Sec 9 Index is missing 15-12-2020

AHLUWALIA CONTRACTS
INDIA LTD.

(IBC)/2135(ND)2019




GUPSHUP TECHNOLOGY INDIA
PRIVATE LIMITED Vs.

COMPANY PETITION

1711 |0710102136682019/7 EXCLUSIFE TECHNOSOFT EIBBC)/2694(ND)2019 IBC Under Sec 9 wrong efiling 15-12-2020
PRIVATE LIMITED
INCOME TAX OFFICER WARD |COMPANY Sec 252 (1) - B
1712 (0710102153892019/1 |24.1 Vs. REGISTRAR OF APPEAL(COMPANIES Government Bo);i wrong efiling 15-12-2020
COMPANIES ACT)/872(ND)2019 y
INCOME TAX OFFICER- COMPANY Zif/ jrizm(elgt';’; Sec
1713 |0710102164392019/2 |WARD20(3) Vs. REGISTRAR |APPEAL(COMPANIES 252 (3) - B Vi Wrong Efiling 15-12-2020
OF COMPANIES ACT)/51(ND)2020 Y
Government Body
ISTIERGYSUPr Ao e
1714 |0710200428752018/25 ' N 1B IBC Under Sec 9 wrong e-filing 15-12-2020
EASYTECH GLOBAL PRIVATE (IBC)/794(ND)2018
LIMITED
0710102/11575/202 |ORIENTAL BANK OF Interlocutory C.P.
1715 0 COMMERCE Vs Application (1.B.C) Sec 60(5) g_lgB)/QZB(ND)ZO Abhishek Parmar Blur page-46,72 14-Dec-20
sanjeev kumar sharma Vs C.P.
1716 |0710102/11567/202 | Lot Infradevelopers pvt, |1 terlocutory Rule 11 of NCLT, 2016|(IB)/1836(PB)2 |upmanyu kumar  |Affidavit back date 14-Dec-20
0 Application (1.B.C)
Ltd 019
. . C.P. . . —
0710102/11555/202 (Krishna Murari Singh Vs Mr. B. |Interlocutory sign miss-1,3 to 8,Pagination not N
1717 0 Naga Bhushan Application (I.B.C) Sec 60(5) (1B)/893(ND)20) Shashwat Anand done before page no.11 in Index 14-Dec-20

18




0710102/11617/202

Jyoti Sachdeva Vs ATUL KUMAR

Interlocutory

C.P.

PARMOD KUMAR

1718 0 KANSAL Application (1.B.C) Sec 60(5) 31188)/1565(PB)2 SACHDEVA Blur page-25 to 27 15-Dec-20
C.P.
0710102/11623/202 [JYOTI SACHDEVA Vs ATUL Interlocutory PARMOD KUMAR ! Nar
1719 0 KUMAR KANSAL Application (L.B.C) Sec 60(5) gﬂlss)IISSS(PB)Z SACHDEVA Blur Page-29 15-Dec-20
o C.P. .
0710102/11619/202 . . Interlocutory Application under any A Mahesh Page not mention-45/Blur page- N
1720 0 Ashok Kriplani Vs ICICI Bank Application (I.B.C) other provisions- IBC (()1139)/ 2694(ND)2 Chowdhary 72/wrong arrange-1,2 15-Dec-20
SUNDRM CONSULTANTS PVT pg-9,32 NOT CLEAR/true copy
1721 2710102/ 11609/202 |, 11 \/c THREE C PROPERTIES i\“telri'cc;‘;‘i’;grz'l 5. |MBCUnder Seco o(;g)/ 849(PB)2 |\ . tavya Batra sigh missed/wrong Section 15/12/2020
PRIVATE LIMITED PP e chosen
0710102/11612/202 [Mukendra Singh Vs Subhkamna |Intervention Petition |Application under any durgesh kumar .
172214 Buildtech Private Limited (IBC) other provisions- IBC ahuja wrong section 15/12/2020
Mr. Shyam Prakash Singh
Proprietor of M/S. MAA . .
1723 2710102/ 11226/202 |q,1)RDA ELECTRONICS (CIOB”E;’a“y Petition I8 115 Under Sec 9 E;::Ei kumar claim less than 1 cr 12-02-2020
SYSTEM Vs UM GREEN
LIGHTING PRIVATE LIMITED
SANEESA CHEMICALS AND
EQUIPMENTS PRIVATE .
1724 8710102/ 11248/202 | [\1TED Vs TRADING E:I%rg’a”y Petition 18 115¢ Under Sec 9 gulshan kr. sachdev |claim less than 1 cr 12-03-2020

ENGINEERS (INTERNATIONAL)
LIMITED




0710102/10883/202

Raheja Towers PVT Vs RIYASAT)

Contempt Petition

1725 0 TOWERS PRIVATE LIMITED (IBC) Rule 11 of NCLT, 2016 karanjawala & co  |case type wrong 19/11/2020
ATUL KUMAR N
1726 |0710102/12687/2019 |\ \NGAl Vs, MR. SANDEEP  |Company Petition 18 |\PPlication under any Case Type Wrong
other provisions- IBC
SO0D
COMPANY
M/S. SGR TOWNSHIP PVT. |PETITION
1727 (;;10102117572019 LTD. Vs. FIREFLY (COMPANIES Sec. 241(1) 25';3 TO ALL PAGES TRUE 14-12-2020
BUILDTECH PVT. LTD. ACT)/131(PB)201
9
NEPTUNUS POWER PLANT |COMPANY
0710102036172020 |SERVICES PRIVATE PETITION IB Page No 32 To 34 Cut From
1728 1,3 LIMITED Vs. JAGSON (IBC)/827(ND)202 |1BC Under Sec 9 Right Side 15-12-2020
INTERNATIONAL LIMITED (0
COMPANY . . .
CITRON STRAEGIES PVT Hand written on index is not
1729 7;10102059952020 LTD Vs. ASIAN HOTELS ?IEI;E;/I:?OI\JS;?ND)ZO IBC under Sec 7 allowed (Typed copy 15-12-2020
(NORTH) LTD 20 Required)
COMPANY
CITRON STRAEGIES PVT Hand written on index is not
1730 7:10102059952020 LTD Vs. ASIAN HOTELS :IEI;I-({;/I](.)OI\:;;?ND)ZO IBC under Sec 7 allowed (Typed copy 15-12-2020
(NORTH) LTD 20 Required)
INTERLOCUTORY
0710102065582020 (KANTI MOHAN RUSTAGI Vs.|APPLICATION
1731 /1 MR.ARSLAN SHARIF (1.B.C)/2381(ND)2 Sec 60(5) pg no. 10,12,13,34 are blur (15-12-2020

020




INTERLOCUTORY

0710102065582020 [KANTI MOHAN RUSTAGI Vs.|APPLICATION
1732 /2 MR.ARSLAN SHARIF (1.B.C)/2381(ND)2 Sec 60(5) pg no. 10,12,13,34 are blur |15-12-2020
020
COMPANY
DHANJAL ELECTROTECH APPEAL(COMPANI
1733 (/); 10102088942020 PRIVATE LIMITED Vs. THE |ES Sec 252 (3) pg no. 7-8 is missing 15-12-2020
REGISTRAR OF COMPANIES|ACT)/368(ND)202
0
COMPANY
JAS SOFTECH PRIVATE APPEAL(COMPANI
1734 (/)Z 10102088952020 LIMITED Vs. REGISTRAR |[ES Sec 252 (3) Pg no. 5 is missing 15-12-2020
OF COMPANIES ACT)/398(ND)202
0
INTERLOCUTORY
SHYAM ARORA Vs. C-TEL
1735 0710102099972020 INFOSYSTEMS PRIVATE APPLICATION Sec. 12A Pg no. 7 is not clear 15-12-2020
/3 (1.B.C)/4639(ND)2
LIMITED
020
RENAISSANCE INFRATECH |[COMPANY
0710102103502020 |PRIVATE LIMITED Vs. PETITION IB L
1736 /1 ANTARCTICA PROPERTIES |(IBC)/1034(ND)20 IBC under Sec 7 Index is missing 15-12-2020
COMPANY LIMITED 20
. . C.P.
0710102/11596/202 |VIVEK RAHEJA Vs Kailash Jain |Interlocutory . . ) N
1737 0 (Suspended Board of Directors) |Application (LB.C) Sec 60(5) 81139)/ 2924(ND)2|Vivek Raheja Page not clear-34 to 36 15-Dec-20
FINEX CONSULTANCY
SERVICES THROUGH CS C.P
0710102/11195/202 [NIKITA SHUKLA SOLE Interlocutory il .
1738 0 PROPRIETOSHIP Vs. M/S. Application(1BC) Rule 11 of NCLT, 2016 (ZIOB)/694(ND)20 UPASANA TALWAR [page number missing

PLUS CORPORATE VENTURES
PRIVATE LIMITED




CP(AA) Merger and

Kindly annex original nclt certified

1739 8710102/ 10785/202 TLS Agros India Pvt. Ltd. Vs Amalgamation(Comp ffletz)ct.iozn30_232 - Second RAVI SHARMA order copy and e receipt of 11-12-2020
anies Act) chairperson report
TAURUS PACKAGING PRIVATE [CA(A) Merger and
1740 |710102101922020 LIMITED VS M/S BULLAND Amalgamation(Comp [Sec. 230-232, Sec 234 TILAK RAJ Supporting affidavit missed 24-10-2020
BUILDTECH PVT LTD. anies Act)
Company master data missed,
BBC GLOBAL NEWS INDIA Company Petition pages missed 68,69, 2nd volume
1741 |710102106682020 PRIVATE LIMITED VS M/S (Conf arzlies Act) Sec. 55(3) Vikas Dutta index missed, Court fess and 09-11-2020
BULLAND BUILDTECH PVT LTD. P welfare missed in vakaltnama,
memo of parties missed
SKY VISION PROMOTERS
PRIVATE LIMITED VS Company .
1742 |710102108172020 REGISTRAR OF COMPANIES ﬁgtp)eal(Companles Sec 252 (1) HIMANSHU Remove the defected file 16-11-2020
NCT OF DELHI & HARYANA
VINAY GUPTA VS M/S SHRI Company Petition
1743 |710102115852020 RAM HARI RAM & SONS PVT. P y Sec. 97(1) Rakesh Kumar Court fees missed in vakaltnama |[14-12-2020
(Companies Act)
LTD. & ORS
page: 50, 190, 194, 197, 200,
FUGRO SURVEY INDIA 293-297, 318, 323, 326, 329,
PRIVATE LIMITED VS ASHWINI [Contempt Petition 331, 333, 339, 343, 351, 357, o
1744 |710102115742020 MEHRA RESOLUTION (1B0) Rule 11 of NCLT, 2016 VIVEK 361, 364 -371, 374.378, 383-387 14-12-2020
PROFESSIONAL etc page not clear and advoate
welfare and court fee missed
Memo of parties, brief synopsis,
list of dates and events missed,
1745 1710102115792020 SANDEEP JAIN AND OTHERS  |Company Petition Sec. 73(4) MAREESH No sign in every page of petition, 14-12-2020

VS M/S CHD DEVELOPERS LTD.

(Companies Act)

pages wrong arrange
75,76,81,82,84,88, pages not cut
122,124,130,227, form 11 missed




EXXIM HOLDINGS PRIVATE

Company Petition

Wrong case type select, no page
number mention in index, no
serial no. in annexures, no true

1746 |710102115282020 LIMITED VS REGISTRAR OF ) Sec 252 (3) SHANTANU KUMAR . . 12-12-2020
(Companies Act) copy signed in annexures, wrong
COMPANIES . .
income tax service, no power
attorney, Stk 7 missed
Wrong case type select, no page
EXXIM INVESTMENTS AND number mention in index, no
ACQUISITIONS PRIVATE Company Petition serial no. in annexures, no true .
1747 1710102115442020 LIMITED VS REGISTRAR OF (Companies Act) Sec 252 (3) SHANTANU KUMAR copy signed in annexures, wrong 13-12-2020
COMPANIES income tax service, kindly make
one pdf than upload
BEERMATI VS CHOUDHARY Company Petition August Attorneys :LZ?: r'lg:nd?aarrnlfskzlgpr‘nissed
1748 |710102116222020  |AVIATION FACILITES PRIVATE pany Sec. 97(1) 9 y 'P;amp;amp; ' 115-12-2020
(Companies Act) LLP service to all 3 respondent, Court
LIMITED i .
fees missed in vakaltnama
SATENDER KUMAR VS CV & Company Petition August Attorneys nM1(i)sAse8ckjanr:§;\?vI:I?zjf: apn;dAcc:)oAurt
1749 |710102116162020  |CO. THROUGH PARTNER MR pany Sec. 140(5) 9 ¥ > 15-12-2020
(Companies Act) LLP fees in vakaltnama, pages not
CHETAN VIJAY
clear 16, 18 to 22
KRISHANA KUMAR AGGARWAL |Company Pages not clear 103.104. pages
1750 |710102116012020 VS THE REGISTRAR OF Appeal(Companies  |Sec 252 (3) Aayush cu’?lll t0 119 127’ » Pag 15-12-2020
COMPANIES Act) !
MACQUIRE BANK LIMITED VS N
1751 |710102101572020 | SHILPI CABLE TECHNOLOGIES |COMPANY PETITION JApplication under any Huzefa F. Sitabkhan |Please Submit DD 23-10-2020
IB (IBC)/64(PB)2017 |other provisions- IBC
LIMITED
M/S. VISHAKARMA TOOL COMPANY PETITION Application under an
1752 |710102023822020 WORKS VS MOR MUKAT 1B PP y Prashant Document Not Upload 22-02-2020

MARKETING PVT.LTD.

(IBC)/3017(ND)2019

other provisions- IBC




RAHUL JAIN VS M/S RAVE

COMPANY PETITION

1753 |710102106332020 SCANS PVT. LTD. IB (IBC)/01(PB)2017 Sec 60(5) RAKESH KUMAR Please submit DD 07-11-2020
COMPANY PETITION
1754 |710102107102020 gﬂgﬁigmﬁ;ﬂg%:ﬁ;\’s I8 Sec 60(5) kundanlatwal Please Submit DD 10-11-2020
(IBC)/933(PB)2019
ISITH PRAKASH GANGOOLY VS [COMPANY PETITION .
Application under any - .
1755 |710102107312020 NUGREEN ENERGY PRIVATE  |[(COMPANIES other provisions Smriti Dua please submit dd 11-11-2020
LIMITED & ORS. ACT)/128(ND)2019 P
Blur Page-60 to
BOARD OF DIRECTORS 66,88,107,108,115,139 to
(SUSPENDED) M/S DEV DENSO | - \ioaNy PETITION 146,148,178,180,195,198 to
1756 |710102116562020 POWER LIMITED VS M/S I8 (IBC)/81(PB)2019 Rule 11 of NCLT, 2016 Sagar Chaturvedi 201,408 to 17-12-2020
REALTECH INFRASTRUCTURE 427,553,561/ Translated Page-
LTD & ORS 67,97,148/Page not clear-
Z0 Q2 14Q otc
CA(A) MERGER AND
FIREFLY E-VENTURES LTD VS |AMALGAMATION(CO |Sec. 230-232 - Second Chandhiok&mahaja |Wrong section/Page not clear- .
1757'1710102116522020 HT MOBILES SOLUTIONS LTD |[MPANIES Motion n 126 to 128,158 to 160 16-12-2020
ACT)/72(ND)2020
MRS. LAVEENA SINGAL VS M/S [COMPANY PETITION
1758 |710102116442020 AAR KAY INFRAMATRIX (COMPANIES Rule 11 of NCLT Pramod Gupta Blur Page-89,91,94,95,100 16-12-2020
LIMITED ACT)/132(ND)2019
MANTRA PROCESSORS PVT. COMPANY
1759 |710102116402020 LTD. VS REGISTRAR OF APPEAL(COMPANIES |Rule 11 of NCLT PRABHAKAR KUMAR|Blur page-12 16-12-2020

COMPANIES

ACT)/149(ND)2017




COMPANY

1760 |0710102002542020/3 [PRAVEEN KUMAR SINGHAL Vs. |APPLICATION(IBC)/2 [Sec 12(2) wrong efiling 15/12/2020
83(ND)2020
SAGAR COLORPAC PRIVATE COMPANY PETITION
1761 [0710102023422020/2 |[LIMITED Vs. MAGGPIE 1B IBC Under Sec 9 wrong efiling 15/12/2020
INTERNATIONAL LIMITED (IBC)/662(ND)2020
MAXI-FLOW SANITATIONS COMPANY
1762 |0710102032332020/2 |PRIVATE LIMITED Vs. APPEAL(COMPANIES ([Sec 252 (1) pg no.1-13 are not clear and cut {15/12/2020
REGISTRAR OF COMPANIES ACT)/381(ND)2020
JIL INFORMATION
COMPANY PETITION L L
1763 0710102033012020/2 TECHNOLOGY LIMITED Vs. QI IB IBC Under Sec 9 In.de-x and affidavit of service is 15/12/2020
NETWORK ENTERPRISE (IBC)/986(ND)2020 missing
PRIVATE LIMITED
COMPANY PETITION
1764 10710102094282020/1 N{J?SILIIRJIAEI? D;ISV'IITRSJDDHANI (COMPANIES ----Sec. 213 NEED TO IA FILE 16/12/2020
ACT)/173(ND)2020
COMPANY PETITION
1765 [0710102094282020/2 Z{J};I-ISILIJ-;IAEI? L\;:/'II_ESJDDHANI (COMPANIES ----Sec. 213 NEED TO IA FILE 16/12/2020
ACT)/173(ND)2020
VERONICA FASHIONS PRIVATE [COMPANY
1766 |0710102107562019/4 |LIMITED Vs. REGISTRAR OF |APPEAL(COMPANIES |[Sec 252 (3) NEED TO UPLOAD IN ONE PDF |16/12/2020

COMPANIES

ACT)/554(ND)2019




OM LOGISTICS LIMITED Vs.

COMPANY PETITION

1767 |10710102133392019/2 [MICRO POWER TECHNOLOGY |IB IBC Under Sec 9 NEED TO IA FILE 16/12/2020
PVT.LTD (IBC)/2612(ND)2019
M/S. PLATINA BULKERS PVT. [COMPANY PETITION

1768 [0710200410172018/24 |[LTD. Vs. M/S. STAR MINERAL |IB IBC Under Sec 9 NEED TO IA FILE 16/12/2020
RESOURCES PVT. LTD. (IBC)/607(ND)2018
M/S KHERA ENTERPRISES vs Wrong Document (Progress

1769 |0710200411452018/10 [M/S TALWAR AGENCIES PVT. |IBC Under Sec 9 9 . 9 15/05/2020

report filed)

LTD.
PRASHANTHA H.M. vs SHRI Wrong Document (First

1770 [0710102150982019/4 |BALAJI BETEL NUTS PRIVATE |[IBC Under Sec 9 Progress & Preliminary 09-11-2020
LIMITED report filed)
PRASHANTHA H.M. vs SHRI Wrong Document (First

1771 |10710102150982019/5 |[BALAJI BETEL NUTS PRIVATE |IBC Under Sec 9 9 " 09-11-2020

Progress report filed)

LIMITED
PRASHANTHA H.M. vs SHRI Wrong Document (First

1772 10710102150982019/6 [BALAJI BETEL NUTS PRIVATE |IBC Under Sec 9 Progress & Preliminary 09-11-2020
LIMITED report filed)

1773 |0710102077242019/11 |BHARART CHUGH vs PD IBC under Sec 7 Wrong Document (Progress |, 4,5,

ADVISORY SERVICES L.L.P

report filed)




BHARART CHUGH vs PD

Wrong Document (Progress

1774 |0710102077242019/11 ADVISORY SERVICES L.LP IBC under Sec 7 report filed) 09-04-2020
LOYZ OLL PTE LTD vs Wrong Document (Progress
1775 (0710102406262018/12 |INTERLINK PETROLEUM IBC under Sec 7 9 . 9 07-12-2020
report filed)
LIMITED
RITU TANDON vs M/S RAIN Wrong Document (Progress
1776 |0710102082042019/25 AUTOMOTIVE INDIA PVT. LTD. IBC Under Sec 9 report filed) 14/10/2020
PRASHANTHA H.M. vs SHRI Wrong Document (First
1777 {0710102150982019/4 |BALAJI BETEL NUTS PRIVATE |IBC Under Sec 9 Progress & Preliminary 14/10/2020
LIMITED report filed)
PRASHANTHA H.M. vs SHRI Wrong Document (First
1778 [0710102150982019/5 |BALAJI BETEL NUTS PRIVATE |IBC Under Sec 9 9 . 14/10/2020
Progress report filed)
LIMITED
M/S KHERA ENTERPRISES vs Wrong Document (Progress
1779 (0710200411452018/11 |M/S TALWAR AGENCIES PVT. |IBC Under Sec 9 9 . 9 14/10/2020
LTD report filed)
C.P. Blur Page-24 to 28/Page cut-39
1780 |0710102/11675/202 |RAJ KAPOOR Vs AKASH Interlocutory Sec 60(5) (IB)/401(ND)20|SHASHANK RAGHAV/to 41,43 to 45/Merge into one  |17-Dec-20
0 SINGHAL Application (I.B.C) 17 PDF/ETC




Intervention

171 |0710102/11570/202 | .. \umar Mittal Vs Petition(Companies |- rervention KIRTIKAR SUKUL  |/rong sectionand case type 1,45 7550
0 Act) Application wrong
: . . . . memo of parties missed, service
1782 0710102/11654/202 |R3) Kumar Sahni Vs Dilwara Intervention Petition Sec 60(5) juris adocates missed, 3rs court fee missed and (17/12/2020
0 Leasing and Investment Pvt Ltd | (IBC) .
5 welfare missed,
Bizlife Property Buyers Welfare L application of 60(5)(page:3105)
1783 3710102/03310/202 Association Vs M/s HSL E:IOBr(n:gaany Petition IB IBC under Sec 7 asa legal services llp|and fresh petition will be
Software Private limited &Anr. separately filled
PRO-ARC WELDING AND
CUTTING SYSTEMS PRIVATE COMPANY PETITION -
1784 |0710102005412020/3 LIMITED Vs. SM AUTOSTAR IBC Under Sec 9 IB (IBC)/477(ND)2020 wrong efiling 16-12-2020
PRIVATE LIMITED
ARMOUR SECURITY INDIA COMPANY PETITION No_tarlz_ed date_ is missing on
1785 |0710102018592020/3 |PRIVATE LIMITED Vs. IBC Under Sec 9 IB (IBC)/531(ND)2020 affidavit and sign on every |16-12-2020
AMBIENCE PRIVATE LIMITED page of reply missing
URVASHI INFRASTRUCTURE COMPANY merge into one pdf file or file
1786 [0710102024942020/1 LIMITED Vs. R.O.C Sec 252 (1) APPEAL(COMPANIES se agratel P 16-12-2020
- R ACT)/215(ND)2020 P y
COMPANY PETITION
1787 |0710102027272020/2 REXSONA TILES PVT. LTD Vs. IBC Under Sec 9 1B Index is missing 16-12-2020

WAAMAN PRODUCTS PVT. LTD

(IBC)/1047(ND)2020




VIKRAM JHUNJHUNWALAVs. |, . |INTERLOCUTORY
1788 [0710102029322020/2 |M/S XECUTE HR SOLUTIONS ofhper o, Ich APPLICATION Wrong efiling 16-12-2020
PVT. LTD. P (1.B.C)/1787(ND)2020
CITY BROADBAND PRIVATE COMPANY
1789 [0710102062342020/4 |-ITED VS REGISTRAR OF oo 555 () APPEAL(COMPANIES Petition is need to be filed 1, 1> 5020
COMPANIES NEW DELHI & ACT)/252(ND)2020 separately
HARYANA
INTERLOCUTORY
1790 |0710102065582020/2 mN/I:{!&:gmngT AGLVS:  lsec 60(5) APPLICATION ;g :gt:"tlr;iz;:::'“" Pg-NO- |, 122020
: (1.B.C)/2381(ND)2020
SUDERSHAN GUPTA Vs. INTERLOCUTORY
1791 [0710102088472020/3 |GOKULESH PRASAD Sec 60(5) APPLICATION NEED TO IA FILE 16-12-2020
BHARADWAJ & ANR (1.B.C)/4047(ND)2020
CITRON STRAEGIES PVT LTD COMPANY PETITION two files are uploaded need
1792 [0710102059952020/3 |Vs. ASIAN HOTELS (NORTH) |IBC under Sec 7 1B to file 1t on rat';l 17-12-2020
LTD (1BC)/1052(ND)2020 prately
CITRON STRAEGIES PVT LTD COMPANY PETITION two files are uploaded that
1793 [0710102059952020/4 ([Vs. ASIAN HOTELS (NORTH) [IBC under Sec 7 IB need to be file separately or |17-12-2020
LTD (IBC)/1052(ND)2020 delete extra files
DONJIN TECHNOLOGY INDIA COMPANY
1794 [0710102104772020/1 ;Egg’ék:{'\gi%m ANES 566252 () APPEAL(COMPANIES L"'Igg::“EGTAX SERVICE 17-12-2020
ACT)/447(ND)2020

NCT OF DELHI AND HARYANA




NAVKAR EXPORT AGENCIES

COMPANY
1795 |0710102105082020/1 | RLVATE LIMITED Vs, Sec 252 (3) APPEAL(COMPANIES ONYL PROOF OF ERVICE 17-12-2020
REGISTRAR OF COMPANIES ACTY/445(ND)2020 UPLOAD
NCT OF DELHI AND HARYANA
COMPANY
1796 |0710102105422020/1 |EXCEL MEDIA PVT. LTD. Vs.  |Rule 11 of NCLT Q';E'S'ICATION(COMPA need to petition file 17-12-2020
ACT)/691(ND)2020
VAGABOND INFRATEL PRIVATE COMPANY
1797 [0710102105652020/2 |-MITED VS. REGISTRAR OF o 555 (3 APPEAL(COMPANIES INCOME TAX SERVICE 17-12-2020
COMPANIES NCT OF DELHI ACTY/465(ND)2020 MISSING
AND HARYANA
VERONICA FASHIONS PRIVATE COMPANY
1798 |0710102107562019/4 |LIMITED Vs. REGISTRAR OF |Sec 252 (3) APPEAL(COMPANIES :';IED TOUPLOADINONE 1, 15 5020
COMPANIES ACT)/554(ND)2019
MONTAGE DISTILLERS AND COMPANY
1799 (0710102108242020/1 |VINTNERS PVT. LTD. Vs. Sec 252 (3) APPEAL(COMPANIES INCOME TAX SERVICE 17-12-2020
REGISTRAR OF COMPANIES ACTY/483(ND)2020 MISSING
NCT DELHI & HARYANA
M/S A/2 INTERIORS
INTERLOCUTORY
1800 [0710102108342020/2 |PRODUCTS PVT. LTD. Vs. M/S|Rule 11 0f NCLT, | rpp) 1eaTiON true copy sign missing 17-12-2020
AHLUWALIA CONTRACTS 2016 (L5.C)/5067(ND)2020
INDIA LTD. e
ADVERTISING PVT LTD Vs, SN COMPANY PETITION
1801 [0710102135262019/6 * >V |IBC under Sec 7 1B TRUE COPY SIGN MISSING |17-12-2020

CINEMA ADVERTISING PVT
LTD

(IBC)/2646(ND)2019




GULSHAN SETHI Vs. ANAND

COMPANY

TRUE COPY SIGN MISSING

1802 |0710102147382019/3 SONBHADRA Sec 60(5) APPLICATION(IBC)/52 ALL PAGES 17-12-2020
5.(ND)2019
GULSHAN SETHI Vs. ANAND COMPANY ONLY PROOF OF SERVICE
1803 [0710102147382019/4 ' Sec 60(5) APPLICATION(IBC)/52 17-12-2020
SONBHADRA UPLOAD
5.(ND)2019
ANURADHA SETHI Vs. ANAND COMPANY TRUE COPY SIGN MISSING
1804 |0710102147392019/4 ' Sec 60(5) APPLICATION(IBC)/52 17-12-2020
SONBHADRA ALL PAGES
4.(ND)2019
ANURADHA SETHI Vs. ANAND COMPANY ONLY PROOF OF SERVICE
1805 [0710102147392019/5 ' Sec 60(5) APPLICATION(IBC)/52 17-12-2020
SONBHADRA UPLOAD
4.(ND)2019
LUXMI ELECTRICALS &
ENGINEERING WORKS Vs. M/S COMPANY PETITION
1806 |0710102149632019/4 SNG TECHNO BUILD PRIVATE IBC Under Sec 9 IB (IBC)/370(ND)2020 INDEX MISSING 17-12-2020
LIMITED
ALLWIN FOOTWEAR PRIVATE CA(A) MERGER AND
LIMITED Vs. M/S SALUJA Sub-section (1) of AMALGAMATION(COM . i o
1807 [0710102106832020/1 CONSTRUCTION COMPANY section 230 PANIES index missing 18-12-2020
LTD ACT)/120(ND)2020
Techno Electric & Engineering |Transfer
1808 8710102/11608/202 Co. Ltd. Vs McLeod Russel India|Petition(Companies |Sec. 7(7) Anup Jain Wrong section select 15/12/2020

Ltd

Act)




CA(A) Merger and

pages missed 73 to 75, 85, AcA

1809 |0710102/11614/202 \AAG STEELS PRIVATE LIMITED |, 1o ation(Comp [2UD-Section (1) of AWNISH KUMAR  [missed of company Hedone 15/12/2020
0 Vs . section 230 -
anies Act) designs Ltd
0710102/11645/202 CA(A) Merger and Shareholder Consent affidavit
1810 0 GALLANTT METAL LIMITED Vs |Amalgamation(Comp [Sec. 230-232, Sec 234 Sameer Gupta missed, pages missed 77,619 16/12/2020
anies Act) page cut 740
Form 11 missed, memo of
1811 0710102/11634/202 [BALIJIT KAPOOR AND OTHERS |Company Petition Sec. 73(4) MAREESH PRAVIR |parties, list of dates & events, 16/12/2020
0 Vs CHD DEVELOPERS LTD. (Companies Act) ' SAHAY Synopsis missed, no sign in every
page of petition
53 page wrong arrange, pages
0710102/11629/202 UNIQUE PROPMART PRIVATE |Company not clear 136,151,152,153 Wrong
1812 0 LIMITED Vs REGISTRAR OF Appeal(Companies  [Sec 252 (1) Robin Sen Giri income tax advance service 16/12/2020
COMPANIES NCT OF DELHI Act) kindly serve to Income tax DCIT
Delhi high court
0710102/11597/202 B.M ABROL AND SUNITA Interlocutory C.P. Section not mention in soft copy
181314 ABROL Vs. UNIVERSAL Application(IBC) Sec 60(5) (IB)/456(ND)2018 | "rema Arora Page 52,56 not clear
BUILDWELL PVT. LTD. PP g€ >4
AXIS BANK LTD. Vs. M/S IAI\IL-II:-’EE{ CLA(?'IE:I%LORY
1814 |0710102080222020/4 [SHREE BALAJI PRINTOPACK (L.B.C)/3639(ND)202 Sec 60(5) ONLY INDEX UPLOAD 16-12-2020
PRIVATE LIMITED 0' )
COMPANY
J. M. TECH SOLUTION PRIVATE
APPLICATION(COMP NEED TO UPLOAD
1815 |0710102092572020/2 |[LIMITED Vs. REGISTRAR OF ANIES Rule 11 of NCLT SAPERATLY 16-12-2020

COMPANIES

ACT)/576(ND)2020




RUKMANI MEDICAL SYSTEMS

COMPANY
1816 |0710102066472020/1 PRIVATE LIMITED Vs. APPEAL(COMPANIES |Sec 252 (3) NEED TO UPLOAD PETITION [17-12-2020
REGISTRAR OF COMPANIES ACT)/268(ND)2020
NCT OF DELHI & HARYANA
SUDHIR SALES & SERVICES COMPANY PETITION
1817 [0710102075702019/5 |LTD Vs. VALAYA CLOTHING IB IBC Under Sec 9 INDEX MISSING 17-12-2020
PVT LTD (IBC)/905(ND)2019
VMS EQUIPMENT PVT LTD Vs.
1818 | 0710102/11552/202 | 0110 OSE INFRATECH pyT. | [Mterlocutory Sec 60(5) 23 page missing ONLINE
0 Application(IBC)
LTD.
VISHAL SETHI Vs. COLLAGE L C.P.
1819 |0710102/10728/202 | -0 5 jp INFRASTRUCTURE pyT, | \PPlication under any Interlocutory (IB)/1108(ND)2|Shashwat Parihar  [page 4 cut service blur online
0 other provisions- IBC |Application(IBC)
LTD. 019
Transfer Wrong case type select, no
0710102/11682/202 |PUNAM MAKHNI Vs DIWAKAR o . vakaltnama, no advance service,
1820 0 COMMERCIAL PVT LTD Zil)tlon(Companles Sec. 59 PUNAM MAKHNI no sign in petition, pages not 17/12/2020
clear 18 to 31,57,58 to 63
Pages missed 118 to 122, no
0710102/11658/202 [FLUIDMASTER INDIA PRIVATE |Company Petition Sub-Section (1) Of welfare no court fees in
1821 0 LIMITED Vs (Companies Act) Section 66. ASHISH VIRMANI vakaltnama, no company master 17/12/2020
data
ANURAG CHANDRA Vs - C.P. , .
1822 0710102/11691/202 AFFINITY BEAUTY SALON Inter_locgtory Appllcatlor! t_Jnder any (1B)/786(PB)20 |RANJANA ROY Blur Page-81,85 to 98/Sign miss- 18-Dec-20
0 PRIVATE LIMITED Application (I.B.C) other provisions- IBC 18 110/Page cut-188




SUDHIR SALES & SERVICES C.P.
0710102/11703/202 Interlocutory blur page-108,115 to Nan
1823 | gg Vs VALAYA CLOTHING PVT | D0 ey [Sec6065) (111;,3)/905(ND)20 ANAND BAJPAL | o e 120,149 18-Dec-20
GLOBAL FRAGRANCES PVT LTD C.P.
1824 |0710102/11702/202 |,/ 16T RIDERS SPORTS | eeriocutory Rule 11 of NCLT, 2016|(IB)/1112(ND)2|ADITYA SHARMA  |Page miss-4/Memo of party 18-Dec-20
0 Application (1.B.C)
PVT LTD 018
GLOBAL FRAGRANCES PVT LTD C.P.
1825 |0710102/11700/202 |/ y 16T RIDERS SPORTS | eeriocutory Rule 11 of NCLT, 2016|(IB)/1112(ND)2|ADITYA SHARMA  Sign miss-1,2 18-Dec-20
0 Application (I.B.C)
PVT LTD 018
CITRON STRAEGIES PVT LTD |COMPANY PETITION
1826 0710102059952020/3 |Vs. ASIAN HOTELS (NORTH) |[1B IBC under Sec 7 NEED TO UPLOAD ONE TIME |15-12-2020
LTD (IBC)/1052(ND)2020
INTERLOCUTORY
MANOJ KUNWAR Vs. YOGESH |APPLICATION Wrong Doc. (court order o
1827 0710102073262020/4 | cer (18.0)/3149(ND)202 |3€€ 605) missing) 16-12-2020
0
GOLDEN HOMELAND AGENCIES|COMPANY PETITION
1828 |0710102076882020/4 |LLP Vs. INDIABULLS REAL  [IB IBC Under Sec 9 TRUE COPY SIGN MISSING  |17-12-2020
ESTATE LIMITED (IBC)/993(ND)2020
BRANDS CARVAN OVERSEAS ~ |COMPANY
1829 |0710102084572020/1 |PRIVATE LIMITED Vs. APPEAL(COMPANIES |Sec 252 (3) L"'Igg::“EGTAX SERVICE 17-12-2020

REGISTRAR OF COMPANIES

ACT)/443(ND)2020




ARS REALTORS PVT LTD Vs.

INTERLOCUTORY

1830 [0710102086532020/1 |RESOLUTION PROFESSIONAL o 1eption Sec 60(5) TRUE COPY SIGN MISSING [17-12-2020
OF NINEX DEVELOPERS (LB.C)/3795(PB)2020
LIMITED o
ANDESTINY TRADE WORLD | (o
PRIVATE LIMITED Vs. INCOME TAX SERVICE

1831 {0710102089642020/1 |o - rcro vt SE COMPANIES ﬁzigﬁlgg&hgggzlgs MISSING 17-12-2020
NCT OF DELHI & HARYANA
UD INFRATECH PRIVATE COMPANY

1832 [0710102091522020/1 |LIMITED Vs. THE REGISTRAR |APPEAL(COMPANIES |Sec 252 (3) L",gg:’,'f(;"x SERVICE 17-12-2020
OF COMPANIES ACT)/454(ND)2020
SKS POWER PRIVATE LIMITED |COMPANY

1833 [0710102096492020/2 |Vs. REGISTRAR OF APPEAL(COMPANIES [Sec 252 (1) :,.ngts):qEGTAx SERVICE 17-12-2020
COMPANIES ACT)/385(ND)2020
SKS COUNTRY COMPLEX COMPANY

1834 |0710102096502020/2 |PRIVATE LIMITED Vs. APPEAL(COMPANIES |Sec 252 (1) L"'Igg::“EGTAX SERVICE
REGISTRAR OF COMPANIES  |ACT)/391(ND)2020
SAFE EX TRANSPORTERS COMPANY

1835 |0710102102012020/1 | RIVATE LIMITED Vs, APPEAL(COMPANIES [Sec 252 (3) INCOME TAX SERVICE 17-12-2020
REGISTRAR OF COMPANIES |/ e i o0 MISSING
NCT OF DELHI AND HARYANA
SAURAV KESHAN Vs. COMPANY PETITION No index.no bagination. not

1836 |0710102027332020/4 |KATALIST VIEWSPAPER 1B IBC Under Sec 9 /NO pag ' 18-12-2020

PRIVATE LIMITED

(IBC)/671(ND)2020

uploaded properly




M/S. SGR TOWNSHIP PVT.

COMPANY PETITION

sign on rply,volume wise index

1837 [0710102117572019/3 ([LTD. Vs. FIREFLY BUILDTECH [(COMPANIES Sec. 241(1) missed,pg-613,1016,1025, not 16/12/2020
PVT. LTD. ACT)/131(PB)2019 clear
MAXI-FLOW SANITATIONS COMPANY
1838 |0710102032332020/2 |PRIVATE LIMITED Vs. APPEAL(COMPANIES |Sec 252 (1) Only proof of service uploaded  [18/12/2020
REGISTRAR OF COMPANIES ACT)/381(ND)2020
ANSAL PROPERTIES &
INTERLOCUTORY L
1839 |0710102085972020/7 |INRASRUCTURE LTD. Vs, APPLICATION Rule 11 of NCLT, 2016 ble page numbering in file,pg-713|, | 15 9
ASIAN AGRO INDUSTRIES (1.B.C)/3726()2020 not clear
LIMITED o
VERONICA FASHIONS PRIVATE [COMPANY
1840 [0710102107562019/4 ([LIMITED Vs. REGISTRAR OF [APPEAL(COMPANIES |Sec 252 (3) true copy stamp and sign missed |18/12/2020
COMPANIES ACT)/554(ND)2019
M/S. J.N. BEHURA & COMPANY [COMPANY PETITION
1841 [0710102012862020/7 |[Vs. M/S. MAHAVIR STONE IB IBC Under Sec 9 Need to file as IA 21/12/2020
CRUSHING PVT. LTD. (IBC)/419(PB)2020
COMPANY In Index pg-140-147 it is mention
1842 |0710102024942020/4 ElﬁﬁségIJSNFiAgTCRUCTURE APPEAL(COMPANIES |Sec 252 (1) proof of service but in pg-140-  [21/12/2020
LT ACT)/215(ND)2020 147 proof of service not upload
CA(A) MERGER AND
MOONLIGHT EQUITY PRIVATE |[AMALGAMATION(CO [Sub-section (I) of . . )
1843 [0710102026492020/11 LIMITED Vs. MPANIES section 230 pg numbering missed after pg-10{21/12/2020

ACT)/45(PB)2020




CA(A) MERGER AND

MOONLIGHT EQUITY PRIVATE |AMALGAMATION(CO [Sub-section (I) of . . _
1844 10710102026492020/12 LIMITED Vs. MPANIES section 230 pg numbering missed after pg-10121/12/2020
ACT)/45(PB)2020
CA(A) MERGER AND
MOONLIGHT EQUITY PRIVATE |AMALGAMATION(CO [Sub-section (I) of . . )
1845 [0710102026492020/13 LIMITED Vs. MPANIES section 230 pg numbering missed after pg-10{21/12/2020
ACT)/45(PB)2020
CA(A) MERGER AND
MOONLIGHT EQUITY PRIVATE |AMALGAMATION(CO [Sub-section (I) of . . )
1846 [0710102026492020/14 LIMITED Vs. MPANIES section 230 pg numbering missed after pg-10 {21/12/2020
ACT)/45(PB)2020
CA(A) MERGER AND
MOONLIGHT EQUITY PRIVATE |AMALGAMATION(CO ([Sub-section (I) of . . _
1847 10710102026492020/15 LIMITED V. MPANIES section 230 pg numbering missed after pg-10{21/12/2020
ACT)/45(PB)2020
CA(A) MERGER AND
MOONLIGHT EQUITY PRIVATE |AMALGAMATION(CO |[Sub-section (l) of page numbering missed after pg-
1848 [0710102026492020/16 LIMITED Vs. MPANIES section 230 6 21/12/2020
ACT)/45(PB)2020
CA(A) MERGER AND
MOONLIGHT EQUITY PRIVATE |AMALGAMATION(CO [Sub-section (I) of ) . _
1849 [0710102026492020/17 LIMITED V. MPANIES section 230 pg numbering missed after pg-10{21/12/2020
ACT)/45(PB)2020
ISQIN\?AI:IT-II—EAIIVI\:IAIQEIDRSIS:ARMS COMPANY -16-62 translate,write true
1850 |0710102033942020/3 REGISTRAR OF COMF;ANIES APPEAL(COMPANIES |Sec 252 (3) Eg not t.c ! 12-09-2020
ACT)/241(ND)2020 py .C.

NCT OF DELHI & HARYANA




VANDANA RAHEJA Vs. SPAZE

COMPANY PETITION

1851 [0710102065422020/3 IB IBC under Sec 7 signh missed on rejoinder 21/12/2020
TOWERS PRIVATE LIMITED (IBC)/889(ND)2020
COMPANY
PRESTAR INFOTECH PVT LTD |APPLICATION(COMP |Application under any ) . .
1852 |0710102076702020/2 Vs. ROC ANIES other provisions pg-25 cut,proof of service missed |21/12/2020
ACT)/492(ND)2020
RAJ LAXMI REALTORS PRIVATE|COMPANY
1853 [0710102080192020/4 ([LIMITED Vs. REGISTRAR OF |APPEAL(COMPANIES |Sec 252 (3) Advance service missed 21/12/2020
COMPANIES ACT)/292(ND)2020
RAJ NANDINI BUILDTECH COMPANY
1854 [0710102080212020/3 ([LIMITED Vs. REGISTRAR OF [APPEAL(COMPANIES |Sec 252 (3) Advance service missed 21/12/2020
COMPANIES ACT)/293(ND)2020
COMPANY
URVASHI INFRASTRUCTURE  [APPLICATION(COMP |Application under any N
1855 |0710102082152020/1 LIMITED Vs. R.O.C. ANIES other provisions affidavit missed 21/12/2020
ACT)/447(ND)2020
COMPANY PETITION
1856 |0710102093062019/5 \F/{VAAJ'II;E: E/ITI;'I' AL Vs. EARTH IB IBC Under Sec 9 affidavit missed 21/12/2020
! (IBC)/1542(ND)2019
R.R. BUILDTOWN PVT. LTD. COMPANY PETITION [Sec. 241(1),Sec. 2 different document upload in
1857 |0710102095952020/7 |Vs. ADONIS BUILDTECH (COMPANIES 242(4),Sec. 243(1) P 21/12/2020

PRIVATE LIMITED

ACT)/141(PB)2020

(b),Sec. 244(1)

one number




LOVENI MARKETING &

ADVERTISING PVT LTD Vs. SN

COMPANY PETITION

1858 [0710102135262019/6 1B IBC under Sec 7 affidavit missed 18/12/2020
CINEMA ADVERTISING PVT | 1000 o6 46 Np12019
LTD
ANURADHA SETHI Vs, ANAND |COMPANY -17-23,114-119,222-226,472-
1859 |0710102147392019/4 ' APPLICATION(IBC)/5 |Sec 60(5) P9 ’ ' ' 18/12/2020
SONBHADRA 476 cut
24.(ND)2019
ARGENTIUM INTERNATIONAL |COMPANY PETITION
1860 [0710102002622019/16 |PVT LTD Vs. UTM 1B IBC Under Sec 9 7-15 NOT CLEAR 21/12/2020
ENGINEERING PVT LTD (1BC)/248(ND)2019
COMPANY
1861 |0710102020352020/5 |SUDERSHAN GUPTA Vs, APPLICATION(IBC)/1 |Sec 30 INDEX MISSING 21/12/2020
364(PB)2020
MR. MOHAN AGARWAL Vs.  [COMPANY PETITION
1862 [0710102022652018/14 |M/S. CROWN REALTECH 1B IBC under Sec 7 TRUE COPY SIGN MISSING 21/12/2020
PRIVATE LIMITED (1BC)/1565(PB)2018
MAXI-FLOW SANITATIONS  |COMPANY 1112 translate.oroof of
1863 |0710102032332020/2 |PRIVATE LIMITED Vs. APPEAL(COMPANIES |Sec 252 (1) Sgrvicé o] P 18/12/2020
REGISTRAR OF COMPANIES  |ACT)/381(ND)2020
GURDEEP KAUR GULATI Vs, | COMPANY INDEX MISSING DOCUMENT
1864 [0710102095782020/1 " |APPEAL(COMPANIES [Sec 252 (1) 21/12/2020

REGISTRAR OF COMPANIES

ACT)/427(ND)2020

NOT IN PROPER




PUNJAB NATIONAL BANK Vs,

COMPANY PETITION

1865 [0710102076442019/21 [GUPTA MARRIAGE HALL 1B IBC under Sec 7 INDEX MISSING 21/12/2020
PRIVATE LIMITED (IBC)/979(ND)2019
HARMILAP MEDIA PVT. LTD. |COMPANY PETITION
1866 [0710102011422020/4 ([Vs. RAMA KRISHNA IB ----IBC Under Sec 9 Only proof of service uploaded |12-03-2020
BUILDWELL PVT. LTD. (IBC)/381(ND)2020
VINAYAK WIRE PRODUCTS COMPANY PETITION
1867 [0710200410952018/12 [PVT. LTD. Vs. ABIR IB IBC Under Sec 9 3 different file in one number 21/12/2020
INFRASTRUCTURE PVT. LTD. ((IBC)/893(ND)2018
COMPANY PETITION
1868 (0710200411182017/8 IDI\IIE?/II\?VI\IIE \;Sowlvgks SL:’.EES IB IBC under Sec 7 Proof of service missed 21/12/2020
(IBC)/244(ND)2017
COMPANY PETITION
1869 |0710200411182017/9 ID'\IIE?/IICVI\IIE \;%Whgf SLT‘EES 1B IBC under Sec 7 Only proof of service uploaded |21/12/2020
(IBC)/244(ND)2017
COMPANY PETITION
1870 |0710102005502019/7 iggfg&;ﬁg?g?:&;;&vs 1B IBC under Sec 7 pg-3 missed 21/12/2020
(IBC)/204(ND)2019
COMPANY PETITION
1871 [0710102005502019/8 POORAN TRADING PVT LTD Vs. 1B IBC under Sec 7 Index missed 21/12/2020

APPLE INDUSTRIES LIMITED

(IBC)/204(ND)2019




INTELLECT CAPITAL SERVICES |COMPANY

1872 |0710102028772020/1 |Vs. REGISTRAR OF APPEAL(COMPANIES |Sec 252 (3) page numbering missed 21/12/2020
COMPANIES DELHI ACT)/225(ND)2020
MGSHAHANI AND CO DELHI E:\D/I(:I_AC);AhI/\I/IEAR'I'GIgRN(AC'\(I)D Sec. 230-232 - Second

1873 [0710102071962020/9 |PRIVATE LIMITED Vs. NTL i Proof of service missed 21/12/2020
ELECTRONICS INDIA LIMITED | PANIES Motion

ACT)/52(PB)2020

M/S A/2 INTERIORS INTERLOCUTORY
PRODUCTS PVT. LTD. Vs. M/S|APPLICATION 123 124 129-131 134-145 152

1874 |0710102108342020/3 |0’ m T ConTRACTS (15.0)/5067(ND)202 |Rule 11 of NCLT, 2016 NOT CLEAR 21/12/2020
INDIA LTD. 0
DR. LAL PATH LABS LIMITED |COMPANY PETITION

1875 |0710102157202019/3 |Vs. AAPKA URGICARE PVT.  |IB IBC Under Sec 9 PROOF OF SERVICE 21/12/2020
LTD. (1BC)/3478(ND)2019

1876 |0710102066472020/1 ' APPEAL(COMPANIES |Sec 252 (3) Only proof of service uploaded ~ |18/12/2020
REGISTRAR OF COMPANIES | (i
NCT OF DELHI & HARYANA
AGNI DEVICES PRIVATE EQ%BG“:E,'&\GT%QNC%

1877 [0710102076072020/6 |LIMITED Vs. HIL (INDIA) MPANIES Sec. 230-232, Sec 234 Only efile receipt uploaded 21/12/2020
LIMITED ACT)/8(ND)2020
HENAN BOOM GALATIN CO.  |COMPANY PETITION Index missed file ot proper]

1878 |0710102089012019/7 |LTD. Vs. SUNIL HEALTH CARE |IB IBC Under Sec 9 ProPery  131/12/2020

LTD.

(IBC)/1263(ND)2019

uploaded




SUPER RESIDENCY PRIVATE  |COMPANY
1879 |0710102090802020/1 |[LIMITED Vs. REGISTRAR OF |APPEAL(COMPANIES |Sec 252 (1) Only affidavit uploaded 21/12/2020
COMPANIES ACT)/495(ND)2020
COMPANY PETITION
RAMAN RAJ SUD Vs. RIDHIMA Sec. 241(1),Sec. .
1880 |0710102092082020/5 (COMPANIES Need to file as IA 21/12/2020
OVERSEAS PRIVATE LIMITED |, /oy Ponpg  |242(4)Sec. 244(1)
JINDAL STEEL CORPORATION |COMPANY PETITION Sffidavit missed.true copy Sian
1881 (0710102101712020/1 |Vs. OLIVER ENGINEERING  |IB IBC Under Sec 9 - nd stam missed PYSIN 151/12/2020
PRIVATE LIMITED (IBC)/1073(ND)2020 P
MZ INDIA PRIVATE LIMITED  |COMPANY
1882 [0710102102752020/1 |Vs. DELHI GYMKHANA CLUB  |APPEAL(COMPANIES |Sec 252 (3) Only affidavit uploaded 21/12/2020
LIMITED ACT)/452(ND)2020
COMPANY PETITION
1883 (0710102130312019/4 EEY\&'II:QT_'IAM\;?EDD ESEIN 1B IBC Under Sec 9 SERVICE MISSING 21/12/2020
(IBC)/2703(ND)2019
COMPANY PETITION
1884 (0710102137422019/4 Eﬁﬁﬁ?ﬁ@'ﬁﬁgmﬁf 1B IBC Under Sec 9 SERVICE MISSING 21/12/2020
(IBC)/2701(ND)2019
COMPANY PETITION
1885 |0710102165622019/1 |>AT15H CHANDRA GANTI Vs. |, IBC Under Sec 9 TRUE COPY SIGN MISSING 21/12/2020

DESEIN PRIVATE LIMITED

(IBC)/3453(ND)2019




URVASHI INFRASTRUCTURE

COMPANY

affidavit missed,index not match

1886 |0710102024942020/4 APPEAL(COMPANIES |Sec 252 (1) flday 21/12/2020
LIMITED Vs. R.O.C. ACT)/215(ND)2020 with file
AT o
1887 |0710102033942020/5 ' APPEAL(COMPANIES |Sec 252 (3) 14-62 TRANSLATE 21/12/2020
REGISTRAR OF COMPANIES ||/ v o
NCT OF DELHI & HARYANA
COMPANY PETITION
1888 |10710102128602019/4 Eg&g?gilﬁgrsg Vs. DESEIN 1B IBC Under Sec 9 sign on reply,pg-7 missed 21/12/2020
(1BC)/2697(ND)2019
COMPANY PETITION . .
1889 (0710102128642019/4 | PATIAY KOVAR o DESEIN - jg IBC Under Sec 9 O O T e 1oy [21/12/2020
(IBC)/2699(ND)2019 P38,
COMPANY PETITION
1890 |0710102137402019/4 Eﬁ;{\\/’:TSEHL';IL\J,I';"TAERDVS' DESEIN /g IBC Under Sec 9 PROOF OF SERVICE MISSING ~ |21/12/2020
(1BC)/2700(ND)2019
\'\;'éSGEI?EL,i'\\;'V%RALNJ TORAFLSPA | -omMpANY PETITION
1891 |710102108332020 1B Sec 60(5) KISLAYA DOCUMENT INCOMPLETE  [17-11-2020
INTERNATIONAL PRIVATE | 100 1oc oo 1o
LIMITED
RAJ LAXMI REALTORS PRIVATE |COMPANY SEPRATE FILE AFFIDAVIT AND
1892 |710102115992020  |LIMITED VS INCOME TAX APPEAL(COMPANIES |Rule 11 of NCLT Kushal Gupta INCOME TAX ROC SERVICE 15-12-2020

DEPARTMENT

ACT)/292(ND)2020

MISSING




SM PILFER PROOF CAPS
PRIVATE LIMITED VS M/S

COMPANY PETITION

Application under any

Attin Shankar

Blur Page-28 to 31,96,97,117 to

1893 1710102117122020 DYNAMIC STAR SECURITY AND EIBBC) /1251(ND)2018 other provisions- IBC Rastogi 119 18-12-2020
ALLIED SERVICES
Company Kindly merg volume 3 in volume
1894 0710102/11063/202 |G.R. Lu.brlcants Private I._|m|ted Appeal(Companies Sec 252 (1) Hitesh Jhamb 1 with sepgrate index and 26/11/2020
0 Vs Registrar of Companies Act) volume 2 sign and true copy
missed
Company name changed in memo of
1895 0710102/11536/202 Vardhman Estates & Dc_avelopers Appeal(Companies Sec 252 (1) Prashant Katara parties and moa or aoa kindly 12-12-2020
0 Vs registrar of companies .
Act) devide the second volume
M/S RAIDHANI PRIVATE
0710102/11740/202 |LIMITED Vs M/S SHIV SAI Company Petition IB . . .
1896 0 METAL PRODUCTS PRIVATE (IBC) IBC Under Sec 9 amit goel not in delhi (patna) 19/12/2020
LIMITED
VISTRAT REAL ESTATES PVT .
1897 |0710102/11762/202 |, .1y, ASTAN HOTELS (NORTH|COmPany Petition I8 10 ier sec 7 frg associates page:55, 91, 143, 160, 197, not |,,1- 755
0 (IBC) clear page:108 hindi
LIMITED
Mrs. Nishtha Nigam Vs Mothers .
1898 2710102/ 11756/202 L, iie Education Institution (CIOB”E;)a"y Petition IB {15 inder Sec 7 vijyant nigam claim amount less than 1 Cr 19/12/2020
Private Limited
ORIX AUTO INFRASTRUCTURE
0710102/11744/202 [SERVICES LIMITED Vs WAVE |Company Petition IB .
1899 0 HOSPITALITY PRIVATE (IBC) IBC Under Sec 9 charu sachdev claim amount less than 1 cr 19/12/2020

LIMITED




advocate welfare and court fee
missed, irp certificate missed,

0710102/11726/202 |Debadutta Mishra Vs M/S Company Petition IB MOHD FARHAN annexure 1 page numbering not
1900 14 ANSAL HOUSING LIMITED (1BC) IBC under Sec 7 KHAN readable and page 398-415 not | -/ 12/2020
clear and page 466 page missed
etc
. CP(AA) Merger and Wrong case type select, master
1901 0710102/11660/202 ThysfsenK.rupp Mar!ne Systems Amalgamation(Comp [Sec. 230-232, Sec 234 Nirmal Baskaran index missed Pages not clear 17/12/2020
0 (India) Private Limited Vs .
anies Act) 137,243
Pages in Hindi 104 to 130, 141 to
. - 145, 148 to 154, Kindly server
Annay Relators Private Limited " _— !
1902 0710102/11705/202 Vs Garg and Goel Estate Company_ Petition Sec. 241(1) Prashant Jain the petition to all respondentg, 18/12/2020
0 (Companies Act) no welfare and no court fees in
Developers Pvt. Ltd. L
vakaltnama , no pagination of
proof of servic
Pages missed 40,55,280, pages
CP(AA) Merger and
0710102/11701/202 ; Sec. 230-232 - Second e not clear 86 to
1903 0 JMA MARKETING LIMITED Vs Amalgamatlon(Comp Motion Afnaan Siddiqui 89,158,164,166,168,170,172,203 18/12/2020
anies Act)
,341,352
Page in hindi 106 to 145,160 to
Annay Relators Private Limited . 173, page not clear 146, no court
1904 0710102/11715/202 Vs Sanya Realtors Private Company. Petition Sec. 241(1) Prashant Jain fees and no welfare in 18/12/2020
0 - (Companies Act) .
Limited vakaltnam, kindly serve the
petition to all respondents
Vipin Kumar Vs Registrar of Company .
0710102/11690/202 . . . Pages missed
1905 0 Companies NCT of Delhi & Appeal(Companies  [Sec 252 (3) Narender 55,57,59,61,63,65,67,69 18/12/2020
Haryana Act)
Kindly annex original NCLT
CP(AA) Merger and o
0710102/11758/202 . Sec. 230-232 - Second KHAITAN AND certified order copy and
1906 0 KANIN (INDIA) LIMITED Vs Amalgamation(Comp Motion KHAITAN condonation delay application 19/12/2020

anies Act)

file, List of dates & events missed




M/S P.S.T. TRADING &

COMPONENTS Vs. M/S Interlocuto Sec 33(1) (b) (i) to C.P.
1907 [0710102/11730/2020 |EKDANT BUILDETECH PVT. riocutory (IB)/1144(ND)201 | HONEY SATPAL Page 124 to 143 in hindi
LTD Application(IBC) (iii) r/w Sec 33(3 9
VISHWANIRMAL
MERCHANDISE AND
0710102/11771/202 [CONSUMER PRODUCTS - Appeal/823 NITIN KUMAR . . .
1908 0 PRIVATE LIMITED Vs. Company Application |[Rule 11 of NCLT (ND)2019 MISHRA income tax service missing
REGISTRAR OF COMPANIES
NCT OF DELHI AND HARYANA
SUSPENDED BOARD OF C.P
0710102/11797 /202 |DIRECTORS OF M/S. DEV Interlocutory . . -
1909 0 DENSO POWER LTD. Vs. DEV |Application(IBC) Rule 11 of NCLT, 2016 ’-(;,IB)/81(PB)201 Sagar Chaturvedi  |prayer missing
DENSO POWER LIMITED
1910 |0710102/11784/2020 | BPTP LIMITED Vs. Company Application | \PPlication under any |CP/127(ND)201 o) ;o api JAIN  |sign missing
other provisions 3
LINGUS PERSONAL CARE
AND HYGIENE PRODUCTS
1911 8710102/ 11773/202 PRIVATE LIMITED Vs. Company Application |Rule 11 of NCLT income tax service missing
REGISTRAR OF COMPANIES
NCT OF DELHI & HARYANA
Application under any [C.P.
1912 2710102/ 11790/202 éEII:'IE)leAKhEI{IIEtIL'I:AANI Vs MS IAnteELc;iliggch) other provisions- IBC |(IB)/2694(ND)2 prayer missing
PP rule 11 of nclt 2016|019
VERONICA FASHIONS PRIVATE |COMPANY
1913 [0710102107562019/4 |LIMITED Vs. REGISTRAR OF |APPEAL(COMPANIES |Sec 252 (3) affidavit missed 21-12-2020

COMPANIES

ACT)/554(ND)2019




LUXMI ELECTRICALS &

ENGINEERING WORKS Vs. M/S

COMPANY PETITION

1914 0710102149632019/4 | o TECHND BUILD PRIVATE EIBBC)/370(ND)2020 IBC Under Sec 9 6 7 NOT CLEAR 18-12-2020
LIMITED
COMPANY PETITION Index not match with
1915 |0710102000662018/6 Iﬁ?ggggfg&%’;ﬁg’t‘é EI.VIITED IB IBC under Sec 7 file(Power of Attorney 22-12-2020
(IBC)/1481(PB)2018 missed)
ARMOUR SECURITY INDIA  |COMPANY PETITION 33.40 missed.pa-45
1916 |0710102018592020/4 |PRIVATE LIMITED Vs. 1B IBC Under Sec 9 frinsl’ate P9 22-12-2020
AMBIENCE PRIVATE LIMITED |(IBC)/531(ND)2020
INTERLOCUTORY .
1917 [0710102025322020/1 ?;ALVXILNK?SSSQ?&\(V’;TY VS: | APPLICATION (sf.; f/iv(ls)e(cbga(?a;() Index missed 22-12-2020
- (1B.C)/1613(PB)2020
SAURAV KESHAN Vs. COMPANY PETITION
1918 |0710102027332020/5 |KATALIST VIEWSPAPER 1B IBC Under Sec 9 Index counsil sign missed  |22-12-2020
PRIVATE LIMITED (IBC)/671(ND)2020
COMPANY PETITION o
1919 [0710102032742020/3 I\_/II;';'TAELDGUPTA Vs. KRF 1B IBC Under Sec 9 i';'l‘:'at:::':;: i‘::;)':df and | 152020
(IBC)/770(ND)2020
LEISURE SPORTS ERETAIL |y o0
1920 |0710102092902020/1 EEE@I’EXE{MOIE?O\I\//ISF; ANiES | APPEAL(COMPANIES |Sec 252 (1) L"'Igg::“EGTAX SERVICE 22-12-2020
ACT)/467(ND)2020

NCT OF DELHI AND HARYANA




M/S. DALPATPUR R E
INFRASTRUCTURES PRIVATE

COMPANY

1921 0710102094892020/2 |LIMITED Vs. REGISTRAR OF |APPEAL(COMPANIES [Sec 252 (3) L";‘S:g::“EGTAX SERVICE 22-12-2020
COMPANIES NCT OF DELHI & |ACT)/384(ND)2020
HARYANA
NOIDA PAINTS AND COMPANY
1922 [0710102097562020/2 |ARDWARE PRIVATE LIMITED | \ppen| (compaNIES [sec 252 (3) INCOME TAX SERVICE 22-12-2020
Vs. REGISTRAR OF ACT)/453(ND}2020 MISSING
COMPANIES DELHI & HARYANA
BIG VACATIONS PRIVATE ~ [COMPANY
1923 {0710102098842020/1 |LIMITED Vs. REGISTRAR OF |APPEAL(COMPANIES [Sec 252 (1) :,,ngg:,'\,EGTAX SERVICE 22-12-2020
COMPANIES ACT)/408(ND)2020
SATYA LAND AND HOUSING | oy
1924 [0710102101342020/2 |PEVELOPMENT PRIVATE APPEAL(COMPANIES |Sec 252 (3) advance service to all 21-12-2020
LIMITED Vs. REGISTRAR OF ACT)/420(ND)2020 respondent
COMPANIES
INTERLOCUTORY
APPLICATION
1925 (0710102101682020/1 |MANSI) ARYA Vs. AMITAIRY | [/ e o oo, [1962) INDEX MISSING 22-12-2020
0
A J ASSOCIATES PRIVATE ~ |COMPANY
1926 {0710102104252020/1 |LIMITED Vs. REGISTRAR OF ~|APPEAL(COMPANIES [Sec 252 (3) L"Igg:“EGTAX SERVICE 22-12-2020
COMPANIES ACT)/482(ND)2020
UMBRELLA AEGIS PRIVATE  [COMPANY
1927 {0710102106482020/1 |LIMITED Vs. REGISTRAR OF |APPEAL(COMPANIES [Sec 252 (1) L"'Igg::“EGTAX SERVICE 22-12-2020

COMPANIES NCT OF DELHI

ACT)/462(ND)2020




AMBITIOUS INFO SOLUTION

COMPANY
1928 |0710102107132020/2 PRIVATE LIMITED Vs. APPEAL(COMPANIES |Sec 252 (3) INCOME TAX SERVICE 22-12-2020
REGISTRAR OF COMPANIES ACT)/458(ND)2020 MISSING
NCT OF DELHI
0710102/11530/202 |Raj Nandini Buildtech Limited Company Wrong section choose/small font-
1929 ) . . Application(Companie|Sec 252 (3) Kushal Gupta 9 12-12-2020
0 Vs Registrar of Companies s Act) 19
0710102/11792/202 MR. RAJESH KUMAR GUPTA Application under any |Interlocutory C.P. ADVOCATE . . .
1930 0 Vs. ENFORCEMENT other provisions- IBC |Application(IBC) (IB)/1411(ND)2 GAUTAM SINGHAL section wrong sign missing
DIRECTORATE & ANR P PP 019
AGERSON AFTER PAGE 96 PAGE WRONG
TELECOMMUNICATIONS ARRANGE,PG-97 MISSED,PG-
1931 (710102106642020 |PRIVATE LIMITED Vs. Company Appeal Sec 252 (3) AMAN KESARWANI (156,157 CUT,IN INDEX PG-292
REGISTRAR OF COMPANIES MENTION BUT IN FILE IT IS
NCT OF DELHI & HARYANA ONLY PG-157
M/S GAYATRI TRADEX PVT. service to income tax,wrong case
1932 |710102105982020 (LTD. Vs. REGISTRAR OF Company Petition Sec 252 (3) ROHIT GOEL o ! 9
COMPANIES typ
KMQ Engineering & Tools Service to Income Tax (DCIT)
Private Limited Vs. 1. Union of High court is missing, MOA and
1933 |710102088982020 |India Ministry of Corporate  |Company Petition | 2¢¢ 222 (1) - BY NARESH KUMAR 1\ 0A misssing , NCLT form 12
) . Government Body SJVANI )
Affairs through Registrar of memorandum of apperance is
Companies missing
. ] C.P. Sign miss-6,37 to 58/Pagination
1934 0710102/11799/202 W s_. Nivedan Fm_ Invest Lease Inter_locytory Sec 60(5) (IB)/892(PB)20 |pankaj agarwal not done after page 22-Dec-20
0 Limited Vs Mr. Dinesh Sood Application (I.B.C) N
18 no.58/Affidavit missing/etc




C.P.

1935 0710102/11801/202 |IRP SUNIL KUMAR AGRAWAL Inter_locgtory Appllcatlor! l_.mder any (1B)/2083(ND)2 Sunil Kumar Blur Page-12,13 27-Dec-20
0 Vs Application (I.B.C) other provisions- IBC 019 Agrawal
0710102/11800/202 [Nivedan Fininvest Lease Limited |Interlocutory . affidavit missing/Pagination not e
1936 0 Vs Mr. Dinesh Sood Application (L.B.C) Rule 11 of NCLT, 2016 ;(|_IsB)l892(PB)20 pankaj agarwal done after page no.58 22-Dec-20
0710102/11810/202 |Mahesh Yadav Vs Registrar of |_oMPany Appeal/493
1937 . 9 Application(Companie [Rule 11 of NCLT pp Alok Yadav ROC Income Tax service missing |22-Dec-20
0 Companies s Act) (ND)2020
CA(A) Merger and . . .
1938 2710102/ 10422/202 |; jigare Comtrade Limited Vs |Amalgamation(Comp |Sec. 230-232, Sec 234 ABHISHEK NAHTA ::\'32)'(" mentioned last 6 pages in |5, .1 500
anies Act)
Index missed, no advance service
astral energy systems pvt Itd Vs |Company of roc and income tax, no
1939 8710102/11786/202 Registrar Of Companies (RoC |Appeal(Companies |Sec 252 (3) AMRISH GANDHI  |pagination in annexures, no 21/12/2020
Delhi) Act) power of attorney and no BR,
kindly make one pdf than upload
MORGAN BEVERAGES PRIVATE -
1940 2710102/ 10766/202 |, 11117ED vs KANOE IMPEX (CIOB”E;’a“y Petition I8 115 Under Sec 9 Dhiren R. Dave |claim amount less than 1 Cr 12-11-2020
INDIA PRIVATE LIMITED
1941 0710102/11516/20 |RDC Concrete (India) Private  |Intervention Petition Sec 60(5) siddharth shankar SVZ?; :IjaGéc)sl};t?’gé,;?::eC;teroof 12-11-2020
20 Limited Vs Jalesh Kumar Grover |(IBC) dev ' P

of service missed




KRISHAN PAL Vs

1942 8710102/ 09683/202 | |, ENGINEERSTECH PVT. fgg;’a”y Petition IB | 15 nder Sec 9 9999046818 page:32-47, page 68-92 not clear|10-09-2020
LTD.
Erican Enterprise Limited Vs . .

1943 2710102/ 07732/202 Super Seal Flexible Hose (CIoBrgg) any Petition IB IBC Under Sec 9 lf?rgn?l knights law claim amount less than 1 Cr 08-08-2020
Limited
CHANDGI RAM REAL ESTATE y .

1944 2710102/ 11721/202 | - ,\SULTANTS PVT. LTD. Vs E‘;@;’a”y Petition 1B 115¢ under Sec 7 diwan associates \F/’Vae’l'greg;ri‘;’ste:jece"’ed & advocate| 1512020
ABLOOM INFOTECH PVT LTD
MAZDA CABLES PRIVATE COMPANY

1945 [0710102107232020/1 |-IMIED Vs REGISTRAR OF ) pop ) (coMPANIES |sec 252 (3) INCOME TAX SERVICE 22-12-2020
COMPANIES NCT OF DELHI & [, i 06 MISSING
HARYANA
SYNC IN DESIGN PRIVATE ~ [COMPANY

1946 |0710102108472020/1 |LIMITED Vs. REGISTRAR OF |APPEAL(COMPANIES |Sec 252 (3) :legcs’:'l"EGTAx SERVICE 22-12-2020
COMPANIES ACT)/468(ND)2020
CORE FABRITEX PRIVATE COMPANY

1947 [0710102110642020/1 |-IMITED Vs. REGISTRAR OF )\ por ) (compaNiES [sec 252 (1) INCOME TAX SERVICE 22-12-2020
COMPANIES NCT OF DELHI & [, 2 0 6 MISSING
HARYANA
ANIL KUMAR Vs. G.K.DAIRY |COMPANY PETITION reioinder sian missed.true

1948 |0710102008002020/4 |AND MILK PRODUCTS PVT.  |IB IBC Under Sec 9 ] 9 d

LTD.

(IBC)/441(ND)2020

copy sign and stamp missed




EAST INDIA UDYOG LIMITED

COMPANY PETITION

1949 10710102082552020/2 IB IBC Under Sec 9 NEED TO SIGN IN ALL PAGES |22-12-2020
Vs. SPML INFRA LTD. (IBC)/966(ND)2020
RAM GHANSHYAM
DEVELOPERS PRIVATE
LIMITED Vs. UNION OF INDIA |[COMPANY
1950 [0710102096312020/1 [MINISTRY OF CORPORATE APPEAL(COMPANIES ([Sec 252 (1) ::[gg:\fGTAx SERVICE 22-12-2020
AFFAIRS THROUGH ACT)/433(ND)2020
REGISTRAR OF COMPANIES
NEW DELHT
OM SHREE HOMES PRIVATE COMPANY
1951 |0710102101292020/1 LIMITED Vs. REGISTRAR OF APPEAL(COMPANIES ([Sec 252 (3) INCOME TAX SERVICE 22-12-2020
COMPANIES NCT OF DELHI & ACT)/459(ND)2020 MISSING
HARYANA
JINDAL STEEL CORPORATION
1952 [0710102101712020/1 ([Vs. OLIVER ENGINEERING Only proof of service uploaded [21/12/2020
PRIVATE LIMITED
RUSHIL GARG Vs. 2 different document upload in
1953 |0710102028322020/8 [REVELATION UNIQUE RETAIL one file P 22/12/2020
AND MARKETING PVT LTD.
WEB TECHMEDIA PRIVATE . .
1954 10710102028912020/1 LIMITED Vs. ROC DELHI service missed of roc 22/12/2020
1955 |0710102065612020/2 JITESH GUPTA Vs. GOLDEN Need to file as IA 22/12/2020

PEACOCK RESIDENCE PVT. LTD




1956

0710102066472020/1

RUKMANI MEDICAL SYSTEMS
PRIVATE LIMITED Vs.
REGISTRAR OF COMPANIES
NCT OF DELHI & HARYANA

Wrong file

22/12/2020

1957

0710102078412020/1

TODAY RESORTS AND
RECREATION PRIVATE
LIMITED Vs. REGISTRAR OF
COMPANIES

supporting affidavit missed

22/12/2020

1958

0710102082552020/2

EAST INDIA UDYOG LIMITED
Vs. SPML INFRA LTD.

pg-143 translate,

22/12/2020

1959

0710102086582020/2

BANK OF INDIA Vs. M/S BTM
EXPORTS LIMITED

Index missed

22/12/2020

1960

0710102089462020/1

SHAMSHER SINGH Vs. JITESH
GUPTA

pg-114-118,154 not clear

22/12/2020

1961

0710102090802020/1

SUPER RESIDENCY PRIVATE
LIMITED Vs. REGISTRAR OF
COMPANIES

service missed to roc

22/12/2020

1962

0710102090982020/2

ZOOM INN PRIVATE LIMITED
Vs. ROC DELHI

Index missed

22/12/2020




VAPURCO CHEMITECH

Index missed,file not properly

1963 [0710102091262020/2 |PRIVATE LIMITED Vs. o 22/12/2020
REGISTRAR OF COMPANIES P
ICICI BANK LIMITED Vs. M/S .

1964 {0710102093912020/1 | v S ey S Need to file as IA 22/12/2020
MS. SHWETA SINGH V.

1965 [0710102100972020/2 |REGISTRAR OF COMPANIES Income tax service missed 22/12/2020
NCT OF DELHI AND HARYANA

1966 [0710102101682020/1 [MANSIJ ARYA Vs. AMIT AIRY True copy sign and stamp missed [22/12/2020
PROGFIN TECHNOLOGIES PVT. Wrong page numbering in index

1967 [0710102102492019/5 |LTD. Vs. REGISTRAR OF o ir? fzeg 9 22/12/2020
COMPANIES
MZ INDIA PRIVATE LIMITED

1968 [0710102102752020/3 |Vs. DELHI GYMKHANA CLUB service missed to income tax 22/12/2020
LIMITED
ICICI BANK LIMITED Vs. MR.

1969 |0710102076232020/10 |PANIAY GUPTA RESOLUTION TRUE COPY SIGN MISING 23/12/2020

PROFESSIONAL OF UNNATI
FORTUNE HOLDINGS LIMITED




1970

0710102101172020/1

RAJEEV KUMRA & ORS Vs.
CHD DEVELOPER

proof of service missing

23/12/2020

1971

0710102109692020/2

SUSHIL KUMAR RESOLUTION
PROFESSIONAL Vs. JITESH
GUPTA

true copy sign missing

23/12/2020

1972

0710102111332020/1

RYAN HEALTH CARE PRIVATE
LIMITED Vs. REGISTRAR OF
COMPANIES NCT OF DELHI &
HARYANA

INCOME TAX SERVICE MISSING

22/12/2020

1973

0710102111512020/1

NBC HEALTH & HOTELS
PRIVATE LIMITED Vs.
REGISTRAR OF COMPANIES

INCOME TAX SERVICE MISSING

22/12/2020

1974

0710102033182020/3

B.K.M.METAL & ALLOYS PVT
LTD Vs. AMAN HOSPITALITY
PRIVATE LIMITED

INDEX MISSING

23/12/2020

1975

0710102070012020/1

VP SHARMA Vs. NA

NEED TO FONT CHANGE

23/12/2020

1976

0710102078412020/2

TODAY RESORTS AND
RECREATION PRIVATE
LIMITED Vs. REGISTRAR OF
COMPANIES

INCOME TAX SERVICE MISSING

23/12/2020




1977

0710102093912020/1

ICICI BANK LIMITED Vs. M/S
PRIME GOLD- SAIL JVC LTD.

NEED TO IA FILE

23/12/2020

1978

0710102105402019/11

ANUPAM ENTERPRISES Vs.
AARCITY INFRASTRUCTURE
PRIVATE LIMITED

PROOF OF SERVICE MISSING

23/12/2020

1979

0710102105672020/1

NEMIUM HEALTHCARE
PRIVATE LIMITED Vs.
REGISTRAR OF COMPANIES

PROOF OF SERVICE MISSING

23/12/2020

1980

0710102028452020/3

ASHOKA CREATIONS LTD. Vs.
TRAFIGURA INDIA PVT. LTD.

need to true copy sign all pages

23/12/2020

1981

0710102101032019/3

M.R INDUSTRIAL SERVICES
THROUGH PROPRIETOR MRS.
MEENA SAKARIA Vs. HI RISE
INFRATECH PRIVATE LIMITED

need to ia file

23/12/2020

1982

710102028662020

LALIT GROVER VS M/S CVC
OPTICALS (OPC) PRIVATE
LIMITED

Company Petition IB
(IBC)

IBC Under Sec 9

Mohit Singh

compliance affidavit missed 9(3)b
and payment not received

23-12-2020

1983

710102033932020

BINDU RAI & NILABH AND
ORS. VS MORPHEUS
DEVELOPERS PRIVATE LTD
AND ANR

Company Petition IB
(IBC)

IBC under Sec 7

Rituraj Choudhary

page: 140 not clear

23-12-2020




MAHAMAYA FINANCIAL Memo of parties not mention in
CONSULTANTS PRIVATE Company index, and income tax kindly
1984 |710102106102020 LIMITED VS OFFICE OF Appeal(Companies  [Sec 252 (1) DHIREN R DAVE service to delhi income tax in dcit|23-12-2020
REGISTRAR OF COMPANIES Act) cell delhi high court and please
DELHI clear copy to roc service
BALJ TECHNOLOGY PRIVATE .
LIMITED VS THE REGISTRAR Company Company master data missed,
1985 |710102114632020 OF COMPANIES NCT OF DELHI ﬁgtp)eal(Companles Sec 252 (3) SHASHANK Gaeneerrzgloli:wer of Attorney stamp [(23-12-2020
& HARYANA pap
judication is Haryana of
CHOWDHURY RUBBER & respondent according to master
CHEMICAL PRIVATE LIMITED |Company Petition Rule 11 of NCLT,Sec. data, Change section in Basic 1o,
1986 1710102116642020  |\/c') AHANT RUBBER UDYOG  |(Companies Act) 271-273 Jaya Goyal details, 271 (G) to 271 (E), No | 2> 1272020
PVT. LTD. MOA &amp;amp;amp; AOA,
Pages not clear 196,197,198,199
DHARAMPAL SATYPAL SONS
CA(A) Merger and .
PRIVATE LIMITED VS BANGA . Sub-section (I) of 1o,
1987 |710102118072020 ELECTRONICS PRIVATE ;r:s;gzz)atlon(Comp section 230 NIRAJ PREET Pages not clear 145 to 148, 168 |23-12-2020
LIMITED
ég%AyAl\T\?\ll_\;IEIF;T?EISU{SIBUTION COMPANY PETITION SUNIL KUMAR
1988 (710102094922020 IB Regulation 33 Wrong Index section, 05-10-2020
HINDUSTAN PAPER (IBC)/418(ND)2018 SHARMA
CORPORATION LIMITED
COMPANY PETITION Page not clear-24,sign miss-26 to
1989 |710102114972020 SISﬁCl;JHiEPTA VS AKASH IB Sec 60(5) SHASHANK RAGHAV|65 /Small font-53 Merge in single |11-12-2020
(IBC)/401(ND)2017 pdf
COMPANY PETITION Page no. 230, 283, 284, 286 not
1990 |710102115732020 YES BANK LIMITED VS MR. IB Sec 30 NEERAJ YADAV clear Payment not done of both |14-12-2020

SURESH KUMAR JAIN

(IBC)/1731(ND)2019

section




PANKAJ NARANG VS MR.

COMPANY PETITION

1991 [710102116552020 1B 19(2) PANKAJ NARANG WRONG FILING 17-12-2020
SURESH KUMAR JAIN (IBC)/236(ND)2020
SPIRITED AUTO CARS (1) Sec. 230-232 - . 11l

1992 10710102078282020/2 LIMITED Second Motion Index not signed 11-11-2020
PRASHANTHA H.M. vs SHRI Wrong DOC (Preliminary report

1993 (0710102150982019/6 |BALAJI BETEL NUTS PRIVATE |IBC Under Sec 9 ) 9 ry rep 23-11-2020

filed)

LIMITED

1994 [0710200412522017/20 |P K SALES COMPANY PVT. LTD. |IBC Under Sec 10 }’i\(ggg‘g DOC (Progress report 17 415020
GLORIOUS IRON AND STEEL . .

1995 |0710102008602019/2 PRIVATE LIMITED vs ROC Sec 252 (3) Proof of service missed 20-12-2020

1996 |0710102077912020/3 [SOURABH AGARWAL vs ROC |Sec 252 (3) not showing issue raised 07-12-2020
LIMITED Vs, REGISTRAR OF | COMPANY

1997 (0710102062342020/4 COMPANIES. NEW DELHI & APPEAL(COMPANIES ([Sec 252 (3) wrong filing file as a application |[12-09-2020

ACT)/252(ND)2020

HARYANA




CITY BROADBAND PRIVATE

COMPANY
1998 [0710102062342020/4 |-IMITED Vs. REGISTRAR OF 1 \poe | companiEs [sec 252 (3) wrong filing file as a application |16/12/2020
COMPANIES NEW DELHI & [, oo {000
HARYANA
COMPANY
PRESTAR INFOTECH PVT LTD |APPLICATION(COMP |Application under any
1999 |0710102076702020/2. [\, = " ANIES other arovisions pg 18,19,22.25 cut 18/12/2020
ACT)/492(ND)2020
COMPANY
2000 |0710102014302020/4 QEQII\IS-I:I'FIIQEQBNILIACEIT\/FI{SE?E\S/SI APPEAL(COMPANIES |Sec 252 (1) Income tax service missed 23/12/2020
ACT)/198(ND)2020
ASHTBHUJ OCEAN MOVERS
PRIVATE LIMITED Vs. SARASH |COMPANY PETITION Wrong Document (application
2001 |0710102032072018/7 |cyoore SERVICES PRIVATE. |18 (I8C)/5(ND)2010 | 1BC Under Sec 9 fied) 23/12/2020
LIMITED
EIEIEI’?’E; \EIEIMPEE%FI E COMPANY PETITION
2002 {0710102060392020/10 ) IB IBC Under Sec 9 volume wise index missed 23/12/2020
AUTOMOTIVE TECHNOLOGIES | 1 a1 4 052020
PRIVATE LIMITED
INTERLOCUTORY o
2003 [0710102065612020/2 ;IET:CSS'CGKU;ETQS/;NCGEO;\?TENLTD APPLICATION g\tphp;'rcatr'c‘)’;‘i;::fé%y Need to file as IA 23/12/2020
- =10\ (1.B.C)/2399(PB)2020 P
2004 (0710102066472020/3 | e o o v oo [APPEAL(COMPANIES [Sec 252 (3) TRUE COPY SING MISSED 23/12/2020
ACT)/268(ND)2020

NCT OF DELHI & HARYANA




PRAETORIAN BUSINESS

CA(A) MERGER AND

VENTURES PRIVATE LIMITED |AMALGAMATION(CO . Wrong Document (2nd motion
2005 10710102092762020/4 |\~ Agm1s BUSINESS MPANIES Sec. 230-232, Sec 234 joint petition filed as additional) |2~/ 12/2020
VENTURES PRIVATE LIMITED |ACT)/89(PB)2020
LATTIORE SULOCON o
2006 [0710102103162020/1 X APPEAL(COMPANIES |Sec 252 (1) Pagination Missing 23/12/2020
REGISTRAR OF COMPANIES ACT)/484(ND)2020
AND ANR
RYAN HEALTH CARE PRIVATE COMPANY
LIMITED Vs. REGISTRAR OF .
2007 {0710102111332020/2 APPEAL(COMPANIES |Sec 252 (1) pg-5 missed 24/12/2020
COMPANIES NCT OF DELHI & ACT)/490(ND)2020
HARYANA
UDAYRAJ PATWARDHAN
o o
Interlocutory Application under any [PETITION IB Main case number not match in 1o
2008 1710102113252020  |INFRASTRUCTURE PRIVATE | znpjication (LB.C)  |other provisions- IBC |(IBC)/193(PB)201 link and pdf 05-12-2020
LIMITED VS SACHET 9
INFRASTRUCTURE PRIVATE
LIMITED
UDAYRAJ PATWARDHAN
RESOLUTION PROFESSIONAL COMPANY
IN THE MATTER OF Interlocutory Application under any |PETITION IB Main case number not match 15
2009 1710102113192020 SAMEEKSHA ESTATE PRIVATE |Application (I.B.C) other provisions- IBC [(IBC)/190(ND)201 please check the case number 05-12-2020
LIMITED VS SAMEEKSHA 9
ESTATE PRIVATE LIMITED
Blur Page-
CoMPANY 7818118190208 0
ATUL KANSAL VS SURENDER  |Interlocutory PETITION IB 1205 2O 2Ty 0
2010 |710102114562020 VASUDEVA Application (LB.C) Sec. 45 (1) (IBC)/1565(PB)20 211,218,222,225,232,239,242,24 | 09-12-2020
18 5,249,252,262,267,271,276,279,
284,289,295 ETC Payment not
dane of othor coction
Index cut/Sign miss-2,3,5,32 to
ASSISTANT PROVIDENT FUND COMPANY to 35,45,49 to 98/Page cut-5,12
COMMISSIONER VS NISHANT 11 teriocutor PETITION IB to 26,28,38,39,58 to
2011 (710102115052020 GAURAV GUPTA LIQUIDATOR Application (yI B.C) Sec 42 (IBC)/625(PB)201 60,65,67,71,76 to 11-12-2020
OF SHREEDHAR MILKFOODS o 8 78,82,87,92,94,99/Blur Page-

LIMITED

32,40 etc case type wrong please

chance comnanv anneal in TRC




ATUL KANSAL VS MR. COMPANY
SURENDER Interlocutory PETITION IB Page not clear-126 to 182,184 to
20121710102115172020 |\ o1y pEVA[SUSPENDED Application (1B.C)  |>°¢ %6(1) (IBC)/1565(PB)20 jgﬁfg:cfghz?js‘ztcctif;yme”t not |11-12-2020
DIRECTOR] 18
COMPANY
G.R.S ISPAT COMPANY PVT Interlocutory Application under any [PETITION IB - 1o
2013 |710102117812020 |, 11y s sHEFALT Application (I.B.C)  |other provisions- IBC |(IBC)/2590(ND)20 wrong efiling 21-12-2020
19
SCHNEIDER ELECTRIC INDIA COMPANY
PVT. LTD VS SP SAFE Interlocutory PETITION IB o
2014 |710102118422020 | ontoc 'Setems PRIVATE  |Application (LB.C)  |RUIE 110F NCLT, 2016 1o o0 tva0 sign miss-6 to 13 23-12-2020
LIMITED 19
BHIIM SAIN GOYAL VS Interlocutory SI(E)'IEQ'T"IA(I)\III 1B Merge into one PDF Payment not
2015 |710102118502020  |MYNTRA DESIGN PRIVAE application (18.C) |19 (I5C)/2516(ND)20 dome of other sactione 23-12-2020
LIMITED 1o
COMPANY
VISHNU DUTT VS MYNTRA  |Interlocutory PETITION IB
2016 |710102118452020 | e oo e Application (LB.C) |5 60) (IBC)/1752(ND)20 Blur Page-48,24 23-12-2020
18
GHAZIABAD DEVELOPMENT —
2017 |710102118512020  |AUTHORITY VS MYNTRA i\”telri'cc;ct‘i’ggrz'l B |56 605) Sggne_“;fsé':; to 14/Translated |5 15 5020
DESIGN PRIVAE LIMITED PP B page->s
COMPANY
NILESH SHARMA VS Interlocutory Application under any |PETITION IB sign miss-1 to 10,12/Page miss- 19
2018 |710102118462020 MORDHWAJ SINGH Application (I.B.C) other provisions- IBC [(IBC)/2130(ND)20 17 23-12-2020

19




UNION OF INDIA THROUGH

Blur Page-73 to 84,385 to
388,478 to 526,539 to 561,635

2019 (710102093582020 SFIO VS PEEYUSH AGGARWAL Sec. 140(5) sfionclt to 642 to 664 to 730,814 to 30-09-2020
AND COMP.
845/etc
HOLEON TRADERS PRIVATE
2020 |710102110622020 LIMITED VS PEEYUSH Sec. 230-232, Sec 234 Kangan Jain No company master data 25-11-2020
AGGARWAL AND COMP.
GRG COSMETICS PRIVATE Sub-Section (1) Of pages not clear 31,44 to
2021 (710102118432020 LIMITED VS RANGILA Section 66 RAJEEV 49,53,54, no company master 23-12-2020
MERCHANTS PVT. LTD. ) data
Sec. 213,Sec.
SATISH KUMAR VS VENUSSTAR 241(1),Sec. page 46 missed, AOA missed ,
2022 |710102118332020 HOSPITALITY PRIVATE 242(4),Application Neha R & Associates|pages not clear 23-12-2020
LIMITED under any other 49,65,201,206,224 to 227
provisions
SHAGUTTA YASMIN VS B s
2023 (710102118342020 HERBALLIFE HEALTHCARE PVT. Sec. 98(1) Zeba Khair P;amp;amp; " 123-12-2020
serve the petition to all
LTD
respondents
N pg-657,664,691-
2024 |710102084992020  |CHETAN KAPOOR AND OTHERS Interlocutory Application under any MAREESH 703,722,724,1165,1166,1395 not [02-09-2020
VS SUPERTECH LIMITED Application (1.B.C) other provisions- IBC .
clear,pg-1100-1110 missed
pg-98,99,143,144,146,157-
164,190,192-196,203,214,242-
2025 |710102099752020 DEBASHIS NANDA VS Interlocutory Application under any Debashis 246,249-252,284,285 not 18-10-2020

SUPERTECH LIMITED

Application (I.B.C)

other provisions- IBC

clear,pg-172 translate,volume
break after 200 pages,wrong
case type




DEBASHIS NANDA VS Interlocutory Application under any . Wrong main case number in e
2026 |710102100322020 g pERTECH LIMITED Application (1.B.C) |other provisions- IBC Debashis file,wrong case type 20-10-2020
KHYATI NILUM ASSOCIATES  [Company pg-73 cut,pg-76,96,210,215-223
2027 |710102101162020 PVT. LTD. VS KHYATI GLOBAL |Application(Companie[Rule 11 of NCLT Debashis not clear,link with different main [22-10-2020
PVT. LTD. s Act) case number
KASHI VISWANATHAN Interlocutor EI?TBQ'T'?SI: 1B Payment of both the section
2028 |710102105342020 SIVARAMAN VS MEHTRA SALES ocuttory Sec. 45 (1) Prateek Kushwaha yment of 04-11-2020
& ORS Application (I.B.C) (IBC)/564(ND)201 mention in index
' 9
COMPANY
INDIAN POTASH LIMITED VS  |Interlocutory PETITION IB )
2029 (710102108232020 BOHRA INDUSTRIES LIMITED |Application (LB.C) Rule 11 of NCLT, 2016 (IBC)/564(ND)201 KESHAV SAINI Wrong file 17-11-2020
9
e |
2030 |710102118742020 ASSISTANT COMMISSIONER ocutory Sec 60(5) Gopal Lal Baser Page not clear-17 24-12-2020
Application (I.B.C) (IBC)/271(PB)201
OF INCOME TAX 7
COMPANY
ROY GHATAK DESIGN Company APPEAL(COMPANI .
2031 |710102118312020  |SOLUTIONS PRIVATE LIMITED |Application(Companie|Rule 11 of NCLT ES QEJDAZ;gggﬁEs zgnfi‘ézpniiiiind Income tax 23-12-2020
VS REGISTRAR OF COMPANIES |s Act) ACT)/588(ND)201 9
8
COMPANY Blur Page-33,80 to 87,158 to 210
MAYOGA INVESTMENT Interlocutor PETITION IB to 253,291 to 355,410/Small
2032 |710102118592020 LIMITED VS M/S M.K. Application (yI B.C) Sec 60(5) (IBC)/1731(ND)20 KUNAL TANDON font-61 to 65,71 to 24-12-2020
OVERSEAS PVT. LTD. PP o 19 87,100,102,104 to 120,132 to

152/Page cut-376/etc




SCHAEFER SYSTEMS COMPANY
INTERNATIONAL PTE. LTD VS |Interlocutory PETITION IB . . Hand written not allowed in
2033 1710102118602020 |\ 7Ep COLD CHAIN AND | Application (LB.C)  [1oC Under Sec? (IBC)/819(ND)201 | ddnarth Bhatli 1, 1 /wrong section choose 24-12-2020
FOOD PROCESSING LIMITED 9
COMPANY
MASOOD HASAN & ORS. VS Interlocutory Application under any [PETITION IB sign miss-2 to 4,6 to 8/small 1o
2034 1710102118672020 ELEGANT INFRACON PVT LTD |Application (I.B.C) other provisions- IBC |(IBC)/2840(ND)20 MAREESH font-271,272/Proof of service 24-12-2020
19
COMPANY
SUTANU SINHA VS M/S PATNA |Interlocutory PETITION IB Chandhiok&mahaja |sign miss-1 to 6/Small font- 1o
2035 |710102118682020 HIGHWAY PROJECTS LIMITED |Application (I.B.C) sec 12(2) (IBC)/1504(PB)20 [n 43,44/Page miss-78 24-12-2020
19
WORLDS WINDOW IMPEX COMPANY Page not clear-21,38,44,46 to
(INDIA) PRIVATE LIMITED VS |Interlocutory PETITION IB 51,60,62,68 to 1o
2036 1710102118642020 PAN ASIA PROJECT Application (I.B.C) Sec 60(5) (IBC)/1772(ND)20 PRASHANT MEHTA 70,79,89,99,119,121,132 to 24-12-2020
DEVELOPMENT FUND INDIA 19 139,145,154,155,157 to 162,184
COMPANY
HINDUSTAN PREFAB LTD VS  |Interlocutory Application under any |PETITION IB wrong section mention in .
2037.|710102118712020 ARCHON POWERINFRA Application (I.B.C) other provisions- IBC [(IBC)/1064(ND)20 PARVEEN index/Blur page -20 to 22 24-12-2020
20
COMPANY
Company - PETITION
2038 |710102118902020 ggii{_AN VS GANDHARV Application(Companie ﬁ?hp;fa:g;;::ser any (COMPANIES Aastha Bhardwaj wrong filing file as a additional  |25-12-2020
s Act) P ACT)/119(ND)202
0
COMPANY
S.E. INVESTMENTS LTD. VS Interlocutory PETITION IB
2039 (710102119032020 MANOJ KULSHRESHTA Application (1.B.C) Sec 60(5) (IBC)/609(ND)201 HARSHAL KUMAR  |page no-74-77,164, not clear 25-12-2020

7




ELKEM SOUTH ASIA PRIVATE
LIMITED VS DCM

Company Petition IB

document not uploaded properly

2040 |710102027142020 ENGINEERING PRODUCTS - (IBC) IBC Under Sec 9 GAUTAM S BADANI |( rl:)plgf(i:l:ézlezd;n%e; r?:é)xifg(; with [29-02-2020
UNIT OF DCM LIMITED prop
page:218, 341, 342, 477, 690,
690-691, not clear page 749
SUNIEL VIRRMAANI & ORS VS Company Petition IB o missing, 986-988, 1256, 1365-
2041 |710102077802020 SARE GURUGRAM PRIVATE (IBC) IBC under Sec 7 Mohit Slngh 1367, 1447, 1495, 1514-1516, 10-08-2020
LIMITED 16677-1687, 1743, 1746, 1867-
1668, 1971, etc page not clear,
AJI INTERNATIONAL PRIVATE Memo of parties, List of dates ;
LIMITED VS REGISTRAR OF events, Brief synopsis missed,
COMPANIES NCT OF DELHI & |Company Petition Roc advance service missed, Roc | ., .~
2042 |710102112212020 1y, pvANA MINISTRY OF (Companies Act)y | °¢¢ *41 MOHIT report missed, no company 02-12-2020
CORPORATE AFFAIRS master data, Volume 1 two times
GOVERNMENT OF INDIA uploaded kindly delete one
ONLINE MICRO SERVICES
PRIVATE LIMITED VS CP(AR) M d
REGISTRAR OF COMPANIES ergerand feec. 230-232 - Second Kindly fi i
. . y filed condonation delay 15,
MINISTRY OF CORPORATE anies Act)
AFFAIRS GOVERNMENT OF
ALPHA HEALTHSCIENCES
PRIVATE LIMITED THROUGH Company Petition IB
2044 |710102113612020 SOUGAT SINHA LIQUIDATOR (IBC? Y IBC Section 59 Manoj Kumar page: 64-65, not clear 07-12-2020
VS M/S MERCURY FABRICS
PRIVATE LIMITED
JADE E SERVICES PRIVATE ",
2045 710102113042020  |LIMITED VS M/S MERCURY (ng“nfaa“r‘]'l::xg” EE:Z;GZ((?I)IGNCLT ANUBHAV RASTOGI [Main case no missed 04-12-2020
FABRICS PRIVATE LIMITED P !
M/S AIMS CONCEPT CLOTHING . . . .
CP(AA) Merger and i ) Section 66 mentioned in petition
2046 [710102113322020 |V LTD- VS M/S PRAGMATIC |\ ) - mation(Comp |2€€: 230-232 - Second ISWAR kindly removed it, no original nclt|05-12-2020

CONSULTANTS & SERVICES
PRIVATE LIMITED

anies Act)

Motion

certified order copy,




PARAMOUNT IRON AND STEEL
WORKS PRIVATE LIMITED VS

CP(AA) Merger and

Sec. 230-232 - Second

Memo of parties missed, Account
treatment missed, kindly file

20471710102114412020 |57 R AMOUNT UNIVERSAL er:'il:;g:(rzlg)atlon(COmp Motion Shivam separate condonation delay 09-12-2020
PRIVATE LIMITED application in CA
B& B PROBUILD PRIVATE Company national company law tribunal

2048 |710102114362020 LIMITED VS REGISTRAR OF Appeal(Companies  [Sec 252 (3) MUNI SHEKHAR first page hading missed, income |09-12-2020
COMPANIES NCT OF DELHI Act) tax advance service missed
KK ANAND INFRASTRUCTURE Company Petition IB

2049 |710102116372020 PVT LTD VS KK ANAND (IBC? Y IBC Under Sec 9 aaryan sharma claim amount less than 1 cr 16-12-2020
INFRASTRUCTURE PVT LTD
RAJ KUMAR VS KKSPUN INDIA |Company Petition 1B RAHUL LAL . o

2050 [710102117532020 LIMITED (IBC) IBC Under Sec 9 AKHRIYA claim amount less than 1 cr 19-12-2020
MONIN ASIA KL SDN BHD VS Company Petition IB form-1 wrong mention index, and

2051 (710102117652020 SAKSHAM IMPEX PVT LTD AND pany IBC Under Sec 9 ATUL NAGARAJAN o 9 ! 20-12-2020
ANR (IBC) affidavit on back date
STAR PET TRADING PRIVATE -

2052 [710102117522020  |LIMITED VS PANOLI (CIOB”gg’a“y Petition IB 115 Under sec 10 Ahsan Ahmad gf\ger;cl)tggl';agrl' 197-198, pages |14 15 2020
PRODCUTS PRIVATE LIMITED

Original nclt certified order copy

BIGULE TECH PRIVATE CP(AA) Merger and i ) missed and file condonation

2053 |710102118872020  |LIMITED VS PANOLI Amalgamation(Comp f,leoct'iozjo 232 - Second Z'I_?X'JEH ARY delay application, pages not clear |24-12-2020

PRODCUTS PRIVATE LIMITED

anies Act)

140 to 144,146,147,149 to
156,160,161,256,257




DEEPAK GUPTA AND ORS. VS

Company Petition IB

petition not sign , 36 blank, page
38 not clear ,, page numbering

2054 |710102118152020 COMPARE INFOBASE LIMITED |(IBC) IBC Under Sec 9 LARA SIDDIQUI not mention on anngxure and 22-12-2020
double page numbering on vol 2,
petition repeated upload etc
Original NCLT certified order copy
PRAETORIAN BUSINESS CP(AA) M q missed, E filing receipt of
erger an hai t missed, Kindl
VENTURES PRIVATE LIMITED ; Sec. 230-232 - Second PRAVEEN chairperson report missed, Y
2055 1710102118522020 VS COMPARE INFOBASE Amalgzmatlon(Comp Motion SEHRAWAT file separate condonation delay 23-12-2020
LIMITED anies Act) application, Pages not clear
108,109,110,112, page repeat
List of dates &amp;amp;amp;
STREET FOOD ENTERPRISES Company events missed, STK 7 missed,
PVT LTD VS REGISTRAR OF . Company master data missed, 1o
2056 |710102118802020 COMPANIES NCT DELHI AND ﬁzgeal(Compames Sec 252 (3) Sumesh Pages cut from left 62,63,65, No 24-12-2020
HARYANA welfare and court fess in
vakaltnama
Case type wrong select, memo of
BASE BUILDCON PRIVATE parties/synopsis/list of dates
LIMITED VS REGISTRAR OF  |Company Petition &amp;amp;amp; events missed, | -
2057/1710102118812020 | (vpANIES NCT OF DELHI &  |(Companies Acty | o€ 222 (3) RAJEEV Company master data missed, ~ |24-12-2020
HARYANA income tax advance service
missed, no sign in every page of
Wrong section select, Index
oM REATORS PATE (Camgany
2058 (710102118922020 LIMITED. VS REGISTRAR OF  |Appeal(Companies y VIDEH VAISH P ! > 25-12-2020
Government Body Income tax advance service
COMPANIES DELHI Act) . .
missed, Vakaltnama missed, no
company master data
No index, no continuation
pagination, many pages missed,
VAIBHAV FARMS PRIVATE CP(AA) Merger and . ) e i
2059 |710102119042020  [LIMITED VS REGISTRAR OF  |Amalgamation(Comp f,lict'ioznm 232 - Second NIRAJ PREET Sqrifs‘-;s':j' :g";cf‘i"“rgf'i‘ic‘:id?:;or’y 25-12-2020
COMPANIES DELHI anies Act) > g receip
chairperson report, no
vakaltnama, no true copy signed
T EROAOeID T covea
2060 [0710102062342020/4 COMP ANIEé NEW DELHI & APPEAL(COMPANIES |Sec 252 (3) wrong filing file as a application |18/12/2020
ACT)/252(ND)2020

HARYANA




CITY BROADBAND PRIVATE

COMPANY
2061 |071010206234202074 |-IMITED Vs, REGISTRAR OF | \poe s (coMPANIES |Sec 252 (3) wrong filing file as a application  [18/12/2020
COMPANIES NEW DELHI & [, oo o {00
HARYANA
COMPANY
PRESTAR INFOTECH PVT LTD |APPLICATION(COMP |Application under any
2062 (0710102076702020/2 |1, ANIES ohher arovisions pg 18,19,22.25 cut 21/12/2020
ACT)/492(ND)2020
COMPANY
2063 [0710102014302020/4 QII;IQII\IS-I:I'I-IIQERABNIIZIACI(D)TVFI{SE?E\S/S. APPEAL(COMPANIES |Sec 252 (1) Income tax service missed 24/12/2020
ACT)/198(ND)2020
ASHTBHUJ OCEAN MOVERS
PRIVATE LIMITED Vs. SARASH |COMPANY PETITION Wrong Document (application
2064 |0710102032072018/7 |cyoore SERVICES PRIVATE. |18 (I8C)/5(ND)2010 |1BC Under Sec9 fied) 24/12/2020
LIMITED
EIE;I%; \E/);IMPEEI/\A’:FI E COMPANY PETITION
2065 [0710102060392020/10 ) 1B IBC Under Sec 9 volume wise index missed 23/12/2020
AUTOMOTIVE TECHNOLOGIES | 10 a1 4 pg5020
PRIVATE LIMITED
INTERLOCUTORY .
2066 [0710102065612020/2 ;IETAECSSCGKURPETSAIS/ENCGEO;\?TENLTD APPLICATION g\tphp;'rcatr'c‘)’;‘is‘:::fgg Need to file as 1A 23/12/2020
- =10\ (1.B.C)/2399(PB)2020 P
2067 (0710102066472020/3 | oo o o v oo [APPEAL(COMPANIES [Sec 252 (3) TRUE COPY SING MISSED 24/12/2020
ACT)/268(ND)2020

NCT OF DELHI & HARYANA




PRAETORIAN BUSINESS

CA(A) MERGER AND

VENTURES PRIVATE LIMITED |AMALGAMATION(CO _ Wrong Document (2nd motion
2068 10710102092762020/4 ¢~ Apm1s BUSINESS MPANIES Sec. 230-232, Sec 234 joint petition filed as additional) |2 12/2020
VENTURES PRIVATE LIMITED |ACT)/89(PB)2020
ORI |y
2069 [0710102103162020/1 ' APPEAL(COMPANIES |Sec 252 (1) Pagination Missing 24/12/2020
REGISTRAR OF COMPANIES |, e Noo20
AND ANR
RYAN HEALTH CARE PRIVATE |\ o
LIMITED Vs. REGISTRAR OF .
2070 0710102111332020/2 APPEAL(COMPANIES [Sec 252 (1) pg-5 missed 24/12/2020
COMPANIES NCT OF DELHI & [t o vt
HARYANA
Section Wrong supporting
DEVVART RANA VS FRANCHISE |Interlocutory . L
2071 |710102103552020 INDIA BRANDS LIMITED Application (LB.C) Rule 11 of NCLT, 2016 Devvart affidavit cu_t Merge in single pdf [29-10-2020
wrong section
RAIJNEESH AGRAWAL VS IDEA |Interlocutory August Attorneys . 15
2072 |710102113762020  |or oeal DR Application (LB.C) |Rule 11 0f NCLT, 2016 Lp Wrong Section 07-12-2020
ATUL KANSAL VS JAT PRAKASH
GUPTA [PARTNER OF CROWN Blur Page-118,123 to
2073 [710102115192020  |TECHNOBUILD LLP AND L”te{i{f;‘;‘i‘jﬁr(yl 5.0 fle)c 43(1) r/w Sec 44 Atul Kansal 303,381,383 to 397 ETC Due  |11-12-2020
DIRECTOR OF CROWN PP o payment according your section
BUILDTECH PRIVATE LIMITED]
2074 |710102115562020 | NUBHA GUPTA VS TW/S ABW | Interlocutory Sec 60(5) Aniket Some pages sing miissed 14-12-2020

INFRASTRUCTURE LTD

Application (I.B.C)

Bhattacharyya




NARESH KUMAR MUNJAL VS

Interlocutory

2075 |710102117132020 FAST TRAX FOOD PRIVATE . Sec 60(5) NARESH please choose correct section 18-12-2020
Application (I.B.C)

LIMITED
VIVEK MAHENDRU VS RAHEJA |Interlocutory Small font-18,19,36/Page not 1o

2076 |710102116842020 | S o oeo o T Application (LB.C) |Rule 11 0f NCLT, 2016 ABHISHEK clear-36 Wrong section 17-12-2020
DEEPAK KHANDELWAL VS FE  |Interlocutory o

2077 |710102118442020 AAGROCHEM PVT.LTD Application (1.B.C) Sec 66(1) AKARSH KASHYAP |sign missing in application 23-12-2020
KEDARNATH BUILDTECH . Blur page-19/Case Type

2078 |710102119452020  |PRIVATE LIMITED VS THREE C iesfic;?ttig’: sy |Rule 110f NCLT, 2016 iggg&ﬁg’;v AND | amp;amp;amp; section 29-12-2020
INFRA PRIVATE LIMITED PP wrong/Page miss-20
ORIENTAL STRUCTURAL o .

2079 710102119422020  |ENGINEERS PVT. LTD. VS HIGH ;"telri'czct?ggr(yl so) |56 600) Eﬁ‘:ng:zha” ﬂg;ggﬁ?&li‘:‘/d"é:’”g section 28-12-2020
GROUND ENTERPRISE LIMITED| PP B
VINOD SABLOK & ANR VS Company August Attornevs

2080 |710102119542020 REGISTRAR OF COMPANY Application(Companie [Rule 11 of NCLT LLI? Y page 51-52 ,not clear 29-12-2020
DELHI s Act)

2081 |710102119432020 | ABINDRA KUMAR MINTRI VS | Interlocutory Sec 12(2) APOORV AGARWAL |Small font-123 28-12-2020

MSA DEVELOPERS

Application (I.B.C)




GOINDI INDUSTRIES PRIVATE |Restoration Blur Page-6 to 11,16,22/Wron
2082 (710102119482020 LIMITED VS REGISTRAR OF Application Rule 11 of NCLT SANCHIT sectiongmention ir’1 in,dex 9 |29-12-2020
COMPANIES (Companies Act)
KKALPANA INDUSTRIES
(INDIA) LIMITED VS KELVIN  [Company Petition 1B . . o
2083 |710102034502020 AQUA ENGINEERS PRIVATE (IBC) IBC Under Sec 9 Rohit Bohra Please submit DD 18-03-2020
LIMITED
HARJEET SINGH CHADHA VS Company Petition Sec. 241(1),Sec MOA and AOA overwriting pg-73-
2084 (710102073662020 CHADHA MOTOR TRANSPORT (Conf arzlies Act) 5 42'( 4) T Nahush Jain 78,MOA and AOA repeated, 244 |[24-07-2020
COMPANY PRIVATE LIMITED P fee not paid
SUMA HOLDING PRIVATE Company
2085 [710102103922020 LIMITED VS REGISTRAR OF Appeal(Companies  [Sec 252 (1) RAJAT KATYAL Income tax service missed 30-10-2020
COMPANIES Act)
FLEISHCHHACKER LLP pg cut-173-201,245-275,300-
321,326-353,357-361,393-
SINGAPORE VS Company Petition 396,412-
2086 (710102111922020 FLEISHCHHACKER (Cor: aryllies Act) Sec. 241(1) VIPUL 414’418 435 483,484,519 522 01-12-2020
MANUFACTURING COMPANY P Kin d’I délete’exe;n ti(’>n e
INDIA PRIVATE LIMITED X P
application from dms
AJLINTERNATIONAL PRIVATE RoC advance service missed, Roc
2087 |710102113202020  |METED VS FLEISHCHHACKER |Company Petition |5 g MOHIT report missed Pages not clear  |05-12-2020
MANUFACTURING COMPANY  [(Companies Act) 238,246,247 248,252 255 256
INDIA PRIVATE LIMITED [T
MINTKART INDIA PVT. LTD. VS
2088 |710102113032020 FLEISHCHHACKER Company Petition Rule 11 of NCLT ANUBHAV RASTOGI Wrong section select, in petition 04-12-2020

MANUFACTURING COMPANY
INDIA PRIVATE LIMITED

(Companies Act)

rule 11 select




Transfer

Synopsis and list of dates
&amp;amp;amp;amp;amp;amp;a

MS. SHALU KHANNA VS M/S - _ |Rule16(d),NCLT : mp; events missed, and serve thef =
2089 |710102115032020 SBS AGROTECH PVT. LTD. Petition(Companies Rules, 2016 eMinds petition to all respondent 11-12-2020
Act) Synopsis and list of dates
&amp;amp;amp;; events missed,
PRAYER DHOOP AGARBATTI Company Petition 102-112 pages not clear master
2090 |710102114552020 PRIVATE LIMITED VS POOJA pany Sec. 241(1) Sanjeev Mahajan < pag 09-12-2020
(Companies Act) data missed
GOELA
M/S ANNAY REALTORS Company master data missed
PRIVATE LIMITED VS M/S Company Petition Sec. 241(1),Sec. ) S r 1o
2091 |710102115812020 DEEPSING REALTORS PRIVATE |(Companies Act) 242(4) Anjaneya serve the petition to all 10 14-12-2020
respondent
LIMITED
Contempt No pagination after page no 32,
2092 |710102115262020 AMEET KHANDELWAL VS Petition(Companies |Sec 425 AMEET kindly upload only final petition |[12-12-2020
POOJA GOELA
Act) and delete all
FERN PROJECTS PRIVATE
CP(AA) Merger and . . . .
LIMITED VS UNIPACK . Sec. 230-232 - Second Section 66 mentioned in petition
2093 1710102117632020 |\ T1pRODUCT PRIVATE er:'il:;g:z;;tlon(COmp Motion ISWAR kindly removed it 20-12-2020
LIMITED
PRIME HIRING INDIA PRIVATE Company Petition Sub-Section (1) Of ?t?c?tstra dav:;hm;)sfs ,sgon:\l y gfer
2094 |710102117832020  |LIMITED VS PRIME HIRING pany : Priyank Kukreja rorney P PaPEr 151-12-2020
(Companies Act) Section 66. missed or board resolution
INDIA PRIVATE LIMITED . . .
missed kindly upload final pdf
BASF INDIA LTD VS Company Petition IB
2095 (710102118572020 MEGHAAARIKA pany IBC Under Sec 9 RAJEEV page no 44 not clear 24-12-2020

INTERNATIONAL PVT LTD

(1BC)




MR. NIRAJ KUMAR VS M/S

2096 (710102118492020  |REAL GROWTH COMMERCIAL E:I%rg’a”y Petition I8 15¢ Under Sec 9 f'g'\;{'iEEP SINGR | jaim amount less than 1.cr [23-12-2020

ENTERPRISES LIMITED

. page:60, 66, 67, 82-83, 113,

2097 |710102118352020 | BENGAL ENERGY LIMITED VS Company Petition IB ;5 o sec 9 DHRUV SURANA 155, 161-162, 177-178, 208, etc |23-12-2020

MMTC LIMITED (IBC)

page not clear

VISTA CONSOLES AND Company Petition IB petition not sign on every pages ,
2098 (710102118632020 ELECTRONICS PRIVATE (IBC? y IBC Section 59 RAVI SHARMA page:49-50, 53, blank and page [24-12-2020

LIMITED VS MMTC LIMITED 136, 139, not clear etc

CONNECT ARCHITECTURAL

PRODUCTS PVT LTD VS ANSAL |Company Petition 1B . o
2099 |710102119182020 PROPERTIES (IBC) IBC Under Sec 9 Maneesh Kumar claim amount less than 1 Cr 28-12-2020

INFRASTRUCTURE LTD

BALAJI DIGITAL SOLUTION page:28, 136-140, 143, 153-155,

PRIVATE LIMITED VS ANSAL  [Company Petition IB 171, 324, 404, 412, 503, 506, 15
2100 (710102119382020 PROPERTIES (IBO) IBC Under Sec 10 Maneesh Kumar 513-514, 521, 627, 635, etc page 28-12-2020

INFRASTRUCTURE LTD not clear

CONNECT ARCHITECTURAL

PRODUCTS PVT LTD VS ANSAL |Company Petition 1B . o
2101 |710102119052020 TOWNSHIPS INFRA (IBC) IBC Under Sec 9 Maneesh Kumar claim amount less than 1 Cr 26-12-2020

STRUCTURE LTD

MIDAS INFRA TRADE LIMITED .

Transfer Petition Rule16(d),NCLT SIDDHARTH . . 15

2102 |710102119192020 VS HARI PRASAD GOPI (IBC) Rules,2016 IBC SHARMA proof of service missed 28-12-2020

KRISHNA JEWELLERS PVT LTD




Pages not clear 29 to 40,42 to
44,46 to 50,185,186,187 to

MINDSPARK RETAILS PRIVATE |Company 196 198,199 200 to
2103 [710102119272020 LIMITED VS REGISTRAR OF  |Appeal(Companies  |Sec 252 (1) Sheetal 1296, 197, 28-12-2020
COMPANIES ach) 204,206,207,208 to 215,217 to
226,230 to 235,237 to
243,245,246,247
NFA LIFE SECURE PRIVATE compliance affidavit missed and
LIMITED VS CONTAINER Company Petition 1B o
2104 |710102119302020 CORPORATION OF INDIA (IBC) IBC Under Sec 9 Sameer i;::\s/;)ecste welfare and court fee [28-12-2020
LIMITED
MODERN CREDIT PVT. LTD. Vs.|COMPANY PETITION
2105 [0710102113782019/5 |KPG INTERNATIONAL PRIVATE |1B IBC under Sec 7 NEED TO IA FILE 12-12-2020
LIMITED (IBC)/2083(ND)2019
SALOM ELECTRONICS INDIA  |COMPANY PETITION S0 on reply missed. p-32.59.60
2106 [0710102065502020/4 |LLP Vs. LAVA INTERNATIONAL |1B IBC Under Sec 9 ngt o Ply PG3427158 193.12-2020
LIMITED (IBC)/851(ND)2020
NEXTGEN PROCON PRIVATE  |COMPANY PETITION
2107 [0710102091902019/11 |LIMITED Vs. M/S NTL 1B IBC Section 59 PROOF OF SERVICE MISSING  |24-12-2020
ELECTRONICS INDIA LIMITED |(IBC)/1345(ND)2019
COMPANY PETITION
2108 |0710102098132019/27 IG'\‘STSEFC,RCOACPCI)LAF';VLTT 'ET\éS' MS | IBC under Sec 7 NEED TO IA FILE 24-12-2020
(1BC)/1896(ND)2019
SAM BUSINESS CONTINUITY  |COMPANY PETITION
2109 [0710102100462020/8 |SERVICES Vs. ISP PROJECTS |1B IBC Under Sec 9 INDEX MISSING 24-12-2020

PRIVATE LIMITED

(IBC)/1023(ND)2020




ASANTE MARKETING PRIVATE

COMPANY
2110 [0710102103652020/1 LIMITED Vs. REGISTRAR OF APPEAL(COMPANIES |Sec 252 (1) INCOME TAX SERVICE MISSING |[24-12-2020
COMPANIES MINISTRY OF ACT)/466(ND)2020
CORPORATE AFFAIRS
M/S MVS IMPEX PRIVATE COMPANY
2111 |0710102107502020/1 |[LIMITED Vs. REGISTRAR OF |APPEAL(COMPANIES ([Sec 252 (3) NO INDEX 24-12-2020
COMPANIES ACT)/474(ND)2020
COMPANY PETITION
2112 {0710102107532020/1 E/III?/I?FERIID\I (\:/F;EI?SIJI\F;?%NE 1B Section 95(1) ONLY PROOF OF SERVICE 24-12-2020
) (IBC)/1112(ND)2020
COMPETENT ELECTRONICS Eﬁ/l(,AAI_)GI\,:E/IRAG'ECR)IQI\(IZ%
2113 |0710102091942020/5 |PVT LTD Vs. ESTHETIC MPANIES Sec. 230-232, Sec 234 PROOF OF SERVICE MISSING 25-12-2020
BUILDTECH PRIVATE LIMITED ACT)/101(PB)2020
2114 (0710102003422020/3 APPEAL(COMPANIES |Sec 252 (3) Only proof of service uploaded [28-12-2020
LIMITED Vs. ROC NCT OF ACT)/229(ND)2020
DELHI
COMPANY PETITION
2115 |0710102008332020/4 |AMIT BASIA Vs. IB Section 94(1) Only proof of service uploaded |28-12-2020
(IBC)/408(PB)2020
SH. AMAN NATH Vs. COMPANY PETITION
2116 (0710102021342018/11 [NEEMRANA HOTELS PRIVATE |(COMPANIES Sec. 242(4) Need to file as IA 28-12-2020

LIMITED

ACT)/348(ND)2017




SH. AMAN NATH Vs.

COMPANY PETITION

2117 (0710102021342018/12 [NEEMRANA HOTELS PRIVATE |(COMPANIES Sec. 242(4) Need to file as IA 28-12-2020
LIMITED ACT)/348(ND)2017
SH. AMAN NATH Vs. COMPANY PETITION Need to file only reply CA and

2118 |0710102021342018/17 INEEMRANA HOTELS PRIVATE |[(COMPANIES Sec. 242(4) petition not consider in additonal [28-12-2020
LIMITED ACT)/348(ND)2017 document
SH. AMAN NATH Vs. COMPANY PETITION Need to file only reply CA and

2119 (0710102021342018/18 [NEEMRANA HOTELS PRIVATE |(COMPANIES Sec. 242(4) petition not consider in additonal [28-12-2020
LIMITED ACT)/348(ND)2017 document
SH. AMAN NATH Vs. COMPANY PETITION Need to file only reply CA and

2120 |0710102021342018/19 INEEMRANA HOTELS PRIVATE [(COMPANIES Sec. 242(4) petition not consider in additonal [28-12-2020
LIMITED ACT)/348(ND)2017 document
SH. AMAN NATH Vs. COMPANY PETITION Need to file only reply CA and

2121 (0710102021342018/20 [NEEMRANA HOTELS PRIVATE |(COMPANIES Sec. 242(4) petition not consider in additonal [28-12-2020
LIMITED ACT)/348(ND)2017 document
SH. AMAN NATH Vs. COMPANY PETITION Need to file only reply CA and

2122 |0710102021342018/21 INEEMRANA HOTELS PRIVATE |[(COMPANIES Sec. 242(4) petition not consider in additonal [28-12-2020
LIMITED ACT)/348(ND)2017 document
SH. AMAN NATH Vs. COMPANY PETITION Need to file only reply CA and

2123 (0710102021342018/22 [NEEMRANA HOTELS PRIVATE |(COMPANIES Sec. 242(4) petition not consider in additonal [28-12-2020

LIMITED

ACT)/348(ND)2017

document




SH. AMAN NATH Vs.

COMPANY PETITION

Need to file only reply CA and

2124 |10710102021342018/23 INEEMRANA HOTELS PRIVATE [(COMPANIES Sec. 242(4) petition not consider in additonal 28-12-2020
LIMITED ACT)/348(ND)2017 document
SH. AMAN NATH Vs. COMPANY PETITION Need to file only reply CA and
2125 |0710102021342018/24 INEEMRANA HOTELS PRIVATE |[(COMPANIES Sec. 242(4) petition not consider in additonal [28-12-2020
LIMITED ACT)/348(ND)2017 document
SH. AMAN NATH Vs. COMPANY PETITION Need to file only reply CA and
2126 |0710102021342018/25 INEEMRANA HOTELS PRIVATE [(COMPANIES Sec. 242(4) petition not consider in additonal 28-12-2020
LIMITED ACT)/348(ND)2017 document
SH. AMAN NATH Vs. COMPANY PETITION Need to file only reply CA and
2127 |0710102021342018/26 INEEMRANA HOTELS PRIVATE [(COMPANIES Sec. 242(4) petition not consider in additonal [28-12-2020
LIMITED ACT)/348(ND)2017 document
NEERAJ BHATIA Vs. M/S ,IAI\IID-II;E?(I::S'I(':IL(J)LORY Application under any
2128 [0710102072112020/3 I)-(_II?ISUTE HR SOLUTIONS PVT. (LB.C)/3318(ND)202 |other provisions- IBC Only proof of service uploaded |28-12-2020
' 0
INTERLOCUTORY
APPLICATION Application under any 1o
2129 (0710102090942020/3 [MANSIJ ARYA Vs. (LB.C)/4054(ND)202 |other provisions- IBC NEED TO IA FILLING 28-12-2020
0
M/S AUDE PRIYA DONATELLE |COMPANY PETITION Sec. 242(4),Sec NEED TO FILE ONLY REPLY CA
2130 |0710200413922017/28 |WACZIARG EP ENGEL Vs. (COMPANIES ’ A AND PETITION NOT CONSIDER [28-12-2020

NEEMRANA HOTEL PVT LTD

ACT)/401(ND)2017

241(1)

IN ADDITIONAL DOCUMENT




M/S AUDE PRIYA DONATELLE

COMPANY PETITION

Sec. 242(4),Sec.

NEED TO FILE ONLY REPLY CA

2131 |0710200413922017/29 |WACZIARG EP ENGEL Vs. (COMPANIES 241(1) AND PETITION NOT CONSIDER |28-12-2020
NEEMRANA HOTEL PVT LTD ACT)/401(ND)2017 IN ADDITIONAL DOCUMENT
M/S AUDE PRIYA DONATELLE |COMPANY PETITION Sec. 242(4),Sec NEED TO FILE ONLY REPLY CA

2132 (0710200413922017/30 [WACZIARG EP ENGEL Vs. (COMPANIES 241'(1) = AND PETITION NOT CONSIDER |28-12-2020
NEEMRANA HOTEL PVT LTD ACT)/401(ND)2017 IN ADDITIONAL DOCUMENT
M/S AUDE PRIYA DONATELLE |COMPANY PETITION Sec. 242(4),Sec NEED TO FILE ONLY REPLY CA

2133 |0710200413922017/31 |WACZIARG EP ENGEL Vs. (COMPANIES 241'(1) T NOT CONSIDER IN ADDITIONAL|28-12-2020
NEEMRANA HOTEL PVT LTD ACT)/401(ND)2017 DOCUMENT
M/S AUDE PRIYA DONATELLE |COMPANY PETITION Sec. 242(4),Sec NEED TO FILE ONLY REPLY CA

2134 (0710200413922017/32 |[WACZIARG EP ENGEL Vs. (COMPANIES 241'(1) T NOT CONSIDER IN ADDTIONAL [28-12-2020
NEEMRANA HOTEL PVT LTD ACT)/401(ND)2017 DOCUMENT
M/S AUDE PRIYA DONATELLE |COMPANY PETITION Sec. 242(4),Sec NEED TO FILE ONLY REPLY CA

2135 |0710200413922017/33 |WACZIARG EP ENGEL Vs. (COMPANIES 241'(1) T NOT CONSIDER IN ADDTIONAL [28-12-2020
NEEMRANA HOTEL PVT LTD ACT)/401(ND)2017 DOCUMENT
M/S AUDE PRIYA DONATELLE |COMPANY PETITION Sec. 242(4),Sec NEED TO FILE ONLY REPLY CA

2136 (0710200413922017/34 |[WACZIARG EP ENGEL Vs. (COMPANIES 241'(1) T NOT CONSIDER IN ADDTIONAL [28-12-2020
NEEMRANA HOTEL PVT LTD ACT)/401(ND)2017 DOCUMENT
M/S AUDE PRIYA DONATELLE |COMPANY PETITION Sec. 242(4),Sec NEED TO FILE ONLY REPLY CA

2137 |0710200413922017/35 [WACZIARG EP ENGEL Vs. (COMPANIES : T NOT CONSIDER IN ADDTIONAL [28-12-2020

NEEMRANA HOTEL PVT LTD

ACT)/401(ND)2017

241(1)

DOCUMENT




M/S AUDE PRIYA DONATELLE

COMPANY PETITION

Sec. 242(4),Sec.

NEED TO FILE ONLY REPLY CA

2138 |0710200413922017/36 |WACZIARG EP ENGEL Vs. (COMPANIES 241(1) NOT CONSIDER IN ADDTIONAL [28-12-2020
NEEMRANA HOTEL PVT LTD ACT)/401(ND)2017 DOCUMENT
M/S AUDE PRIYA DONATELLE |COMPANY PETITION Sec. 242(4),Sec NEED TO FILE ONLY REPLY CA

2139 (0710200413922017/37 |[WACZIARG EP ENGEL Vs. (COMPANIES 241'(1) = NOT CONSIDER IN ADDTIONAL [28-12-2020
NEEMRANA HOTEL PVT LTD ACT)/401(ND)2017 DOCUMENT
M/S AUDE PRIYA DONATELLE |COMPANY PETITION Sec. 242(4),Sec NEED TO FILE ONLY REPLY CA

2140 |0710200413922017/38 |WACZIARG EP ENGEL Vs. (COMPANIES 241'(1) T NOT CONSIDER IN ADDTIONAL [28-12-2020
NEEMRANA HOTEL PVT LTD ACT)/401(ND)2017 DOCUMENT
M/S AUDE PRIYA DONATELLE |COMPANY PETITION Sec. 242(4),Sec NEED TO FILE ONLY REPLY CA

2141 (0710200413922017/39 [WACZIARG EP ENGEL Vs. (COMPANIES 241'(1) T NOT CONSIDER IN ADDTIONAL [28-12-2020
NEEMRANA HOTEL PVT LTD ACT)/401(ND)2017 DOCUMENT
M/S AUDE PRIYA DONATELLE |COMPANY PETITION Sec. 242(4),Sec NEED TO FILE ONLY REPLY CA

2142 10710200413922017/40 |WACZIARG EP ENGEL Vs. (COMPANIES 241'(1) T NOT CONSIDER IN ADDTIONAL [28-12-2020
NEEMRANA HOTEL PVT LTD ACT)/401(ND)2017 DOCUMENT
M/S AUDE PRIYA DONATELLE |COMPANY PETITION Sec. 242(4),Sec NEED TO FILE ONLY REPLY CA

2143 (0710200413922017/41 |[WACZIARG EP ENGEL Vs. (COMPANIES 241'(1) T NOT CONSIDER IN ADDTIONAL [28-12-2020
NEEMRANA HOTEL PVT LTD ACT)/401(ND)2017 DOCUMENT
M/S AUDE PRIYA DONATELLE |COMPANY PETITION Sec. 242(4),Sec NEED TO FILE ONLY REPLY CA

2144 10710200413922017/42 |WACZIARG EP ENGEL Vs. (COMPANIES : T NOT CONSIDER IN ADDTIONAL [28-12-2020

NEEMRANA HOTEL PVT LTD

ACT)/401(ND)2017

241(1)

DOCUMENT




M/S AUDE PRIYA DONATELLE

COMPANY PETITION

Sec. 242(4),Sec.

NEED TO FILE ONLY REPLY CA

2145 (0710200413922017/43 |[WACZIARG EP ENGEL Vs. (COMPANIES 241(1) NOT CONSIDER IN ADDTIONAL [28-12-2020
NEEMRANA HOTEL PVT LTD ACT)/401(ND)2017 DOCUMENT
M/S AUDE PRIYA DONATELLE |COMPANY PETITION Sec. 242(4),Sec NEED TO FILE ONLY REPLY CA

2146 [0710200413922017/44 |WACZIARG EP ENGEL Vs. (COMPANIES 241'(1) e NOT CONSIDER IN ADDTIONAL [28-12-2020
NEEMRANA HOTEL PVT LTD ACT)/401(ND)2017 DOCUMENT
M/S AUDE PRIYA DONATELLE |COMPANY PETITION Sec. 242(4),Sec NEED TO FILE ONLY REPLY CA

2147 (0710200413922017/45 |[WACZIARG EP ENGEL Vs. (COMPANIES 241'(1) T NOT CONSIDER IN ADDTIONAL [28-12-2020
NEEMRANA HOTEL PVT LTD ACT)/401(ND)2017 DOCUMENT
M/S AUDE PRIYA DONATELLE |COMPANY PETITION

2148 [0710200413922017/46 |WACZIARG EP ENGEL V. (COMPANIES 32(1:( 12)42(4)'5“' EAE\ED TO FILE ONLY REPLY NOT 1,5 15 5020
NEEMRANA HOTEL PVT LTD ACT)/401(ND)2017
M/S AUDE PRIYA DONATELLE |COMPANY PETITION Sec. 242(4),Sec NEED TO FILE ONLY REPLY CA

2149 (0710200413922017/47 |[WACZIARG EP ENGEL Vs. (COMPANIES 241'(1) T NOT CONSIDER IN ADDTIONAL [28-12-2020
NEEMRANA HOTEL PVT LTD ACT)/401(ND)2017 DOCUMENT
Eil?:ll'-IIEhC/lHKﬁzIIT/?EJR\S/ZL PENCAL COMPANY PETITION true copy sign and stam

2150 |0710102150942019/3 IB IBC under Sec 7 1€ copy 59 =mp 29-12-2020
INFRASTRUCTURE PRIVATE missed, proof of service missed

(IBC)/3243(ND)2019

LIMITED

2151 |0710102150942019/4 1B IBC under Sec 7 Only proof of service uploaded [29-12-2020

INFRASTRUCTURE PRIVATE
LIMITED

(IBC)/3243(ND)2019




PALLAVI JOSHI BAKHRU

COMPANY PETITION

2152 [0710200420362018/69 |CREDITOR Vs. UNIVERSAL |1 IBC under Sec 7 page 14 26 not clear 29-12-2020
BUILDWELL PVT. LTD. (IBC)/456(ND)2018
2153 [0710102025642020/3 : I8 IBC under Sec 7 NEED TO IA FILE 20/12/2020
LOGISTICS SOLUTIONS PVT
(IBC)/651(ND)2020
LTD
g —
2154 [0710102025642020/4 ' 1B IBC under Sec 7 NEE TO IA FILLING 29/12/2020
LOGISTICS SOLUTIONS PVT
(IBC)/651(ND)2020
LTD
RAINI MITTAL Vs. JYOTI
COMPANY PETITION
2155 |0710102026062020/3 |2 WARUP MITTAL BUILDERS 1 - vipan1ES sec. 241(1),Sec, NEED TO IA FILE 29/12/2020
AND CONTRACTORS PRIVATE | {RRSS  [242(4)
LIMITED
NORTHERN ARC CAPITAL  |COMPANY PETITION
2156 [0710102101682019/5 |LIMITED Vs. FIVE CORE 1B IBC under Sec 7 NEED TO IA FILE 30/12/2020
ELECTRONICS LIMITED (IBC)/1671(PB)2019
KDS HOMES AND HOUSES
PRIVATE LIMITED Vs. OFFICE |COMPANY
2157 [0710102104312020/1 |OF THE REGISTRAR OF APPEAL(COMPANIES |Sec 252 (3) NEED TO IA FILE 12-02-2020
COMPANIES NCT OF DELHI & |ACT)/456(ND)2020
HARYANA
MR SUNIL ARORA AND NITIKA [INTERLOCUTORY [, . . .
2158 [0710102105272020/1 |ARORA Vs. M/S ABW APPLICATION pp y NEED TO IA FILE 29/12/2020

INFRASTRUCTURE LTD

(1.B.C)/4893(PB)2020

other provisions- IBC




M/S RENU PROPTECH PVT LTD

INTERLOCUTORY
APPLICATION

2159 {0710102105492020/1 |Vs. M/S RED TOPAZ REAL Sec 60(5) TRUE COPY SIGN MISSING 29/12/2020
ETATE PVT LD éI.B.C)/4931(ND)202
AXIS BANK LTD. Vs. M/S L'\F',I,EIRC":\)TCI%LORY

2160 [0710102080222020/6 |SHREE BALAJ PRINTOPACK | 1/ 1200 oo [Sec 60(5) TRUE COPY SIGN MISSING 29/12/2020
PRIVATE LIMITED .
AXIS BANK LTD. Vs. M/S L'\;,EE%STCI%LORY

2161 [0710102080222020/7 |SHREE BALAJ PRINTOPACK | 1m0 oo [Sec 60(5) TRUE COPY SIGN MISSING 30/12/2020
PRIVATE LIMITED .
NEERAJ BHATIA Vs. VINAYAK L’:I,E;{CLETCI%LORY

2162 (0710102080932020/1 |RATHI STEELS ROLLING MILLS | 1 o o |++19(2) NEED TO IA FILE 18/12/2020
PRIVATE LIMITED .
S SISy e

2163 |0710102089482019/11 | > 1B IBC under Sec 7 NEED TO IA FILE 29/12/2020
ROLLING MILLS PRIVATE (IBC)/1285(ND)2019
LIMITED

COMPANY o

2164 [0710102150272019/4 |ACREE TRADING APPLICATION(IBC)/1 | APPlication under any PAGE 19 27 28 31 32 30/12/2020

CORPORTATION Vs. other provisions- IBC
606(ND)2019

P.R. ROLLING MILLS PVT. LTD. |COMPANY PETITION I memo of parties it is mention

2165 |710102110052020  |VS HEMA ENGINEERING 1B Rule 11 of NCLT, 2016 Nivedita R. Sarda P 23-11-2020

INDUSTRIES LIMITED

(IBC)/900(ND)2020

jaipur bench




ASHU GUPTA VS SUNIL

COMPANY PETITION

page not clear-65,68,72 to
81,84,86 to 88,117 to
120/150,165 to 168,257 to

2166 (710102114002020 [T\ 1B Sec 66(1) ASHU GUPTA 263,319,373 to 388/Line cut-  |08-12-2020
(IBC)/984(ND)2019 183,188,222/Translated Page-
216,228,230,252,234,268,318,32
pg-
167,180,188,191,197,198,209-
COMPANY PETITION A
2167 |710102115612020 KRISHAN VRIND JAIN VS IB Sec 43(1) r/w Sec 44 ASHU GUPTA 211,219,238-24.}2,249 not 14-12-2020
MAHESH KUMAR SINGH (IBC)/408(ND)2018 (1) clear,pg-193 missed,pg-
399,400,402,403,407,408
cut,service to all respondent
COMPANY PETITION . .
2168 |710102118222020 \E/)I(F:,E'\F'{?Egviltfg VS THEME 1 Sec 42 Satakshi ;“nedrlo :(: F;?;t:iséslzj date events | >, 122020
(IBC)/323(ND)2019 ynop
COMPANY PETITION
2169 |710102118242020 gll\Jlillle\c/\EES_AP\\//i UII\I_I_II\D/ERSAL IB Rule 11 of NCLT, 2016 SUDHIR SOOD Due payment for other section  [22-12-2020
’ ) (IBC)/456(ND)2018
JANKI VALLABH TRADING CA(A) MERGER AND
PRIVATE LIMITED VS AMALGAMATION(CO [Sec. 230-232 - Second wrong section choose/Blur Page- |, ..
2170 |710102113812020 UNIVERSAL BUILDWELL PVT. |MPANIES Motion ABHISHEK 75,88,104,240,250,357 to 371 30-12-2020
LTD. ACT)/66(ND)2020
2171 |710102119652020 IB Rule 11 of NCLT, 2016 Sanjay Bhatt Page miss-15 29-12-2020
UNIVERSAL BUILDWELL PVT.
(IBC)/737(PB)2018
LTD.
2172 |710102119662020 : IB Rule 11 of NCLT, 2016 Vaibhav Sign miss-1 to 4,6,7 29-12-2020

EXPORTS PVT. LTD. - VIKRAM
BAJAJ)

(IBC)/323(ND)2019




ICICI BANK LIMITED VS MR

COMPANY PETITION

ADVOCATE

Page not clear-19 to 22,53 to

2173 (710102119672020 ALOK KUMAR AGARWAL 1B Sec 42 29-12-2020
(LIQUIDATOR) (IBC)/816(PB)2018 GAUTAM SINGHAL |56,98 to 105/case type wrong
COMPANY PETITION
SARVESH KASHYAP VS Page not clear-21,24,26 to
2174 (710102119602020 1B Sec 60(5) Sameer e 29-12-2020
AISHWARYA MOHAN GHARANA (IBC)/1627(PB)2019 31,39,47 to 55,58
INHERENT TECHNOLOGIES Wrong section/No Index/Main
2175 1710102119732020 PVT. LTD VS REGISTRAR OF Sec 252 (3) RajBalaSaroha case no. not mention/Pagination |30-12-2020
COMPANIES DELHI & HARYANA not done/ etc
OM LOGISTICS LIMITED VS COMPANY PETITION Sec 33(1) (b) (i) to
2176 |710102119792020 MICRO POWER TECHNOLOGY [IB (iil) r/w Sec 33(3) EKTA CHOUDHARY |[Sign miss-1 to 3,8,20 to 29 30-12-2020
PVT LTD (IBC)/2612(ND)2019
English Translation 67 to 69, 996
to 1003, 1006 to 1013, 1016 to
HONG SHIK YOO VS JITEN Company Petition 1023, 1026 to 1033, Pages not i
2177 (710102097412020 AMRUTLAL DESAI (Companies Act) Sec. 245 SHIVRAM clear 229 to 234, 09-10-2020
245,249,254,259,269 to
273,301,302,312 to 313,357 to
pg-276,277missed,after pg-275
PRAVEEN CHOPRA VS Paae Lrong aranaeps:
Company Petition Sec. 241(1),Sec. . 276,277missed,z_after 99'275 page| ..~
2178 |710102108912020 WINGROW GRAVURES (Companies Act) 242(4) eMinds wrong arrangeSign miss-1,2,3,5 |19-11-2020
PRIVATE LIMITED to 12,15,16,18 to 20,22 to
26/Small font-133 to
2nd vol index mismatched, pages
CASPER CONSUMER q missed 1063, 1139, pages not
ELECTRONICS PRIVATE CP(AA) Mer.ger an Sec. 230-232 - Second . clear
2179 (710102118042020 LIMITED VS WELLINGTON Amalgamation(Comp eMinds 22-12-2020

TRANSPORTATION PRIVATE
LIMITED

anies Act)

Motion

1073,1076,1078,1092,1093,1099
,1104,1106,1119,1120,1124,112
5,1126 to

4400 4 dnn 4.4 a4 d4.4. 44 4O




YETI EXPORTS PRIVATE
LIMITED VS WELLINGTON

Company Petition

list of dates &amp;amp;amp;

2180 |710102117782020 TRANSPORTATION PRIVATE (Companies Act) Sec. 97(1) Himanshu ev.ents missed, Brief syn9p5|s 21-12-2020
missed, no advance service
LIMITED
SOHANAA INTERNATIONAL list date and events missed, page
PRIVATE LIMITED VS Company Petition IB 38- 39, not clear advocaté P
2181 |710102117882020  |WELLINGTON (IBC? y IBC Under Sec 10 Ashutosh Gupta (> > 0 S8 SRSy [21-12-2020
TRANSPORTATION PRIVATE and DD not submitted in NCLIT)
LIMITED
List of dates &amp;amp;amp;
VIPIN AUTOMOBILES PRIVATE event, Brief synopsis missed, no
LIMITED VS WELLINGTON Company Petition . advance service, Company name |, .-
2182 1710102117772020  |p \NSPORTATION PRIVATE  |(Companies Act) | >c¢ /(1) Himanshu not matched in MoA 21-12-2020
LIMITED &amp;amp;amp; AoA, Page
missed 57
UNITED (INDIA) PROJECTS & Company No sign in every page of petition,
BUILDERS PRIVATE LIMITED . NITESH KUMAR Welfare missed in vakaltnama,
2183 |710102118132020 VS REGISTRAR OF COMPANIES ﬁggeal(Companles Sec 252 (3) SINHA pages not clear 22-12-2020
DELHI 69,70,71,109,110,111 to 123
no Company master data, no sign
NATIVUS METAL PVT LTD VS |CA(A) Merger and 'r?ote‘éleg;'rpfzgf f;g’it(')t'i‘r’;'e E?gezsn y
2184 (710102118232020 REGISTRAR OF COMPANIES Amalgamation(Comp |Sec. 230-232, Sec 234 ASHISH ! 22-12-2020
. volume, page 232 wrong
DELHI anies Act)
arrange, no welfare and no court
fees in vakaltnama
Company
AARTI JAIN VS ROC-NCT OF . Pages not clear
2185 |710102118142020 DELHI & HARYANA ﬁgtp)eal(Companles Sec 252 (1) Mukund Rawat 108,110,111,112,124 to 126 22-12-2020
SANAT PRODUCTS LIMITED VS |CP(AA) Merger and Sec. 230-232 - Second
2186 |710102118052020 ROC-NCT OF DELHI & Amalgamation(Comp ) RAJEEV 75 page not clear 22-12-2020

HARYANA

anies Act)

Motion




KRITA ENGINEERING PRIVATE

Company Petition IB

page:38, 43, 45, 47, 49, 51,
59,3, 240, 276, 278, 297, 322,

2187 |710102118262020 LIMITED VS AN GASLINES (IBC) IBC Under Sec 9 Pallav Palit etc page not clear and true copy |23-12-2020
PROJECTS PRIVATE LIMITED sign missed, and advocate
welfare and court fee missed
KOREA TRADE INSURANCE
. page:34-37, 39-45, not clear and
CORPORATION VS EMPURE Company Petition IB I . . "
2188 |710102118962020 HOME APPLIANCES PRIVATE  |(IBC) IBC Under Sec 9 Nikhil Palli translation , and advoca_te 25-12-2020
welfare and court fee missed
LIMITED
mention claim amount in INR in
LH ASIAN TRADE FINANCE form 5 of part 4. page:112 not
FUND LIMITED VS M/S Company Petition IB clear, and page:150-157 wrong 1o
2189 |710102119522020 WORLDS WINDOW TRADING |(IBC) IBC under Sec 7 ANKUR SOOD arrange , IRP certificate missed , 29-12-2020
PRIVATE LIMITED advocate welfare and court fee
missed. etc
2190 0710102016512020/3 |KULDEEP KAUR Sec 252 (3) Supporting Affidavit missed/True | )5 15 55,
copy sign missed
2191 0710102016512020/3 |KULDEEP KAUR Sec 252 (3) Supporting Affidavit missed/True |,z 14 55,
copy sign missed
SHEELA SHARMA VS ANSAL COMPANY PETITION Application under an rivadarshi
2192 |710102102042020  |PROPERTIES AND 1B e oo 1m0 il wrong file 25-10-2020
INFRASTRUCTURE (IBC)/3164(ND)2019 P ¥
MS AGARWAL FOUNDRIES COMPANY PETITION
2193 |710102104882020 PRIVATE LIMITED VS RAKESH |IB Sec 60(5) SUNIL prayer missing 03-11-2020
KUMAR SINGALA (IBC)/204(ND)2019




PHYSIO CONTROL INDIA

CA(A) MERGER AND

2194 |710102117352020  |SALES PRIVATE LIMITED VS | AIALGAMATION(CO ]Sec. 230-232 - Second RAJEEV Wrong Case type 19-12-2020
RAKESH KUMAR SINGALA MPANIES Motion
ACT)/65(PB)2020
Blur Page-25,26,30 to 55,84 to
SHINOJ KOSHY VS M/S COMPANY PETITION |, . . 99,104,106 to 111,129 to
2195 |710102118842020  |GRANITE GATE PROPERTIES  |IB otphper o, Ich Harshit Agarwal  |145,160,166,196,209 to 24-12-2020
PVT LTD (IBC)/1248(PB)2018 P 215,224,227 to 231 Wrong
section
COMPANY PETITION
2196 |710102118752020 \Glij_?g Esgpﬁ}/i?/psv;;ﬁglﬁ 1B Sec 60(5) Nishi due payment other sections 24-12-2020
(IBC)/1748(PB)2019
K.K.R INDIA FINANCIAL COMPANY PETITION
2197 |710102119642020 SERVICE PVT LTD. VS IB Rule 11 of NCLT, 2016 Sanjay Bhatt Please select section 60(5) 29-12-2020
KWALITY LIMITED (IBC)/1440(ND)2018
COMPANY PETITION o
2198 |710102119882020 [K)\EVE:LII%TSSTREADPRASAD VSl ﬁfhp;'rcatrf\;‘is‘g‘:gé%y Prateek Kushwaha |PAGE 42,43, NOT CLEAR 30-12-2020
(IBC)/1510(ND)2019 P
COMPANY PETITION
2199 |710102119712020 TQ/IRI{FS:DTANEJA VS KWALITY IB Sec 60(5) Harish select correct section 60(5) 30-12-2020
(IBC)/1974(ND)2019
2200 |710102035502020 | 'VARENDRA SINGH VS ONE 97| Company Petition I8 ;5 () ey sec CS.K. Gaurav Kumar|claim amount less than 1 cr ~ |29-03-2020

COMMUNICATIONS LIMITED

(1BC)




SHYAM SUNDER VS ADA

Company Petition IB

SHASHI BHUSHAN

2201 |710102035432020 RESTAURANTS AND FOODS (1BO) IBC Under Sec 9 PRASAD claim less than 1 cr 24-03-2020
PRIVATE LIMITED
ANUJ PARASHAR VS Company }
2202 |710102102072020  |REGISTRAR OF COMPANIES  |Appeal(Companies  |Sec 252 (3) K GAURAV & CO. 'rfﬁ Zlifrl'% t0 103,105t0 108 156 145020
NCT OF DELHI & HARYANA Act)
B9 BEVERAGES PRIVATE page not clear 33 to
LIMITED VS REGISTRAR OF Company Petition T 1.
2203 |710102102762020 COMPANIES NCT OF DELHI & |(Companies Act) Sec. 131(1) Puneet 36,172,186,187,190,.194.,205,227 27-10-2020
HARYANA to 232, No clear pagination
PANI CONSTRUCTIONS
CP(AA) Merger and . -
PRIVATE LIMITED VS . Sec. 230-232 - Second . Original NCLT certified copy order|,. .,
2204 |710102103902020 REGISTRAR OF COMPANIES Amalgamatlon(Comp Motion Manish missed 30-10-2020
NCT OF DELHI & HARYANA  |[2Me€S Act)
VISOULIA ELECTRONICS
PRIVATE LIMITED VS
REGISTRAR OF COMPANIES Company
2205 |710102108502020 NCT OF DELHI & HARYANA Appeal(Companies Sec 252 (1) Suraj Wrong section choose 18-11-2020
MINISTRY OF CORPORATE Act)
AFFAIRS GOVERNMENT OF
SOHNA BUILDCON RESORTS
PRIVATE LIMITED VS memo of parties, list date of
REGISTRAR OF COMPANIES Company Petition IB events and brief of synopsis
2206 (710102113632020 NCT OF DELHI & HARYANA (IBC) IBC Section 59 PRABHIIT missed, last 2 year balance sheet [07-12-2020
MINISTRY OF CORPORATE missed, advocate welfare and
AFFAIRS GOVERNMENT OF court fee missed
VANYA CONSTRUCTION
PRIVATE LIMITED VS Company
2207 |710102117192020 REGISTRAR OF COMPANIES Appeal(Companies Sec 252 (3) Jalaj Srivastava pages not clear 192,194,195 18-12-2020
Act)

NCT OF DELHI & HARYANA




S. PAWANDEEP SINGH VS

Company Petition

Sec. 241(1),Sec.
244(1),Application
under any other

2208 |710102117332020 LOTUS MECHNOTECH PVT. . o _ Jatin Sharma SEC 242 FEE MISSED 19-12-2020
LTD (Companies Act) provisions ,Application
' under any other
provisions
KUSH KOCHGAWAY & ORS VS Company Petition IB true copy sign missed on
2209 |710102116742020  |BESTECH INDIA PRIVATE pany IBC under Sec 7 Nithin Py Sig 17-12-2020
(IBC) annexures
LIMITED
Kindly removed rule 11
NEW SMART INDIA Company application file separately and
MAINTENANCE SERVICES . Rule 11 of NCLT,Sec also remove from baisc detail,
2210 |710102119342020 PRIVATE LIMITED VS ﬁzgeal(Compames 252 (1) SARVESH Pages not clear 71 to 28-12-2020
REGISTRAR OF COMPANIES 74,89,92,94,111, 114,116 Pages
cut 158 to 161
Wrong case select, No sign in
MOUNT AIR SKY ACADEMY Company Petition IE)LIe tl(::)sné i-traKm07nTi:;§jdgnsgoA
2211 (710102119202020  |PRIVATE LIMITED VS (cOnf ar‘]'ies a5 220) Manoj cO[:n . mas{’er ot seaq. | |28712-2020
REGISTRAR OF COMPANIES P pany 356G,
Income Tax advance service
missed
LOGANI HEALTHCARE
INTERNATIONAL PRIVATE Company Petition 15
2212 |710102119562020 LIMITED VS REGISTRAR OF (Companies Act) Sec 252 (3) MOHIT Wrong case type select 29-12-2020
COMPANIES
MRS POONAM GUPTA & .
ASHISH GUPTA ( EX No BR, no \_/alue_atlon report, no
DIRECTORS / PROMOTERS/ CA(A) Merger and consent affidavit, no true copy
2213 |710102119702020 Amalgamation(Comp [Sec. 230-232, Sec 234 Tarun Sir sign in MoA and AoA, pages not |29-12-2020
SHAREHOLDER OF M/S. anies Act) clear 267 to 275,secured and
LIFESTYLE FINESS PVT LTD. / unsecured credit,ors list missed
VS REGISTRAR OF COMPANIES
SITARA AGROTECH PRIVATE .
LIMITED VS REGISTRAR OF Company No welfare in vakaltnama, proof
2214 |710102119442020 COMPANIES NCT OF DELHI & ﬁggeal(Compames Sec 252 (3) APOORV AGARWAL :)nf isnedr;/;::e pages not mentioned [29-12-2020

HARYANA




CITY BROADBAND PRIVATE

COMPANY
2215 |0710102062342020/4 LIMITED Vs. REGISTRAR OF APPEAL(COMPANIES ([Sec 252 (3) wrong filing file as a application 18/12/2020
COMPANIES NEW DELHI & ACT)/252(ND)2020
HARYANA
T SROHOUMO PN comm
2216 [0710102062342020/4 . APPEAL(COMPANIES ([Sec 252 (3) wrong filing file as a application 18/12/2020
COMPANIES NEW DELHI & ACT)/252(ND)2020
HARYANA
COMPANY
PRESTAR INFOTECH PVT LTD |APPLICATION(COMP |Application under any
2217 10710102076702020/2 Vs. ROC ANIES other provisions pg 18,19,22.25 cut 21/12/2020
ACT)/492(ND)2020
COMPANY
2218 |0710102014302020/4 QEQII\ISTI'I-IIQERA IbIVII:IACZENFl{FF iﬁ?E\S/S. APPEAL(COMPANIES |[Sec 252 (1) Income tax service missed 24/12/2020
ACT)/198(ND)2020
ASHTBHUJ OCEAN MOVERS
PRIVATE LIMITED Vs. SARASH |COMPANY PETITION Wrong Document (application
2219 |0710102032072018/7 EXPORTS SERVICES PRIVATE  |IB (IBC)/5(ND)2019 IBC Under Sec 9 filed) 24/12/2020
LIMITED
PEE AR EXIM PRIVATE |y peTrTion
2220 (0710102060392020/10 ) IB IBC Under Sec 9 volume wise index missed 23/12/2020
AUTOMOTIVE TECHNOLOGIES (IBC)/814(PB)2020
PRIVATE LIMITED
SALOM ELECTRONICS INDIA  [COMPANY PETITION -32 60 not clear sian missed
2221 |0710102065502020/4 |LLP Vs. LAVA INTERNATIONAL |IB IBC Under Sec 9 Pg=3<, 19 23/12/2020

LIMITED

(IBC)/851(ND)2020

on reply




JITESH GUPTA Vs. GOLDEN

INTERLOCUTORY

Application under any

2222 (0710102065612020/2 APPLICATION S Need to file as IA 23/12/2020
PEACOCK RESIDENCE PVT. LTD (L.B.C)/2399(PB)2020 other provisions- IBC
2223 |10710102066472020/3 X APPEAL(COMPANIES [Sec 252 (3) TRUE COPY SING MISSED 24/12/2020
REGISTRAR OF COMPANIES ACT)/268(ND)2020
NCT OF DELHI & HARYANA
NEERAJ BHATIA Vs. M/S ,IAI\IID-II;E?(IZ_E'I(':I%LORY Application under any
2224 (0710102072112020/3 |>_($|§UTE HR SOLUTIONS PVT. (LB.C)/3318(ND)202 |other provisions- IBC FILE AS A APPLICATION 10-09-2020
' 0
ALCATEL-LUCENT INDIA E,I?‘/I(AAI_)GI\,:E/IRAC';ECR)I\?('\CII%
2225 10710102081932020/6 |[LIMITED Vs. REGISTRAR OF Sec. 230-232, Sec 234 Pagination Missing 24/12/2020
COMPANIES NCT MPANIES
ACT)/7(ND)2020
PRAETORIAN BUSINESS CA(A) MERGER AND
VENTURES PRIVATE LIMITED [AMALGAMATION(CO . Wrong Document (2nd motion
2226 |0710102092762020/4 |/~ ApMIS BUSINESS MPANIES Sec. 230-232, Sec 234 joint petition filed as additional) |2 12/2020
VENTURES PRIVATE LIMITED |ACT)/89(PB)2020
PRIVATE LIMITED Vs, THE |COMPANY
2227 10710102103162020/1 . APPEAL(COMPANIES [Sec 252 (1) Pagination Missing 24/12/2020
REGISTRAR OF COMPANIES ACT)/484(ND)2020
AND ANR
COMPANY PETITION
2228 |0710102107532020/1 MODERN CREDIT PRIVATE 1B Section 95(1) Only proof of service uploaded |24/12/2020

LIMITED Vs. SHIVI JAIN

(IBC)/1112(ND)2020




RYAN HEALTH CARE PRIVATE

COMPANY
2229 [0710102111332020/2 |HMITED Vs. REGISTRAR OF ) por ) (compaNIES |sec 252 (1) pg-5 missed 24/12/2020
COMPANIES NCT OF DELHI & [, oo 0 o6
HARYANA
CROWN ART PRINTERS Vs.  |COMPANY PETITION - lcation not accentable in
2230 [0710102116512019/4 |FRANCIS REMEDIES (INDIA) 1B IBC Under Sec 9 dgzument & oot peﬁ"n 27-06-2020
PRIVATE LIMITED (IBC)/2375(ND)2019 g €fiing
INTERLOCUTORY
LOKCHAND MEMBER COC Vs.  |APPLICATION .
2231 |0710102066832020/1 SAURABH BANSAL & ORS. (LB.C)/2511(ND)202 22(3)(b) document not in proper 10-07-2020
0
;é;\/-/\lgégll?l\kl'llz'{il\ll)A\ljsc " COMPANY PETITION application not acceptable in
2232 (0710102107652019/7 ' 1B IBC under Sec 7 PP P 02-11-2020
BALDEO METALS PRIVATE | 101006 5010 document
LIMITED
INTERLOCUTORY
2233 [0710102090322020/9 SQDLU,\]C'KI)'\'NFE:;ELOPFVITNDLIT AD' APPLICATION Sec 60(5) 15 16 translate 23-11-2020
: (1B.C)/4052(PB)2020
BLUE STAR BUILDPROP EQ(/:\I_)G'\:EFZGTESQNC%
2234 |0710102083842020/4 |PRIVATE LIMITED Vs. EARTH Sec. 230-232, Sec 234 NO INDEX 28-11-2020
WATER LIMITED MPANIES
ACT)/107(ND)2020
MOHAN LAL JAIN Vs. SBS COMPANY . . .
2235 0710102143092019/1 |TRANSPOLE LOGISTICS APPLICATION(IBC)/1 |>¢€ 33(1) (b) (i) to application not acceptable in 1, 4 555,

PRIVATE LIMITED

480(ND)2019

(iii) r/w Sec 33(3)

ADDTIONAL document




ANSAL PROPERTIES &

INTERLOCUTORY
2236 [0710102085972020/5 INFRASRUCTURE LTD. Vs. APPLICATION Rule 11 of NCLT, 2016 419 420 559 TRANSLATE 08-12-2020
ASIAN AGRO INDUSTRIES (LB.C)/3726()2020
LIMITED o
COMPANY PETITION
2237 |0710102410382017/45 :EAII/I\EMB'QS\};VE: ;I\\‘(E'II%MVETD IB IBC under Sec 7 AFFIDAVIT STAMP 08-12-2020
" [(IBC)/540(PB)2017
ﬁIXIJI?TIgDT \E/SRf—oEﬁ SYSTEMS COMPANY PETITION
2238 |10710102018582020/8 ) IB IBC Under Sec 9 NEED TO FILE IN ONE PDF 09-12-2020
CONSULTING PRIVATE (IBC)/497(ND)2020
LIMITED
MR. MOHAN AGARWAL Vs. COMPANY PETITION
2239 |0710102022652018/13 (M/S. CROWN REALTECH IB IBC under Sec 7 NEED TO IA FILE 09-12-2020
PRIVATE LIMITED (IBC)/1565(PB)2018
COMPANY PETITION
2240 |0710102033212020/2 EEIRCIEE{IEAI?I\III\II'IISEDA LEEL Vs. IB IBC Under Sec 9 true copy sign missing 09-12-2020
(IBC)/791(ND)2020
COMPANY PETITION
2241 |0710102033212020/3 EEFCIEI}E_ZFVXIAI\TITKES LEEL Vs. IB IBC Under Sec 9 true copy sign missing 09-12-2020
(IBC)/791(ND)2020
oD s covea
2242 10710102062342020/4 COMP ANIEé NEW DELHI & APPEAL(COMPANIES |[Sec 252 (3) NEED TO APPEAL FILE 09-12-2020
ACT)/252(ND)2020

HARYANA




RUKMANI MEDICAL SYSTEMS

COMPANY

2243 [0710102066472020/1 |"RLVATE LIMITED Vs. APPEAL(COMPANIES |Sec 252 (3) NEED TO PETITION FILE 09-12-2020
REGISTRAR OF COMPANIES |/ ) 2o i 00
NCT OF DELHI & HARYANA
AXIS BANK LTD. Vs. M/S L’:I,EIRCLETCI%LORY

2244 10710102080222020/4 |SHREE BALAJT PRINTOPACK | o0 1o [Sec 60(5) ONLY ONE PAGE UPLOAD 09-12-2020
PRIVATE LIMITED o
BLUE STAR BUILDPROP ﬁfﬁeﬂfﬁg&ﬁ%

2245 |0710102083842020/1 |PRIVATE LIMITED Vs. EARTH [0 oo Sec. 230-232, Sec 234 DOCUMENT NOT COMPLETED ~ |09-12-2020
WATER LIMITED ACT)/107(ND)2020

COMPANY

FIREFLYE-VENTURES LTD. Vs.

2246 |0710102085052020/2 |HT.DIGITAL MEDIA HOLDINGS | PP ELCATION(COMP o e 11 of NCLT MANY TIMES PDF UPLOAD NEED | g 15 500
o ANIES TO ONE TIME

' ACT)/472()2020

PARK NETWORK PVT. LTD Vs. |COMPANY PETITION

2247 |0710102104842019/11 |PP TELECELL MARKETING 1B IBC Under Sec 9 PAGE 9 10 CUT 09-12-2020
PRIVATE LIMITED (IBC)/1717(ND)2019
ORTEL COMMUNICATIONS L'\;I,E?CLET(;%LORY

2248 |0710102111092020/1 |LTD. Vs. SONY PICTURES (LB.C)/5249(ND)202 |RUle 11 0f NCLT, 2016 NO INDEX 09-12-2020
NETWORKS INDIA P. LIMITED |"*
ORTEL COMMUNICATIONS Lﬁﬁ%ﬁ;&om

2249 |0710102111092020/2 |LTD. Vs. SONY PICTURES Rule 11 of NCLT, 2016 NO INDEX 09-12-2020

NETWORKS INDIA P. LIMITED

(1.B.C)/5249(ND)202
0




ORTEL COMMUNICATIONS

INTERLOCUTORY
APPLICATION

2250 [0710102111122020/1 |LTD. Vs. SONY PICTURES Rule 11 of NCLT, 2016 NO INDEX 09-12-2020
NETWORKS INDIA P. LIMITED éI'B'C)/ 5252(ND)202
ARUN KUMAR GOELVs. HI  |COMPANY PETITION

2251 [0710102116822019/12 |TECH GRAIN PROCESSING ~ |IB IBC Under Sec 9 TRUE COPY SIGN MISSING 09-12-2020
PRIVATE LIMITED (IBC)/2158(ND)2019
RANISATI SURAJGARH

COMPANY PETITION |Sec. 213,Sec. .

2252 [0710102111182019/7 |INFRASTRUCTURE LIMITED Vs.| - 5vpan ES 241(1),Sec. Pg no. 65-69is cut, 63-75 typed |, 45 505
EMINENT INFRADEVELOPERS | \ 1 /119(PB)2019  |242(4),Sec 241 (2) copy
PRIVATE LIMITED '
I\PllléISViI'_I'UEELIBI\I/IF;'I?EIIS/ICSGI,\IIVCI;/S COMPANY PETITION Pg no 10,12-14 is not clear, sign

2253 [0710102134752019/3 WS g IBC Under Sec 9 rgno - + S9N 140-12-2020
KARE PARTNERS GROUP INDIA (IBC)/2677(ND)2019 is missing on reply
PRIVATE LIMITED
MODEL LOGISTICS PVT. LTD. |COMPANY Aolication under an

2254 [0710102161552019/5 |Vs. ADVANCE HOME AND APPLICATION(IBC)/6 thper il Ich 21 27 not clear page 10-12-2020
PERSONAL CARE LIMITED 21(ND)2019 P
MRS. PALLAVI GUPTA & MR.

2255 [0710102169292019/3 |PADAM THAKUR Vs. JAIPURIA ICBO'(\?;’S\'/ESP(E,TBI)TZIO%'; IBC under Sec 7 8, 6 translate page 10-12-2020
BUILDCON PVT. LTD
ASSET RECONSTRUCTION ~ |COMPANY PETITION second volume double page

2256 [0710102701602018/9 |COMPANY (INDIA) LIMITED Vs. |18 IBC under Sec 7 pag 10-12-2020

WHITE METALS LIMITED

(IBC)/160(PB)2018

numbering




SALEEM SOFI AND ANR. Vs,

COMPANY PETITION

Sec. 241(1),Sec.

2257 10710200001942016/8 |SOFFIS INDIA COLLECTION (COMPANIES 242(4) proof service missing 10-12-2020
PRIVATE LIMITED AND ORS.  |ACT)/131(ND)2016
M/S AUDE PRIYA DONATELLE |COMPANY PETITION Sec. 242(4),Sec

2258 (0710200413922017/10 [WACZIARG EP ENGEL Vs. (COMPANIES 241'(1) = wrong efling 10-12-2020
NEEMRANA HOTEL PVT LTD ACT)/401(ND)2017
M/S AUDE PRIYA DONATELLE |COMPANY PETITION Sec. 242(4),Sec

2259 10710200413922017/11 |WACZIARG EP ENGEL Vs. (COMPANIES 241'(1) T wrong efling 10-12-2020
NEEMRANA HOTEL PVT LTD ACT)/401(ND)2017
M/S AUDE PRIYA DONATELLE |COMPANY PETITION Sec. 242(4),Sec

2260 (0710200413922017/13 |[WACZIARG EP ENGEL Vs. (COMPANIES 241'(1) T wrong efiling 10-12-2020
NEEMRANA HOTEL PVT LTD ACT)/401(ND)2017
M/S AUDE PRIYA DONATELLE |COMPANY PETITION Sec. 242(4),Sec

2261 |10710200413922017/14 WACZIARG EP ENGEL Vs. (COMPANIES 241'(1) T wrong efiling 10-12-2020
NEEMRANA HOTEL PVT LTD ACT)/401(ND)2017
M/S AUDE PRIYA DONATELLE |COMPANY PETITION Sec. 242(4),Sec

2262 (0710200413922017/15 [WACZIARG EP ENGEL Vs. (COMPANIES 241'(1) T wrong efiling 10-12-2020
NEEMRANA HOTEL PVT LTD ACT)/401(ND)2017
M/S AUDE PRIYA DONATELLE |COMPANY PETITION Sec. 242(4),Sec

2263 |0710200413922017/17 |WACZIARG EP ENGEL Vs. (COMPANIES : T wrong efiling 10-12-2020

NEEMRANA HOTEL PVT LTD

ACT)/401(ND)2017

241(1)




M/S AUDE PRIYA DONATELLE

COMPANY PETITION

Sec. 242(4),Sec.

2264 10710200413922017/18 |WACZIARG EP ENGEL Vs. (COMPANIES 241(1) wrong efiling 10-12-2020
NEEMRANA HOTEL PVT LTD ACT)/401(ND)2017
M/S AUDE PRIYA DONATELLE |COMPANY PETITION Sec. 242(4),Sec

2265 (0710200413922017/19 [WACZIARG EP ENGEL Vs. (COMPANIES 241'(1) = wrong efiling 10-12-2020
NEEMRANA HOTEL PVT LTD ACT)/401(ND)2017
M/S AUDE PRIYA DONATELLE |COMPANY PETITION Sec. 242(4),Sec

2266 |10710200413922017/2 |WACZIARG EP ENGEL Vs. (COMPANIES 241'(1) T wrong efiling 10-12-2020
NEEMRANA HOTEL PVT LTD ACT)/401(ND)2017
M/S AUDE PRIYA DONATELLE |COMPANY PETITION Sec. 242(4),Sec

2267 (0710200413922017/20 [WACZIARG EP ENGEL Vs. (COMPANIES 241'(1) T wrong efiling 10-12-2020
NEEMRANA HOTEL PVT LTD ACT)/401(ND)2017
M/S AUDE PRIYA DONATELLE |COMPANY PETITION Sec. 242(4),Sec

2268 10710200413922017/21 |WACZIARG EP ENGEL Vs. (COMPANIES 241'(1) T wrong e filing 10-12-2020
NEEMRANA HOTEL PVT LTD ACT)/401(ND)2017
M/S AUDE PRIYA DONATELLE |COMPANY PETITION Sec. 242(4),Sec

2269 (0710200413922017/22 |[WACZIARG EP ENGEL Vs. (COMPANIES 241'(1) T wrong efiling 10-12-2020
NEEMRANA HOTEL PVT LTD ACT)/401(ND)2017
M/S AUDE PRIYA DONATELLE |COMPANY PETITION Sec. 242(4),Sec

2270 10710200413922017/23 |WACZIARG EP ENGEL Vs. (COMPANIES : T wrong efiling 10-12-2020

NEEMRANA HOTEL PVT LTD

ACT)/401(ND)2017

241(1)




M/S AUDE PRIYA DONATELLE

COMPANY PETITION

Sec. 242(4),Sec.

2271 10710200413922017/24 |WACZIARG EP ENGEL Vs. (COMPANIES 241(1) wrong efiling 10-12-2020
NEEMRANA HOTEL PVT LTD ACT)/401(ND)2017
M/S AUDE PRIYA DONATELLE |COMPANY PETITION Sec. 242(4),Sec

2272 (0710200413922017/25 [WACZIARG EP ENGEL Vs. (COMPANIES 241'(1) = wrong efiling 10-12-2020
NEEMRANA HOTEL PVT LTD ACT)/401(ND)2017
M/S AUDE PRIYA DONATELLE |COMPANY PETITION Sec. 242(4),Sec

2273 10710200413922017/26 |WACZIARG EP ENGEL Vs. (COMPANIES 241'(1) T wrong efiling 10-12-2020
NEEMRANA HOTEL PVT LTD ACT)/401(ND)2017
M/S AUDE PRIYA DONATELLE |COMPANY PETITION Sec. 242(4),Sec

2274 (0710200413922017/27 |WACZIARG EP ENGEL Vs. (COMPANIES 241'(1) T wrong efiling 10-12-2020
NEEMRANA HOTEL PVT LTD ACT)/401(ND)2017
M/S AUDE PRIYA DONATELLE |COMPANY PETITION Sec. 242(4),Sec

2275 10710200413922017/3 |WACZIARG EP ENGEL Vs. (COMPANIES 241'(1) T affidavit missing 10-12-2020
NEEMRANA HOTEL PVT LTD ACT)/401(ND)2017
M/S AUDE PRIYA DONATELLE |COMPANY PETITION Sec. 242(4),Sec

2276 (0710200413922017/4 |WACZIARG EP ENGEL Vs. (COMPANIES 241'(1) T wrong efiling 10-12-2020
NEEMRANA HOTEL PVT LTD ACT)/401(ND)2017
M/S AUDE PRIYA DONATELLE |COMPANY PETITION Sec. 242(4),Sec

2277 10710200413922017/5 [WACZIARG EP ENGEL Vs. (COMPANIES : T wrong efiling 10-12-2020

NEEMRANA HOTEL PVT LTD

ACT)/401(ND)2017

241(1)




M/S AUDE PRIYA DONATELLE

COMPANY PETITION

Sec. 242(4),Sec.

2278 |0710200413922017/7 |WACZIARG EP ENGEL Vs. (COMPANIES 241(1) wrong efiling 10-12-2020
NEEMRANA HOTEL PVT LTD ACT)/401(ND)2017
M/S AUDE PRIYA DONATELLE [COMPANY PETITION Sec. 242(4),Sec

2279 |0710200413922017/8 |WACZIARG EP ENGEL Vs. (COMPANIES 241'(1) e wrong efiling 10-12-2020
NEEMRANA HOTEL PVT LTD ACT)/401(ND)2017

COMPANY
2280 [0710102070012020/1 |VP SHARMA Vs. NA QE?E;CATION(COMP Rule 11 of NCLT page number 15 after missing 11-12-2020
ACT)/319()2020

HONEST MACHINERY PVT LTD [COMPANY PETITION

2281 |0710102087092020/9 |[Vs. VSM VENTURE CONTROL [IB IBC Under Sec 9 page number 15 after missing 11-12-2020
SYSTEMS PRIVATE LIMITED (IBC)/939(ND)2020
KMQ ENGINEERING & TOOLS
OF INDIA MINISTRY OF | |COMPANY

2282 (0710102089012020/1 APPEAL(COMPANIES ([Sec 252 (1) page number missing 11-12-2020
CORPORATE AFFAIRS ACT)/397(ND)2020
THROUGH REGISTRAR OF
COMPANIES
R.R. BUILDTOWN PVT. LTD. COMPANY PETITION [Sec. 241(1),Sec.

2283 |0710102095952020/4 (Vs. ADONIS BUILDTECH (COMPANIES 242(4),Sec. 243(1) sign Missing 11-12-2020
PRIVATE LIMITED ACT)/141(PB)2020 [(b),Sec. 244(1)
SOLUTIONS PVT. LTD,ve. |COMPANY PETITION

2284 (0710200428752018/22 ’ L IB IBC Under Sec 9 wrong efiling 11-12-2020

EASYTECH GLOBAL PRIVATE
LIMITED

(IBC)/794(ND)2018




INSYNERGY SUPPLY CHAIN
SOLUTIONS PVT. LTD. Vs.

COMPANY PETITION

2285 |0710200428752018/23 | 2 v el OBAL PRIVATE EIBBC)/794(ND)2018 IBC Under Sec 9 wrong efiling 11-12-2020
LIMITED
M SAI ESWARA SWAMY Vs.  |COMPANY PETITION . .

2286 |0710102079942020/4 |SITI VISION DIGITAL MEDIA  |(COMPANIES ‘Z‘ii( 12)1g;scec2. 4204 A?gj;‘v'i:OT SIGNED/ Supporting |15 6 500
PVT. LTD. ACT)/121(PB)2020 ro€C.
ALCHEMIST LIFE SCIENCES | o\ veocen anp
LIMITED & ORS. Vs. RAJESH | 12 yiion oo

2287 0710102015232019/2 |BUILDCON & MPANIES Rule 11 of NCLT Sign missing on report 12-09-2020
INFRASTRUCTURE PVT. LTD. & |, v yeop 01
ORS
ZOOM COOMUNICATIONS LTD. [COMPANY PETITION

2288 (0710102024812020/5 |Vs. GLOBAL EMERGING 1B IBC under Sec 7 index is missing 12-09-2020
MARKETS INDIA LIMITED (IBC)/610(PB)2020
ZOOM COOMUNICATIONS LTD. [COMPANY PETITION File need to merde in one odf

2289 [0710102024812020/6 |Vs. GLOBAL EMERGING IB IBC under Sec 7 e misgn P 12-09-2020
MARKETS INDIA LIMITED (1BC)/610(PB)2020 9
PIRAMAL ENTERPRISES COMPANY PETITION S0 on renly and true cooy and

2290 |0710102036082020/2 |LIMITED Vs. M/S LOGIX 1B IBC under Sec 7 Sign o ananxureses . ‘;z'issm 12-09-2020
SOFT-TEL PRIVATE LIMITED ~ |(IBC)/899(ND)2020 9 9

COMPANY PETITION o
2291 (0710102067622020/5 |<AMAL KHOSLAVS. TRIDENT ;g IBC under Sec 7 handwritten is not allowed,type |5 59.5020

PRODUCTS PVT. LTD.

(IBC)/873(ND)2020

copy of index




AKSHAY TYAGI Vs. ELEGANT

COMPANY PETITION

Pg no. 65-81, 148-162 tanslation
pg no. 116,123-137,141,146,230

2292 0710102076142020/3 (COMPANIES Sec. 169(4) are not clear, pg no 241 type  |12-09-2020
INFRACON PRIVATE LIMITED ACT)/116(ND)2020 copy, volume need to divde after
pg no. 200
INTERLOCUTORY
2293 0710102108322020/2 XKELKESSEIYA BHANDARVS. | \pPLICATION Sec 60(5) Index is missing 12-09-2020
(1.B.C)/5408()2020
INTERLOCUTORY y
2294 (0710102112812020/2 ég:lavh\flllgrrEEgE/?:&DITORs APPLICATION Sec 60(5) xz'”;)% need to divide after pg |, ;4 579
(1B.C)/5366(PB)2020 :
COMPANY PETITION
2295 [710102103552020 E&&AglAiAg'sAL¥;IFTF{E’*DNCHISE 18 Rule 11 of NCLT, 2016 Dewvart supporting affidavit cut 29/10/2020
(IBC)/3029(ND)2019
COMPANY PETITION . .
2296 |710102104552020 (N;gEELSH SHARMA VS PRAMOD |15 ?le)c 43(1) r/w Sec 44 MILAN SEféi”cgffeﬁaﬁﬁgsaeCEZEﬂ?ﬁ PAf 1 11-02-2020
(IBC)/1771(ND)2018 P
KASHI VISWANATHAN COMPANY PETITION Payment not complete according
2297 |710102105342020 SIVARAMAN VS MEHTRA SALES|IB Sec. 45 (1) Prateek Kushwaha [selected sections by you need to |11-04-2020
& ORS. (IBC)/564(ND)2019 pay 1000
ORTEL COMMUNICATIONS  |COMPANY PETITION
2298 |710102113172020  |LTD. VS SONY PICTURES IB Rule 11 of NCLT, 2016 Bharat wrong e filing 12-05-2020

NETWORKS INDIA P LIMITED

(IBC)/761(ND)2018




COMPANY PETITION

Inder Paul Singh

2299 |710102114852020  |MOHAN LAL JAIN VS ROC 1B Rule 11 of NCLT, 2016 Oberor Merge into PDF 12-10-2020
(IBC)/1373(ND)2019
UDAYRAJ PATWARDHAN
RESOLUTION PROFESSIONAL ~|COMPANY PETITION |, . . .
2300 |710102114842020  |IN THE MATTER OF ADEL 1B otphper o, Ich UDAYRAJ Small font-3 to 57 12-10-2020
LANDMARKS LIMITED VS ADEL |(IBC)/1083(PB)2018 P
LANDMARKS LIMITED
COMMERCIAL TAX COMPANY PETITION
2301 |710102114762020 DEPARTMENT VS MR. INDER [IB Sec 60(5) Ritesh Khare Vkalatnama court fees miss 12-10-2020
PAL SINGH (IBC)/1138(ND)2018
SH. NIRAJ JHA VS SH. RAJIV . Main case no. not mention/Sign 10
2302 |710102114732020 |7 1 Sec 42 Monika Katyal miss.2 to 8/bjur page.14 to 75 | 12102020
COMPANY PETITION
2303 |710102114902020 ?guHLAEUi/IR:S?(il\TSUAI\II_GTA VS | Sec 60(5) PARMOD Blur Page-15 12-11-2020
(IBC)/1565(PB)2018
COMPANY PETITION o
2304 |710102114972020 g\IS,L"GUHiEPTA VS AKASH 1B Sec 60(5) SHASHANK RAGHAV gg%esgc;tucf'gs{_'ég's'gn Miss-26 10145 11-2020
(1BC)/401(ND)2017
SRIKALAHASTHI PIPES Rule 11 of TRIVIKRAM main case no not mention in
2305 |710102095442020  |LIMITED VS G.K MOTEL NCLT,Rule16(d),NCLT CHATTAN petition, File separate rule 11 |10-06-2020

PRIVATE LIMITED

Rules,2016

application




HONG SHIK YOO VS JITEN

Council detail missed in index,
Page 61 &amp;amp;amp; 62
repeated, English Translation 67

2306 (710102097412020 AMRUTLAL DESAI Sec. 245 SHIVRAM to 69, 996 to 1003, 1006 to 10-09-2020
1013, 1016 to 1023, 1026 to
1033, Pages not clear 229 to
Master index missed in first
2307 |710102102772020 PRIVATE LIMITED VS JITEN ) ! PREM LAL MALIK . . P;amp;amp; 27/10/2020
AMRUTLAL DESAI 234 missed, kindly delete all old
petition of dated 27/10/20,
upload only final petitions
RELIGARE COMTRADE LIMITED|Sec. 230-232, Sec Company master data missed,
2308 (710102104222020 VS JITEN AMRUTLAL DESAI 234 Abhishek Nahta NCLT form 12 (MoA) not in 31/10/2020
format
COMPAREX INDIA PRIVATE .
2309 |710102104532020  |LIMITED VS JITEN AMRUTLAL |2 230-232, Sec Abhishek Nahta | ComPany master data missed , |44 5 5050
234 page repeated 466
DESAI
AGERSON
TELECOMMUNICATIONS
2310 (710102106642020 PRIVATE LIMITED VS Sec 252 (3) AMAN pg-55 translate,pg-156,157 cut  [11-09-2020
REGISTRAR OF COMPANIES
NCT OF DELHI & HARYANA
WBT-INDIA PRIVATE LIMITED . ) .
2311 |710102106752020 VS ANNALAKSHMI TRADELINKS gzzoﬁgoMi‘;’én VIJAY E'”?i'za?ifncondo nation defay 11_69-2020
PRIVATE LIMITED PP '
Kindly upload volume vise pdf
G.R. LUBRICANTS PRIVATE and 110 after page numbering
2312 |710102110632020 LIMITED VS REGISTRAR OF Sec 252 (1) Hitesh wrong 50rs stamp paper or 26/11/2020

COMPANIES

power of attroney missed please
upload proper file




OUTBOX VENTURES PRIVATE

2313 |710102110322020 LIMITED VS REGISTRAR OF Sec 252 (3) Brij Mohan Barwal [kindly upload volume vise pdf 25/11/2020
COMPANIES
Memo of parties /Brief synopsis/
BYR INSURANCE BROKERS list of dates &amp;amp;amp;
PRIVATE LIMITED VS Sub-Section (1) Of events missed, after page no 52
2314 |710102111072020 NATIONAL COMPANY LAW Section 66. TEENA RANI two pages are blank, no welfare 27/11/2020
TRIBUNAL and court fees in vakltnama,
kindly upload only one final
INTERARCH BUILDING page:108, 110, 313, not clear
2315 |710102111872020 PRODUCTS PVT LTD VS SLMG |IBC Under Sec 9 Charu Sangwan page 277-278 missed 279-282 12-01-2020
BEVERAGES PVT LTD wrong arrange etc
ANAND MOHAN VS PATEL SAIKRISHNA L . .
2316 |710102112432020 ENGINEERING LIMITED IBC under Sec 7 ASSOCIATES jurisdiction not in delhi 12-03-2020
NAINA RAJKUMAR BANSAL VS claim less than 1 cr (contact
2317 |710102112392020 FASHION FLARE IBC Under Sec 9 Abhigya registry ) 12-02-2020
INTERNATIONAL PVT. LTD. gistry
CLEMENTIA MINING PRIVATE
LIMITED THROUGH SOUGAT
2318 |710102113602020 SINHA LIQUIDATOR VS IBC Section 59 Manoj Kumar final report missing 12-07-2020
DAULAT INFRASTRUCTURE
PRIVATE LIMITED
ESSBERT FASHION PRIVATE
2319 |710102112992020 LIMITED AND ORS VS PYTEX |IBC under Sec 7 Abhishek Nahta page:37, 54, 62, 146-155, 166, 12-04-2020

JEWELLERS PRIVATE LIMITED

168, 208-218, 231 not clear etc




ALPHA HEALTHSCIENCES
PRIVATE LIMITED THROUGH

page: 64-65, 111, not clear and

2320 |710102113612020 SOUGAT SINHA LIQUIDATOR |IBC Section 59 Manoj Kumar final report missing etc 12-07-2020
VS PYTEX JEWELLERS PRIVATE P 9
LIMITED
irp detail missed on petition and
DEEPAK GUPTA VS ELIXIR - . i .
2321 |710102113582020 BUILDCON PRIVATE LIMITED IBC under Sec 7 Milind Garg irp certificate missed, page 19, 12-07-2020
27 not clear,
LURGI INDIA INTERNATIONAL Account treatment certificate 133
SERVICES PRIVATE LIMITED  |Sub-section (1) of missed, pages not clear ey
2322 1710102113742020 | c | 11R BUILDCON PRIVATE |section 230 Shashank Agarwal {16 '119,122 141,142,195 to 12-07-2020
LIMITED 197,218,220
RoC advance service missed, Roc
AJI INTERNATIONAL PRIVATE r?r’)g:smz:i‘i d'\:fggo of
2323 |710102113202020 LIMITED VS ELIXIR BUILDCON |Sec. 441 MOHIT P . 12-05-2020
&amp;amp;amp; events/ Brief
PRIVATE LIMITED o
synopsis missed, 2nd volume
index missed
MR. MANU VERMA VS M/S. SUMIT KUMAR
2324 |710102114292020 SPLENDOR BUILDWELL IBC under Sec 7 BATRA claim amount less than 1 Cr 12-09-2020
PRIVATE LIMITED
brief of synopsis missed, index
not fill, proof of services missed,
HARSH SONL VS M/S. advocate welfare and court fee
2325 |710102114302020 SPLENDOR BUILDWELL Section 94(1) VIDEH VAISH missed, page 31, 50, 51, 54-92, 12-09-2020
PRIVATE LIMITED 100, 119, 133-142, 158, 160-
169, 179, 503, 519, 522-530,
2326 |710102114242020  |INDIAN SOURCES VS M/S VAS - |Application under any ROHIT OBEROI  |wrong section 12-09-2020

DATA SERVICES PVT. LTD

other provisions- IBC




M/S KUNDAN MAL ROOP
CHAND JEWELLERS P LIMITED

advocate welfare and court fee

2327 |710102114592020 VS DELHI DIAMONDS PRIVATE IBC Under Sec 9 Abhishek Parmar m:zzzg, and brief of synopsis 12-10-2020
LIMITED
GLOBAL AUTOTECH LIMITED Application under an case type in companies act and
2328 |710102034212020 VS MAINI CONSTRUCTION [P €207 HEEl 37 ROHIT GANDHL  [3% YP= 18 CormP 18/03/2020
EQUIPMENTS P 9
brief of synopsis missed, index
not fill, proof of services missed,
MURARI LAL SONI VS MAINI . advocate welfare and court fee
2329 (710102114312020 CONSTRUCTION EQUIPMENTS Section 94(1) VIDEH VAISH missed, page numbering not 12-09-2020
mention on petition document
repeated, etc page not clear
2330 |0710102/11525/2020 syndicate interglobe v/s global ibc contempt petition |[sec-9 vivek sharma wrong section ,case type wron
fragrances pvt Itd ptp 9 ! P 9
. . . . . page:46, 61, 62, ,advocate
2331 |0710102/11516/2020 |RDC Concrete (India) Private |Intervention Petition |5, ¢ 5y siddharth shankar | \e-re court fee missed, proof |12-11-2020
Limited Vs Jalesh Kumar Grover [(IBC) dev - .
of service missed
petition uncompleted, final
Tennant Cleaning System India |Company Petition IB . ) report, ibbi missing. balance i1
2332 |0710102/11502/2020 Private Limited Vs (IBC) IBC Section 59 goel & associates sheet missed 2 year., br missed, 12-11-2020
master data missed,
2333 |0710102/11514/2020 |<Otak Mahindra BAnk Limited |Company Petition IB ;.-\ 10 oo 7 abhishek kumar  |page:241-257, 265-267 not clear [12-11-2020

Vs SAMYAK PROJECTS PVT LTD

(1BC)




NATH PAPER PVT. LTD. Vs

Company Petition IB

2334 |0710102/10767/2020 |GREY TRUNK PACKAGING PVT. (IBC) IBC Under Sec 9 tarun aggarwal claim amount less than 1 CR 12-11-2020
LTD.
LAANZA WATERS PRIVATE Company Petition IB
2335 |0710102/03411/2020 |LIMITED Vs G.K MOTEL (IBC? Y IBC Under Sec 9 reena jain payment not received 18/03/2020
PRIVATE LIMITED
ARM DIGITAL MEDIA PRIVATE Company Petition IB page:30-37, 58-62, 68-69, 72-75,
2336 (0710102/11560/2020 |[LIMITED Vs ICRI CORPORATE (IBC? y IBC Under Sec 9 muds legal llp 85-88, 115-120, 150-154, 160- [14/12/2020
SERVICES PRIVATE LIMITED 161, 177-180, etc page not clear
proof of service not clear, page
ICICI Bank Ltd Vs K V Company Petition IB 34, hindi translation, irp
2337 (0710102/11506/2020 |, - = 2 = E (IBc;) y IBC under Sec 7 GBA Law Office |certificate missed, page 410-411, [12-11-2020
) ’ 430-431, 451, 470-472, 376-377,
297, 298, etc page not clear
M/S AVAIL FINANCIAL
SERVICES Vs REGISTRAR OF | ComPany .
2338 |0710102/11507/2020 COMPANIES NCT OF DELHI & sirzltlc):atlon(Compame Rule 32 CP/135(ND)2018 [RAKTIM GOGOI Blur Page -11 to 18 11-Dec-20
HARYANA
Orient Links Co. LLC Vs Ram Interlocutor C.P.
2339 |0710102/11509/2020 |Kishore Nagarmal Marketing rlocutory Rule 11 of NCLT, 2016((IB)/1882(ND)201 |Dhiraj Philip Merge into one PDF 11-Dec-20
Application (1.B.C)
Pvt. Ltd. 9
small font-144 to 157,161 to
164,168,174,181,182,186,187,21
Interlocutory Application under any [C.P. : 5,225 10 236,240 to .
2340 0710102/11520/2020 JITENDER ARORA Vs Application (I.B.C) other provisions- IBC (IB)/104(PB)2018 Jitender Arora 245,251,287,293 to 298,302 to 11-Dec-20

304,309,313,317,321,323,354,44
4 to 454,459,469,481,486,496 to

CoS a4 ran oo s




JITENDER ARORA Vs. NISUS Interlocuto Application under an C.P.
2341 (0710102/11418/2020 |FINANCE & INVESTMENT A Iication(?EISC) otﬁgr rovisions- IBCy (IB)/1348(ND)201 [Shweta Saini Volume Wise Index Missing
MANAGERS LLP PP P 9
PUMA REALTORS PRIVATE
Interlocutory C.P. Blur Page-56,57,67
2342 (0710102/11137/2020 |LIMITED Vs. AXIS BANK Application(IBC) Sec 60(5) (IB)/934(PB)2018 Anurag Bhatt
LIMITED
MEDEOR HOSPITAL LIMITED .
2343 0710102/11500/2020 |Vs. INDERJIT MONGIA PROP : L”telri'coact?;ga'Bc) 2%”1'2 11 of NCLT, E:I'g)' 1952(ND)2020 ELagﬁans'”gh xttirhy date stamp date not
ASHENDER ENTERPRISES PP v
Wrong section select, Page not
DIGITAL PROPERTIES AND c clear 49,95 to 105, 107,302,303
2344 |0710102/11413/2020 [HOTELS PRIVATE LIMITED V. Aomang jes | 25€222(3) - By Abhishek Puri Poges cut 08-12-2020
/ / [ _ /s |Appeal(Companies |~ © Body IShex Furl 127,128,147,148,167,168,187,18 [ V¢ <"
Registrar of Companles Delhi ACt) 8,207,208,275,278,279,283,284,
Income tax advance service
Wrong case type select, index
missed, annexures not in
B& B PROBUILD PRIVATE Company Petition sequence, kindly make one pdf in
2345 (0710102/11436/2020 |[LIMITED Vs REGISTRAR OF . Sec 252 (3) MUNI SHEKHAR th load. Hindi 09-12-2020
(Compar“es Act) Sequence an Up Oa ’ [Igle]]
COMPANIES NCT OF DELHI document translate to English,
income tax advance service
Index missed, Original NCLT
Paramount Iron and Steel certified order copy missed,
. . CP(AA) Merger and . ) . . .
2346 |0710102/11441/2020 Works Private .lelted V.s Amalgamation(Comp Sec.. 230-232 - Second Anurag Ojha Klnd.ly fl.le condo nation delay 09-12-2020
Paramount Universal Private . Motion application, Account treatment
- anies Act) o . .
Limited certificate missed main case no.
missed
Council detail missed in index,
Pages not clear
TANUSHREE DEVELOPERS Company 10,54,55,57E,66,69,76 to
2347 (0710102/11425/2020 |[INDIA PRIVATE LIMITED Vs Appeal(Companies  |Sec 252 (1) Anjani Kumar 79,97,104,105,107,109,113,115, 09-12-2020
REGISTRAR OF COMPANIES Act)

118,119,122,124,131,136,141,14
3,144,148,149 page repeat 63,




Balj Technology Private Limited

Company Petition

Wrong case type select,
Company master data missed,

2348 |0710102/11463/2020 |Vs The Registrar of Companies . Sec 252 (3) Shashank Tandon 10-12-2020
NCT of Delhi & Harvana (Companies Act) page not clear 78, page cut
Y 257,258, page missed 297
MR TARUN KUMAR GUPTA Vs Company Petition 242 mentioned in petition and
2349 [0710102/11518/2020 |M/S SINECURE TECHNOCITY (cOn:) ar‘]'ies A [5eC 2410 NALINI il P 11-12-2020
PRIVATE LIMITED & OTHERS P
Transfer Synopsis and list of dates &
2350 [0710102/11503/2020 |M'S: Shalu Khanna Vs M/s SBS | i n (companies | RU1€16(d)NCLT eMINDS LEGAL |events missed, and serve the  [11-12-2020
Agrotech Pvt. Ltd. Rules,2016 L
Act) petition to all respondent
Kindly service to all respondent ,
L Pages not clear 22 to 30,32 to
URVASHI SAGAR Vs IMPERIAL [Company Petition ! 1o
2351 (0710102/11498/2020 FASTNERS PRIVATE LIMITED _|(Companies Act) Sec. 241(1) URVASHI SAGAR (44,80 to 93,102, page repeaFed 11-12-2020
37, welfare and court fess missed
in vakaltnama
WBT-INDIA PRIVATE LIMITED |[CA(A) Merger and N
2352 (0710102/11491/2020 Vs ANNALAKSHMI TRADELINKS [Amalgamation(Comp ﬁfhp;'rcatrf\;‘is‘g‘:fr any ZIJQIAKUMAR Wrong case type select 11-12-2020
PRIVATE LIMITED anies Act) P
Wrong case type select, kindly
EXXIM EASTERN PRIVATE Company Petition Elelos:g ?r:a\tgltnmil\;jiggunigtme
2353 [0710102/11106/2020 |LIMITED Vs REGISTRAR OF P y. Sec 252 (3) SHANTANU KUMAR P . ! 27/11/2020
(Companies Act) tax advance service missed, no
COMPANIES s
pagination on pages, and all
pages sign and true copy missed
Fleishchhacker LLP Singapore pg cut-173-201,245-275,300-
Vs. Fleishchhacker VIPUL 321,326-353,357-361,393-
2354 |710102111922020 Manufacturing Company India Company Petition Sec. 241(1) MAHESHWARI 396,412-

Private Limited

414,418,435,483,484,519,522 pg
not clear-217,514




Mr. RP Singhal Vs. RP SINGHAL

Sec. 241(1),Sec.

pg-100 repeated,pg-145,146 not

2355 |710102107072020 BUILDERS PRIVATE LIMITED Company Petition 242(4) KARAN MALHOTRA Elqtie:srézg-HQ cut,Advance service
C.P.
ATUL KANSAL Vs Mr. Surender |Interlocutory Page not clear-126 to 182,184 to |,
2356 (0710102/11517/2020 Vasudeva[Suspended Director] |Application (L.B.C) Sec 66(1) éIB)/ 1565(PB)201 |RKG LAW Assoceate 292,297 to 302 11-Dec-20
ATUL KANSAL Vs Jai Prakash
Gupta [Partner of Crown C.P. )
2357 [0710102/11519/2020 |Technobuild LLP and Director of|{-"terocutory Sec 43(1) r/w Sec 44 | 15y 1565(PB)201 |RKG LAW Assoceate |D " Page-118,123 to 11-Dec-20
. . Application (I.B.C) (1) 303,381,383 to 397
Crown Buildtech Private 8
Limited]
Raj Nandini Buildtech Limited Company Appeal/293(ND)20 Wrrong section choose/small
2358 |0710102/11530/2020 . . Application(Companie|Sec 252 (3) Kushal Gupta 12-Dec-20
Vs Registrar of Companies s Act) 20 font-19
Page not clear-230,231,232,233
to
rohit sehgal Vs bohar singh Interlocutory C.P. SHASHWAT . . . 238,239,240,241,242,243,247,24 |
2359 10710102/11529/2020 | oy Application (1B.C)  |°¢ 47 (1) (1B)/547(PB)2018 |ANAND 8,251,252,253,254,255,256,257, [12-Dec-20
258,260,262,264,265,266,267,26
8,279,281 to 320,322,333,339 to
SANDEEP GOEL RESOLUTION CP Sign miss-38 to 51,53 to 66,71 to
PROFESSIONAL Vs ONE Interlocutory . 79,83 to 93 to 113,133 to 138 to Nar
2360 (0710102/11540/2020 WORLD TRAVEL SOLUTIONS | Application (LB.C) Rule 11 of NCLT, 2016 éIB)/1343(PB)201 CMA Sandeep Goel 146 to 155/small font-118 to 12-Dec-20
LIMITED 128,
NBC Health & Hotels Private Company COMPANY APPEAL
2361 |0710102/11539/2020 [Limited Vs Registrar of Application(Companie|Rule 11 of NCLT ~  |------- /252ND HARISH DAMANI Main case no. not metion 12-Dec-20
Companies s Act) 2020




ROHIT KHANNA & ANR. Vs.

COMPANY PETITION

PG 34-36,47-53 ,61,62,72 NOT

2362 |0710102017542020/3 |ROYCE DEVELOPERS PRIVATE |(COMPANIES Sec. 241(1) CLEAR 06-11-2020
LIMITED ACT)/43(PB)2020
ORTEL COMMUNICATIONS ;’E'EIRCLSTCI%LORY

2363 |0710102111092020/2 |LTD. Vs. SONY PICTURES (LB.C)/5249(ND)202 |RUle 11 0f NCLT, 2016 ONLY PROOF OF SEVICE 09-12-2020
NETWORKS INDIA P. LIMITED |
ASSET RECONSTRUCTION COMPANY PETITION

2364 |0710102701602018/8 |COMPANY (INDIA) LIMITED Vs. |IB IBC under Sec 7 NUMBERING NOT CORRECT 09-12-2020
WHITE METALS LIMITED (IBC)/160(PB)2018
RAHUL DHINGRA (SOLE
PROPRIETOR R-CUBE

COMPANY PETITION

CORPORATION) Vs. EARTH WRONG FILING FILE AS A

2365 |0710102012502020/1 | en’ ITED (FORMERLY EIBBC)/423(ND)2020 IBC Under Sec 9 APPLICATION 10-12-2020
KNOWN AS FONTUS WATER
PRIVATE LIMITED)
SH. AMAN NATH Vs. COMPANY PETITION

2366 |0710102021342018/11 |NEEMRANA HOTELS PRIVATE |(COMPANIES Sec. 242(4) NEED TO IA FILE 10-12-2020
LIMITED ACT)/348(ND)2017
SH. AMAN NATH Vs. COMPANY PETITION APPLICATION AND

2367 |0710102021342018/12 |NEEMRANA HOTELS PRIVATE |(COMPANIES Sec. 242(4) ADDESTIONAL DOCS FILE 10-12-2020
LIMITED ACT)/348(ND)2017 SEPRATE
SH. AMAN NATH Vs. COMPANY PETITION AFFIDAVIT BACK DATE &

2368 |0710102021342018/13 |NEEMRANA HOTELS PRIVATE |(COMPANIES Sec. 242(4) APPLICATION AND REPLY FILE |10-12-2020

LIMITED

ACT)/348(ND)2017

BOTH ARE SEPRATLY




SH. AMAN NATH Vs.

COMPANY PETITION

2369 |0710102021342018/14 [NEEMRANA HOTELS PRIVATE  |(COMPANIES Sec. 242(4) NEED TO IA FILE 10-12-2020
LIMITED ACT)/348(ND)2017
SH. AMAN NATH Vs. COMPANY PETITION

2370 |0710102021342018/15 [NEEMRANA HOTELS PRIVATE  |(COMPANIES Sec. 242(4) XVPFI{D(EINCE\E'C')IIL\'G FILE AS AFRESH 14 152020
LIMITED ACT)/348(ND)2017
SH. AMAN NATH Vs. COMPANY PETITION

2371 |0710102021342018/16 [NEEMRANA HOTELS PRIVATE |(COMPANIES Sec. 242(4) NEED TO IA FILE 10-12-2020
LIMITED ACT)/348(ND)2017
SH. AMAN NATH Vs. COMPANY PETITION

2372 |0710102021342018/7 |NEEMRANA HOTELS PRIVATE |(COMPANIES Sec. 242(4) NEED TO PETITION FILE 10-12-2020
LIMITED ACT)/348(ND)2017
SH. AMAN NATH Vs. COMPANY PETITION

2373 |0710102021342018/8 |NEEMRANA HOTELS PRIVATE |(COMPANIES Sec. 242(4) ESD'\;_EHEC?NT\?_ E::E CAIN 10-12-2020
LIMITED ACT)/348(ND)2017
SH. AMAN NATH Vs. COMPANY PETITION

2374 |0710102021342018/9 |NEEMRANA HOTELS PRIVATE |(COMPANIES Sec. 242(4) ESD'\;_EHEC?NT\?_ E::E CAIN 10-12-2020
LIMITED ACT)/348(ND)2017
ASHTBHUJ OCEAN MOVERS
PRIVATE LIMITED Vs. SARASH |COMPANY PETITION

2375 |0710102032072018/5 | gy psers SERVICES PRIVATE |18 (IBC)/5(ND)2010 | 1EC Under Sec9 INDEX MISSING 10-12-2020
LIMITED

INTERLOCUTORY
2376 (0710102060732020/6 |1 OCKFLOW EXPRESS PVT LTD|APPLICATION Sec 66(1) Pagination is missing 10-12-2020

Vs. NITIN BHARAL

(1.B.C)/2153(ND)202
0




STOCKFLOW EXPRESS PVT LTD

INTERLOCUTORY
APPLICATION

Sign is missing on reply and true

2377 10710102060732020/7 Vs. NITIN BHARAL (LB.C)/2153(ND)202 Sec 66(1) copy and sign are missing on 10-12-2020
0 annexures
INTERLOCUTORY
STOCKFLOW EXPRESS PVT LTD|APPLICATION e
2378 |0710102060732020/8 Vs. NITIN BHARAL (LB.C)/2153(ND)202 Sec 66(1) pagination is missing 10-12-2020
0
SANJEEV AGGARWAL & ORS COMPANY PETITION True copy and sian are missin
2379 |0710102063312020/2 [Vs. SUPERTECH TOWNSHIP  |IB IBC under Sec 7 on anne‘)’(’:ﬂes 9 9 110-12-2020
PROJECT LIMITED (IBC)/835(ND)2020
page-
cp 151,154,156,157,158,159,160,16
Application under any |Interlocutory . 2,163,165,170,171,173, not
2380 10710102/02857/2020 | RAVI BANSAL Vs. other provisions- IBC |Application(IBC) gB)/ 1164(ND)201 clear,&amp;amp;amp;amp; other
pages not uploaded, index page
number not mention
Yashwant Singh Rawat & 58 Interlocutor C.P. Page no. 76 translated in english
2381 |0710102/11554/2020 |Ors. Vs Classic Bottle Caps rlocutory Sec 60(5 (IB)/2144(ND)201 |ANAND BAJPAI missed, E-stamp paper And 14/12/2020
. o Application (1.B.C) . SRR
Private Limited 9 Supporting affidavit Missed
. page no. 16 not clear, page no
Anubha Gupta Vs M/S ABW Interlocutory C.P. Aniket
2382 (0710102/11556/2020 INFRASTRUCTURE LTD Application (1.B.C) Sec 60(5) (IB)/375(PB)2018 |Bhattacharyya 33, 35, 39, 41, 45,_49, 51, 53, 14/12/2020
55, 59, 65, 67 cutting
. . - C.P. e N~
Abhijeet Mishra & Ors. Vs Interlocutory Application under any . Index is Missing, Pagination
2383 |0710102/11559/2020 |\ 1N DEVELOPERS LIMITED |Application (LB.C)  |other provisions- IBC gB)/ 2591(ND)201 |Lavanya Kaushik | G g 14/12/2020
M/S BIPIN INDUSTRIES PVT Interlocutory C.P Aniket
2384 |0710102/11557/2020 |[LTD Vs M/S ABW Application (1.B.C) Sec 60(5) (IB)/375(PB)2018 |Bhattacharyya page no. 38, 40 cutting 14/12/2020

INFRASTRUCTURE LTD




Yes Bank Limited Vs Mr. Suresh

Interlocutory

C.P.

Page no. 230, 283, 284, 286 not

2385 |0710102/11573/2020 Kumar Jain Application (1.B.C) Sec 30 gIB)/1731(ND)201 NEERAJ YADAV clear 14/12/2020
ORIENTAL BANK OF COMPANY PETITION
2386 |0710102007572019/9 [COMMERCE Vs. M/S PIYUSH |IB IBC under Sec 7 INDEX MISSING 22-09-2020
COLONISERS LTD. (IBC)/449(PB)2019
VOLKSWAGEN FINANCE COMPANY PETITION
2387 |0710102016052019/15 [PRIVATE LIMITED Vs. UNJ IB IBC under Sec 7 NEED TO IA FILE 19-11-2020
IMPORT PRIVATE LIMITED (IBC)/659(ND)2019
V. C. INVESTMENT PRIVATE COMPANY
LIMITED Vs. REGISTRAR OF
2388 |0710102020082020/4 APPEAL(COMPANIES [Sec 252 (1) NO INDEX 10-12-2020
COMPANIES NCT OF DELHI & ACT)/197(ND)2020
HARYANA
SANJEEV AGGARWAL & ORS COMPANY PETITION
2389 (0710102063312020/3 |Vs. SUPERTECH TOWNSHIP IB IBC under Sec 7 true copy sign missing 10-12-2020
PROJECT LIMITED (IBC)/835(ND)2020
INTERLOCUTORY
MANOJ KUNWAR Vs. YOGESH |APPLICATION . .
2390 |0710102073262020/3 SETHI (LB.C)/3149(ND)202 Sec 60(5) Affidavit of service is missing 10-12-2020
0
AGNI DEVICES PRIVATE m%BGp:EF{Aﬁ'%CR)IQI\é% Affidavit of service and index is
2391 |0710102076072020/5 |[LIMITED Vs. HIL (INDIA) Sec. 230-232, Sec 234 o 10-12-2020
LIMITED MPANIES missing
ACT)/8(ND)2020
SUMRIDHI ALUMINIUM COMPANY PETITION Additional file need to merae in
2392 |0710102082602020/3 |[PRIVATE LIMITED Vs. KIRAN |IB IBC Under Sec 9 9 10-12-2020

UDYOG PRIVATE LIMITED

(IBC)/946(ND)2020

reply or file it seprately




ANIL RATHI TRUSTEE RATHI

INTERLOCUTORY
APPLICATION

sign is missing on reply and true

2393 [0710102103842020/1 |FOUNDATION Vs. RGTL Sec 60(5) > MISSIT 10-12-2020
INDUSTRIES LIMITED (()I.B.C)/4780(ND)202 copy is missing on annexures
M/S AUDE PRIYA DONATELLE ~|COMPANY PETITION |c_ 510 4 coc
2394 (0710200413922017/12 |WACZIARG EP ENGEL Vs. (COMPANIES 241'(1) e need to not filling ca in additional [ 10-12-2020
NEEMRANA HOTEL PVT LTD  |ACT)/401(ND)2017
M/S AUDE PRIYA DONATELLE ~|COMPANY PETITION |c_ 510 coc
2395 |0710200413922017/16 | WACZIARG EP ENGEL V. (COMPANIES iy wrong efile 10-12-2020
NEEMRANA HOTEL PVT LTD  |ACT)/401(ND)2017
COMPANY PETITION
2396 |0710102033212020/4 EEFCIEI}E?FV\(IABTITKEHSLEEL Vs | IBC Under Sec 9 TRUE COPY SIGN MISSING 11-12-2020
(IBC)/791(ND)2020
CA(A) MERGER AND
2397 [0710102034302020/3 |IMA MARKETING LIMITED Vs, |AMALGAMATION(CO Sub-section () of NEED TO SAPERATE FILLING  |11-12-2020
MPANIES section 230
ACT)/91(ND)2020
thﬁlﬁ’ég \EZIMPEEI)\’:; E COMPANY PETITION
2398 |0710102060392020/7 ' 1B IBC Under Sec 9 TRUE COPY SIGN MISSING 11-12-2020
AUTOMOTIVE TECHNOLOGIES | o e 4 opo0
PRIVATE LIMITED
0 B TR e 1 cocon
2399 [0710102076232020/7 APPLICATION Sec 60(5) NEED TO FILLING SAPERATE  |11-12-2020
PROFESSIONAL OF UNNATI [ /2 o1 oo
FORTUNE HOLDINGS LIMITED |\
ROHIT PRASAD Vs. S&N COMPANY PETITION
2400 [0710102093812020/3 |LIFESTYLE INFRAVENTURES  |IB IBC under Sec 7 Pg not are 49-51,55-59,70,71,77-1 14 45 5029

PVT LTD

(IBC)/1026(PB)2020

80,86-90,91-97 are not clear




SMALL INDUSTRIES
DEVELOPMENT BANK OF INDIA

INTERLOCUTORY

Application under any

2401 |0710102108512020/1 Vs. RADHEY SHAM TANDON SPELCI;%'IC;ISC;IEIPB)ZOZO other provisions- IBC pg 138-143 are not clear 11-12-2020
MFG. PVT. LTD. o
LOUBIMRETIGE, < oo peTTON
2402 10710102135262019/6 CINEMA ADVERTISING PV'i' 1B IBC under Sec 7 Index is missing 11-12-2020
(IBC)/2646(ND)2019
LTD
COMPANY PETITION . . L
2403 |0710102151182019/2 i[’gﬁ:JFSTTHL'I'Q?TSE\S' IB IBC Under Sec 9 m;‘gnwrgae:e.oori‘r:ggfx and sign is |14 15 2020
(IBC)/3238(ND)2019 g ]
16(1) Vs, REGISTRAR OF |COMPANY PETITION 225200 L e
2404 |0710102156272019/2 COMPANIES &MAA BERI ISPAT g%?;’}l;gg(lﬁSD)ZOIQ 252 (3) - By wrong e-filing 11-12-2020
PVT. LTD Government Body
INGRAM MICRO INDA PRIVATE |[COMPANY PETITION
2405 |0710102156672019/7 |LIMITED Vs. RATHI SUPER IB IBC Under Sec 9 sign missing on reply 11-12-2020
STEEL LTD. (IBC)/3193(ND)2019
INCOME TAX OFFICER WARD
11(4) Vs. REGISTRAR OF
COMPANY PETITION
2406 [0710102157442019/2 |SOMPANIES & OTHERS (M/S. | covpangES Sec 252 (1) - By wrong efiling 11-12-2020
GOMTI INFRACON PVT. LTD ACT)/927(ND)2019 Government Body
NCT OF DELHI &RAMID
PROJECTS PVT LTD)
INCOME TAX s, REGISTRAR [COMPANY PETITION (220 sec
2407 (0710102159862019/4 : (COMPANIES Vi wrong efiling 11-12-2020
OF COMPANIES SARAH ACT)/1039(ND)2019 252 (3) - By
AVIATION PVT. LTD Government Body
INCOME TAX CIRCLE 14(2) ve, [COMPANY PETITION (220 iy sec
2408 [0710102159872019/2 REGISTRAR OF COMPANIES " |(COMPANIES 252 (3) - B Vi pagination is missing on index 11-12-2020
ACT)/972(ND)2019 Y

SARAH AVIATION PVT. LTD

Government Body




BIJAN DASH Vs. MIST DIRECT

COMPANY PETITION

2409 [0710102162042019/3 IB IBC Under Sec 9 Index is missing 11-12-2020
SALES PRIVATE LIMITED (IBC)/3363(ND)2019
M/S INDIAN DELCO PVT. LTD. |COMPANY PETITION

2410 [0710102162662019/6 |Vs. SN JEE BUILD WELL PVT. [IB IBC under Sec 7 :ﬁ_léE COPY SING MISSED IN 11-12-2020
LTD. (IBC)/3434(ND)2019
INCOME TAX OFFICER WARD COMPANY Sec 252 (1) - By

2411 [0710102166832019/2 |2(2) VS: REGISTRAR OF APPEAL(COMPANIES |0vernment Body,Sec wrong efiling 11-12-2020
COMPANIES & ELEVEN ACT)/1040(ND)2019 252 (3) - By
BUILDCON PVT LTD Government Body
AMRITA GUIRAL Vs. COMPANY PETITION Sec. 241(1),Sec

2412 (0710102016052020/5 |HYPERHIRE INDIA PRIVATE (COMPANIES 242'(4) Sec ’244'(1) Index and pagination is missing |[12-12-2020
LIMITED ACT)/38(PB)2020 e
ARMOUR SECURITY INDIA COMPANY PETITION

2413 |0710102018592020/2 |[PRIVATE LIMITED Vs. IB IBC Under Sec 9 sign missing on reply 12-12-2020
AMBIENCE PRIVATE LIMITED |(IBC)/531(ND)2020
VIKRAM JHUNJHUNWALA Vs. IAI\Ii-II:—’E?(IZf'I(':Iglr\IORY Application under any

2414 |0710102029322020/2 |M/S XECUTE HR SOLUTIONS (LB.C)/1787(ND)202 |other provisions- IBC wrong e-filing 12-12-2020
PVT. LTD. 0
ALMONDZ GLOBAL INFRA- m%BGp:EF{Ai%CR)IQI\é%

2415 |0710102031892020/2 [CONSULTANT LIMITED Vs. MPANIES Sec. 230-232, Sec 234 Wrong e-filing 12-12-2020
REGISTRAR OF COMPANIES ACT)/49(PB)2020
DMI FINANCE PRIVATE COMPANY PETITION Volume need to divide after page

2416 |0710102089732020/2 |[LIMITED Vs. RAHEJA IB IBC under Sec 7 pag 12-12-2020

DEVELOPERS LIMITED

(IBC)/970(PB)2020

no. 200




2417

0710102168502019/3

ARMOUR SECURITY INDIA
PRIVATE LIMITED Vs.

COMPANY PETITION
IB

IBC Under Sec 9

sign on reply is missing, affidavit

12-12-2020

AMBIENCE TOWER PRIVATE date is missing
CIMITED (IBC)/124(ND)2020
COMPANY PETITION
2418 10710102172362019/2 'hlﬂ:A?mfﬁéI!gUl\Fg:'ﬁ%:\\: 1B IBC Under Sec 9 index is missing 12-12-2020
(IBC)/130(ND)2020
COMPANY PETITION . .
2419 [0710200433802018/12 JSERVfIé'E["EIEEDPVTVSETDLOGICAL 18 IBC Under Sec 9 Zf;":ﬁi;:d true copy signature 115 45 5020
Sl (IBC)/111(ND)2018 9
M/S PRANKIT INDIA COMPANY PETITION
2420 [0710102097492020/3 |ENTERPRISES Vs. M/S IB IBC Under Sec 9 page no. 31, 32 are cut 13-12-2020
KANODIA TECHNOPLAST LTD. |(IBC)/1008(ND)2020
SHYAM ARORA Vs. C-TEL ;':I,E%Sﬁgom
2421 [0710102099972020/2 |INFOSYSTEMS PRIVATE Sec. 12A Index is missing 13-12-2020
(1.B.C)/4639(ND)202
LIMITED 0
ARUNAVA SIKDAR Vs.
INTERLOCUTORY o
2422 [0710102086782020/1 |PEPUTY DIRECTOR APPLICATION Application under any wrong efiling 14-12-2020
DIRECTORATE OF (LB.C)/3780(PB)2020 other provisions- IBC
ENFORCEMENT e
INCOME TAX OFFICER WARD |COMPANY Sec 252 (1) - B
2423 (0710102167802019/2 |20.1Vs. ROC. PRIYA TISSUE [APPEAL(COMPANIES [2°°“>¢ ' Bo’é wrong efiling 14-12-2020
PVT. LTD. ACT)/1037(ND)2019 y
INCOME TAX OFFICER WARD | 1o Sec 252 (1) - By
2424 |0710102171852019/2 |22 Vs: REGISTRAR OF APPEAL(COMPANIES |0vernment Body,Sec wrong efiling 14-12-2020

COMPANIES( SVP INFRAHOMES
PVT.LTD.)

ACT)/72(ND)2020

252 (3) - By
Government Body




INCOME TAX OFFICER WARD
21(1) Vs. REGISTRAR OF

COMPANY

Sec 252 (1) - By
Government Body,Sec

2425 (0710102173172019/1 COMPANIES & REAL VENTURE ﬁz_liligLég\lODl\;;gzNgES 252 (3) - By wrong efiling 14-12-2020
EXIM PVT LTD Government Body
INCOME TAX OFFICER WARD
26(4) Vs. REGISTRAR OF COMPANY Z‘;f/ :rSnzm(:gt'Bi’é Sec
2426 |0710102173682019/3 |[COMPANIES( VSERVE APPEAL(COMPANIES 252 (3) - B Vi wrong efiling 14-12-2020
CORPORATE SERVICES ACT)/100(ND)2020 Governmenyt Bod
PVT.LTD.) y
DISH TV INDIA LIMITED Vs. COMPANY PETITION
2427 (0710120001492018/12 |MACRO COMMERCE PRIVATE [IB IBC Under Sec 9 pg no. 146-153,190 are not clear |14-12-2020
LIMITED (IBC)/398(PB)2017
SALEEM SOFI AND ANR. Vs. COMPANY PETITION Sec. 241(1),Sec
2428 (0710200001942016/8 |SOFFIS INDIA COLLECTION (COMPANIES 5 42'( 4) e Affidavit of service is missing 14-12-2020
PRIVATE LIMITED AND ORS. ACT)/131(ND)2016
COMPANY PETITION
2429 |710102112382020 \l\;lésHRDEgUBZEiﬁ%CH PVTLTD IB Sec 60(5) Prasouk /Proof of service missed 02-12-2020
(IBC)/667(ND)2019
ASSISTANT PROVIDENT FUND i”d;SX:EZSif” 9“;i5:'2'3'5't3_§ t1°2
COMMISSIONER VS NISHANT |COMPANY PETITION t° Seon 3 3‘; ; 8/ tage cut>,
2430 |710102115052020 GAURAV GUPTA LIQUIDATOR |IB Sec 42 Manish Dhir 6% 65, 67, 71’ 76, to 0 11-12-2020
EIII:VI ?THE{IIDEEDHAR MILKFOODS  |(IBC)/625(PB)2018 78.82.87 92.94,99/Blur Page-
32,40 etc case type wrong please
pg-181 TO 185/189 TO 245,249
TO 251,253,255 TO 258,413 NOT
KRISHAN VRIND JAIN VS COMPANY PETITION Application under any CLEAR/volume wise not
2431 (710102115612020 1B - ANAND X 14-12-2020
MAHESH KUMAR SINGH other provisions- IBC uploaded, Wrong Section
(IBC)/408(ND)2018 . - )
Selection, Please file in section
43,44
MANQOJ KULSHRESTHA VS COMPANY PETITION
2432 |710102115632020 MANSAROVER HERITAGE INN |IB Sec 54(1) Manoj Kulshrestha [Index Missed 14-12-2020

PVT. LTD.

(IBC)/360(PB)2016




MANOJ KULSHRESTHA VS

COMPANY PETITION

2433 |710102115662020 MANSAROVER HERITAGE INN |IB Sec 54(1) Manoj Kulshrestha [Index Missed 14-12-2020
PVT. LTD. (IBC)/360(PB)2016
RAJ LAXMI REALTORS PRIVATE|COMPANY
2434 1710102115462020 LIMITED VS INCOME TAX APPEAL(COMPANIES |[Sec 252 (3) Kushal Gupta wrong section choose 13-12-2020
DEPARTMENT ACT)/292(ND)2020
COMPANY PETITION Page not clear-
2435 |710102115412020 Ségkrfméﬁ# VS INCOME TAX 1, Sec 30 Atul Kansal 253,255,388,391,397 to 12-12-2020
(IBC)/1565(PB)2018 426,643,680/Page cut-573 etc
ALMONDZ GLOBAL SECURITIES m%BGp:EF{Ai%CR)IQI\é% Intervention
2436 |710102115312020 LIMITED VS INCOME TAX - VIKRAM wrong section choose 12-12-2020
DEPARTMENT MPANIES Application
ACT)/49(PB)2020
KALLIBER ASSOCIATES PVT Wrong pagination after P{age
2437 |710102115772020 LTD VS M/S DIAMOND IT Sec 60(5) Anirban no.13/small font Page.30/Page 14-12-2020
INFRACON PVT. LTD. not clear-37/Translated Page-43
CROWN ART PRINTERS VS COMPANY PETITION Application under an
2438 |710102115712020 FRANCIS REMEDIES (INDIA) |IB o?hper rovisions- IBCy MUKESH Blur Page-26 to 59,64 to 82 14-12-2020
PRIVATE LIMITED (IBC)/2375(ND)2019 P
ACIT CIRCLE -17(2) NEW
DELHI VS REGISTRAR OF COMPANY Blur Page-12/Sign miss-12A to
2439 |710102115822020 COMPANIES & MODGIL APPEAL(COMPANIES [Rule 11 of NCLT HIMANSHU 12C /Me% o intogone PDF 14-12-2020
CONSTRUCTIONS & ESTATES |ACT)/615(ND)2019 9
PVT. LTD.
COMPANY PETITION Blur Pagel1l to
2440 |710102115782020 RAJ KUMAR RALHAN VS 1B Sec 60(5) MISHA 121,167,194,195,411 to 14-12-2020

NAVRAJ MITTAL

(IBC)/540(PB)2017

413/Translated page-395 etc




NIKHIL TANDON VS SANJEEV

COMPANY PETITION

2441 |710102115902020 BINDAL IB Sec 60(5) Akhil True copy sign missed 15-12-2020
(IBC)/1825(PB)2019
pg-
SUNDRM CONSULTANTS PVT |COMPANY PETITION igésiii)sii‘}zlsxg' é(l)J(?Ii/IOZ,-104,106,
2442 |710102115692020 LTD VS THREE C PROPERTIES [IB Sec 60(5) ASMITA KUMAR 116,117,119 12170 P9 14-12-2020
PRIVATE LIMITED (IBC)/849(PB)2020 133,138 140,144 146,148,150,15
2 NOT CLEAR
Sign missed in petition and true
Company copy &amp;amp;amp; sign
SACHIN GUPTA VS UNION OF . AMIT KUMAR missed all annexure, 40,42,74,78 |55 nq.
2443 1710102091752020 INDIA ﬁpcngeal(Companles Sec 252 (1) SRIVASTAVA page in hading to NCLAT Kindly 23-09-2020
changed to NCLT, stk 7 not
proper upload and master data
DSE ESTATES LIMITED VS JAI -
2444 |710102107382020  |AMBEY SHARE BROKING Company Petition |5 5q Ankit Page No 152 and 153 arenot 1,4 44 545
(Companies Act) correct and need to be replaced
LIMITED
PRASAD & COMPANY
COMPANY PETITION
2445 [0710102093552020/2 |(PROIECTS WORKS) LIMITED |, IBC Under Sec 9 pages from 46-51,54,58 are dark | 5 1 545
Vs. ANAND ENGINEERING (IBC)/1003(ND)2020 pages, sign missing on reply
LIMITED
INTERLOCUTORY
2446 |0710102063552020/1 'IAI\II\II;-{AA'ESCIIENVSLO%OYSIF:\I/C';FHITD APPLICATION Sec 30 NEED TO IA FILE 12-12-2020
' "1(1.B.C)/2664()2020
KRISHAN KUMAR MAHAJAN Vs. [COMPANY PETITION
2447 (0710102092292020/2 |AMBASSADOR TRAVELS (COMPANIES gi;( f;égc)'iif}'( " INNESEDXTSI;JSPIL@D ONE PDF 12-12-2020
(DELHI) PRIVATE LIMITED ACT)/138(ND)2020 o=
AS TECHNOSOFT PRIVATE COMPANY PETITION pg no. 15 is not clear, sign on
2448 |0710102016252018/31 |LIMITED Vs. INDIANROOTS  |IB IBC Under Sec 9 every page of reply, sign and true|14/12/2020

SHOPPING LIMITED

(IBC)/1411(ND)2018

COpYy On annexures are missing




RAPIPAY FINTECH HOLDING

CA(A) MERGER AND

PRIVATE LIMITED Vs. AMALGAMATION(CO [Sub-section (1) of -
2449 10710102027392020/2 NORTHBRIDGE CONSULTING |MPANIES section 230 wrong efiling 14/12/2020
PVT LTD ACT)/47(ND)2020
RAPIPAY FINTECH HOLDING  |CA(A) MERGER AND
PRIVATE LIMITED Vs. AMALGAMATION(CO [Sub-section (1) of -
2450 |0710102027392020/3 NORTHBRIDGE CONSULTING |MPANIES section 230 wrong efiling 14/12/2020
PVT LTD ACT)/47(ND)2020
FORTUM INDIA PRIVATE COMPANY PETITION Sub-Section (1) Of
2451 |0710102075722020/5 |[LIMITED Vs. IAP COMPANY (COMPANIES Section 66 Index is missing 14/12/2020
PRIVATE LIMITED ACT)/97(ND)2020 '
TRADING PRIVATE LIMITED | COMPANY
2452 10710102082242020/1 APPEAL(COMPANIES ([Sec 252 (3) wrong efiling 14/12/2020
Vs. REGISTRAR OF ACT)/450(ND)2020
COMPANIES
SMALL INDUSTRIES
INTERLOCUTORY - . .
2453 |0710102108512020/2 DEVELOPMENT BANK OF INDIA APPLICATION Appllcat|on. l.mder any sign missing on every page and 14/12/2020
Vs. RADHEY SHAM TANDON (LB.C)/5087(PB)2020 other provisions- IBC true copy on annexures
MFG. PVT. LTD. o
CA(A) MERGER AND
FLOURISH FINCAP PRIVATE AMALGAMATION(CO
2454 10710102108932019/6 LIMITED V. MPANIES Sec. 230-232, Sec 234 pages from 1-6 are not clear 14/12/2020
ACT)/158(ND)2019
PRODUCTS PYT. LTD. Vs, | COVMPANY PETITION
2455 |0710102111032019/6 . e 1B IBC Under Sec 9 index is missing 14/12/2020
AHLUWALIA CONTRACTS (IBC)/2135(ND)2019
INDIA LTD.
SIS v i |cOMPAYpETITION
2456 |0710102111032019/7 . e 1B IBC Under Sec 9 sign is missing 14/12/2020

AHLUWALIA CONTRACTS
INDIA LTD.

(IBC)/2135(ND)2019




INCOME TAX OFFICER WARD
15(2) Vs. REGISTRAR OF

COMPANY PETITION

Sec 252 (1) - By
Government Body,Sec

2457 |0710102148772019/2 | {\bANTES (LEMON TOUR ﬁﬁﬁﬁﬁﬁ ot 22008y wrong efiling 14/12/2020
AND TRAVEL PVT. LTD.) Government Body
BTNy errion (S22 81
2458 0710102149152019/2 ; (COMPANIES Vi wrong efiling 14/12/2020
COMPANIES (RAMA KRISHNA |, 0001 [252(3) - By
CATERING SERVICE PVT. LTD.) Government Body
INCOME TAX OFFICER WARD | ior Sec 252 (1) - By
2459 [0710102149932019/2 |2+ (3) Vs. REGISTRAROF - |\ pop ) (companies |Overnment Body,Sec wrong efiling 14/12/2020
COMPANIES NCT OF DELHI & |, oo ivoia (252 (3) - By
HARYANA Government Body
VS&B DOMESTIC CONTAINER
COMPANY PETITION _
2460 |0710102151922019/2 SOLUTIONS PRIVATE LIMITED IB IBC Under Sec 9 Index is missing and court fees, 14/12/2020
Vs. MAPLE LOGISTICS (IBC)/153(ND)2020 welafare
PRIVATE LIMITED
INCOME TAX OFFICER WARD
11(4) Vs. REGISTRAR OF
COMPANY PETITION
2461 |0710102157442019/4 |COMPANIES & OTHERS (M/S. | - vpaniES sec 252 (1) - By wrong efiling 14/12/2020
GOMTI INFRACON PVT. LTD ACT)/927(ND)2019 Government Body
NCT OF DELHI &RAMID
PROJECTS PVT LTD)
INCOME TAX OFFICER 20(2) ]
Vs. REGISTRAR OF COMPANY PETITION Zec:)f/ezrsnzm(elr?t B?;J Sec index pagination is wrong and
2462 0710102164542019/2 |COMPANIES & OTHERS (M/S. |(COMPANIES 252 (3) - B Vi . ina‘iié’n A missing 14/12/2020
PROTECTOR SS ACT)/1009(ND)2019 Govemmenyt Bod pag 9
INVESTIGATIONS PVT. LTD.) y
INCOME TAX OFFICER WARD  |COMPANY Sec 252 (1) - B
2463 0710102165552019/2 [20.1 Vs. REGISTRAR OF APPEAL(COMPANIES 2" °>¢ ' Bo’é wrong efiling 14/12/2020
COMPANIES ACT)/1013(ND)2019 y
INCOME TAX OFFICER WARD  |COMPANY Sec 252 (1) - B
2464 (0710102165632019/2 [20.1 Vs. REGISTRAR OF APPEAL(COMPANIES y wrong efiling 14/12/2020

COMPANIES

ACT)/1015(ND)2019

Government Body




RAJGARHIA LEASING AND
FINANCIAL SERVICES PRIVATE

CA(A) MERGER AND
AMALGAMATION(CO

2465 [0710102093232020/1 LIMITED Vs. MR. RAJESH MPANIES Sec. 230-232, Sec 234 Not found 15/12/2020
NARANG ACT)/98(ND)2020
INCOME TAX OFFICER WARD COMPANY Sec 252 (1) - By
2(1) Vs. REGISTRAR OF Government Body,Sec -
2466 [0710102173072019/2 COMPANIES( AKASH SOFTECH QE_FI’_I)E}A(SLl((C'\lODI\;;gzNéES 252 (3) - By Wrong efiling 15/12/2020
PVT.LTD.) Government Body
C.P. vPG-101 to 198 missed in VOL-
0710102/11591/2020 |SANJAY GUPTA Vs. JITESH Interlocutory . . )
2467 QUPTA Application(IBC) Sec 60(5) 2(31|3)/1591(P|3)201 Shivangi Shukla  |I/Draft written on each page
AMIT RAJ JAIN Vs. .
s VISR | sorecnoonse [leoon | pieon ey G e om0 07 e
URBAN DEVELOPERS PVT. LTD.| PP P 99
Interlocutory C.P. .
2469 | 0710102/11116/2020 | SANDEEP KUMAR BHATT Vs. Application(IBC) Rule 11 of NCLT, 2016 (IB)/742(ND)2018 page 3 marge into one pdf
C.P. .
2470 |0710102/11119/2020 | SANDEEP KUMAR BHATT Vs. | Interlocutory Rule 11 of NCLT, 2016 |(IB)/1644(PB)201 Page-13 to 16 marge into one
Application(IBC) 8 pdf
BLUE STAR LIMITED Vs. cp
HEAVEN ENGINEERS & Interlocutory . Petitioner/Responde [Main case wrong for link please
2471 10710102/10587/2020 | -\ TRACTORS PRIVATE Application(IBC) Sec. 12A (IB)/2173(ND)201 | i Name check it
9
LIMITED
C.P.
2472 0710102/09506/2020 |PATISH KUMAR RUSTAGI Vs. | Interlocutory Rule 11 of NCLT, | 13y/7951(ND)201 [ARUNAV PATNAIK  [161 not clear page

RISE PROJECTS PVT. LTD.

Application(IBC)

2016

9



https://efiling.nclt.gov.in/nclt/public/javascript:popsurety_pet_adv_name('MDcxMDEwMjExOTQ5MjAxOS9kZWxoaQ==');

DAMONT DEVELOPERS

C.P.
PRIVATE LIMITED Vs. BRYS | Interlocutory Page not clear
2473 |0710102/10588/2020 HOTEL PRIVATE LIMITED Application(IBC) Sec 60(5) gB)/ 1527(PB)201 | KUNAL KHER 31,35,36,42,59,64,65,68,72
THROUGH SANDEEP GOEL
SURESH KUMAR JAIN Vs. COMPANY
2474 (0710102006172020/4 |DREAM PROCON PRIVATE APPLICATION(IBC)/1 |Sec 60(5) only proof of service uploaded 11-06-2020
LIMITED 304(ND)2020
SURESH KUMAR JAIN Vs. COMPANY
2475 (0710102006172020/5 |DREAM PROCON PRIVATE APPLICATION(IBC)/1 |Sec 60(5) only proof of service uploaded 08-07-2020
LIMITED 304(ND)2020
INTERLOCUTORY
SURESH KUMAR JAIN Vs. MR. |APPLICATION .
2476 10710102075952020/1 SHAKEEL AHMAD (LB.C)/3135(ND)202 Sec 66(1) only proof of service uploaded 28-08-2020
0
INTERLOCUTORY
YES BANK LIMITED Vs. M/S  |APPLICATION
2477 (0710102079132020/3 OVERSEAS PRIVATE LIMITED |(LB.C)/3309(ND)202 Sec 60(5) NEED TO IA FILE 19-09-2020
0
INTERLOCUTORY
YES BANK LIMITED Vs. M/S  |APPLICATION .
2478 10710102079132020/4 OVERSEAS PRIVATE LIMITED |(1.B.C)/3309(ND)202 Sec 60(5) only proof of service uploaded 22-09-2020
0
PRABHAKAR NANDIRAIU V5. |y reqy ocuToRY
2479 (0710102077112020/1 APPLICATION Sec 60(5) INDEX MISSING 29-09-2020
DISTRIBUTION COMPANY OF (LB.C)/3728(PB)2020
A.P. LTD. o
INTERLOCUTORY
2480 [0710102075952020/6 SURESH KUMAR JAIN Vs. MR. |APPLICATION Sec 66(1) index missing 23-11-2020

SHAKEEL AHMAD

(1.B.C)/3135(ND)202
0




SANDEEP KR BHATT Vs.

INTERLOCUTORY
APPLICATION

2481 |0710102066122020/9 PROACTIVE PLAST PVT LTD (LB.C)/2782(ND)202 Sec 60(5) need to file saperate filling 14-12-2020
0

INFRASRUCTURE 70, vs. | INTERLOCUTORY

2482 |0710102085972020/5 I APPLICATION Rule 11 of NCLT, 2016 need to file in one pdf 14-12-2020
ASIAN AGRO INDUSTRIES (LB.C)/3726()2020
LIMITED o
VGSS SECURITY PVT LTD Vs. |COMPANY

2483 10710102093102020/3 |REGISTRAR OF COMPANIES APPEAL(COMPANIES ([Sec 252 (1) Index is missing 15-12-2020
DELHI & HARYANA ACT)/401(ND)2020
SHITEIORS vy lcovemty TN

2484 |0710102111032019/8 : P IB IBC Under Sec 9 Index is missing 15-12-2020
AHLUWALIA CONTRACTS (IBC)/2135(ND)2019
INDIA LTD.

2485 |0710102136682019/7 : IB IBC Under Sec 9 wrong efiling 15-12-2020
EXCLUSIFE TECHNOSOFT (IBC)/2694(ND)2019
PRIVATE LIMITED
INCOME TAX OFFICER WARD |COMPANY Sec 252 (1) - B

2486 [0710102153892019/1 [24.1 Vs. REGISTRAR OF APPEAL(COMPANIES Government Boii wrong efiling 15-12-2020
COMPANIES ACT)/872(ND)2019 Y
INCOME TAX OFFICER- COMPANY Zif/ e2r5n zm(;gt'Bi’é Sec

2487 10710102164392019/2 [WARD20(3) Vs. REGISTRAR APPEAL(COMPANIES 252 (3) - B Vi Wrong Efiling 15-12-2020
OF COMPANIES ACT)/51(ND)2020 Y

Government Body

ISI\(IJSLTJIEIFI;F;EE iS.T_PILYI_S H\'/O;I N COMPANY PETITION

2488 |0710200428752018/25 ’ S 1B IBC Under Sec 9 wrong e-filing 15-12-2020

EASYTECH GLOBAL PRIVATE
LIMITED

(IBC)/794(ND)2018




ORIENTAL BANK OF Interlocutory C.P. .
2489 10710102/11575/2020 COMMERCE Vs Application (L.B.C) Sec 60(5) (1B)/923(ND)2019 Abhishek Parmar Blur page-46,72 14-Dec-20
sanjeev kumar sharma Vs Interlocutor C.P.
2490 |0710102/11567/2020 [Eminent Infradevelopers Pvt. . y Rule 11 of NCLT, 2016((IB)/1836(PB)201 |upmanyu kumar Affidavit back date 14-Dec-20
Ltd Application (1.B.C) 9
Krishna Murari Singh Vs Mr. B. |Interlocutory C.P. sign miss-1,3 to 8,Pagination not |, ,
2491 10710102/11555/2020 Naga Bhushan Application (1.B.C) Sec 60(5) (IB)/893(ND)2018 Shashwat Anand done before page no.11 in Index 14-Dec-20
. C.P.
Jyoti Sachdeva Vs ATUL KUMAR |Interlocutory PARMOD KUMAR ! e
2492 10710102/11617/2020 KANSAL Application (1.B.C) Sec 60(5) 2(318)/1565(PB)201 SACHDEVA Blur page-25 to 27 15-Dec-20
C.P.
JYOTI SACHDEVA Vs ATUL Interlocutory PARMOD KUMAR
2493 (0710102/11623/2020 KUMAR KANSAL Application (1.B.C) Sec 60(5) éIB)/1565(PB)201 SACHDEVA Blur Page-29 15-Dec-20
Interlocutory Application under any C.P. A Mahesh Page not mention-45/Blur page-
2494 |0710102/11619/2020 |Ashok Kriplani Vs ICICI Bank Application (1.B.C) other provisions- IBC gIB)/2694(ND)201 Ghowdhary 72/wrong arrange-1,2 15-Dec-20
SUNDRM CONSULTANTS PVT Interlocutor pg-9,32 NOT CLEAR/true copy
2495 |0710102/11609/2020 [LTD Vs THREE C PROPERTIES Application (yI B.C) IBC Under Sec 9 (IB)/849(PB)2020 |Kartavya Batra sign missed/wrong Section 15/12/2020
PRIVATE LIMITED PP e chosen
2496 |0710102/11612/2020 Mukendra Singh Vs Subhkamna |Intervention Petition |Application under any durgesh kumar wrong section 15/12/2020

Buildtech Private Limited

(IBC)

other provisions- IBC

ahuja




Mr. Shyam Prakash Singh
Proprietor of M/S. MAA

Company Petition IB

cs anuj kumar

2497 |0710102/11226/2020 |SHARDA ELECTRONICS (IBC) IBC Under Sec 9 colanki claim less than 1 cr 12-02-2020
SYSTEM Vs UM GREEN
LIGHTING PRIVATE LIMITED
page:215-219, 221-225, 244-
M/s Evershine Buildwell Pvt. Itd. Intervention Petition 247, 249-259, 326-333, 358,
2498 |0710102/11140/2020 |Vs WIANXX IMPEX PRIVATE (IBC) Sec 60(5) harish kumar garg (360, 362, 363, 365, 445-450, 28/11/2020
LIMITED 740, etc page not clear and true
copy sign missed
SANEESA CHEMICALS AND
EQUIPMENTS PRIVATE Company Petition IB
2499 10710102/11248/2020 (LIMITED Vs TRADING (IBC? y IBC Under Sec 9 gulshan kr. sachdev |claim less than 1 cr 12-03-2020
ENGINEERS (INTERNATIONAL)
LIMITED
Raheja Towers PVT Vs RIYASAT|Contempt Petition .
2500 [0710102/10883/2020 TOWERS PRIVATE LIMITED (IBC) Rule 11 of NCLT, 2016 karanjawala & co  |case type wrong 19/11/2020
SHYAM SUNDER Vs ADA Company Petition IB shashi bhushan
2501 |0710102/03543/2020 |RESTAURANTS AND FOODS (Iacg’ 4 IBC Under Sec 9 il claim less than 1 cr 26/03/2020
PRIVATE LIMITED P
ATUL KUMAR -
2502 |0710102/12687/2013 1\ \\oal Vs, MR. SANDEEP |Company Petition 18 |PPlication under any Case Type Wrong
other provisions- IBC
SOOD
M/S GAYATRI TRADEX PVT. -40,89 not clear,service to
2503 |710102105982020 LTD. Vs. REGISTRAR OF Company Petition Sec 252 (3) ROHIT GOEL pg ! !
income tax,wrong case type
COMPANIES
MAHAMAYA FINANCIAL Memo of parties not mention in
2504 |710102106102020 CONSULTANTS PRIVATE Company Appeal Sec 252 (1) DHIREN R DAVE index, and income tax advance

LIMITED Vs. Office of Registrar
of Companies — Delhi

service missed




M/S. SGR TOWNSHIP PVT.

COMPANY PETITION

2505 [0710102117572019/3 |LTD. Vs. FIREFLY BUILDTECH |(COMPANIES Sec. 241(1) NEED TO ALL PAGES TRUE COPY |14-12-2020
PVT. LTD. ACT)/131(PB)2019
NEPTUNUS POWER PLANT
COMPANY PETITION .
2506 |0710102036172020/3 |o0" v cE> PRIVATE LIMITED 15 IBC Under Sec 9 Page No 32 To 34 Cut From RIght) ;15 2020
Vs. JAGSON INTERNATIONAL | 1000000 Side
LIMITED
CITRON STRAEGIES PVT LTD |COMPANY PETITION o written on index is ot
2507 [0710102059952020/3 |Vs. ASIAN HOTELS (NORTH) |18 IBC under Sec 7 owed (Tuped comy Requredy | 15°12:2020
LTD (IBC)/1052(ND)2020 yped copy Req
CITRON STRAEGIES PVT LTD |COMPANY PETITION o written on index is ot
2508 [0710102059952020/4 |Vs. ASIAN HOTELS (NORTH) |IB IBC under Sec 7 owed (Tuped comy Requredy | 15°12:2020
LTD (IBC)/1052(ND)2020 yped copy Req
INTERLOCUTORY
KANTI MOHAN RUSTAGI Vs.  |APPLICATION
2509 |0710102065582020/1 [y ye L0 B (16.0)/2381(ND)202 |55 6965) bg no. 10,12,13,34 are blur 15-12-2020
0
INTERLOCUTORY
KANTI MOHAN RUSTAGI Vs.  |APPLICATION
2510 |0710102065582020/2 [y ae DO A (16.0)/2381(ND)202 |55 6965) bg no. 10,12,13,34 are blur 15-12-2020
0
DHANJAL ELECTROTECH COMPANY
2511 [0710102088942020/2 |PRIVATE LIMITED Vs. THE  |APPEAL(COMPANIES |Sec 252 (3) pg no. 7-8 is missing 15-12-2020
REGISTRAR OF COMPANIES  |ACT)/368(ND)2020
JAS SOFTECH PRIVATE COMPANY
2512 [0710102088952020/1 |LIMITED Vs. REGISTRAR OF |APPEAL(COMPANIES |Sec 252 (3) Pg no. 5 is missing 15-12-2020

COMPANIES

ACT)/398(ND)2020




SHYAM ARORA Vs. C-TEL

INTERLOCUTORY
APPLICATION

2513 |0710102099972020/3 |[INFOSYSTEMS PRIVATE (LB.C)/4639(ND)202 Sec. 12A Pg no. 7 is not clear 15-12-2020
LIMITED 0
REIMSSAICE IPATECH copay perron
2514 |0710102103502020/1 X IB IBC under Sec 7 Index is missing 15-12-2020
ANTARCTICA PROPERTIES (IBC)/1034(ND)2020
COMPANY LIMITED
shivam corporation india
through its proprietor Rakesh  |Interlocutory C.P. Wrong section/Supporting e
2515 10710102/11621/2020 |\ =" M/S MANI MAHESH  |Application (1B.C)  |1EC Under Secd (1B)/646(ND)2020 |MANOI KUMAR ) et tavit 15-Dec-20
METALS LIMITED
Raj Laxmi Realtors Private Company Appeal/292(ND)20
2516 |0710102/11599/2020 |Limited Vs Income Tax Application(Companie|[Rule 11 of NCLT ng Kushal Gupta Blur Page-24 to 26 15-Dec-20
Department s Act)
v s metallic private limited Vs  |Interlocutory C.P. Wrong section/Supporting o
251710710102/11615/2020 | o i rahesh metals Itd Application (1.B.C) |12 Undersecd 1 gy 641 (npy2020 |MANOI KUMAR - pctidavit 15-Dec-20
VIVEK RAHEJA Vs Kailash Jain |Interlocutory C.P.
2518 |0710102/11596/2020 (Suspended Board of Directors) |Application (LB.C) Sec 60(5) gIB)/2924(ND)201 Vivek Raheja Page not clear-34 to 36 15-Dec-20
Interlocutory Sec 43(1) r/w Sec 44 C.P. sign miss-14,15Page not clear-64
2519 |0710102/11604/2020 |ASHISH SINGH Vs Shefali Application (1.B.C) 1) gIB)/2970(ND)201 Swarnika Agarwal to 68,77 to 84,106,112 to 120 15-Dec-20
FINEX CONSULTANCY
SERVICES THROUGH CS
NIKITA SHUKLA SOLE Interlocutory C.P. .
2520 | 0710102/11195/2020 PROPRIETOSHIP Vs. M/S. Application(IBC) Rule 11 of NCLT, 2016 (IB)/694(ND)2020 UPASANA TALWAR [page number missing
PLUS CORPORATE VENTURES

PRIVATE LIMITED




CP(AA) Merger and

file original NCLT certified order

2521 [0710102/10658/2020 |Mentor Graphics (Salesand -, tion(Comp |2€C: 230-232 - Second hirak copy and file condonation delay |11-09-2020
Services) Private Limited Vs . Motion mukhopadhyay -
anies Act) application
CP(AA) Merger and Sec. 230-232 - Second Kindly annex original nclt certified
2522 |0710102/10785/2020 |TLS Agros India Pvt. Ltd. Vs Amalgamation(Comp Mot.ion RAVI SHARMA order copy and e receipt of 11-12-2020
anies Act) chairperson report
Section 242 mentioned in petition
Ashok Kumar Singla Vs Rangila |Company Petition . and fees missed, Memo of parties
2523 |0710102/11583/2020 merchants Pvt. Ltd. (Companies Act) Sec. 241(1) Anup Jain missed, pages cut 39,41 page 14/12/2020
missed 70
KKALPANA INDUSTRIES
(INDIA) LIMITED VS KELVIN  [Company Petition 1B . . o
2524 1710102034502020 AQUA ENGINEERS PRIVATE (IBC) IBC Under Sec 9 Rohit Bohra please submit DD 18-03-2020
LIMITED
Sec 242 fee not paid, and
KRISHAN PAL SINGH VS M/S  [Company Petition Sec. 241(1),Sec. . complete word to true copy, na.
2525 |710102084762020 BULLAND BUILDTECH PVT LTD.|(Companies Act) 242(4) Shivam 261,194 page cut, master data 01-09-2020
missed
TAURUS PACKAGING PRIVATE |[CA(A) Merger and
2526 |710102101922020 LIMITED VS M/S BULLAND Amalgamation(Comp [Sec. 230-232, Sec 234 TILAK RAJ Supporting affidavit missed 24-10-2020
BUILDTECH PVT LTD. anies Act)
Company master data missed,
BBC GLOBAL NEWS INDIA Company Petition pages missed 68,69, 2nd volume
2527 |710102106682020 PRIVATE LIMITED VS M/S ( Conf arzlies Act) Sec. 55(3) Vikas Dutta index missed, Court fess and 09-11-2020
BULLAND BUILDTECH PVT LTD. P welfare missed in vakaltnama,
memo of parties missed
SKY VISION PROMOTERS
PRIVATE LIMITED VS Company
2528 |710102108172020 Appeal(Companies  [Sec 252 (1) HIMANSHU Remove the defected file 16-11-2020

REGISTRAR OF COMPANIES
NCT OF DELHI & HARYANA

Act)




M/S. KLASSIKA HOTELS &

HOSPITALITY PRIVATE Company
2529 |710102112802020 LIMITED VS REGISTRAR OF Appeal(Companies  [Sec 252 (1) HIMANSHU pg-175,197,198,204,205 cut 04-12-2020
COMPANIES NCT OF DELHI & |Act)
HARYANA
Wrong company name
VARDHMAN ESTATES & Company mentioned in memo of parties
2530 |710102115362020 DEVELOPERS VS REGISTRAR |Appeal(Companies  |Sec 252 (1) Prashant Katara and cover page, divide volume 12-12-2020
OF COMPANIES Act) after 200 pages and make
separate index
VINAY GUPTA VS M/S SHRI Company Petition
2531 |710102115852020 RAM HARI RAM & SONS PVT. pany Sec. 97(1) Rakesh Kumar Court fees missed in vakaltnama |14-12-2020
(Companies Act)
LTD. & ORS
page: 50, 190, 194, 197, 200,
FUGRO SURVEY INDIA 293-297, 318, 323, 326, 329,
PRIVATE LIMITED VS ASHWINI [Contempt Petition 331, 333, 339, 343, 351, 357, e
2532 |710102115742020 MEHRA RESOLUTION (IBC) Rule 11 of NCLT, 2016 VIVEK 361, 364 -371, 374-378, 383-387 14-12-2020
PROFESSIONAL etc page not clear and advoate
welfare and court fee missed
Memo of parties, brief synopsis,
list of dates and events missed,
SANDEEP JAIN AND OTHERS  [Company Petition No sign in every page of petition, [, , .
2533 |710102115792020 VS M/S CHD DEVELOPERS LTD. |(Companies Act) Sec. 73(4) MAREESH pages wrong arrange 14-12-2020
75,76,81,82,84,88, pages not cut
122,124,130,227, form 11 missed
M/S ANNAY REALTORS missed, Company master cat
PRIVATE LIMITED VS M/S Company Petition Sec. 241(1),Sec. . . ! ) 1o
2534 |710102115812020 DEEPSING REALTORS PRIVATE |(Companies Act) 242(4) Anjaneya missed, Vaka!t_nama missed, 14-12-2020
serve the petition to all 10
LIMITED
respondent
Contempt kindly make one pdf then upload
2535 |710102115262020 AMEET KHANDELWAL VS Petition(Companies |Sec 425 AMEET the petition, court fees and 12-12-2020
POOJA GOELA .
Act) welfare missed vakalatnama
SHRIRAM BIOSEEDS
CP(AA) Merger and ! ) . .
2536 |710102115872020 VENTURES LIMITED VS Amalgamation(Comp Sec. 230-232 - Second aaryan sharma Court fees and welfare missed in 14-12-2020

SHRIRAM BIOSEEDS
VENTURES LIMITED

anies Act)

Motion

vakaltnama




EXXIM HOLDINGS PRIVATE

Company Petition

Wrong case type select, no page
number mention in index, no
serial no. in annexures, no true

2537 (710102115282020 LIMITED VS REGISTRAR OF ) Sec 252 (3) SHANTANU KUMAR : ) 12-12-2020
(Companies Act) copy signed in annexures, wrong
COMPANIES . .
income tax service, no power
attorney, Stk 7 missed
Wrong case type select, no page
EXXIM INVESTMENTS AND number mention in index, no
ACQUISITIONS PRIVATE Company Petition serial no. in annexures, no true 1.
2538 1710102115442020 LIMITED VS REGISTRAR OF (Companies Act) Sec 252 (3) SHANTANU KUMAR copy signed in annexures, wrong 13-12-2020
COMPANIES income tax service, kindly make
one pdf than upload
BEERMATI VS CHOUDHARY Company Petition August Attorneys ZZ%? I"I;:rtnd'es;ar;1rjl/-\lzl,gpr‘rlissed
2539 |710102116222020  |AVIATION FACILITES PRIVATE pany Sec. 97(1) 9 ¥ P;amp;amp; ' |15-12-2020
(Companies Act) LLP service to all 3 respondent, Court
LIMITED . .
fees missed in vakaltnama
SATENDER KUMAR VS CV & Company Petition August Attorneys m%gegéar:g;\?vg?zjf: apridAgoAurt
2540 |710102116162020  |CO. THROUGH PARTNER MR pany Sec. 140(5) 9 ¥ = 15-12-2020
(Companies Act) LLP fees in vakaltnama, pages not
CHETAN VIJAY
clear 16, 18 to 22
KRISHANA KUMAR AGGARWAL [Company Pages not clear 103.104. pages
2541 |710102116012020  |VS THE REGISTRAR OF Appeal(Companies  |Sec 252 (3) Aayush Cu? 110 119, 127 +PA9ES 115122020
COMPANIES Act) !
MACQUIRE BANK LIMITED VS N
2542 [710102101572020  |SHILPI CABLE TECHNOLOGIES |COMPANY PETITION |Application under any Huzefa F. Sitabkhan |Please Submit DD 23-10-2020
IB (IBC)/64(PB)2017 |other provisions- IBC
LIMITED
M/S. VISHAKARMA TOOL COMPANY PETITION Application under an
2543 |710102023822020  [WORKS VS MOR MUKAT 1B e oo 1m0 Prashant Document Not Upload 22-02-2020
MARKETING PVT.LTD. (IBC)/3017(ND)2019 P
MS AGARWAL FOUNDRIES COMPANY PETITION
2544 |710102104882020 PRIVATE LIMITED VS RAKESH |IB Sec 60(5) SUNIL Please Submit DD 03-11-2020

KUMAR SINGALA

(IBC)/204(ND)2019




RAHUL JAIN VS M/S RAVE

COMPANY PETITION

2545 |710102106332020 SCANS PVT. LTD. IB (IBC)/01(PB)2017 Sec 60(5) RAKESH KUMAR Please submit DD 07-11-2020
COMPANY PETITION
2546 |710102107102020 gﬂgﬁigmﬁxg%:ﬁ;\’s I8 Sec 60(5) kundanlatwal Please Submit DD 10-11-2020
(IBC)/933(PB)2019
ISITH PRAKASH GANGOOLY VS |[COMPANY PETITION L
Application under any . .
2547 1710102107312020 NUGREEN ENERGY PRIVATE (COMPANIES other provisions Smriti Dua please submit dd 11-11-2020
LIMITED & ORS. ACT)/128(ND)2019 P
ALMET CASTINGS PRIVATE COMPANY PETITION
2548 |710102108862020 LIMITED VS AMZEN MACHINES |IB Rule 11 of NCLT, 2016 CS.K. Gaurav Kumar|prayer missing 19-11-2020
PRIVATE LIMITED (IBC)/2059(ND)2019
UMESH KUMAR VS COMPANY PETITION
2549 |710102112282020 INDIRAPURAM HABITAT IB Sec 60(5) NATTASHA GARG 15 not clear page 02-12-2020
CENTRE PRIVATE LIMITED (IBC)/1397(PB)2019
UDAYRAJ PATWARDHAN
RESOLUTION PROFESSIONAL
COMPANY PETITION L .
IN THE MATTER OF Application under any Main case nhumber not match 1o
2550 1710102113192020 SAMEEKSHA ESTATE PRIVATE E?BC) /190(ND)2019 other provisions- IBC UDAYRAJ please check the case number 05-12-2020
LIMITED VS SAMEEKSHA
ESTATE PRIVATE LIMITED
UDAYRAJ PATWARDHAN
RESOLUTION PROFESSIONAL
COMPANY PETITION L . .
2551 |710102113252020 IN THE MATTER OF SACHET IB Appllcat|on. l.mder any UDAYRAJ Mam case number not match in 05-12-2020
INFRASTRUCTURE PRIVATE (IBC)/193(PB)2019 other provisions- IBC link and pdf
LIMITED VS SACHET
INFRASTRUCTURE PRIVATE
Sign miss-1,2,9 to 25,27 to 42,45
ANKUR GUPTA VS SHREE RAJ |COMPANY PETITION |, . . 0\ ;03 SSZ/tB'ue page-43 to 53,62 to
2552 [710102113112020  |MAHAL JEWELLERS PRIVATE  [IB PP Y Arun Saxena o510 04-12-2020

LIMITED

(IBC)/818(ND)2018

other provisions- IBC

91,93,95,96,102,103,107,108,11
2,113,116,117,122 to
125,128,140,147,152,154,157,16




AXIS BANK LTD. VS PRIUS

COMPANY PETITION

2553 [710102113412020 COMMERCIAL PROJECTS 1B Sec 49(2) GARIMA BAJAJ WRONG SECTION 05-12-2020
PRIVATE LIMITED (IBC)/1404(ND)2019
COMPANY PETITION -
ASHMEET SINGH VS MSD Application under any ) 83-101,106,313,151 not clear
2554 1710102114212020 (COMPANIES . Vishal Ganda 08-12-2020
TELEMATICS PRIVATE LIMITED ACT)/148(PB)2020 other provisions page 146-147 translate page
UDAYRAJ PATWARDHAN
RESOLUTION PROFESSIONAL
COMPANY PETITION - . .
2555 |710102113332020 IN THE MATTER OF IB Appllcat|on. l.mder any UDAYRAJ ma?ln case no npt matched with 05-12-2020
SUPERLATIVE (IBC)/191(ND)2019 other provisions- IBC written on application
INFRASTRUCTURE PRIVATE
LIMITED VS SUPERLATIVE
gﬂggﬁ_ﬁl\? HAYA VS COMPANY PETITION Blur Page-
2556 (710102116392020 IB Sec 60(5) Anurag Nirbhaya 24,25,32,35,38,43,50,153/Small [16-12-2020
INFRASTRUCTURE PRIVATE (IBC)/1799(ND)2019 font-62
LIMITED
EGEEQJLAI\\]T?\I?QNG Vs COMPANY PETITION
2557 |710102116552020 1B 19(2) PANKAJ NARANG  [Sign miss-1,3,4 17-12-2020
INFRASTRUCTURE PRIVATE (IBC)/236(ND)2020
LIMITED
BOARD OF DIRECTORS Blur Page-60 to
(SUSPENDED) M/S DEV DENSO COMPANY PETITION 61546},68?:1180?7180?81()1?9153?;;3) t
2558 |710102116562020 POWER LIMITED VS M/S Rule 11 of NCLT, 2016 Sagar Chaturvedi U 0 17-12-2020
IB (IBC)/81(PB)2019 201,408 to
REALTECH INFRASTRUCTURE !
LTD & ORS 427,553,561 /Translated Page-
67,97,148/Page not clear-
CA(A) MERGER AND
FIREFLY E-VENTURES LTD VS |AMALGAMATION(CO |[Sec. 230-232 - Second Chandhiok&mahaja |Wrong section/Page not clear- 1o
2559 |710102116522020 HT MOBILES SOLUTIONS LTD |MPANIES Motion n 126 to 128,158 to 160 16-12-2020
ACT)/72(ND)2020
MRS. LAVEENA SINGAL VS M/S |COMPANY PETITION
2560 [710102116442020 AAR KAY INFRAMATRIX (COMPANIES Rule 11 of NCLT Pramod Gupta Blur Page-89,91,94,95,100 16-12-2020

LIMITED

ACT)/132(ND)2019




MANTRA PROCESSORS PVT.  |COMPANY
2561 |710102116402020  |LTD. VS REGISTRAR OF APPEAL(COMPANIES |Rule 11 of NCLT PRABHAKAR KUMAR |Blur page-12 16-12-2020
COMPANIES ACT)/149(ND)2017
COMPANY PETITION o
2562 |710102116502020 gﬁAchMg:ﬁE: VS REGISTRAR g g\tphp;'rcatr'c‘;\:‘is‘:::fgg Shalu small font-119 to 122,128 to 130 |16-12-2020
(IBC)/373(PB)2018 P
AKHILESH KUMAR GUPTA VS |COMPANY PETITION Small font-102 to
2563 |710102116482020  |EASYTECH GLOBAL PRIVATE  |IB Sec 54(1) eMinds 106,171,172,186 to 189/Blur  |16-12-2020
LIMITED (IBC)/794(ND)2018 Page-166,175
ASHOK KUMAR JUNEJAVS  |COMPANY PETITION
2564 |710102116622020 EASYTECH GLOBAL PRIVATE |IB Sec 60(5) Ashok Kumar Juneja|Page not clear-17,18 17-12-2020
LIMITED (IBC)/128(PB)2017
SANJAY KUMAR SINGH VS COMPANY PETITION |, . .
2565 |710102116612020  |CAPRI GLOBAL CAPITAL 1B otphper o Ich Sanjay Kumar Singh |Blur Page-13,14,26,43 17-12-2020
LIMITED (IBC)/771(PB)2018 P
COMPANY
2566 [0710102002542020/3 |PRAVEEN KUMAR SINGHAL Vs. |APPLICATION(IBC)/2 |Sec 12(2) wrong efiling 15/12/2020
83(ND)2020
ANIL KUMAR Vs. G.K.DAIRY |COMPANY PETITION
2567 |0710102008002020/3 |AND MILK PRODUCTS PVT. IB IBC Under Sec 9 pg no. 24-26 are not clear 15/12/2020
LTD. (IBC)/441(ND)2020
SAGAR COLORPAC PRIVATE ~ [COMPANY PETITION
2568 [0710102023422020/2 |LIMITED Vs. MAGGPIE 1B IBC Under Sec 9 wrong efiling 15/12/2020

INTERNATIONAL LIMITED

(IBC)/662(ND)2020




MAXI-FLOW SANITATIONS COMPANY
2569 |0710102032332020/2 |PRIVATE LIMITED Vs. APPEAL(COMPANIES [Sec 252 (1) pg no.1-13 are not clear and cut |15/12/2020
REGISTRAR OF COMPANIES ACT)/381(ND)2020
JIL INFORMATION
COMPANY PETITION L L
2570 [0710102033012020/2 TECHNOLOGY LIMITED Vs. QI IB IBC Under Sec 9 In.de.x and affidavit of service is 15/12/2020
NETWORK ENTERPRISE (IBC)/986(ND)2020 missing
PRIVATE LIMITED
COMPANY PETITION
2571 |0710102094282020/1 NL};I-ISILIJ';IAEI;\I L\;:/'IIFSJDDHANI (COMPANIES ----Sec. 213 NEED TO IA FILE 16/12/2020
ACT)/173(ND)2020
COMPANY PETITION
2572 10710102094282020/2 NL};I-ISILIJ';IAEI;\I L\;:/'IIFSJDDHANI (COMPANIES ----Sec. 213 NEED TO IA FILE 16/12/2020
ACT)/173(ND)2020
VERONICA FASHIONS PRIVATE |COMPANY
2573 |10710102107562019/4 |LIMITED Vs. REGISTRAR OF |APPEAL(COMPANIES ([Sec 252 (3) NEED TO UPLOAD IN ONE PDF [16/12/2020
COMPANIES ACT)/554(ND)2019
OM LOGISTICS LIMITED Vs. |COMPANY PETITION
2574 10710102133392019/2 |MICRO POWER TECHNOLOGY |IB IBC Under Sec 9 NEED TO IA FILE 16/12/2020
PVT.LTD (IBC)/2612(ND)2019
M/S. PLATINA BULKERS PVT. |COMPANY PETITION
2575 |0710200410172018/24 [LTD. Vs. M/S. STAR MINERAL (IB IBC Under Sec 9 NEED TO IA FILE 16/12/2020
RESOURCES PVT. LTD. (IBC)/607(ND)2018
M/S KHERA ENTERPRISES vs Wrong Document (Progress
2576 |0710200411452018/10 (M/S TALWAR AGENCIES PVT. [IBC Under Sec 9 9 9 15/05/2020

LTD.

report filed)




PRASHANTHA H.M. vs SHRI

Wrong Document (First Progress

2577 10710102150982019/4 |(BALAJI BETEL NUTS PRIVATE |[IBC Under Sec 9 - ! 09-11-2020
& Preliminary report filed)
LIMITED
PRASHANTHA H.M. vs SHRI Wrong Document (First Progress
2578 10710102150982019/5 (BALAJI BETEL NUTS PRIVATE |[IBC Under Sec 9 9. 9 09-11-2020
report filed)
LIMITED
PRASHANTHA H.M. vs SHRI Wrong Document (First Progress
2579 |0710102150982019/6 |[BALAJI BETEL NUTS PRIVATE |[IBC Under Sec 9 90 ! 9 09-11-2020
& Preliminary report filed)
LIMITED
BHARART CHUGH vs PD Wrong Document (Progress '
2580 |0710102077242019/11 ADVISORY SERVICES L.LP IBC under Sec 7 report filed) 09-04-2020
BHARART CHUGH vs PD Wrong Document (Progress '
2581 |0710102077242019/11 ADVISORY SERVICES L.LP IBC under Sec 7 report filed) 09-04-2020
LOYZ OLL PTE LTD vs Wrong Document (Progress
2582 |0710102406262018/12 |INTERLINK PETROLEUM IBC under Sec 7 9. 9 07-12-2020
report filed)
LIMITED
RITU TANDON vs M/S RAIN Wrong Document (Progress
2583 (0710102082042019/25 AUTOMOTIVE INDIA PVT. LTD. IBC Under Sec 9 report filed) 14/10/2020
PRASHANTHA H.M. vs SHRI Wrong Document (First Progress
2584 |0710102150982019/4 |(BALAJI BETEL NUTS PRIVATE |[IBC Under Sec 9 9 9 14/10/2020

LIMITED

& Preliminary report filed)




PRASHANTHA H.M. vs SHRI

Wrong Document (First Progress

2585 |0710102150982019/5 |[BALAJI BETEL NUTS PRIVATE |IBC Under Sec 9 . 14/10/2020
report filed)
LIMITED
M/S KHERA ENTERPRISES vs Wrong Document (Progress
2586 |0710200411452018/11 [M/S TALWAR AGENCIES PVT. |IBC Under Sec 9 9 . 9 14/10/2020
report filed)
LTD.
Interlocutory Rule 11 of NCLT, C.P. Section not match both technical .
2587 10710102/11649/2020 |MANISH GUPTA Vs. Application(IBC) 2016 (IB)/256(ND)2019 VAIBHAV TYAGI and soft copy Online
RAJEEV BEHL Vs. M/S 64 not clear page
2588 |0710102/11610/2020 |REALTECH INFRASTRUCTURE [Company Application |Rule 11 of NCLT CP/28(ND)2016  |Ankit Singh Pag Online
LTD & ORS
EDELWEISS ASSET C.P
RECONSTRUCTION COM LTD | Interlocutory Application under any |, _. . .
2589 10710102/11586/2020 Vs. MANSAROVER HERITAGE |Application(IBC) other provisions- IBC éIB)/1289(PB)201 Sanjay Bhatt Page No 74 Not Clear Online
INN PVT. LTD.
BANSAL SUPPLIERS PRIVATE . .
LIMITED Vs. RESOLUTION Interlocuto Rule 11 of NCLT, C.P gﬁgtg:‘tng etch both echnicel
2590 |0710102/11542/2020 |PROFESSIONAL EARTH Abolcation (?éc) 5016 " | iey/401ND)2017 [ROHIT CHAUDHARY| T2~ 7 dpya g Online
LNFRASTRUCTURES LIMITED |PP Do ot clen s
(MR. AKASH SHINGHAL) 9 '
C.P.
RAIJNEESH AGRAWAL Vs. Interlocutory Rule 11 of NCLT, August Attorneys PAGE 23,27,73-79,141-149 NOT .
2591 10710102/11376/2020 |'1rep Biy11 DERS PVT LTD Application(IBC) 2016 gB)/ 1016(PB)202 |, | CLEAR Online
. . C.P.
2592 |0710102/11668/2020 Pankaj Kumar Singhal Vs VGA |Interlocutory Sec 60(5) Vinod K. Chaurasia Blur Page-24,25,73 to 84/Small 17-Dec-20

Developers Pvt. Ltd.

Application (1.B.C)

(1B)/2690(ND)201
9

font-68 to 72




AGBRO Foods & FMCG Ltd. Vs

Cross

2593 |0710102/11678/2020 |[Registrar of Companies (Delhi &|Appeal(Companies Rule 11 of NCLT Appeal/337(ND)20 SHOBHIT RASTOGI wrong case type/Blur Page-13 to 17-Dec-20
20 17,24 to 26,30,33
Haryana) Act)
Page not clear-
. . C.P. 46,53,57,62,71,73,78,81,89,96,1
2594 |0710102/11686/2020 g:;svr;‘r’ thZ]': Vs Udayraj i\”telri'cc;ct‘i’sgr(yl 5o |55 605) (IB)/1083(PB)201 ;’,\'l\‘s:; SINGH 1670 121/Small font-122 to | 17-Dec-20
PP = 8 126,213,214,383 to 387/Proof of
service
- C.P. . )
SUTANU SINHA Vs M/S PATNA |Interlocutory Application under any Chandhiok&mahaja : N
2595 [0710102/11683/2020 HIGHWAY PROJECTS LIMITED |Application (LB.C) other provisions- IBC gIB)/1504(PB)201 n Small font-76 to 83,194 to 201  |17-Dec-20
2596 [0710102/11667/2020 |Best Textiles Limited Vs Interlocutory Application under any |C.P. Manoj Kumar Anand|Wrong pagination 17-Dec-20
Application (.B.C)  |other provisions- IBC |(IB)/17(ND)2018 ) 9 pag
Ananth Dalmia Pereira Vs Company Appeal/198(ND)20 merge into one PDF/income tax
2597 10710102/11671/2020 . . Application(Companie [Rule 11 of NCLT Lakshya Kampani - 17-Dec-20
Registrar of Companies s Act) 20 service
Blur Page-24 to 28/Page cut-39
RAJ KAPOOR Vs AKASH Interlocutory C.P. ;
2598 [0710102/11675/2020 SINGHAL Application (L.B.C) Sec 60(5) (1B)/401(ND)2017 SHASHANK RAGHAV ;oDi/léiB’Cto 45/Merge into one 17-Dec-20
C.P. .
SANTOSH SHARMA Vs Interlocutory Blur Page no-43,47 to 55/Sign L
2599 (0710102/11666/2020 REGISTRAR OF COMPANIES Application (1.B.C) Sec 60(5) z(318)/1388(ND)201 ABHISHEK Anand miss-59 to 86 17-Dec-20
Intervention Intervention wrong section and case type
2600 [0710102/11570/2020 |Sanjay Kumar Mittal Vs Petition(Companies ven KIRTIKAR SUKUL 9 P 14/12/2020
Application wrong

Act)




KK ANAND INFRASTRUCTURE

Company Petition IB

2601 |0710102/11637/2020 [PVT LTD Vs KK ANAND (IBC) IBC Under Sec 9 saurabh kalia claim amount less than 1 cr 16/12/2020
INFRASTRUCTURE PVT LTD
SPA HOTELS PRIVATE LIMITED Company Petition IB page:65 missed, page 79 not
2602 [0710102/11633/2020 |Vs JINDAL REALCON PRIVATE (IBC? Y IBC under Sec 7 LSA & ASSOCIATES |(clear, advocate welfare and court|16/12/2020
LIMITED fee missed
Blue Star Limited Vs Pawan Intervention Petition proof of service missed and
2603 |0710102/11635/2020 Sec 60(5) anudeep singh advocate welfare and court fee |16/12/2020
Kumar Garg (IBC) .
missed
page:84-85, 94, 110, 114, 133,
134, 170, 171, 174, 175, 203-
Kush Kochgaway & Ors Vs Company Petition IB 204, 208, 216, 276-277, 293-
2604 |0710102/11674/2020 5. iy India Private Limited  |(IBC) IBC under Sec 7 psp legal 294, 295, 310, 315-317, 325- | //12/2020
326, 448, 481, not clear,
advocate welfare and court fee
: . . . . memo of parties missed, service
2605 [0710102/11654/2020 |R& Kumar Sahni Vs Dilwara | Intervention Petition o ¢ o) juris adocates missed, 3rs court fee missed and |17/12/2020
Leasing and Investment Pvt Ltd | (IBC) .
5 welfare missed,
SOHNA BUILDCON RESORTS |Company Petition IB |Application under any . wrong section, case type wrong (|, -
2606 |0710102/11363/2020 oo 1v/ATE (IMITED Vs (IBC) other provisions- IBC amitabh agarwal | oot registry 24361890) 12-07-2020
CLIMATE CHANGE Company Petition IB . . page:128-131 not clear page: e
2607 |0710102/11267/2020 ASSOCIATION INDIA Vs (IBC) IBC Section 59 rajneesh sood 137, 136, 164, cut etc 12-03-2020
2608 [0710102/03550/2020 Narendra Singh Vs ONE 97 Company Petition IB IBC Under Sec 9 ROHIT JAIN claim less than 1 CR and 30/03/2020

COMMUNICATIONS LIMITED

(IBC)

document uncompleted




Bizlife Property Buyers Welfare

Company Petition IB

application of 60(5)(page:3105)

2609 [0710102/03310/2020 |Association Vs M/s HSL (IBC) IBC under Sec 7 asa legal services llp|and fresh petition will be
Software Private limited &Anr. separately filled
M/S. EDELWEISS ASSET
COMPANY PETITION
2610 |0710120008182018/18 |RECONSTRUCTION COMPANY 1,5\ ersec7 |18 Pg n0.20-26 are not clear, 90- 1,4 45 5550
LTD. Vs. M/S. ADEL (IBC)/1083(PB)2018 119 translate
LANDMARKS LIMITED
PRO-ARC WELDING AND
CUTTING SYSTEMS PRIVATE COMPANY PETITION "
2611 |0710102005412020/3 LIMITED Vs. SM AUTOSTAR IBC Under Sec 9 IB (IBC)/477(ND)2020 wrong efiling 16-12-2020
PRIVATE LIMITED
ARMOUR SECURITY INDIA Notarized date is missing on
2612 |0710102018592020/3 |PRIVATE LIMITED Vs. IBC Under Sec 9 ICBO g;é)N/YSBF)lE(LI;S(l)\‘ZO affidavit and sign on every page |16-12-2020
AMBIENCE PRIVATE LIMITED of reply missing
COMPANY . o
2613 |0710102024942020/1 EIF%/;?E';IJSNFF;ASTCRUCTURE Sec 252 (1) APPEAL(COMPANIES ?ee;g;t'glto one pdf file or file 1, ¢ 15 5020
- R ACT)/215(ND)2020 parately
COMPANY PETITION
2614 10710102027272020/2 SVEAX:S L\ll\? I;rlil(-)EDSUEYI'; IF;\-;.? \Ii:C'I'D IBC Under Sec 9 1B Index is missing 16-12-2020
' (IBC)/1047(ND)2020
VIKRAM JHUNJHUNWALA Vs, |\ . . . |INTERLOCUTORY
2615 [0710102029322020/2 |M/S XECUTE HR SOLUTIONS ofhper o isione Ich APPLICATION Wrong efiling 16-12-2020
PVT. LTD. P (1.B.C)/1787(ND)2020
CITY BROADBAND PRIVATE COMPANY
2616 |0710102062342020/4 tgﬁliﬁl\éz Niﬁlsng&OF Sec 252 (3) APPEAL(COMPANIES :eet';gt‘; need to be filed 16-12-2020
ACT)/252(ND)2020 parately

HARYANA




KANTI MOHAN RUSTAGI Vs.

INTERLOCUTORY

pg no 31-33 are blur, pg. no. 23

2617 (0710102065582020/2 Sec 60(5) APPLICATION 16-12-2020
MR.ARSLAN SHARIF (LB.C)/2381(ND)2020 not translated
SUDERSHAN GUPTA Vs. INTERLOCUTORY
2618 |0710102088472020/3 |[GOKULESH PRASAD Sec 60(5) APPLICATION NEED TO IA FILE 16-12-2020
BHARADWAJ & ANR (1.B.C)/4047(ND)2020
CITRON STRAEGIES PVT LTD COMPANY PETITION two files are uploaded need to
2619 (0710102059952020/3 |Vs. ASIAN HOTELS (NORTH) |IBC under Sec 7 IB file it sepratel P 17-12-2020
LTD (IBC)/1052(ND)2020 prately
CITRON STRAEGIES PVT LTD COMPANY PETITION two files are uploaded that need
2620 |0710102059952020/4 |Vs. ASIAN HOTELS (NORTH) |IBC under Sec 7 IB to be file separately or delete 17-12-2020
LTD (IBC)/1052(ND)2020 extra files
Do TEeoloo o
2621 |0710102104772020/1 X Sec 252 (3) APPEAL(COMPANIES INCOME TAX SERVICE MISSING [17-12-2020
REGISTRAR OF COMPANIES ACT)/447(ND)2020
NCT OF DELHI AND HARYANA
NAVKAR EXPORT AGENCIES COMPANY
2622 (0710102105082020/1 PRIVATE LIMITED Vs. Sec 252 (3) APPEAL(COMPANIES ONYL PROOF OF ERVICE 17-12-2020
REGISTRAR OF COMPANIES ACT)/448(ND)2020 UPLOAD
NCT OF DELHI AND HARYANA
COMPANY
2623 |0710102105422020/1 |EXCEL MEDIA PVT. LTD. Vs. Rule 11 of NCLT QI;EIS'ICATION(COMPA need to petition file 17-12-2020
ACT)/691(ND)2020
D L T
2624 10710102105652020/2 COMPANIES. NCT OF DELHI Sec 252 (3) APPEAL(COMPANIES INCOME TAX SERVICE MISSING [17-12-2020
ACT)/465(ND)2020

AND HARYANA




VERONICA FASHIONS PRIVATE

COMPANY

2625 [0710102107562019/4 |LIMITED Vs. REGISTRAR OF  |Sec 252 (3) APPEAL(COMPANIES NEED TO UPLOAD IN ONE PDF  |17-12-2020
COMPANIES ACT)/554(ND)2019
e s
2626 |0710102108242020/1 ooV Sec 252 (3) APPEAL(COMPANIES INCOME TAX SERVICE MISSING [17-12-2020
REGISTRAR OF COMPANIES ACT)/483(ND)2020
NCT DELHI & HARYANA
M/S A/2 INTERIORS
INTERLOCUTORY
2627 |0710102108342020/2 |PROPUCTS PVT. LTD. Vs. M/S|Rule 11 of NCLT, 1 pp) jeatron true copy sign missing 17-12-2020
AHLUWALIA CONTRACTS 2016 (LB.C)/5067(ND)2020
INDIA LTD. e
ADVERTISING VT LTD Vs, SN COMPANY PETITION
2628 |0710102135262019/6 * >V | 1BC under Sec 7 1B TRUE COPY SIGN MISSING 17-12-2020
CINEMA ADVERTISING PVT
(IBC)/2646(ND)2019
LTD
GULSHAN SETHI Vs. ANAND COMPANY TRUE COPY SIGN MISSING ALL
2629 |0710102147382019/3 ' Sec 60(5) APPLICATION(IBC)/52 17-12-2020
SONBHADRA PAGES
5.(ND)2019
GULSHAN SETHI Vs. ANAND COMPANY ONLY PROOF OF SERVICE
2630 |0710102147382019/4 ' Sec 60(5) APPLICATION(IBC)/52 17-12-2020
SONBHADRA UPLOAD
5.(ND)2019
ANURADHA SETHI Vs. ANAND COMPANY TRUE COPY SIGN MISSING ALL
2631 [0710102147392019/4 ' Sec 60(5) APPLICATION(IBC)/52 17-12-2020
SONBHADRA PAGES
4.(ND)2019
ANURADHA SETHI Vs. ANAND COMPANY ONLY PROOF OF SERVICE
2632 (0710102147392019/5 [y o o~ Sec 60(5) APPLICATION(IBC)/52 UPLOAD 17-12-2020

4.(ND)2019




LUXMI ELECTRICALS &
ENGINEERING WORKS Vs. M/S

COMPANY PETITION

2633 (0710102149632019/4 SNG TECHNO BUILD PRIVATE IBC Under Sec 9 IB (IBC)/370(ND)2020 INDEX MISSING 17-12-2020
LIMITED
ALLWIN FOOTWEAR PRIVATE CA(A) MERGER AND
LIMITED Vs. M/S SALUJA Sub-section (1) of AMALGAMATION(COM . . o
2634 10710102106832020/1 CONSTRUCTION COMPANY section 230 PANIES index missing 18-12-2020
LTD ACT)/120(ND)2020
Techno Electric & Engineering |Transfer
2635 |0710102/11608/2020 |[Co. Ltd. Vs McLeod Russel India|Petition(Companies |Sec. 7(7) Anup Jain Wrong section select 15/12/2020
Ltd Act)
CA(A) Merger and — pages missed 73 to 75, 85, AcA
2636 [0710102/11614/2020 |AC STEELS PRIVATELIMITED |- mation(Comp |>12-section (1) of AWNISH KUMAR | missed of company Hedone 15/12/2020
Vs . section 230 .
anies Act) designs Ltd
CA(A) Merger and Shareholder Consent affidavit
2637 |0710102/11645/2020 |GALLANTT METAL LIMITED Vs |Amalgamation(Comp [Sec. 230-232, Sec 234 Sameer Gupta missed, pages missed 77,619 16/12/2020
anies Act) page cut 740
CP(AA) Merger and . ) . .
2638 [0710102/10011/2020 |ANY NIVASAM PRIVATE Amalgamation(Comp |25¢: 230-232 - Second MUKESH SukHpa |Kindly signed every pages of - |,,14 5050
LIMITED Vs . Motion petition
anies Act)
;.‘i%/;:égi\;ie\llggeljn%ite dVs Company 2nd volume index missed, 50
2639 |0710102/11651/2020 . . Appeal(Companies  [Sec 252 (3) Shashank Tandon |rupees e stamp with power of 16/12/2020
The Registrar of Companies Act) attorne
NCT of Delhi & Haryana Y
Form 11 missed, memo of
2640 [0710102/11634/2020 BALJIT KAPOOR AND OTHERS [Company Petition Sec. 73(4) MAREESH PRAVIR |[parties, list of dates & events, 16/12/2020

Vs CHD DEVELOPERS LTD.

(Companies Act)

SAHAY

Synopsis missed, no sign in every
page of petition




53 page wrong arrange, pages

UNIQUE PROPMART PRIVATE [Company not clear 136,151,152,153 Wrong
2641 |0710102/11629/2020 |LIMITED Vs REGISTRAR OF Appeal(Companies  [Sec 252 (1) Robin Sen Giri income tax advance service 16/12/2020
COMPANIES NCT OF DELHI Act) kindly serve to Income tax DCIT
Delhi high court
Company
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Act)
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. volume
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AXIS BANK LTD. Vs. M/S IA':-IF;E? é‘f_ﬁ%LORY
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RUKMANI MEDICAL SYSTEMS

COMPANY
2649 |0710102066472020/1 PRIVATE LIMITED Vs. APPEAL(COMPANIES ([Sec 252 (3) NEED TO UPLOAD PETITION 17-12-2020
REGISTRAR OF COMPANIES ACT)/268(ND)2020
NCT OF DELHI & HARYANA
SUDHIR SALES & SERVICES COMPANY PETITION
2650 |0710102075702019/5 |[LTD Vs. VALAYA CLOTHING IB IBC Under Sec 9 INDEX MISSING 17-12-2020
PVT LTD (IBC)/905(ND)2019
2651 |710102116022020 | WANIEET KAUR V. RAJEEV. | any Petition  [Sec. 241(1) Ashutosh kumar  |P972373%,52 not clear,respondent| | .
GOEL number 3 advance service missed
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and e stamp date mismatched,
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2655 [710102108852020 Private Limited Vs. The Company Appeal Sec 252 (3) RAKESH KUMAR translate online
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AGVANI HOTELS PRIVATE
2656 |710102115102020 LIMITED Vs. Registrar of Company Appeal Sec 252 (3) YOGITA BHATIA Only proof of service uploaded |online
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wrong page numbering,court fee
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Vipin Kumar Vs. Registrar of Page not clear
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LTD 9 219 translate
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Interlocutory
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INFRASTRUCTURE LTD. PP 8
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PUNAM MAKHNI Vs DIWAKAR . . vakaltnama, no advance service,
2667 |0710102/11682/2020 COMMERCIAL PVT LTD iitl)tlon(Companles Sec. 59 PUNAM MAKHNI no sign in petition, pages not 17/12/2020
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M/s. Roots Developers Private Interlocutor C.P.
2673 10710102/11670/2020 |Limited Vs M/s CHD Developers . y Sec 60(5) (IB)/1081(PB)202 |Aman Anand Blur page-74 to 76 17-Dec-20
. Application (1.B.C)
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Interlocutory C.P. ASHOK KUMAR
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PRIVATE LIMITED PP = P g
Lotus Arena Buyers Association |Interlocutory C.P. . Blur page-87 to 106,123/Small e
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2679 |0710102/11693/2020 Application(Companies Act) Application (L.B.C) Rule 11 of NCLT CP/173(ND)2020 RAHMAN Application not uploaded 18-Dec-20
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Application (1.B.C)
PVT LTD 8
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ESTATE LIMITED (IBC)/993(ND)2020
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BRANDS CARVAN OVERSEAS ~ [COMPANY
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2690 [0710102086532020/1 APPLICATION Sec 60(5) TRUE COPY SIGN MISSING 17-12-2020
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SAFE EX TRANSPORTERS

COMPANY
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NCT OF DELHI AND HARYANA
SAURAV KESHAN Vs. COMPANY PETITION No index. 1o bagination. not
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2698 [0710102066832020/1 | n e Soc (18.0)/2511(ND)202 [22)®) document not in proper 10-07-2020
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COMPANY PETITION - .
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LIMITED
INTERLOCUTORY
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480(ND)2019
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INTERLOCUTORY
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ASIAN AGRO INDUSTRIES (LB.C)/3726()2020
LIMITED o
RAJGARHIA LEASING AND CA(A) MERGER AND
FINANCIAL SERVICES PRIVATE [AMALGAMATION(CO
2704 10710102093232020/1 LIMITED Vs. MR. RAJESH MPANIES Sec. 230-232, Sec 234 INDEX MISSING 08-12-2020
NARANG ACT)/98(ND)2020
COMPANY PETITION
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LIMITED
MR. MOHAN AGARWAL Vs. COMPANY PETITION
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PRIVATE LIMITED (IBC)/1565(PB)2018
COMPANY PETITION
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(IBC)/791(ND)2020
COMPANY PETITION
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ACT)/252(ND)2020

HARYANA




RUKMANI MEDICAL SYSTEMS

COMPANY
2711 [0710102066472020/1 |PRLVATE LIMITED Vs. APPEAL(COMPANIES [Sec 252 (3) NEED TO PETITION FILE 09-12-2020
REGISTRAR OF COMPANIES |/~ 2o i 000
NCT OF DELHI & HARYANA
AXIS BANK LTD. Vs. M/S ;':I,E;{CLSTCI%LORY
2712 |0710102080222020/4 |SHREE BALAJI PRINTOPACK | 1 330 oo [Sec 60(5) ONLY ONE PAGE UPLOAD 09-12-2020
PRIVATE LIMITED o
BLUE STAR BUILDPROP m%l_)G'\:E,ﬁig&'\é%
2713 (0710102083842020/1 |PRIVATE LIMITED Vs. EARTH [0 e Sec. 230-232, Sec 234 DOCUMENT NOT COMPLETED ~ |09-12-2020
WATER LIMITED ACT)/107(ND)2020
COMPANY
FIREFLYE-VENTURES LTD. Vs.
2714 |0710102085052020/2 |HT.DIGITAL MEDIA HOLDINGS | AP PELCATION(COMP o e 11 of NCLT MANY TIMES PDF UPLOAD NEED | g 15 500
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PARK NETWORK PVT. LTD Vs. |COMPANY PETITION
2715 |0710102104842019/11 |PP TELECELL MARKETING 1B IBC Under Sec 9 PAGE 9 10 CUT 09-12-2020
PRIVATE LIMITED (IBC)/1717(ND)2019
ORTEL COMMUNICATIONS ;':I,E;{CLSTCI%LORY
2716 |0710102111092020/1 |LTD. Vs. SONY PICTURES (LB.C)/5249(ND)202 |RU€ 11 of NCLT, 2016 NO INDEX 09-12-2020
NETWORKS INDIA P. LIMITED |/**
ORTEL COMMUNICATIONS ;':I,E;{CLSTCI%LORY
2717 |0710102111092020/2 |LTD. Vs. SONY PICTURES (LB.C)/5249(ND)202 |RU€ 11 of NCLT, 2016 NO INDEX 09-12-2020
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2718 |0710102111122020/1 |LTD. Vs. SONY PICTURES Rule 11 of NCLT, 2016 NO INDEX 09-12-2020
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ARUN KUMAR GOEL Vs. HI

COMPANY PETITION

2719 |0710102116822019/12 [TECH GRAIN PROCESSING ~ |1B IBC Under Sec 9 TRUE COPY SIGN MISSING 09-12-2020
PRIVATE LIMITED (IBC)/2158(ND)2019
RANISATI SURAJGARH

COMPANY PETITION |Sec. 213,Sec. e )

2720 |0710102111182019/7 |MNFRASTRUCTURE LIMITED Vs. | - vpaniES 241(1),Sec. Pg no. 65-69is cut, 63-75typed | 15 5020
EMINENT INFRADEVELOPERS |5 ~1y/119(pB)2019  [242(4) Sec 241 (2) copy
PRIVATE LIMITED '
M/S BLUE BIRD IMAGING

COMPANY PETITION . .

2721 |0710102134752019/3 |TRIVATE LIMITED Vs. M/S. 1,0 IBC Under Sec 9 Pg no 10,12-14 s not clear, sign |, 1, 555
KARE PARTNERS GROUP INDIA (IBC)/2677(ND)2019 is missing on reply
PRIVATE LIMITED
MODEL LOGISTICS PVT. LTD. |COMPANY Aoplication under an

2722 (0710102161552019/5 |Vs. ADVANCE HOME AND APPLICATION(IBC)/6 ofhper o, Ich 21 27 not clear page 10-12-2020
PERSONAL CARE LIMITED 21(ND)2019 P
MRS. PALLAVI GUPTA & MR.

2723 0710102169292019/3 |PADAM THAKUR Vs. JAIPURIA ICBC)E?;Q;\'/Z;E,TBI)TZIO%'; IBC under Sec 7 8, 6 translate page 10-12-2020
BUILDCON PVT. LTD
ASSET RECONSTRUCTION COMPANY PETITION second volume double bage

2724 (0710102701602018/9 |COMPANY (INDIA) LIMITED Vs. |1B IBC under Sec 7 e pag 10-12-2020
WHITE METALS LIMITED (IBC)/160(PB)2018 9
SALEEM SOFI AND ANR. Vs. | COMPANY PETITION | 1 11 coc

2725 0710200001942016/7 |SOFFIS INDIA COLLECTION  |(COMPANIES e proof service missing 10-12-2020
PRIVATE LIMITED AND ORS.  |ACT)/131(ND)2016
SALEEM SOFI AND ANR. Vs. | COMPANY PETITION | 1 11 coc

2726 |0710200001942016/8 |SOFFIS INDIA COLLECTION  |(COMPANIES ' roeC. proof service missing 10-12-2020
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M/S AUDE PRIYA DONATELLE

COMPANY PETITION

Sec. 242(4),Sec.

2727 (0710200413922017/10 [WACZIARG EP ENGEL Vs. (COMPANIES 241(1) wrong efling 10-12-2020
NEEMRANA HOTEL PVT LTD ACT)/401(ND)2017
M/S AUDE PRIYA DONATELLE |COMPANY PETITION Sec. 242(4),Sec

2728 (0710200413922017/11 [WACZIARG EP ENGEL Vs. (COMPANIES 241'(1) T wrong efling 10-12-2020
NEEMRANA HOTEL PVT LTD ACT)/401(ND)2017
M/S AUDE PRIYA DONATELLE |COMPANY PETITION Sec. 242(4),Sec

2729 (0710200413922017/13 |[WACZIARG EP ENGEL Vs. (COMPANIES 241'(1) T wrong efiling 10-12-2020
NEEMRANA HOTEL PVT LTD ACT)/401(ND)2017
M/S AUDE PRIYA DONATELLE |COMPANY PETITION Sec. 242(4),Sec

2730 (0710200413922017/14 |[WACZIARG EP ENGEL Vs. (COMPANIES 241'(1) T wrong efiling 10-12-2020
NEEMRANA HOTEL PVT LTD ACT)/401(ND)2017
M/S AUDE PRIYA DONATELLE |COMPANY PETITION Sec. 242(4),Sec

2731 (0710200413922017/15 [WACZIARG EP ENGEL Vs. (COMPANIES 241'(1) T wrong efiling 10-12-2020
NEEMRANA HOTEL PVT LTD ACT)/401(ND)2017
M/S AUDE PRIYA DONATELLE |COMPANY PETITION Sec. 242(4),Sec

2732 10710200413922017/16 |WACZIARG EP ENGEL Vs. (COMPANIES 241'(1) T wrong efiling 10-12-2020
NEEMRANA HOTEL PVT LTD ACT)/401(ND)2017
M/S AUDE PRIYA DONATELLE |COMPANY PETITION Sec. 242(4),Sec

2733 (0710200413922017/17 |[WACZIARG EP ENGEL Vs. (COMPANIES 241'(1) T wrong efiling 10-12-2020
NEEMRANA HOTEL PVT LTD ACT)/401(ND)2017
M/S AUDE PRIYA DONATELLE |COMPANY PETITION Sec. 242(4),Sec

2734 10710200413922017/18 |WACZIARG EP ENGEL Vs. (COMPANIES : T wrong efiling 10-12-2020
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ACT)/401(ND)2017

241(1)




M/S AUDE PRIYA DONATELLE

COMPANY PETITION

Sec. 242(4),Sec.

2735 10710200413922017/19 [WACZIARG EP ENGEL Vs. (COMPANIES 241(1) wrong efiling 10-12-2020
NEEMRANA HOTEL PVT LTD ACT)/401(ND)2017
M/S AUDE PRIYA DONATELLE |COMPANY PETITION Sec. 242(4),Sec

2736 (0710200413922017/2 |WACZIARG EP ENGEL Vs. (COMPANIES 241'(1) T wrong efiling 10-12-2020
NEEMRANA HOTEL PVT LTD ACT)/401(ND)2017
M/S AUDE PRIYA DONATELLE |COMPANY PETITION Sec. 242(4),Sec

2737 10710200413922017/20 |WACZIARG EP ENGEL Vs. (COMPANIES 241'(1) T wrong efiling 10-12-2020
NEEMRANA HOTEL PVT LTD ACT)/401(ND)2017
M/S AUDE PRIYA DONATELLE |COMPANY PETITION Sec. 242(4),Sec

2738 (0710200413922017/21 |[WACZIARG EP ENGEL Vs. (COMPANIES 241'(1) T wrong e filing 10-12-2020
NEEMRANA HOTEL PVT LTD ACT)/401(ND)2017
M/S AUDE PRIYA DONATELLE |COMPANY PETITION Sec. 242(4),Sec

2739 10710200413922017/22 |WACZIARG EP ENGEL Vs. (COMPANIES 241'(1) T wrong efiling 10-12-2020
NEEMRANA HOTEL PVT LTD ACT)/401(ND)2017
M/S AUDE PRIYA DONATELLE |COMPANY PETITION Sec. 242(4),Sec

2740 (0710200413922017/23 |[WACZIARG EP ENGEL Vs. (COMPANIES 241'(1) T wrong efiling 10-12-2020
NEEMRANA HOTEL PVT LTD ACT)/401(ND)2017
M/S AUDE PRIYA DONATELLE |COMPANY PETITION Sec. 242(4),Sec

2741 10710200413922017/24 WACZIARG EP ENGEL Vs. (COMPANIES 241'(1) T wrong efiling 10-12-2020
NEEMRANA HOTEL PVT LTD ACT)/401(ND)2017
M/S AUDE PRIYA DONATELLE |COMPANY PETITION Sec. 242(4),Sec

2742 (0710200413922017/25 [WACZIARG EP ENGEL Vs. (COMPANIES ) e wrong efiling 10-12-2020

NEEMRANA HOTEL PVT LTD

ACT)/401(ND)2017

241(1)




M/S AUDE PRIYA DONATELLE

COMPANY PETITION

Sec. 242(4),Sec.

2743 [0710200413922017/26 |WACZIARG EP ENGEL Vs. (COMPANIES 241(1) wrong efiling 10-12-2020
NEEMRANA HOTEL PVT LTD ACT)/401(ND)2017
M/S AUDE PRIYA DONATELLE [COMPANY PETITION Sec. 242(4),Sec

2744 10710200413922017/27 |WACZIARG EP ENGEL Vs. (COMPANIES 241'(1) e wrong efiling 10-12-2020
NEEMRANA HOTEL PVT LTD ACT)/401(ND)2017
M/S AUDE PRIYA DONATELLE |COMPANY PETITION Sec. 242(4),Sec

2745 (0710200413922017/3 |WACZIARG EP ENGEL Vs. (COMPANIES 5 41'(1) = affidavit missing 10-12-2020
NEEMRANA HOTEL PVT LTD ACT)/401(ND)2017
M/S AUDE PRIYA DONATELLE [COMPANY PETITION Sec. 242(4),Sec

2746 10710200413922017/4 |WACZIARG EP ENGEL Vs. (COMPANIES 241'(1) e wrong efiling 10-12-2020
NEEMRANA HOTEL PVT LTD ACT)/401(ND)2017
M/S AUDE PRIYA DONATELLE |COMPANY PETITION Sec. 242(4),Sec

2747 |0710200413922017/5 |WACZIARG EP ENGEL Vs. (COMPANIES 241'(1) e wrong efiling 10-12-2020
NEEMRANA HOTEL PVT LTD ACT)/401(ND)2017
M/S AUDE PRIYA DONATELLE [COMPANY PETITION Sec. 242(4),Sec

2748 10710200413922017/7 |WACZIARG EP ENGEL Vs. (COMPANIES 241'(1) e wrong efiling 10-12-2020
NEEMRANA HOTEL PVT LTD ACT)/401(ND)2017
M/S AUDE PRIYA DONATELLE |COMPANY PETITION Sec. 242(4),Sec

2749 (0710200413922017/8 |WACZIARG EP ENGEL Vs. (COMPANIES 241'(1) = wrong efiling 10-12-2020
NEEMRANA HOTEL PVT LTD ACT)/401(ND)2017

COMPANY
2750 10710102070012020/1 |VP SHARMA Vs. NA QEEIEISCATION(COMP Rule 11 of NCLT page number 15 after missing 11-12-2020

ACT)/319()2020




HONEST MACHINERY PVT LTD

COMPANY PETITION

2751 [0710102087092020/9 |Vs. VSM VENTURE CONTROL 1B IBC Under Sec 9 page number 15 after missing  |11-12-2020
SYSTEMS PRIVATE LIMITED  |(IBC)/939(ND)2020
KMQ ENGINEERING & TOOLS
T A

2752 |0710102089012020/1 APPEAL(COMPANIES [Sec 252 (1) page number missing 11-12-2020
CORPORATE AFFAIRS ACT)/387(ND)2020
THROUGH REGISTRAR OF
COMPANIES
R.R. BUILDTOWN PVT. LTD.  |COMPANY PETITION |Sec. 241(1),Sec.

2753 [0710102095952020/4 |Vs. ADONIS BUILDTECH (COMPANIES 242(4),Sec. 243(1) sign Missing 11-12-2020
PRIVATE LIMITED ACT)/141(PB)2020  |(b),Sec. 244(1)
KALIBER ASSOCIATES PVT.  |INTERLOCUTORY
LTD. Vs. M/S AADHAR APPLICATION o

2754 10710102110312020/1 INFRAHOLDING PVT LTD & (L.B.C)/5199(ND)202 Sec 30 service missing 11-12-2020
ORS. 0
;ﬁﬂfﬁgﬁ; i\lﬁpgg"'\g'\' COMPANY PETITION

2755 [0710200428752018/22 P IB IBC Under Sec 9 wrong efiling 11-12-2020
EASYTECH GLOBAL PRIVATE | 10 o oo
LIMITED
SOLUTIONS PVT. LTD, ve. |COMPANY PETITION

2756 |0710200428752018/23 ’ o IB IBC Under Sec 9 wrong efiling 11-12-2020
EASYTECH GLOBAL PRIVATE | 10 o, oo
LIMITED
M SAI ESWARA SWAMY Vs.  |COMPANY PETITION . .

2757 |0710102079942020/4 |SITI VISION DIGITAL MEDIA  |(COMPANIES ‘Z’ii'(f)lg’eiecz' a204) A;‘f‘ijdegv'i\:m SIGNED/ Supporting 15 35 5020
PVT. LTD. ACT)/121(PB)2020 ro€C.
ALCHEMIST LIFE SCIENCES | 0.\ yieo e anp
LIMITED & ORS. Vs. RAJESH |1y o o

2758 10710102015232019/2 [BUILDCON & MPANIES Rule 11 of NCLT Sign missing on report 12-09-2020

INFRASTRUCTURE PVT. LTD. &
ORS

ACT)/49(PB)2019




ZOOM COOMUNICATIONS LTD.

COMPANY PETITION

2759 [0710102024812020/5 |Vs. GLOBAL EMERGING IB IBC under Sec 7 index is missing 12-09-2020
MARKETS INDIA LIMITED (1BC)/610(PB)2020
ZOOM COOMUNICATIONS LTD. [COMPANY PETITION e need to merce i one odf
2760 |0710102024812020/6 |Vs. GLOBAL EMERGING IB IBC under Sec 7 e missgin P 12-09-2020
MARKETS INDIA LIMITED (IBC)/610(PB)2020 9
PIRAMAL ENTERPRISES COMPANY PETITION san on reolv and true cony and
2761 [0710102036082020/2 |LIMITED Vs. M/S LOGIX IB IBC under Sec 7 sign o anzzxureses e Fr:z'issm 12-09-2020
SOFT-TEL PRIVATE LIMITED ~ |(IBC)/899(ND)2020 9 9
COMPANY PETITION o
2762 |0710102067622020/5 Eég'éb g;'fsvf VLST'DTRIDENT 1B IBC under Sec 7 :2”‘1";;'&32)'(5 not allowed,type 1,5 49.5020
S (IBC)/873(ND)2020 Py
Pg no. 65-81, 148-162 tanslation
COMPANY PETITION pg no. 116,123-137,141,146,230
2763 0710102076142020/3 ?ﬁs::gonﬁgxlv\fT'EELinanlT\g (COMPANIES Sec. 169(4) are not clear, pg no 241 type  |12-09-2020
ACT)/116(ND)2020 copy, volume need to divde after
pg no. 200
INTERLOCUTORY
2764 [0710102108322020/2 X'IGLKESSEIYA BHANDARVS. | \pPLICATION Sec 60(5) Index is missing 12-09-2020
(1.B.C)/5408()2020
INTERLOCUTORY Ny
2765 |0710102112812020/2 égll-\l/lvl\\fllll'\ll‘ll'glEEgE%xzDITORs APPLICATION Sec 60(5) ‘r"z'”;)% need to divide after pg |, 19 500
(1B.C)/5366(PB)2020 :
COMPANY PETITION
2766 |710102103552020  |PEVVART RANA VS FRANCHISE ;0 Rule 11 of NCLT, 2016 Dewvart supporting affidavit cut 29/10/2020

INDIA BRANDS LIMITED

(IBC)/3029(ND)2019




NILESH SHARMA VS PRAMOD

COMPANY PETITION

Sec 43(1) r/w Sec 44

Section not match according pdf

2767 (710102104552020 GOEL IB 1) MILAN lease correct chose section 11-02-2020
(IBC)/1771(ND)2018 P
KASHI VISWANATHAN COMPANY PETITION Payment not complete according
2768 |710102105342020 SIVARAMAN VS MEHTRA SALES|IB Sec. 45 (1) Prateek Kushwaha [selected sections by you need to |11-04-2020
& ORS. (IBC)/564(ND)2019 pay 1000
COMPANY PETITION |Section 42 - wrong section choose( Please sec
2769 |710102110922020 m}ﬁ\ﬁl LI;ULIV-I&I;{NGUPTA Vs 1B Submitted by NAVEEN KUMAR 42 company appeal ibc) you cant [26/11/2020
(IBC)/228(PB)2018 |Government Body choose govt body
COMPANY PETITION
2770 |710102112152020 Eghﬁszﬁﬁgﬁi VS NARENDER IB Sec 60(5) gandharv anand Page 87-88 not clear 12-02-2020
(IBC)/1397(PB)2019
COMPANY PETITION
2771 (710102112132020 Qiﬁ?ﬁ;:ﬁiﬁ%ﬂlg; ARMA IB Sec 60(5) gandharv anand PAGES86,87,88 NOT CLEAR 12-02-2020
(IBC)/1397(PB)2019
COMPANY PETITION
2772 |710102112142020 Elil;fETNADEQCEUDIVIIEXRVSH ARMA IB Sec 60(5) gandharv anand Page 92 not clear 12-02-2020
(IBC)/1397(PB)2019
GE-MAX INFRASTRUCTURE COMPANY PETITION
2773 (710102112962020 PVT. LTD. VS KST IB Sec 60(5) G.P. page 41 not clear 12-04-2020
INFRASTRUCTURE LTD. (IBC)/1757(PB)2018
AXIS BANK LTD. VS PRIUS COMPANY PETITION wrong section, NOT MATCH IN
2774 (710102113412020 COMMERCIAL PROJECTS 1B Rule 11 of NCLT, 2016 GARIMA BAJAJ PDF , YOU CHOOSE DIFFRENT  [12-05-2020

PRIVATE LIMITED

(IBC)/1404(ND)2019

SECTION IN SOFTWERE




SUMAN CHADHA VS LIFESTYLE

COMPANY PETITION

memo of parties , brief of

2775 |710102113502020 1B Sec 42 NEERAJ YADAV synopsis missed,, and list date of |12-06-2020
FITNESS PRIVATE LIMITED (IBC)/310(ND)2019 events missed
ORTEL COMMUNICATIONS COMPANY PETITION
2776 1710102113172020 LTD. VS SONY PICTURES 1B Rule 11 of NCLT, 2016 Bharat wrong e filing 12-05-2020
NETWORKS INDIA P LIMITED |(IBC)/761(ND)2018
UDAYRAJ PATWARDHAN
RESOLUTION PROFESSIONAL
COMPANY PETITION L .
IN THE MATTER OF Application under any Main case humber not match e,
2777 1710102113192020 SAMEEKSHA ESTATE PRIVATE EIBBC) /190(ND)2019 other provisions- IBC UDAYRAJ please check the case number 12-05-2020
LIMITED VS SAMEEKSHA
ESTATE PRIVATE LIMITED
COMPANY PETITION page:112-114 not clear brief of
2778 |710102113912020 EE[TISE'\:%I; VSLD. IB Sec 42 Vaibhav synopsis &amp;amp;amp; list 12-08-2020
(IBC)/323(ND)2019 date of events missed
2779 |710102114532020 \S/Q‘NRTOOCS H KUMAR CHODHARY Rule 11 of NCLT Anjaneya Income Tax service miss 12-09-2020
M/S UNIVERSAL POWER COMPANY PETITION Application under an wrong section Please check
2780 |710102113992020  |TRANSFORMERS PVT LTD VS |18 otphper o, Ich BALAJI SRINIVASAN Sectic?n i 1o coft co 12-08-2020
ROC (IBC)/202(PB)2017 P 9 Py
COMPANY PETITION Inder Paul Sinah
2781 |710102114852020 MOHAN LAL JAIN VS ROC IB Rule 11 of NCLT, 2016 Oberoi 9 Merge into PDF 12-10-2020
(IBC)/1373(ND)2019
UDAYRAJ PATWARDHAN
RESOLUTION PROFESSIONAL [COMPANY PETITION Application under an
2782 |710102114842020  |IN THE MATTER OF ADEL 1B PP y UDAYRAJ Small font-3 to 57 12-10-2020

LANDMARKS LIMITED VS ADEL
LANDMARKS LIMITED

(IBC)/1083(PB)2018

other provisions- IBC




NEERAJ BHATIA VS VINAYAK

COMPANY PETITION

Application under any

2783 |710102114812020  |RATHI STEELS ROLLING MILLS |1B s orovisions. Te RUDRA KAHLON  |Blur Page-8 to 10 12-10-2020
PRIVATE LIMITED (IBC)/1295(ND)2019 P
COMPANY PETITION
2784 |710102114752020 g/ilT_ASIG,\l‘JGF:A VS MR.INDER g Sec 60(5) gf\réTA KUMAR " Ipage not clear-92 to 99 12-10-2020
(IBC)/479(ND)2019
COMMERCIAL TAX COMPANY PETITION
2785 |710102114762020 DEPARTMENT VS MR. INDER [IB Sec 60(5) Ritesh Khare Vkalatnama court fees miss 12-10-2020
PAL SINGH (IBC)/1138(ND)2018
OM DRISHIAN INTERNATIONAL
LIMITED & CONSORTIUM (B R
COMPANY PETITION o
KOHLI CONSTRUCTION PVT. . GITANJALI N. Sign miss-1 to 7,9 to 24 /Blur 10
2786 | 710102114742020 | 7y ys AKASH SINGHAL 2%?;’}2@'35%)2017 Section 420 SHARMA Page-10,19,20,33,53,55 12-10-2020
RESOLUTION PROFESSIONAL
OF EARTH INFRASTRUCTURE
%EEHS;(I\&?&%I;ZTO?_[\J/?ION COMPANY PETITION Application under an
2787 |710102114782020 1B PP 'L y ABHAY KAUSHIK  |sign miss-22,23 12-10-2020
PROFESSIONAL OF EARTH (IBC)/2488(PB)2019 other provisions- IBC
INFRASTRUCTURE LTD.
COMPANY PETITION .
2788 |710102114932020 ﬁggﬁi%ﬁ:;"YUKHERJEE VSl Rule 11 of NCLT, 2016 gg;zhrv'::lmar Sign miss-1,6 to 45 12-11-2020
(IBC)/1232(ND)2019
COMPANY PETITION
2789 |710102114712020 giﬁ'i%\f IQFS(IZALTD' VS STATE g Rule 11 of NCLT, 2016 Ankit Blur Page-16 12-10-2020
(IBC)/1693(ND)2019
KALIBER ASSOCIATES PVT.  |COMPANY PETITION
2790 |710102114892020  |LTD. VS MS AADHAR 1B Sec 60(5) Anirban Merge into PDF 12-11-2020

INFRAHOLDING LTD.

(IBC)/228(PB)2018




SH. NIRAJ JHA VS SH. RAJIV

Main case no. not mention/Sign

2791 |710102114732020 [ Sec 42 Monika Katyal mies-2 t 8/blur page 14 to 78 | 12102020
COMPANY PETITION
2792 |710102114872020 iﬁ'l\f’?(imyom" BANKVS 115 Sec 60(5) ANKIT RAJ Small font-33 to 35/Blur Page-46 |12-10-2020
(IBC)/1251(ND)2018
COMPANY PETITION Application under an Pagination not done before page
2793 |710102114802020  |ANIL SYAL VS ANIL KUMAR  |1B thper iy Ich ANVEESH n0930 Page 142-10-2020
(IBC)/589(PB)2020 P .
COMPANY PETITION
2794 |710102114902020 XSUHLAEU;R:FEQDAI\T:ATGTA VS B Sec 60(5) PARMOD Blur Page-15 12-11-2020
(IBC)/1565(PB)2018
COMPANY PETITION o
2795 |710102114972020 éfﬁgHiEPTA VS AKASH IB Sec 60(5) SHASHANK RAGHAV zgglesg‘;tucf'sggg's'gn miss-26 10115 11-2020
(IBC)/401(ND)2017
MEDEOR HOSPITAL LIMITED  |COMPANY PETITION Notary date &amb:amo-amp:
2796 [710102115002020  |VS INDERJIT MONGIA PROP : |1B Rule 11 of NCLT, 2016 Prateek s Y dnte not mpa,tch P:amp; f45.11-2020
ASHENDER ENTERPRISES (IBC)/952(ND)2020 P
LAANZA WATERS PRIVATE 2000 offline payment not
2797 |710102034112020  |LIMITED VS G.K MOTEL IBC Under Sec 9 VINEET MALHOTRA |*_~ 2 pay 18/03/2020
PRIVATE LIMITED
SRIKALAHASTHI PIPES Rule 11 of TRIVIKRAM main case no not mention in
2798 |710102095442020  |LIMITED VS G.K MOTEL NCLT,Rule16(d),NCLT CHALTAN petition, File separate rule 11 |10-06-2020

PRIVATE LIMITED

Rules,2016

application




HONG SHIK YOO VS JITEN

Council detail missed in index,
Page 61 &amp;amp;amp; 62
repeated, English Translation 67

2799 |710102097412020 Sec. 245 SHIVRAM 10-09-2020
AMRUTLAL DESAI ec to 69, 996 to 1003, 1006 to
1013, 1016 to 1023, 1026 to
1033, Pages not clear 229 to
Master index missed in first
INFO SKY TECHNOLOGIES | o0 oo o "‘f"(‘;me' page not clear 637, list
2800 |710102102772020 PRIVATE LIMITED VS JITEN : ' PREM LAL MALIK  |Of dates &amp;amp;amp; events (5,4 4,507
AMRUTLAL DESAI 234 missed, kindly delete all old
petition of dated 27/10/20,
upload onlv final petitions
RELIGARE COMTRADE LIMITED|Sec. 230-232, Sec Company master data missed,
2801 |710102104222020 VS JITEN AMRUTLAL DESAT |34 Abhishek Nahta NCLT form 12 (MoA) not in 31/10/2020
format
COMPAREX INDIA PRIVATE .
2802 |710102104532020  |LIMITED VS JITEN AMRUTLAL |28 230-232, Sec Abhishek Nahta | ComPany master data missed , |44 5 5050
234 page repeated 466
DESAI
AGERSON
TELECOMMUNICATIONS
2803 |710102106642020 PRIVATE LIMITED VS Sec 252 (3) AMAN pg-55 translate,pg-156,157 cut  |11-09-2020
REGISTRAR OF COMPANIES
NCT OF DELHI & HARYANA
WBT-INDIA PRIVATE LIMITED o .
2804 |710102106752020  |VS ANNALAKSHMI TRADELINKS zzzoijOMizin VIJAY E'”C:i'za?ifncondo nation delay 14_09.2020
PRIVATE LIMITED PP '
Article of Association missed, 3
ASHOK MITTAL VS SINGLA  |Sec. 241(1),Sec. . e .
2805 [710102107732020 INFRABUILD PVT. LTD. 242(4) Tariqg Khan rupees court fees missed in 11-12-2020
valkaltnama
NATH PAPER PVT. LTD. VS
2806 |710102107672020 GREY TRUNK PACKAGING PVT. |IBC Under Sec 9 Tarun claim amount less than 1 CR 11-12-2020

LTD.




VOLKSWAGEN FINANCE

2807 (710102107442020 PRIVATE LIMITED VS SMT. Section 95(1) Tarun vakalatnama missed: 11-11-2020
PAVAN KAPOOR
ORBIT MANUFACTURING second volume index separately
PRIVATE LIMITED VS THE . .
2808 |710102108202020 REGISTRAR OF COMPANIES Sec 252 (3) Santosh Pandey ;réc:/ingee tt:':)::I i;rzéc”e wrong please |17/11/2020
NCT OF DELHI & HARYANA
EXHICON WORLD EXHIBIT Separate Index in volume 2,3,4
PRIVATE LIMITED VS and 5 page no.
2809 |710102108432020  |peoTRAR OF COMPANIES | 06€ 222 () Rahul 81,113,114,115,116 given two |7/ 11/2020
NCT OF DELHI & HARYAN times
PATRAM MINES & MINERALS -47 written with pen,pg-48,59
2810 |710102108852020  |PRIVATE LIMITED VS THE Sec 252 (3) RAKESH KUMAR ?rgnslate PEN/PI™> 119/11/2020
REGISTRAR OF COMPANIES
Kindly upload volume vise pdf
G.R. LUBRICANTS PRIVATE and 110 after page numbering
2811 |710102110632020 LIMITED VS REGISTRAR OF Sec 252 (1) Hitesh wrong 50rs stamp paper or 26/11/2020
COMPANIES power of attroney missed please
upload proper file
OUTBOX VENTURES PRIVATE
2812 |710102110322020 LIMITED VS REGISTRAR OF Sec 252 (3) Brij Mohan Barwal [kindly upload volume vise pdf 25/11/2020
COMPANIES
M/ EVERSHINE BUILDWELL ot cloa et pit nt cear, and.
2813 (710102111402020 PVT. LTD. VS WIANXX IMPEX |Sec 60(5) Harish P ! 28/11/2020
sum pages repeated please
PRIVATE LIMITED i i
upload correct file wrong section
Memo of parties /Brief synopsis/
BYR INSURANCE BROKERS list of dates &amp;amp;amp;
PRIVATE LIMITED VS Sub-Section (1) Of events missed, after page no 52
2814 |710102111072020 NATIONAL COMPANY LAW Section 66. TEENA RANI two pages are blank, no welfare 27/11/2020
TRIBUNAL and court fees in vakltnama,

kindlv upload onlv one final




INTERARCH BUILDING

page:108, 110, 313, not clear

2815 |710102111872020 PRODUCTS PVT LTD VS SLMG [IBC Under Sec 9 Charu Sangwan page 277-278 missed 279-282 12-01-2020
BEVERAGES PVT LTD wrong arrange etc
ANAND MOHAN VS PATEL SAIKRISHNA S . .
2816 |710102112432020 ENGINEERING LIMITED IBC under Sec 7 ASSOCIATES jurisdiction not in delhi 12-03-2020
CLIMATE CHANGE age:128-131 not clear page:
2817 |710102112672020 ASSOCIATION INDIA VS PATEL (IBC Section 59 RAINEESH SOOD ?33 .136 164. cut etc page: 12-03-2020
ENGINEERING LIMITED ! ! !
NAINA RAJKUMAR BANSAL VS claim less than 1 cr (contact
2818 |710102112392020 FASHION FLARE IBC Under Sec 9 Abhigya registry ) 12-02-2020
INTERNATIONAL PVT. LTD. gistry
VIPIN KUMAR VS DAULAT
2819 |710102113692020 INFRASTRUCTURE PRIVATE Sec 252 (3) Narender Pages not clear 86,87,89 to 93  |12-07-2020
LIMITED
CLEMENTIA MINING PRIVATE
LIMITED THROUGH SOUGAT
2820 |710102113602020 SINHA LIQUIDATOR VS IBC Section 59 Manoj Kumar final report missing 12-07-2020
DAULAT INFRASTRUCTURE
PRIVATE LIMITED
SOHNA BUILDCON RESORTS
PRIVATE LIMITED VS DAULAT |Application under any wrong section, case type wrong (|, ~-_
2821 1710102113632020 INFRASTRUCTURE PRIVATE other provisions- IBC PRABHIIT contact registry 24361890) 12-07-2020
LIMITED
Wrong section select, Brief
ARMOUR SOLUTIONS PRIVATE synopsis/ list of dates
2822 |710102113402020 LIMITED VS REGISTRAR OF Rule 11 of NCLT Sheetal &amp;amp;amp; events missed, [12-05-2020

COMPANIES

STK 07 missed, Company master
data missed, MoA/ AoA missed,




ESSBERT FASHION PRIVATE

page:37, 54, 62, 146-155, 166,

2823 |710102112992020 LIMITED AND ORS VS PYTEX [IBC under Sec 7 Abhishek Nahta 12-04-2020
JEWELLERS PRIVATE LIMITED 168, 208-218, 231 not clear etc
ALPHA HEALTHSCIENCES
PRIVATE LIMITED THROUGH aqe: 64-65. 111. not clear and
2824 |710102113612020 SOUGAT SINHA LIQUIDATOR |IBC Section 59 Manoj Kumar I[’)ingl .re ort r,nissir; otc 12-07-2020
VS PYTEX JEWELLERS PRIVATE P 9
LIMITED
irp detail missed on petition and
2825 |710102113582020 EEIIEI{DS(;(OGI\IUPP;QX'SI'EEET\(/IIIF'{FED IBC under Sec 7 Milind Garg irp certificate missed, page 19, |[12-07-2020
27 not clear,
LURGI INDIA INTERNATIONAL Account treatment certificate 133
SERVICES PRIVATE LIMITED |Sub-section (I) of missed, pages not clear e
2826 |710102113742020 ¢ | 11R BUILDCON PRIVATE |section 230 shashank Agarwal |16 116,122 141,142,195 to 12-07-2020
LIMITED 197,218,220
RoC advance service missed, Roc
AJL INTERNATIONAL PRIVATE reprf.'t ”C'.S:e‘i' demo of
2827 |710102113202020  |LIMITED VS ELIXIR BUILDCON [Sec. 441 MOHIT parties/List of dates . 12-05-2020
PRIVATE LIMITED &amp;amp;amp; events/ Brief
synopsis missed, 2nd volume
index missed
MR. MANU VERMA VS M/S. SUMIT KUMAR
2828 |710102114292020 SPLENDOR BUILDWELL IBC under Sec 7 BATRA claim amount less than 1 Cr 12-09-2020
PRIVATE LIMITED
brief of synopsis missed, index
HARSH SONI VS M/S not fill, proof of services missed,
2829 |710102114302020  |SPLENDOR BUILDWELL Section 94(1) VIDEH VAISH advocate welfare and court fee |1, 49 579
PRIVATE LIMITED missed, page 31, 50, 51, 54-92,
100, 119, 133-142, 158, 160-
169, 179, 503, 519, 522-530,
2830 |710102113532020 PRADEEP KUMAR MATHUR VS |Application under any ARUNAV PATNAIK wrong section/ you need to file 12-07-2020

RISE PROJECTS PVT. LTD.

other provisions- IBC

TA with Rule 11




INTEC CAPITAL LIMITED VS

VINOD KUMAR

page:223, 301, 394, 406-407,

2831 (710102114422020 TRAK ONLINE NET INDIA IBC under Sec 7 12-09-2020
PRIVATE LIMITED CHAURASIA not clear
INDIAN SOURCES VS M/S VAS |Application under any . na.
2832 (710102114242020 DATA SERVICES PVT. LTD other provisions- IBC ROHIT OBEROI wrong section 12-09-2020
M/S KUNDAN MAL ROOP advocate welfare and court fee
CHAND JEWELLERS P LIMITED . . . .
2833 |710102114592020 VS DELHI DIAMONDS PRIVATE IBC Under Sec 9 Abhishek Parmar m:zzgg, and brief of synopsis 12-10-2020
LIMITED
M/S KALIBER ASSOCIATES age:51-53 not clear and BR
2834 |710102114702020 PVT. LTD. VS M/S DIAMOND IT |IBC under Sec 7 Anirban IF\)/IiSsi;\ 12-10-2020
INFRACON PVT. LTD. 9
GLOBAL AUTOTECH LIMITED Application under an case type in companies act and
2835 (710102034212020 VS MAINI CONSTRUCTION o?hper rovisions- IBCy ROHIT GANDHI wron gection P 18/03/2020
EQUIPMENTS P 9
brief of synopsis missed, index
not fill, proof of services missed,
MURARI LAL SONI VS MAINI . advocate welfare and court fee
2836 |710102114312020 | o\ cTRUCTION EQUIPMENTS |€€tion 94(1) VIDEH VAISH missed, page numbering not | -2 022020
mention on petition document
repeated, etc page not clear
COMPANY PETITION
2837 |0710102035812020/1 :giﬂ:é:_f_‘g llD)Y/vTAJL\'I/'TD DELHI (COMPANIES Sec. 213,Sec. 241(1) true copy sign missed in all pages
) ' ACT)/70(PB)2020
RAJ LAXMI REALTORS PRIVATE|COMPANY
2838 |0710102080192020/2 (LIMITED Vs. REGISTRAR OF |APPEAL(COMPANIES |[Sec 252 (3) incompelete document

COMPANIES

ACT)/292(ND)2020




INTERLOCUTORY
APPLICATION

2839 |0710102082812020/2 [AMIT GEONKA Vs. (LB.C)/3514(ND)202 Rule 11 of NCLT, 2016 true copy missed in all pages
0
M/S. SAFE CAPITAL SERVICES |COMPANY PETITION
2840 |0710102083942019/8 |(P) LTD. Vs. M/S. TECHNOPAK |1B IBC under Sec 7 wrong e fill
ADVISORS (P) LTD. (IBC)/1141(ND)2019
MR. NIKHIL RAI AND ANOTHER|COMPANY PETITION ‘Z’ig( j;/i(l)l'ifaetcibn
2841 [0710102139162019/10 |Vs. M/S VCARE (COMPANIES /App need to file in one volume
TECHNOLOGIES PVT LTD ACT)/157(ND)2019 |Under any other
provisions
SATKAR TERMINALS LIMITED |INTERLOCATORY |¢ oy o
2842 (0710102149722019/5 |Vs. REGISTRAR OF APPLICATION wrong e fill
COMPANIES (1BC)/85(ND)2019  |(1) F/w Sec 33(3)
SATKAR TERMINALS LIMITED |INTERLOCATORY |¢ ooy i
2843 [0710102149722019/6 |Vs. REGISTRAR OF APPLICATION wrong e fil
COMPANIES (IBC)/85(ND)2019  |C1) /W Sec 33(3)
COMPANY PETITION
2844 10710102072952020/2 gg\I;IE-[/(\)FlrllfIg: AL Vs. CHD (COMPANIES Sec. 73(4) not complete document
ACT)/100(ND)2020
INTERLOCUTORY
M/S EXCLUSIVE MOTORS PVT. |APPLICATION o
2845 [0710102091162020/2 LTD. Vs. SURESH KUMAR JAIN |(1.B.C)/4050(ND)202 Sec 60(5) No Pagination, No Index
0
2846 [0710102136682019/6 ) IB IBC Under Sec 9 wrong e fill

EXCLUSIFE TECHNOSOFT
PRIVATE LIMITED

(IBC)/2694(ND)2019




MR. NIKHIL RAT AND ANOTHER

COMPANY PETITION

Sec. 241(1),Sec.
242(4),Application

2847 10710102139162019/11 |Vs. M/S VCARE (COMPANIES under anv other true copy missed in all pages
TECHNOLOGIES PVT LTD ACT)/157(ND)2019 r any
provisions
MR. NIKHIL RAI AND ANOTHER [COMPANY PETITION gf};( j;/i(l)l'if:;én
2848 0710102139162019/12 |Vs. M/S VCARE (COMPANIES e énppother true copy missed
TECHNOLOGIES PVT LTD ACT)/157(ND)2019 -r any
provisions
M/S APPLIED ELECTRO INTERLOCUTORY
MAGNETICS PVT. LTD. Vs.  |APPLICATION Rule 11 of NCLT, .
2849/10710102074782020/5 |57 p\/INDER KUMAR BHATT & |(.B.C)/3047(ND)202 |2016,Section 74 wrong e fill
ORS 0
HONEST MACHINERY PVT LTD |COMPANY PETITION
2850 [0710102087092020/1 |Vs. VSM VENTURE CONTROL [IB IBC Under Sec 9 index missed
SYSTEMS PRIVATE LIMITED ~ |(IBC)/939(ND)2020
ENGINEERED FACILITY
MANAGEMENT SERVICES Vs. |COMPANY PETITION
2851 [0710120005022018/5 |EVAN MULTISPECIALITY IB IBC Under Sec 9 pg 5 need to translate
HOSPITAL & RESEARCH (IBC)/985(ND)2018
CENTRE PVT LTD
INTERLOCUTORY
2852 |0710102063852020/1 zgginE;?HRY VSBINAY APPLICATION True copy sign missed
(1.B.C)/3758()2020
IDBI BANK LIMITED vs AMZEN
2853 [0710102160992019/6 |TRANSPORTATION fé)'(\gg’é)'\'/; (T\IEJ)IZTSZO(')\I True copy sign missed
INDUSTRIES PRIVATE LIMITED
REGISTRAR OF COMPANIES, |COMPANY PETITION Wrona e-filed Document
2854 |0710102417442018/6 |NCT OF DELHI & HARYANA vs |(COMPANIES 9

RKG FINVEST LIMITED

ACT)/302(ND)2018

(Application filed)




REGISTRAR OF COMPANIES,
NCT OF DELHI & HARYANA vs

COMPANY PETITION

Wrong e-filed Document

2855 {0710102421442018/5 |M/S AVAIL FINANCIAL (COMPANIES (Aoplication filed)
SERVICESRKG FINVEST ACT)/135(ND)2018 PP
LIMITED
MONTEREAUX RESORTS PVT. |COMPANY PETITION
2856 0710102032752018/11 |LTD. Vs ASCOT HOTELS AND |(COMPANIES True copy sign missed
RESORTS PRIVATE LIMITED ~ |ACT)/144(ND)2016
MONTEREAUX RESORTS PVT. |COMPANY PETITION
2857 0710102032752018/9 |LTD. Vs ASCOT HOTELS AND |(COMPANIES True copy sign missed
RESORTS PRIVATE LIMITED ~ |ACT)/144(ND)2016
INTERLOCUTORY
M/S EXCLUSIVE MOTORS PVT. |APPLICATION -
2858 |0710102091162020/3 LTD. Vs SURESH KUMAR JAIN |(LB.C)/4050(ND)202 No Pagination, No Index
0
INDIABULLS DISTRIBUTION
COMPANY PETITION ,
2859 |0710102011492020/1 SERVICES LIMITED Vs. IB IBC Under Sec 9 P_g. 69,7_2,not Clear ,true copy
PRATEEK REALTORS INDIA (IBC)/465(ND)2020 sighe missed
PRIVATE LIMITED
COMPANY PETITION .
2860 |0710102098132019/17 g\‘s-gEF?R((:)ACPCI)-II\-IAIL-VI:lT ET\SS' MS s IBC under Sec 7 irc‘)dex' paging ,sign missed true
(IBC)/1896(ND)2019 Py
COMPANY PETITION ,
2861 |0710102152502019/4 il,\?l;fpﬁ\'\;':?EvfI'MIGTEE'\';XIS IB IBC Under Sec 9 zig'n 1;2;; dc'ear' some true copy
(IBC)/3108(ND)2019 9
SA KANTI PRASAD AGARWAL |COMPANY PETITION |, . .\
2862 0710200400532012/3 |Vs. M/S GALAXY NIRMAAN  [(COMPANIES PP y Wrong doc (IA)

PRIVATE LIMITED

ACT)/63(ND)2012

other provisions




R.R. DISTRIBUTERS PVT. LTD

COMPANY PETITION

2863 |0710102017922020/1 |[Vs. M/S KANODIA 1B IBC Under Sec 9 Index missed paging missed
TECHNOPLAST LTD. (IBC)/548(ND)2020
COMPANY PETITION
2864 |0710102024492018/8 E)c()chi?sﬁ\A/-IIE-II?IgRB:sNLKT\I/)S M/S IB IBC under Sec 7 Wrong file Application
' (IBC)/1650(ND)2018
ADITYA KUMAR Vs, GLOBAL |COMPANY PETITION
2865 (0710102140122019/6 |ENERGY TALENT PRIVATE 1B IBC under Sec 7 Pg 165 small font
LIMITED (IBC)/2734(ND)2019
MN VENTURES PRIVATE COMPANY PETITION
2866 |0710102003752020/4 |(LIMITED Vs. HFCL SATELLITE (IB IBC under Sec 7 Wrong file Application
COMMUNICATION LIMITED  |(IBC)/220(ND)2020
COMPANY Application under an
2867 (0710102012792020/1 |TAIPACK LIMITED Vs. APPLICATION(IBC)/8 PP . y incomplete document
other provisions- IBC
69(ND)2020
MORGAN ASIA LIMITED Vs. COMPANY Application under an wrong file consent letter form
2868 |0710102076582019/4 |PARAMOUNT PROPBUILD APPLICATION(IBC)/1 otphper o, Ich i 98’ o
PRIVATE LIMITED 18(ND)2019 P y i
COMPANY N
ANUSH FINLEASE AND Application under any
2869 (0710102145102019/5 CONSTRUCTION Vs. APPLICATION(IBC)/2 other provisions- IBC Wrong Doc Upload
483(PB)2019
STATE BANK OF INDIA Vs. COMPANY PETITION
2870 |0710120007702018/20 (M/S. SHREE SHYAMII AGRICO (IB IBC under Sec 7 Wrong file Application

EXPORTS PVT. LTD.

(IBC)/1071(ND)2018




STATE BANK OF INDIA Vs.

COMPANY PETITION

2871 |10710120007702018/21 [M/S. SHREE SHYAMII AGRICO (IB IBC under Sec 7 Wrong file Application
EXPORTS PVT. LTD. (IBC)/1071(ND)2018
COMPANY PETITION
2872 |0710102146212019/5 m/ASGIJ?QI(EPﬁ\ICTKé\ISI\}Z?I(\)/IS\I AL LTD IB IBC Under Sec 9 Wrong file Application
(IBC)/2924(ND)2019
7oy, [COHPAY PETITION
2873 |0710102001962019/12 ) "T]IB IBC Under Sec 10 Wrong file Application
YS MARCHANDISE (IBC)/136(ND)2019
INTERNATIONAL PVT. LTD.
STATE BANK OF INDIA Vs. COMPANY PETITION
2874 10710120007702018/22 [M/S. SHREE SHYAMJI AGRICO |IB IBC under Sec 7 Wrong file Application
EXPORTS PVT. LTD. (IBC)/1071(ND)2018
LOYZ OIL PTE LTD Vs. COMPANY PETITION
2875 |0710102406262018/9 |INTERLINK PETROLEUM 1B IBC under Sec 7 Wrong file Application
LIMITED (IBC)/661(PB)2018
M/S COLUMBIA PETRO CHEM |COMPANY PETITION
2876 |0710102412382017/2 |PVT LTD Vs. M/S PETROLUBE |IB IBC Under Sec 9 Wrong file Application
INDIA LTD. (IBC)/343(ND)2017
COMPANY PETITION
2877 |0710200412802017/6 I\R/I:;ASE?/I FI>-\¢1I'_ Ilf_f_SDHAN LAL Vs. IB IBC Under Sec 9 Wrong file Application
(IBC)/178(PB)2017
MR. ASHOK TRIPATHI Vs. COMPANY PETITION
2878 |10710102134582019/7 |ANSAL PROPERTIES AND IB IBC under Sec 7 Index Missing Etc

INFRASTRUCTURE LTD.

(IBC)/2584(ND)2019




RAJARAMAN BALACHANDER COMPANY
2879 |0710102002242020/4 |Vs. DELHI BARODA ROAD APPLICATION(IBC)/2 [Sec 60(5) Wrong File
CARRIER PRIVATE LIMITED 74(PB)2020
INTERNATIONAL PVT, LTD, vs,|COVMPANY PETITION
2880 (0710102001962019/13 ' “TTIB IBC Under Sec 10 Wrong file Application
YS MARCHANDISE (IBC)/136(ND)2019
INTERNATIONAL PVT. LTD.
RAJIV BHATNAGAR Vs. MISCELLANEQOUS
2881 |0710102011542019/4 [ENFORCEMENT DIRECTORATE |APPLICATION Sec 60(5) wrong File
LUCKNOW (IBC)/1089(ND)2019
TRENDS REMEDIES PRIVATE |COMPANY PETITION
2882 |0710102146272019/2 |[LIMITED Vs. LEXUS INDIA IB IBC Under Sec 9 Wrong file Application
LIMITED (IBC)/2932(ND)2019
EXECUTION L
2883 [0710102158502019/2 |NIDHL SINGH Vs UNITECH e rrr o /1 44(ND)20 [ APPIICatioN under any Wrong file Application
LIMITED 19 other provisions
MACRO LEAFIN PRIVATE. | Covoany perrrion
2884 |0710200404622018/6 DOWNHOLD. EQUIPMENTS PVT IB IBC under Sec 7 Wrong file Application
‘| (IBC)/589(PB)2018
LTD.
ANEESHA DUTT Vs. TRANSFER Application under an
2885 |0710102027462020/2 [NORTHBRIDGE CONSULTING |PETITION(COMPANIE ofhper rovisions Y Wrong file Application
PVT LTD S ACT)/9(PB)2020 P
ANEESHA DUTT Vs. TRANSFER Application under an
2886 |0710102027462020/3 [NORTHBRIDGE CONSULTING |PETITION(COMPANIE PP Y Wrong file Application

PVT LTD

S ACT)/9(PB)2020

other provisions




SATKAR TERMINALS LIMITED |INTERLOCATORY |o a4y i o
2887 [0710102149722019/4 |Vs. REGISTRAR OF APPLICATION (i) 1/ Sec 33(3) Uncomplete doc
COMPANIES (IBC)/85(ND)2019
STATE BANK OF INDIAVs.  [COMPANY Aoplication under an
2888 0710102013952019/2 |PRAVEER CONSTRUCTIONS  |APPLICATION(IBC)/1 ofhper o Ich Wrong file Application
PVT. LTD 59(PB)2019 P
CP(AA) MERGER AND
BEST AGROCHEM PVT LTD Vs. |AMALGAMATION(CO |Sec. 230-232 - Second . -
2889 |0710102141882019/8 TURTLE BOOKS PVT LTD MPANIES Motion Wrong file Application
ACT)/149(PB)2019
COMPANY
2890 [0710102003692020/3 E‘ég"g%ﬁ';%?cgﬁﬁ:m\g APPEAL(COMPANIES |Sec 252 (1) Uncomplete doc
ACT)/140(ND)2020
APARNA CHOUDHRIE KALA Vs. |COMPANY PETITION
2891 [0710102035962020/1 |AQUA TERRA ADVENTURES  [(COMPANIES Sec 241 (2) sign,true copy missed
INDIA PRIVATE LIMITED ACT)/68(PB)2020
APARNA CHOUDHRIE KALA Vs. |COMPANY PETITION
2892 0710102035962020/2 |AQUA TERRA ADVENTURES  [(COMPANIES Sec 241 (2) sign,true copy missed
INDIA PRIVATE LIMITED ACT)/68(PB)2020
IDEMITSU LUBE INDIA PVT.  |COMPANY PETITION
2893 [0710102107222019/3 |LTD Vs. NATH MOTORS PVT 1B IBC Under Sec 9 Wrong Doc Upload
LTD (IBC)/1794(ND)2019
IDEMITSU LUBE INDIA PVT.  |COMPANY PETITION
2894 [0710102107222019/4 |LTD Vs. NATH MOTORS PVT 1B IBC Under Sec 9 Wrong Doc Upload

LTD

(IBC)/1794(ND)2019




M/S VEDIKA NUT CRAFTS PVT.

COMPANY PETITION

2895 |0710102412262017/4 LTD. V. IB (IBC)/40(PB)2017 IBC Under Sec 10 Wrong file Application
STATE BANK OF INDIA Vs. COMPANY PETITION
2896 |0710120007702018/23 [M/S. SHREE SHYAMII AGRICO (IB IBC under Sec 7 Wrong file Application
EXPORTS PVT. LTD. (IBC)/1071(ND)2018
STATE BANK OF INDIA Vs. COMPANY PETITION
2897 |0710120007702018/23 [M/S. SHREE SHYAMJI AGRICO |IB IBC under Sec 7 Wrong file Application
EXPORTS PVT. LTD. (IBC)/1071(ND)2018
R DIE 1y, COMPAY PETTON
2898 |10710102001962019/14 ' "TIB IBC Under Sec 10 Wrong file Application
YS MARCHANDISE (IBC)/136(ND)2019
INTERNATIONAL PVT. LTD.
CP(AA) MERGER AND
JALSA CLOTHINGLINE LIMITED . . .
2899 |0710102004382020/8 |Vs. JALSA CLOTHINGLINE AMALGAMATION(CO Sec._ 230-232 - Second !Daglng t_rue copy sign missed,
LIMITED MPANIES Motion index missed
ACT)/25(ND)2020
ECLEAR LEASING AND CP(AA) MERGER AND
FINANCE PRIVATE LIMITED Vs. |AMALGAMATION(CO |Sec. 230-232 - Second Paging true copy sign missed,
2900 10710102013222020/9 ECLEAR LEASING AND MPANIES Motion index missed
FINANCE PRIVATE LIMITED ACT)/29(ND)2020
CA(A) MERGER AND
SONY FINANCIAL SERVICES . . .
2901 |0710102021862020/2 |LIMITED Vs. UPFRONT AMALGAMATION(CO oo 530,937 Sec 234 Paging true copy sign missed,
TRADING PRIVATE LIMITED | MPANIES index missed
ACT)/39(ND)2020
WBT-INDIA PRIVATE LIMITED SI:“/I(AAL)GXE/IRACEI'?CR)I\?(I\&% Paging true copy sign missed
2902 {0710102031572020/1 |Vs. ANNALAKSHMI Sec. 230-232, Sec 234 raging true copy 5ig '
MPANIES index missed

TRADELINKS PRIVATE LIMITED

ACT)/50()2020




ADECCO INDIA PVT. LTD. Vs.

COMPANY PETITION

2903 [0710102130862019/9 |AVENTURA COMPONENTS PVT. |18 IBC Under Sec 9 inedx missed
LTD. (IBC)/2484(ND)2019
M/S VEDIKA NUT CRAFTS PVT. |COMPANY PETITION . o
2904 |0710102412262017/5 LTD. Vs. IB (IBC)/40(PB)2017 IBC Under Sec 10 Wrong file Application
M/S VEDIKA NUT CRAFTS PVT. |COMPANY PETITION . o
2905 |0710102412262017/6 LTD. V. IB (IBC)/40(PB)2017 IBC Under Sec 10 Wrong file Application
COMPANY PETITION .
2906 |0710102035812020/1 :;I\iSTT,lEmSE,‘\'/VTAJL\% DELHL | compANIES Sec. 213,Sec. 241(1) ;?sr,:,: pages true copy sing
LD ACT)/70(PB)2020
ENGINEERED FACILITY
MANAGEMENT SERVICES PVT. |COMPANY baging true copy sian missed
2907 [0710102147942019/7 |LTD. Vs. EVAN APPLICATION(IBC)/8 |Sec 30 ging Py si9
MULTISPECIALITY HOSPITAL & |56(ND)2019
RESEARCH CENTER PVT. LTD.
COMPANY PETITION .
2908 |0710102036092020/1 g%%gg /j'\éﬂg\ﬁMIDTEELDHI (COMPANIES Sec 241 (2) ﬁq‘:g;g pages true copy sing
ACT)/71(PB)2020
MAPLE GARMENTS PVT LTD Vs.| ) 1 \en cer AND
REGISTRAR OF COMPANIES | ‘Ui (b ol o
2909 [0710102018992020/1 |DELHI 4"S. (IN THE MATTER Sec. 230-232, Sec 234 POS not upload
OF: M/S P. P. AVIATION PVT, | PANIES
: ol * |ACT)/31(PB)2020
LTD.)
ULTRATECH CEMENT LTD Vs. |COMPANY PETITION
2910 |0710102119142019/5 |[CROSS ROAD BUILDCON PVT. (IB IBC Under Sec 9 Wrong file Application

LTD.

(IBC)/2157(ND)2019




COMPANY

MAYA GUPTA ( LIQUIDATOR) |APPLICATION(COMP
2911 [0710102130382019/1 Vs. SRI SAI AGENCIES ANIES Sec 60(5) Uncomplete doc
ACT)/1291(ND)2019
?_’SI'D'K\S/\SNAE:SL&NRANCIAL PVT- | coMPANY PETITION
2912 |0710102004682019/10 S 1B IBC under Sec 7 Uncomplete doc
HOSPITALITY PRIVATE (IBC)/332(ND)2019
LIMITED
COMPANY PETITION
2913 |0710102036092020/4 gw/lol(l:l-lgl\': ; I\(ljliilg\ﬁMIl?rllzfll_DHI (COMPANIES Sec 241 (2) index and pagination is missing
ACT)/71(PB)2020
COMPANY PETITION
2914 |0710102036092020/5 gt‘:ﬂ:gg AI I\(IZIE{JAI;\GMII?I'IIEEII-DHI (COMPANIES Sec 241 (2) index and pagination is missing
ACT)/71(PB)2020
CP(AA) MERGER AND
HIND POCKET BOOKS PRIVATE |AMALGAMATION(CO |Sec. 230-232 - Second o
2915 [0710102026152020/1 LIMITED Vs. MPANIES Motion index is missing
ACT)/42(ND)2020
COMPANY PETITION
2916 |0710102036092020/6 g%%gg /j'\éﬂg\ﬁMIDTEELDHI (COMPANIES Sec 241 (2) gggﬂ:“;:;ﬁsa;i;‘l’; completed
ACT)/71(PB)2020 g
CP(AA) MERGER AND
SURYAVANSHI MERCANTILE
2917 [0710102091722019/9 |PRIVATE LIMITED Vs, S.p. | MALGAMATION(CO |Sec. 230-232 - Second index and pagination is missing
FLAVOURS PRIVATE LIMITED | PANIES Motion
ACT)/86(PB)2019
PARAMIIT SINGH SAINI Vs.  |COMPANY
2918 0710102169762019/12 |PUMA REALTORS PRIVATE | APPLICATION(IBC)/3 |Sec 60(5) index missing

LIMITED

6(PB)2020




STATE BANK OF INDIA Vs. M/S
NAMDHARI FOOD

COMPANY PETITION

pg no. 13,15,17,19,21,23,25,27

2919 (0710200411492017/6 INTERNATIONAL PRIVATE EIBBC)/139(ND)2017 IBC under Sec 7 are not clear
LIMITED
LUNEXA ADVANTAGE
KNOWLEDGE PROCESSING COMPANY PETITION pagination is missing on index
2920 |0710102020202020/1 |[SERVICES PRIVATE LIMITED |IB IBC Section 59 and as well as every page of
Vs. FUTEC SHELTERS PVT. (IBC)/564(ND)2020 service
LIMITED
2921 [0710102003192020/3 ' IB IBC Under Sec 9 pagination is missing
BENCHMARK SUPPLY CHAIN (IBC)/223(ND)2020
SOLUTION PRIVATE LIMITED
2922 10710102105272019/4 |Vs. CHANDA EXPORTS ) all pages are not clear
PRIVATE LIMITED MPANIES Motion
ACT)/114(ND)2019
COMPANY PETITION
2923 (0710102035812020/2 :IID-;IFE;I:/IE:'?;{ 2YIVTAJL\4TD DELHI (COMPANIES Sec. 213,Sec. 241(1) translation 747,75,76,77,82
) ' ACT)/70(PB)2020
GLOBAL POWER CA(A) MERGER AND
TRANSFORMERS LTD Vs. AMALGAMATION(CO |Sub-section (I) of i
2924 10710102130692013/7 /1 ~ropy INFRATECH PRIVATE |MPANIES section 230 Pg no. 1-3 are not clear
LIMITED ACT)/152(ND)2019
2925 10710102093642019/17 ) (COMPANIES Sec. 241(1) index and pagination is missing
DEVELOPERS PVT LTD AND ACT)/94(ND)2019
OTHERS
INTERLOCUTORY
2926 |0710102043802020/1 PD ADVISORY SERVICES LLP APPLICATION Sec 25(j) index is missing

Vs. DEVENDRA TANEJA

(1.B.C)/2100(PB)2020




CP(AA) MERGER AND

DAKSHNESHWAR -
2927 |0710102017952020/1 |INFRASTRUCTURE AND AMALGAMATION(CO Sec._ 230-232 - Second Volume need to divide after page
OTHERS Vs MPANIES Motion 200
) ACT)/36(ND)2020
COMPANY PETITION .
2928 |0710102061252020/1 '\N"Xh'fgf?NﬁwﬁERciHﬁwa\s' (COMPANIES Sec. 241(1) Eg 23_2'59; 1r2 ift ::s;ng and pg
ACT)/72(PB)2020
CP(AA) MERGER AND
V.N. PROPERTIES PRIVATE AMALGAMATION(CO |[Sec. 230-232 - Second .
2929 |0710102169732019/1 LIMITED Vs. MPANIES Motion pdf need to merge into one
ACT)/3(ND)2020
COMPANY PETITION
2930 (0710102151312019/20 meg I\H/ICC)SII;DLIEI\?DHLIVIVS&TED (COMPANIES Sec. 241(1) wrong efiling
ACT)/173(PB)2019
COMPANY PETITION
2931 |0710102151312019/21 mei ;gll_:DLIEI\IGDI{_IVMSiTED (COMPANIES Sec. 241(1) wrong efiling
ACT)/173(PB)2019
CP(AA) MERGER AND
V.N. PROPERTIES PRIVATE AMALGAMATION(CO [Sec. 230-232 - Second .
2932 |0710102169732019/2 LIMITED Vs. MPANIES Motion pdf need to merge in one
ACT)/3(ND)2020
INTERLOCUTORY -
NEERAJ PARMAR Vs. EARTH Application under any . S
2933 |0710102031332020/1 APPLICATION e index is missing
INFRASTRUCTURE LIMITED (1.B.C)/1909()2020 other provisions- IBC
CA(A) MERGER AND
JACHANA ESTATE PRIVATE AMALGAMATION(CO [Sub-section (1) of -
2934 (0710102074202019/9 LIMITED Vs. MPANIES section 230 wrong efiling

ACT)/81(PB)2019




EMAAR HOLDING II Vs.

COMPANY PETITION

2935 |0710102151312019/22 (COMPANIES Sec. 241(1) index missing
EMAAR MGF LAND LIMITED ACT)/173(PB)2019
MN VENTURES PRIVATE COMPANY PETITION
2936 (0710102003752020/5 |[LIMITED Vs. HFCL SATELLITE |IB IBC under Sec 7 wrong efiling
COMMUNICATION LIMITED (IBC)/220(ND)2020
2937 |0710102093642019/18 ) (COMPANIES Sec. 241(1) Index missing
DEVELOPERS PVT LTD AND ACT)/94(ND)2019
OTHERS
INTEC CAPITAL LIMITED Vs.
2938 (0710102165752019/2 |SUVIDHA INFRACON PRIVATE COMPANY PETITION IBC under Sec 7 wrong efiling
IB (IBC)/93(ND)2020
LIMITED
2939 |0710120008462018/5 : 1B IBC Under Sec 9 rejected wrong file
ENGINEERING PRIVATE (IBC)/1093(ND)2018
LIMITED
COMPANY PETITION . . .
2940 |0710200412522017/19 \F;SK SALES COMPANY PVT. LTD. IB IBC Under Sec 10 \t/\cl;gzgxmdex,ﬂle not according
) (IBC)/417(ND)2017
RAJARAMAN BALACHANDER COMPANY written submission sign
2941 |0710102002242020/7 |Vs. DELHI BARODA ROAD APPLICATION(IBC)/2 [Sec 60(5) missed,true copy sign and stamp
CARRIER PRIVATE LIMITED 74(PB)2020 missed,serivce to all respodent
TOTAL AIRPORT SERVICE COMPANY
2942 (0710102009192020/1 |[(INDIA) PRIVATE LIMITED Vs. |APPEAL(COMPANIES (Sec 252 (3) wrong document

REGISTRAR OF COMPANIES

ACT)/149(ND)2020




TOTAL AIRPORT SERVICE COMPANY true copy sign and stamp
2943 0710102009192020/2 |(INDIA) PRIVATE LIMITED Vs. |APPEAL(COMPANIES |Sec 252 (3) missed, Income tax service
REGISTRAR OF COMPANIES  |ACT)/149(ND)2020 missed
INTERLOCUTORY
RAKESH KUMAR GUPTAVs.  |APPLICATION .
2944 10710102039702020/1 RUPINDER SINGH GILL (LB.C)/2102(ND)202 Sec 60(5) Only proof of service
0
STELLAR CORPORATION Vs.  |COMPANY PETITION
2945 (0710102131702019/3 |SUMANGLAM IMPEX PRIVATE |IB IBC Under Sec 9 Wrong filing
LIMITED (IBC)/2580(PB)2019
Index missed,sign on reply
SUNIL HANDA AND ORS Vs, | COMPANY PETITION missed, pg-
2946 |0710102422882018/8 |0y HOMES NOIDA PVT LTD|'C IBC under Sec 7 42,47,49,51,52,55,56,64,67
(1BC)/923(PB)2018 :
cut,true copy stamp missed
Index missed,sign on reply
2947 [0710102422882018/9 |UNL- HANDA AND ORS Vs. ICBO HPANY PETITION IBC under Sec 7 missed,pg-
TODAY HOMES NOIDA PVT LTD 42,47,49,51,52,55,56,64,67
(IBC)/923(PB)2018 :
cut,true copy stamp missed
INTERLOCUTORY Application under an wrong document,Index
2948 [0710102031812020/1 |SUNIL KUMAR GUPTA V. APPLICATION otphper o, Ich missed,document not properly
(1B.C)/2040()2020 P uploaded.
NARMADA CEREALS LIMITED |INTERLOCUTORY
2949 {0710102062252020/1 |Vs. ORIENTAL BANK OF APPLICATION Sec 60(5) Only vakalatnama
COMMERCE (1.B.C)/2134()2020
2504) Ve, REGISTRAR OF | |COMPANY PETITION | 0o 1) g
2950 (0710102132232019/1 COMP AN.IES & TRIP (COMPANIES Government Bon Pg-5,7,9 not clear,service missed
ACT)/709(ND)2019 y

COMMUNICATIONS PVT LTD




EMAAR HOLDING II Vs.

COMPANY PETITION

2951 (0710102151312019/23 (COMPANIES Sec. 241(1) wrong document
EMAAR MGF LAND LIMITED ACT)/173(PB)2019
INCOME TAX OFFICER WARD
20(2) Vs. REGISTRAR OF COMPANY PETITION Zif/ezr?]i(elrzt-Biz Sec Pg-3,4,14,15 not clear,pg-17,18
2952 {0710102164562019/1 |COMPANIES & OTHERS (M/S. |(COMPANIES 252 (3) - B Vi trgansllalte i misse’é’g '
PUNJAB PROTECTION SAFE  |ACT)/1017(ND)2019 Govemmenyt Bod ’
GUARDS PVT. LTD.) y
DR PURSHOTAM LAL Vs. COMPANY PETITION Sec. 241(1),Sec
2953 (0710102017202018/5 [METRO SPECIALITY (COMPANIES 5 42'( 4) T wrong page humbering
HOSPITALS PRIVATE LIMITED |ACT)/395(PB)2018
DR PURSHOTAM LAL Vs. COMPANY PETITION Sec. 241(1),Sec
2954 10710102017202018/6 |METRO SPECIALITY (COMPANIES ) 42'( 4) e service missed
HOSPITALS PRIVATE LIMITED |[ACT)/395(PB)2018
COMPANY PETITION
2955 |0710102024492018/9 I(E:)?CFTL?SF;CEISI'\BIRBI'EASNLKT\I/DS M/S 1B IBC under Sec 7 wrong file application
' (IBC)/1650(ND)2018
COMPANY PETITION
2956 |0710102422882018/10 _T%I\SIALYH: (l)\ll\lzéSAl\l\ll glgii\\//'f' LTD IB IBC under Sec 7 document not upload properly
(IBC)/923(PB)2018
M/S BARU MAL VINOD KUMAR |COMPANY PETITION
2957 (0710200411352018/27 |Vs. M/S AMIRA PURE FOODS |IB IBC Under Sec 9 wrong file application
PVT LTD (IBC)/846(ND)2018
M/S BARU MAL VINOD KUMAR [COMPANY PETITION
2958 |0710200411352018/28 [Vs. M/S AMIRA PURE FOODS |IB IBC Under Sec 9 wrong file application

PVT LTD

(IBC)/846(ND)2018




M/S BARU MAL VINOD KUMAR

COMPANY PETITION

2959 (0710200411352018/29 |Vs. M/S AMIRA PURE FOODS |IB IBC Under Sec 9 wrong file application
PVT LTD (IBC)/846(ND)2018
M/S BARU MAL VINOD KUMAR |COMPANY PETITION
2960 |0710200411352018/30 [Vs. M/S AMIRA PURE FOODS |IB IBC Under Sec 9 wrong file application
PVT LTD (IBC)/846(ND)2018
COMPANY .
2061 [0710102007062020/1 |VEPIKA NUT CRAFTS PRIVATE 1, op, 1 oaTON(1BC)/5 [AAPPlication under any wrong file application
LIMITED Vs. other provisions- IBC
48(PB)2020
COMPANY PETITION pg-31,38,119-121,125 not
2962 |0710102014032020/2 \TIAST(IDSI\IHIELI;TlAA EV\./IF ' LISWER IB IBC Under Sec 9 clear,true copy sign missed in
' ’ (IBC)/434(ND)2020 some pages
INTERLOCUTORY Application under an
2963 (0710102031562020/1 [RAKESH KUMAR JAIN Vs. APPLICATION ofhper rovisions- IBCy wrong file application
(1.B.C)/1919()2020 P
2964 |0710102062262020/1 |[Vs. ORIENTAL BANK OF . wrong document
COMMERCE MPANIES section 230
ACT)/58()2020
INTERLOCUTORY
2965 |0710102062392020/1 ﬁg?YiTVEX %ﬁliHG ,:JLLIéLAAVNSF.l APPLICATION Sec 60(5) document not properly uploaded
(1.B.C)/2121(PB)2020
COMPANY PETITION
2966 |0710102115222019/4 PAISALO DIGITAL LIMITED Vs. IB IBC under Sec 7 Wrong file applcation

CHAHAL PARIVAHAN PVT LTD.

(IBC)/2095(ND)2019




PASSO METAL FAB PRIVATE COMPANY
2967 (0710102161222019/2 |[LIMITED Vs. REGISTRAR OF |APPEAL(COMPANIES (Sec 252 (1) roc service missed
COMPANIES ACT)/1035(ND)2019
M/S VEDIKA NUT CRAFTS PVT. |[COMPANY PETITION i .
2968 |0710102412262017/7 LTD. Vs. IB (IBC)/40(PB)2017 IBC Under Sec 10 wrong file application
PARAMIIT SINGH SAINI Vs. COMPANY PETITION
2969 (0710120004072018/27 [PUMA REALTORS PRIVATE 1B IBC under Sec 7 Wrong document
LIMITED (IBC)/934(PB)2018
INCOME TAX OFFICER, WARD- |COMPANY Sec 252 (1) - B
2970 |0710200722442018/2 |1 NEW DELHI Vs. ROC-AURA |APPEAL(COMPANIES Government Boz service missed
EARTH ENERGY PVT LTD ACT)/992(ND)2018 y
COMPANY .
2971 [0710102000802020/1 |MUKUL KUMAR Vs,  AMVINYL 1, op, 1eaTON(IBC)/2 [APPIICation under any True copy stamp missed
PVT. LTD. other provisions- IBC
09(ND)2020
INTERLOCUTORY
BHARAT ALUMINIUM CO.LTD |[APPLICATION ) .
2972 10710102036292020/1 Vs, (LB.C)/2085(ND)202 Sec 60(5) true copy sign and stamp missed
0
INDIAN STEEL AND POWER CP(AA) MERGER AND
PRIVATE LIMITED Vs. PUSHP [AMALGAMATION(CO ) L
2973 |0710102094442019/3 STEELS AND MINING PRIVATE |MPANIES Sec. 230-232, Sec 234 Wrong file application
LIMITED ACT)/140(ND)2019
AUGITE ESTATE PRIVATE CP(AA) MERGER AND
LIMITED Vs. INDIA INK AMALGAMATION(CO |[Sec. 230-232 - Second
2974 10710102096182019/4 DEVELOPERS AND REALTORS |MPANIES Motion wrong document case type.

PRIVATE LIMITED

ACT)/109(ND)2019




R.H.PRASAD & CO. PRIVATE

CP(AA) MERGER AND

2975 |0710102106352019/3 |LIMITED Vs. REGISTRAR OF AMALGAMATION(CO Sec._ 230-232 - Second Document not properly
COMPANIES MPANIES Motion uploaded,Index missed
ACT)/113(ND)2019
PARAMIIT SINGH SAINI Vs. COMPANY
2976 |0710102131712019/5 [PUMA REALTORS PRIVATE APPLICATION(IBC)/2 [Sec 30 Wrong file application
LIMITED 083(PB)2019
COMPANY PETITION
2977 |10710102158172019/4 E:ggi ?lc_)klsg: II__II:/I/III'ITIIEEB Vs. IB IBC under Sec 7 wrong documnet
(IBC)/3386(ND)2019
MINDA INDUSTRIES LIMITED [ CiY0 U PN 06 |Sec. 230-232 - secone
2978 |0710102159702019/11 |Vs. REGISTRAR OF ) wrong document type
COMPANIES MPANIES Motion
ACT)/17(ND)2020
CP(AA) MERGER AND
AMALGAMATION(CO [Sec. 230-232 - Second . I
2979 (0710102173502019/2 |MUFIN FINANCE LIMITED Vs. MPANIES Motion Wrong file application
ACT)/22(ND)2020
DINESH CHAND JAIN & ORS.
2980 |0710102415722018/30 [Vs. FANTASTIC BUILDCON ICBO g;’ég\%;ig)?ocig IBC under Sec 7 Wrong file application
PVT. LTD. & ORS.
PRECISE LABORATORIES CP(AA) MERGER AND
PRIVATE LIMITED Vs. AMALGAMATION(CO [Sec. 230-232 - Second
2981 |0710102025292020/3 ORIENTAL BANK OF MPANIES Motion uncomplete document
COMMERCE ACT)/41(ND)2020
DR ASHOK SETH AND OTHERS |COMPANY PETITION o 0y 1 o o gg’ég'ggaégog';sl'?é ;"2‘3‘9”‘;'3";3’135
2982 |0710102031452020/1 |Vs. PANASONIC AVC (COMPANIES 24 4'( 1) e 13’7 n:)t élea,r ’roof ’o ¢ sérvicé !
NETWORKS INDIA CO LTD ACT)/61(ND)2020 P

missed




DR ASHOK SETH AND OTHERS

COMPANY PETITION

Sec. 241(1),Sec.

pg-15,18 blank, pg-
23,83,84,86,88,134-136,138 not

2983 (0710102031452020/2 |[Vs. PANASONIC AVC (COMPANIES 244(1) clear pa-100 repeated.proof of
NETWORKS INDIACO LTD  |ACT)/61(ND)2020 ",pg-1UL repeated,p
service missed
COMPANY PETITION page numbering not
2984 10710102101192019/11 gg_f_?;}gg‘Rl\gER?\I;:_l\_/; .LI?/IIIZT';B IB IBC Under Sec 9 mention,document not properly
(IBC)/1651(ND)2019 uploaded
SIMBA LOGISTICS PVT. LTD. |COMPANY PETITION
2985 (0710102105692019/3 |Vs. HINDUSTAN ONLINE 1B IBC Under Sec 9 Wrong file application
TRADE PVT. LTD. (IBC)/1753(ND)2019
COMPANY
AJAY M. PATEL Vs. JYOTINDRA|APPLICATION(COMP i —
2986 |0710102115902019/5 SHANTILAL PATEL ANIES Rule 11 of NCLT Wrong file application
ACT)/1910(PB)2019
M/S. CONCORD
COMPANY PETITION . .
2987 |0710120007302018/57 INFRASTRUCTURE PVT. LTD. IB IBC Under Sec 9 Slgn_mlssgd on reply,Proof of
Vs. M/S. SHUBHKAMNA (IBC)/1059(ND)2018 service missed
BUILDTECH PVT. LTD.
SURESH KUMAR JAIN Vs. COMPANY
2988 [0710102006172020/4 |DREAM PROCON PRIVATE APPLICATION(IBC)/1 [Sec 60(5) Only proof of service
LIMITED 304(ND)2020
MSTAR SEMICONDUCTOR CA(A) MERGER AND
INDIA PRIVATE LIMITED VS. | AMALGAMATION(CO  |Sub-section (1) of
2989 (0710102008232020/4 |MEADITEK INDIA . Wrong document
MPANIES section 230
TECHNOLOGY PRIVATE ACT)/13(ND)2020
LIMITED
INTERLOCUTORY
2990 |0710102063842020/1 TARUN BATRA Vs. RAMBHAJ  |APPLICATION Sec 60(5) Wrong file application

JAIN

(1.B.C)/2277(ND)202
0




CP(AA) MERGER AND

BHAVYAM FABTRADING AMALGAMATION(CO . .
2991 |0710102126352019/4 LIMITED Vs. MPANIES Sec. 230-232, Sec 234 true copy sign and stamp missed
ACT)/136(ND)2019
CP(AA) MERGER AND
AMALGAMATION(CO ([Sub-section (I) of . .
2992 10710102128782019/9 |SANDARBH FOOD PVT LTD Vs. MPANIES section 230 page numbering missed
ACT)/150(ND)2019
NITEO TECHNOLOGIES CA(A) MERGER AND
PRIVATE LIMITED Vs. NEW AMALGAMATION(CO .
2993 |0710102145852019/5 WAY STAFFING SOLUTIONS MPANIES Sec. 230-232, Sec 234 Only index
PRIVATE LIMITED ACT)/169(ND)2019
NITEO TECHNOLOGIES CA(A) MERGER AND
PRIVATE LIMITED Vs. NEW |AMALGAMATION(CO
2994 |0710102145852019/6 WAY STAFEING SOLUTIONS MPANIES Sec. 230-232, Sec 234 pg-3 not clear
PRIVATE LIMITED ACT)/169(ND)2019
INCOME TAX OFFICER WARD |COMPANY Sec 252 (1) - B
2995 |0710102155412019/3 (20.1 Vs. REGISTRAR OF APPEAL(COMPANIES Government BoZJ service missed of roc
COMPANIES ACT)/926(ND)2019 Y
COMPANY
2996 |0710102167232019/1 gg‘:l\éEl\SlETi\ijg:EFsz)SLToD APPLICATION(IBC)/1 |Sec 12(2) Wrong document
672(ND)2019
INCOME TAX OFFICER- COMPANY Zifl jrsnzm(;gt'Bi’; cec
2997 |0710102169272019/1 |WARD20(3) Vs. REGISTRAR |APPEAL(COMPANIES 252 (3) - B Vi pg-4,proof of service roc missed
OF COMPANIES ACT)/70()2020 Y
Government Body
INCOME TAX OFFICER- COMPANY Zif/ jrizm(:gt’;’é Sec
2998 |0710102169302019/1 |WARD20(3) Vs. REGISTRAR |APPEAL(COMPANIES 252 (3) - B v Proof of service missed of roc
OF COMPANIES ACT)/50(ND)2020 Y

Government Body




Sec 252 (1) - By

INCOME TAX OFFICER- COMPANY Government Bodv. Sec
2999 (0710102169372019/1 |WARD20(3) Vs. REGISTRAR  [APPEAL(COMPANIES 252 (3) - B Vi proof of service missed
OF COMPANIES ACT)/89(ND)2020 Y
Government Body
NITEO TECHNOLOGIES CP(AA) MERGER AND
PRIVATE LIMITED Vs. AMALGAMATION(CO [Sec. 230-232 - Second age numbering missed after pg-
3000 |0710102171992019/3 |REGISTRAR OF COMPANIES ; Pag 9 P9
MPANIES Motion 8
DELHI & ORS. M/ S. RADIUS ACT)/2(ND)2020
TRADE AND SALES PVT. LTD.)
NITEO TECHNOLOGIES CP(AA) MERGER AND
PRIVATE LIMITED Vs. AMALGAMATION(CO [Sec. 230-232 - Second age numbering missed after pg-
3001 |0710102171992019/4 |REGISTRAR OF COMPANIES ; pag 9 P9
MPANIES Motion 8,pg-9,10,11 not clear
DELHI & ORS. M/ S. RADIUS ACT)/2(ND)2020
TRADE AND SALES PVT. LTD.)
CONSTRUCTIONS PRIVATE | CONPANY
3002 [0710102000912020/3 APPEAL(COMPANIES [Sec 252 (1) Proof of service to income tax
LIMITED Vs. REGISTRAR OF ACT)/141(ND)2020
COMPANIES
COMPANY
3003 [0710102003412020/5 GAUTAM MULLICK Vs. VIKRAM APPLICATION(IBC)/4 |Sec 60(5) Wrong document
BAJAJ
18(PB)2020
MSTAR SEMICONDUCTOR CA(A) MERGER AND
INDIA PRIVATE LIMITED Vs. AMALGAMATION(CO |Sub-section (I) of
3004 (0710102008232020/5 |MEADITEK INDIA . pg-6 not clear
MPANIES section 230
TECHNOLOGY PRIVATE ACT)/13(ND)2020
LIMITED
OPENWORKS TECHNOLOGIES
PRIVATE LIMITED Vs COMPANY page numbering missed,income
3005 [0710102009892019/3 REGISTRAR OF COMPANIES APPEAL(COMPANIES |Sec 252 (3) tax service missed
ACT)/336(ND)2019
DELHI
FUSION SERVICES PRIVATE COMPANY
3006 |0710102013352020/2 (LIMITED Vs. REGISTRAR OF |APPEAL(COMPANIES |[Sec 252 (1) Proof of service missed

COMPANIES

ACT)/167(ND)2020




DENA BANK Vs. M/S KASHYAP

COMPANY PETITION

3007 |0710102022262018/22 1B IBC under Sec 7 Wrong file application
MOTOR INDIA PVT. LTD (IBC)/1528(PB)2018
RAJA AUTOPARTS PRIVATE COMPANY aae numbering missed.service
3008 |0710102024272020/1 |LIMITED Vs. REGISTRAR OF |APPEAL(COMPANIES |Sec 252 (3) ﬁqigse of inconfe N
COMPANIES ACT)/211(ND)2020
BDR BUILDERS AND COMPANY
3009 [0710102096102019/2 |DEVELOPERS PVT. LTD. Vs. APPLICATION(IBC)/1 |Sec 60(5) Index missed,wrong file
SHILPI CABLES PVT. LTD. 151(PB)2019
AMIT GUPTA RESOLUTION
ig?gﬁﬁéggg—ogpz COMPANY sign on repl -7,8 wron
3010 [0710102149262019/1 APPLICATION(IBC)/1 [Sec 30 9 PY:Pg~/ 9
(GUJARAT) PVT.LTD Vs. 526(ND)2019 arrange
KUNDAN CARE PRODUCTS
LTD
AMIT GUPTA RESOLUTION
ZZ‘?SE?IIE(ESASIEDCL);R COMPANY sign on reply missed,true copy
3011 |0710102149262019/2 APPLICATION(IBC)/1 [Sec 30 signh missed in some pages,after
(GUJARAT) PVT.LTD Vs. 526(ND)2019 pg-42 double page numbering
KUNDAN CARE PRODUCTS
LTD,
MEERA SAMUH HOSPITALITY COMPANY
3012 [0710102171922019/3 |PERVICES PRIVATE LIMITED | \ppea| (coMPANIES |Sec 252 (3) page numbering missed, income
Vs. REGISTRAR OF ACT)/58(ND)2020 tax service
COMPANIES
M/S BLS POLYMERS LIMITED |COMPANY PETITION
3013 [0710200410622018/3 |[Vs. M/S SHREEOM WIRES 1B IBC Under Sec 9 Wrong file application
PRIVATE LIMITED (IBC)/645(ND)2018
EXPORT-IMPORT BANK OF
INDIA Vs. SURENDER KUMAR |COMPANY Sign missed in index of
3014 |0710102091372019/4 [SINGHAL/ RAJAT SINGHAL/ APPLICATION(IBC)/7 Sec 60(5) advocate, True copy sign and
RAMAN AGARWAL JOINTLY AS [00(ND)2019 stamp missed,wrong index

RESOLUTION APPLICANT




ASHTBHUJ OCEAN MOVERS
PRIVATE LIMITED Vs. SARASH

COMPANY

Application under any

3015 |0710102151642019/1 EXPORTS SERVICES PRIVATE QE(PIL_ID(;?'(I)'IISN(IBC)/S other provisions- 1BC Wrong file application
LIMITED
M/S ASTONEFIELD SOLAR  |COMPANY PETITION
3016 [0710102423592018/10 |GUIARAT PVT LTD Vs. PRIME |IB IBC Under Sec 10 TRUE COPY SING MISSED
MEIDEN LTD. (IBC)/940(ND)2018
SHALINI CHOUDHARY Vs. COMPANY PETITION
3017 |0710102117612019/8 |MOTHERS PRIDE DAIRY INDIA |IB IBC under Sec 7 PG 151-153 NOT CLEAR
PRIVATE LIMITED (1BC)/2122(ND)2019
VOLKSWAGEN FINANCE COMPANY PETITION
3018 [0710102003822020/4 |PRIVATE LIMITED Vs. AVG  |IB IBC under Sec 7 wrong filing
LOGISTICS LIMITED (IBC)/363(ND)2020
INTERLOCUTORY
SATYADEVI ALAMURI Vs. AJAY |APPLICATION INDEX MISSING PAGE NUMBER
3019/10710102027322020/1 1 R BISNOI (LB.C)/1868(ND)202 |12 NOT MENTION
0
INCOME TAX OFFICER WARD |COMPANY
3020 |0710102150242019/2 [24.4 Vs. REGISTRAR OF APPEAL(COMPANIES Zif/ jrizm(:gt';‘é Z‘-fa :;7'8'10'11 cut 15-20 not
COMPANIES ACT)/863(ND)2019 y
JAIPUR MAHUA TOLLWAY
COMPANY PETITION .
3021 [0710102156912019/4 |-IMITED Vs, RISE PROJECTS | ~\vipan S Sub-Section (1) Of wrong filing
PRIVATE LIMITEDRISE ACTY/176(ND)2019 _|SeCtion 66.
PROJECTS PRIVATE LIMITED
SHREE BANKEY BEHARI LAL ~ |COMPANY Aoplication under an
3022 [0710102168442019/1 |ENTERPRISES Vs. PALIKA  |APPLICATION(IBC)/2 |-PP y wrong filing

TOWNS LLP

857(PB)2019

other provisions- IBC




MANOJ SRIVASTAVA MEDIA
CORPS PRIVATE LIMITED Vs,

COMPANY PETITION

3023 [0710102136992019/3 |\ o °corem oy EIBBC)/2693(ND)2019 IBC Under Sec 9 UPLOAD AGAIN CLEARLY
PRIVATE LIMITED
MOHD NAZIM KHAN V. COMPANY Aoplication under an

3024 |0710102142572019/1 |INTERNATIONAL TRENCHING |APPLICATION(IBC)/7 ofhper o Ich NCOMPLETE DOC
PRIVATE LIMITED 6(ND)2019 P
AJAY FINCAP CONSULTANTS i;(mg A'\:,IEART(;E'T\I (‘::'\'OD gfhp;fatrf;sl:;::rsaun; PG-19,(20 NOT CLEAR AND

3025 0710102413022017/3 [PVT LTD Vs. M/SDYNAMIC |12 e 2 sectiorﬁ’ (1 of seckion TRANSLATE 49,52,59,
SHELLS INDIA PVT. LTD. ACT)246(ND)2017  |230 70,WORNG ARRANGE
ANAND ENTERPRISES PRIVATE | Lo

3026 [0710102001842020/1 |-IMITED VS. REGISTRAR OF | \poe s (coMPANIES |Sec 252 (1) page numbering not mention and
COMPANIES NCT OF DELHI & ACT)/119(ND)2020 all pages cut
HARYANA
GLADE DEVELOPERS PRIVATE |COMPANY

3027 |0710102003492020/1 |LIMITED Vs. REGISTRAR OF |APPEAL(COMPANIES |Sec 252 (1) page 6,7 cut
COMPANIES ACT)/122(ND)2020
GE INDIA INDUSTRIAL CP(AA) MERGER AND
PRIVATE LIMITED Vs. FOURTH|AMALGAMATION(CO |Sec. 230-232 - Second

3028 |0710102027082020/1 | bn o e rone MPANIES e TRUE COPY SING MISSED
LIMITED ACT)/46(ND)2020
MONK MEDISOLUTIONS COMPANY PG-59-71, 73-

3029 |0710102028082020/1 |PRIVATE LIMITED Vs. SHAHI |APPEAL(COMPANIES |Sec 252 (3) 79,180192,193,196,206
INFRASTRUCTURE PVT. LTD.  [ACT)/224(ND)2020 208,220,221, NOT CLEAR
SUPPORT PRIVATE LIMITeD |COMPANY PETITION

3030 |0710102158302019/3 1B IBC Under Sec 9 WRONG DOCS

Vs. TARU LEADING EDGE
PRIVATE LIMITED

(IBC)/3369(ND)2019




BHARAT ALUMINIUM CO.LTD

INTERLOCUTORY
APPLICATION

3031 {0710102036292020/2 Vs. (LB.C)/2085(ND)202 Sec 60(5) TRUE COPY SING MISSED
0
AL S SHOOTH g compay peTTon
3032 |0710102104432019/11 : IB IBC Under Sec 9 WRONG FILING
INTERNATIONAL LOGISTICS (IBC)/1799(ND)2019
LIMITED
INTERLOCUTORY
RAKESH KUMAR GUPTA Vs. APPLICATION
3033 [0710102039702020/2 RUPINDER SINGH GILL (LB.C)/2102(ND)202 Sec 60(5) UPLOAD PROPERLY
0
STATE BANK OF INDIA Vs. COMPANY PETITION
3034 |0710120007702018/25 [M/S. SHREE SHYAMJI AGRICO |IB IBC under Sec 7 WRONG FILING
EXPORTS PVT. LTD. (IBC)/1071(ND)2018
COMPANY PETITION
3035 (0710102012172020/6 EfTé(l:JI:Ir I;RDﬁ c& A(T:IOOIEI/ SLII\'/?IE';rpé% 1B IBC Under Sec 9 DOCS UPLOAD PROPERLY
(IBC)/413(ND)2020
SCOOP CONSTRUCTIONS
PRIVATE LIMITED Vs. CP(AA) MERGER AND
REGISTRAR OF COMPANIES AMALGAMATION(CO |[Sec. 230-232 - Second
710102019032020/1 . TRUE COPY MISSED
3036 |0710102019032020/1 11 17 5+-5 (1N THE MATTER |MPANIES Motion UE COPY MISS
OF: M/S P. P. AVIATION PVT. |ACT)/37(ND)2020
LTD.)
CP(AA) MERGER AND
HIND POCKET BOOKS PRIVATE [AMALGAMATION(CO |Sec. 230-232 - Second page numbering not mention and
3037 10710102026152020/2 LIMITED Vs. MPANIES Motion INDEX MISSED
ACT)/42(ND)2020
CP(AA) MERGER AND
HIND POCKET BOOKS PRIVATE [AMALGAMATION(CO |Sec. 230-232 - Second page numbering not mention and
3038 |0710102026152020/3 LIMITED Vs. MPANIES Motion INDEX MISSED

ACT)/42(ND)2020




HITESH BHARDWAJ Vs. DELHI

COMPANY PETITION

3039 {0710102035812020/3 (COMPANIES Sec. 213,Sec. 241(1) WRONG FILING
APARTMENTS PVT. LTD. ACT)/70(PE)2020
RAJARAMAN BALACHANDRAN  |INTERLOCUTORY |0 o0 cron
3040 {0710102061552020/1 |Vs. DELHI BARODA ROAD APPLICATION Regulations 5016 TRUE COPY SING MISSED
CARRIERS PRIVATE LIMITED  |(1.B.C)/2072(PB)2020|" <9 '
GURVINDER PAL & ORS Vs.  |COMPANY PETITION
3041 10710102159672019/4 | e b e GPMENTS LIMITED |18 (IBC)/2(ND)2020 |1EC Under Sec 7 WRONG FILING
JAIHIND STONES PRIVATE | (o
LIMITED Vs. REGISTRAR OF PAGE NUMBER NOT MENTION
3042 10710102172492013/1 | -3\ pANIES NCT OF DELHI ﬁﬁfﬁ;ﬁf@;%%s Sec 252 (1) AND SONE PAGES CUT
AND HARYANA
CP(AA) MERGER AND
A B MEDICOS PRIVATE AMALGAMATION(CO |Sub-section (I of STAMP PAPER AND
3043 10710102429652018/2 |, 1y v, MPANIES section 230 VERIFICATION DATE MISSED
ACT)/27(PB)2018
KUTCH CHEMICAL INDUSTRIES|COMPANY PETITION
3044 |0710102079552019/9 |LTD Vs. VMA ENTERPRISES  |IB IBC Under Sec 9 WRONG FILING
PVT LTD (IBC)/1136(ND)2019
COMPANY PETITION
SUNDER LAL GOEL Vs. Sec. 241(1),Sec.
3045 |0710102085512019/7 (COMPANIES WRONG FILING
MEDIPLUS (INDIA) LTD. ACT)/B4(ND)2010  |242(4)/Sec. 244(1)
BHANDARI FIBRETECH PVT ~ |COMPANY
3046 |0710102159212019/1 |LTD Vs. REGISTRAR OF APPEAL(COMPANIES |Sec 252 (3) PAGES CUT

COMPANIES

ACT)/160(ND)2020




CP(AA) MERGER AND

Application under any

FORCE BUILDCON PVT. LTD. |AMALGAMATION(CO |other provisions ,Sub-
3047/10710200421002018/1 Vs. M/S. SPM AUTO PVT. LTD. |MPANIES section (I) of section PROOF OF SERVICE MISSED
ACT)/71(ND)2018  |230
COMPANY o
ANG INDUSTRIES LIMITED Vs. Application under any
3048 |0710102008392020/1 [y lo b oo IMITED - |[APPLICATION(IBC)/6 | ™8 o T o PAGE 21 CUT
24(ND)2020
MEZBAAN HOTELIERS PRIVATE m%L)G':'\miﬁgQ\é%
3049 [0710102014152019/2 |LIMITED Vs. MEZBAAN MPANIES Sec. 230-232, Sec 234 AFFIDAVIT MISSED
HOLDINGS PRIVATE LIMITED |, oo o0
MR. RAVINDRA LOONKAR Vs. |INTERLOCUTORY
3050 |0710102061192020/1 |KOTAK MAHINDRA BANK APPLICATION Sec 60(5) EféigRCUT PG 32-41 NOT
LIMITED (1.B.C)/2069(PB)2020
MR. RAVINDRA LOONKAR Vs. |INTERLOCUTORY
3051 [0710102061192020/2 |KOTAK MAHINDRA BANK APPLICATION Sec 60(5) Zg'f\lgo(;UCTLEER32'41'48 A9,43 -
LIMITED (1.B.C)/2069(PB)2020
COMPANY PETITION
3052 |0710102098132019/18 IG'\'STSEER%ACPCI)LAF';VLTT ET\SS' M5 e IBC under Sec 7 WRONG FILING
(1BC)/1896(ND)2019
Sec 252 (1) - By
COMPANY PETITION
3053 0710102105522019/4 |PUNRISE CEMENT PVTLTD Vs, | 5vpaniES Government Body, Sec DOCS UPLOAD PROPERLY
DIGITAL ENTERPRISE 252 (3) - By
ACT)/11111(PB)2019
Government Body
Sec 252 (1) - By
COMPANY PETITION
3054 |0710102105522019/5 g‘;g;l/ff ECI\IET'\"EERNPLFSVET LTDVS. | compANIES S;’;"e(g‘)me;t Body,Sec DOCS UPLOAD PROPERLY
ACT)/11111(PB)2019 y

Government Body




UNION BANK OF INDIA Vs,

COMPANY PETITION

TRUE COPY SING MISSED &

3055 |0710102410362017/21 |ERA INFRA ENGINEERING 1B IBC under Sec 7
LIMITED (IBC)/190(PB)2017 AFFIDAVIT MISSED
RAJARAMAN BALACHANDRAN [INTERLOCUTORY Reaulation 30. CIRP
3056 |0710102061552020/2 |Vs. DELHI BARODA ROAD APPLICATION Regulations 2’0 16 UPLOAD IN ONE FOLDER
CARRIERS PRIVATE LIMITED |(I.B.C)/2072(PB)2020 9 !
COMPANY
LIFESTYLE MAGAZINES APPLICATION(COMP APPLICATION FILED IN
3057 |0710102164052019/1 PRIVATE LIMITED V. ANIES Rule 11 of NCLT ADDESTIONAL
ACT)/948(ND)2019
SCOOP CONSTRUCTIONS Era(:f\c?; e (AC'\(‘)D
3058 |0710102139462019/6 (PRIVATE LIMITED Vs. EMAAR Sec. 230-232, Sec 234 document properly not upload
MGF LAND LIMITED MPANIES
ACT)/162(ND)2019
COMPANY
3059 |0710102150832019/1 SANDEEP CHANDNA Vs. APPLICATION(IBC)/2 |Section 74 wrong document upload
PUNJAB NATIONAL BANK
614(PB)2019
COMPANY
3060 [0710102150832019/2 SANDEEP CHANDNA Vs. APPLICATION(IBC)/2 [Section 74 wrong doc upload
PUNJAB NATIONAL BANK
614(PB)2019
GREEN LINE LAMINATES CA(A) MERGER AND
PRIVATE LIMITED Vs. AMALGAMATION(CO . .
3061 |0710102021332020/2 EUROBEARINGS INDIA PVT MPANIES Sec. 230-232, Sec 234 index missing
LTD ACT)/43(PB)2020
JAGAT PAL PALIWAL AND ANR |COMPANY PETITION
3062 |0710102027262018/4 |Vs. JASSUM PROPCON IB IBC under Sec 7 sign missing and affidavit missing

PROJECTS PVT LTD

(IBC)/1756(PB)2018




MELODY EVENTS & COMPANY
3063 (0710102031732020/1 |PROMOTIONS PRIVATE APPEAL(COMPANIES |Sec 252 (3) wrong doc upload
LIMITED Vs. ROC ACT)/240()2020
INTERLOCUTORY
3064 |0710102062852020/2 g?['\é‘g':;g"::%m&'}'gég'\' APPLICATION Sec 60(5) sign missing
(1.B.C)/2184(PB)2020
STATE BANK OF INDIA Vs.
3065 |0710102408922018/63 [ASIAN COLOUR COATED ISPAT COMPANY PETITION IBC under Sec 7 document properly not upload
LTD IB (IBC)/50(PB)2018
CONSTRUCTIONS PRIVATE | CONPANY
3066 |0710102000912020/4 APPEAL(COMPANIES ([Sec 252 (1) document properly not upload
LIMITED Vs. REGISTRAR OF ACT)/141(ND)2020
COMPANIES
COMPANY
EMAAR MGF LAND LTD Vs. APPLICATION(COMP . -
3067 |0710102005072020/7 EMAAR MGF LAND LTD ANIES Sec. 242(4) sign missing
ACT)/70(PB)2020
INTERLOCUTORY
SANDEEP KR BHATT Vs. APPLICATION .
3068 |0710102066122020/1 PROACTIVE PLAST PVT LTD (LB.C)/2782(ND)202 Sec 60(5) doc incomplete
0
RAJESH KUMAR JAIN DEpUTY [ COMPANY
3069 (0710102145072019/4 DIRECTOR DIRECTORATE OF é\;gz_;g?;‘g?gN(IBC)/z Sec 60(5) SIGN MISSED
ENFORCEMENT
COMPANY PETITION
3070 [0710102151312019/24 EMAAR HOLDING II Vs. (COMPANIES Sec. 241(1) SIGN MISSING ON EVERY PAGE

EMAAR MGF LAND LIMITED

ACT)/173(PB)2019




EMAAR HOLDING II Vs.

COMPANY PETITION

3071 (0710102151312019/25 (COMPANIES Sec. 241(1) SIGN MISSING
EMAAR MGF LAND LIMITED ACT)/173(PB)2019
COMPANY PETITION
3072 |0710102151312019/26 meg I\H/IgllzDLI/’\\‘l\?DIT_IVI\fIiTED (COMPANIES Sec. 241(1) SIGN MISSING
ACT)/173(PB)2019
INFOGAIN INDIA PRIVATE iﬁl%BGMA;iGTigl\il\é%
3073 (0710102008612020/1 |[LIMITED Vs. REGISTRAR OF MPANIES Sec. 230-232, Sec 234 WRONG EFILE
COMPANIES ACT)/22(PB)2020
COMPANY PETITION
3074 |0710102011472020/2 ;TEQI/EEE)?—EERS ﬁ\N/_I; \I/?I'_DSAVFAB 1B ----IBC under Sec 7 INDEX AND SIGNMISSED
) ) (IBC)/382(ND)2020
SYNDICATE BANK Vs. COMPANY PETITION
3075 [0710102012472020/3 |CLARION TOWNSHIPS PVT. 1B IBC under Sec 7 INDEX AND SIGNMISSED
LTD. (IBC)/410(ND)2020
COMPANY -
HEMANT SHARMA Vs. MOSER Application under any
3076 {0710102013582020/1 BAER ELECTRONICS LTD. APPLICATION(IBC)/9 other provisions- IBC WRONG EFILE
19(ND)2020
SAKET BHATIA Vs. SH. PANKAJ|INTERLOCUTORY
KHETAN LIQUIDATOR OF APPLICATION
3077 {0710102028992020/1 INTEGRATED CAPS PVT. LTD. |(LB.C)/1764(ND)202 Sec 60(5) SIGN MISSED
UNDER LIQUIDATION 0
COMPANY PETITION
3078 |0710102149872019/5 SYNDICATE BANK Vs. M/S. IB IBC under Sec 7 INDEX , PAGE NUMBER, SIGN

SUPREME ALLOYS LIMITED

(IBC)/3059(ND)2019

MISSED




STATE BANK OF INDIA Vs.

COMPANY PETITION

3079 |0710102408922018/65 AL\%IDAN COLOUR COATED ISPAT | ="rre oo oe ooy |LBC under Sec 7 INCORRECT DOC
COMPANY
3080 |0710102007092020/1 fli,l'\"IIT'\éIDS\(/)S"UTIONS PRIVATE | AppLICATION(COMP f,lict'ioznm'm - Second incomplete doc
' ANIES ACT)/84()2020
COMPANY
3081 |0710102007092020/2 fImIT'\éIDS\ZLUTIONS PRIVATE | APPLICATION(COMP faecact}ozn30-232 - Second incomplete doc
: ANIES ACT)/84()2020
RISHU AGENCIES PRIVATE EQ(X\BG':EE\GTECR),@(NC%
3082 |0710102022342020/1 |LIMITED Vs. SAFEX COMPLEX Sec. 230-232, Sec 234 WRONG EFILE
PRIVATE LIMITED MPANIES
ACT)/40(ND)2020
PANKAJ KUMAR RUSTAGI Vs. |COMPANY PETITION
3083 |0710102121532019/25 |PEE AAR EXIM PRIVATE (COMPANIES Sec. 241(1) sign missed
LIMITED ACT)/137(ND)2019
COMPANY PETITION
3084 |0710102006592019/6 EQFT,SETSE\“/?I'}/;' THEME IB IBC Under Sec 9 SIGN MISSED
(IBC)/323(ND)2019
R SYSTEMS INTERNATIONAL m%BGMA;iGTigl\ﬁl\é%
3085 |0710102029532020/1 |LIMITED Vs. M/S RAHEJA Sec. 230-232, Sec 234 vol break
DEVELOPERS LIMITED MPANIES
ACT)/48(ND)2020
INTERLOCUTORY
3086 |0710102064032020/1 |DFC BANKLTD. Vs. KANTL 1, op) 1entioN Sec 60(5) index missed

MOHAN RUSTAGI

(1.B.C)/2342(PB)2020




LOKCHAND MEMBER COC Vs.

INTERLOCUTORY
APPLICATION

3087 |0710102066832020/1 SAURABH BANSAL & ORS. (LB.C)/2511(ND)202 22(3)(b) index missed and incomplete doc
0
WHITE STUDIO ARCHITECTS |COMPANY PETITION
3088 0710102023302020/1 |Vs. FRANCHISE MANAGEMENT |1B IBC Under Sec 9 index missed
COMPANY PRIVATE LIMITED  |(IBC)/597(ND)2020
3089 [0710102152252019/5 ESTATES IDEVELOPERS PVT IB IBC Under Sec 9 sign miss in rejoinder
(IBC)/3231(ND)2019
LTD
COMPANY PETITION
3090 |0710102722542018/16 SEII;IEARB'SATNEKE\L/SL.IMI}?EEHI IB IBC under Sec 7 sign missing in reply
(IBC)/1446(PB)2018
COMPANY PETITION
3091 |0710102722542018/17 EEEEARngEKE\L/SL.IMISI'?E-IrDHI 1B IBC under Sec 7 sign missing in reply
(IBC)/1446(PB)2018
STATE BANK OF INDIA Vs.  |COMPANY PETITION e cop missing bage 12 not
3092 [0710120007702018/32 [M/S. SHREE SHYAMJI AGRICO |18 IBC under Sec 7 dear a:&' o 2% 'Zugt’
EXPORTS PVT. LTD. (IBC)/1071(ND)2018 Pag
STATE BANK OF INDIA Vs.  |COMPANY PETITION e copy missing bage 12 not
3093 [0710120007702018/33 |M/S. SHREE SHYAMII AGRICO |IB IBC under Sec 7 donr a:&' oot 291 'zuf
EXPORTS PVT. LTD. (IBC)/1071(ND)2018 Pag
STATE BANK OF INDIA Vs.  |COMPANY PETITION oaress report wrona document
3094 [0710120007702018/35 [M/S. SHREE SHYAMJI AGRICO |18 IBC under Sec 7 prog P 9

EXPORTS PVT. LTD.

(IBC)/1071(ND)2018

upoad




VINAYAK ADVERTISING Vs.

COMPANY PETITION

progress report wrong doc

3095 |0710200412652017/8 [RAJESH GEMS AND JEWELS IB IBC Under Sec 9 upload
PVT LTD (IBC)/546(ND)2017 P
COMPANY PETITION
3096 |0710102028682018/6 '?':TQ\{EED QYSII{OSJZACI'IQ'?IA?#SLTD IB IBC under Sec 7 sign missing every page
(IBC)/1718(PB)2018
INTERLOCUTORY application file 53-
3097 [0710102034882020/1 JTS\]"GEZM (JV) Vs. MR. RAJESH ngLég://;Tzlg?ND)zoz Sec 60(5) 55,70,103,201,203-212,222-
0 o 253,326-338 page not clear
AARGUS GLOBAL LOGISTICS |COMPANY PETITION sian missing in reply and affdavit
3098 |0710102127602019/7 |PVT. LTD. Vs. STOCKFLOW  |IB IBC Under Sec 9 m?ssin g Inreply
EXPRESS PVT. LTD. (IBC)/2414(ND)2019 9
UNION BANK OF INDIA Vs. COMPANY PETITION
3099 |0710102410362017/24 |ERA INFRA ENGINEERING 1B IBC under Sec 7 82'200' 107-180,405 not clear
LIMITED (IBC)/190(PB)2017 pag
DISH TV INDIA LIMITED Vs. COMPANY PETITION
3100 |0710120001492018/7 |MACRO COMMERCE PRIVATE |IB IBC Under Sec 9 wrong doc upload
LIMITED (IBC)/398(PB)2017
INTERLOCUTORY L
GANESH PRASAD AGARWAL Vs. Application under any C
3101 |0710102024662020/2 APPLICATION i application file wrong doc upload
OSWAL INDUSTRIES PVT. LTD. (L.B.C)/1599()2020 other provisions- IBC
INTERLOCUTORY
3102 |0710102060932020/1 ANIL KOHLI Vs. BHAGWAN APPLICATION Sec 25(j) application wrong doc upload

SINGH RAWAT

(1.B.C)/2099(PB)2020




MR. WANG XINGCHUN Vs.

COMPANY

Rule 11 of NCLT,Rule

3103 |0710102063532020/3 |COSLIGHT INDIA QZ?EISCATION(COMP 11 of NCLT,Rule 11 of wrong doc upload
TECHNOLOGY PVT. LTD. ACT)/281(ND)2020 | NCLT/Sec 425
INTERLOCUTORY
3104 |0710102064702020/1 |ARUNAV PANKAJ Vs. APPLICATION Sec 60(5) wrong doc upload
(LB.C)/2334(PB)2020
INTERLOCUTORY
3105 |0710102065272020/1 QJ:I\TISS;'FSL\J’Q%A(\;/SP& APPLICATION Sec 60(5) wrong doc upload
(1.B.C)/2370(PB)2020
INTERLOCUTORY
3106 |0710102065922020/2 Qgﬁgﬁgggﬁgw SALON Vs. APPLICATION Sec 60(5) wrong doc upload
(1B.C)/2414(PB)2020
INTERLOCUTORY
3107 |0710102070532020/1 ﬁ:ggﬁlmﬂ:{v&g% APPLICATION Sec 60(5) wrong doc upload
(1.B.C)/2775(PB)2020
CI;LIQEEEELmeB?EE LIMITED 1 -ompANY PETITION
3108 |0710102098562019/8 : IB IBC Under Sec 10 wrong doc upload
INTERNATIONAL FOOD (TBC)/1573(ND)2019
COMPANY PRIVATE LIMITED
COMPANY PETITION o
3109 [0710102422882018/15 ig’;&f:gﬁéswglgﬁﬁ' o[ IBC under Sec 7 fnflf;‘iﬁ;‘"t and estamp paper
(IBC)/923(PB)2018 9
COMPANY PETITION
3110 |0710200412802017/7 MUSADDI LAL KISHAN LAL Vs. IB IBC Under Sec 9 wrong document upload

RAM DEV PVT LTD

(IBC)/178(PB)2017




ARUN MEHTA Vs. SATRAMDAS

COMPANY PETITION

Application under any

3111 |0710102015832018/1 |GEHRIMAL JEWELLERS (COMPANIES other provisions service missing
PRIVATE LIMITED ACT)/48(ND)2014 P
J. M. TECH SOLUTION PRIVATE|COMPANY
3112 |0710102017832020/1 (LIMITED Vs. REGISTRAR OF |APPEAL(COMPANIES [Sec 252 (1) numer missing and cut page
COMPANIES ACT)/187(ND)2020
SHALINI CHOUDHARY Vs. COMPANY PETITION
3113 |0710102117612019/10 [MOTHERS PRIDE DAIRY INDIA |IB IBC under Sec 7 in annexure true copy missing
PRIVATE LIMITED (IBC)/2122(ND)2019
CP(AA) MERGER AND
SANDARBH FOODS PVT LTD AMALGAMATION(CO [Sec. 230-232 - Second
3114 |0710102166532019/5 Vs, MPANIES Motion 1-6 not clear page
ACT)/171(ND)2019
COMPANY PETITION
3115 |{0710102023002020/1 i?l\\//IVTpI‘EFénAI%\lE{VXAI‘_FﬁDVS IB IBC Under Sec 9 service and e-stamp missing
(IBC)/633(ND)2020
l\E/l)ﬁiE(I:?F'{I"ASYI?\II\IIDISS E-Vr'\I/'V'AI_I?I'IIED Vs COMPANY PETITION 1-20 page missing and properl
3116 |0710102025802018/15 |\ n S paTa SERVICES Py | 1B IBC Under Sec 9 docun’ieflt o dg properly
o " |(1BC)/1683(ND)2018 P
VERIZON INDIA PRIVATE COMPANY
LIMITED Vs. ASSOTECH APPLICATION(COMP [Application under any ) -
3117/10710102063712020/1 |15 NSHINE URBAN ANIES other provisions 1-5 page missing
DEVELOPERS PVT. LTD. ACT)/286(PB)2020
INTERLOCATORY
3118 |0710102141832019/4 MANISH GUPTA Vs. TURTLE APPLICATION Sec 30 wrong document upload

BOOKS PVT LTD

(IBC)/2605(PB)2019




PLUG ENERGIA PRIVATE

COMPANY
3119 [0710102006892019/3 LIMITED Vs. REGISTRAR OF APPEAL(COMPANIES |Sec 252 (3) index missing
COMPANIES NCT OF DELHI & ACT)/236(ND)2019
HARAYANA
INTERLOCUTORY
MAHESH BANSAL Vs. APPLICATION
3120 |0710102069012020/1 SUBHASH CHAND GOEL (LB.C)/2651(ND)202 Sec 60(5) wrong document upload
0
SHALINI CHOUDHARY Vs. COMPANY PETITION
3121 (0710102117612019/11 [MOTHERS PRIDE DAIRY INDIA |IB IBC under Sec 7 true copy missing
PRIVATE LIMITED (IBC)/2122(ND)2019
COMPANY PETITION
3122 |0710102422882018/16 _T%I\SIALYH: Cl)\‘hEI)QSAI\I\II SIICD)I-TSP\\//'IS' LTD IB IBC under Sec 7 true copy and affidavit missng
(IBC)/923(PB)2018
STATE BANK OF INDIA Vs. X\IID-FIE{ (I:‘S_IE:ILCJ)LORY
3123 (0710102064692020/1 |MOTHERS PRIDE DAIRY INDIA (LB.C)/2321(ND)202 Sec 60(5) true copy and sign missing
PRIVATE LIMITED 0' '
ICICI BANK LIMITED Vs. INTERLOCUTORY
RALCO FINANCE AND APPLICATION . .
3124 |0710102070482020/1 INVESTMENT PRIVATE (LB.C)/2793(ND)202 Sec 60(5) sigh missing
LIMITED 0
CA(A) MERGER AND
M.M. VACATIONS & TOUR AMALGAMATION(CO [Sub-section (1) of sign and true copy missing and
3125 10710102130002013/7 PRIVATE LIMITED Vs. MPANIES section 230 index missing
ACT)/163(ND)2019
VASU CROP SCIENCE PRIVATE |COMPANY PETITION
3126 |0710102132562019/2 |LIMITED Vs. REGISTRAR OF [(COMPANIES Sec 252 (1) index missing

COMPANIES DELHI & HARYANA

ACT)/765(ND)2019




VASU CROP SCIENCE PRIVATE

COMPANY PETITION

3127 [0710102132562019/3 |LIMITED Vs. REGISTRAR OF |(COMPANIES Sec 252 (1) service missing
COMPANIES DELHI & HARYANA|ACT)/765(ND)2019
COMPANY PETITION
3128 (0710102012172020/7 EI%;TIIE-SI:II- IERDﬁg A'CI'?OIEI/ SLII\,/?IB'I'AI\ECI;D IB IBC Under Sec 9 wrong document upload
(IBC)/413(ND)2020
COMPANY PETITION
3129 (0710102022662020/2 S:\JB?-IEXEDI;/OISPEE I:,VV-_II—_ LL-_II—_DD vs. (COMPANIES Sec. 241(1) 24 25 26 27 NOT CLEAR
ACT)/49(PB)2020
M/S AMPLE INFRASTRUCTURE PAGE NUMBERING NOT
3130 |0710102033012018/19 [PVT. LTD Vs. M/S INTELLICITY fBOg;é)N/YI;I?\ITDI;rZI(C))I'\; IBC under Sec 7 MENTION AND PROOF OF
BUSINESS PARK PVT. LTD SERVICE MISSED
AL KIS IO companyperrion
3131 (0710102089482019/11 | - IB IBC under Sec 7 PAGE 14 15 NOT CLEAR
ROLLING MILLS PRIVATE (IBC)/1295(ND)2019
LIMITED
E N SAKTHIDHARAN MENON COMPANY PETITION
3132 |0710102104502019/5 [Vs. TECPRO INFRA-PROJECTS |IB IBC Under Sec 9 EIE'EEDRTZ%E)/(;;?I;E PARTITION
LIMITED (IBC)/1721(PB)2019
JALSA CLOTHINGLINE LIMITED m%BGMAEiGTng\é%
3133 (0710102166562019/4 |Vs. DIBANKAR CLOTHING MPANIES Sec. 230-232, Sec 234 PROOF OF SERVICE MISSED
LIMITED ACT)/2(ND)2020
STREUROSERICES A o e
3134 |0710102168402019/7 ) IB IBC Under Sec 10 13 14 1516 17 18 19 not clear

RESOURCE MANAGEMENT
LIMITED

(IBC)/115(ND)2020




ANURAG CHANDRA Vs.

COMPANY PETITION

3135 |0710102424672018/18 |AFFINITY BEAUTY SALON 1B IBC under Sec 7 page 19 24 25 30 not clear
PRIVATE LIMITED (IBC)/786(PB)2018
MAA MUNDESHWARI
COMPANY
3136 [0710102003422020/1 | ECURITY SERVICES PRIVATE |\ poea| (compANIES |Sec 252 (3) all pages cut
LIMITED Vs. ROC NCT OF ACT)/229(ND)2020
DELHI
COMPANY
3137 |0710102003642020/3 iSEZ;STFE:;EgHF LégHE/EN\IIEé APPEAL(COMPANIES |Sec 252 (1) all pages cut
ACT)/175(ND)2020
PROPERTY SOLUTION (INDIA) |COMPANY PETITION
3138 [0710102006122019/9 |PRIVATE LIMITED Vs. M/S  |IB IBC Under Sec 9 PROOF OF SERVICE MISSED
IMPERIAL FASTNERS PVT. LTD. |(IBC)/385(ND)2019
IO oy
3139 |0710102008952020/2 ; APPEAL(COMPANIES |Sec 252 (3) PROOF OF SERVICE MISSED
REGISTRAR OF COMPANIES |\ 122 Noo0
DELHI
COMPANY
3140 [0710102015112020/2 gééESETNRigg?CVSMP anies  |APPEAL(COMPANIES |Sec 252 (1) ALL PAGES CUT
ACT)/188(ND)2020
PRIVATE LMITED v, |COMPANY
3141 |0710102015772020/1 ' APPEAL(COMPANIES |Sec 252 (3) ALL PAGES CUT
REGISTRAR OF COMPANIES |\ 1o o0
DELHI & HARYANA
COMPANY
ROHIT SHARMA Vs,
3142 [0710102016812020/1 |o= oo oF companies | APPEAL(COMPANIES |Sec 252 (1) ALL PAGES CUT

ACT)/183(ND)2020




DEEPAK GUPTA Vs. COMPANY
3143 |0710102017042020/3 |MAINFRAME ENERGY APPLICATION(IBC)/1 [19(2) 52 53 54 55 NOT CLEAR
SOLUTIONS PRIVATE LIMITED |164(ND)2020
PSIHLOEEOEES oo
3144 |0710102146712019/2 X APPEAL(COMPANIES [Sec 252 (1) ALL PAGE CUT
REGISTRAR OF COMPANIES ACT)/127(ND)2020
DELHI & HARYANA
DPN MARITIME ACADEMY COMPANY
3145 |0710102172912019/2 |PRIVATE LIMITED Vs. APPEAL(COMPANIES [Sec 252 (3) ALLPAGES CUT AND LINE
REGISTRAR OF COMPANIES ACT)/135(ND)2020
STATE BANK OF INDIA Vs.
3146 |0710102408922018/66 [ASIAN COLOUR COATED ISPAT COMPANY PETITION IBC under Sec 7 PAGINATION NOT MENTION
LTD IB (IBC)/50(PB)2018
M/S. SBI GLOBAL FACTORS COMPANY PETITION
3147 |0710102008382019/2 (LIMITED Vs. M/S. NOESIS 1B Sec 60(5) PAGE 1 TRANSLATION
INDUSTRIES LIMITED (IBC)/110(PB)2019
COMPANY Application under an
3148 |0710102012792020/2 |TAIPACK LIMITED Vs. APPLICATION(IBC)/8 PP . y INDEX MISSING
other provisions- IBC
69(ND)2020
SHRI DRONA HOTELS PVT. COMPANY
3149 |0710102013802020/2 |LTD. Vs. REGISTRAR OF APPEAL(COMPANIES [Sec 252 (1) ALL PAGES CUT
COMPANIES ACT)/169(ND)2020
DELHI DESIGN TECH PRIVATE |COMPANY
3150 |0710102013932020/1 |[LIMITED Vs. M/S ONE CITY APPEAL(COMPANIES [Sec 252 (3) ALL PAGES CUT

LEISURE REALTECH PVT. LTD.

ACT)/220(ND)2020




SUBH LAXMI COLONIZERS

COMPANY

3151 |0710102015812020/1 APPEAL(COMPANIES |Sec 252 (1) ALL PAGES CUT
PRIVATE LIMITED Vs. ACTY/213(ND)2020
LLYOD LOGIC SYSTEMS COMPANY
3152 [0710102016762020/1 |PRIVATE LIMITED Vs. APPEAL(COMPANIES |Sec 252 (1) ALL PAGES CUT
REGISTRAR OF COMPANIES  |ACT)/199(ND)2020
PINAKI MAINTENANCE COMPANY
3153 [0710102024912020/1 |PRIVATE LIMITED Vs. APPEAL(COMPANIES |Sec 252 (3) ;AE?\IIT'\'I’STI\II?':UNEO;OPY MISSED
REGISTRAR OF COMPANIES  |ACT)/223(ND)2020 '
FRANCO SYSTEMS PRIVATE |0
LIMITED Vs. REGISTRAR OF PAGINATION NOT
3154 |0710102025062020/1 1 ~\pANIES NCT OF DELHI & QE%ZLI(S&%;”;ONZISS Sec 252(3) MENTION, TRUE COPY MISSED
HARYANA
MRS. POOJA BAHRY Vs. L':EE;{(;L,STCI%LORY
3155 [0710102061312020/1 |LINKSTAR INFOSYS PRIVATE Sec 30 WRONG E FILL
(1B.C)/2159(ND)202
LIMITED 0
GLOBAL COURIERS PVT.LTD  [COMPANY
3156 [0710102172152019/2 |Vs. REGISTRAR OF NCT OF  |APPEAL(COMPANIES |Sec 252 (3) ALL PAGES CUT
DELHI & HARYANA ACT)/53(ND)2020
REGISTRAR OF COMPANIES
' |COMPANY PETITION o
3157 |0710102421352018/3 |NCT OF DELHI & HARYANAVS. | 5\vpaniES Application under any ALL PAGES CUT
M/S EURO ASIA VENTURE ACT)/309(ND)2018 other provisions
CAPITAL LIMITED
ORIENTAL BANK OF COMPANY PETITION
3158 |0710120003722018/10 [COMMERCE Vs. SIKKA 1B IBC under Sec 7 PG-56-65 NOT CLEAR

PAPERS LTD.

(IBC)/939(PB)2018




ORIENTAL BANK OF

COMPANY PETITION

3159 |0710120003722018/7 |COMMERCE Vs. SIKKA 1B IBC under Sec 7 TRUE COPY MISSED
PAPERS LTD. (IBC)/939(PB)2018
ORIENTAL BANK OF COMPANY PETITION

3160 |0710120003722018/8 |COMMERCE Vs. SIKKA 1B IBC under Sec 7 PG-56-65 NOT CLEAR
PAPERS LTD. (IBC)/939(PB)2018
ORIENTAL BANK OF COMPANY PETITION

3161 |0710120003722018/9 |COMMERCE Vs. SIKKA 1B IBC under Sec 7 FILE NOT IN PROPER INDEX ETC
PAPERS LTD. (IBC)/939(PB)2018
M/S. PLATINA BULKERS PVT. |COMPANY PETITION

3162 |0710200410172018/15 |LTD. Vs. M/S. STAR MINERAL |IB IBC Under Sec 9 FILE NOT UPLOAD IN PROPER
RESOURCES PVT. LTD. (IBC)/607(ND)2018
M/S. PLATINA BULKERS PVT. |COMPANY PETITION

3163 |0710200410172018/16 |LTD. Vs. M/S. STAR MINERAL |IB IBC Under Sec 9 E FILL WRONG
RESOURCES PVT. LTD. (IBC)/607(ND)2018
M/S. PLATINA BULKERS PVT. |COMPANY PETITION

3164 |0710200410172018/17 [LTD. Vs. M/S. STAR MINERAL |IB IBC Under Sec 9 ESSS&ENT NOT UPLOADED
RESOURCES PVT. LTD. (IBC)/607(ND)2018
M/S. PLATINA BULKERS PVT. |COMPANY PETITION

3165 |0710200410172018/19 |LTD. Vs. M/S. STAR MINERAL |IB IBC Under Sec 9 WRONG E FILL
RESOURCES PVT. LTD. (IBC)/607(ND)2018
M/S. PLATINA BULKERS PVT. |COMPANY PETITION

3166 |0710200410172018/20 [LTD. Vs. M/S. STAR MINERAL |IB IBC Under Sec 9 WRONG E FILL

RESOURCES PVT. LTD.

(IBC)/607(ND)2018




YS MARCHANDISE
INTERNATIONAL PVT. LTD. Vs.

COMPANY PETITION

3167 {0710102001962019/15 |\’ 2o anic EIBBC)/136(ND)2019 IBC Under Sec 10 WRONG E FILL
INTERNATIONAL PVT. LTD.
TSNS v, [ pern
3168 [0710102022462020/2 |\, povnvre Bin Do puT. |18 IBC under Sec 7 WRONG E FILL
; " |BC)/581(ND)2020
LTD.
INTERLOCUTORY
AJEET KUMAR SAXENA Vs.  |APPLICATION
3169 {0710102027802020/1 |, an e onmtaSon (LB.C)/1718(ND)202 |RUle 11 of NCLT, 2016 INDEX MISSED
0
RAMJAN KHAN Vs. COMPANY PETITION
3170 {0710102086512019/6 |INDIGLOBAL TRADELINKS 1B IBC Under Sec 9 TRUE COPY MISSED
PRIVATE LIMITED (IBC)/1270(ND)2019
PARSVNATH DEVELOPERS COMPANY PETITION
3171 {0710102098222019/10 |LIMITED Vs. FAST TRAX FOOD |IB IBC Under Sec 9 WRONG E FILL
PRIVATE LIMITED (IBC)/1563(ND)2019
SHALINI CHOUDHARY V. COMPANY PETITION
3172 |0710102117612019/12 |MOTHERS PRIDE DAIRY INDIA |IB IBC under Sec 7 PAGE 3 TO 9 IN HINDI
PRIVATE LIMITED (IBC)/2122(ND)2019
COMPANY PETITION
3173 (0710102151312019/29 mei ;gtDEL“'\fDIILI\/MSiTED (COMPANIES Sec. 241(1) PAGE 31 32 35 NOT CLEAR
ACT)/173(PB)2019
3174 (0710102151402019/4 : 1B IBC Under Sec 10 TRUE COPY MISSED

PIONEER URBAN LAND AND
INFRASTRUCTURE LTD.

(IBC)/3055(ND)2019




BHARTI AIRTEL LIMITED Vs.

CA(A) MERGER AND

3175 |0710102158902019/7 |ANSAL HI-TECH TOWNSHIPS AMALGAMATION(CO Sec. 230-232, Sec 234 NEED TO VOLUME BREAK AFER
LIMITED & ANR MPANIES PAGES200
’ ACT)/186(PB)2019
PUNJAB NATIONAL BANK Vs. COMPANY PETITION Application under an
3176 [0710120004512018/1 |M/S GENERAL POWER 1B ofhper o y INDEX MISSED
COMPANY PVT. LTD. (IBC)/637(PB)2018 P
INTERLOCUTORY
CHANDRA PRAKASH Vs. DULI |APPLICATION PAGE NUMBER NOT MENTION IN
3177 |0710102064572020/1 CHAND (LB.C)/2361(ND)202 Sec 60(5) INDEX.
0
EXCELLION CAPITAL COMPANY
3178 |0710102023082020/1 VENTURES PRIVATE LIMITED APPEAL(COMPANIES |Sec 252 (1) DOCUME!\IT NOT clear and index
Vs. REGISTRAR OF ACT)/206(ND)2020 not mentioned
COMPANIES
INTERLOCUTORY
SANTOSH SHARMA Vs. KEWAL |APPLICATION . .
3179 |0710102063032020/2 KRISHAN KUMAR (LB.C)/2233(ND)202 19(2) index not mention
0
PRABHAKAR NANDIRAJU VS |17 octyrony
3180 [0710102066312020/2 APPLICATION Sec 60(5) index not mention
DISTRIBUTION COMPANY OF (LB.C)/2477(PB)2020
A.P. LTD. o
COMPANY
DR SUNIL KUMAR KHATTRI Vs. |[APPLICATION(COMP .
3181 |[0710102066492020/2 MR. CHANDER PRAKASH ANIES Sec. 213 document incomplete
ACT)/316(ND)2020
COMPANY
DR SUNIL KUMAR KHATTRI Vs. [APPLICATION(COMP .
3182 |0710102066492020/3 MR. CHANDER PRAKASH ANIES Sec. 213 document incomplete

ACT)/316(ND)2020




JNC CONSTRUCTIONS PVT LTD

INTERLOCUTORY

Application under any

3183 |0710102035752020/2 |Vs. RUDRABHISHEK APPLICATION e o INDEX NOT MENTIONED
ENTERPRISES LIMITED (1B.C)/2201(PB)2020 P
IMPERIAL FASTNERS PRIVATE |COMPANY PETITION
3184 [0710102128042019/7 |LIMITED Vs. SOLVEN POWER |IB IBC Under Sec 9 index not mentioned.
SYSTEMS PRIVATE LIMITED  [(IBC)/2413(ND)2019
RAJARAMAN BALACHANDER ~ |COMPANY
3185 [0710102002242020/8 |Vs. DELHI BARODA ROAD  |APPLICATION(IBC)/2 |Sec 60(5) page no 14-25 not clear
CARRIER PRIVATE LIMITED  |74(PB)2020
COMPANY Fluid In Index Page Not
3186 |0710102149462019/1 |PHAWANI SHANKAR Vs. APPLICATION(IBC)/2 |Sec 60(5) Clear,10,11,12 to 24 & advance
THREE C PROJECTS PVT. LTD. \
715(PB)2019 service
AARKEN ADVISORS PVT. LTD. [COMPANY
3187 [0710102154612019/3 |Vs. REGISTRAR OF APPEAL(COMPANIES |Sec 252 (1) Advance of Service
COMPANIES ACT)/891(ND)2019
CP(AA) MERGER AND
V.N. PROPERTIES PRIVATE  |AMALGAMATION(CO |Sec. 230-232 - Second Pagination Not Done & Index
3188 |0710102169732013/10 LIMITED Vs. MPANIES Motion Missing
ACT)/3(ND)2020
COMPANY o
3189 [0710102004562020/2 |VDENDER SHARMAVS. MANOJ|pp 1caTION(IBC)/3 [APPIiCation under any Page No Clear 55,
KUMAR other provisions- IBC
97(PB)2020
CA(A) MERGER AND
GUDDU INVESTMENT (DELHI) |AMALGAMATION(CO ) Pagination Not Done in Index
3190 |0710102019982020/2 o0 1/ ATE LIMITED Vs, MPANIES Sec. 230-232, Sec 234 and Documents ALSO

ACT)/36(ND)2020




CA(A) MERGER AND

GUDDU INVESTMENT (DELHI) |AMALGAMATION(CO _ after 24 page no Pagination not
3191 10710102019982020/3 |50 1v/aATE | IMITED Vs, MPANIES Sec. 230-232, Sec 234 Mention in Index
ACT)/36(ND)2020
INTERLOCUTORY
AJEET KUMAR SAXENA Vs.  |APPLICATION
3192 |0710102027802020/2 ANAND SONBHADRA (.B.C)/1718(ND)202 Rule 11 of NCLT, 2016 Incomplete Document
0
COMPANY PETITION
3193 [0710102028792018/7 :ﬁg@ SOMVANSHIVs. RS |, IBC under Sec 7 ;agfeN\;’;Er']fzrl;lzeor3§30'232'24o
(IBC)/1788(ND)2018 9
INTERLOCUTORY
KANTI MOHAN RUSTAGI Vs.  |APPLICATION .
3194 |0710102065552020/1 MR. KULBHUSHAN SACHDEV  |(LB.C)/2389(ND)202 19(2) Index Missing
0
INTERLOCUTORY
3195 [0710102072092020/2 |INTERUPS INC. Vs. K.K. BASSI |APPLICATION Sec 60(5) Wrong Document
(1.B.C)/2875(PB)2020
SMC CORPORATION( INDIA)  |COMPANY PETITION
3196 [0710102097082019/6 |PRIVATE LIMITED Vs. AKASH |IB IBC Under Sec 9 Wrong Document
PACKTECH PRIVATE LIMITED |(IBC)/1527(ND)2019
SIMBA LOGISTICS PVT. LTD.  |COMPANY PETITION Pages Blur-
3197 [0710102105692019/4 |Vs. HINDUSTAN ONLINE 1B IBC Under Sec 9 3 _37 9111314 15.16
TRADE PVT. LTD. (IBC)/1753(ND)2019 120 17 2L 83 % 1020
(INTERNATIONAL) BANK vs, _|COMPANY PETITION
3198 |0710120006752018/9 " |IB IBC under Sec 7 Wrong Document

M/S.SUPERIOR INDUSTRIES
LTD.

(IBC)/1032(ND)2018




ICICI BANK LTD Vs. PRG

INTERLOCUTORY

Application under any

3199 |0710102034342020/1 [INTERNATIONAL ELECTRICALS [APPLICATION other provisions- IBC Pages Not Clear-8-84
PVT. LTD. (1.B.C)/2034(PB)2020 P
SCULLBIOTETNOOTES | company
3200 {0710102063742020/1 - APPEAL(COMPANIES |Sec 252 (3) Wrong Document
COMPANIES NCT DELHI & ACT)/272()2020
HARYANA
INTERLOCUTORY
3201 |0710102067482020/1 FL?MI\ﬁEIIDS\I_/TA i(O:;lLGEII\II\SI;IiED APPLICATION Sec 60(5) Proof of Service
’ (1.B.C)/2529(PB)2020
INTERLOCUTORY
3202 |0710102067482020/2 EfMl\,lI'}IEEIIDScs,:\IA ;(é?LGE;\IIVCI;IiED APPLICATION Sec 60(5) Reply every pages sign
' (1.B.C)/2529(PB)2020
ABHISHEK JAIN Vs. PUERTO |COMPANY PETITION ——Sec. 213.Sec
3203 |0710102068942020/1 |LIFE SCIENCES PRIVATE (COMPANIES 241( 1).Sec ’2 42& 4) Wrong Document
LIMITED ACT)/86(ND)2020 A
ABHISHEK JAIN Vs. PUERTO [COMPANY PETITION ——Sec. 213.Sec
3204 |0710102068942020/3 |[LIFE SCIENCES PRIVATE (COMPANIES 241(1).Sec ’242&4) Wrong Document
LIMITED ACT)/86(ND)2020 e
COMPANY PETITION
3205 |0710102407892018/3 IL?S%T?E'AISNK LIMITED Vs. ACIL IB IBC under Sec 7 Reply every pages sign
(IBC)/170(PB)2018
R. TARKESHWAR NARAYAN COMPANY PETITION
3206 (0710200117292019/3 [Vs. HORIZON BUILDCON 1B IBC under Sec 7 Wrong Document

PRIVATE LIMITED

(IBC)/266(ND)2019




AMFIZ INFRASOLUTION

COMPANY
3207 [0710102008962020/1 |- RLVATE LIMITED Vs. APPEAL(COMPANIES |Sec 252 (3) Affidavit Not Upload
REGISTRAR OF COMPANIES |, 2e N0
DELHI
LEGAL AVENUES V. CP(AA) MERGER AND
WELLDONE TECHNOLOGY AMALGAMATION(CO
3208 [0710102011792019/5 PARKS DEVELOPMENT PRIVATE|MPANIES Sec. 230-232, Sec 234 Wrong Document
LIMITED ACT)/60(ND)2019
CP(AA) MERGER AND
SPY INFRASTRUCTURE AMALGAMATION(CO
3209 [0710102156132019/2 PRIVATE LIMITED V. MPANIES Rule 153, NCLT 2016 Incomplete Document
ACT)/912(ND)2019
COMPANY PETITION
3210 |0710102067062020/2 ;(NEIC;OLYAN Vs. NULON (COMPANIES Sec 241 (2) Every Pages Not Signature
ACT)/78(PB)2020
INC CONSTRUCTIONS PVT LTD [INTERLOCUTORY |,
3211 [0710102035752020/3 |Vs. RUDRABHISHEK APPLICATION thper o Ich Wrong Document
ENTERPRISES LIMITED (1.B.C)/2201(PB)2020 P
ASHISH SHARMA & ORS. Vs.
INTERLOCUTORY .
3212 |0710102036152020/1 (F;IE:ST()(;‘S/I\I(OF'I\'O;R;FE%?ID%N?\';T APPLICATION g\tphp;'rcatr'c‘)’;‘i;::fé%y Pages Missing-57-129
D *|(1.B.C)/2065(PB)2020 P
ASHISH SHARMA & ORS. V.
INTERLOCUTORY o
3213 |0710102036152020/2 SESTOCJLS/I\I(O:IOERE%FEE?D%N?\/LT APPLICATION ﬁfhpe"rcatrf;s‘g‘:fg(‘:y Wrong Document
o *|(1.B.C)/2065(PB)2020 P
M/S GEE ISPAT PRIVATE L'\;I,Ef‘c'fﬁl&ow
3214 |0710102071082020/1 |LIMITED Vs. M/S GEE ISPAT Sec 54(1) Wrong Document

PRIVATE LIMITED

(1.B.C)/2823(ND)202
0




SUNIL HANDA AND ORS Vs.

COMPANY PETITION

3215 |0710102422882018/17 1B IBC under Sec 7 Seprate Filling Reply & Affidavit
TODAY HOMES NOIDA PVT LTD (IBC)/923(PB)2018
COMPANY PETITION
3216 |0710102422882018/18 _?_gI\SIALYH: (I)\‘ISQSAII\T 81821\\//; LTD IB IBC under Sec 7 Seprate Filling Reply & Affidavit
(IBC)/923(PB)2018
COMPANY PETITION
3217 |0710102422882018/19 '?’gll\;i_YHl-? SSQSA,'\]\I ODISESP\\//'IS' LTD 1B IBC under Sec 7 Seprate Filling Reply & Affidavit
(IBC)/923(PB)2018
rI\I/FSI.RACSOTNRCU%i?JRE PVT. LTD COMPANY PETITION
3218 (0710120007302018/59 : " |iB IBC Under Sec 9 Proof of Service
Vs. M/S. SHUBHKAMNA (IBC)/1059(ND)2018
BUILDTECH PVT. LTD.
SETH THAKURDAS KHINVRAJ |COMPANY PETITION
3219 (0710100409382017/3 |[RATHI Vs. M/S CALS 1B IBC Under Sec 9 Index Missing
REFINERIES LIMITED (IBC)/447(ND)2017
QE(SZI(E)L(S:'?IES ?Tl\;CD)N COMPANY PETITION
3220 |0710102002732020/4 1B IBC under Sec 7 Wrong Document
ENTERPRISES LTD Vs. SARE (IBC)/300(PB)2020
GURUGRAM PVT LTD
M/S AEROXPERT SOLUTION igPl\f_FI)éz'\l'(ION (COMP
3221 (0710102012462020/1 |SERVICES PVT LTD. Vs. ANIES Sec 252 (3) Wrong Document
REGISTRAR OF COMPANIES ACT)/126(ND)2020
M/S SUPER TENT HOUSE
PRIVATE LIMITED Vs. COMPANY
3222 |0710102020782020/2 |REGISTRAR OF COMPANIES APPEAL(COMPANIES [Sec 252 (1) Wrong Document
NCT OF DELHI & HARYANA ACT)/203(ND)2020

THROUGH ITS REGISTRAR




RAKESH KUMAR GUPTA Vs,

INTERLOCUTORY
APPLICATION

3223 |0710102039662020/1 RUPINDER SINGH GILL (LB.C)/2276(ND)202 Sec 60(5) Wrong Document
0
INTERLOCUTORY
RAKESH KUMAR GUPTA Vs. APPLICATION i
3224 (0710102039702020/3 RUPINDER SINGH GILL (LB.C)/2102(ND)202 Sec 60(5) wrong file
0
M/S RENU PROPTECH PVT LTD |[COMPANY PETITION
3225 |0710102060442019/16 |Vs. M/S RED TOPAZ REAL IB IBC under Sec 7 Index No Page Numbering
ESTATE PVT LTD (IBC)/667(ND)2019
MRS. POOJA BAHRY Vs. IAI\F"-IF;E? CI-E'IE:IlCJ)LORY
3226 |0710102061312020/3 |LINKSTAR INFOSYS PRIVATE Sec 30 Incomplete Document
(1.B.C)/2159(ND)202
LIMITED 0
MRS. POOJA BAHRY Vs. L’:ﬁ? (I:'A?_I(_:I%LORY
3227 |10710102061312020/4 [LINKSTAR INFOSYS PRIVATE Sec 30 Incomplete Document
(1.B.C)/2159(ND)202
LIMITED 0
SOUTH POINT CONDOMINIUM IAI\IL-IF-’E;{CLA?'IE:I%LORY
3228 (0710102068972020/1 [ASSOCIATION Vs. RAKESH K. (LB.C)/2647(ND)202 Sec 60(5) Wrong Document
JAIN LIQUIDATOR 0 o
COMPANY
G.R . BATHLA Vs. APPLICATION(COMP -
3229 10710102069092020/1 VISHWANATH BATHLA ANIES Rule 11 of NCLT Wrong E-Filling
ACT)/312(ND)2020
INTERLOCUTORY
3230 |0710102069712020/1 MOHD NAZIM KHAN Vs. APPLICATION Application under any Wrong Page Numbering

NAVNEET JAIN

(1.B.C)/2707(ND)202
0

other provisions- IBC




INTERLOCUTORY

3231 |0710102072092020/3 |[INTERUPS INC. Vs. K.K. BASSI [APPLICATION Sec 60(5) Every Pages Not Signature
(1.B.C)/2875(PB)2020
ELITE STEELS PRIVATE COMPANY PETITION
3232 |0710102093492019/3 [LIMITED Vs. GROWTHWAYS |IB IBC under Sec 7 Wrong Document
TRADING PRIVATE LIMITED (IBC)/1443(ND)2019
COMPANY -
DILIP BUILDCON LIMITED Vs. Application under any .
3233 |0710102108442019/2 NISHA MALPANI APPLICATION(IBC)/1 other provisions- 1BC Reply every pages sign
630(PB)2019
TEK TRAVELS PVT LTD. Vs. COMPANY PETITION
3234 |10710102111782019/5 |SHIVANTIKA BON VOYAGE IB IBC Under Sec 9 Reply every pages sign
PVT. LTD. (IBC)/1937(ND)2019
COMPANY PETITION
3235 |0710102129092019/1 EII\K,‘\INDJA&LOINKQ:AOSEAVS 1B Sec 60(5) Wrong Document
(IBC)/372(ND)2019
RESHMA MITTAL RESOLUTION
e e [ITERLoDAToR
3236 (0710102143992019/4 APPLICATION Sec 30 Proof of Service
LIMITED Vs. M/S NECKO (IBC)/2435(PB)2019
FREIGHT FORWARDERS PVT
LTD
SERVICES PRIVATE LIMITED |COVPANY
3237 |0710102145472019/4 APPEAL(COMPANIES [Sec 252 (3) Wrong Document
Vs. REGISTRAR OF ACT)/835(ND)2019
COMPANIES DELHI
AGRAWAL SCAFFOLDING ESPP?_?QE'II ON(COMP
3238 (0710102166482019/3 |[INDIA PRIVATE LIMITED Vs. ANIES Sec 252 (3) Wrong Document

ANIL BHALLA

ACT)/646(ND)2019




M/S MMTCLTD Vs. M/S

COMPANY PETITION

Application under any

3239 (0710200400542011/1 |[INDIAN COMMODITY (COMPANIES other provisions Index missed
EXCHANGE LTD ACT)/123(ND)2011 P
PLATINUM SUITES PRIVATE COMPANY
3240 |0710102003072020/5 (LIMITED Vs. REGISTRAR OF |APPEAL(COMPANIES |[Sec 252 (3) Wrong document
COMPANIES ACT)/139(ND)2020
VAGABOUND TRADEX PRIVATE |COMPANY ANNexure every pages sian-6 to
3241 (0710102014682020/1 |[LIMITED Vs. REGISTRAR OF |APPEAL(COMPANIES (Sec 252 (3) 11 /Translate dy z 2-8 9
COMPANIES ACT)/177(ND)2020 pag
COMPANY
3242 (0710102016842020/1 iﬁggﬁg;{%&%&g AAN\I/ES APPEAL(COMPANIES |Sec 252 (1) Affidavit & Pagination
ACT)/186(ND)2020
-FI’—gI?/AA\'(I'ESIT/IEI'SI'gIDO\I/ZA TODAY COMPANY Page not clear-
3243 (0710102019572020/3 HOMES & INFRASTRUCTURE APPLICATION(IBC)/1 |Sec 60(5) 67.36,39,40,41,100 to 154,166
411(PB)2020
PVT. LTD.
1, CBWESTHENT PUATE. company
3244 |0710102020082020/1 X APPEAL(COMPANIES [Sec 252 (1) No Pagination & Translate copy
COMPANIES NCT OF DELHI & ACT)/197(ND)2020
HARYANA
V. C. INVESTMENT PRIVATE COMPANY
LIMITED Vs. REGISTRAR OF A
3245 |0710102020082020/2 APPEAL(COMPANIES ([Sec 252 (1) No Pagination & Translate copy
COMPANIES NCT OF DELHI & ACT)/197(ND)2020
HARYANA
MONK MEDISOLUTIONS COMPANY Affidavit missin
3246 |0710102028082020/2 (PRIVATE LIMITED Vs. SHAHI |APPEAL(COMPANIES |[Sec 252 (3) 9

INFRASTRUCTURE PVT. LTD.

ACT)/224(ND)2020

/pagination/pages not clear




UTTAM SINGHAL Vs.

COMPANY PETITION

3247 |0710102029102020/1 [ANUSHREE HOME DEVELOPERS IB (IBC)/762()2020 IBC under Sec 7 Pages not clear-39,41,42,113,114
PVT LTD
SUSHEEL KUMAR GUPTA Vs. INTERLOCUTORY
3248 |0710102035372020/1 [RAYAN LABORATORIES PVT |APPLICATION Sec 30 Index missed
LTD (I1.B.C)/2216()2020
INTERLOCUTORY
AAKASH SINGHAL Vs. MORE [APPLICATION .
3249 |0710102065802020/1 RETAIL LIMITED (LB.C)/2407(ND)202 Sec 60(5) Index missed
0
ANURUTAN TEXTILES PRIVATE [COMPANY PETITION
3250 |0710102108652019/9 ([LIMITED Vs. SARVESHWAR IB IBC Under Sec 9 Index missed
CREATIONS PRIVATE LIMITED |(IBC)/1874(ND)2019
SYREX INFOSERVICES INDIA
COMPANY PETITION - .
3251 [0710102168402019/8 PRIVATE LIMITED Vs. KANAK IB IBC Under Sec 10 Application every pages sign-1 to
RESOURCE MANAGEMENT (IBC)/115(ND)2020 4
LIMITED
STATE BANK OF INDIA Vs. - .
COMPANY PETITION Application every pages sign-1 to
3252 |0710102408922018/74 ﬁ%I)AN COLOUR COATED ISPAT IB (IBC)/50(PB)2018 IBC under Sec 7 19
PLATINUM SUITES PRIVATE COMPANY Application filed in Additional
3253 |0710102003072020/6 |[LIMITED Vs. REGISTRAR OF |APPEAL(COMPANIES ([Sec 252 (3) dggument
COMPANIES ACT)/139(ND)2020
VOLKSWAGEN FINANCE COMPANY PETITION
3254 |0710102016052019/10 [PRIVATE LIMITED Vs. UNJ IB IBC under Sec 7 INdex missed & Page not clear

IMPORT PRIVATE LIMITED

(IBC)/659(ND)2019




SUSHEEL KUMAR GUPTA Vs,

INTERLOCUTORY

3255 {0710102035372020/2 |RAYAN LABORATORIES PVT [APPLICATION Sec 30 INdex missed & Page not clear
LTD (1.B.C)/2216()2020
INTERLOCUTORY - .
ASHWINI MEHRA Vs. INDIAN Application every pages sign-1 to
3256 [0710102062852020/3 APPLICATION Sec 60(5)
OIL CORPORATION LIMITED | oo o4 oeo020 23,29 to 171,181 to 274
INTERLOCUTORY
CHANCHAL DUA Vs. NARESH |APPLICATION
3257 |0710102068592020/3 |, jiane wrrTAL (18.0)/2622(ND)202 |19®) Pages not clear-93 to 125
0
NTL ELECTRONICS INDIA L':I,EIRCLETCI%LORY
3258 (0710102073312020/1 [LIMITED Vs. VOLKSWAGEN |/ s/ 000 1o [Sec 12(2) Wrong document
FINANCE PRIVATE LIMITED |
pages not sign-155,156, 36-
SANJAY MENDIRATTA Vs. COMPANY PETITION | 5 1 o 32'913‘3‘;}155:272?7':1114 t‘;
3259 |0710102105962019/6 |FRIENDS AUTO INDIA (COMPANIES ' o=t 23110 0911 /Pages
LIMITED® ACTY/110(PB)2019  |244C1) not clear-177,178,240,245 to
285,698,709 to 716,753 to
815.880.881.886.896.912.911
SUDERSHAN GUPTA Vs. L':I,E;{CLETCI%LORY
3260 |0710102065052020/1 [AVANSE FINANCIAL SERVICES Sec 60(5) Wrong document uploaded
(1.B.C)/2357(ND)202
LTD. & ORS. 0
INTERLOCUTORY Index Missing , Pagination
AAKASH SINGHAL Vs. MORE ~ |APPLICATION Missing , Stamp Paper of 100
3261 10710102065802020/2 | perar | iMITED (LB.C)/2407(ND)202 |>&¢ 600) Rupees missing as for power of
0 attorney ,
MITTAL PORTFOLIOS PVT. LTD |COMPANY PETITION Sianature missing on every pages
3262 0710102092162019/10 |[Vs. CAMAC COMMERCIAL IB Sec. 58(3),5ec. 59 9 9 ¥ pag

COMPANY LTD

(IBC)/1696(ND)2019

at bottom of the pages




M/S ACRON AND ASSOCIATES

COMPANY PETITION

3263 |0710200430842018/3 |Vs. AHLUWALIA CONTRACTS |IB IBC Under Sec 9 Document Incomplete
INDIA LIMITED (IBC)/651(ND)2018
M/S JASMEET ASSOCIATES Vs. |COMPANY PETITION Wrong Document Uploaded (
3264 |0710102009832019/4 |M/S SHRI GANESH FIRE IB IBC Under Sec 9 A ”C%tion) P
EQUIPMENTS PVT. LTD. (IBC)/364(ND)2019 P
HARYANA CARBON PVT LTD  |COMPANY
3265 |0710102033582020/1 |Vs. REGISTRAR OF APPEAL(COMPANIES Zifl jr?\zm(elrzt-B?:j erol?cit'i);f;me”t Uploaded (
COMPANIES NCT AND DELHI  |ACT)/242()2020 y PP
COMPANY PETITION
3266 |0710102146102019/5 Sll\?jls-éRH I\L/I.II_ES SYED Vs. (COMPANIES Sec. 58(3) Incomplete Document
ACT)/853(ND)2019
UDAYRAJ PATWARDHAN Vs. COMPANY Application under an Four Pages Missed according to
3267 |0710102157942019/1 |MEHAK REALTECH PRIVATE  |APPLICATION(IBC)/2 thper rovisions. Ich Court ngin 9
LIMITED 746(PB)2019
UDAYRAJ PATWARDHAN Vs. COMPANY Application under an Four Pages Missed according to
3268 [0710102158222019/1 |SAMEEKSHA ESTATE PRIVATE |APPLICATION(IBC)/2 otphper rovisions. Ich Court ngin 9
LIMITED 747(PB)2019
UDAYRAJ PATWARDHAN -
RESOLUTION PROFESSIONAL |COMPANY Aoplication under an
3269 |0710102171142019/1 |FOR MAGAD REALTECH APPLICATION(IBC)/2 Otphper ey Ich Wrong Document
PRIVATE LIMITED Vs. MAGAD |02(PB)2020 P
REALTORS PRIVATE LIMITED
UDAYRAJ PATWARDHAN -
Egzoslij(;rl-llg'? PROFESSIONAL COMPANY Application under any
270 (0710102171152019/1 APPLICATION(IBC)/2 'L Wrong D
3270 1071010 S2019/1 |1\ FRASTRUCTURE PRIVATE 03(PB§:2028 (IBCY2 | sther provisions- IBC rong Document

LIMITED Vs. SACHET
INFRASTRUCTURE PRIVATE




STATE BANK OF INDIA Vs.

COMPANY PETITION

3271 [0710102408922018/75 AL\%IDAN COLOUR COATED ISPAT | o"e s e oro01g |1BC under Sec 7 No Index
RISHI WADHWA Vs. COMPANY Aoplication under an
3272 {0710102006382020/1 |UNIVERSAL BUILDWELL PVT. |APPLICATION(IBC)/4 thper o Ich Supporting Affidavit Missed
LTD. 78(ND)2020 P
BLACKIE & SON (CALCUTTA)  |CA(A) MERGER AND
PVT LTD Vs. SIDDHI VINAYAK |AMALGAMATION(CO
3273 (0710102007032020/13 | oy e evn O MPANIES Sec. 230-232, Sec 234 No Index
DISTRIBUTORS PVT. LTD. ACT)/12(ND)2020
EMERALD LANDS (INDIA) COMPANY Aoplication under an
3274 (0710102014212020/1 |PVT.LTD Vs. IL&FS FINANCIAL [APPLICATION(IBC)/9 ofhper o Ich Wrong Document
SERVICES LTD. 45(ND)2020 P
EMERALD LANDS (INDIA) COMPANY Aoplication under an
3275 |0710102014212020/2 |PVT.LTD Vs. IL&FS FINANCIAL |APPLICATION(IBC)/9 thper o Ich Wrong Document
SERVICES LTD. 45(ND)2020 P
MR. MOHAN AGARWAL Vs.  |COMPANY PETITION
3276 [0710102022652018/8 |M/S. CROWN REALTECH 1B IBC under Sec 7 Wrong Document
PRIVATE LIMITED (1BC)/1565(PB)2018
VISHAL GUPTA Vs. KR F COMPANY PETITION
3277 |0710102032742020/1 LIMITED IB (IBC)/770()2020 IBC Under Sec 9 Wrong Documents
ARGOSY OVERSEAS PRIVATE COMPANY No Number in Index and no
3278 [0710102064662020/1 Egﬁliﬁl\éss' NRcETG(I)SFTSéEHCI); APPEAL(COMPANIES |Sec 252 (3) zzgé’:;t':: d“;‘;;f;‘eﬁaax”;‘\z’;::fg
ACT)/251(ND)2020

HARYANA

Service




MINOSHA INDIA LIMITED Vs.

MS. POOJA BAHRY L’:I,E?CLSTCI%LORY
3279 |0710102068752020/1 [RESOLUTION PROFESSIONAL | 't oo, [Sec 60(5) Page 75 to 86,89,90,91 Not Clear
FOR FOURTH DIMENSION 0
SOLUTIONS LIMITED
UDAYRAJ PATWARDHAN Vs.  |COMPANY Aoslication under an
3280 [0710102157942019/2 |MEHAK REALTECH PRIVATE  |APPLICATION(IBC)/2 Otphper iy Ich wrong Documents
LIMITED 746(PB)2019 P
UDAYRAJ PATWARDHAN -
RESOLUTION PROFESSIONAL |COMPANY Aolication under an
3281 [0710102171132019/1 |FOR MEHAK REALTECH APPLICATION(IBC)/2 thper iy Ich Wrong Document
PRIVATE LIMITED Vs. MEHAK |00(PB)2020 P
REALTECH PRIVATE LIMITED
UDAYRAJ PATWARDHAN -
RESOLUTION PROFESSIONAL |COMPANY Aoplication under an
3282 |0710102171142019/2 |FOR MAGAD REALTECH APPLICATION(IBC)/2 ofhper o, Ich Wrong Documents
PRIVATE LIMITED Vs. MAGAD |02(PB)2020 P
REALTORS PRIVATE LIMITED
UDAYRAJ PATWARDHAN -
ESEOSI::JJI-IIICE)'? PROFESSIONAL COMPANY Application under any
3283 [0710102171152019/2 APPLICATION(IBC)/2 'L Wrong D t
/2 | INFRASTRUCTURE PRIVATE 03(PB)2020 (IBCY2 | sther provisions- IBC rong bocuments
LIMITED Vs. SACHET
INFRASTRUCTURE PRIVATE
DINESH CHAND JAIN & ORS. .
3284 [0710102415722018/31 |Vs. FANTASTIC BUILDCON ICBOg;/é;\‘/é;iTBI)Tzlocig IBC under Sec 7 E}agselrz'gg ':‘S’t Clear & No Sign
PVT. LTD. & ORS. yrag
DINESH CHAND JAIN & ORS. o
3285 [0710102415722018/32 |Vs. FANTASTIC BUILDCON f;gg’é%;igzﬁg IBC under Sec 7 Z\a/ge 1P9a ”g; clear, No Sign in
PVT. LTD. & ORS. ryFag
BANK OF INDIA Vs. M/S COMPANY PETITION
3286 |0710102427912018/8 |ADVANCE NAVOTPAD IB IBC under Sec 7 Wrong Document

SURFACTANTS LIMITED

(IBC)/441(PB)2018




SS BUILDWORTH PVT LTD Vs. [COMPANY No Sign in reply, No supporting
3287 (0710102001342020/6 |REGISTRAR OF COMPANIES APPEAL(COMPANIES |Sec 252 (3) Affidavit & No Income Tax and
NCT OF DELHI AND HARYANA |ACT)/170(ND)2020 Roc Service
AHUJA HOSPITALITY PRIVATE |COMPANY No Sign in reply, No supporting
3288 |0710102011322020/2 |LIMITED Vs. REGISTRAR OF |APPEAL(COMPANIES ([Sec 252 (1) Affidavit & No Income Tax and
COMPANIES DELHI ACT)/166(ND)2020 Roc Service
ﬂﬁiﬁgg SSILRDSS?S_'II_':EI;VQIIE COMPANY No Sign in reply, No supporting
3289 (0710102011862020/1 X APPEAL(COMPANIES |Sec 252 (1) Affidavit & No Income Tax and
COMPANIES OF NCT OF DELHI ACT)/157(ND)2020 Roc Service
& HARYANA
KULDEEP KAUR Vs. COMPANY No Sign in reply, No supporting
3290 |0710102016512020/1 |REGISTRAR OF COMPANIES APPEAL(COMPANIES |[Sec 252 (3) Affidavit & No Income Tax and
NCT OF DELHI & HARYANA ACT)/204(ND)2020 Roc Service
METENERE LIMITED Vs. COMPANY PETITION
3291 (0710102022482018/6 |NOVELTY TREASURE METALS |IB IBC Under Sec 9 Wrong Documents
PRIVATE LIMITED (IBC)/1520(ND)2018
SONAL ANAND Vs. M/S COMPANY PETITION
3292 |0710102073632019/26 [INTERNATIONAL TRENCHING (IB IBC Under Sec 9 Page 21, 28 to 33 not clear
PVT LTD (IBC)/889(ND)2019
o, [nmenocuTony
3293 (0710102074032020/1 ! APPLICATION Sec 60(5) Wrong Doucuments
ASSOCIATION Vs. CHANDRA (LB.C)/3072(PB)2020
PRAKASH o
REKHA SHARMA Vs. NATIONAL IAI\IL-;E? CI-A?'IE:Il(J)LORY
3294 |0710102076482020/1 |[SMALL INDUSTRIES Sec 60(5) Document not uploaded properly

CORPORATION LIMITED

(1.B.C)/3139(ND)202
0




VNM COMPONENTS PVT. LTD. [COMPANY Aoplication under an
3295 [0710102006792020/1 |Vs. VNM COMPONENTS PVT. |APPLICATION(IBC)/4 thper ey Ich Wrong Documents
LTD. 92(ND)2020 P
VINOD KUMAR & ORS Vs. M/S
SARE GURUGRAM PVT. LTD (
3296 [0710102069162020/1 |EARLIER KNOWN AS M/S %’g;’é%g%g;%” IBC under Sec 7 Wrong Documents
RAMPRASTHA SARE REALITY
PVT. LTD
INTERLOCUTORY
MOHD NAZIM KHAN Vs. APPLICATION Application under any .
3297'10710102069712020/2 |\ A NEET JAIN (1.B.C)/2707(ND)202 |other provisions- IBC Main case no. wrong
0
ANSHUMALL DIPANKAR Vs, [INTERLOCATORY |,
3298 [0710102160632019/3 |UNIVERSAL BUILDWELL PVT. |APPLICATION ofhper o Ich No Supporting Affidavit
LTD. (IBC)/13(ND)2020 P
SH AMIT KUMAR MALIK Vs.  [COMPANY PETITION
3299 [0710200411282017/10 |M/S KINDLE DEVELOPERS IB IBC under Sec 7 No Sign in reply
PRIVATE LIMITED (IBC)/470(ND)2017
COMPANY PETITION
3300 |0710102061252020/2 L"Xﬁgi:’@ﬂ?@cﬁﬁwﬁ\s' (COMPANIES Sec. 241(1) Wrong Document
ACT)/72(PB)2020
RAVI BANSAL Vs. PUNJABI L'\;,I,E?CL/STCI%LORY
3301 |0710102064902020/1 |ACCESSORIEZZ PRIVATE Sec 60(5) No True Copy sign in Annexuress
(1.B.C)/2351(ND)202
LIMITED 0
INTERLOCUTORY
3302 [0710102065802020/3 |AAKASH SINGHAL Vs. MORE | APPLICATION Sec 60(5) No Index, No Supporting Affidavit

RETAIL LIMITED

(1.B.C)/2407(ND)202
0




INTERLOCUTORY
APPLICATION

3303 |0710102067232020/1 |MAHESH BANSAL Vs. (LB.C)/2495(ND)202 Sec 12(2) Wrong Doucument
0
INTERLOCUTORY
3304 |0710102070772020/1 \é{JVPETK APARTI Vs. PREM CHAND APPLICATION Sec 66(1) Main Case Wrong
(1.B.C)/3217(PB)2020
INTERLOCUTORY
3305 [0710102070772020/2 \G/ILYFEI'K APARTI Vs. PREM CHAND APPLICATION Sec 66(1) Wrong Main Case
(1.B.C)/3217(PB)2020
STATE BANK OF INDIA Vs. L .
COMPANY PETITION No Index, No sign in Written
3306 [0710102408922018/76 ﬁ'|S'|IJAN COLOUR COATED ISPAT IB (IBC)/50(PB)2018 IBC under Sec 7 Submission
COMPANY PETITION
3307 |0710102412722018/25 gﬁgﬁ:?:é?p?ﬁovs M/S 1B IBC under Sec 7 Page No. 27,28,56,57 cut
' (IBC)/397(PB)2018
AUTOMATIONS PVT, LTD. vs, |COMPANY PETITION
3308 |0710120001322018/4 i ., |1B IBC under Sec 7 Document not uploaded properly
BEANS & MORE HOSPITALITY (IBC)/512(ND)2017
PVT. LTD.
(INTERNATIONAL BANK s, | COMPANY PETITION
3309 (0710120006752018/10 M/S.SUPERIOR INDUSTRIES. IB IBC under Sec 7 Wrong Document
’ (IBC)/1032(ND)2018
LTD.
ffl-;gTEHB}fI;\IEK A(i/IFBII'g,lZIA Vs. COMPANY PETITION
3310 |0710120009092018/3 : IB IBC under Sec 7 Wrong Documents

INTERNATIONAL FOOD
COMPANY PVT. LTD.

(IBC)/1342(ND)2018




MOLLY TRADING COMPANY

CP(AA) MERGER AND

3311 |0710102010962020/3 |PRIVATE LIMITED Vs. AMALGAMATION(CO Sec._ 230-232 - Second Page 14 Missed, page 22, 23 Not
METALLICZ MEDIA PVT LTD | PANIES Motion Clear
ACT)/23(ND)2020
;l\‘S_ILESCA(;\I gPHI;(CALill_E -II\-/:-IIEIL}I'/;N GM/ S COMPANY PETITION Page No. 28,29,74 are not clear ,
3312 |0710102017792020/1 TECHNOLOGIES (INDIA) PVT IB IBC under Sec 7 Page 75 cut and Page 40-44, 53-
LTD " |(IBC)/549(ND)2020 57 are blur...
STATE BANK OF INDIA Vs. INTERLOCUTORY Application under an
3313 (0710102070072020/1 [ASIAN COLOUR COATED ISPAT [APPLICATION ofhper rovisions- IBCy 65-B Certificate missed
LIMITED (1.B.C)/2727(PB)2020 P
COMPANY
HEMANT KHANDELWAL Vs. APPLICATION(COMP [Application under any . . L
3314 |0710102070652020/2 NIHO CONSTRUCTION ANIES other provisions E stamp missed with affidavit
ACT)/335(ND)2020
COMPANY
HEMANT KHANDELWAL Vs. APPLICATION(COMP [Application under any . . .
3315 |0710102070652020/3 NIHO CONSTRUCTION ANIES other provisions E stamp missed with affidavit
ACT)/335(ND)2020
OM LOGISTICS LIMITED Vs. IAI\IL-IF-’E;{CL,S'IE:Ilé)LORY Application under any
3316 |0710102071862020/2 |[NTL ELECTRONICS INDIA (LB.C)/2852(ND)202 |other provisions- I8C wrong e-filing
LIMITED 0
SHALINI CHOUDHARY Vs. COMPANY PETITION 65- B certificate missed with
3317 (0710102117612019/14 [MOTHERS PRIDE DAIRY INDIA |IB IBC under Sec 7 affidavit
PRIVATE LIMITED (IBC)/2122(ND)2019
IMPERIAL FASTNERS PRIVATE |COMPANY PETITION
3318 |0710102128042019/8 |[LIMITED Vs. SOLVEN POWER |IB IBC Under Sec 9 wrong e-filing

SYSTEMS PRIVATE LIMITED

(IBC)/2413(ND)2019




STATE BANK OF INDIA Vs.

COMPANY PETITION

3319 (0710102408922018/77 ﬁ%IDAN COLOUR COATED ISPAT IB (IBC)/50(PB)2018 IBC under Sec 7 wrong efiling
USRI v, |COHPAR PETITION
3320 |0710120006752018/11 M/S.SUPERIOR INDUSTRIES. IB IBC under Sec 7 wrong document uploaded
' (IBC)/1032(ND)2018
LTD.
INTERLOCUTORY
3321 |0710102069782020/1 :I;ISLP?NRJF){AARGI\IMII__IFI\;:)TED Vs. APPLICATION Sec 60(5) Proof of service missed
(1.B.C)/2704(PB)2020
PUNJABI ACCESSORIEZZ PVT. |COMPANY PETITION index missed. pade numberin
3322 |0710102083112019/8 [LTD. Vs. KREDO BEAUTY PVT. |IB IBC Under Sec 9 pel » pag 9
LTD. (1BC)/1164(ND)2019 g-
COMPANY
3323 (0710102084772019/4 tf;;lé\g'\\l/\;ESgOF?IVATE APPEAL(COMPANIES |Sec 252 (3) wrong e-filing
' ACT)/399(ND)2019
Scanned documents like
annexures or affidavit etc. Should
COMPANY PETITION
3324 |0710120011302018/15 STATE BANK OF INDIA Vs. M/S IB IBC under Sec 7 pe c_Iubbed together, page no. 30
KANNU ADITYA INDIA LIMITED is missed, page 35-86 translate
(IBC)/1275(PB)2018 S
and true copy stamp and sign is
missed
Sign on reply (every pages)
PANKAJ KHAITAN Vs. LIFE INTERLOCUTORY missed, Page no. 9 missed, E-
INSURANCE CORPORATION OF |APPLICATION stamp missed with affidavit, Page
3325 |0710102035242020/3 {174 PENSION GROUP (LB.C)/2210(ND)202 [>¢ 60() 13-14 not clear, 65-B Certificate
SCHEMES DEPARTMENT 0 missed with proof of service
(email).
SANJAY SINGHAL Vs. L’:EE? (I:'A(?_IE:I%LORY
3326 |0710102066152020/2 |MINISTRY OF CORPORATE Sec 60(5) wrong e-filing
AFFAIRS (1.B.C)/2441(ND)202

0




COMPANY

LM MEDIA SERVICES PVT LTD |APPLICATION(COMP . .
3327 |0710102129312019/9 Vs. VIKRAM BAJAJ ANIES Rule 11 of NCLT Supporting affidavit missed
ACT)/380(ND)2019
BLACKIE & SON (CALCUTTA) |CA(A) MERGER AND
PVT LTD Vs. SIDDHI VINAYAK [AMALGAMATION(CO
3328 |0710102007032020/14 POWER GENERATION & MPANIES Sec. 230-232, Sec 234 wrong document uploaded
DISTRIBUTORS PVT. LTD. ACT)/12(ND)2020
ASHISH KUMAR Vs. COMPANY PETITION Sec. 241(1),Sec sign on reply and proof of
3329 (0710102015452020/4 |ROADGODS AUTOGEAR (COMPANIES 5 42'( 4) T service, and true copy and sign
PRIVATE LIMITED ACT)/44(PB)2020 missed
Sign on rejoinder missed (every
COMPANY pages, E-stamp missed with
3330 |0710102018752020/1 ESmMéEEITSéES I;VS.I'_A I[l.l{g > APPLICATION(IBC)/1 [Sec 60(5) affidavit (applicant no. 2), 65-B
' ' 208(PB)2020 Certificate missed with proof of
service.
MR. NEERAJ PANDITA Vs. S3 |COMPANY PETITION
3331 (0710102034682018/10 [ELECTRICAL & ELECTRONICS |IB IBC under Sec 7 wrong efiling
PRIVATE LIMITED (IBC)/206(ND)2019
3332 |0710102066472020/1 X APPEAL(COMPANIES |[Sec 252 (3) wrong efiling
REGISTRAR OF COMPANIES ACT)/268()2020
NCT OF DELHI & HARYANA
ISiII\?JI A?(Aglljpligrgé%\lﬁnwloi INTERLOCUTORY E-stamp missed with affidavit and
3333 {0710102076232020/1 APPLICATION Sec 60(5) 65-B certificate missed with proof
PROFESSIONAL OF UNNATI (I1.B.C)/3131(PB)2020 of service
FORTUNE HOLDINGS LIMITED o ’
IMPERIAL FASTNERS PRIVATE |COMPANY PETITION wrona e-filing and sian on report
3334 |0710102128042019/9 [LIMITED Vs. SOLVEN POWER |IB IBC Under Sec 9 9 e-1ring g P

SYSTEMS PRIVATE LIMITED

(IBC)/2413(ND)2019

every pages and annexure also




VASU CORP SCIENCE AND

COMPANY PETITION

Page numbering missing,
Annexure-II cut, E-stamp papers
missed with affidavits, affidavits

3335 {0710102132562019/4 |PRIVATE LIMITED VS ROC (COMPANIES Sec 252 (1) <0 ot notorived, 1
DELHI AND HARYANA ACT)/765(ND)2019 are also not notorized, - Income
Tax service missed, 65-B
certificate missed with ROC
COMPANY . .
3336 [0710102133712019/3 |RAILY CHAKRABORTY VS, HEM |\ op) 1eaTiON(IBC)/2 |Sec 66(1) 65-B Certificate missed and all
SINGH BHARANA respondents service missed
184(PB)2019
COMPANY . .
3337 [0710102133712019/4 |RAILY CHAKRABORTY Vs. HEM| oo 1eaTION(IBC)/2 |Sec 66(1) 65-B Certificate missed and all
SINGH BHARANA respondents service missed
184(PB)2019
COMPANY . .
3338 [0710102133712019/5 |RAILY CHAKRABORTY VS, HEM | \op) 1eaTiON(IBC)/2 |Sec 66(1) 65-B Certificate missed and all
SINGH BHARANA respondents service missed
184(PB)2019
COMPANY L .
3339 [0710102133712019/6 |RAILY CHAKRABORTY Vs, HEM |\ op) 1eaTION(IBC)/2 |Sec 66(1) 65-B Certificate missed and all
SINGH BHARANA respondents service missed
184(PB)2019
COMPANY . .
3340 [07101021337120197 |RAILY CHAKRABORTY VS, HEM | \op) 1eaTiON(IBC)/2 |Sec 66(1) 65-B Certificate missed and all
SINGH BHARANA respondents service missed
184(PB)2019
COMPANY Page 26,28 not clear, 65-B
3341 |0710102133752019/2 gﬁ\iIG\;CBHHAﬁ;R:;p?RTY Vs. HEM APPLICATION(IBC)/2 [Sec 66(1) certificate missed and service to
185(PB)2019 the other respondents missed
COMPANY PETITION
3342 |0710102134502019/1 CANARA BANK Vs. M/S RAJAT IB IBC under Sec 7 wrong efiling

WIRES PVT. LTD

(IBC)/3087(ND)2019




PRISTINE GLOBAL PVT LTD

COMPANY PETITION

Supporting affidavit missed with

3343 [0710102151062019/3 |Vs. US CLOTHING INDIA PVT |[IB IBC under Sec 7 document and 65-B certificate
LTD (IBC)/3074(ND)2019 missed with proof of service.
BANK OF INDIA Vs. M/S COMPANY PETITION wrona efilling or wron
3344 [0710102427912018/9 |ADVANCE NAVOTPAD IB IBC under Sec 7 docuf\’qent ugloa o 9
SURFACTANTS LIMITED (IBC)/441(PB)2018 P '
MR. NEERAJ PANDITA Vs. S3 |COMPANY PETITION
3345 (0710102034682018/11 [ELECTRICAL & ELECTRONICS |IB IBC under Sec 7 wrong efiling
PRIVATE LIMITED (IBC)/206(ND)2019
INTERLOCUTORY
3346 |0710102064702020/8 |ARUNAV PANKAJ Vs. APPLICATION Sec 60(5) volume break pages 280
(1.B.C)/2334(PB)2020
M/S SUKHMANI POLYMERS L’:ﬁ?&fﬁg;om
3347 |0710102067942020/3 |[PVT. LTD Vs. SH. RAKESH Sec 60(5) Proof of service missed
(1.B.C)/2607(ND)202
KUMAR JAIN 0
COMPANY
HEMANT KHANDELWAL Vs. APPLICATION(COMP [Application under any -
3348 |0710102070652020/4 |\ 1115 CONSTRUCTION ANIES other provisions wrong efiling
ACT)/335(ND)2020
MANOHAR LAL VIJ Vs. THE ,IAI\IID-II;E?(I::S'I'CI%LORY True copy and sign missed,
3349 (0710102072902020/1 |DIRECTORATE OF (LB.C)/3058(ND)202 Sec 60(5) 453,457,462-463,465,466,470-
ENFORCEMENT 0' ) 471 not clear
STRAIGHT EDGE CONTRACTS IAI\IID-II:-’E? (I:'A(?_IE:I%LORY
3350 |0710102075182020/1 |[PVT. LTD. Vs. THREE C Rule 11 of NCLT, 2016 wrong efiling

SHELTERS PVT. LTD.

(1.B.C)/3079(ND)202
0




INTERLOCUTORY

STRAIGHT EDGE CONTRACTS APPLICATION
3351 |0710102075182020/2 |PVT. LTD. Vs. THREE C (LB.C)/3079(ND)202 Rule 11 of NCLT, 2016 wrong e-file
SHELTERS PVT. LTD. 0' '
PANKAJ KUMAR RUSTAGI Vs. [COMPANY PETITION sign on reply missed every pages,
3352 |0710102121532019/27 |PEE AAR EXIM PRIVATE (COMPANIES Sec. 241(1) page 165-166 not clear and true
LIMITED ACT)/137(ND)2019 copy stamp and sign missed.
COMPANY
3353 |0710102131302019/1 |[ANKUR KASHYAP Vs. APPLICATION(IBC)/1 |Rule 154 (1) wrong file
326(ND)2019
UDAYRAJ PATWARDHAN -
RESOLUTION PROFESSIONAL |[COMPANY Application under an
3354 |0710102170642019/2 |FOR ADEL LANDMARKS APPLICATION(IBC)/1 ofhper o, Ich wrong e-file
LIMITED Vs. ADEL 96(PB)2020 P
LANDMARKS LIMITED
UDAYRAJ PATWARDHAN -
RESOLUTION PROFESSIONAL |COMPANY Application under an
3355 |0710102170642019/3 |FOR ADEL LANDMARKS APPLICATION(IBC)/1 o?hper rovisions- IBCy wrong e-filing
LIMITED Vs. ADEL 96(PB)2020 P
LANDMARKS LIMITED
MAHINDRA AND MAHINDRA COMPANY PETITION Supporting affidavit missed with
FINANCIAL SERVICES LIMITED
3356 (0710102722332018/12 1B IBC under Sec 7 the documents and proof of
Vs. DELHI BARODA ROAD (IBC)/1665(PB)2018 service missed
CARRIER PRIVATE LIMITED '
CP(AA) MERGER AND
CA METALS PRIVATE LIMITED |AMALGAMATION(CO |Sec. 230-232 - Second sign missed on the affidavit in the
3357/10710102004222020/11 Vs. UNITECH LTD. MPANIES Motion deponant portion.
ACT)/21(ND)2020
Sign on reply, e-stamp paper
I\_/IMCITII?‘I;/ I\EliTl\/}IQIIEEI\Cl;-;SF')I'E;\/Q-E)EF COMPANY missed with affidavit, affidavit is
3358 |0710102020082020/3 COMPANIES. NCT OF DELHI & APPEAL(COMPANIES ([Sec 252 (1) not notorized, Income Tax
ACT)/197(ND)2020 Service missed. 65-B certificate

HARYANA

missed with ROC Service.




PRABHAKAR NANDIRAJU Vs.

INTERLOCUTORY
3359 |0710102066312020/3 SOUTHERN POWER APPLICATION Sec 60(5) no document upload
DISTRIBUTION COMPANY OF (L.B.C)/2477(PB)2020
A.P. LTD. o
M/S BRICK WALL THROUGH
INTERLOCUTORY . L. .
3360 |0710102066922020/1 PROPRIETOR ROHIT AHOOJA APPLICATION Sec 60(5) pa!ge.41 not clear, reJO|.nder §|gn
Vs. SANJAY GUPTA (LB.C)/2671(PB)2020 missed and true copy sign missed
RESOLUTION PROFESSIONAL o
ARK STRUCTURAL COMPANY wrong case type, (as a fresh
3361 [0710102084982019/6 |TECHNOLOGIES PRIVATE APPEAL(COMPANIES |Sec 252 (3) application filed) and page 9 not
LIMITED Vs. ROC ACT)/486(ND)2019 clear
COMPANY PETITION
3362 |0710102123862019/3 3ﬁgiﬁYHg%;I%%O:¥/$Ht{Fg Vs. IB IBC under Sec 7 wrong e-filing (prayer 1000rs)
' ' (IBC)/2297(ND)2019
COMPANY Application under an
3363 [0710102135032019/2 |SAMHITA NEHRU Vs. APPLICATION(IBC)/2 PP . y true copy sign missed
other provisions- IBC
000(ND)2019
NEW ERA TIMES PRIVATE COMPANY PETITION
3364 |0710102154852019/5 ([LIMITED Vs. REGISTRAR OF |(COMPANIES Sec 252 (3) page:17-53 not clear
THE COMPANIES DELHI ACT)/951(ND)2019
UDAYRAJ PATWARDHAN -
RESOLUTION PROFESSIONAL |COMPANY Application under an
3365 [0710102170642019/4 |FOR ADEL LANDMARKS APPLICATION(IBC)/1 o?hper rovisions- IBCy page:4-155 not clear
LIMITED Vs. ADEL 96(PB)2020 P
LANDMARKS LIMITED
UDAYRAJ PATWARDHAN -
RESOLUTION PROFESSIONAL | COMPANY Application under an age:4-155 not clear ,file same
3366 |0710102170642019/5 |FOR ADEL LANDMARKS APPLICATION(IBC)/1 ofhper oy Ich zs%b.ove L file ot by st
LIMITED Vs. ADEL 96(PB)2020 P pass by

LANDMARKS LIMITED




M/S. ASCENT CONSTRUCTIONS

INTERLOCUTORY
APPLICATION

3367 |0710102066302020/1 |PRIVATE LIMITED Vs. M/S Sec 60(2) 200rs estam-paper missed
MSX MALL PVT LTD éI.B.C)/2475(ND)202
CHANDRA PRAKASH Vs. M/S. IAI\IL-;E;{ CLA(?'IE:I%LORY Application under any
3368 |0710102074162020/1 [(NOIDA MEDICARE CENTRE (1.B.C)/3017(ND)202 other provisions- wrong file (application )
LIMITED 0 o IBC,19(2)
T.P.S BUILDCON LIMITED Vs. |COMPANY
3369 |0710102074682020/1 |REGISTRAR OF COMPANIES APPEAL(COMPANIES [Sec 252 (3) Wrong document
NCT OF DELHI AND HARYANA [ACT)/289()2020
ECODRILINGFLUIDS | company pETITION
3370 |0710102097182019/5 ' IB IBC Under Sec 9 pages not sign
DSTR INFRASTRUCTURE AND (IBC)/1584(ND)2019
PROJECTS LLP
BHARAT BHUSHAN Vs. L’:ﬁ%ﬁ.ﬁglzom
3371 |0710102026142020/2 |SAMTEX DESINZ PRIVATE Sec 60(5) document not properly uploaded
(1.B.C)/1628(ND)202
LIMITED 0
SYNERGY PROPERTY
DEVELOPMENT SERVICES PVT |COMPANY PETITION .
3372 |0710102036112020/1 LTD Vs. LOGIX CITY IB (IBC)/883()2020 IBC Under Sec 9 wrong efile (case type change)
DEVELOPERS PVT LTD
ASHISH SHARMA & ORS. Vs.
INTERLOCUTORY - . .
373 orososssisanzos [EOLTOUMOTESIOUL |uppicaron | et nier et s s, 85,5,
LTD "[(1.B.C)/2065(PB)2020 P
INTERLOCUTORY
3374 |0710102063842020/7 TARUN BATRA Vs. RAMBHA]J |APPLICATION Sec 60(5) reply not sign on every pages

JAIN

(1.B.C)/2277(ND)202
0

and date of file in index missed




RAKESH KUMAR JAIN Vs.

INTERLOCUTORY
APPLICATION

Application under any

3375 |0710102072512020/1 |ORCHID SALON SERVICES i page:74, 76, translate
PRIVATE LIMITED éI.B.C)/2932(ND)202 other provisions- IBC
PANKAJ KUMAR RUSTAGI Vs. |COMPANY PETITION age:47. 49 not clear and
3376 |0710102121532019/28 |PEE AAR EXIM PRIVATE (COMPANIES Sec. 241(1) page:s/, 42, not clear
LIMITED ACT)/137(ND)2019 supporting affidavit missed
REDHEX IT SOLUTIONS COMPANY PETITION
3377 |0710102134962019/3 |PRIVATE LIMITED Vs. MACOR (IB IBC Under Sec 9 document not found
PACKAGING LIMITED (IBC)/2560(ND)2019
BHARAT BHUSHAN Vs. COMPANY PETITION
3378 |0710102143442019/5 |SAMTEX DESINZ PRIVATE IB IBC Under Sec 9 document not properly upload
LIMITED (IBC)/3171(ND)2019
M/S. J.N. BEHURA & COMPANY [COMPANY PETITION
3379 |0710102012862020/5 |Vs. M/S. MAHAVIR STONE 1B IBC Under Sec 9 wrong e-file
CRUSHING PVT. LTD. (IBC)/419(PB)2020
COMPANY
3380 [0710102024942020/1 EIIE\/I/}F?EBI\;SNFRRASTCRUCTURE APPEAL(COMPANIES [Sec 252 (1) wrong e-file
LT ACT)/215(ND)2020
PRIVATE LMITED Vs, |COMPANY
3381 |0710102075872020/1 X APPEAL(COMPANIES [Sec 252 (1) wrong e-file
REGISTRAR OF COMPANIES ACT)/284()2020
DELHI AND HARYANA
SH BRIJ MOHAN SAHNI Vs. COMPANY PETITION
3382 |0710200411582018/6 |PAWAN BUILDWELL PRIVATE |IB IBC under Sec 7 wrong e-file

LIMITED

(IBC)/197(ND)2018




VOLKSWAGEN FINANCE

COMPANY PETITION

3383 [0710102014692019/8 |PRIVATE LIMITED Vs. KELVIN |IB IBC under Sec 7 wrong e-file
RECRUITERS PRIVATE LIMITED|(IBC)/671(ND)2019
APARNA CHOUDHRIE KALA Vs. |COMPANY PETITION eolv sion missed on everv bage
3384 0710102035962020/3 |AQUA TERRA ADVENTURES  |(COMPANIES Sec 241 (2) an%ytrug o missedy Pag
INDIA PRIVATE LIMITED ACT)/68(PB)2020 PY S19
COMPANY
APARNA CHOUDHRIE KALA Vs. o
3385 |0710102064102020/2 |AQUA TERRA ADVENTURES |- PHICATION(COMP | 4o5 reply sign missed on every page
ANIES and true copy sign missed
INDIA PRIVATE LIMITED
ACT)/297(PB)2020
INTRUST GLOBAL ESERVICES EQ(X\BG':EE\GTECR)I@(NC%
3386 |0710102126622019/4 |[PRIVATE LIMITED Vs. MVL MPANIES Sec. 230-232, Sec 234 document not found
LIMITED ACT)/141(ND)2019
MPIELSOUTON gy
3387 |0710102008962020/2 ; APPEAL(COMPANIES |Sec 252 (3) page 10 -13 translate
REGISTRAR OF COMPANIES | 2e oo
DELHI
M/S. J.N. BEHURA & COMPANY |COMPANY PETITION
3388 |0710102012862020/6 [Vs. M/S. MAHAVIR STONE  |IB IBC Under Sec 9 wrong e-file
CRUSHING PVT. LTD. (IBC)/419(PB)2020
COMPANY
3389 |0710102015252020/1 zﬁgﬁnggR:ng\xAL APPLICATION(IBC)/1 f’le)c 43(1) r/w Sec 44 affidavit verified date wrong
025()2020
MR. MOHAN AGARWAL Vs.  |COMPANY PETITION oo of service missed and true
3390 |0710102022652018/9 |M/S. CROWN REALTECH 1B IBC under Sec 7 P

PRIVATE LIMITED

(IBC)/1565(PB)2018

copy sign missed




LOOKS SALON PRIVATE

INTERLOCUTORY
APPLICATION

page:34, 36, 38, 40, 42, 44, 46

3391 |0710102074472020/1 IJ.;I;/I’\I‘TED Vs. RAKESH KUMAR (LB.C)/3204(ND)202 Sec 60(5) etc pages not clear
0
PANKAJ KUMAR RUSTAGI Vs. |COMPANY PETITION aae:146. 171, 178, etc paae not
3392 {0710102121532019/29 |PEE AAR EXIM PRIVATE (COMPANIES Sec. 241(1) page: 136, 1/., 1/9, €lc pag
LIMITED ACT)/137(ND)2019 clear please check these page
PANKAJ KUMAR RUSTAGI Vs. |COMPANY PETITION age:146A. 159, 178 etc pages
3393 |0710102121532019/30 |PEE AAR EXIM PRIVATE (COMPANIES Sec. 241(1) Eo? élear ! ! pag
LIMITED ACT)/137(ND)2019
INTERLOCATORY
3394 |0710102133012019/1 \F@ﬂ;gsgl\gwl I\_/'?D PUMA APPLICATION Sec 60(5) signature missed on ever pages
S (IBC)/2259(PB)2019
INTERLOCATORY
3395 |0710102133012019/3 X};ﬁﬁg&gl\g@f I\_/'IS';D PUMA APPLICATION Sec 60(5) signature missed on ever pages
S (IBC)/2259(PB)2019
APOLLO FINANCE LIMITED Vs. [COMPANY PETITION |c_ 530 53>  corond ;f:’éyci'g” ::'is‘;‘ljiszz devaer: dpagez'
3396 |0710102140202019/4 |RISE PROJECTS PRIVATE (COMPANIES ; Py sl ¢, and pag
LIMITED ACT)/146(ND)2019 Motion numbering not mention, proof of
serivce missed
COMPANY
3397 |0710102150902019/6 (PI;{IIEEE/IF{IE)RPE{IO\L_ L_?ECLOI\I\//IEIEE'\I]DGVS APPEAL(COMPANIES ([Sec 252 (3) page 5, 7 translate
" |ACT)/864(ND)2019
COMPANY PETITION
3398 [0710120006412018/23 M/S BINDAL MERCHANDISE IB IBC Under Sec 9 wrong e-file

Vs. MAPLE REALCON PVT LTD

(IBC)/496(ND)2018




VIVEK VERMANI Vs. PUMA

INTERLOCATORY

3399 |0710102133012019/4 APPLICATION Sec 60(5) True copy sign missed
REALTORS PVT. LTD. (IBC)/2259(PB)2019
VED CONTRACTS PVT LTD Vs. IAI\IL-IIZ-’E?CLA?'IE;%LORY Application under any
3400 |0710102064602020/1 |RG INFRA-BUILD PRIVATE (1.B.C)/2326(ND)202 |other provisions- IBC Wrong document
LIMITED 0
M/S ASHUTOSH STEELS PVT. [INTERLOCUTORY
LTD. Vs. M/S ROYAL APPLICATION no sign on index/true copy sign
3401 10710102066722020/1 | 5o rsiNG AND COMPONENTS |(1.B.C)/2485(ND)202 [>€€ 600 missed/ no sign on affidevit
PVT. LTD. 0
VED CONTRACTS PRIVATE COMPANY PETITION
3402 |0710102076492019/9 |[LIMITED Vs. RG INFRABUILD |IB IBC Under Sec 9 Wrong Document
PRIVATE LIMITED (IBC)/917(ND)2019
COMPANY PETITION
3403 |0710102011722020/2 ﬁ;?ﬁ%giﬁ\y:ﬁlﬁ%onm IB IBC Under Sec 9 Wrong Filing
(IBC)/384(ND)2020
KKR INDIA FINANCIAL COMPANY PETITION
3404 |0710102018012018/10 [SERVICES PRIVATE LIMITED |IB IBC under Sec 7 Uncomplete Doc
Vs. KWALITY LIMITED (IBC)/1440(ND)2018
NITIN GUPTA Vs. ILD COMPANY PETITION
3405 |0710102019202020/2 [MILLENNIUM PRIVATE IB IBC Under Sec 9 Wrong Filing
LIMITED (IBC)/508(ND)2020
UTSAV SECURITIES PRIVATE |COMPANY PETITION
3406 |0710102100092019/6 |[LIMITED Vs. VOGUE IB IBC under Sec 7 Wrong Filing

CLOTHIERS PRIVATE LIMITED

(IBC)/1593(ND)2019




VAIBHAV JALAN Vs. JKM

COMPANY PETITION

3407 |0710102108482019/5 |[INFRA PROJECTS LIMITED & [(COMPANIES Sec. 243(1) (b) Uncomplete Doc
ORS ACT)/120(ND)2019
RELAN BUILDWELL PVT LTD ~ [COMPANY Sec. 45 (1),Sec 43(1)
3408 |0710102136162019/10 [Vs. KALIBER ASSOCIATES PVT.|APPLICATION(IBC)/1 |r/w Sec 44 (1),Sec Wrong Filing
LTD. 342(ND)2019 66(1)
IOPNCTOTRONG coweane e
3409 |0710102141892019/6 IB IBC Under Sec 9 Wrong Filing
LIMITED Vs. INDO LAMINATES (IBC)/2975(ND)2019
PRIVATE LIMITED
MAHAJAN PROMOTERS AND  |CP(AA) MERGER AND
DEVELOPERS PRIVATE AMALGAMATION(CO |Sec. 230-232 - Second . i
3410 |0710102147412019/6 LIMITED Vs. ANURAG MPANIES Motion Paging Not Mention
CHANDRA ACT)/158(ND)2019
BIZ AD OPTIMIZER PVT LTD COMPANY PETITION [Application under any . .
3411 |0710102148652019/2 |/ " A1r INDIA LIMITED IB (IBC)/73(ND)2019 |other provisions- IBC True Copy Sign Missed
COMPANY PETITION
3412 |0710102153152019/4 \TV%ORS'JI'I?éII\-IiGII;’gI\\//SATIEOI:IIH?TED IB IBC Under Sec 9 Wrong Filing
(IBC)/3106(ND)2019
COMPANY PETITION
3413 |0710102000092020/3 'FIEgJV{l\II\l-ll;ILVXQEIE\F:s(P;VI (?DUMANG IB IBC Under Sec 9 Uncomplete Doc
) (IBC)/170(ND)2020
ASHISH KUMAR Vs. COMPANY PETITION Sec. 241(1),Sec
3414 |0710102015452020/1 [ROADGODS AUTOGEAR (COMPANIES ' e Uncomplete Doc

PRIVATE LIMITED

ACT)/44(PB)2020

242(4)




PEE JAY FINANCE COMPANY

COMPANY PETITION

3415 [0710102078022019/5 |LIMITED Vs. V S MATRIX IB IBC under Sec 7 wrong Filing
PRIVATE LIMITED (IBC)/976(ND)2019
SACHIN JAIN Vs. SCIETIFIC |COMPANY PETITION

3416 |0710102091012019/12 |CERTIFICATION SYSTEMS ~ |(COMPANIES Sec. 241(1) Uncomplete Doc
(INDIA) PVT. LTD. ACT)/92(PB)2019
MRS. CHHAMA JAIN Vs. MR |COMPANY PETITION

3417 [0710102102712019/3 |PROVIEW REALTECH PRIVATE |IB IBC Under Sec 9 Wrong Filing
LIMITED (IBC)/1685(ND)2019
ANURUTAN TEXTILES PRIVATE |COMPANY PETITION

3418 |0710102108652019/8 [LIMITED Vs. SARVESHWAR  |IB IBC Under Sec 9 Wrong Filing
CREATIONS PRIVATE LIMITED [(IBC)/1874(ND)2019

COMPANY
3419 [0710102112142019/8 i@éig?:ﬁ;gi?&ﬁg&f APPEAL(COMPANIES |Sec 252 (3) Page 4,5,6 not clear
ACT)/612(ND)2019

DENA BANK (NOW BANK OF  |COMPANY

3420 |0710102150692019/2 |BARODA Vs. M/S RUBION APPLICATION(IBC)/2 fle)c 43(1) r/w Sec 44 :?gfoizﬁzltz;ﬁasrlwﬂo to
MARKETING PVT. LTD 588(PB)2019 '
DENA BANK (NOW BANK OF  |COMPANY

3421 (0710102150692019/3 |BARODA Vs. M/S RUBION APPLICATION(IBC)/2 f’le)c 43(1) r/w Sec 44 ';g?e iz)'tzggai' 38 to 86, 102,
MARKETING PVT. LTD 588(PB)2019
R. TARKESHWAR NARAYAN  |COMPANY PETITION

3422 |0710200117292019/1 [Vs. HORIZON BUILDCON 1B IBC under Sec 7 wrong Filing

PRIVATE LIMITED

(IBC)/266(ND)2019




COMPANY

MAJ VIVEK PASRICHA Vs. APPLICATION(COMP . . -
3423 |0710102003162020/1 AXISS DENTAL PVT LTD & ORS |ANIES Rule 11 of NCLT sign missed of advocate in index
ACT)/56(ND)2020
KAPILA COLOURS PRIVATE COMPANY PETITION reply sign missed,pg-19,22,25,26
3424 |0710102006982020/3 |[LIMITED Vs. SAMTEX DESINZ |IB IBC Under Sec 9 not clear,pg-30 repeated,true
PRIVATE LIMITED (IBC)/283(ND)2020 copy sign and stamp missed
GRID INFRATECH PVT LTD Vs. |INTERLOCUTORY
3425 (0710102027782020/1 [HYTHRO POWER APPLICATION Sec 12(2) Wrong file application
CORPORATION LIMITED (1.B.C)/1738(PB)2020
COMPANY
KAMAL KUMAR NEWAR Vs. APPLICATION(COMP [Application under any volume break after 200
3426 10710102061452019/3 NEWAR STEELS LTD. ANIES other provisions pages,Index not proper to file.
ACT)/764(ND)2019
COMPANY Proof of service missed,pg-11-13
3427 (0710102091342019/2 |ANAND SONBHADRA Vs. APPLICATION(IBC)/1 |Sec 12(2) P9
not clear and font small
76(ND)2019
ANAND SONBHADRA Vs. COMPANY Application under an
3428 0710102109082019/2 |DEPUTY COMMISSIONER OF  |APPLICATION(IBC)/2 otphper o, Ich pg-14,15 blur
INCOME TSX & ANR. 56(ND)2019 P
COMPANY
3429 |0710102112142019/9 E@éig'll?:ARRSIOI\::Gg‘OSI\;IF? ,!A\II\FI{I.E\QSI APPEAL(COMPANIES ([Sec 252 (3) Income tax service missed
ACT)/612(ND)2019
MANHAR SABHARWAL Vs. COMPANY PETITION Sec. 241(1),Sec
3430 (0710102122082019/3 |SABHARWAL FOOD (COMPANIES ' e Wrong file application

INDUSTRIES PRIVATE LIMITED

ACT)/138(ND)2019

242(4)




BALRAM SINGH Vs. SONI

COMPANY PETITION

3431 |0710102123522019/2 1B IBC under Sec 7 Wrong file application
INFRATECH PVT LTD (IBC)/2239(ND)2019
COMPANY PETITION
3432 |0710102134492019/1 E?)JSAP?TﬁPI{II-IV\I/I?I:EhIgEDEOR IB IBC Under Sec 9 wrong file application
(IBC)/2952(ND)2019
T e [COMPAYPETTION
3433 |0710102424522018/19 ) 1B IBC under Sec 7 Only 1 volume
HOUSING PROJECTS PRIVATE (IBC)/936(PB)2018
LIMITED
ORIy |COMPAN eI
3434 10710102424522018/21 ’ IB IBC under Sec 7 Wrong file application
HOUSING PROJECTS PRIVATE (IBC)/936(PB)2018
LIMITED
M/S. CONCORD
INFRASTRUCTURE PVT. LTD. COMPANY PETITION
3435 |0710120007302018/55 1B IBC Under Sec 9 pg-14,15 blur
Vs. M/S. SHUBHKAMNA (IBC)/1059(ND)2018
BUILDTECH PVT. LTD.
IFCI LIMITED Vs. ERA COMPANY PETITION
3436 |0710102014422017/12 [HOUSING AND DEVELOPERS |IB IBC under Sec 7 Document not properly uploaded
INDIA LIMITED (IBC)/489(PB)2017
GLEAM FINANCE PRIVATE COMPANY PETITION
3437 |0710102016972020/2 |[LIMITED Vs. OVERNITE IB IBC under Sec 7 Wrong document type
EXPRESS LIMITED (IBC)/475(ND)2020
MONTAGE GLOBAL PVT. LTD. |COMPANY PETITION
3438 |0710102017572020/2 |Vs. HIMALAYA FOOD IB IBC Under Sec 9 true copy sign and stamp missed

INTERNATIONAL LTD.

(IBC)/491(ND)2020




INTERLOCATORY

Application under any

3439 (0710102021292020/1 [SUNGIL INDIA PVT LTD Vs. APPLICATION other provisions- IBC no supporting affidavit
(IBC)/15(ND)2020 P
P. P. JEWELLERS PRIVATE COMPANY PETITION Sec. 241(1),Sec
3440 |0710102023762020/1 |[LIMITED Vs. L. R. BUILDERS (COMPANIES 242'(4) e Wrong file application
PRIVATE LIMITED ACT)/52(PB)2020
K&A ORGANICS Vs. TAMTA COMPANY PETITION
3441 (0710102079752019/9 |CONSTRUCTION CO-PRIVATE |IB IBC Under Sec 9 Wrong file application
LIMITED (IBC)/1121(ND)2019
ANURAG RAJPAL Vs. THE COMPANY PETITION
3442 |0710102123712019/3 |AMERICAN SWAN LIFESTYLE [IB IBC Under Sec 9 Wrong file application
CO. PVT. LTD. (IBC)/2516(ND)2019
COMPANY PETITION
3443 |0710102140272019/4 ﬂ;g?éﬁ Islll-I:SRN,IA?\l\éE IFI-IVIITED 1B IBC Under Sec 9 no supporting affidavit
(IBC)/2752(ND)2019
/S CHRYSO INDIA PRIVATE | coppany perrrion
3444 |0710200417922018/15 : 1B IBC Under Sec 9 Only proof of service
INFRASTRUCTURE AND (IBC)/945(ND)2018
CONSTRUCTIONS LIMITED
PANKAJ KUMAR SINGHAL Vs. |COMPANY Application under an
3445 (0710102014622020/1 |VGA DEVELOPERS PRIVATE APPLICATION(IBC)/9 o?hper rovisions- IBCy Wrong file application
LIMITED 62(ND)2020 P
PANKAJ KUMAR SINGHAL Vs. |COMPANY Application under an
3446 [0710102014622020/2 |VGA DEVELOPERS PRIVATE  |APPLICATION(IBC)/9 |~PP y Wrong file application

LIMITED

62(ND)2020

other provisions- IBC




INDIA INFOLINE FINANCE COMPANY

3447 |10710102017082020/1 |[LIMITED Vs. AV] DEVELOPERS [APPLICATION(IBC)/1 |Rule 11 of NCLT, 2016 Wrong file application
(INDIA) PRIVATE LIMITED 261(PB)2020
K&A ORGANICS Vs. TAMTA COMPANY PETITION

3448 |0710102079752019/7 |[CONSTRUCTION CO-PRIVATE [IB IBC Under Sec 9 Wrong file application
LIMITED (IBC)/1121(ND)2019
K&A ORGANICS Vs. TAMTA COMPANY PETITION

3449 |0710102079752019/8 [CONSTRUCTION CO-PRIVATE [IB IBC Under Sec 9 Wrong file application
LIMITED (IBC)/1121(ND)2019
BEST HEALTHCARE PRIVATE = |COMPANY PETITION

3450 |0710102105712019/4 |LIMITED Vs. NEELANCHAL IB IBC under Sec 7 only proof of service
HOLDINGS PRIVATE LTD (IBC)/1905(ND)2019
\l\;l s/ S&g’;ﬁiﬂi’gﬁf&” STORE COMPANY PETITION

3451 |0710102117992019/3 ) 1B IBC Under Sec 9 sign missed on reply
DEVELOPERS PRIVATE (IBC)/2131(PB)2019
LIMITED
POWER2SME PVT. LTD. Vs. COMPANY PETITION

3452 10710102148542019/7 [PSR AQUA AND ENGINEERS IB IBC Under Sec 9 wrong document upload
PVT. LTD. (IBC)/248(ND)2020
HARSHIT INFO SOLUTIONS COMPANY PETITION

3453 |0710102156512019/5 |PVT. LTD. Vs. ADACTS 1B IBC Under Sec 9 Wrong e fill
DIGITAL PVT. LTD. (IBC)/3194(ND)2019
ﬂﬁlggg\\(zo ngQEI:gl\I,lVATE COMPANY PETITION

3454 10710200417922018/2 ) 1B IBC Under Sec 9 wrong e fill

INFRASTRUCTURE AND
CONSTRUCTIONS LIMITED

(IBC)/945(ND)2018




ASHOK KUMAR GUPTA IRP OF

COMPANY
3455 (0710102008172020/1 ANJANA STRONG DOORS PVT APPLICATION(IBC)/6 |Sec 60(5) wrong e fill
LTD Vs. REGISTRAR OF 01(ND)2020
COMPANY
SUNLARGE INDUSTRIES PVT |COMPANY Application under an
3456 |0710102022332020/1 |LTD Vs. H.L. TECH FABRICS  |APPLICATION(IBC)/1 ofhper o Ich wrong e fill
LTD. 387(ND)2020 P
S K ENTERPRISES Vs. TRIKALP|COMPANY PETITION
3457 |0710102024412020/1 [LAMINATES INDIA PRIVATE 1B IBC Under Sec 9 Incomplete document no index
LIMITED (IBC)/623(ND)2020
SUNLARGE INDUSTRIES PVT. |COMPANY PETITION Wrona e fill and incomplete
3458 |0710102097212019/16 (LIMITED Vs. M/S H.L. TECH IB IBC Under Sec 9 docungents P
FABRICS LTD (IBC)/1617(ND)2019
KKALPANA INDUSTIES (INDIA) [COMPANY PETITION Application under an
3459 |0710102114592019/8 |[LIMITED Vs. WINDSOR IB ofhper rovisions- IBCy Document not in proper no index
CABLES PRIVATE LIMITED (IBC)/2025(ND)2019 P
PCR BUILTECH PRIVATE COMPANY PETITION
3460 |0710102147562019/3 |[LIMITED Vs. ELEGANT IB IBC Under Sec 9 wrong e fill
INFRACON PRIVATE LIMITED |(IBC)/3132(ND)2019
3461 |0710102007742019/6 : IB IBC Under Sec 9 Only proof of service
Vs. FLORA DYEING HOUSE (IBC)/340(ND)2019
PRIVATE LTD.
COMPANY
3462 |0710102076412019/11 ADITYA ESTATES PVT. LTD. Vs. APPLICATION(IBC)/6 |Sec 60(5) Wrong e fill

ADITYA ESTATES PVT. LTD.

58(PB)2019




K&A ORGANICS Vs. TAMTA

COMPANY PETITION

3463 |0710102079752019/10 [CONSTRUCTION CO-PRIVATE |IB IBC Under Sec 9 wrong e fill
LIMITED (IBC)/1121(ND)2019
TRADERS PVT. LTD AND ANR, |COMPANY PETITION
3464 |0710102143202019/4 ' " |IB IBC under Sec 7 index missed
Vs. M/S MAGUS CONSORTIUM (IBC)/2902(ND)2019
ORCHID AVENUE PVT. LTD.
STATE BANK OF INDIA Vs.
3465 |0710102408922018/55 |ASIAN COLOUR COATED ISPAT COMPANY PETITION IBC under Sec 7 proof of service missed
LTD IB (IBC)/50(PB)2018
JAYNA TRADERS PRIVATE COMPANY PETITION
3466 [0710102008632020/5 |LIMITED Vs. CALZINI IB IBC Under Sec 9 wrong e fill
FASHIONS LIMITED (IBC)/321(ND)2020
COMPANY PETITION
3467 |0710102009942020/5 EJARPQCLKA\:\V/:IEI'\_J;STQF/{—Q FI’_\-/I—E I}SD IB IBC Under Sec 9 wrong e fill
' " [(IBC)/433(ND)2020
SPJ CARGO PVT LTD Vs. AL- |COMPANY PETITION
3468 |0710102015602020/1 [DUA FOOD PROCESSING PVT |IB IBC Under Sec 9 Page 81 82 83 not clear
LTD (IBC)/453(ND)2020
COMPANY PETITION
3469 [0710102019142020/2 ESSESERSOZEFS{?&ZSPV?LL?SA 1B IBC Under Sec 9 page 102-112 not clear
(IBC)/519(ND)2020
INTERLOCUTORY
3470 [0710102024632020/2 RAKESH KUMAR JAIN Vs. APPLICATION Regulation 33 proof of service missed

OSWAL INDUSTRIES PVT. LTD.

(1.B.C)/1588(ND)202
0




INTERLOCUTORY

RAJKUMAR VINOD VACHHER L
APPLICATION Application under any .
3471 [0710102029202020/1 |Vs. M/S. MODERN CREDIT | 'y ecunioo |ofiver provisions. 180 Wrong e fill
PVT. LTD. 0
ANJUSHREE ENTERPRISES
(PROPRIETORSHIP) THROUGH |COMPANY PETITION
3472 |0710102075122019/6 |AUTHORISED SIGNATORY Vs. |IB IBC Under Sec 9 wrong e fill
C VIEW INNOVATIONS PVT.  |(IBC)/879(ND)2019
LTD.
ANJUSHREE ENTERPRISES
(PROPRIETORSHIP) THROUGH |COMPANY PETITION
3473 [0710102075122019/7 |AUTHORISED SIGNATORY Vs. |1B IBC Under Sec 9 wrong e fill
C VIEW INNOVATIONS PVT.  |(IBC)/879(ND)2019
LTD.
s comy e
3474 (0710102424522018/24 : 1B IBC under Sec 7 161-181,202-207not lear
HOUSING PROJECTS PRIVATE | 15 o2 pgioo1g
LIMITED
RAJESH BUILDCON & COMPANY
INFASTRUCTURE PRIVATE | APPLICATION(COMP
3475 (0710102011482020/1 [ 2 T ANIES Rule 11 of NCLT, 2016 page 34-44,53-62 not clear.
GUPTA ACT)/242()2020
INCOME TAX OFFICER WARD ~|COMPANY Sec 252 (1) - B 6 ot clear and true co
3476 |0710102116932019/2 |17(4) Vs. REGISTRAR OF APPEAL(COMPANIES 2" ¢ ' Bo’éj ﬁﬁsse h Py
COMPANIES ACT)/634(ND)2019 Y
NOIDA TOLL BRIDGE COMPANY PETITION
3477 [0710102125672019/9 |COMPANY LIMITED Vs. BAYA |IB IBC Under Sec 9 QEEL;?ITOISELUPLOAD N
WEAVER LIMITED (IBC)/2428(PB)2019
FIRSTVALUE DIGITAL MEDIA |COMPANY PETITION
3478 [0710102128702019/4 |PVT. LTD. Vs. NASCENT 1B IBC Under Sec 9 APPLICATION UPLOAD IN

COMMUNICATION PVT. LTD.

(IBC)/2454(ND)2019

ADDESTIONAL




D.D. PRADHAN & CO. PVT.

COMPANY
APPLICATION(COMP

3479 |0710102144852019/2 [LTD. Vs. REGISTRAR OF Sec 252 (1) pg NUMBERING MISSED
COMPANIES DELHI ANIES
ACT)/862(ND)2019
EE(ESE;{JIGSE EPEIE\:\ALTIIEESITI'IA\‘/I-I;'EI'ED INTERLOCATORY Application under an
3480 0710102153032019/2 APPLICATION PP 'L y PG- 10,12,22,23 NOT CLEARK
Vs. UNIBERA DEVELOPERS (IBC)/1556(ND)2019 other provisions- IBC
PRIVATE LIMITED
HARSHIT INFO SOLUTIONS COMPANY PETITION
3481 |0710102156512019/6 |[PVT. LTD. Vs. ADACTS IB IBC Under Sec 9 :EEL;;Z?;ISSZLFILED N
DIGITAL PVT. LTD. (IBC)/3194(ND)2019
GIRBAU INDIA PRIVATE COMPANY
LIMITED Vs. REGISTRAR OF
3482 10710102168862019/2 APPEAL(COMPANIES ([Sec 252 (1) PG NUMBERING MISSED
COMPANIES NCT OF DELHI & ACT)/118(ND)2020
HARYANA
GIRBAU INDIA PRIVATE COMPANY
LIMITED Vs. REGISTRAR OF
3483 |0710102168862019/3 APPEAL(COMPANIES [Sec 252 (1) PG NUMBERING MISSED
COMPANIES NCT OF DELHI & ACT)/118(ND)2020
HARYANA
L & T FINANCE LTD Vs. COMPANY PETITION
3484 10710102406842018/35 |ZILLION INFRAPROJECTS PVT |IB IBC under Sec 7 ,IATDPDIEE'T'(I)ORIIATLE N
LTD (IBC)/694(PB)2018
SGM WEBTECH PVT. LTD. Vs. |COMPANY PETITION
3485 |0710120004492018/28 [BOULEVARD PROJECTS PVT. |IB IBC under Sec 7 ngI}\l MCIOS:FEEC'?I'T\? \L/JOP::SQE ISE
LTD. (IBC)/967(PB)2018
rl\l/lfl.QACSOTNR(EJOCi?JRE PVT. LTD COMPANY PETITION
3486 |0710120007302018/56 : 1B IBC Under Sec 9 PG- 24,35,36,38-46 NOT CLEAR

Vs. M/S. SHUBHKAMNA
BUILDTECH PVT. LTD.

(IBC)/1059(ND)2018




ASHOK KUMAR GARG Vs.

COMPANY PETITION

Sec. 241(1),Sec.

3487 |0710200425222018/1 |RENUKA INFRATECH PRIVATE |(COMPANIES 242(4) TRUE COPY SING MISSED
LIMITED ACT)/166(ND)2017
M/S JAYASWAL NECO
3488 0710102135052010/2 |INPUSTRIES LIMITED Vs. M/ %’MPANY PETITION 1BC Under Sec 9 APPLICATION FILE IN
GLOBE NOBLE ENGINEERING | 113 122019 ADDESTIONAL
PRIVATE LIMITED
ULTRATECH CEMENT LTD Vs. |COMPANY PETITION
3489 [0710102139062019/2 |OKAMURA HOMES PRIVATE  |IB IBC Under Sec 9 QEELEI;:%ECN’XLFILED N
LIMITED (IBC)/2739(ND)2019
LENUETEC T coupor
3490 |0710102001332020/7 ; APPEAL(COMPANIES [Sec 252 (3) PAGES CUT
COMPANIES NCT OF DELHI |, oo
AND HARYANA
HARMILAP MEDIA PVT. LTD.  [COMPANY PETITION
3491 |0710102011422020/4 |Vs. RAMA KRISHNA 1B ----IBC Under Sec 9 ?SEEIDCQSTTI?C;\'N;ILLE
BUILDWELL PVT. LTD. (IBC)/381(ND)2020
COMPANY PETITION
3492 (0710102012742020/2 iégIRD’EVNEﬂ:{LI’\'%EV i‘IMFﬁED 1B IBC Under Sec 9 REPLY'S FORMAT WRONG
(IBC)/401(PB)2020
SISKIIESS MEAS oy reron
3493 (0710102027852020/1 ; 1B IBC Under Sec 9 PAGE 5,6 NOT CLEAR
MIDEAST INTEGRATED STEELS | 10 e pgio020
LIMITED
ORIENT LINKS CO. LLCVs.  |COMPANY PETITION
3494 (0710102108872019/6 |RAM KISHORE NAGARMAL 1B IBC Under Sec 9 APPLICATION FILE IN AS A

MARKETING PVT. LTD.

(IBC)/1882(ND)2019

ADDESTIONAL




SPJ CARGO PVT LTD Vs.

COMPANY PETITION

APPLICATION FILED AS A

3495 0710102138742019/2 1B IBC Under Sec 9
SANYA EXIM PRIVATE LIMITED | 10 >4 \oon1 ADDESTIONAL
COMPANY PETITION
3496 0710102154282019/5 ["IQ“;IT%H SAINLVs. JMD IB IBC under Sec 7 NO DOCS
(IBC)/3163(ND)2019
COMPANY PETITION
AMARJIT SINGH CHATHA V. Sec. 241(1),Sec.
3497 0710102166182019/2 (COMPANIES WRONG EFILE
THREE C INFRATECH PVT LTD [ 00 B oga0 [242(4)Sec. 244(1)
COMPANY o
3498 [0710102172242019/1 |RAILV BAJAJ Vs. ANNIES APPLICATION(IBC)/g | APPlication under any PG 54-55 NOT CLEAR
APPAREL PVT LTD other provisions- IBC
1(PB)2020
SGM WEBTECH PVT. LTD. Vs. |COMPANY PETITION
3499 |0710120004492018/16 |BOULEVARD PROJECTS PVT.  |IB IBC under Sec 7 WRONG EFILE
LTD. (IBC)/967(PB)2018
SWASTIK PIPE LIMITED Vs.  |COMPANY PETITION
3500 |0710102005642020/2 |FARIDABAD STAMPINGS PVT. |1B IBC Under Sec 9 WRONG EFILE
LTD (IBC)/261(ND)2020
STONEX INDIA PRIVATE COMPANY PETITION
3501 0710102006902019/5 |LIMITED Vs. ZAVITSA 1B IBC Under Sec 9 SIGN MISSED
REALTORS LLP (IBC)/365(ND)2019
CANDY ENTERPRISES PVT.  |COMPANY PETITION
3502 0710102023752020/1 |LTD. Vs. FUNBARS IB IBC Under Sec 9 PG-4MISSED

HOSPITALITY PVT. LTD.

(IBC)/642(ND)2020




ZOOM COOMUNICATIONS LTD.

COMPANY PETITION

3503 |0710102024812020/1 |Vs. GLOBAL EMERGING I8 IBC under Sec 7 WRONG EFILE
MARKETS INDIA LIMITED (IBC)/610(PB)2020
ZOOM COOMUNICATIONS LTD. |COMPANY PETITION
3504 |0710102024812020/2 |Vs. GLOBAL EMERGING I8 IBC under Sec 7 WRONG EFILE
MARKETS INDIA LIMITED (IBC)/610(PB)2020
RENZON TECH PRIVATE COMPANY PETITION
3505 |0710102030852020/1 |LIMITED Vs. RADICAL SOLAR |IB IBC Under Sec 9 index missed
PRIVATE LIMITED (IBC)/750(ND)2020
CONTINENTAL CARRIERS COMPANY PETITION
3506 |0710102105952019/4 |PRIVATE LIMITED Vs. IB IBC Under Sec 9 signh missed on annexure
DELTRONIX INDIA LIMITED  |(IBC)/1861(ND)2019
INCOME TAX OFFICER WARD | COMPANY Sec 252 (1) - B
3507 [0710102116932019/3 [17(4) Vs. REGISTRAROF |APPEAL(COMPANIES [>°€ 252 (1) -5V bg 6-7 not clear
COMPANIES ACT)/634(ND)2019 y
COMPANY PETITION
3508 |0710102122482019/3 fifa'IESSI\TyERNJ:NPm\F/Q/IELLP I8 IBC Under Sec 9 WRONG EFILE
: (IBC)/2866(ND)2019
COMPANY
3509 [0710102150902019/5 (PI;{IIEEIT/IF}IE)RPEIO\L_:?ECI_OI\I\//IE#IIE'\IIDGVS APPEAL(COMPANIES |Sec 252 (3) incomplete doc
* | ACT)/864(ND)2019
INNOVATIVE FACILITY
SOLUTIONS PVT. LTD V. COMPANY PETITION
3510 |0710102170832019/7 |REAL CARE BUILDING I8 IBC Under Sec 9 wrong index

MAINTENANCE SERVICE PVT.
LTD

(IBC)/150(ND)2020




IL&FS FINANCIAL SERVICES

COMPANY PETITION

3511 [0710120006832018/14 |PVT LTD Vs. GOLDEN GLOW |IB IBC under Sec 7 incomplete doc
ESTATES PRIVATE LIMITED (IBC)/1038(PB)2018
M/S RANDSTAD INDIA PVT. . .
3512 0710200426982018/5 |LTD Vs. BASHAR ICBO'(\?;/é;\'/zOP&T;)TZI&'\‘S IBC Under Sec 9 Icr:::txr missed and pg no 1 not
TECHNOLOGIES PVT. LTD
NIBEDITA PATRA AND ANR. COMPANY PETITION Sec. 241(1),Sec
3513 |0710204174062019/1 |Vs. TOSHALI HOLIDAYS (COMPANIES 242'(4) e sign missed on every page
SERVICES PVT LTD AND ORS. |ACT)/179(ND)2019
CP(AA) MERGER AND
MIDLAND VINCOM PRIVATE AMALGAMATION(CO [Sec. 230-232 - Second
3514 10710102004032020/1 LIMITED V. MPANIES Motion pg 16 not clear
ACT)/20(ND)2020
BALAJI THOTADRI Vs. COMPANY PETITION
3515 [0710102005012020/5 |SLKILLAR ENTERPRISE INDIA [IB IBC Under Sec 9 index missed
PVT LTD (IBC)/294(ND)2020
BHAINSRORGARH HOTELS AND COMPANY
3516 [0710102071502019/3 |RE°ORTS PRIVATE LIMITED | \ppe s (compANIES |Sec 252 (1) Pg Not 1 & Income Tax Service
Vs. REGISTRAR OF ACT)/300(ND)2019 Missing
COMPANIES
RAJ KUMAR DUBEY Vs. COMPANY PETITION Signature Missing in Index &
3517 |0710102083542019/12 |REGISTRAR OF COMPANIES (COMPANIES Sec 252 (1) Reply & Income Tax Service
NCT OF DELHI & HARYANA ACT)/403(ND)2019 Missing / Reply
SUSHIL ENTERORISES PRIVATE| coyppyy perrrion
3518 |0710102122952019/7 . IB IBC Under Sec 9 Wrong File / Application

PUBLISHERS (INDIA) PRIVATE
LIMITED

(IBC)/2269(ND)2019




SHAIKH NAFIS ANJUM Vs. COMPANY
3519 (0710102133412019/1 |GHAZIABAD DEVELOPMENT APPLICATION(IBC)/2 |Sec 60(5) Wrong File / Report
AUTHORITY 100(PB)2019
COMPANY PETITION
3520 [0710102134682019/3 #EICII{ l\'ll'lé\?vAl\ll\lSI\-I/;PSAl_'\;fll'?'ll-':; IB IBC under Sec 7 wrong file
(IBC)/2592(ND)2019
ASSISTANT COMMSSIONER OF Sec 252 (1) - B
INCOME TAX Vs. REGISTRAR (COMPANY PETITION Government Bo’; Sec
3521 (0710102158122019/2 |OF COMPANIES &OTHERS(M/S.|(COMPANIES 252 (3) - B Vi Roc & Income Tax Service
BRAHMAFORCES COM PVT. ACT)/947(ND)2019 Y
Government Body
LTD)
ADITYA AHALAWAT Vs. COMPANY PETITION -
3522 |0710102160562019/1 FIITIEE LIMITED IB (IBC)/75(ND)2020 IBC Under Sec 9 Index Missing/ Reply
DELHI MEDIART PRIVATE COMPANY PETITION .
3523 (0710102005182020/5 |[LIMITED Vs. SANYOG 1B IBC Under Sec 9 ﬁiof'lcdlsl\;lttcﬁnd relamp bate Faper
HEALTHCARE LIMITED (IBC)/304(ND)2020
COMPANY PETITION .
3524 |0710102006592019/4 EQ:S’;TS;&'H’;' THEME g IBC Under Sec 9 ;ﬁg'g’ine"ery pages signature
(1BC)/323(ND)2019 9
\I;Q?\/SAF"FIIENLI:IFI\{/I'OI"SI'EI;U\;I—SION COMPANY incomplete documents & index
3525 (0710102008952020/1 . APPEAL(COMPANIES |Sec 252 (3) comp
REGISTRAR OF COMPANIES missing
ACT)/138(ND)2020
DELHI
GARG FINANCIAL
COMPANY PETITION . -
3526 [0710102009742020/3 MANAGEMENT CONSULTANTS IB IBC Under Sec 9 Signature Missing In Reply &

PVT LTD. Vs. VISION PLUS
SECURITY CONTROL PVT LTD.

(IBC)/128(ND)2020

Page 4 Not Clear




LIC HOUSING FINANCE
LIMITED Vs. M/S IREO

COMPANY PETITION

Signature Missing in Reply &Main

3527 {0710102009902020/2 WATERFRONT PRIVATE EIBBC)/332(ND)2020 IBC under Sec 7 Case No Missing
LIMITED
M/S. J.N. BEHURA & COMPANY |COMPANY PETITION
3528 |0710102012862020/4 ([Vs. M/S. MAHAVIR STONE IB IBC Under Sec 9 wrong e-file
CRUSHING PVT. LTD. (IBC)/419(PB)2020
LAKHAN SINGH Vs. COMPANY PETITION
3529 (0710102018032020/3 |ALAKNANDA BUILDTECH 1B IBC under Sec 7 wrong document
PRIVATE LIMITED (IBC)/566(PB)2020
SUNLARGE INDUSTRIES PVT:|COMPANY Application under an Index Missing & Pagination Not
3530 |0710102022332020/2 |LTD Vs. H.L. TECH FABRICS  |APPLICATION(IBC)/1 ofhper o, Ich Dore g &rag
LTD. 387(ND)2020 P
VIKAS SHUTTERING STORE
3531 |0710102024532020/1 |[PVT. LTD. Vs. BHAVAYTECH ;:BO l(\ggél)\% 1P8E('I)'£EIZ%N IBC Under Sec 9 Signature Missing In Index
INFRA PROJECTS PVT. LTD.
VIKAS SHUTTERING STORE
3532 |0710102024532020/2 |PVT. LTD. Vs. BHAVAYTECH ICBO g;’ég\% 1P8E('I)'£'(I;IZC())N IBC Under Sec 9 Signature Missing In Index
INFRA PROJECTS PVT. LTD.
COMPANY PETITION
3533 |0710102025332020/1 E:t/ {(;23 gRLIII\L/l;IIiDLVS' 1A IB IBC Under Sec 9 wrong application
- (IBC)/630(ND)2020
INTERLOCUTORY
3534 (0710102028502020/1 |MR. LAVAKESH V. APPLICATION 22(3)(b) Page No Clear 1 t0 3,6 to 7

(1.B.C)/1749(ND)202
0




K&A ORGANICS Vs. TAMTA

COMPANY PETITION

3535 [0710102079752019/11 [CONSTRUCTION CO-PRIVATE [IB IBC Under Sec 9 Document Not Upload Properly
LIMITED (IBC)/1121(ND)2019
J C ENTERPRISES PRIVATE COMPANY PETITION Padination Not Done & Wron
3536 0710102095082019/3 |LIMITED Vs. MK S OIL IB IBC Under Sec 9 Fo g
PRIVATE LIMITED (IBC)/1587(ND)2019
J C ENTERPRISES PRIVATE COMPANY PETITION Pagination Not Done & Wron
3537 |0710102095082019/4 (LIMITED Vs. M K S OIL IB IBC Under Sec 9 Filg °
PRIVATE LIMITED (IBC)/1587(ND)2019
KOTAK MAHINDRA BANK COMPANY PETITION
3538 |0710102119992019/11 [LIMITED Vs. M/S. SHOBHA IB IBC under Sec 7 wrong File
CARDS PRIVATE LIMITED (IBC)/2322(ND)2019
l\;ﬁ FT_?SDEV\\/ISOLDAIF:?COCJ)ENCTS COMPANY PETITION
3539 [0710102144522019/2 ; o 1B IBC Under Sec 9 14, 15 not clear page
ENGINEERING SERVICES (IBC)/2949(ND)2019
PRIVATE LIMITED
COMPANY PETITION
3540 |0710102146192019/7 ZESQSJ;\TJI\IE\'I{ZLSPE\B/?'UIE_TD IB IBC Under Sec 9 wrong doc upload
"= [aBc)/3084(ND)2019
AK SINGH Vs. M/S
BRIGHTSTAR COMPANY PETITION -
3541 |0710102152382019/3 INFRACONSTRUCTION IB (IBC)/90(ND)2020 IBC Under Sec 9 page numer missing
PRIVATE LIMITED
SGM WEBTECH PRIVATE COMPANY
3542 |0710102159752019/1 ([LIMITED Vs. BOULEVARD APPLICATION(IBC)/2 [Sec 30 wrong doc upload

PROJECTS PRIVATE LIMITED

778(PB)2019




SGM WEBTECH PRIVATE COMPANY

3543 |0710102159752019/2 [LIMITED Vs. BOULEVARD APPLICATION(IBC)/2 [Sec 30 wrong doc upload
PROJECTS PRIVATE LIMITED |778(PB)2019
UNION OF INDIA THROUGH COMPANY PETITION

3544 (0710102166652019/6 |[SFIO Vs. TAVISHI (COMPANIES Sec. 271-273 service missing
ENTERPRISES PVT LTD ACT)/32(ND)2020
NORTH EAST GARMENTS CP(AA) MERGER AND
PRIVATE LIMITED Vs. RAJESH |AMALGAMATION(CO |[Sec. 230-232 - Second

3545 |0710102170992019/7 PROJECTS (INDIA) PRIVATE MPANIES Motion document not properly upload
LIMITED ACT)/5(ND)2020

3546 |0710102137062019/6 INDUSTRIES & TECHNOLdGIES IB IBC Under Sec 9 wrong document upload

(IBC)/2688(ND)2019

LTD
STATE BANK OF INDIA Vs. COMPANY PETITION

3547 |0710120007702018/20 [{M/S. SHREE SHYAMJI AGRICO |IB IBC under Sec 7 document wrong upload
EXPORTS PVT. LTD. (IBC)/1071(ND)2018
STATE BANK OF INDIA Vs. COMPANY PETITION

3548 |0710120007702018/21 [M/S. SHREE SHYAMJI AGRICO |IB IBC under Sec 7 document wrong upload
EXPORTS PVT. LTD. (IBC)/1071(ND)2018
LOYZ OIL PTE LTD Vs. COMPANY PETITION

3549 |0710102406262018/9 |INTERLINK PETROLEUM 1B IBC under Sec 7 wrong document upload
LIMITED (IBC)/661(PB)2018
PUNJAB NATIONAL BANK Vs. |COMPANY PETITION

3550 |0710120004132018/30 [CARNATION AUTO INDIA PVT. |IB IBC under Sec 7 wrong document upload

LTD.

(IBC)/302(ND)2017




PARAMIIT SINGH SAINI Vs. COMPANY
3551 (0710102169762019/11 [PUMA REALTORS PRIVATE APPLICATION(IBC)/3 |Sec 60(5) wrong doc upload
LIMITED 6(PB)2020
IDEMITSU LUBE INDIA PVT. COMPANY PETITION
3552 |0710102107222019/3 [LTD Vs. NATH MOTORS PVT |IB IBC Under Sec 9 wrong doc upload
LTD (IBC)/1794(ND)2019
MONK MEDISOLUTIONS COMPANY
3553 (0710102028082020/1 |[PRIVATE LIMITED Vs. SHAHI |APPEAL(COMPANIES (Sec 252 (3) document properly upload
INFRASTRUCTURE PVT. LTD. |[ACT)/224(ND)2020
INCOME TAX OFFICER WARD 4 [ COMPANY Sec 252 (1) - B
3554 |0710102028092018/2 |2 Vs. ROC-BARTER CARD APPEAL(COMPANIES Government Botj Reject (wrong file name)
PRIVATE LIMITED ACT)/1151(ND)2018 y
COMPANY PETITION
3555 |0710102035812020/4 :é;iiﬁg:?gzaméz DELHI (COMPANIES Sec. 213,Sec. 241(1) wrong E-filing (application)
) ’ ACT)/70(PB)2020
INTERLOCUTORY
APPLICATION .
3556 (0710102062592020/1 |[RAINISH GUPTA Vs. (LB.C)/2111(ND)202 Sec 60(5) wrong E-filing
0
COMPANY PETITION
3557 {0710102035812020/5 HITESH BHARDWAJ Vs. DELHI (COMPANIES Sec. 213,Sec. 241(1) wrong E-filing

APARTMENTS PVT. LTD.

ACT)/70(PB)2020




STONEX INDIA PRIVATE

COMPANY PETITION

3558 |0710102006902019/7 |[LIMITED Vs. ZAVITSA IB IBC Under Sec 9 wrong E-filing
REALTORS LLP (IBC)/365(ND)2019
MR. WANG XINGCHUN Vs. ESPP?_FI)QE'\I'(ION (Comp |Rule 11 of NCLT Rule :'r?g ;”nrifi':sg:j'sssfén:“ﬁoﬁor’y
3559 |0710102063532020/1 [COSLIGHT INDIA ANIES 11 of NCLT,Rule 11 of applicgtion also .move iE this
TECHNOLOGY PVT. LTD. ACT)/281(ND)2020 NCLT,Sec 425 reply.
ACIT CIRCLE -17(2) NEW )
DELHI Vs. REGISTRAR OF COMPANY Zif/ezrsnzm(elrzt B?(I:l Sec age no. 11-12 missed i.e. proof
3560 |0710102115422019/9 |[COMPANIES & MODGIL APPEAL(COMPANIES 252 (1) - B Vi gf zervic.e and 65-B Cert.ifi.c:te
CONSTRUCTIONS & ESTATES |ACT)/615(ND)2019 Governmenyt Bod
PVT. LTD. Y
OM LOGISTICS LIMITED Vs. INTERLOCUTORY Application under an
3561 [0710102031902020/4 |MICRO POWER TECHNOLOGY [APPLICATION Otphper rovis‘ijons_ Ich wrong E-filing
PRIVATE LIMITED (1.B.C)/1990()2020 P
COMPANY PETITION Page 363, 365-367 missed and
3562 |0710102077242019/8 igCEOR}IYCSHEL:{?/TC\I/ESS LPLDP IB IBC under Sec 7 page 364, 368, 378 and 384 are
" (IBC)/1096(PB)2019 not clear
CI;LIQEEEELXEIB?EE LIMITED COMPANY PETITION
3563 [0710102098562019/5 ) IB IBC Under Sec 10 wrong e-filing
INTERNATIONAL FOOD (IBC)/1573(ND)2019
COMPANY PRIVATE LIMITED
PARAMIIT SINGH SAINI Vs. COMPANY sian on reply and index not
3564 |0710102169762019/15 |PUMA REALTORS PRIVATE APPLICATION(IBC)/3 [Sec 60(5) ngmbere dp(}'i”)
LIMITED 6(PB)2020 u '
INTERLOCUTORY . .
3565 |0710102062852020/1 g?['\é‘g':;gsr%mlﬂ}'gég'\' APPLICATION Sec 60(5) E;Oc’fao: dsiir Vr'ffn?s"ssesded' true
(1.B.C)/2184(PB)2020 Py andsig
INCOME TAX OFFICER WARD COMPANY Sec 252 (1) - By
22(4) Vs. REGISTRAR OF Government Body,Sec Service MISSING/ (Vakalatnama
3566 10710102171852019/1 COMPANIES( SVP INFRAHOMES ﬁzﬁgng((cl\?D'\g;gzNgEs 252 (3) - By & Memo Parties )
PVT.LTD.) Government Body
M/S COLUMBIA PETRO CHEM |COMPANY PETITION Wrong File / Report Filed B
3567 (0710102412382017/3 |PVT LTD Vs. M/S PETROLUBE [IB IBC Under Sec 9 Li idqcor P y
INDIA LTD. (IBC)/343(ND)2017 au
GREEN LINE LAMINATES CA(A) MERGER AND
PRIVATE LIMITED Vs. AMALGAMATION(CO . . .
3568 |0710102021332020/3 EUROBEARINGS INDIA PVT MPANIES Sec. 230-232, Sec 234 Wrong File /Joint Petition

LTD

ACT)/43(PB)2020




WHITE STUDIO ARCHITECTS

COMPANY PETITION

3569 |0710102023302020/1 |Vs. FRANCHISE MANAGEMENT (IB IBC Under Sec 9 Proof of Service / Reply
COMPANY PRIVATE LIMITED  |(IBC)/597(ND)2020
SHIV DYAL SHARMA Vs. COMPANY Page Not Clear 54,55,125, Page
3570 |0710102001212020/7 |[CONCEPT CAPITAL INFRA APPLICATION(IBC)/2 |Sec 60(5) No 67 Hindi Translate Missing
PROJECTS PRIVATE LIMITED |07(PB)2020 etc / Reply
INTERLOCUTORY Index Missing & Affidavit Missing
3571 10710102070532020/1 'I\AIIJAAI\TISII-QIII\(/SI\S/I-I,;;VQU\F{'T'A APPLICATION Sec 60(5) & Signature Missing / Short
(1.B.C)/2775(PB)2020 Reply
STATE BANK OF INDIA Vs. COMPANY PETITION
3572 10710120007702018/36 [{M/S. SHREE SHYAMII AGRICO (IB IBC under Sec 7 wrong File / Report Filed By irp
EXPORTS PVT. LTD. (IBC)/1071(ND)2018
COMPANY PETITION
3573 10710102023002020/1 i'IAI\\//I\{I"?ETZI\IiIIAIII\I-;IRVXAIFI'{DVS IB IBC Under Sec 9 Affidavit Missing
(IBC)/633(ND)2020
CA(A) MERGER AND
M.M. VACATIONS & TOUR AMALGAMATION(CO [Sub-section (I) of _— . .
3574 |10710102130002019/7 PRIVATE LIMITED V. MPANIES section 230 Pagination Missing IN index
ACT)/163(ND)2019
s po sy v, [TERLOCUTOR
3575 10710102061312020/2 [LINKSTAR INFOSYS PRIVATE (.B.C)/2159(ND)202 Sec 30 Signature Missing / Written
LIMITED o
0 Submission
SANDEEP GOEL Vs. DAMONT  [COMPANY One Page upload Only / Written
3576 [0710102078142019/16 |DEVELOPERS PRIVATE APPLICATION(IBC)/7 |19(2) Sumissi%n up y
LIMITED 03(PB)2019
CA(A) MERGER AND
BHARTI AIRTEL LIMITED Vs. S
3577 [0710102158902019/7 |ANSAL HI-TECH TOWNSHIPS |~ ALGAMATION(CO 5o 30932, Sec 234 voume Will Divided After 200
LIMITED & ANR MPANIES Pages True Copy Signature
) ACT)/186(PB)2019
VEKAS KUMAR GARG Vs. COMPANY
3578 |0710102014502020/2 |REDTOPAZ REAL ESTATE PVT. |APPLICATION(IBC)/9 |Rule 11 of NCLT, 2016 True Copy Missing

LTD.

55(ND)2020




AMRITVANI EXIM PRIVATE

COMPANY PETITION

True Copy Signature Missing &

3579 |0710102096972019/5 |LIMITED Vs. AJANTA OFFSET |IB IBC under Sec 7 Volume Will Be Divided After 200
AND PACKAGING LIMITED (IBC)/1526(ND)2019 Pages
SCL)SS'?;OCI;\IASTERCI:\C/)E'FS Efl\;lrIETED COMPANY PETITION Wrong Filed& Index missing &
3580 |0710102159692019/4 (COMPANIES Sec 252 (1) Pagination Missing /Urgent
Vs. REGISTRAR OF ACT)/973(ND)2019 Application
COMPANIES PP
SHALINI CHOUDHARY V. COMPANY PETITION
3581 [0710102117612019/13 [MOTHERS PRIDE DAIRY INDIA |1B IBC under Sec 7 Elagaer ':i(?ecllleaavrelgguﬁ 165 Not
PRIVATE LIMITED (1IBC)/2122(ND)2019
UTTAM SINGHAL Vs. court log Also But Documents
3582 |0710102029102020/1 |ANUSHREE HOME DEVELOPERS ICBOE?;/;\‘/;;ZE(EEIZ%N IBC under Sec 7 Not Match Fully wrong
PVT LTD Documents / Shwoing Petition
INTERLOCUTORY
ADHARSHILA COUNTRY APPLICATION Every Pages Signature Missing /
3583 10710102065852020/1 |, yyee pyT. L TD. Vs, 00 (LB.C)/2408(ND)202 | €€ 69() Minutes Of Meeting
0
Volume Wise Index Missing & Pg
SANJAY MENDIRATTA Vs. COMPANY PETITION | 541 1) sec No 208 To 333 Pages Missing Pg
3584 |0710102105962019/7 |FRIENDS AUTO INDIA (COMPANIES gy No 418 To 447 Pages Are Missing
LIMITED® ACT)/110(PB)2019 & Volume 3 Index Missing /
Reply
COMPANY PETITION
3585 0710102030762018/3 SEHI?EKS:(I: E:E'\I\’,'I ';:’/TT g'; Vs B IBC Under Sec 9 wrong File / Report Filed By IRP
(IBC)/1752(ND)2018
M/S. SSMP INDUSTRIES LTD  |INTERLOCUTORY wrong Fle / Report Filed B
3586 [0710102075772020/1 |Vs. IAP COMPANY PRIVATE  |APPLICATION Rule 11 of NCLT, 2016 o dgt’or P Y
LIMITED (1B.C)/3116()2020 q
ASHOKSING L RAJAPUT & COMPANY PETITION True Cooy Sianature Missing in
3587 [0710102090872019/5 |OTHERS Vs. HBN FOODS 1B IBC under Sec 7 Annexur‘;y 9 9
LIMITED (IBC)/1359(ND)2019
O gy e
3588 |0710102025802018/16 | 12 0ot cenvices pyT. 1B IBC Under Sec 9 wrong File
" |(1BC)/1683(ND)2018
LTD
SHALINI CHOUDHARY Vs. COMPANY PETITION
3589 [0710102117612019/16 |MOTHERS PRIDE DAIRY INDIA |IB IBC under Sec 7 Index Missing

PRIVATE LIMITED

(IBC)/2122(ND)2019




SH BRIJ MOHAN SAHNI Vs.

COMPANY PETITION

Reply Every Pages Signature
missing & True Copy Signature

3590 (0710200411582018/6 |PAWAN BUILDWELL PRIVATE |IB IBC under Sec 7 Missing & Two Reply Filed In
LIMITED (IBC)/197(ND)2018 One Diary No / Reply
CP(AA) MERGER AND
JEEVANTIKA ORGANIC AMALGAMATION(CO . Index Missing & Pagination
3591 |0710102027422018/4 FARMING LLP V. MPANIES Sec. 230-232, Sec 234 Missing
ACT)/198(ND)2018
R DT oy
3592 |0710102158532019/3 ESTATES & DEVELOPERS PVT. APPLICATION(IBC)/2 [22(3)(b) wrong e-file
782(PB)2019
LTD.
COLLEGEDUNIA WEB PRIVATE
LIMITED Vs. COMPARE POLICY|COMPANY PETITION
3593 |0710102016872020/1 [INSURANCE WEB 1B IBC Under Sec 9 reply sign missed on every pages
AGGREGATORS PRIVATE (IBC)/572(ND)2020
LIMITED
SANJAY MENDIRATTA Vs. COMPANY PETITION Sec. 241(1),Sec
3594 |0710102105962019/8 |FRIENDS AUTO INDIA (COMPANIES 24 4'( 1) e true copy sign missed
LIMITED® ACT)/110(PB)2019
SANJAY MENDIRATTA Vs. COMPANY PETITION Sec. 241(1),Sec
3595 [0710102105962019/9 |FRIENDS AUTO INDIA (COMPANIES 244'(1) e true copy sign missed Same file
LIMITED® ACT)/110(PB)2019
COMPANY
AVINEESH MATTA Vs. APPLICATION(COMP
3596 [0710102142612019/3 KRISHAN BANSAL ANIES Sec 30 wrong document
ACT)/826(ND)2019
VOLKSWAGEN FINANCE COMPANY PETITION
3597 [0710102016052019/12 |PRIVATE LIMITED Vs. UNJ IB IBC under Sec 7 document not clear
IMPORT PRIVATE LIMITED (IBC)/659(ND)2019
COMPANY PETITION
3598 [0710102067062020/3 IKNE;OLYAN Vs. NULON (COMPANIES Sec 241 (2) wrong efile
ACT)/78(PB)2020
RAVINDER PAL SINGH LAMBA | COMPANY PETITION Application under an wrong File Report Filed B
3599 [0710102000722018/9 |Vs. SATKAR AIR CARGO IB PP y 9 P ¥

SERVICES PRIVATE LIMITED

(IBC)/361(PB)2018

other provisions

Liquidtor




ICICI BANK LIMITED Vs.

COMPANY PETITION

3600 |0710102029062020/5 [DEHRADUN HIGHWAYS IB IBC under Sec 7 true copy sign missed
PROJECT LIMITED (IBC)/725(ND)2020
INTERLOCUTORY
SUMIT BANSAL Vs. MOHINDER|APPLICATION . .
3601 |0710102035762020/2 JAIN (LB.C)/2200(ND)202 Sec 60(5) proof of service missed
0
STRAIGHT EDGE CONTRACTS L’:EE? (I:'E_IE:I%LORY
3602 |0710102066952020/3 |[PVT. LTD. Vs. THREE C (LB.C)/2470(ND)202 Sec 60(5) repy , and true copy sign missed
SHELTERS PVT. LTD. 0' '
3603 |0710102006892019/4 ; APPEAL(COMPANIES ([Sec 252 (3) Document not uploaded proper
COMPANIES NCT OF DELHI & ACT)/236(ND)2019
HARAYANA
O e [T | s
3604 |0710102034502018/2 ) APPEAL(COMPANIES y Page 2 Missed
OF COMPANIES M/S INDUS ACT)/53(ND)2019 Government Body
AIRWAYS PRIVATE LIMITED
INTERLOCUTORY
3605 |0710102067862020/1 g:mgﬁésﬁ_ﬁsﬂ%%é“ APPLICATION Sec 66(1) Eaegza1t16,117 not clear, page 120
(1.B.C)/2555(PB)2020 P
CHANDRA PRAKASH Vs. INTERLOCUTORY
3606 [0710102068432020/1 |MONEY OPTIONS SERVICES APPLICATION Sec 66(1) Main Case Type Wrong
PVT LTD (1.B.C)/2576(PB)2020
ALLURI SITARAMA RAJU Vs. COMPANY PETITION
3607 {0710102078032020/5 |CHIRON INFRATECH PRIVATE [(COMPANIES Sec. 241(1) Wrong Document
LIMITED ACT)/94(ND)2020
INTERLOCUTORY
3608 [0710102081402020/1 '?':Q{EED QYQIQ'OSJIEACI.T_??#SLTD APPLICATION Sec 60(5) Wrong Main Case No.
(1.B.C)/3421(PB)2020
INTERLOCUTORY . .
3609 |0710102081402020/2 ?:Q’;’gﬁ&;gﬁ?ﬁv\ﬁm APPLICATION Sec 60(5) x\:{ow"ﬁtt'\gi'”sfssﬁs':gn& No sign
(1.B.C)/3421(PB)2020
INTERLOCUTORY . .
3610 [0710102081402020/3 SHIV DAYAL SHARMA Vs. APPLICATION Sec 60(5) Wrong Main Case No. & no sign

THREE C PROJECTS PVT LTD

(1.B.C)/3421(PB)2020

on Written Submission




COMPANY

3611 [0710102082352020/1 |HEMANT KHANDELWAL Vs,  |/PPLICATION(COMP |Application under any page no 43,44,47 not clear
ANIES other provisions
ACT)/428(ND)2020
COMPANY
3612 |0710102082352020/2 |HEMANT KHANDELWAL V. APPLICATION(COMP Appllcat|on. l.mder any Page no. 43,47 not clear, no true
ANIES other provisions copy
ACT)/428(ND)2020
STATE BANK OF INDIA Vs. INTERLOCUTORY
3613 |0710102082512020/2 [KARAN GANDHI/ SUDIKSHA APPLICATION Sec 60(5) Documents not uploaded proper
SAINI (1.B.C)/3482(PB)2020
COMPANY
3614 (0710102143292019/4 HEM SINGH BHARANA Vs. ERA APPLICATION(IBC)/2 |Sec 60(5) Wrong Document
INFRA ENGINEERING LTD
448(PB)2019
CA(A) MERGER AND
AKUATE INTERNET SERVICES |AMALGAMATION(CO
3615 |0710102147452019/3 LTD. Vs. MPANIES Sec. 230-232, Sec 234 Document not uploaded proper
ACT)/173(ND)2019
COMPANY PETITION
3616 [0710102423182018/2 f/l-;éTII\E/II?TAI'E\II\il(EgE f_’}ﬁ%_lA_EDVS' IB IBC under Sec 7 Advance Service Missed
' (IBC)/639(PB)2018
STATE BANK OF INDIA Vs. COMPANY PETITION Page no. 307 to 312 not clear,
3617/10710102423182018/4 |} /¢ 'METENERE LIMITED 1B 1BC under Sec 7 No sign in every page of petition
: (IBC)/639(PB)2018 9 ry page ot p
RAKESH KUMAR PARDEEP COMPANY PETITION
3618 [0710200000622018/3 [KUMAR Vs. DASH EXPORT PVT |IB IBC Under Sec 9 not sign in reply
LTD (IBC)/1388(ND)2018
APOGEE ENTERPRISES COMPANY PETITION
3619 (0710102019332020/1 |PRIVATE LIMITED Vs. ANIL 1B Section 95(1) Wrong Document
NANDA (IBC)/514(ND)2020
JAGAT PAL PALIWAL AND ANR |COMPANY PETITION
3620 (0710102027262018/5 [Vs. JASSUM PROPCON 1B IBC under Sec 7 No Index
PROJECTS PVT LTD (IBC)/1756(PB)2018
PRIYANKA UPPAL Vs. COMPANY PETITION Sec. 59,Sec Proof of service not clear, No
3621 (0710102061222020/3 |SUBSTRATAL SOLUTIONS PVT |(COMPANIES P !

LTD

ACT)/74(ND)2020

241(1),5ec. 242(4)

sign in reply




M/S. ASCENT CONSTRUCTIONS

INTERLOCUTORY
APPLICATION

3622 (0710102066302020/2 |[PRIVATE LIMITED Vs. M/S Sec 60(2) no index
MSX MALL PVT LTD éI.B.C)/2475(ND)202
INTERLOCUTORY
3623 [0710102067862020/2 EIEIAIL\II?SRQR%'Q?@SLTIV\I/I?EJDAI APPLICATION Sec 66(1) No Index
(1.B.C)/2555(PB)2020
INTERLOCUTORY
3624 (0710102068442020/2 g:?ﬂé%éiﬁﬁsﬂ%ﬁmém APPLICATION Sec 66(1) no index
(1.B.C)/2578(PB)2020
INTERLOCUTORY
3625 [0710102073762020/1 E/égRNAslgg_ll_JIIjN\ll)s ONE GROUP APPLICATION Sec 60(5) no sign in reply
(1.B.C)/3410(PB)2020
T 08108 31501
3626 |0710102076482020/3 |SMALL INDUSTRIES Sec 60(5) A A A
(1.B.C)/3139(ND)202 0 to 166,169 to 172,204 not
CORPORATION LIMITED .
0 clear, page 230, 231 missed
INTERLOCUTORY
M/S AHUJA CONCRETE Vs. APPLICATION Application under any
3627 10710102076912020/1 | oo pROJECTS PVT LTD (1.B.C)/3493(ND)202 |other provisions- IBC Wrong Document
0
STATE BANK OF INDIA Vs. INTERLOCUTORY
3628 (0710102082512020/3 [KARAN GANDHI/ SUDIKSHA APPLICATION Sec 60(5) no Sign in written submission
SAINI (1.B.C)/3482(PB)2020
COMPANY PETITION
3629 |0710102124112019/2 'IAI:\I/IIDI;FAASF?ISX\{I:AIELI_\;:/.IIEIIEESTECH 1B IBC under Sec 7 page 95-99,101 not clear
(IBC)/2321(ND)2019
NEERJA DUBEY & PUSHPA COMPANY PETITION
3630 |0710102162062019/4 [PRASHARA Vs. PARSVNATH IB IBC under Sec 7 true copy sign missed
DEVELOPERS LIMITED (IBC)/3385(ND)2019
COMPANY PETITION
3631 |0710102165052019/4 IBI\?IL-IXVA?B'\LIJ-;LISDH\;’EII-'VX?FE TI/;I/:\I'Z'S 1B IBC under Sec 7 true copy sign missed
(IBC)/190(ND)2020
SO TETOOSE |conpan
3632 |0710102009892019/4 REGISTRAR OF COMF;ANIES APPEAL(COMPANIES ([Sec 252 (3) index missing
ACT)/336(ND)2019

DELHI




ASHTBHUJ OCEAN MOVERS
PRIVATE LIMITED Vs. SARASH

COMPANY PETITION

3633 |0710102032072018/4 EXPORTS SERVICES PRIVATE  |IB (IBC)/5(ND)2019 IBC Under Sec 9 true copy sign missed
LIMITED
COMPANY PETITION
3634 |0710102065952020/11 EEE:IAEAEI:IFERI;A#S.LTNIID/S SWIFT! comPANIES gi;( 5)4 1(1),Sec. Pg- 4 to 13 / 26 to 29 not clear
' ' ACT)/77(ND)2020
SHINOJ KOSHY Vs. M/S COMPANY PETITION true copy missed & Reply With
3635 [0710120012082018/37 |GRANITE GATE PROPERTIES |IB IBC under Sec 7 Final Report Also Filed Wrong
PVT LTD (IBC)/1248(PB)2018 Filed
COMPANY PETITION
3636 |0710102134492019/1 EgJSAFgTﬁPEII-IV\I/I?I'Eg EDEOR 1B IBC Under Sec 9 wrong file application
(IBC)/2952(ND)2019
3637 |0710102173792019/3 . IB IBC Under Sec 9 Document Not Clear
PACK PACKAGING PRIVATE (IBC)/424(ND)2020
LIMITED
TECHNOLOGIES PRIVATE |COMPANY PETITION
3638 |0710102014522020/1 IB IBC Under Sec 9 Index Missing
LIMITED Vs. HARSHIT INFO (IBC)/482(ND)2020
SOLUTIONS PRIVATE LIMITED
COMPANY
3639 (0710102016602020/2 ilsJ|I-D|FHAA(|Q\‘ SAI-LIZJN? UPTA Vs. APPLICATION(IBC)/1 |19(2) wrong File
093()2020
ORIENTAL BANK OF COMPANY PETITION Annexes Not Clear (Bank
3640 |0710102023502018/12 [COMMERCE Vs. M/S KMG A TO|IB IBC under Sec 7 Statement Cut in Light Side )
Z SYSTEMS PRIVATE LIMITED |(IBC)/1644(PB)2018 9
COMPANY PETITION
3641 (0710102126262019/11 \F/IOI\L?/IAII;VS; ?IE’II_D Vs. FLEXO 1B IBC Under Sec 9 Index Missing
) (IBC)/2440(ND)2019
\B/ﬂ;ﬁgEl\&I;C_l} Vf_'I_DM/ S ODEON COMPANY PETITION
3642 |0710102161032019/3 ) ’ 1B IBC Under Sec 9 Incomplete Document
(THROUGH ITS DIRECTOR MR. (IBC)/162(ND)2020
RAM NIWAS BANSAL) & ORS.
ggll\fl\':: EQI(EEB\A/L\IK\SAFMUN A COMPANY PETITION
3643 (0710102004722019/22 i 1B IBC under Sec 7 wrong File

INFRADEVELOPERS PRIVATE
LIMITED

(IBC)/479(ND)2019




GIRBAU INDIA PRIVATE

COMPANY
3644 (0710102168862019/3 LIMITED Vs. REGISTRAR OF APPEAL(COMPANIES |Sec 252 (1) PG NUMBERING MISSED
COMPANIES NCT OF DELHI & ACT)/118(ND)2020
HARYANA
SUDHIR POWER PROJECTS COMPANY
3645 (0710102007952020/2 |[LIMITED Vs. ARYAVIR APPLICATION(IBC)/5 |Rule 11 of NCLT, 2016 wrong file
BUILDCON PVT. LIMITED 74(ND)2020
ULTRATECH CEMENT LTD Vs. |COMPANY PETITION
3646 (0710102139062019/2 |OKAMURA HOMES PRIVATE 1B IBC Under Sec 9 :EIP;LIITCI/—C\)TI\}SF ;::)‘ED IEiII\le
LIMITED (IBC)/2739(ND)2019 9
BARU MAL VINOD KUMAR Vs. |COMPANY
3647 (0710102173552019/3 |AMIRA PURE FOODS PRIVATE |APPLICATION(IBC)/1 [Rule 11 of NCLT, 2016 Pagination Missing In Index
LIMITED 15(ND)2020
BHAINSRORGARH HOTELS AND COMPANY
3648 [07101020715020193 |RESORTS PRIVATE LIMITED | \ppes) (compANIES |Sec 252 (1) Page No 1 Not Clear & Income
Vs. REGISTRAR OF ACT)/300(ND)2019 Tax Service Missing
COMPANIES
COMPANY PETITION
3649 |0710102172562019/4 CETIESIE/;:ELL;\INDIA LD i IBC under Sec 7 g?f‘:oagn‘j fg_?g“ount cut 93-96
) (IBC)/207(ND)2020
M/S DHINGRA TRADING CO Vs.|COMPANY PETITION
3650 |0710102115252019/6 [M/S AMAZING INDIA TV PVT. |IB IBC Under Sec 9 ;ﬁng'\éUrR?EEES'{'NG MISED AND
LTD. (IBC)/2028(ND)2019
ENGINEERED FACILITY Index page numbering not
MANAGEMENT SERVICES PVT. |COMPANY mention,Page number not
3651 |0710102147942019/6 |[LTD. Vs. EVAN APPLICATION(IBC)/8 [Sec 30 mention, affidavit
MULTISPECIALITY HOSPITAL & |56(ND)2019 missed,vakalathama missed,index
RESEARCH CENTER PVT. LTD. not match with soft copy
MAYA GUPTA(LIQUIDATOR) Vs.|COMPANY
3652 (0710102130352019/3 [M/S BHAVYA CROCKERY APPLICATION(IBC)/1 |Sec 60(5) wrong efiling
HOUSE 289(ND)2019
COMPANY
VIKRAM KAPUR & ORS. Vs. _—
3653 |0710120011462018/2 |ATLAS CYCLES HARYANA LTD. |APPLICATION(COMP |Application under any wrong filing
& ORS ANIES other provisions
ACT)/18(ND)2015
INTERLOCUTORY
3654 [0710102030122020/1 PANKAJ BATRA Vs. MR. APPLICATION Application under any wrong efiling

ADITYA AGARWAL

(1.B.C)/1858(ND)202
0

other provisions- IBC




PANKAJ BATRA Vs. MR.

INTERLOCUTORY
APPLICATION

Application under any

3655 10710102030122020/2 | ) y-rya AGARWAL (1B.C)/1858(ND)202 |other provisions- IBC wrong efiling
0
COMPANY
3656 |0710102149972019/3 MOHD NAZIM KHAN Vs. APPLICATION(IBC)/8 |Sec. 45 (1) wrong file
GUNEET BHASIN
72(ND)2019
COMPANY
3657 |0710102170342019/2 \o/IFNlﬁ::(?KoJFAEI\:EC/:I REGISTRAR APPEAL(COMPANIES [Sec 252 (3) wrong efiling
ACT)/42(ND)2020
INTERLOCATORY
3658 10710102119722019/1 E)?CF{I?SS%EII?IgEBRASNLKII\YI?FED APPLICATION Sec 60(5) wrong efiling
(IBC)/1147(ND)2019
INTERLOCATORY
3659 [0710102119722019/2 E)c()CFZ{I_PL(J)SR;\A/-Ilf-II?IgEBRASNLKII\YI?FED APPLICATION Sec 60(5) wrong efiling
(IBC)/1147(ND)2019
INTERLOCATORY
3660 |0710102119722019/3 E)(()(:RIZ?S?\A/EIIE)IgEBF?SNLKII\YI?FED APPLICATION Sec 60(5) wrong efiling
(IBC)/1147(ND)2019
JAYRCON BUILDERS PRIVATE |[COMPANY
3661 |0710102021392020/1 |[LIMITED Vs. TODAY HOMES [APPLICATION(IBC)/1 [Sec 60(5) wrong efiling
NOIDA PRIVATE LIMITED 328(PB)2020
COMPANY PETITION . i .
3662 |0710200412522017/19 \F;SK SALES COMPANY PVT. LTD. IB IBC Under Sec 10 x;oer)l(g index,file not according to
) (IBC)/417(ND)2017 )
MOBEINNOVATION SOFTWARE |COMPANY
3663 |0710102168612019/3 |PRIVATE LIMITED Vs. APPEAL(COMPANIES [Sec 252 (1) wrong file
REGISTRAR OF COMPANIES ACT)/44(ND)2020
M/S BARU MAL VINOD KUMAR [COMPANY PETITION
3664 |0710200411352018/29 [Vs. M/S AMIRA PURE FOODS |IB IBC Under Sec 9 wrong file application
PVT LTD (IBC)/846(ND)2018
INTERLOCUTORY Application under an
3665 |0710102031562020/1 [RAKESH KUMAR JAIN Vs. APPLICATION PP y wrong file application

(1.B.C)/1919()2020

other provisions- IBC




FACOR ALLOYS LIMITED Vs.

COMPANY PETITION

3666 |0710102158172019/4 1B IBC under Sec 7 wrong documnet
FACOR POWER LIMITED (IBC)/3386(ND)2019
DINESH CHAND JAIN & ORS.
3667 [0710102415722018/30 |Vs. FANTASTIC BUILDCON %’g;’é%;ﬁg&?’; IBC under Sec 7 Wrong file
PVT. LTD. & ORS.
COMPANY
AJAY M. PATEL Vs. JYOTINDRA|APPLICATION(COMP .
3668 [0710102115902019/5 SHANTILAL PATEL ANIES Rule 11 of NCLT wrong file
ACT)/1910(PB)2019
SATYA JEET PANDA Vs, ANg | COMPANY Application under any STATUS REPORT FILLED IN
3669 10710102000042020/1 | 50 prMENTS PVT LTD APPLICATION(IBC)/1 | iy o orovisions- IBC ADDITIONAL
09(PB)2020
PARAMJIT SINGH SAINI Vs.  |COMPANY PETITION Index Missing and Pagination
3670 [0710120004072018/81 |PUMA REALTORS PRIVATE 1B IBC under Sec 7 Micon 9 9
LIMITED (IBC)/934(PB)2018 9
GLADE DEVELOPERS PRIVATE |COMPANY
3671 |0710102003492020/1 |LIMITED Vs. REGISTRAR OF |APPEAL(COMPANIES |Sec 252 (1) page 6,7 cut
COMPANIES ACT)/122(ND)2020
CP(AA) MERGER AND
GEMINI SOLUTIONS PRIVATE
3672 [0710102097112019/18 |LIMITED Vs. DECENT Q'\;ﬁh?és'v"mo'\'(co flli)ctliozn30_232 - Second PROOF OF SERVICE MISSED
SURVEYORS PRIVATE LIMITED |, (o oo
BDR BUILDERS & DEVELOPERS |[COMPANY PETITION
3673 [0710120001682018/7 |PRIVATE LIMITED Vs. SHILPI |IB IBC under Sec 7 wrong file
CABLES PRIVATE LIMITED (IBC)/461(PB)2017
GURUANSH REALTECH CA(A) MERGER AND
PRIVATE LIMITED Vs. HOI  |AMALGAMATION(CO |Sub-section (1) of
3674 10710102096652019/5 |y cONCEPTS PRIVATE ~ |MPANIES section 230 WRONG FILE IA
UMITED ACT)/94(PB)2019
TS BT gy e
3675 [0710102010492020/1 1B IBC Under Sec 9 INDEX MISSING

LIMITED Vs. B L KASHYAP
AND SONS LIMITED

(IBC)/473(ND)2020




MACK STAR MARKETING

COMPANY PETITION

138,139,146,147,172,180,183,18

3676 [0710102013372020/4 |PRIVATE LTD Vs. ORIFLAME |IB IBC Under Sec 9 T NOT VISIBLE
INDIA PRIVATE LIMITED (1BC)/414(PB)2020
ZOOM COOMUNICATIONS LTD. |COMPANY PETITION

3677 [0710102024812020/3 |Vs. GLOBAL EMERGING IB IBC under Sec 7 index missing
MARKETS INDIA LIMITED (1BC)/610(PB)2020
TR o e

3678 [0710102109702019/9 IB IBC under Sec 7 WRONG FILE
Vs. SURYA DESIGN LINE (IBC)/1894(ND)2015
PRIVATE LIMITED
SHAKUNTALA DEVI GOLYAN |COMPANY PETITION [, . . .

3679 |0710200400962016/58 |Vs. M/S . GALLUS CHATTELS |(COMPANIES PP ' u Y WRONG DOC
PVT. LTD. ACT)/103(ND)2016 |Other provisions
SHAKUNTALA DEVI GOLYAN |COMPANY PETITION |, . . .

3680 [0710200401412016/57 |Vs. M/S COLORADO CHATTELS|(COMPANIES PP ' y WRONG DOC
PVT. LTD. ACT)/102(ND)2016 |Other provisions
SHAKUNTALA DEVI GOLYAN |COMPANY PETITION [, . . .

3681 |0710200401412016/58 [Vs. M/S COLORADO CHATTELS|(COMPANIES otphper provis‘ijons y WRONG DOC
PVT. LTD. ACT)/102(ND)2016
SHAKUNTALA DEVI GOLYAN |COMPANY PETITION |, . . .

3682 |0710200401412016/59 [Vs. M/S COLORADO CHATTELS|(COMPANIES PP ' y WRONG DOC
PVT. LTD. ACT)/102(ND)2016 | Other provisions
SHAKUNTALA DEVI GOLYAN ~|COMPANY PETITION |, . . .

3683 |0710200401442016/58 |Vs. M/S. GALLUS CHTTELS  |(COMPANIES ofhper o y wrong doc
PRIVATE LIMITED ACT)/104(ND)2016 P
SHAKUNTALA DEVI GOLYAN |COMPANY PETITION |, . . .

3684 [0710200401442016/59 |Vs. M/S. GALLUS CHTTELS  [(COMPANIES Otphper il y wrong doc
PRIVATE LIMITED ACT)/104(ND)2016 P

COMPANY
3685 [0710102000902020/1 |AMLT AGRAWALVS. SURINDER| ) oo 1eaTiON(IBC) 1 |19(2) INDEX MISSING

VASUDEVA

83(PB)2020




DASHMESH IMPEX PRIVATE COMPANY
3686 |0710102014352020/1 (LIMITED Vs. REGISTRAR OF |APPEAL(COMPANIES |[Sec 252 (1) iIISI(/‘I}BﬁcR);rNCC:;LII\E/I/-I\SRSAND PAGE
COMPANIES ACT)/171(ND)2020
DURGA MOVIES PRIVATE COMPANY
3687 |0710102028142020/1 |[LIMITED Vs. REGISTRAR OF |APPEAL(COMPANIES |[Sec 252 (1) I{IISIVIIDBAEGFI{EIISETM?'S\IS%I\TQGE
COMPANIES OF NCT OF DELHI |ACT)/222(ND)2020
SHRI DRONA HOTELS PVT. COMPANY
3688 [0710102013802020/2 |LTD. Vs. REGISTRAR OF APPEAL(COMPANIES [Sec 252 (1) ALL PAGES CUT
COMPANIES ACT)/169(ND)2020
DELHI DESIGN TECH PRIVATE [COMPANY
3689 |0710102013932020/1 [LIMITED Vs. M/S ONE CITY APPEAL(COMPANIES [Sec 252 (3) ALL PAGES CUT
LEISURE REALTECH PVT. LTD. [ACT)/220(ND)2020
COMPANY
3690 [0710102015812020/1 igf\'/*A#’;XL'\I"I\I,lfT%LDOwZERS APPEAL(COMPANIES |Sec 252 (1) ALL PAGES CUT
) ACT)/213(ND)2020
LLYOD LOGIC SYSTEMS COMPANY
3691 |0710102016762020/1 |PRIVATE LIMITED Vs. APPEAL(COMPANIES [Sec 252 (1) ALL PAGES CUT
REGISTRAR OF COMPANIES ACT)/199(ND)2020
PINAKI MAINTENANCE COMPANY
3692 [0710102024912020/1 |PRIVATE LIMITED Vs. APPEAL(COMPANIES ([Sec 252 (3) ZF:GEES%TJY'I,' PAGINATION AND
REGISTRAR OF COMPANIES ACT)/223(ND)2020
FRANCO SYSTEMS PRIVATE COMPANY
LIMITED Vs. REGISTRAR OF PAGINATION NOT
3693 10710102025062020/1 COMPANIES NCT OF DELHI & icp::_g}o‘;l(g&l\gégzlgs Sec 252 (3) MENTION, TRUE COPY MISSED
HARYANA
ORIENTAL BANK OF COMPANY PETITION
3694 |0710120003722018/7 |COMMERCE Vs. SIKKA IB IBC under Sec 7 TRUE COPY MISSED
PAPERS LTD. (IBC)/939(PB)2018
COMPANY
DR SUNIL KUMAR KHATTRI Vs. [APPLICATION(COMP .
3695 [0710102066492020/3 MR. CHANDER PRAKASH ANIES Sec. 213 document incomplete

ACT)/316(ND)2020




GAIL (INDIA) LTD. Vs. ASIAN |COMPANY e number missing document
3696 |0710102091932019/2 |COLOUR COATED ISPAT APPLICATION(IBC)/3 |Sec 60(5) Eo? o 9
LIMITED 9(ND)2019 prop
COMPANY
3697 |0710102120822019/7 \S/%IISIEAHMsi\?VJJAI\fE\? IASIT APPLICATION(IBC)/1 (Sle)c 43(1) r/w Sec 44 Wrong E-Filling
756(PB)2019
INTERLOCUTORY
3698 |0710102064702020/5 |ARUNAV PANKAJ Vs. APPLICATION Sec 60(5) :;9;;35-31 4: ﬁuse_ 1c?a3 zcr);-sigz
(1.B.C)/2334(PB)2020 Pag Py
KULDEEP KAUR Vs, COMPANY ATt Somram: N Tocome
3699 |0710102016512020/1 |REGISTRAR OF COMPANIES  |APPEAL(COMPANIES |Sec 252 (3) T gérvic%
NCT OF DELHI & HARYANA  |ACT)/204(ND)2020
3700 |0710102066472020/1 ' APPEAL(COMPANIES |Sec 252 (3) wrong e-filing
REGISTRAR OF COMPANIES [ o oo
NCT OF DELHI & HARYANA
COMPANY . .
3701 [0710102133712019/6 |RAILY CHAKRABORTY VS, HEM | \op) 1eaTiON(IBC)/2 |Sec 66(1) 65-B Certificate missed and all
SINGH BHARANA respondents service missed
184(PB)2019
VOLKSWAGEN FINANCE COMPANY PETITION
3702 [0710102016052019/11 |PRIVATE LIMITED Vs. UNJ IB IBC under Sec 7 22;14'217?6'65'83'102'104 not
IMPORT PRIVATE LIMITED  |(IBC)/659(ND)2019 pag
MAHINDRA AND MAHINDRA COMPANY PETITION Supporting affidavit missed with
FINANCIAL SERVICES LIMITED
3703 |0710102722332018/12 1B IBC under Sec 7 the documents and proof of
Vs. DELHI BARODA ROAD (IBC)/1665(PB)2018 service missed
CARRIER PRIVATE LIMITED :
T.P.S BUILDCON LIMITED Vs. |COMPANY
3704 |0710102074682020/1 |REGISTRAR OF COMPANIES  |APPEAL(COMPANIES |Sec 252 (3) Wrong document
NCT OF DELHI AND HARYANA |ACT)/289()2020
ARGOSY OVERSEAS PRIVATE | _oor
3705 [0710102064662020/2 |-IMLTED VS, REGISTRAR OF | \poe s (coMPANIES |Sec 252 (3) e-stamp paper uttar pradesh 100
COMPANIES NCT OF DELHI & |, oo rupees
HARYANA
VOLKSWAGEN FINANCE COMPANY PETITION pg-
3706 |0710102016052019/12 |PRIVATE LIMITED Vs. UNJ  |1B IBC under Sec 7 30,31,34,54,57,65,67,68,69,76,7

IMPORT PRIVATE LIMITED

(IBC)/659(ND)2019

7,78, not clear




SCOOP CONSTRUCTIONS

CP(AA) MERGER AND

PRIVATE LIMITED Vs. AMALGAMATION(CO |[Sec. 230-232 - Second
3707 {0710102019032020/2 REGISTRAR OF COMPANIES MPANIES Motion Pag 125 to 128 not clear
DELHI @""S. (IN THE MATTER |ACT)/37(ND)2020
CHATURANAN INDUSTRIES CA(A) MERGER AND
LIMITED Vs. NCJ AMALGAMATION(CO . index missing and document
3708 |0710102062212020/1 |1\ iep ASTRUCTURE PRIVATE | MPANIES Sec. 230-232, Sec 234 properly upload
LIMITED ACT)/57(ND)2020
APARNA CHOUDHRIE KALA Vs. |COMPANY PETITION
3709 (0710102035962020/2 |AQUA TERRA ADVENTURES (COMPANIES Sec 241 (2) SIGN MISSED
INDIA PRIVATE LIMITED ACT)/68(PB)2020
INTERLOCUTORY
ASHWINI MEHRA Vs. INDIAN SIGN MISSED 1ST VOL AND VOL
3710 [0710102062852020/2 APPLICATION Sec 60(5) :
OIL CORPORATION LIMITED (LB.C)/2184(PB)2020 221-269 PAGES NOT CLEAR
COMPANY PETITION
3711 |0710102151312019/24 meg ;(C)%IL:DLI/!\\‘I\?DIT_IVI\ZTED (COMPANIES Sec. 241(1) PG 19-20 NOT CLEAR
ACT)/173(PB)2019
M/S. JAY ACE TECHNOLOGIES |COMPANY PETITION
3712 (0710200410462018/21 |[LTD. Vs. M/S. MICROMAX 1B IBC Under Sec 9 Wrong Documents
ENERGY LTD. (IBC)/330(ND)2018
INTERLOCUTORY
SURESH KUMAR JAIN Vs. MR. |APPLICATION
3713 |0710102075952020/1 SHAKEEL AHMAD (LB.C)/3135(ND)202 Sec 66(1) Documents not uploaded proper
0
INTERLOCUTORY
SURESH KUMAR JAIN Vs. MR. |[APPLICATION
3714 |0710102076972020/1 SHAKEEL AHMAD (LB.C)/3175(ND)202 Sec. 45 (1) Document not uploaded proper
0
SANJAY MENDIRATTA Vs. COMPANY PETITION Sec. 241(1),Sec
3715 |0710102105962019/9 [FRIENDS AUTO INDIA (COMPANIES 244'(1) e Document not uploaded proper
LIMITED® ACT)/110(PB)2019
COMPANY
AVINEESH MATTA Vs. APPLICATION(COMP
3716 |0710102142612019/3 KRISHAN BANSAL ANIES Sec 30 Wrong Documents
ACT)/826(ND)2019
INTERLOCUTORY
3717 |0710102035762020/2 SUMIT BANSAL Vs. MOHINDER|APPLICATION Sec 60(5) Wrong Document

JAIN

(1.B.C)/2200(ND)202
0




INTERLOCUTORY

M/S AHUJA CONCRETE Vs. APPLICATION Application under any
3718 10710102076912020/1 |5 pROJECTS PVT LTD (1.B.C)/3493(ND)202 |other provisions- IBC Wrong Documents
0
STATE BANK OF INDIA Vs. INTERLOCUTORY
3719 (0710102082512020/3 |KARAN GANDHI/ SUDIKSHA APPLICATION Sec 60(5) no Sign in Written Submisson
SAINI (1.B.C)/3482(PB)2020
COMPANY
3720 (0710102143292019/5 HEM SINGH BHARANA Vs. ERA APPLICATION(IBC)/2 |Sec 60(5) Supporting Affidavit Missed
INFRA ENGINEERING LTD
448(PB)2019
INTERLOCUTORY
3721 (0710102067482020/2 E?MNI'iEIIDScyA Zg;_GE;\IIVCI;IiED APPLICATION Sec 60(5) affidavit and index is missing
' (1.B.C)/2529(PB)2020
ALD INFRATECH PRIVATE
COMPANY
3722 10710102081362020/1 LIMITED Vs. REGISTRAR OF APPEAL(COMPANIES [Sec 252 (1) index is missing
COMPANIES NCT OF DELHI ACT)/298()2020
AND HARYANA
COMPANY PETITION
SANTOSH KAPOOR Vs. Sec. 59,Sec. 213,Sec. . .
3723 |0710102001722020/5 (COMPANIES ' ! True copy sign missed
SUPERIOR RUBBER LIMITED ACT)/36(PB)2020 241(1),Sec. 242(4)
COMPANY PETITION
3724 (0710102005122020/4 E;S_IE;ANT Vs. SUPERTECH 1B IBC Under Sec 9 Wrong filing
(IBC)/377(ND)2020
SCOOP CONSTRUCTIONS CP(AA) MERGER AND
PRIVATE LIMITED Vs. AMALGAMATION(CO |Sec. 230-232 - Second
3725 (0710102019032020/2 REGISTRAR OF COMPANIES MPANIES Motion Pag 125 to 128 not clear
DELHI &""'S. (IN THE MATTER [ACT)/37(ND)2020
SUNLARGE INDUSTRIES PVT  |INTERLOCUTORY Aoplication under an
3726 |0710102030212020/1 [LTD Vs. H.L. TECH FABRICS |APPLICATION o?hper rovisions- IBCy Only one page wrong document
LTD. (1.B.C)/1899()2020 P
SUNLARGE INDUSTRIES PVT  |INTERLOCUTORY Application under an
3727 {0710102030212020/2 |LTD Vs. H.L. TECH FABRICS  |APPLICATION otphper o, Ich Only one page wrong document
LTD. (1.B.C)/1899()2020 P
T s [comPan prion
3728 |0710102135052019/2 ' 1B IBC Under Sec 9 Wrong file application

GLOBE NOBLE ENGINEERING
PRIVATE LIMITED

(IBC)/2617(ND)2019




GARG FINANCIAL
MANAGEMENT CONSULTANTS

COMPANY PETITION

3729 |0710102009742020/2 PVT LTD. Vs. VISION PLUS EIBBC)/lzs(ND)zozo IBC Under Sec 9 Wrong file application
SECURITY CONTROL PVT LTD.
GARG FINANCIAL
COMPANY PETITION . .
3730 |0710102009742020/3 MANAGEMENT CONSULTANTS IB IBC Under Sec 9 sign on reply,proof of service not
PVT LTD. Vs. VISION PLUS (IBC)/128(ND)2020 clear
SECURITY CONTROL PVT LTD.
MR. RAVINDRA LOONKAR Vs. |INTERLOCUTORY
3731 {0710102061192020/1 |[KOTAK MAHINDRA BANK APPLICATION Sec 60(5) PAGE 40,58 NOT CLEAR
LIMITED (1.B.C)/2069(PB)2020
MR. RAVINDRA LOONKAR Vs. |INTERLOCUTORY
3732 (0710102061192020/2 |KOTAK MAHINDRA BANK APPLICATION Sec 60(5) PAGE 40,58 NOT CLEAR
LIMITED (1.B.C)/2069(PB)2020
COMPANY PETITION
3733 |0710102146102019/5 SIl\gsHé: T.:_Eg SYED Vs. (COMPANIES Sec. 58(3) INCOMPLETE DOC
ACT)/853(ND)2019
BRAHM DATT VERMA Vs, INTERLOCUTORY Aoplication under an
3734 (0710102077362020/1 |[SAMRIDHI AUTOMATIONS APPLICATION ofhper rovisions- IBCy INDEX MISSED
PRIVATE LIMITED (1.B.C)/3736()2020 P
INTERLOCUTORY
M/S AHUJA CONCRETE Vs. APPLICATION Application under any ]
3735 |0710102076912020/1 ¢y pROJECTS PVT LTD (1.B.C)/3493(ND)202 |other provisions- IBC wrong efile
0
e Ao [corpa
3736 |0710102008172020/1 APPLICATION(IBC)/6 |Sec 60(5) progress report wrong efile
LTD Vs. REGISTRAR OF 01(ND)2020
COMPANY
INTERLOCUTORY
KUNAL SINGH Vs. AMEREX APPLICATION . . .
3737 |0710102076922020/1 PRIVATE LIMITED (LB.C)/3162(ND)202 Rule 11 of NCLT, 2016 index missed incomplete doc
0
LIMITED Vs. LA RESIDENTIA |COMPANY PETITION
3738 |0710102001172020/3 ' IB IBC Under Sec 9 index missed
DEVELOPERS PRIVATE (IBC)/188(ND)2020
LIMITED
SHIV DYAL SHARMA Vs. COMPANY
3739 (0710102001212020/9 [CONCEPT CAPITAL INFRA APPLICATION(IBC)/2 |Sec 60(5) sign missed with true copy

PROJECTS PRIVATE LIMITED

07(PB)2020




INFOGAIN INDIA PRIVATE

CA(A) MERGER AND
AMALGAMATION(CO

3740 (0710102008612020/1 |[LIMITED Vs. REGISTRAR OF Sec. 230-232, Sec 234 index missed
COMPANIES MPANIES
ACT)/22(PB)2020
COMPANY PETITION
3741 (0710102022662020/4 SI'-AI\L?BDI-IEXEDI;/?SPCE)F;(SS FF)’VVTI' IL-_II-_DD Vs. (COMPANIES Sec. 241(1) true copy sign
ACT)/49(PB)2020
ZOOM COOMUNICATIONS LTD. |COMPANY PETITION
3742 (0710102024812020/2 |Vs. GLOBAL EMERGING 1B IBC under Sec 7 wrong e fill
MARKETS INDIA LIMITED (IBC)/610(PB)2020
COMPANY
GAV DEVELOPERS PVT LTD Vs. |APPLICATION(COMP |Application under any )
3743 |0710102025252020/2 1o\ 11 ADVISORS PVT LTD | ANIES other provisions wrong e fill
ACT)/192(PB)2020
PUNJABI ACCESSORIEZZ PVT. |COMPANY PETITION
3744 |0710102083112019/11 [LTD. Vs. KREDO BEAUTY PVT. |IB IBC Under Sec 9 WRONG E FILL
LTD. (IBC)/1164(ND)2019
CLEARMEDI HEALTHCARE CA(A) MERGER AND
PRIVATE LIMITED Vs. AMALGAMATION(CO
3745 (0710102137862019/4 REGISTRAR OF COMPANIES MPANIES Sec. 230-232, Sec 234 DOC NOT PROPER INDEX
(GEOGICAL CONSTRUCTIONS [ACT)/160(ND)2019
MR. NIKHIL RAI AND ANOTHER|COMPANY PETITION gig( fj/lx(l)li:t%n
3746 (0710102139162019/6 |Vs. M/S VCARE (COMPANIES under énppother TRUE COPY SIGN MISSED
TECHNOLOGIES PVT LTD ACT)/157(ND)2019 r any
provisions
VINAYAK ADVERTISING Vs. COMPANY PETITION
3747 |10710200412652017/3 |RAJESH GEMS AND JEWELS IB IBC Under Sec 9 Progress Report-wrong efiling
PVT LTD (IBC)/546(ND)2017
VINAYAK ADVERTISING Vs. COMPANY PETITION
3748 |0710200412652017/4 |RAJESH GEMS AND JEWELS IB IBC Under Sec 9 Progress Report-wrong efiling
PVT LTD (IBC)/546(ND)2017
VINAYAK ADVERTISING Vs. COMPANY PETITION
3749 |0710200412652017/5 |RAJESH GEMS AND JEWELS IB IBC Under Sec 9 progress report -wrong e-filing
PVT LTD (IBC)/546(ND)2017
RAJARAMAN BALACHANDER COMPANY Brief facts of written submission
3750 {0710102002242020/10 |Vs. DELHI BARODA ROAD APPLICATION(IBC)/2 |Sec 60(5)

CARRIER PRIVATE LIMITED

74(PB)2020

index is missing




RAJARAMAN BALACHANDER ~ |COMPANY Sion is missing on every bage of
3751 |0710102002242020/9 |Vs. DELHI BARODA ROAD  |APPLICATION(IBC)/2 |Sec 60(5) W‘fitten submgsion y pag
CARRIER PRIVATE LIMITED  |74(PB)2020
ARGENTIUM INTERNATIONAL |COMPANY PETITION
3752 |0710102002622019/15 |PVT LTD Vs. UTM IB IBC Under Sec 9 pagination is missing
ENGINEERING PVT LTD (IBC)/248(ND)2019
3753 |0710102009432019/8 ' 1B IBC under Sec 7 Index is missing
SHREE BHOMIKA (IBC)/324(ND)2019
INTERNATIONAL LIMITED
INTERLOCATORY Application under an Valuation Report have to file as
3754 {0710102021292020/2 |SUNGIL INDIA PVT LTDVs.  |APPLICATION otphper o, Ich A Wron e_'?mn
(IBC)/15(ND)2020 P , JHrong eing
INTERLOCUTORY
AJEET KUMAR SAXENA Vs. APPLICATION True copy and signature is
3755 |0710102027802020/3 [, oo o (15.0)/1718(ND)202 |Rule 11 of NCLT, 2016 missing
0
INTERLOCUTORY o .
s oo [ wwies LTRSS ttr gt e Ve
(1B.C)/2021()2020 P 9
DEVENDRA KUMAR SHARMA IAI\IL-IF-’E;{CLE'IE:I%LORY Application under an
3757 0710102066012020/1 |Vs. JBB-EVEREST BUILDTECH | /' zo o0 otphper o Ich wrong e-filing
PRIVATE LIMITED . P
SANDEEP GOEL Vs. DAMONT |COMPANY
3758 |0710102078142019/17 | DEVELOPERS PRIVATE APPLICATION(IBC)/7 |19(2) Doc not showing
LIMITED 03(PB)2019
COMPANY PETITION o
3759 [0710102079052019/3 QTAS SERVICES PVT. LTD. Vs. | ompaNIES g\tphp;'rcatr'c‘;\:‘is‘::::r any Page 3 not clear
: ACT)/69(ND)2019 P
ALLURI SITARAMA RAJU V. ESF':{?QE:ION (CoMP
3760 (0710102080182020/1 |CHIRON INFRATECH PRIVATE [ Rule 11 of NCLT Uncomplete doc
LIMITED ACT)/399()2020
CREATIVE INFRAHEIGHTS PVT.|COMPANY PETITION
3761 |0710102133212019/5 |LTD. Vs. JBK DEVELOPERS  |IB IBC Under Sec 9 Wrong filing

PVT. LTD.

(IBC)/2552(ND)2019




TOTAL AIRPORT SERVICE COMPANY Income Tax Service Missed ,
3762 (0710102009192020/3 |[(INDIA) PRIVATE LIMITED Vs. |APPEAL(COMPANIES (Sec 252 (3) Affidavit Missed, Page Nubering
REGISTRAR OF COMPANIES ACT)/149(ND)2020 not Showing Clear
COMPANY Income Tax Service Missed ,
3763 (0710102018082020/1 Qgg;\lS'?s:ISgF\é%MLTIE\IIES APPEAL(COMPANIES |Sec 252 (3) Affidavit Missed, Page Numbering
ACT)/228(ND)2020 not Showing Clear
COMPANY PETITION
3764 (0710102035812020/2 :IIDLES'I:/IE:'?S lleIVTAJL\ﬁD DELHI (COMPANIES Sec. 213,Sec. 241(1) Page 81,82,84 Cut
) ' ACT)/70(PB)2020
COMPANY PETITION
3765 |0710102035812020/3 :;;ER?:/'EH_T_‘SR E’\\//VTAJL\'I/'SD DELHI (COMPANIES Sec. 213,Sec. 241(1) Document not uploaded proper
' ) ACT)/70(PB)2020
COMPANY PETITION
3766 |0710102035812020/4 :;;ERiT/lE,:'.ﬁsR E):I/VTAJL\.T% DELAI (COMPANIES Sec. 213,Sec. 241(1) Document not uploaded proper
' ' ACT)/70(PB)2020
COMPANY PETITION
3767 |0710102035812020/5 ZID;E{?:,IE:_;"_‘SR ?’Y/VTAJL\fD DELHI (COMPANIES Sec. 213,Sec. 241(1) Document not uploaded proper
) ' ACT)/70(PB)2020
INTERLOCUTORY
TARUN BATRA Vs. RAMBHA] |APPLICATION Lo . o
3768 |0710102063842020/10 JAIN (LB.C)/2277(ND)202 Sec 60(5) no Sign in written submission
0
INTERLOCUTORY
3769 |0710102065212020/2 C'I\'JIELN'SJE':ASF;\TGHSEMQRVSS' APPLICATION Sec 60(5) :2?%':;83'84'92'93'96'97'98'99
(1.B.C)/2366(PB)2020
M/S SUKHMANI POLYMERS /I_\I:';E? CLA(?'IE:Ilé)-Il:lORY
3770 |0710102067942020/5 |[PVT.LTD Vs. SH. RAKESH Sec 60(5) File not uploaded proper
(1.B.C)/2607(ND)202
KUMAR JAIN 0
SOUTH POINT CONDOMINIUM IAI:';E;? CII-A(\)'IE:Il(J)-IIZIORY
3771 |0710102068972020/4 |[ASSOCIATION Vs. RAKESH K. (LB.C)/2647(ND)202 Sec 60(5) File not uploaded proper
JAIN LIQUIDATOR 0' '
INTERLOCUTORY
3772 {0710102069912020/1 INTEC CAPITALLTD Vs. M/S | APPLICATION Sec 60(5) Page No. 32,34,36,38,40 in Hindi

GSS PROCON PVT LTD

(1.B.C)/2784(ND)202
0




STALWART SURVEILLANCE
AND ELECTRO TECHNOLOGIES

COMPANY

3773 |0710102071362020/1 PRIVATE LIMITED V. QE_FI’_I)E}AZL;S(CI)\II\I/;F)’QONZI(ES Sec 252 (3) File not upload proper
REGISTRAR OF COMPANIES
INTERLOCUTORY
STATE BANK OF INDIA Vs. APPLICATION . o
3774 |0710102071762020/1 SHRI LAL MAHAL LIMITED (LB.C)/2863(ND)202 Sec 60(5) Supporting Affidavit Missed
0
PUNJABI ACCESSORIEZZ PVT. |COMPANY PETITION
3775 10710102083112019/12 [LTD. Vs. KREDO BEAUTY PVT. |IB IBC Under Sec 9 Document not upload proper
LTD. (IBC)/1164(ND)2019
REETESH KUMAR AGARWAL Vs.|INTERLOCUTORY
3776 |10710102083192020/1 |MICRO POWER TECHNOLOGY [APPLICATION 19(2) Wrong Document
PVT LTD (1.B.C)/3545()2020
COMPANY
LM MEDIA SERVICES PVT LTD [APPLICATION(COMP L
3777 |0710102129312019/10 Vs. VIKRAM BAJAJ ANIES Rule 11 of NCLT No sign in annexures
ACT)/380(ND)2019
ALFATECH PRIVATE LIMITED |COMPANY
3778 |10710102070182020/1 |Vs. THE REGISTRAR OF APPEAL(COMPANIES [Sec 252 (1) TRUE COPY SING MISSED
COMPANIES ACT)/274(ND)2020
INTERLOCUTORY
3779 |0710102070532020/2 QJAAI\TISIEII\(/SI\S/IRA&VQU\F{'T'A APPLICATION Sec 60(5) IIDI\FI{%E’)I(EIQ/ILIYS SED UPLOAD
(1.B.C)/2775(PB)2020
KULDEEP VERMA LIQUIDATOR [INTERLOCUTORY
OF HINDUSTAN PAPER APPLICATION
3780 |0710102073502020/3 CORPORATION LIMITED Vs. (LB.C)/3150(ND)202 Sec 60(5) TRUE COPY SING MISSED
UNION OF INDIA THROUGH 0
COMPANY
3781 |0710102076942020/1 lLJIJI\J/I?'IY\I/E?DL\Z ARMENTS PRIVATE APPEAL(COMPANIES [Sec 252 (3) TRUE COPY SING MISSED
' ACT)/282(ND)2020
AXIS BANK LTD. Vs. PRIUS COMPANY PETITION
3782 (0710102091032019/8 |COMMERCIAL PROJECTS 1B IBC under Sec 7 INDEX MISSED
PRIVATE LIMITED (IBC)/1404(ND)2019
Lisiiigg: AOLFAE%SHANA COMPANY PETITION
3783 |0710102112472019/10 1B IBC Under Sec 9 PG 20,21,22,24,25 NOT CLEAR

VINAYAKA ENTERPRISES Vs.
SOLO METALS PRIVATE

(IBC)/2013(ND)2019




YOGESH GOPALAKRISHANA
NAYAK PROP OF M/S

COMPANY PETITION

3784 |0710102112472019/9 |\ xunin En oo cEc e EIBBC)/2013(ND)2019 IBC Under Sec 9 PG 20,21,22,24,25 NOT CLEAR
SOLO METALS PRIVATE
COMPANY
LM MEDIA SERVICES PVT LTD |APPLICATION(COMP TRUE COPY MISSED & VOLUME
3785 (0710102129312009/11 |1\ o v ANIES Rule 11 of NCLT BREAK
ACT)/380(ND)2019
GROMAX INDIA Vs. SBO COMPANY PETITION . jication under any ALPPLICATION FILE IN
3786 |0710120005252018/15 | oy pprs pyT. LTD 1B other provisions ADDESTIONAL
S (IBC)/560(ND)2018 P
3787 [0710102071962020/1 |PRIVATE LIMITED Vs. NTL : true copy sign missed
ELECTRONICS INDIA LIMITED |V PANIES Motion
ACT)/52(PB)2020
SATENORA SINGH TOMR Ve |y perrrion
3788 [0710102083202020/1 (COMPANIES Sec. 213 wrong file
CONSTRUCTIONS PRIVATE
D ACT)/107()2020
A TETEED oo e
3789 [0710102135052019/3 ' 1B IBC Under Sec 9 wrong file
GLOBE NOBLE ENGINEERING | 100 >\ oo01g
PRIVATE LIMITED
CP(AA) MERGER AND
SUPER MANAGEMENT & AMALGAMATION(CO [Sec. 230-232 - Second . .
3790 [0710102171192019/9 PORTEOLIO PVT. LTD. Vs, MPANIES Motion different document wrong file
ACT)/4(ND)2020
["&C;(E)DL'\E/Q\FIERPA%I;QJ E COMPANY PETITION
3791 |0710200404622018/6 DOWNHOLD. EQUIPMENTS PVT IB IBC under Sec 7 wrong file
o '[(1BC)/589(PB)2018
fifa'IST'IEDBl\J/iL%Z\VELL PRIVATE | coMPANY PETITION
3792 [0710102407942018/18 ' 1B IBC under Sec 7 no doc 14-09-2020
INFRASTRUCTURE & (IBC)/755(PB)2018
DEVELOPERS PRIVATE
MS. PRIYANSHI ARORA Vs. M/S|COMPANY PETITION Sion s missing on written
3793 [0710102015092018/7 |VARDHMAN BUILDTECH 1B IBC under Sec 7 Su%mission 9 15-09-2020
PRIVATE LIMITED (IBC)/1383(PB)2018
VASU CROP SCIENCE PRIVATE |COMPANY PETITION
3794 |0710102132562019/7 |LIMITED Vs. REGISTRAR OF  |(COMPANIES Sec 252 (1) All pages are not clear 15-09-2020

COMPANIES DELHI & HARYANA

ACT)/765(ND)2019




VINAYAK ADVERTISING Vs.

COMPANY PETITION

3795 [0710200412652017/6 |RAJESH GEMS AND JEWELS  |1B IBC Under Sec 9 Wrong e-filing 12-09-2020
PVT LTD (IBC)/546(ND)2017
RAJARAMAN BALACHANDER Vs.|COMPANY
3796 |0710102002242020/10 |DELHI BARODA ROAD CARRIER|APPLICATION(IBC)/2 |Sec 60(5) Index is missing 11-09-2020
PRIVATE LIMITED 74(PB)2020
RAJARAMAN BALACHANDER Vs.|COMPANY True copy is missing on
3797 |0710102002242020/7 |DELHI BARODA ROAD CARRIER|APPLICATION(IBC)/2 |Sec 60(5) annexuf"ays 9 03-09-2020
PRIVATE LIMITED 74(PB)2020
ST oy
3798 [0710102008172020/1 APPLICATION(IBC)/6 |Sec 60(5) Wrong efiling 12-09-2020
LTD Vs. REGISTRAR OF 01(ND)2020
COMPANY
DASHMESH IMPEX PRIVATE ~ |COMPANY
3799 |0710102014352020/2 |LIMITED Vs. REGISTRAR OF  |APPEAL(COMPANIES |Sec 252 (1) wrong e-filing 15-09-2020
COMPANIES ACT)/171(ND)2020
COMPANY Application under an True copy is missing on
3800 [0710102015752019/2 |SURINDER KUMAR Vs. APPLICATION(IBC)/1 [ PP 'L Y Py 9 15-09-2020
other provisions- IBC annexures
48(ND)2019
3801 |0710102031562020/1 |RAKESH KUMAR JAIN Vs, Application under any File report as an IA, wrong e- ;) 46 505
other provisions- IBC filing
INTERLOCUTORY
3802 [0710102065512020/2 ﬁgg&g":‘%ﬁﬁhg’;&mﬁg APPLICATION Sec 60(5) True Copy is missing 15-09-2020
(1.B.C)/2616(PB)2020
COMPANY PETITION
3803 |0710102066382020/2 ICI\?DNI':RTAHBIE':I\IIWKAYSPCTV/\/SIE}J?ITEDA L IB IBC under Sec 7 Pagination is missing on index 15-09-2020
(IBC)/857(PB)2020
COMPANY PETITION
3804 |0710102066382020/3 ICI\?DNI':RT'?HBIE?QI\IIWKAYSPCT\//VSIE?{I’IEIEDA L IB IBC under Sec 7 Pagination is missing on index 15-09-2020
(IBC)/857(PB)2020
SOUTH POINT CONDOMINIUM i\'\;flp‘c"fﬁl&om
3805 [0710102068972020/4 |ASSOCIATION Vs. RAKESH K. Sec 60(5) Index is missing 12-09-2020

JAIN LIQUIDATOR

(1.B.C)/2647(ND)202
0




INTEC CAPITAL LTD Vs. M/S

INTERLOCUTORY
APPLICATION

3806 [0710102069912020/1 GSS PROCON PVT LTD (LB.C)/2784(ND)202 Sec 60(5) NOT FOUND 12-09-2020
0
COMPANY PETITION
3807 {0710102072952020/1 gg&{g&g: AL Vs. CHD (COMPANIES Sec. 73(4) Index is missing 15-09-2020
ACT)/100(ND)2020
INTERLOCUTORY
APPLICATION N .
3808 [0710102076382020/1 |ATUL MITTAL Vs. SANJAY JAIN (LB.C)/3141(ND)202 19(2) Application -wrong e-filing 15-09-2020
0
INTERLOCUTORY
HDFC BANK LTD. Vs. MR. APPLICATION .
3809 |0710102078592020/2 ASHOK CHOPRA (LB.C)/3279(ND)202 Sec 60(5) Sign on every page of Reply 15-09-2020
0
INTERLOCUTORY
HDFC BANK LTD. Vs. MR. APPLICATION Sign is missing on every page of no.
3810 |0710102078592020/3 ASHOK CHOPRA (LB.C)/3279(ND)202 Sec 60(5) reply 15-09-2020
0
KKR INDIA FINANCIAL COMPANY
3811 (0710102109492019/3 |SERVICES PVT LTD. Vs. APPLICATION(IBC)/9 |Sec 60(5) PG-22-28 NOT CLEAR 15-09-2020
KWALITY LIMITED 92(ND)2019
INTERLOCATORY
3812 (0710102141832019/5 l\B/lgl(;lIKssHPS'Lr”T}?)VS TURTLE APPLICATION Sec 30 true copy sing 15-09-2020
(IBC)/2605(PB)2019
COMPANY PETITION . . . . .
3813 |0710102423182018/6 ;TE’frTEEEQE'EI%';TIEDDIA Vs M/S g IBC under Sec 7 g‘: de’;dr:'/'ssed sing missed client 1,5 495020
(IBC)/639(PB)2018
VISHWANATH BATHLA Vs. G R |COMPANY PETITION Sec. 241(1),Sec
3814 (0710200408562018/10 [BATHLA PUBLICATIONS (COMPANIES 5 42'( 4) e pg 117 not clear 15-09-2020
PRIVATE LIMITED ACT)/1(ND)2018
INTERLOCUTORY
3815 |0710102065212020/2 CINJ%N'EUE':'{ASF;NSE':F;MQRVSS' APPLICATION Sec 60(5) bg -134-148 cut 12-09-2020
(1.B.C)/2366(PB)2020
KULDEEP VERMA LIQUIDATOR |INTERLOCUTORY
3816 |0710102073502020/3 OF HINDUSTAN PAPER APPLICATION Sec 60(5) prof of service missed 12-09-2020

CORPORATION LIMITED Vs.
UNION OF INDIA THROUGH

(1.B.C)/3150(ND)202
0

&amp;amp; vol break




JITENDER ARORA Vs. NISUS

INTERLOCUTORY
APPLICATION

application file in addestional

3817 |0710102075132020/2 |FINANCE & INVESTMENT Sec 60(5) ~ 15-09-2020
MANAGER LLP & ANR. (()I.B.C)/3379(ND)202 wrong filing
ICICI BANK LIMITED Vs. MR.
INTERLOCUTORY
3818 |0710102076232020/4 |PANIAY GUPTARESOLUTION | \pp) 1 enrio Sec 60(5) PG-17,62,124, NOT CLEAR 352 |, 5 19 5020
PROFESSIONAL OF UNNATL | /0 oo 21 oaoo cuT ,
FORTUNE HOLDINGS LIMITED |
SANDEEP GOEL Vs. DAMONT  |COMPANY
3819 |0710102078142019/17 |DEVELOPERS PRIVATE APPLICATION(IBC)/7 |19(2) TRUE COPY SING MISSED 11-09-2020
LIMITED 03(PB)2019
PG-
AAY PEE EDUCATIONAL COMPANY
3820 |0710102080082020/1 |SERVICES PRIVATE LIMITED |APPEAL(COMPANIES [Sec 252 (3) 8’§'2“3’;1‘,L'5$'éf§£§2{,§:'§§'§8'3 15-09-2020
Vs. REGISTRAR OF COMPANIES|ACT)/296(ND)2020 AFEIDOAVIT
MITTAL PORTFOLIOS PVT. LTD |COMPANY PETITION
3821 {0710102092162019/11 |Vs. CAMAC COMMERCIAL 1B Sec. 58(3),Sec. 59 TRUE COPY SING MISSED 15-09-2020
COMPANY LTD (IBC)/1696(ND)2019
COMPANY
3822 [0710102163082019/2 |NLTIN SRIVASTAVA Vs APPLICATION(IBC)/2 |Sec 60(2) TRUE COPY SING MISSED 15-09-2020
MANISH GUPTA
773(PB)2019
IMPEX SERVICES INDIA COMPANY PETITION |, . o 0o
3823 |0710200000062017/10 |PRIVATE LIMITED Vs. SSMP  |IB otphper oviSons y wrong e-filing 16-09-2020
INDUSTRIES LIMITED (IBC)/495(ND)2017 P
SUNLAND ALLOYS Vs. KIRAN ~ |COMPANY PETITION
3824 {710102019112020 UDYOG PVT LTDKIRAN UDYOG |IB IBC Under Sec 9 wrong filing 21-09-2020
PVT LTD (IBC)/528(ND)2020
COMPANY PETITION TRUE COPY SING EVERY PAGE
3825 |0710102078242020/1 \?S'L\STAONIP‘T:'QE'EEREGPm'T'bTD 1B IBC under Sec 7 &amp;amp; DEPONENT SING ~ |17-09-2020
: (IBC)/908(ND)2020 MISSED AFFEDAVIT NOT VERIFY
INTERLOCUTORY
3826 (0710102079492020/1 EZ\A/{\INDDREAE{T&I\}::;H Vs. APPLICATION Sec 66(1) TRUE COPY SING EVERY PAGE  [17-09-2020
(1.B.C)/3328(PB)2020
M/S. ESS AAR PACK Vs. M/S. |COMPANY PETITION PG 51 NOT CLEAR SAME DOC
3827 |0710102163202019/4 |RAYBAN FOODS PRIVATE 1B IBC Under Sec 9 UPLOAD IN OTHER DAIRY 17-09-2020

LIMITED

(IBC)/3433(ND)2019

NUMBER




BRITE PAPER PRODUCTS Vs.

COMPANY PETITION

3828 (0710102163342019/3 |RAYBAN FOODS PRIVATE 1B IBC Under Sec 9 PG 51 NOT CLEAR 17-09-2020
LIMITED (IBC)/3430(ND)2019
INTERLOCATORY .
SATKAR TERMINALS LIMITED Sec 33(1) (b) (i) to
3829 |0710102149722019/5 APPLICATION INDEX MISSED 18-09-2020
Vs. REGISTRAR OF COMPANIES (IBC)/85(ND)2019 (iii) r/w Sec 33(3)
ANIL AGARWAL Vs. COMPANY Application under an
3830 (0710102023592020/1 |[INTERPARTS MARKETING APPLICATION(IBC)/1 ofhper rovisions- IBCy WRONG EFILE 21-09-2020
PRIVATE LIMITED 502(ND)2020 P
s e o
3831 [0710102061532020/2 APPEAL(COMPANIES |Sec 252 (3) INDEX MISSED 21-09-2020
LIMITED Vs. REGISTRAR OF ACT)/246(ND)2020
COMPANIES NCT OF DELHI &
INTERLOCUTORY
3832 [0710102068862020/1 ;?%ﬁiﬁ;?&i%@i vs. APPLICATION Sec 60(5) VOL-2 BREAK 21-09-2020
' (1.B.C)/2643(PB)2020
INTERLOCUTORY
YES BANK LIMITED Vs. M/S APPLICATION .
3833 [0710102079132020/3 OVERSEAS PRIVATE LIMITED |(L.B.C)/3309(ND)202 Sec 60(5) wrong efiling 21-09-2020
0
MINOSHA INDIA LIMITED Vs. |INTERLOCUTORY
MS. POOJA BAHRY APPLICATION . .
3834 (0710102068752020/2 RESOLUTION PROFESSIONAL |(LB.C)/2668(ND)202 Sec 60(5) sign miss0710102068752020/2 [21-09-2020
FOR FOURTH DIMENSION 0
COMPANY PETITION
3835 (0710102117932019/2 ﬁI'\IN'IAI'_\:_EDSAHOO Vs. SUPERTECH 1B IBC under Sec 7 SIGN MISSED 21-09-2020
(IBC)/2186(ND)2019
SH HARI KISHAN SHARMA Vs. |COMPANY PETITION . .
3836 |0710200409952018/6 AKME PROJECTS LIMITED IB (IBC)/55(ND)2018 IBC Under Sec 9 index missed 21-09-2020
SH HARI KISHAN SHARMA Vs. |COMPANY PETITION . .
3837 (0710200409952018/7 AKME PROJECTS LIMITED IB (IBC)/55(ND)2018 IBC Under Sec 9 index missed 21-09-2020
CHANDRA PRAKASH Vs. MR. INTERLOCUTORY
3838 (0710102030412020/1 |MAHENDER KUMAR APPLICATION Sec 60(5) Page end signature missing 22-09-2020
KHANDELWAL (1.B.C)/1848()2020




ATS SERVICES PVT. LTD. Vs.

COMPANY PETITION

Application under any

3839 (710102079052019 |~ (COMPANIES o Wrong e-filing 22-09-2020
. ACT)/69(ND)2019 P
SOLITAIRE CAPITAL INDIA
COMPANY PETITION
AND ANOTHER Vs. VIPUL SEZ Sec. 213,Sec. PAGE NUMBERING MISSED TRUE
3840 10710102093852019/1 | e/ opERS PVT LTD AND E\Cc?;/}:ﬁ'(\gs)szow 241(1),Sec. 242(4) COPY SING MISSED 22-09-2020
OTHERS
TEK TRAVELS PRIVATE
COMPANY PETITION
LIMITED Vs. TED TRAVEL & APPLICATION FILE IN
3841 |0710102128122019/7 |Cyoromer S oon e EIBBC)/2417(ND)2019 IBC Under Sec 9 ADDESTIONAL WRONG FILING |22-09-2020
LIMITED
MR. NIKHIL RAI AND ANOTHER|COMPANY PETITION gi;( 5;/1(1)'}5256”
3842 [0710102139162019/10 |Vs. M/S VCARE TECHNOLOGIES|(COMPANIES e énppother INDEX MISSED 22-09-2020
PVT LTD ACT)/157(ND)2019 r any
provisions
MR. NIKHIL RAI AND ANOTHER [COMPANY PETITION gig( f)‘}/lx(l)lliisgén
3843 0710102139162019/9 |Vs. M/S VCARE TECHNOLOGIES|(COMPANIES e énppother PG-45,47-50 NOT CLEAR 16-09-2020
PVT LTD ACT)/157(ND)2019 -r any
provisions
TEK TRAVELS PRIVATE COMPANY PETITION
3844 [0710102146482019/5 |LIMITED Vs. PCM WORLDWIDE |18 IBC Under Sec 9 QEELIEI;%T&CN)ELF&E&';G FILING 227092020
FLIGHTS PRIVATE LIMITED  |(IBC)/2968(ND)2019
COMPANY PETITION
3845 [0710102151312019/33 II\Efll\glA:AL}i\NHSII-_?I\I/II\I"IC';EII; Vs EMAAR | compaNIES Sec. 241(1) QE;ISDEADVIT VERIFIED DATE 22-09-2020
ACT)/173(PB)2019
COMPANY
3846 [0710102166692019/4 g/':';osg AGARG Vs BANKOF |\ pp| 1CATION(IBC)/2 [Sec 60(5) Q’;ZISDEADVIT VERIFIED DATE 22-09-2020
861(PB)2019
ORIENTAL BANK OF COMPANY PETITION
3847 [0710102007572019/9 |COMMERCE Vs. M/S PIYUSH 1B IBC under Sec 7 INDEX MISSED 22-09-2020
COLONISERS LTD. (1BC)/449(PB)2019
CA(A) MERGER AND
3848 0710102007612020/3 EIOMC#SEDBU\I/EDWELL PRIVATE Qh;ﬁh?égmnomco Sec. 230-232, Sec 234 TRUE COPY SING MISSED 22-09-2020
ACT)/27(ND)2020
RS S PO o
3849 |0710102011862020/2 | yoan e (o or oF pELHE [APPEALCOMPANIES  [Sec 252 (1) FILE AS A APPLICATION 22-09-2020
ACT)/157(ND)2020

& HARYANA




AXIS INTEGRATED SYSTEMS

COMPANY PETITION

3850 (0710102018582020/2 |[LIMITED Vs. AON CONSULTING|IB IBC Under Sec 9 INDEX MISSED SERVICE MISSED [22-09-2020
PRIVATE LIMITED (IBC)/497(ND)2020
SHAILENDRA SINGH Vs. INTERLOCUTORY
3851 (0710102028842020/1 [HOUSING DEVELOPMENT APPLICATION Sec 60(5) NOT UPLOAD PROPERLY 22-09-2020
FINANCE CORPORATION LTD. |[(I.B.C)/1784(PB)2020
INTERLOCUTORY
YES BANK LIMITED Vs. M/S APPLICATION )
3852 (0710102079132020/4 OVERSEAS PRIVATE LIMITED |(1.B.C)/3309(ND)202 Sec 60(5) wrong e-fill 22-09-2020
0
COMPANY PETITION
3853 (0710102409572018/4 g(s):'gTDREL\J/ CIT\;SOI\T ;RDAV\'I/'EIFTRD 1B IBC under Sec 7 pg 14-18 not clear 22-09-2020
' (IBC)/486(PB)2018
RELIGARE FINVEST LIMITED |COMPANY PETITION Wrona e-file Document
3854 |0710102033072020/1 |[Vs. PARSVNATH DEVELOPERS |IB IBC under Sec 7 (A Iiation Filed) 24-09-2020
LIMITED (IBC)/959(ND)2020 PP
COMPANY PETITION
3855 |0710102068392020/5 :IIE:IS '(\;-BIESHTAFI{\ILIJD(EII:IV;QL Vs. (COMPANIES Sec. 241(1) No index, true copy sign missed |24-09-2020
ACT)/89(ND)2020
INTERLOCUTORY
AKHILESH KUMAR GUPTA Vs. |APPLICATION N
3856 (0710102082882020/1 KABITA BARIK & ORS. (LB.C)/3521(ND)202 Sec. 12A NO Index , NO Pagination 24-09-2020
0
SERVICES LMITED Vs, |COMPANY PETITION
3857 |0710102107652019/7 ) IB IBC under Sec 7 No documents uploaded 24-09-2020
BALDEO METALS PRIVATE (IBC)/1808(ND)2019
LIMITED
IDBI BANK LIMITED Vs. AMZEN
3858 |0710102160992019/5 [TRANSPORTATION ICBO g;’ég\g (FI:IEJ)I;S(')\‘ IBC under Sec 7 True copy sign missed 24-09-2020
INDUSTRIES PRIVATE LIMITED
M/S JASMEET ASSOCIATES Vs. [COMPANY PETITION NO Index , NO Pagination, No
3859 |0710102009832019/5 |M/S SHRI GANESH FIRE 1B IBC Under Sec 9 affidavit, no memo of parties, 24-09-2020
EQUIPMENTS PVT. LTD. (IBC)/364(ND)2019 Brief Synopsis, True copy sign
o Loty v, [CoMPAY PETTON
3860 |0710102025572018/6 " |IB IBC Under Sec 9 page no. 16 to 35 page cut 24-09-2020

TREND FLORRING PRIVATE
LIMITED

(IBC)/1694(ND)2018




MONTEREAUX RESORTS PVT.

COMPANY PETITION

True Copy Sign is missing in

3861 |0710102032752018/8 |LTD. Vs. ASCOT HOTELS AND |(COMPANIES Section 420 Whole ot 24-09-2020
RESORTS PRIVATE LIMITED ~ [ACT)/144(ND)2016
GAYATRI STEELS Vs. ASPG  |COMPANY PETITION
3862 |0710102033472020/2 |INFRASTRUCTURES PRIVATE |IB IBC Under Sec 9 True copy sign missing 24-09-2020
LIMITED (IBC)/795(ND)2020
PIRAMAL ENTERPRISES COMPANY PETITION True conv sian missed on
3863 [0710102036082020/1 [LIMITED Vs. M/S LOGIX SOFT- |18 IBC under Sec 7 annexuf"ay 9 24-09-2020
TEL PRIVATE LIMITED (IBC)/899(ND)2020
LIMITED Vs, NEW INDIA CrTy|COMPANY PETITION
3864 [0710102063872020/2 ' 1B IBC under Sec 7 True Copy sign missing 24-09-2020
DEVELOPERS PRIVATE (IBC)/834(PB)2020
LIMITED
COMPANY PETITION S .
3865 |0710102068392020/6 nfxg'ﬁggﬁgﬁgxﬁ Vs |(compaNIES Sec. 241(1) II:‘::I)S‘S'IS;] m;iswﬁélzrgsci‘;fz:t'gn 24-09-2020
ACT)/89(ND)2020 9
ABHISHEK JAIN Vs. PUERTO  [COMPANY PETITION | 5.5 e
3866 |0710102068942020/4 |LIFE SCIENCES PRIVATE (COMPANIES SA1(1), See. 242(4) Wrong e-filing 24-09-2020
LIMITED ACT)/86(ND)2020 roeC
INTERLOCUTORY
SURESH KUMAR JAIN Vs. MR. |APPLICATION page no. 25 to 42 small fonts and|, ,
386710710102075952020/2 |1\ pp| AHMAD (LB.C)/3135(ND)202 |>&¢ 66(1) data is not cleared 24-09-2020
0
COMPANY PETITION o o
3868 |0710102079052019/3 QTAS SERVICES PVT. LTD. Vs. | ompANIES ﬁfhpe"rcatrf;s‘g‘::r any }’g;‘zgga:é’z'ﬁaeg‘;ggifiétzma" 24-09-2020
: ACT)/69(ND)2019 P
KHOOBSURAT CRAFTS PVT. ESF':'I'_?QE:ION (COMP
3869 |0710102081722020/1 |[LTD. Vs. REGISTRAR OF ANIES Rule 11 of NCLT cument not properly upload 24-09-2020
COMPANIES ACT)/422(ND)2020
HINDON ORGANICS PRIVATE  |COMPANY e . 18 to 20 translate
3870 [0710102100492019/3 [LIMITED Vs. REGISTRAR OF  |APPEAL(COMPANIES |Sec 252 (3) ;igsm ' 24-09-2020
COMPANIES ACT)/605(ND)2019 9
MAYOGA INVESTMENT COMPANY PETITION e o, 25 t0 42, small fonte
3871 [0710102103352019/17 |LIMITED Vs. M/S OVERSEAS  |IB IBC under Sec 7 page no. ' 24-09-2020

PRIVATE LIMITED

(IBC)/1731(ND)2019

and uncleared data.




ANURUTAN TEXTILES PRIVATE

COMPANY PETITION

Wrong filed application, true copy

3872 |0710102108652019/10 |LIMITED Vs. SARVESHWAR IB IBC Under Sec 9 sian missin 24-09-2020
CREATIONS PRIVATE LIMITED |(IBC)/1874(ND)2019 9 9
T T RS oy

3873 |710102123382019 : APPEAL(COMPANIES ([Sec 252 (3) Wrong filed 24-09-2020
REGISTRAR OF COMPANIES ACT)/666(ND)2019
NCT OF DELHI AND HARYANA
SATISH MITTAL Vs. OZONE COMPANY PETITION page no. 13 unreadable data,

3874 |0710102161722019/6 |[BUILDER & DEVELOPERS PVT. |IB IBC under Sec 7 page no. 16 tickets are not 24-09-2020
LTD. (IBC)/3372(ND)2019 cleared

page no. 30, 31.

ORIENTAL BANK OF COMPANY PETITION 35 41 48.53.55 56.57 58.59 60 to

3875 |0710120003722018/10 [ COMMERCE Vs. SIKKA PAPERS |IB IBC under Sec 7 65, 96 99’ 11’6 1,24,da£a i; n(,)t 03-09-2020
LTD. (IBC)/939(PB)2018 At

cleared,

ORIENTAL BANK OF COMPANY PETITION

3876 (0710120003722018/7 |COMMERCE Vs. SIKKA PAPERS |[IB IBC under Sec 7 True Copy Sign Missing 10-09-2020
LTD. (IBC)/939(PB)2018
ORIENTAL BANK OF COMPANY PETITION

3877 |0710120003722018/8 [COMMERCE Vs. SIKKA PAPERS |IB IBC under Sec 7 page no. 116 is not clear. 03-09-2020
LTD. (IBC)/939(PB)2018
ORIENTAL BANK OF COMPANY PETITION True Copv Sian missing in whole

3878 |0710120003722018/9 [COMMERCE Vs. SIKKA PAPERS |IB IBC under Sec 7 documeEZs 9 9 03-09-2020
LTD. (IBC)/939(PB)2018
R T PRI |comea periion

3879 |0710200404622018/6 DOWNH OLD. EQUIPMENTS PVT IB IBC under Sec 7 Wrong filed application 12-09-2020

"|(1BC)/589(PB)2018

LTD.
PALLAVI JOSHI BAKHRU COMPANY PETITION

3880 |0710200420362018/51 [CREDITOR Vs. UNIVERSAL IB IBC under Sec 7 Page no. 3, 4, 5 are missing 01-09-2020
BUILDWELL PVT. LTD. (IBC)/456(ND)2018
Punjab National Bank V/s. . . .

3881 |710102007222019  |General Power Company Pvt.  |IB/637/PB/2018 Dhir & Dhir [Hard+Soft]-Advance Service /|5, 5. 19
Ltd. Associates Application Not Signed

3882 710102000802019  |APPL Industries Ltd. V/s. Auto |5, c56,85 5018 M.P SAHAY [Hard+Soft]-Advance Service  |08-Feb-19

Décor Pvt. Limited




Rameshwar Petrol Centre V/s.

E-Stamp Paper With Affidavit /

3883 |710102004572019 Brahmaputra Infrastructure Section-9 Subhash Mahangare|MOA With E-Stamp / 3Rs. Court (23-Jan-19
Limited Fees / 10Rs. Welfare
[Hard+Soft]-Sign On Application
Standard Chartered Bank V/s. / True Copy Sign / Vakalatnama /|, ..
3884 (710102013072019 Woolways (India) Limited 1B/29/ND/2018 Yogesh Goyal Pg Not Clear-15-16,9,95-97 / 19-Feb-19
Volume Break
MADHUMEET KAUR VS LA OBJECTION- 1000/- DD MISSED,
3885 (0710102024652018/4 |MARCA KNOWLADGE AND APPLICATION CHHANDA DAS PAGE 2,3 CUT AND 10,4 NOT  |06-Mar-19
SERVICES PVT.LTD CLEAR
Mohit Kalkhande V/s. Set .
3886 |710102012332019/1  [Sanayi Elektrik Tesisat Taahut |18/461/2019 Amit Srivastava [S'::r:f“f:fgrw;’j:c‘;if:"ce/ E111-Mar-19
VE Ticaret India Pvt. Limited prap g
[Hard+Soft]-A4 Size Pg-16-130 /
3887 |710102062032019 EZ:SLiZSSMEnP\;tP\I;EdLXd/S. 1B/137/ND/2018 Sunder Khatri Pg Not Clear-37-47,58-65,117 / |15-Mar-19
prings FVt. Lid. MOA With 20Rs. E-Stamp Paper
Liz Investments Pvt. Ltd. V/s. [Hard+Soft]-Wrong Arrange-
3888 |[710102060902019/1 Far Pavilions Tours & Travels |CP. No.44/2005 Mahesh Agarwal 28,41,43,76,130 / True Copy 28-Mar-19
Pvt. Ltd. Sign / Supporting Affidavit
Pallavi Joshi Bhakru & Ors. V/s. . [Hard+Soft]-Pg Not Clear-19-20 /.., ,
3889 (710102078082019 Universal Buildwell Pvt. Limited 1B/456/ND/2018 Himanshu Kapoor Missing Pg-48-49,62 12-Apr-19
Pallavi Joshi Bhakru & Ors. V/s. . [Hard+Soft] Missing Pg-114 / .
3890 (710102078102019 Universal Buildwell Pvt. Limited 1B/456/ND/2018 Himanshu Kapoor Repeated Pg-120 12-Apr-19
Pallavi Joshi Bhakru & Ors. V/s. . [Hard+Soft]-Translate Pg- A
3891 (710102078092019 Universal Buildwell Pvt. Limited 1B/456/ND/2018 Himanshu Kapoor 48,65,69 12-Apr-19
3892 710102006732019 | Technologies Plus India Pt g, i o5, Nitika Goel Two Volumes Missing 29-Jan-19
Ltd. V/s. ROC
3893 |710102003752019  [P1COM Ltd. V/s. Udayraj 1B/1083/PB/2018 Rajpal Singh Document Not Upload 04-Jun-19

Patwardhan




GJ Lifestyle Management Pvt.

[Soft]-Index Not Properly /

3894 |710102097202019  |Ltd. V/s. Adone Hotels & 1B/1792/ND/18 Rohit Sharma 20-Jun-19
o Document Not Uploaded
Hospitality Ltd.
. . [Hard+Soft]-Pg Not Clear-224-
3895 |710102076632019 \?fs"f:/e;:;g?:; g‘do'fsp"t' Ld- | section-245/242/447 Mani Bhushan Sinha|241,104-109,112,114,116- 16-Jul-19
: . 118,125,152 / DD-3,500
3896 |710102104172019  |Aditi Engineering V/s. Tecpro 36 pp /47 S.K Sharma Document Not Upload 17-Jul-19
Engineers Ltd.
[Hard+Soft]-Pg Not Clear-
3897 |710102092532019/1 Ela_rtKr?Si:}’lfazguig:rseLl_tfd VIS l1Ba01/ND/17 Rakesh Kumar 52,54,55,58,72,89-94, / Missing- |31-Jul-19
’ 65/ / [Soft]-Whitner Pg-12-28
1st Motion Section- [Hard]-Missing-277-503 /
3898 |710102107992019 Great India Creative Pvt Ltd 230-232 Ashish Middha Vakalatnama / Pg Cut-167,226 / [07-Aug-19
[Soft]-Blur Pg-151-169,211-231
[Hard+Soft]-Pg Not Clear-
. 345,355,358,368,373,382,393,39
3899 |710102079912019/4 f/'\/"ss :ﬁ%&ggﬁ;;‘ﬁ&atﬁfg IB/1049/ND/19 ?.dngflh Kumar 9,404,409,414,471,477,484,493, |29-Aug-19
o T 502,506,513,516 / Wrong
Arrange-380 etc....
Anurag Chandra V/s. Affinity . . Miccinm. A
3900 (710102096432019/2 Beauty Salon Pvt. Ltd. 1B/786/PB/18 Ranjana Roy Gawai [[Hard]-Missing-48 30-Aug-19
[Hard+Soft]-Missing-40 / Pg Not
Timex Group India Ltd. V/s. A.K . Suwarn Rajan Clear-164,177,187,188,190,192- Can.
3901 1710102119962019 |, . con put. Ltd. Section-9 Chauhan 203,205,312,313, / Pg Cut-171- |0 ~>€P19
172
Elvi Corporation India Pvt. Ltd.
3902 |710102003222019 V/s. Shiva Auto Car India Pvt. |Section-9 Ayush Sharma Case Withdraw! By Advocate 16-Jan-19
Ltd.
3003 [710102122362019  |>MveY Enterprises V/s. 23, Section-9 Dr. Sarvam Khare  |Jurisdiction Gurugram 12-Sep-19

Infomedia Pvt. Ltd.




Ajit Srivastava & Ors. V/s.

[Hard]-Sign On Reply / Pg Cut-64

3904 |710102116962019 Gayatri Hospitality & Realcon  |IB/288/ND/19 Raj Kamal / Pg Not Clear-80 / Wrong 16-Sep-19
Ltd. Document
Sugal & Damani Utility Services
3905 |710102124182019 Pvt. Ltd. V/s. Bytesun Softwares|Section-9 Siddharth Mittal Registered Office Gujarat 16-Sep-19
Pvt. Ltd.
Gulshan Mehta & Or. V/s. . [Hard+Soft]-Pg Not Clear- .
3906 (710102124252019 Emaar MGF Land Ltd. Section-7 PSP Legal 94.107-111,86-96 17-Sep-19
Padmini Industries Ltd. V/s. AM I [Hard+Soft]-Pg Not Clear- Can.
3907 (710102119512019 Vinyl Pyt Ltd. Section-9 NIL 13,58,50,48, 72,56-58,59,60,94 17-Sep-19
N . . [Hard+Soft]-Pg Not Clear-
3908 |71010211215201972 | Bindlish & Anr. V/S. OrMis g 1956pg/19 RanajanaRoy 35 34,35,38,82 / 10Rs. Welfare |18-Sep-19
Infrastructure Pvt. Ltd. Gawai T
Missing
Vidyavathsal Annupragada & Ranaiana Ro [Hard+Soft]-Pg Not Clear-
3909 (710102081982019/1  |Anr. V/s. Orris Infrastructure  |IB1055/PB/19 ) y 32,34,35,38,40,82 / 10Rs. 18-Sep-19
Gawai L
Pvt. Ltd. Welfare Missing
[Hard+Soft]-Pg Cut-48-64,67-
Sorab Aggarwal V/s. Landmark 69,75-76,78,80,82,86,88,30,35 /
3910 |710102074022019/1 A artmegngts Pyt Ltd. 1B/818/PB/19 Mayank Sharma Index Missing / Sign On Reply / |19-Sep-19
P T DD-1000/- / Wrong E-Filling / A4
Size Pgs-21-45
[Hard+Soft]-Pg Not Clear-89-
3911 |710102125032019  |A1ahabad Bank V/s. Runeecha | g 159 g 1g Nalini 92,95,105,145,146,148,154,159, |18-Sep-19
Textiles Pvt. Ltd.
160,161
3912 [710102118182019  |Ankur Asthana V/s. Dadhech 1o 0 o Manish Kumar Jurisdiction West Bengal 19-Sep-19
Infrastructure Pvt. Ltd.
Ritu Investment Pvt. Ltd. V/s. Ranaiana Ro [Hard+Soft]-Pg Not Clear-93,95 /
3913 |710102090922019/4 |Green Bay Infrastructure Pvt. |IB/1361/2019 J. Y Missing-22,106 / Translation- 23-Sep-19
Gawai
Ltd. 60,78,94
Future Equity Consultants Pvt.
3914 |710102085372019/6  |Ltd. V/s. Modern Chemtech Pvt.|CAA/60/PB/18 Pankaj Jain Wrong Document 24-Sep-19

Ltd.




Oriental Bank Of Commerce

3915 |710102128072019 V/s. Pellet Energy Systems Pvt. |IB/76/PB/2018 Videh Vaish [Hard+Soft]-Original Order 24-Sep-19
Limited
Madhu Raj @ Madhu Sinha & E;a;g“;itl:"gg_l'\‘gg /C'ear'
3916 |710102106552019/6  |Anr. V/s. Prateek Realtors India [IB/1811/ND/19 Sudeep Singh Translation-78-79,109-111 / True 25-Sep-19
Pvt. Ltd. .
Copy Sign
[Hard+Soft]-Wrong Arrange-
58,72,73,100,114,117,119,110,1
27,128,131,132,745,746,783,454
State Bank Of India V/s. JKM ,803,491,813,553,609,678,745,7 |,
3917 |710102097842019/3 Infra Projects Ltd. IB/1693/ND/19 UKCA & Partners 46,813 817,820,822,823- 27-Sep-19
831,483,488-491,533-
536,859,860,868,871,893,895,89
7,904,867 etc....
3918 |710102131102019 Qg;”g’ gtrr;a' Pawar V/s. Bhanu |10/c4-/06/2018 Priyaranjan Dubey |Document Not Upload 01-Oct-19
Pawan V/s. Supertech i [Hard+Soft]-Pg Not Clear-33 / Aep
3919 |710102075872019/2 Township Project Ltd. 1B/904/ND/2019 Rishi Kapoor Translation-30-32 / Missing-21 03-Oct-19
3920 |710102106642019/3 f:;‘i';hL;a”kar V/s-NUTek | 1p/1506/ND/19 Arun Jain Document Not Upload 09-Oct-19
[Hard+Soft]-Missing-55 / Sign On
. . Application / Pg Not Clear-
3021 |710102133022019  |R-L Buildtech V/s. Kindle 1B/470/ND/2017 Naveen Bhardwaj |42,43,56-64,94,109,119-120 /  |14-Oct-19
Developers Pvt. Ltd. '
True Copy Sign / Vaklatnama
Counsel Sign Missing
Ashok Kumar Verma V/s. Baver : ; Document Not Upload / Pg Not At
3922 |710102087572019/1 Suspension Pvt. Ltd. CP.No.365/ND/19 Pratibha Sinha Clear-68,83,138 15-Oct-19
Complete Infrastructure Pvt. ggig;ioﬂ_g g 230; pi:ep?:zei_A 4
3923 (710102090682019/3  |Ltd. V/s. Brawn Globus Turnkey [IB/1405/2019 Rachit Aggarwal AN P 03-Oct-19

Solutions Pvt. Ltd.

Size , True Copy Sign Missing Etc




Income Tax V/s. Omni

3924 |710102139382019 Commotrade Pvt Ltd Ors Section-252 Laxmi gurung Registred Office Haryana 21-Oct-19
[Hard+Soft]-Pg not clear-5-15,
Vineesh Aggarwal V/s. Flexo 18-22, 22-29, 40-41,56- Ap
3925 (0710102126262019/2 Foam Pvt Ltd 1B/2440/ND/ 2019 Rakesh Kumar 56(Wrong Arrange) [Soft]-Same 21-Oct-19
As in Soft
Intellicity Business Park Pvt. [Hard+Soft]-Pg not clear-91 /
3926 |710102033012018/8  |Ltd. V/s. Utopian Infracon Pvt. |CP.No.217/ND/17 Sarevesh Kashyap |Translate-95,97 / Small Font-54- 22-Oct-19
Ltd. 87
Power 2SME Pvt. Ltd. V/s. 1.V . [Hard+Soft]-Original Order Copy Aep
3927 (710102139632019 Strips Ltd. 1B/452/ND/2017 Debashis Nanda / Pg Not Clear-16-19,22 22-0ct-19
Nalin Shah V/s. Pareena [Hard]-Original Affidavit & E- A
3928 |710102125922019/1 Infrastructures Pvt. Ltd. 1B/2347/2019 PSP Legal Stamp Paper 22-Oct-19
Sanjay Kapoor V/s. TDI .. . Aep
3929 |710102002702019/6 Infrastructure Ltd. 1B/134/ND/2019 Rajnish Singh Document Not Properly Uploaded |23-Oct-19
3930 |710102135492019 f;:jresr‘ Kumar Arora V/s. BPTP ¢ tion-7 Pawan Kumar Ray |Registered Office Haryana 24-Oct-19
3931 |710102134642019 ;g?'l'akftgharga"a 80rs. VIs- lsection-7 Pawan Kumar Ray |Registered Office Haryana 24-Oct-19
Arihant Evergreen Agro Plast [Hard +Soft]-65-B Certificate /
3932 |710102140552019 . 9 9 1B/329/ND/2019 Rajendra K. Salecha [Advance Service / Pg Not Clear- |23-Oct-19
And Textiles Pvt. Ltd. 87
Uttrakhand Projects Pvt. Ltd. CA.N0.288/252/ND/2 M. Yadunhushana |Appellate Tribunal File / [Hard]- A
3933 |710200415812018/1 V/s. ROC 018 Rao Missing-7 / True Copy Sign 31-Oct-19
[Hard+Soft]-Pg Not Clear-
3934 |710102142672019 | Creenopolis Welfare Association| ;1 5e 1 pyo019 Kapoor & Company |07/110-112,113,115,152- 31-Oct-19

V/s. Three C-Shelters Pvt. Ltd.

162,118-119,122-124,152-
185,187-191




Deepak Khurana V/s. Earth

CP No. (IB) 401 (ND)

Anurag Bhatt/Ishita

[Hard+Soft]-Pg Not Clear- 15-

3935 10710102119002019/1 Infrastructure Ltd. 2017 Srivastava 26,57,67 | proof of service 05-Nov-19
Pr. Commissioner of Income .

3936 |710102143942019  |Tax-6 /s Navis Exim Pvt. Ltd.& |Section 252 Vibhooti Malhotra E{"(')aéd]'A" Respondents Services /| s noy-19
Ors.
Ghan Shyam Sharma V/s. . . [Hard]-Pg Not Clear-21-25,28- N

3037 |710102118802019/5 | o8 SR T 1B/2218/ND/2019 Vishal Mishra 50.52,53 ) Document Not Upload | 06™N0V-19

3938 |710102143022019  |Fratima Duggal V/s. Parsvnath |, 0 o Kamlesh Mahajan  |[Hard]-Sec-7 Wrong Format 05-Nov-19
Buildwell Pvt. Ltd.
Sunil Kumar Pathak & Ors. V/s.

3939 [710102017202019/5  |Green Bay Infrastructure Pvt.  |1B/588/ND/2019 Ranjana Roy Gawai |LH2rd+Softl-Translate-35,53,60 /1,7 \o\ 14
Ltd. Pg Not Clear-64,66 etc...
Padia Timber Company Pvt. Ltd. . [Hard+Soft]-Translate-60 / True N

3040 |710102136622019 | S RIS 1B/559/ND/2017 Pankaj Bhagat Cony Sium 06-Nov-19
Gwalior Bypass Project Ltd. V/s. E .

3941 |710102135612019/1  |National Highway Authority Of |IB/1140/ND/2018 Madhu Singhania |LHard+softl-True Copy Sign /|5 \ o 1g
India Translate-109

3942 [710102148252019  |2nay Roy Chowdhary V/s. 10554 N /2019 Singh & Associates |Document Not Upload 14-Nov-19
Uppal Housing Pvt. Ltd.
Aggcon Equipments

3943 |710102143642019 | [nternationla Pt. Ltd. V/s. Section-9 Gautam Singh Document Not Upload 14-Nov-19
Oriental Structural Engineers
Pvt. Ltd.
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